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HOW TO USE THE INDEX 
The Index is arransed alphabetically with the Subject and name Index separated and 

.,rinted in the followlns order: Part I·-Subject INDEX; Part II-Name INDEX. At the 
end of every entry the VolUme Number of the Debates is given in Roman numerals in 
parenthesis followed by the date of the Debate and column number or numbers at the 
case may be [Printed as (VIll-II-J97I, 36-;'7]. 

Under everY main heading inclUding various names, entries pertainins to Question 
and Answers are arranged first, followed by entries pertaining to the Procceding5 others 
than Questions and Answers, separated by the word Debates in italics. 

All the Bills are alphabetically arranged under the main heading "BIl.L(S)". 

Various bodies like Committees, Councils, Boards. Corporations c:te. are consolida.ted 
under the same Main Headinp, i.e. "COMMITI'EE(S)", "COUNCIL(S)", "BOARD(S)", 
"CORPORATION(S)", etc. 

. information pertaining to Railways has been indexed under the various Main Head-
mgs commencing with the word Railways, e.g. "RAILWAY LINES", "RAILWAY 
TRAlN(S)" • etc. 

All the papers laid oa the Table of the Lok Sabha are indexed only under the olain 
Heading "PAPERS LAID ON THE TABLE". 

In(ormation relarding various States in India and the various foreiSn countnes ha. 
been indexed under theirrcspective names. 

A list of abbreviations used in the Index is given below ;-
A. M. . Adjournment Mot ion 
B.O.H. 
C.A. 
Consid. 
Consid. CI. 

___ .D.E.O. 
~ ...... 

'"0: t!. -:-" (~) 
D.O. 
D. G. (R) 
D.S.O. 
D. S. G.(R) 
Dis. 

H.A.H.Dis .. 
Int. 
L.S. 

M. 
Pel. 
Q.P. 
ll. S. 
Res. 

51. 

Business of the House 
Calling Attention 10 Maw'r of Urgent Pub!ic InlpOrtance 

Consi deration Stage of a Bill 
Consideration of the Clauses of a Bill 

Demands for Excess Granls 
Demands for E1tcess Orants (Railways) 
Demands for GrantS 
Demands for Grants (Railways) 
D.!mands for Supplementary Grants 
De'llands for Supplementary Grants ,Railways) 
Discussion 
Half-an-Hour Discussion 
Introduction stage of a Bill 
Lok Sabha 
Motion 
Petitions 
Question of Privilege 
Ra,iya S.bha 
ResolUlion 
Statement 

jj i 
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THIRD SESSION OF FIFfH LOK SABRA 
November IS to December 23, 1971 
KOriikli--24tOPaiiSii-2;TF,93(Saka) 

PART I -- SUBJECT INDEX 
A 

ACT(S) : 
Application of Mines Aet to atone 

quarries (VIII-25-11-71), 10-11. 

Beedi-cigar Act MII-1S·U-1970. 
30. 

Enforcement of Beedi and Cipr 
Workers (Conditions of Employ-
ment) A~t, 1966 (IX-2-11-1971), 
43. 

Enforcement of Pharmacy Act (IX 
, ~11-1971~ 130. 

Recommeadatioo made by Board of 
Trustees to amend E.P.F. Act 
and Pension Act (IX-2-12-1971), 
51 .. S2. 

Use of Preventing of Violence Act 
in West Bengal (V1II-17-11-
1971), 107. 

ADMINISTllATIVE 
COMMISSION: 

REFORMS 

-- recommeadation re. inOJ'tlle in 
promotion quota to Class I (JX-
1-12-1971), 203-04. 

-- recommendations on Person· 
Del Adminiskatioo (Vill-24-1l-
1971), 156. 

-'I ~m~datiOll8 re: functions 
of Of&ers of ICS and lAS Cadres I 
(VIII-24-11-1971), 109-10. I 

-- recommendation re: Research 
and Development in Telecommu-
nications Tedulology (VDlI-24-
11-1971). 51-52. 

-- Report on Ccotre-State Rela-
tions (VIII-2+11-197l). 27-28. 

Implementation of Recommendations 
of -- Oil Railways (VUI-23-11-
J971), 173·18. 

Observations on the functioning of 
Commercial Department of Rail-
ways by -- (IX-30-11-197l), 
174-J15. 

Reports submitted by .-- (V1fi-
17-11-1971), 93-95. 

ADULTERATION: 
Scarcity in EuentiaI Articles and 
-- in Foodstuff's (V1II-24-ll-
t 971), 169-70. 

ADVERTISEMENT(S) : 
-- by Public Sector Undertakings. 

(VlII-26-11-1971), 38. 
Recovery of Government MODeY 

paid to Avantika tor PublkatioD 
of - (lX-1-12-t971), 106-
m. 

Supply of -- materials to small 
newspaR8rs (VlJI-17.11-197l). 
41-48. 

AERONAUTICS DESIGN BUREAU: 
SettinB up of an Indepen4ent --

wit~ the betp of Russian Bllpem 
(VlII-l 9-11-1 971). 45. 
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,---------r------.----
AFRICAN STUDIES: 

Functioning of -- Deptt. of Delhi 
University ( VlII-22-11-1971), 
169-70. 

AFRO-ASIAN COUNTRIES: 
Joint ventures in African countries 

(1X-30-11-1971), 6~. , , 
Setting up of Technical &tabliab-

ments in -- (VIII-I6-11-1971), 
169-170. 

AGNIGUNDALE LEAD MINES: 
Inadequate ventilation in -- in 

Andhra Pradesh (VDI-18·11-
1971), 88. 

Stoppage of work in Agnipmdala 
Mines, Guntur District, Andhra 
Pradesh (Vm-18-11-1971), 89. 

.A.GRBEMENT(S) : 
-- between India and Mauritius 

for operating Air Services (VIII-
'16-11-1911), 160. 

-- betwecn India and West Ger-
many in the field of Atomic 
Energy (VIlI-24-11-1971), 163. 

- between India and World Food 
Programme to assist project in 
Mysore State (lX-29-11-1971), 
86-87. 

-- between the workers of Bead 
Project and its Management (IX-
30-11-1971), 182. 

Aid Memoire sigoed between India 
and UNESCO (VIn-1S-11-1971), 
115. 

Bipartite -- signed by management 
of RourkeJa Steel Plant with La-
bour U,nions (VIIJ-18-11-1971), 
49-51. 

Bjpartite - signed by themana,e-
men! of Bhilai Steel Plant With 
Labour Union (VIIJ-18-11-1971), 
51. 

Bipartite - signed by Durgapur 
Steel PJant with LabOur Unions 
(VIII-18-11-1971), 52-54. 

Economic Co-oeel'l1.tion -- with 
South Korea. (VIIJ.-234 1l-197l), 
1'17-18.· . 

Foreign Collaboration -- (VUI 
-24-11-1971), 98. I 

AGREEMENT(S)-Contd. 

IMPECS -- with American Film 
Companies for Exchange of Films 
(VIII-23-11-1971), 26-28. 

Indo-Soviet -- for proceasing Cen-
tral Asian Cotton and Production 
of Textiles (VIII-23-11-1971), 
115. 

Long·Term -- with Tea Producing 
Countries to protect Export Price 
of Tea (VHT-23-11-1971). 37-38. 

Revision of Refinery _os with Fore-
ign Oil Companics (VIII-J9-11-
]971), 84-85. 

Unions -- with management ac-
cepting lower wages (VIU-25-1]-
1971), 41-42. 

Violation of Indo-Ccylon -- by 
Ceylon (VIIl-18-11-1971), 162 . 

AGRICULTURAL ENGINEERING 
WORKSHOP: 
--. at Pondicherry (IX-29-11-

191 t), 96-97. 

AGRICULTURAL I.ABOUR: 
Action .' against person<; responsible 

for murdering President of --
Union in Murshidabad (VJlI-
17-11-1971), 106-07. 

Fall in percentage ot working cuI-· 
. tivaton and increase' in --
(Vlll":"22-11-1971), 164. 

Steps to provide employment to 
flood-affected -- of WeRt Bea-
gal (VI1I-15-11-1g'71), 37-38. 

AGRICULTURAL LANDS: 

,CerniUS of agricultural 
(VIII-22-11-197J), 7. 

holdill8$ 

Evacuee -- in Rajastba.n (VIII-
25-11-J971), 86-87. 

Realisation of Wealth-tal on --
MII-19 .... ). 221. 

AGRICULTURAL PRICES COMMIS-
SION: 
Report. of .-' - for' 1971·72 and 

vieW$ of Chief Ministers -at their 
Conference held iriOctober, 1971 
(Vl1I-1S-11-1971), 69·71. 

------ -------------



SUBJECT INDEX 3 

~~-;~C~L~~-P;O~~~;-"-., ~MEDNAOAR ~ 
Procedure followed for fixing prices' l.A.F. plane damaged near-

of -- (VIII-22-11-1971), 104- (IX-3-12--1971), 160. 
05. 

AGRICULTURAL 
CORPORATION: 

REFINANCE 

Aid by -- for Backward Areas 
(VIlI-26-11-I971), 61-63. 

Aid given by -- (VIII-26-11-
1971), 66-68. 

Sanction of schemes by - (lX-
3-12-1971), 71-72. 

AGRICULTURAL UNIVERSITIES: 
Syllabus of -- in the country 

(VIII-22-11-1971).89. 

AGRICULTURISTS : 

Fall in Agricultural Production in 
Contai (West Bengal) due to floods 
and steps taken to help the __ 
(VIII-I5-Il-] 971), 38. 

Int~rim .Report of National Commis-
sion 10 Agriculture (Vm-l~-lI-
1971), 113-14. 

New Policy to provide Credit to __ 
(V1II-IS-11-1971), 191-193. 

Seminar OD Agriculture in India's 
. Planning (VlIl-15-11-1971), 82-

"' •..• ,/$3 .. 
Short-t~r~'i credit need of agriculture 

at the end of Fourth Plan (VIII-
22-11-1971), 16-20. 

Success of High-yielding varieties 
i[~:~me (VIll-22-11-1971), 

Debates 

Submissi~ . of Reports by National 
Comml851OD on Agriculture (St.) 
(IX-29-11-J 97 J ), 243-46. 

~GRO-JNDUSTRIAL DEVELOP-
MENT CORPORATION: 

AIDS AND GRANTS: 
Ad hoc I.}1terim Relief and Ex-gratia 

Grants to Indian Nationals whose 
properties were seized in Pakistan 
(VIII-23-11-1971), 168. 

Aid by Agricultural Refinance Cor-
poration for Backward Areas 
(VII1-26-11-197l), 61-63. 

Aid from Foreign Countries for 
Flood Victims (VIII-19-11-
1971), 115-16. 

Aid from World Bank for' purchase 
of tankers and their use by Ship-
ping Corporation of India (VIII-
22-11-1971), 112-13. 

Aid given by Agricultural Refinance 
Corporation (VIIJ-26-11-197I ), 
66-68. 

Aid given by WHO to Indian Coun-
cil of Medical Research (VIII-
15-11-1971), 86. 

Aid given to States affected by ftoods 
(VITI-19-11-1971), 66. 

Assistance for a new capital of 
Assam (VIII-24-11-1971), 121. 

Assistance given to Sikkim Institute 
of Tibetology (IX-29-11-1971), 
76-77. 

Assistance given to States for' flood 
protection (VJII-J (j.Ill-1971), 
132. 

Assistance received from foreign 
countries under "Freedom· from 
Hunger Campaign" (IX-29-11-
1971), 203-04. 

Assistance to educational institutions 
and hostels run bv Shri Chin tala-
pati Baplrajh "Dhannasamstha, 
A. P. (lX-29-11-1971), 70-71. 

Assistance to small and medium in-
dustrial units in backward districts 
(V1JI-17-1l-1971), 82·83. -- in States and their financial 

resources (VIII-22-11-I971), 94. I 
I Assistance to States for moamisa-

AHMEDABAD: t tion of ponce Forces (V111-24-
Modification in experimental satel-! 11-71), 81-83. 

lite earth station at -- (VlIJ- Aaaiatance to Tea Estate of Asaarn 
17-11-71), 95-96. (IX-30-11-197l), 39-40. 
'- -'. - -------_ .. _ ...... _----------



4 SUBJECT INDEX 

AIDS AND GRANTS-Contd. AIDS AND GRA.NTS-Contd. 
Centra] aid to Rajasthan for deve-

]opmen.t .\and aflecWd by Salina-
AlkaHne Problem (IX-29-11-
1971). 130-31. 

Central Assistance to Andhra Pradesh 
for rabi cultivation <YJII-22-11-
1971), 38-39. 

Central Assistance for DroiIallt Af-
fected areas of Andhra Pradesh 
(VlI-l 9-1 1-1971), 63-64. 

C'.-entral Aisistance to Oriua due to 
drought (IX-29-11-1971), 45. 

Central Assistance to Orissa for Rabi 
Cu!t:ivaJtion (VIU-lS-l1-1971), 
146-47. 

Central Assistance to States for 
1971-72 (IX-1-12 .. 1971), 188. I 

Cut in U.s. Aid to India (IX-3-12- I 
1971~ 51. I 

Final Schemes under Crash Pro- I 
.amme and Central Grant to 
Orissa therefor (VIll-15-11· 
1971), 52. 

Financial assistance to private hotels 
to promote tourism in the coun-
try (IX-3-12-1971), 1.5.5-.56. 

Financial assistance to States (lX-
3-12-1971), 96. 

Financial assistance to UP for F100d 
Victims (VIlI-19-11-1971), 33-
35. 

Financial assistance to UP. Bihar 
and West Bengal (VIU-19-11-
1971). 130-31. 

Financial al8istance to Visbwayatao 
Yogashram, New Delhi aX-29-
11-1971), 39. 

Financial assistan.:e to West Benpt 
and Orissa for Cyclone victims 
(V1II-26-11-1971), 42. 

Financial assistance to West Bengat 
for Relief and Rehabilitation of 
persons affected by floods CVIU-
19-11-1971) 

Financial hell' from international 
coffee orgarusation (VIIl-16-11-
1971). 8.5-86. 

Orants by Indian Council of Social 
Financial aid for slum clearanoe in Science Research to study March. 

Kanpur (IX-29-11-1971), 186-87. ]971 General Electiooa (Vlll-
22-11-197] ), 65-66. 

Financial Help to Cotton srowers of Grant<> by UGC to universities and 
West Bellgal (IX-29-11-197l), college.'! (VIll-22rl ]-1971), 199. 
85-86. 

Granta given by Central Gove~ 
Financial Aid to Indian Council of I! to Viswa Bharati, Birbhym. West 

Medical Research under PL-480 Beopl (VlII-22-11-J9'71), 116-17. 
(VW-15-11-1971), 85-86. 

Grants to Agra University for build-
Financial Assistance for Drought ing hostels (VIII-22-11-1971) .. 

Affected Areas (VllI-26-Il- 16~6 
19711 6~M. . 

Financial Assistance fur loss due to Grant:s to colleges in DibruJllrh for 
floods in Gwalior (lX-3-12- construction of hostels (VW--
1971). 72. 22-11-1971), 72-73. 

Fi~ial uaistance fN the jH'Ojects Grants to Institutions for P~I 
by the Kenl. Houai.q Corpora- Studiea and Research 10 Lept 
tioD (VnI-22-11-1971), 232.0-33. ProfOlSion (IX-30-11-1971). '9-

Financial Assistance sanctioned 70. 
UDCIer Cardamom R~flanting Grants to National -"4vitorY Board 
Finaace Scheme aX-3O-1 -1971), for Youth Services (VIII-22-11-
12i-23. 1971). 284-8S. 

FindCial assistance to Oujarat Grants to Municipalities Local 
(lX-3.12-1971). 144-45. Bodies for wheel barrows (VlU-

15.;11-1971). 14·1-42. 
Financial assistance to Maharashtra Grants to Orissa for Educational 

for '4rouJbt alfeoted ateaI (VlII-· purposes Mn-t5-11-1971), 147. 
]9-11-t9'1)~. 1!8. _____ --.::--_ _ ______ _ 
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AIDS AND GRANTS--Contd. 

Grants to Social Welfare Institutioos 
in West Bengal (VIII-U-l1-
1971), 149. 

Grants to Vikram University and 
Jiwaji Rao University by U.G.C. 
(1X-29-11-197l), 144-45. 

Grant to West Bengal Government 
for fixation and revision of scales 
of Pay and D.A. of Social Wor-
kers under Social Welfare Depart- r 
ment (VIII-l 5-11-1971), 149-50. 

Impact of U.S. decision to stop I 
foreign aid for Bangia Desh re- 'I 
fugees (lX-3-1z..1971), 67. 

Increased Aid from Western Aid 
Consortium MII-I9-11-1971), 
46. 

MaintaJance Grant to Siddbartba 
High School, MylOl'e (lX-29-
11-1971), 6>66. 

Offers of aid from U.S.S.R. and 
Hungary for development of 
sugarbeet and sunflower (IX-29-
11-1971), 24-25. 

Utilisation of arant by board of 
trustees of Visva Yuvak Kendra 
(VIU-22-11-1971), 54-55. 

AIR ACCIDENT(S): 
,I, ~". 

"~~fttI to Indian Air Force 
Planes (V1lI-Z6-11-1971), 92. 

I.A.F. plane damaaed near Ahmed-
nagar (1X-3-12-1971). 71-80. 

I.A.F. plane mishap near Poona 
(VIU-19-11-1971), lOS. 

Debates 

Crash of Indian Airlines A VRO 
Aircraft nellr Madurai (St.) OC-
10-12-71), 8-9. 

AIR COMPANYOFS): 

Private -- operating on more 
routes (VlIl-26-11-1971), 27-28. 

Proposals made by Private - to 
OPC"'te in Kentla (Vnr-2~11-
1911), 93. 

AIR INOLA: 
--'s Proposal to enter Hotcl in-

dustry (VlI-19-11-1971), 100-
01. 

Emergency landing of -- Boeing-
707 Aircraft at Hongkong (VIll-
26-11-1971), 42-43. 

Expenditure incurred on the in-
augural tlipts of --'I Jumbo 
Jets in October, 1971 (IX-3-12-
1971), 156. 

Inaugural flights arranged by--
during September and October, 
1971 (VIll-19.11-1971), 204-05. 

Invitation to Members of Parlia-
ment by -- to join its inaugu-
ral Jumbo Fliaht to New York 
(VIII-19-11-1971), 52-54. 

Recruitment in the Indian Airlines 
and (VnI-I9-11-1971), 
163~. 

Reduction tn Economy Clasa Fares 
by -- to and from U.S.A. 
(IX-3-12-1971), 92. 

Setting up of a Co~ratlon for air 
charter as a subsidiary of--
(VIll-26-11-1971), 84-85. 

Steps to increase profltabill11 of 
- (VIIl-26-11-1971), 126. 

AIR POLLUTION: 
-- in the capital (IX-29-11-1971). 

151-52. 

AIR SERVICES: 
Agreement between Indta aad Mau-

ritius for operating -- (VlII-
26-11·1971), 160. 

-- between India and Nepal (VW 
-19-11-1971), 40-41. 

Boeing flight to Kerala touching 
Cochin (VlIl-26-tl-19il), 173. 

Cancellation of daily fli&hts of Indian 
Airlines to and leom Assam, Tri-
pura anI! Manipur (IX-3-12-
1971), 55. 

Delayed fUaht& by Indlaa Airlins 
(VUI-2tj:"11-1971), iU3. 

Effects of imposition of duty on Fore-
ip Tra¥el NID-19-11-1911). 
111-12. 

---------- -_ .. -.------
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AIR SERVICES-Contd. 

Expenditure incurred on the inau-
gural fti~ts of Air India's lumbo 
Jets in October 1971 (IX-3-]2-
1971), 156. 

Flights operated by Indian Airlines 
(VIIJ-19-11-1971), 90-91. 

fnaug~aJ ~ghts arranged by Air 
India durmg September and' Octo-
ber, ]971 (VIIT-19-11-1971) 
204-05. ' 

Inaugural Flight of tbe Boeing 737 
of the Indian Airlines (VIII-
19-11-1971), 227-28. 

- between Amritsar and Kabul 
(VI1I-26-11-1971), 30-31. 

Passenger Traffic for Jumbo Air-
craft (V1II-26-11-1971), 157. 

Proposals made by Private Air C~ 
pany to operate in Kerala (VIII-
26-11-1971), 73. 

Rate of punctuality in the departure 
and arrivals of the Indian Air-
lines day flights between Delhi and 
Madras (V1II-19-U-1971), 169 . 

. Routes operated by Private Airlines 
(Vm-19-11~1971), 94. 

AIR SPACE VIOLATION: 
I 

by Pakistan (VII1-26-1 ] - i 
1971), 45. 

Statement made by Air Chief Mv. 
shal regarding -- by Pakistan 
(vIJI-I9-11-1971), 92-93. 

AIR TAXIS: 

-- between smaller Airports to 
improve Tourist Trame (VIII-
-19-11-1971), 38. 

Operation of -- by Private opera-
tors (VUl-26-11-1971) 47. 

AlRCRAFT: 

. Amount spent. for . ploIrchru.ing and 
. repaitftig of Jumbo -- (VIII-

26-11-1971), 163-64. 

Crash landing' of an aeroplane of 
Aviation Research Centre (IX-3-
12-1971), 23-24. 

AIRCRAFI'-Contd. 
Demand for' immediate publication 
. of the findings of Technical Com-

mittee on HS-74R - (Vll-19-
] 1-1971), 9-13. 

Emergency 1anding of Air India Boe-
ing-707 -- at Hongkong (VIII 
-26-11-1971), 42-43. 

Findings of Ramamritham Com-
mittee on the Flight performance 
of HS-748 - (Vl1I-19-11-
1971), 109. 

Negotiations with France for Mirage 
- (lX-3-12-197l), 68. 

Passenger Traffic for Jumbo -
(VIII-26-11-1971), 157. 

Performance Test of HS· 743 planes 
(VIII~19-11-1971), 38-39. 

Research to produce an ultra modern 
and Sophisticated Fighter Plane 
(VIII-19-11-1971), 47. 

AIR LINES: 

Routes operated by Private 
(VIIf-19-11-1971), 94-95. 

AIRMEN: 

Payment of city compensaMry 
allowance to auxiliary - (IX-
3-12-1971), 48-49. 

AIRPORT(S) : ... 
Air Taxis between smaller - to 

improve Tourist Traffic (VIIl-
19-11-1971), 38. 

Construction work at Kanour--
(VlII-19-11-197l),50. -

Decision on c10sing down of Safdar-
jung --, New Delhi (V1II":-26· 
11-1971), 109. 

Decision to comtruct an Air S~rip 

at Ujjain {MadhYa Prl;ldesli') (VIII 
-19-11-1971), 189. 

Demand for conitructiQn of a ,new 
-- at Mangattupararnbu. near 
Cannanore (IX-3·12-1971), 110. 

---- .. - .. _--- ---_ .... _------------- .. -. __ .-- - ---_._---



S\JBJ£CT I)tJ)EX 7 

AIRPORT(s)--Contd. ALIPORE: 

Demand for immediate publication 
of the 'findings of Technical Com-
mittee on HS-748 Aircraft (VIIl-
19-11-1971), 9-13. 

Detention of a pilot of United States 
at Calcutta' -- (VlII-26-11-
In 1 ). 108-09. 

Engine trouble in a Jumbo Jet at a 
West Asian - (IX-3-12-1971), 
139-40. 

Findings of the Technical Committee 
regarding Extension of Runway at 
Cochin -- (VIlI-26-11-1971), 
123. 

Reported killing of political PJiIoners 
in -- Central Jail (C:A) (IX 
-30-11-1971), 186-211. 

ALL INDIA BLIND RELIEF 
SOCIETY : 

Action against Trustee of -- and 
Dr. Bhagwan Das Memorial Trust 
New Delhi (VIII-24-11-1971), 58: 

ALL INDIA GUARDS COUNCIL: 
Demand of (VIII-l~11-

1971), 114. 

ALL INDIA LOCO RUNNING 
Land for expansion of Existing Run- STAFF ASSOCIATION: 

way at Cochin -- (Vlll-19-11- , Open letter by -- (VUI-23-1l-
1971), 189. 1971), 196-97. 

Ovcrbridge ncar Safdarjang Aero-
drome, New Delhi (Vlll-23-11-
1971), 191-92. 

Proposals made by French Econo-
mic Mission re: Mirage Fighter 
Aircrafts (VllI-19-11-J971), 13-
\9. 

ltroposal to construct New -- in 
the country (VIII-26-1l-l971). 
99. 

Proposal to import aerodrome equip-
.. ment (IX ___ 3-12-1971), 189-91. 

Reconstruction of Ahmedabad --
(lX-3-12-1971), 42--43. 

"" "''SCbe''\lle to construct airstrips and 
aerodrome in Kerala (IX-3-12-
1971), 153-54. 

Tata Committee RecommendatloM 
on -- (VI1-26-11-1971), 157-
58. 

Transfer of some sentor officials of i 
Bombay (VIII-26-11.1971), ! 
12~ I 

AKALIS: 
Agitation by -- on Control of 
~hi OurdWIU'BS (IX-I-I 2-
1971). t 87-88. 

AKHIL BHARTIYA VIDYARnn 
PARISHAD: 
Conference of -- in New Delhi 

OX-I-12-1971), 161-62. 
. ALCOCK ASHDOWN AND CO. 

LTD. BHA VNAGAR.-(VIII-
17-11-71), 121. 

ALL INDIA MANUFAcruRERS 
ASSOCIATION: 
Report of delegation of -- regard-

mg European Market (IX-30-11-
1971), 184-85. 

ALL INDIA NEWSPAPERS EM-
PLOYEES' FEDERATION: 
Fifth NaUonal Conference of 

(V1II-24-11-1971), 34-40. 

ALL INDIA RADIO: 

-- progriUJlmes for jawaos on 
borders (VUl-17-11-1971), 128. 

External Service Programme 01. --
(IX-1-12-1971), 59. 

Mithila Broadcasting station of --
(VIII-17-11-1971), 112. 

Programmes over -- for civft de-
fence (VlIII-17-11-1971), 128. 

Propagation of views over -- by 
Pollitilcal Parties in ~ 
Elections (IX-l-12-1910. 98-99. 

Protest against Pakistan Radio tirade 
agaiOlt -- (VIII-15-1l-l971), 
S8~ . 

Reconstruction of advisory com-
mittee and programme CDmmittee 
of --, Calcutta (VIn-17-11-
1971), 144 . 

Tribals taking part in ~ 
over - stations 'in Tribal areu 
<IX-1-12-1971), 2O<WS. 
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ALL INDIA SERVICES: 
Raising of age limit for entry to -

(IX-1-12-1971), 163. 
Raising of Age Limit Jior rec.ruit-

ment of Government employees 
(IX-I-12-1971), 164-65. 

ALL INDIA STATION MAS'l"ERS' 
ASSOCIATION: . 

Demonstration by -- (V1II-16-
11·1971), 86-87. 

Enquiry into allegation re: misap-
propriation of money levelled by 
__ . Jhansi Division, Central I 

Railway (VIII-23-11-t971), 11-
14. 

AIL INDIA TRADE UNION CON-
GRESS: 
~ Minister's meeting with 

labour lea~rs uepresaWna --
(VIII-24-11-1971), 162063. 

ALLABBT: 
Shifting of the off-shore drilling plat-

form from -- (VIlI-26-11-
1911), 17~77. 

ALLOY STEEL PLAl'IT: 
Settilll up of -- at Kanrur (VIlI 

-19-11-1971), 76-77. 

ALUMINIUM: 
Production of -- ExtruSions (IX-

2-12-1971), 49-50. 
Setting up of -- plant in Palamau 

(Bihar) (VIlI-2S"-1l-197l), 39. 
ALWAY!!: 

Conversion of -- telephone sys-
tem into a.uto-cxclw\ge (VlII-
11-11-1971), 151"S2. 

Dcc~ on aettiq up a DCW ])Iant 
of DAT. or expansion of B.II.C. 
plant at - (IX-3-12-1971), 
131. 

AMERICAN MOTION PICI1JRB 
ASSOCIA nON: 
BIooUd Fuada of - (lX-30-11-

1911), 63-64. 
ANAND MARG: 

all raid OIl - organisation offices I 
(VllI-17-11-1971), 1()4..()5. 

-I ANANT TEXTILB MILLS, AHME-
DABAD: 
Closure of Rajoagu and -- (VIII 

-23-11-1971), 52-53. 
ANDAMAN AND NlCOBAR IS-

LANDS: 
Improvement of communications in 

Andamiln and other Indian Islands 
(V1II-17-11-1971), 166-67. 

ANDHRA PRADESH: 
CBI inquiry agairn;t former IG of 

Police, -- (VIII-I 7-1 1-1971), 
40. 

Central Assistance for Drought Af-
fected Areas of -- (VIJI-
19-11-1971), 63-64. 

Central assistance to -- for rabi 
cultivation (VIII-22-11-1971), 38-
39. 

Central StudY Team to study Drou-
ght condition in -- (VIl1-J 5-
11-1971), 95-96. 

Construction of Thammeleru Project 
in -- (V1II-23-11-1971), 81-
82. 

Deposits of copper and diamonds in 
-- (VIIl-18-1l-1971), 80-81. 

Development of Tourist Centres in 
- (lX-3-12-1971), 182-83. 

Drought in (VD1-22-11-
1971), 205-06. 

Establishment of a Nylon Yard pro-
duction plant at Chittor i!l --
(lX-3-12-1971), 184. . 

Finalisation of cluster scheme for 
rural electrificatioo in - (VIII 
-16-11-1971), 14142. 

Inadequate ventilation in A~gun. 
dala Lead Mines in - (VlU-
18 .. 11-1971), 88. 

Merchants caught in -- whilt 
exporting rice to other States 
(IX-29-11-1971), 48-49. 

R.aida by Enforcement Directorate 
in -- (IX-3-12-1971), S7-58. 

Raids by Income·tax Authorities in 
- (IX-3-12-1971). 58-60. 

Raids by Income-tax J)opartment in 
- (IX-3.12-1971), 69. 

R~tment to the Anned FONeS. 
from hagalOMema District, --
(IX-3.12-197!), 183. 
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~~~-;~~;-PR~DES~-Contd-. -------I-~BI~RATION_C~ntd. 
Setting up of heavy industries in 

RayaJseema, -- (VIII-17-ll-
I 971), 99-100. 

Setting up of a Mini Steel Plant in 
_ (VIII-18·11·197l), 166. 

Shiftin! of rocket launching station 
from Thumba to Sri Harikota in 
_ (JX-1-12-197l), 203. 

ANDHRA SCIENTIFIC COMPANY: 
Take over of -- at Masulipatnam 

(VllI-17.1l-1971), 120. 

ANDREW YULE AND COMPANY, 
CALClJITA, MIS. : 
Salc of jute mills llnd othcr con-

cerns by -- (IX-3-12·1971), 
82-83. I 

ANTI·NATIONAL ACTIVITIES: Ii 

Imposition of collective fines on two 
villages of Assam as punitive 
action against -- (VIII-17.11- ! 
1971), 160-61. 

ANTI-SOCIAL BLEMENT(S): 
Activitiel of -- on Border Area 

of Kutch in Gujarat (V1ll-23·11· 
1971), 59. 

Alleged Pi ring by - (IX-I.12· 
1971), 166. 

Bumina of Houses by -- in two 
-colm~ie~ of Dakhincf"arl, Dum Dum 
(W.t Ben .... ) (IX-I ... I 2--1971), 
166-67. 

Release of -- by democratical 
coalition IOvcrnment in West Ben· 
gal (VIII-17-11·197 l). 143. 

AItAB LEAGUJ!: 

-- for amicable settlement of 
Indo-Pat differences (IX-2-12· 
1971), 52. 

ARBITRATION: 
Brochure on voluntary - (IX-

2.12.19'11), 49. 
Ouidiog princi~Jes for Arbitrators 

(lX-2-12-1971), 4647. 

Labour CBIIt settled tbrOUlh "tOlon-
tary - (Vll1-18-11-1n. 52. 

Quarterly publication to promote 
voluntary -- (IX-2·12·1971), 
48. 

ARMS AND AMMUNITION: 
Alleged recovery of Fire Arms from 

a Corporation Councillor of Cal· 
cutta and ~rom a son of Em-
ployeca' Union Leader (VIII-
24-11-1971), 65-66. 

Defective AmmuRition (IX-3·12. 
1971), 23-24. 

Discovery of Bombs, Mines and 
other Material by Border Security 
Porce (VIII-24-11· 1 971). 72-73. 

Entrusting manufaeture of spare 
parts of arms to private sectors 
(VIll-26-11-1971j, 172-

BxpMt of Weapons by India (VIII-
26-11·1971). 180-81. 

PtQtest to USA OIl atIQS ~ly to 
Pakfstan (VIII-13·11-1971), 140. 

Purclwe of wns by Pakiatu from 
F..a.t European countrias (Vill-
18-11-1971), 39-40. 

Recovery of -- from arrested Pak 
Alents and spies (IX-I-I2-1971), 
131·32. 

Seizure of -- in. Punjab (VUI-
24-11·1971), 32-33. 

Supply of Arms to Paki8tan by 
Foreign Countries (VIII-19-11-
1971), 159·60. 

Supply ()f arma to Pakistan by North· 
Korea (VI1f-18-11·1971), 101-02. 

Supply of War Equipment and Che-
micals to Pakistan by forcian Mo-
nopolist concerns in India (VIJI-
19·11-1971), 184. 

U.S. arms aid to Pakistan ~ 
tbird COWltri. (VllI-25-11. 
1971), 117. 

US arms from Vietbam dil'erted to 
Pakistan (VIII-25·11·1971). 6-
10. 

US anDt I1lPPly to patfstan (YI'II-
11-11.1971), 97·98. 
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ARRFST(S): 
__ of dir force officer at Gauhati 

for passiOB secret news to Pakistan 
(IX-.3-12-1971), 40. 

__ of Custodian and Mana-
ger of United Commercial Bank, 
Calcutta (IX-I-12-1971). 89-90. 

__ of Foreigners on charges of I 
theft and other crim~ in the counr- ; 
try (lX-1-12-1971), 84. 

-- of Nayak Jaipal Singh (VIII-
19-11-71), 43. 

__ of Pak spies in Jammu and 
Kashmir (IX-1-12-1971~, 147-48. 

__ of a well-known poet and 
allegedly a Naxalite leader in West 
Benaal (VIII-17-11-71), 68-69. 

__ of Pak saboteurs including 
Indians in Assam and other bor- . 
der States (VU1-17-11-1971), I 
lOS. 

__ of smugglers in the Border 
Area of Kutch in Gujarat (VIJI-
26-11-1971~, 48-49. 

Su.'IJ'CC1S arreated in district Cachar 
(Assam) (VIlI-17-1l-197l), 64-65. 

ART PIECE{S): 
Smuggling out of Rare -- (VIII 

-15-11-1971), 169-70. 

ART COMMISSION: 
Formation of -- (VlII-22-1l-

71), 34. 

ASANSOL: 
Lay off of Workers of Indian Iron 

and Stee1 Company's Multi Works, 
- (VllI-2S-11-71), 82-83. 

ASIAN DOLLAR: 
Creation of '-' (1X-3-12-70 I 

92-93. ' I 
ASIAN REGIONAL CONFEItENCE: I 

Indian delegation for - (IX-
.2.-1~71), 91-92. . 

ASSAM: 
. A.Quto. Ila'ta.Re of ~ Oil in 

_. (VIIf-26-11.71>., '15-76. 

ASSAM-Contd. 
Alleged ob!ltruction by Pak Saboteurs 

in Karimganj -- (IX-1-12-7!), 
86-87. 

-- -Nagaland Boundary Dispute 
(VIII-24-11-71), 180. 

Assistance for a new capital of --
(VIll--24-11-7l), 121. 

Assistance to Tea Estates of --
(lX-30-1l-71), 39-40. 

CIO$\lre of industTies in -- due 
to non-availability of raw materials 
(VlII-17-11-71). 132-33. 

CI",ure of newspapers in -- due 
to non-availability of newsprint 
(VIII-I 2-Il-7!) , 134. 

Deployment of Military for Security 
along -- Border (Vm-19-11-
71), 213. 

Distribution of Steel in -- (VIII 
-25-11-71), 41. 

Imposition of collective fines on two 
villages of -- as punitive action 
against anti-national activities (VIU 
-17-11-71), 16()..61. 

New Oil Field in Sibsagar,--
(VllI-19-11-71), 231. 

Non-Booking of goods to and from 
- (Northeast Frontier Railway) 
(VTIT-23-11-71). 169-70. 

Plik saboteurs in - &Ad Meaha-
laya (VIII-17-11-71), 131-31. 

Pak spies wit!l. US made plutic ex-
plosive arre&ted in -- (VIII-
17-11-71), 173-74. 

Price of Paddy in -- (VIll-
22-11-71), 223~24. 

Railway wal.0ns foe jute m.-cbaats 
of - (V1lI-16-11-71), 181-
82. 

Raising of Royalty of Crude Oil by 
-- Government (VII1-26-11-
71), 47. 

. Scarcity of Essential Goods in -
(Vlfi-24-11-71), SO • 

Scarcity of FoodIItuffs in -- (VID-
15-11-71), 44-

Sc;arcity of Sq8I' and Vanaspati. in 
. - (VJJl-12·U,,71). 57-58. 

--------~------------~~-----.-------------
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ASSAM-contld. 
Strengthening of burder security 
-- (VIU-17-11-71), 65. 

i ATOMIC ENERGY -conld. 

in I Setting up of Atomic Power .. S1atiof 
in Bihar (VIlI-17-11-71), 121. ' 

SUSPCCiS arrested in district Cschar AUCTION(S): 
(--) (VIlI-17·11-71), 64-65. - of plots in rehabilitalion colo--

nies in Delhi (VlII-I8-11-71). 
95·96. Theft of Copper Wire in -- Cir-

cle (VIII-24-11-71), 168. 
ASSENT TO BILLS : 

Agricultural Refinance Corporation 
(Amendment) Bill, 1971 (VIII-
16-11-71), 238. 

Appropriation (No.3) Bill, 1971 
(YIlI-I6-1 1-71), 238. 

Appropriation (No.4) Bill, 1971 (X 
-23-12-71), 11. 

Appropciation (Railways) No.3, 
1971), (X-23-12-71), 11. 

Central Board of Direct Taxes (Vali-
dation of Proceedings) Bill, 1971 
(VIII-16-11-71), 238. 

Constitution (Twenty-fourth Amend-
ment) Bill, 1971. (VlII-I6-0lt-
71), 238. 

Public PremiM Eviction of Un-
authorised Occupants) Bill. 
(VlII-I6-11-71), 23ft 

Punjab (A1'l'ropriation) No.2. Bill, 
(X-23·U-7J), ll. 

West Bengal State Legislature (Dele-
gation of Powera) Bill, 1971 (VIII 
-1~1l-7t), 238. 

ASTitGLQOlCAL PREDfcnON.~ 
Han on publication of -- (IX-

/' 1-12-71), 117-18. 

tTOM1C ENERGY: 
Agreement between laclia and West 

Germany in the field of 
(VIII-24-11-71D, 163. 

Agreement wif;h International 
Agency for inspection of Nuclear 
Reacton at Ranapratap Sagar by 
Atomic ExpeI1s (IX-l-12-71) 
219. ' 

Exploitation of -- by Indian Ato-
mic Scientists in Collaboration with 
Russian ScientiSts (VII1-24-11-
71), 31-32. 

Setting up of atomic plants in the 
country (Vnt-17-H-71), 74-75. 

2-16 LSS/72 

Delegation of powers to Zonal Rail-
ways to deal with dis,putes over 
-- on Railway Materials (IX-
30-11-71). 109-10. 

Disputes arising out of -- or 
tenders between Railway AdminiJ-
tration and Bidders (VIIl-l6-11-
71), 133-34. 

Disputes over - of Railway 
Materials (VlII-16-11-71), 132. 

Facilities to bidders at the time of 
-- (YIII-16-11-71), 134. 

Oeneral Cood.i.tiona jor -- of 
Railway Materials (V1l1-23-11-
71), 112. 

Irregularities in - of scrap rails 
(VIU---16-11-7l), 84-

Special ProvisiODl in -- noticel 
of Railway Materialt (IX-»U-
71), llO. 

AUDIT : 
Concentra.tioa of -- wod (IX-

3-12-71), 117-1&. 
NatioiWiaatiOll of - wodt of 

public limited colllpanies IX-
3-12-70, 12·16. 

Panel of Chartered ACCOUIltants for 
Commercial - (IX-3-11-71),. 
170. 

Protection of Paf of S.A.S. Account-
ants of A.G.C.R. (VlII-l~-l1-
71), 217-18. 

AUSTRAUA: 
Indo-Au.stralia.n Cultural Pact ('VIa 

-15-11-71), 155. 

Indo-Australian ta.lb (YDI-IR-ll-
71), 55-56. 

AUTOMA nON .-Report on Veakata--
raman Committee on -- (lX-
2-12-71), 106. 

AVIATION RESEARCH CENTRE.-
Crash landing of an aeroplane of 
- (1X-3-12-7l), 120-21. 
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AYODHY A.-Establishment ot Uni-

versity at -- (VIII-22·11-71), 
137-38. 

AYVRVEDA: 
Common Syllabus of teaching in 

Ayurvedic Institutions (VIII-
15·11-71), 133-34. 

Integrated system of medicine for 
Ayurvedic College st~dents (VIn 
-15-11-71), 135. 

.Recognised Ayurvedic Colleges 
(VIIl-15-11-71), 134-135. 

B 
BABY FOOD.-Shortage of - (IX-

1-12-71), 97-9S. 
IJACKW ARD AREAS: 

Backward Districts in V.P. (VIII-
24-11-1971), 88-94. 

Criteria for declaring Backward Dis-
tricts and Areas (VIII-24-11-1971), 

. 88-94. 
Demand of 10 per cent Subsidy upto 

one Crore Investment for Industrial 
Units in - (VIII-24-11·197l). 
174. 

Development of -- in Madhya Pra-
desh (IX-I-12-1971), 211·13. 

Development of -- of Bihar (JX-
1·12.1971), 12S-29. 

Jobs to People in Identified -- (VIII 
-25·11·1971), 93. 

Removal of imbalances by setting up 
of Rural Industries in -- of 
Madhya Pradesh (VlII-24-1I-
1971), 205-06. 

Response of industrialists to --
development scheme (VIII-I 7·11· 
1971), 142. 

Setting up of Industrial units in Select. 
ed Backward Districts (VJII-
24-11-1971), 174-75. 

Setting up of Industries in -- of 
Chotanagpur and Palamau by Big 
Business Houses (IX-I-12·1971), 
60. 

BAHUGUNA, MAJOR.-Enquiry into 
Death of - (VIII-26-11-1971). 
64·65. 

BANANA.-Amount realised by Export 
of - (IX-30-1·7)), 51-52. 

BANARAS HINDU UNIVERSITY : 
Anti-social elements in -- (VIII-

15-11 -1971), 99·]00. 

BANARAS HINDU UNIVERSITY-
-contd. 
Demands of students of -- (VJII-

15-11·1971), 128-29. 
Implementation of Recommendations 

of Gajendragadkar Enquiry Com-
mission reo -- (VIII-15-1I-\971), 
36-37. 

RSS elements in -- (VIlI-22-ll-
71), 220-21. 

BANDH (S): 

Bengal -- (VIII-17-11-71), 139-40; 
(JX-1-12-71), 83.84. 

Marking of attendance by workers 
during strikes and·-(VIII-IS-11-
71), 60. 

Proposal for declaring political -.--
hartals and strikes as illegal (VIII-
17-11·71), 60. 

Reports on Bengal -- of October, 
1971 (VIIJ·-17-11-71). 166. 

BANERJEE. SHRI TARASANKAR : 
Perpetuating the Memory of Novelist 

- (VJII-15-11-1971), 154·55. 

BANGALORE: 
Police Lathi Charge near Government 

Arts and Science College -- (VIII 
15-11·1971), 122. 

Salem-Coimbatore Coaxial 
Scheme (JX-1-12-1971), 113-14. 

BANGKOK.-Meeting of Asian memo 
bers of "Group of 77''' at -
(VIIJ-16-11-7l), 73. 

BANGLA DESH : 
Anti-Malnutrition programme for 

- refugees (VIII-18·11-7l), 104. 
Appeal by Pope Paul for relief to 

displaced persons from East Bengal 
(VIJI-18.1l-71), 133. 

Appraising opposition leaders about 
development in -- (VII!-2S·11-
71), 45-46. 

Attitude of Indonesia and Malayasia 
on - (VIlI-25-11-1971), 87. 

Attitude of Japan re - (VIIl-
25-11·71), 36-37. 

-- refuaees in camps (VIII-IS-U· 
71), 79.80. 



SUBJECT INDEX 13 
_.-- .--- ... ------.------c---- --------
BANGLA DESH-contd. 

Check on further migration of refu-
gees from - (VIII-IS-Il.7l), 
132. 

Conference on -- (VIII-25.l1-71), 
59-61. 

Contribution by Railway Employees 
to -- Refugees not accepted (VIII 
-23-11-1971), 99-100. 

Developments in -- (VIII-25-ll-
71), 46-47. 

Dispersal of --refugees (VIII-IS-
11-70, 34-35. 

Economy measures taken as a result 
of Problems relating to -- (VIII 
-19-11-1971), 179-80. 

Effect of Food Supply to -- on Self-
sufficiency in Food (VIII-I 5-1 1-
1971), 89-90. 

Entry of Omega team to -- (VIII 
-25-11-1970, 81-S2. 

Fresh Influx of refugees from -- to 
Eastern border States (VIII-IB-II-
71), 161. 

Loss to Railway due to Bengal Bandh 
(VIJI---23-11-197I), 114. 

Mediation over -- refugee affair 
(VIII-25-11-71), 47. 

Medical assistance from USSR for 
--- refugees (VIII-18-11-71), 163. 

Non-aligned countries communique 
regarding --' - refugee problem 

. ,-~YIJJ-25-1l-71), 34. 

Observations of UN Secretary Gene-
ral on - (VIII-IS-1 1-7]), 144. 

Offer of mediation by USSR on --
issue (VIII-18-11-71), 79. 

Opening of -- Mission in New 
Delhi (VIJI-18-11.7.1), 147. 

Pakistan President's secret talks with 
India and -- through Shah of 
Iran (VIII-2S-11-7l), 23.24. 

Political settlement of -- (VJII-
IS-11-71), 143. 

Problems of East Bengal Displaced 
Persons (VIJI-2S-11-1971), 94-96. 

Raising of -- refugee issue at unit-
ed nations (VIII-lS-11-71), ISS-56. 

Raising of issue of -- in UNO 
(VIII-IS-II.7l), 147-48. 

BANGLA DESH-concld. 
Recognition of - (VIII-lS-11-7l). 

lOS. 
Redistribution of properties of refu-

gees from - (VIIJ-18-11.7l), 
133·34. 

Russo-Alserian communique on --
(VIII-18-11·71), lOO-Ot. 

Settlement of -- problem (VIIJ-
IS-11-71), 37·39. 

Shift in attitude of China over --
(VIII-lS-11-71), 116-17. 

Solution of -- refugees problem 
(VIII-IS-I 1-7]), 103. 

South East Asian countries stand on 
- issue (VIII-25-11-71), 68. 

Stoppage of united nations aid for 
- refugees (VIJI-IS-1l-7I), 54. 

Surrendering by Pak Trained Youths 
in Sabotage from -- (VJII-
24-11-1971), 16S-69. 

Un utilized trucks for -- refugees 
(V1IJ--25-11·71), 65. 

Views of Arab Republic of East on 
- (VIJI-25·1l·7l), 5S-60. 

Visit by team of Central Officials to 
-- refugee camps at Balat and 
MaHan (V IlI-IS-I 1-71), 161-62. 

Visiting of -- Border by a Party of 
Foreign Military Attaches (VIII-
26-11-1971), 56. 

Warm clothing for -- refugeea 
(VIII-IS-Il-71), 71. 

Debates 
Conditions of -- refugees in camps 

in Meghalaya (St.) (V1II-25-11-
71), 128-30. 

Recognition to -- (St.) (IX-6.12-
71), 16-34. 

Unconditional surrender of Weet 
Pakistan Forces in -- (St.) (x-
16-12-71), 145-46. 

BANK(S) : 
Advancing of credits by Nationalised 
-- on second hand vehicles (IX-
3-12-1971), 24-25. 

Advancing of money by nationalised 
-- to foodsrainll trade (IX-l-12-
1971), 169-70. 
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BAN K(S)-colltd. 

Alleged swindling in the Central --
of India, New Delhi (VIII-19-11-
1971), 126-27. 

Alleged Fraud Committed by State 
-- of Bikaner and Jaipur (VIIl-
26-11-1971), 123.24. 

- Frauds (VIII-26-11-1971), 170. 

-- functioning in Bihar (IX-3-12-
1971), 49-50. 

Branches of Indian -- functioninl 
abroad (IX-3-12-1971), 104-06. 

Circular. on Taxability of -- Com. 
pensatlon Money (VIII-26-11-71) 
SI. ' 

Compensation paid to Former Owners 
of Nationalised -- (VIII-26-11-
1971). 49. 

Co~stitution of -- Service Commis-
star:' for Recruitment in the Nalio-
n"hsed -- (VIII-26-11-1971) 
1~. ' 

Constitution of New Boards of Direc-
tors for nationalised -- (IX-
3.12·1971), 184-35. 

Corrupt Practices in the oationaliBed 
- (1X-3·12·1971), 195--96. 

Corruption in the Advance of Loans 
t? Small Fanners by the Nationa-
bsed - (VIIJ-26-11-1971), 186. 

Credit given to Powerloom ownen 
by Burbanpur State -- (Madhya 
Pradesh) (VIII-26-11-197 I), 119. 

Decline in Profit of the Nationalised 
- (VIII-26.11-1971), 6-9. 

Deposita. attra~ted by Nationalised 
-- 10 Punjab (IX-3.12-1971) 
43. ' 

Deposits in the Nationalised __ 
(VIII-19·11-71),209-IO. 

Depo~its in the ~tate -- and Nalio. 
nahsed -- 10 Mysore (VIII-26-
11·1971), 98. 

Differential rates of interest for -_ 
Loans (VIII-19-11.1971), 49-50. 

Fictitious Bills Drawn on a Branch of 
State -- of Bibner and Jaipur 
(VJU~7-11-1971), 124. 

BANK(S)-colltd. 

FinaDcilll of cottage and small scale 
industries through Cooperative --
(IX-29-1l-1971), 216-18. 

Frauds and Robberies in the Nationa-
lised - (VllI-26-1l-197 1), 107· 
08. 

Fraudulent withdrawals from Natio-
nalised - (Vlll-19-11·197l), 
201-03. 

Growth Rate in Advances to neglect-
ed Sectors After Nationalisation of 
- (Vlll-26-11-1971), 12~30. 

Guidelines regarding advances to 
industries by -- (1X-3·12-1971), 
185·86. 

Impact of cut in -rate by V. K.. 
Government on India (1X-3-12-
1971), 102-03. 

Increase in the profits of commercial 
- (IX-3-12-191l), IS3. 

Lead -- in the District of Bahraich 
(VIII-l~II-197l), 140. 

Loans advanced by Nationalised -
in Mysore (VIII-26-11·197 I), 112. 

Loans given by Nationalised -- for 
purcbase of Fertilizers (VIII-
19-11-1971), 205-06. 

Loans aiven to Co-opcrative Societies 
by Nationalised -(VIII-26·11-
1971), 66. 

Loans .granted by National.iled 
to farmers (VIII-19-11·71), 139-
40. 

Loaos granted by Nationalised 
to Rikshaw Pliers in V.P. (VIII-
19-11·1971), 139. 

Loans granted to Enaineering and 
Medical Products by Nationalised 
-- in Madhya Pradesh (VIlI-
19.11·1971), 138-39. 

Loans to partners and proprietors of 
the Hindi Daily 'Avanttka' from 
Nationalised - (VIII-l 9-1 1-
1971), 135-36. 

Loans to small traders by Nationatis-
ed -(IX-3-12-1971), 25-27. 

Meeting of the custodians of Natio-
nalised (IX-3-12-1971) 
112. • 
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BAN K(S)-concld. 

Money defrauded by the Agent of 
the Indian Overseas -- Goa 
(VIII-19-11-197 1), 41-42. 

New Offices opened by Nationalised 
- in Madbya Pradesh (VIII-
26-11-1971), 119-20. 

Opening of Nationalised in 
Rural Areas of West Benial (VIII 
-19-11-71), 160. 

Persons escaped to Pakistan with huge 
amount from district Barmer Co-
operative -- Rajasthan (VIII-
17-11-71), 79-80. 

Policy adopted in regard to advancing 
of loans to Engineers by -- (IX 
-3-12-1971), 124-25. 

Recovery of Loans granted by Natio-
nalised -- to Farmers (VIII-
19-11-71), 219-21. 

Scheduled Castes and Scheduled 
Tribes employees in Nationalised 
- (IX-3-12-7I), 45. 

Selection of S.c. and S.T. Candidates 
in Nationalised-- (VIIl'-26-11-
1(71), 48 

Setting up of technical experts service 
cells in the nationalised -- (JX-
3-12-1971), 188. 

Staff of the Banking . Department 
.. having their account JO Foreign 
~-- - (VIII-26-11-1971). 151-52. 
Starting of Institutions by nationalised 
-- to train the rural educated 
(IX-3-12-197l), 181-82. 

Taking over of the branches of Natio-
nalised -- in foreign countries 
(IX-3-12-197I),122-23. 

Tax on Interest on Deposits held by 
- (VIIl-26-11-1971), 49-51. 

BANKING COMMISSJON.·-Enquiry 
by a Panel of -- re : Bringing of 
Non-Banking Companies Under 
Banking System (VJII-19-11-1971), 
147-48. 

B-ANSAGAR DAM: 
-- (Project) on river Sone (VUI-

23-11-1971), 146-48. 
Committee of experts on desirability 

, of Bansa.gar Project (V1II--16-11-
71), 198-99. 

Construction of.~ in Madhya Pra-
desh (IX-3Q.oll··'l971), 124-25.-

BARAUNI: 
Closure of Thermal Plant at --

(VllI-23-11-1971), 61. 

Closure of Cokin, Unit of - Oil 
Refinery (VDI-26-1'1-1971), 69-70. 

Damage caused by Floods in 
(VIII-19-11-1971), 75. 

Sustaining of Heavy Losses by 
Oil Refinery (VIll-19-11-1971), 
143. 

BARODA: 
Connection of -- with Ahmedabad, 

Bombay and Delhi by trunk dial-
ling (VIII-17-11-71), 165. 

TV station in -- (VIII-l7-11-7l), 
164-65. 

BATfERlES.-Manufactu~ of 
(VITI-24-11-1971), 95-96. 

BAY OF BENGAL: 

Decision of -- / Japan conference 
re. Deferred Payment System (lX-
29-11-1970, 78-79. 

Islands in the -- leased to USA by 
Pakistan (VIII-18-Jl-71), 56-57. 

BEAS DESIGNS ORGANISATION, 
NANGAL.-Payment of salary to 
staff of -- (VIII-16-11-71). 163-
64. 

BEAS PROJECT.-·-Agreement between 
the workers of -- and its 
Management (IX-30-11-1971), 182. 

BEEDI-CIGAR ACT (VIII-IS-II-71), 
30. 

BEGONIA COLLIERY, BARAKAR.-
Compensation paid to the 
(VIJI-25-11-71), 36. 

BELGIUM.-Trade pact with 
(VIlJ-16-11-71), 142-43. 

BANGAL PAPER MILL CO. RANI .. 
GANJ (WEST' BENGAU·-<:Io-
sure of _. (1"-1-12-1971), 159-
60. 

BHAGVATl COMMfITEE.-Report 
of -- for Inland waterways deve-
lopment (VIIJ-22-11-71), 78-79. 
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BHAGW AN DAS MEMORIAL 
TRUST: NEW DELHI.-(JX-
3-12-71), 4;-48. 

Action Against Trustee of All India 
Blind Relief Society and Dr. --
New Delhi (V1II-24-11-7l), 58. 

BHAKRA DAM.-Supply of electricity 
to Delhi from -- beyond 1975 
(VIlI-16-11-71), 43. 

BHARAT EARTH MOVERS, BAN-
GALORE: 

Construction of Houses for Emplo-
yees of - (VIII-19-11-1971), 
78. 

Facilities for Subsidised Transporta-
tion and Welfare Amenities to the 
Employees of - (V1II-19-11-
1971), 81-82. 

Lock-out in -- (VIJI-IS-11-71), 
114. 

Locking out of the - (VIlI-19-11-
1971), 71-72. 

BHARAT HEAVY ELECTRICALS 
LTD: 

Employment of persons in -- Hard-
war (VlII-24-11-1971), 196-97. 

Engineering Staff in -- Hardwar 
(VIII-24-11-1971), 197-202. 

Enquiry into affairs of -- Ranipur 
(Hardwar) (VIlI-24-11-1971), 195-
96. 

Profit earned by - (IX-I-12-1971), 
79-80. 

BHARAT HEAVY PLATE AND 
VESSELS LTD., VISAKHAPAT-
NAM.-Foreign collaboration 
agreements conducted by -- (IX 
-2·12-1971), 112-13. 

BHIM KUND DAM PROJECT.-Im-
l!l~m. entation of -- in Orissa 
(V1II-16-11-71), 113-14. 

BHOPAL: 

Switch ,ear testing and development 
station at -- (Vlll-16-11-70, 
137-38. 

BIHAR: 
Arrears of Employees Provident Fund 

in -- mills (lX-2-l2-71), 109. 

Assistance to -- (VIlI-19.11-71), 
223-24. 

Banks functioning in -- (1X-3-12-
71), 49-50. 

Central clearance to major irrigation 
projects of - (VIlI-16-11-71), 
144. 

Construction of head post office build· 
ing in - (VIII-17-11-71), 47. 

Damage due to Flood and Excessivo 
Rainfall in Palamau (--) (VlII-
24-11-71), 53. . 

Damage to Crops in -- due to 
Floods and Consequent Supplies of 
foodgrains - (VlIl-16-11-71), 
43-44. 

Death of Cattle in Palamau (--) 
due to 'Surra' disease (IX-29-1l· 
71), 52. 

Despatch of fertilisers to -- for 
Rabi Season (VIII-22-11-71), 9-
16. 

Developmnet of back ward areas of 
- (lX-I-12-7!), 128-29. 

Development of Horticulture in --
(lX-29-11-71), 119. 

Execution of work of Coking Coal 
Mines in -- by contractors (VIII 
-25-11-71), 112. 

Exploitation of unutilised mining ores 
in - (VIII-IS-ll-71), 113. 

Exploration of Petroleum in--
(VIII-19.11-71), 222. 

Extension of EPC scheme to silk fac-
tories in Bhagalpur (V Ill-I 8-11· 
71), 74.75. 

Financial Assistance to -- for Food 
Victims (VIH-19-11-7l), 192-93. 

Financial Assistance to UP, -- and 
West Bengal (VIII-19-11-71), 130· 
31. 

Funds for Construction of Projects in 
-- undertaken in the famine 
years (VIlI-26-11-71), 45-46. 

Industrial development of -- (VIII 
17-11-71), 168-69. 
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liHHAR.-contd. 
Irrigation of land in Gaya District, 

- (IX-30-11-1971), 181-82. 
loans to Farmers for purchase of 

Bullocks in - (VIII-15-11-7!), 
197. 

loss to industrial Units in -- due 
to Break Down in Power Supply 
(YIII-23-11-71), 113. 

loss to Railways due to floods in 
- (YIII-16-11-7l), 147. 

New Schemes for rural Electrification 
proposed by -- Government 
(VJ1I-23-11-71), 98-99. 

Non-introduction of EPF scheme in 
mica mines and factories in Hazari· 
bagh. - (VI1I-18.11.71), 83. 

Non-payment of Salaries to Teachers 
in - (VIII-15.11.71), 86·87. 

Ordinance lowering land ceiling in 
-- for President's assent (VIII-
22-11·71), 28-33. 

Purchase of land for office and staff 
quarters for EPFO in -- (VIII-
18·11-71), 73. 

Rehabilitation of Thakur paper mills 
Samastipur (-) (VIlI-17.11·71), 
172. 

Request for Rabi Seeds from ---
due to floods (VlIl-15·11·71), 91· 

. ,.jU. 
Request for Tractors from -- (VHI 

15·11·71), 126·27. 
Royalty on iron ore and coal in --

(VlIl-18-11-71), 113. 
Running of Giridih Collieries in --

on Cooperative Basi, (VIII-25·11-
71), 112-13. 

Setting up of aluminium plant in 
Palamau (--) (VIII-25·) )·71), 
39. 

Setting up of Atomic Power Station 
in - (VIII-17.1I·7l), 121. 

Setting up of scooter factory in --
(VIII-17.t1.71), 122. 

Shortage of Fodder in -- (Vlll-
)5-11-71), 195-97. 

Supply of coal and fuel oil to -
(IX-3-12-71), 32. 

BlHAR.-concld. 
Supply of Wagons for lute and other 

Goods lying at Saharsa, Behariganj 
in - (IX-30-11-71), 80. 

Technical Team to Study Damage 
caused by Heavy Rains and Floods 
in - (VIJI-19-11-70, 75·76. 

Telegraph and telephone facilities at 
Sahu Parbatta village in Bhagalpur 
District (-) (VlIJ-17-11-71), 85. 

BIHAR FLYING CLUB "EMPLO-
YEES' UNION.-Memorandum. 
from - (lX-3-12-71), 101. 

Debates 

Reported killing of Santhals by land 
owners in Purnea Distt. of Bihar 
(C.A.) (IX-29-11-71), 221-37. 

Reported piling up of raw jute stocks. 
in - (C.A.) OX-I-12-7l), 230-
46. 

Statement on Reported Ieilling of 
Santhals in Purnea District of -- \ 
(Dis.) (X-23-12-7l), 56-120. 

BILl(S) : 
Advocates (Amendment) Bill, 1970 : 

Message from R. S. re: motioo 
for extension of time to present 
report of loint Committee (yIn 
-15-11-71), 237 . 

Agricultural Refinance Corporatiom 
(Amendment) Bill, 1971 : 

Assent <VIII-16-11·71), 238. 

Air Corporations (Amendment) Bill : 
Consid. as passed by R. S. (IlC-

2-12-71), 281-84. (lX-3-12-71) .. 
242-54. 

Consid. c1. (IX-3-12-7I), 254. 
Motion to pass (lX-3-1 2·7 I), 254. 

Message from R. S. forwardin, a 
copy of this Bill as passed by R.!. 
(Y1II-26-11-7I), 229. 
Assent (X-17-12-71), 7. 

Aircraft (Amendment) Bill : 
Int. (X-21-12-7I), 7. 

AppropriatioD (No.3) Bill, 1971 : 
Assent (VIH-16-11-7I), 238. 
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'B I LL(S)-conla. 

Appropriation (No.4) Bill, 1971 ; 
Int. (X-14-t2-71), 39-40. 
Consid. (X-t4-I2-71), 40. 
Consid. cl. (X-14-12-71), 40. 
Passed (X-I4-12-71), 40. 

Message from R. S. returning the 
Bill without recommendations (X 
-17-12-71), 8. 

Assent (X-23-12-71), II. 
Appropriation (Railways) No. 3 Bill, 

1971 : 
lntd. (IX-9-1 2-7 l), 3-4. 
Consid. (lX-9-12-71), 4-32. 
Consid. d. (lX-9-12-71), 32. 
Motion to pass (IX-9-12-71), 32. 

Message from R. S. returning the 
Bill without any recommendations 
(X-I5-12-7!). 6. 
Ass:nt (X-23-12-71), 11. 

Arms (Amendment) Bill : 
Message from R. S. forwarding Ii 
copy of the Bill, as pass!d by R. S. 
(VIII-23-11-71). 233-34. 
Consid. (lX-2-12-7!), 262-75. 
Consid. cl. OX-2-12-7!), 275-77. 
Motion to pass (lX-2-12-7]), 277-

79. 
Assent (X-17-12-7!), 7. 

Asian Refractories Limited (Acquisi-
tion of Undertaking) Bill ; 
Jnt. (IX-6-12-71), 8-9. 
Consid. (IX-9-12-7l), 75-81 (X--

10-12-71), 13-27. 
Consid. CI. (X-IO-J2·71l, 31-32. 
Motion to pass (X-to-12-7!), 32. 

Message from R. S. agreeing with 
the Bill without amendment (X-
15-12-71), 6. 

Central Board of Direct Taxes 
Validation of Proceedings of Bill. 
1971 : 
Assent (VIII-16-11-71), 238. 

Central Sales Tax (Amendment) Bill : 
Extension of time for presentation 
Rel'ort of Select Committee (VIII 
-18-11-71), 188. 

BILL(S)-conld. 

Coal Bearing Areas (Acquisition and 
Devclopmeqt) Amendment and 
Validation Bill : 

Message from R. S. .llreein, with 
the BilI without any amendments 
(VJII-25-11-71), 128. 

Code of Criminal Procedure Bill, 
1970 : 
Message from R. S. re: motion for 

extension of time to present re-
port of Joint Committee (VIII-
16-11-71), 237-38. 

Message from R. S. requesting l.ok 
Sabba to aI-point a Member to 
the Joint Committee on the Bill 
(VIIJ--26-11-71),229. 

Concurrence in Rajya Sabha recom-
mendation to appoint a Member 
to Joint Committee nX-·S-12-7I), 
7-8. 

Message from R. S. requesc'ng L. S. 
to appoint a Member to the Joint 
Committee on the Bill (X-IS-12-
7!). 4-5. 

Concurrence in R. S. recommendation 
to appoint a Member on the Joint 
Committee (X-I7-12-7!), 13-14. 

Coking Coal Mines (Emergency Pro-
vision) Bill: 
Jnt. (IX-6-12-7l), 9-10.· 
Con~id. (X--IO-12-71), 32-39. 
(X--13-12-71). 28-67. 
Consid CI. (X-!3-12.7!). 67-79. 

Motion to pass as :Imcnded (X-
13.12-71). 79-88. 

Message from R. S. agreeing with the 
Bill without amendment (X-17-
12-71),7. 

Commissions of Inquiry (Amendment) 
Bill : 
fnt. (VlJI-IS-II-71), 194. 
Consid. (VJII-28 • .11-71), 242. 
Consid. CI. (IX 29-11-71), 254. 
Motion to pass (IX-29-! /-71), 257. 
Message from R. S. agreeing with 

recommendation amendment (X 
-21-12-71), 4. 
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BILL(S)-contd. 
Companies (Amendment) BiU : 

fnt. (X-21.J2·1972). 

Consid. (X-21·12.71), 138-45. 
Consid. CI. (X-21·12·7l), 145·46. 
Motion to pass (X-21·12·71). 146. 

'Companies (Surcharge on Income· 
Tax) Bill : 
Int. (X-15·12-71), 11·12. 

Con~id. (X-16·12·71), 120·26. 
Consid. CI. (X-16.12-71), 127. 
Passed (X-16-12·71), 128. 

Message from R. S., l:!turning the 
Bill without recommendation (X 
-22-12-71), 13-14. 

>Comptroller and Auditor-General's 
(Duties, Powers and Conditions of 
Service) Bill: 

Consid. (V III-IS-H· 71), 248-87. 

,Consid. cl. (VIII-15-11-7l), 287-
305. 

Motion to 
305-07. 

Pass (VIII--15-1)-71).; 

i 
Me'isage from R. S, agreeing with I; 

the Bill without amendment (VIII 
.. . -26-) 1-71). 229. -.,.." .. 

iConstiii.liion (Amendment) Bill : 
(Amendment of articles 1.5 and J 6) 
by Shri S. M. Siddayya 

Int. (VIIJ-19-11-71), 288 

I.Constitution Amendment BiU; 

(Amendment of art. 51) by the C. K. 
C'handrappan. 

Motion to Int. -- negatived (IX-
3·12-71), 264~65. 

'Constitution (Amendment) Bill: 
(Amendment of· Article 74 and 
Insertion of new Articles 74A. 74B 
etc.) by Shri Fatesinghrao Gaikwad 
Int. (X-17·12-11), 48. 

:Constitution (Amendment) Bill: 
(Amendment of Seventh Schedule) 

by Sbri Jagannathrao Joshi. 
Int. (VIJI~19':11·71), 282. 

BILL(S)-contd. 
Constitution (Amendment) Bill; 

(Insertion of new article 14A) by 
Shri D. K. Pande. 

Int. (VIII-19.ll·7I), 286. 
Constitution (Amendment) Bill: 

Onsertion of new article t SA) by 
Shri C. K. Cbandrappan. 
Int. (VIH-19·1I·71), 284. 

Constitution (Amendment) aill: 
(Insertion of new article 16A) by 

Dr. Karni Singh. 
Consid. and negatived (VIII-19.1l. 

71), 287·325. 
Constitution (Amendment) Bill; 

(Substitution of art. 368) by Shri 
C. Chittibabu. 

Int. (IX-3·12.7I), 266·67. 
Constitution (Amendment) Bill : 
(Substitution of article 370) by Shri 

Atal Bihari Vajpayee. 

Cnnsid. (VIII-19-II-71). 325-54. 
and negatived ((X-3·12·7J), 268· 

7"1. 
Constitution (Twenty.fourth Amend· 

ment) Bill, 1971 : 
As;ent (VIII--16·11-70, 238. 

(Constitution (Twenty-fifth Amend-
ment) Bill : 
ConRid. (IX-30·!1·7l), 220-318. 

Consid. (IX-I-I2· 71), 250·381. 

Consid. d. (lX-l·12-71). 381-506. 

Motion to pass «JX--!·12·711. 506· 
24. 

Message in R. S. agreeing with the 
Bill without amendment (X--10· 
12·71), 4. 

Constitution (Twenty·sixth Amend· 
ment) Bill : 
Consid. (lX-Z·12-71), 138·218. 

Consid. cl. (IX·-2-12·71), 218-46. 

Motion to pass (IX-2-12·7!), 246-
53. 

Message from R. S. agreeing with the 
Bill without amendment (X-IO. 
12·71), 4. 
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BILL(S)--contd. 
Constitution (Twenty-seventh Amend-

ment) Bill : 
Int. (X-21-12-71), 8. 
Consid. (X-21-12-71), 66-69. 
Consid. cl. (X-21-12-7l), ,69-113. 
Motion to pass (X-21-12-7l), 113-

21. 
Constitution (Twenty-eighth Amend-

ment) Bill : 
Int. (X-22-12-71), 22-46. 

Contempt of Courts Bill, 1971 : 
Message from R. S. forwarding the 
Bill as passed (IX-30-11-7I), 215. 
Consid. as passed by Rajya Sabha 

(X-20-12-71), 9-30. 
Consid. cl. (X-20-12-71), 30. 
Motion to pass (X-20-1:!-71), 31-

40. 

Crop Insurance Corporlltion Bill by 
Shri C. Chittibabu. 
Int. (IX-3-12-7l), 267-6S. 

Defence of India Bill: 

Consid. (lX-4-12-7l), 37-79. 
Consid. cl. (IX-4-12-71), 79-105. 
Motion to pass (IX-4-12-71), 105-
20. 

Message from R. S. agreeing with-
out any amendment (IX-6-l2-
71), 4. 

Delhi Road Transport Laws (Amend-
ment) Bill : 
lnt. (X-10-12-7l), 12. 
Consid. (X-16-12-7l), 97-106. 
Consid. cl. (X-17-12-7!), 47. 
Motion to pass (X-17-12-71), 47. 

Delhi Sik.h Gurudwaras Bill : 
lnt. (X-22-12-7l), 21-22. 
Consid. (X-22-12-71), 49-108. 
Con sid. cl. (X - 22- I 2-71), lOS. 

'Motion to pass as amended (X-
22-12-71), JOS. 

Departmental Inquiries (Enforcement 
of Attendance of Witnesses and 
Production of Documents) Bill : 

BILL(S)--contd. 

Int. (VIII-24-11-71), 229. 
Consid. (X-20.12-7J), 55-71. 

Consid. d. (X-20-12-71), n. 
Motion to pass (X-20.12-71), 72. 

Diplomatic Relations (Vienna Conven-
tion) Bill : 
Int. (VIII-25-11.71), 130 
Consid. (X-20-l2-71), 72·78. 

Motion to refer to S. C. (X-20-12· 
71), 76-78. 

Appointment of Additional Mem-
bers to S. <.... (X-22-12-71). 20· 
21. 

Emergency Risks (Goods) Insurance 
Bill : 
Intd. (IX-S-12-71), 6. 
Consid. (IX-S-12-71). 55-SO. 
Consid. Cl. (IX-S-12-71), SO-81. 
Motion to pass (IX-S-12-71), S1. 
Message from R. S. agreeing with 

the Bill without amendments. (X 
-1O·12·7\), 4·5. 

Emergency Risks (Undertakings) In-
surance Bill : 
Intd. (IX-S-12-7l), 7. 
Consid. (IX·-S-12-71). S2-8S. 
Consid. d. (IX-S-12-71), SS-90. 

Motion to pass (lX-S-12·71), 90. 

Message from R. S. agreeina with 
the Bill without amendments (X-
10.12·71), 5. 

Essential Commodities (Amendment) 
Bill : 
Message from R. S. forward ina the 
Bill as passed by R. S. (X-J7·12· 

71), S. 
Consid. as passed by R. S. (X-

18·12·71),11·14,17·24. 
Consid. d. (X-JS.12·71). 24. 
Motion to pass (X-18·12·7J), 25. 

Food Adulteration (Amendment) BiU: 

Message from R. S. agree ina willi: 
the Bill without amendment (VIfl 
-22·11·71), 267·68. 
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BILL(S)-contd. 

Forward Contracts (Regulation) 
Amendment Bill: 
Int. (VIII-18-11-7l), 193. 
Consid. (VllI-22-11-71), 368. 
Consid. (VIII-24-11-71), 229-56. 
Consid. cl. (VIII-24-11-71), 256. 
Motion to pass (VIII-24-11-7l), 
256. 
Message from R. S. agreeing with 

the Bill without amendment (X-
15-12-71), 5. 

Freedom Fighters (Appreciation of 
Services) Bill: 
by Prof. S. L. Saksena. 
Consid. (IX-3-12-7l), 275-325. 
(X-17-12-7I), 49-69, 74-80. 

Government of Union Territories 
(Amendment) Blll : 
Int. (X-21-12-71), 8-9. 
Consid. (X-21-12-7I), 122-38. 
Consid. cl. (X-21-12-7J), 138. 
Motion to pass (X-21-12-71), 138. 

High Court Judges (Conditions of 
Service) Amendment Bill : 
lnt. (x-21-12-7I), 7-S. 

'~. c.B~\.(X-22-12-71), 153-78. 
Con sid. d. (X·-22-12-71), 178. 
Motion to pass (X-22-12-71), 178. 

Hoarding and Profiteering Prevention 
Bill by Shri S. C. Samanta, 
lnt. (VIII-I 9-1 1-71), 284. 

Indian Tariff (Amendment) Bill: 
Int. (X-5-12-71), 12-13. 
Consid. (X-16-12-7l), 134-44,147. 
Consid. d. (X-16-12-71), 148. 
Passed (X-16-12-71), 148. 
Message from R. S. returning the 

Bill without recommendation (X 
-22-12-71), 13. 

Industrial Disputes (Amendment) 
Bill : 
(Amendment of section 2 and omis-
s;on of sec·tioll 98 etc., by Shri 

Dinen Bhattacharyya. 
lot. (Vl1I-19-11-71), 286. 

BILL(S}-contd. 
Industrial Disputes (Amendment) 

BiU : 

Message from R. S. forwarding tho 
Bill as passed by R. S. (VIlI-22-
11-71), 267. 

Consid. as passed R. ~. (lX-29-
11-71), 290-338. 
Consid. cL (lX-29-11-71), 33S. 
Motion to pass (IX-29-11-71), 338. 
Assent (X·-17-12-71), 9. 

Industries (Development and Regula-
tion) Amendment Bill : 
Intd. (X-1O-12-71), 11. 
Consid. (X-15-12-7I), 72. 
Consid. (X-16-12-70, 7-62. 
Consid. d. (X-16-12-71), 62-92. 

Motion to pass (X-16-12-71), 92-
97. 

Inland Air Travel Tax Bill : 
Int. (VllI-22-11-71), 293. 
Consid. (VI1I-25-11-71). 197-212. 
Consid. ct. (VIII-25-11-71), 212. 
Passed (VlII-25-11-71), 212. 
Message from R. S. returning the 

Bill without recommendation (IX 
-3-12-71), 215-16. 

Assent (X-17-12-7I), 9. 

International Airports Authority Bill. 
1971 : 
Message from R. S. agreeing with 

the Bill without any amendment 
(VUI-25-11-71), 128. 

Jayanti Shipping Company (Acquisi-
tion of Shares) Bill : 
Intd. (VIII-26-11-7I), 231-32. 
Consid. (lX-l-12-7!), 254-64. 
Con sid. (IX-4-1 2-7 !), 120-35. 
Consid. cl. (lX-4-12-71), 135. 
Motion to pass (IX-4-12-71), US. 
Message from R. S. agreeing with 

the Bill without any amendment 
(X-15-12-71), 5. 

Judges (Prohibition of Hearing in cer-
tain Cases) Bill: 
lnt. (IX-3-12-7l), 268. 
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BILL(S}-contd. 

Manipur \Mill Areas) District (Com-
mercial --. 
lot. (lX......>.25-1I-71). 247. 
Consid. (lX-8-12-1l), 40.'4. 
Consid. (lX-9-12-71), 32-60. 
Consid. cl. (IX-9-]2-7]), 63.75. 
Motion to pass as amended OX-

9·]2-71), 75. 

Message from R. S. agreeing with 
the Bill without any amendment 
(X-]S-]2-71), S-6. 

National Rifte Training Scheme Bill 
by Shri S. C. Sa manta. 
Int (VIII-19-11-7n, 282-83. 

Naval and Aircraft Prize Bill : 
Consid. (X-IS-12-71), 59-68. 
Consid. cl. (X-15-12-71), 70-71. 
P'a~ .. ed (X-15-12-71), 71. 

. Message from R. S. agreeing with 
llC Bill without amendment (X-
17-12-71), 8. 

Newspapers (Price Control) Bill : 
Intd. (X-20-12-71), 7-8. 
Consid. (X-21-12-71), 9-38. 
Consid. d. (X-21-12-71), 38-41. 
Motion to pass (X-21-12-71), 41-
45. 

North-Eastern Areas (Reorganisation) 
BiJI : 
Inld. (IX-~-12-7I), 3. 
COt\sid. (X--14-12-71), 102-13. 
Consid. (X-I 'i-12-7 I). \3-46. 
Consid. cl. (X-15-12-7l), 47-57. 
Motion to pass (X-15-12-71). 57-
58. 

North·Eastern Council Bill : 
fntd. (X-22-12-71), 47-49. 
Consid. (X-22-12-71), 111.144. 
Consid. cl. (X-22-12-71), 144. 
Motion to pass (X-22-12-7I), 144-

153. 

North Eastern Council Bill : 
Mes5age from R. S. agreeing with 

the Bill without amendment (X 
-23-12-71), 10-1 I. 

-----,-------
BILL(S)-contd. 

Payment of Bonus (Amendment) Bill: 
Amendment of sectiou 2, 10 etc.) 
by Prof. Madhu Dandawate. 
Intd. (V1Il-t9-J1-71), 287. 

Payment of Gratuity Bill : 

Intd. (X-1O-12-7l), 10. 
Motion to refer to S. C'-'adopted 

(X-21-12-71), 146-52. 
Appointment of a Member to S. C. 

(X-23-12-7]). 2. 

Payment of Wages (Amendment) 
Bill : 
(Amendment of sections I, 15 etc.) 

by Shri S. C. Samanta. 
Intd .. (VIIJ-19-11-7I), 283. 

Personal Injuries (Compensation In-
surance) Amendment Bill : 
Jnt. (X-lS-12-7l), ]2 . 
Consid. (X-16-12-71), 132-34. 
Consid. d. (X·-t6-t2-71), 134. 
Motion 10 pass (X-16-12-71), 134. 

Message from R. S. agreeing with 
Bill without amendmcnt (X -22-
12-71),14. 

Personal Injuries (Emergeqsy. Provi-
sions) Amendment Bill ~ 

Intd. (X-15-12-7J), 12. 

Consid. (X-16-L!-7I), 118-39. 
Consid. cl. (X-16-12-7J), 134. 
Passed (X-16-12-71), 134. 
Message from R.S. agreeing with 

the Bill without amendment (X--
22-12-71), 14. 

Political Sufferers Aid Bill by Shri 
S. C. Samanta. 
Intd. (VIH-I9-11-7l), 283. 

Prevention of Food Adulteration (Ex-
tension to Kohima and Mokok-
chung Districts) BiII-
Intd. (VIII-22-11-7l), 269. 
Consid. (X-20-12-71), 40·53. 
Consid. d. (X-20-t2-71), 53. 
Motioo to pass (X-Zo-12-71), 53. 
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BILL(S)-contd. 
:Prevemioll of Insults to National 

Honour Bill. 1971 : 
Message from R. S. returning the 

Bill with amendment (IX-29-11-
71). 239. 

Consid. of amendment made by 
R.S. (X-20-12-71). 8-9. 

Molion to agree to amendment (X 
-20-12-71). 9. 

Prevention of Political Defection 
Bill by Shri Maliikarjun. 

Intd. (VllI-19-11-71). 285. 

Prevention of Water Pollution Bill. 
1969 : 
Message from R. S. reo motion fo 

extension of time to present Re-
port of Joint Committee (VIIl-
16-11-71), 237. 

Public Premises (Eviction of Unacttho-
ri"edOccupants) Bill : 
Assent '(V1It-16-11-71), 23' 

Punjab Appropriation (No '':) Bill, 
1971 : 

Intd. (X-14-12-7l), 101 
Consid (X-14-12-7l), 1(,.",,2. 
Consid. d. (X-I4-12-71 .. 102 
Passed (X-14-12-71). 102. 

•. Melsale from R. S. returniq the 
~ '~~"~~~7_ir71~r'menda-

Assent (X-23-12-7\). 11. 
Railway Passenger Fld;:S BUt : 

Iaed. (V1II-22-J J ·"11). 284-91. 
Consid. (VIIJ-2t.11-71). 293-30"/. 
Message from R. S. returning the 

Bill without recommendation (IX 
-3-12-71), 215. 

AS!lent (X-J7-12-7l). 9. 

Rajasthan Development Board Bill by 
Rajmata Krishna Kumari Jodhpur. 
Motion to int.-negatived (IX-3-
12-71), 265-66. 

Salaries Bnd Allowances of Memben 
of Parliament (Amendment) Bill : 
Intd. (X-20-12-71). 7. 

BILL(S)-contd. 
Small Coins (Otfences) Bill: 

Inld. (V JII-22-11-7 I). 269. 
Consid. (VII1-24-11-71), 256-87. 
Comid . .,;/. (VIII-24-11-71). 287-93. 
Passed (VUI-24-11-71). 293. 
Message from R. S. agreeing with-

out any amendment (1X~-12-
71), 3. 

S'.atllp and Excise Duties (Amend-
ment) Bill: 
Intd. (VUl-23-11-71), 234-45. 
Consid. (VIll-25-11-71). 213-46. 
Consid. d. (VIII-26-11-71). 238-42. 
Passed (VlII-26-11-71), 242. 
Message from R. S. returning the 

Bill without any recommendation 
(lX-6-12-71). 3-4. 
Assent (X-17-12-7l). 9. 

Supreme Court Judges (Conditioni of 
Service) Amcmhnent Bill: 
Intd. (X-21-12-71), 7. 
Consid. (X-22-12-71), 153-78. 
Coneid. cl. (X-22-12-71), 178. 
M9tion to pass (X ...... 22-12-70. 178. 

Tax on Postal Articles·Bil : 
1Rtd. (V1II-.22.11-7l), 270-84. 
Consi4. (VlIl-lS-1l-71), 167-94. 
Coasid. ct. (VIII-2S-11-71). 194-

97. 
Motion to pass (VIII-25-11-71)~ 

197. 
Message from R. S. returning the 

Bill without any recommendation 
(1X-3-12-7l), 215. 
Assent '(X-17-12-71), 9. 

Taxation laws (Amendment) Bill-
Consid. (V1II-IS-11-71), 308-16. 
and Referred to (VIII-l 6-1 1-71). 

239-77. 
Select Committee (VIII-17-11-71), 

200-07. 
Extension of time for presentation 

of Select Committee Report (X-
10-12-71), 9-10. 

Union Territories Secondary Educa-
tion Bill by Shri Samar Guha. 
Int. (X-17-12-71), 47-411. -------------- .. _ .... _ ......... _ .. _._-
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BILL(S)--concld. 
Union Territories Taxation Laws 

(Amendment) Bill: 
lnld. (X-17-12-71), 14-15. 
Consid. (X-18-12-71), 2-10. 
Consid. cl. (X-18-12-7I), 10. 

Motion to pass (X-1S-12-71). to. 
Uttar Pradesh Cantonme'i'ts (Control 

of Rent and Eviction) (Repeal) 
Bill : 
Message from R. S. forwarding the I 

Bill as passed by R. S. (VJll-23-
11-71). 233. 

Consid. as passed by R. S. (X-
18-12-71), 27-33. 

Consid. cl. (X-lS-12-7I), 33. 
Motion to pass (X-18-12-71), 33. 

Visva Bharati (Amendment) Bill : 
Intd. (VIII-26-11-7l). 233. 
Consid. (lX-29-11-71), 259-8S. 
Consid cl. (IX-2S-11-71). 288-90. 
Motion to pass, as '\mended (IX-

29-11-71), 290. 
Visva Bharali (Amendment) Bill. 1971 : 

Message from R. S. agreeing with 
the Bill without amendments (lX-
-8-12-71), 4. 

West Bengal State Legislature (Delega-
tion of Powers) Bill, 1971 : 
Assent (VIJI-16-11-71), 238. 

BILLET(S) : 
Allotment of -- to Registered Re-

rolling Mills (VIII-25-11-71), 90-
91. 

Import of -- for unregistered re-
rolling mills (lX-2-12-7n, 108. 

BIRLA(S) : 
Re-opening of offices of -- in Cal-

cutta (IX-2-12-7l), 59-60. 
Setting up of Industries in Foreil" 

Countries by -- (IX-30-11-71), 
67. 

Violation of Monopolies and Restric-
tive Trade Practices Act by--
(VIII-19-11-7l), 144-45. 

BI)U.A HOUSE. NEW DELID: 
Compensation for - (VIII-22-11-

71), 41-42. 

BLACK MARKETING: 
Allotment of Tractors to States and 

their sale in -- (VIII-15-]]-71) 
61. ' 

-- in Essential Commodities (VIII 
-24-11-71), 140-41. 

Sale of Steel in -- in U. P. (VJII-
25-11-71), 89. 

BLACK MONEY.-Raids to unearth 
unaccounted money (VIII-19-11-
71). 185-88. 

BLIND PERSONS: 
Provision for employment of educat-

ed - (VIlI-22-11-71), 127-28. 
Study team to USSR on employment 

to -- (VIIl-22-11-71), 171-74. 

BOKARO STEEL LTD.-Death of 
a Worker of - (VIII-25-11-71) 
9~100 ' 

80DYNAYAKANUR.-Damage done 
by rains near -- (VIJl-23-11-71) 
83-84. • 

BISRA STONE LIME QUARY 
ORISSA.-Taking over of '-- OX 
-2-12-71). 74. 

BOMBAY: 
Pak submarine sighted near -- (IX 
-3-12-71), 128-29. 
Passenger service by sea from Jam-

nagar and other porta...to·''-- {VTII 
-22--11-71), 34. 

Recovery of currency Notes in South 
- (VIII-26-11-71), 18-20. 

Seizure of Currency from Smugglers 
in - (VIlI-26-11-71), 156-57. 

Seizure of smuggled goods in 
(IX-3-12-7]), 145-46. 

Shifting of Railway Offices from 
Delhi and (V1II-·23-11-
71), 82-83. 

Shifting of Vividh Bharati Unit from • 
Delhi to - (IX-I-12-7l). 22-23. 

Strike in textile mills in -- CVIII-
18-11-71), 126. 

Underground Railway for -- (lX-
30-11-71), 74. 
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BOMBAY PORT TRUST.--Land given I BOOK(S)-concld_ 
on Rent/Lease by --- (VIII--IS-
11-71), 183-84. R~om~endatjon of NCERT regard-

109 wIthdrawal of Text --- con-
BONUS: taining prejudicial material (VIII-

I5-ll-71), 179-80. 
--- dispute in textile industry (V 1lI 

--18·11-71), 106. 
-- formula for advance-payment 

(VIll--18-11-7I), 33-34. 
-- payment in Cash (VIII--IS-ll-

71). 116. 
--- to workers in small establish-

ments (VIlI-lS-II-71), 122-23. 
Discussion on -- formula (VIII--

18-11-71), 131. 
Expert Committee on -- formula 

(VIll-18-11-71), 6-11. 
Grant of -- to Railway Employees 

OX-30-11-71), 42-43. 
Implementation of -- Formula 

Survey Report on Foreign -- Pacts 
(V1ll-15-1I-71), 190-91. 

"Swarga Ki Sair" prescribed by Cen. 
tral Schools (VIII-15-11-7l), 112. 

80RDER AREAS: 
Activities of Anti-social Elements 011 
-- of Kutch in Gujarat (V 1lI-
24-11-71), 59. 

Oeploying of Chinese Pat trained 
armed Mizo rebels on East Bengal 
Tripura Border (VllI-19-11-7I) 
203. ' 

Deployment of Military for Security 
along As~am Border (VIII-19-1 I-
71), 213. 

(VIIJ--25-11-7I), 121. BORDER SECURITY; 
Minimum - (VIIJ-18-11-71), 143-

44. 
Payment of -- to Officers of Public 

Undertakings (VIII-19-11-71). 60-
61. 

Statutory provision for Minimum 
- (VIJJ-25-11-71), 1-5. 

Tripartite talks on -- (VIII-I8-II-
71), 93. 

BONUS ACT.-Tripartite committee on 
....... - (lX--2-12-7!), 99. 

BOOK(S) : 
Acute shortage of Reference -- in 

Goods, Booking and Parcel Offices 
of Delhi Division (Northerl1 Rail-
way) (VIII-23-11-71), 102. 

Appointment of commission on syl-
labus, text --- adopted by Govern-
ment aided schools and colleges in 
Union Territories (IX-29-11-71), 
200-01. 

Ban on certain -- from China, Viet-
nam and Korea (VID-23-11-7t), 
68-69. 

Missing of -- from Delhi Univer-
sity Library (VIII-22-11-71), 40-
41. 

Proscription of a -- "Quotations 
from Mao Tse-Tung" (IX-I-12-
7.1), 107. 

Border post re-occupied by Pakistan 
(IX-3-1 2-7 I), 70. 

Concentration of Pakistani forces on 
Indo-Pale borders (VIII-19-11-7l), 
IOS-09. 

Heavy Pakistani Military Concentra-
tion on Barmer Border of Raiasthan 
(VfII-19-Il-71), 101-02. 

Disappearance of Civilians from Paki-
stani Villages along Border Line 
(VIII-J9-11-71). 95-96. 

Mining of International Border from 
Rajasthan to Ladakh by Pakistani 
Troops (VIlI-19-11-7J), 78-80. 

Missing documents relating to Indo-
Pak border (VIII-17-11-71), is. 

Missing Important Documents per-
taining to Western Border (VIII-
19-11-71), 133. 

Sino-Indian border (VIIl-18-11-7J), 
109-10. 

Strengthening of -- in Assam (VIII 
)7-11-71), 6S. 

Visiting of BangIa Desh Border by a 
Party of Foreign Military Attaches 
(VIJJ-26-11-71), 56. 

Debates 
Reported concentration of Pakistani 

Forces on Indian borders (CA.) 
(VIII-IS-II-71), 212-30. 
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BORDER SECURITY FORCE.-Re-
constitution of .- into a separate 
service (VIlI-17-11-71), 20-22. 

BORDER VtoLATION.-Alleged - I 
by India (IX-2-12-7l), 90. I 

BOSU. SHRI JYOTI.-Report on the 
attack on the Life of ---(VIII 25-
11-71), 30-31. 

BOUNDARY DISPUTE(S) : ' 
Assam-Nagaland - (VIIl-24-11-

71), 180. 
Maharashtra-Mvsore - (IX-t-l2-

7!), 142. . 

BRAHMAPUTRA FLOOD CONTROL 
BOAR D.-Progress of - (IX-
30-11-70, 55. 

BRAIN ORAIN.- - (VIII-17-11-
71), 52-53; (IX-I-12-71), 60-62. 

BRAITHWAITE & CO., M/s.-Lock-
out declared by - India Ltd. 
(VIII-24-11-71), 8-10. 

BRICKS: 
N.B.C.C. - Plant n~ar Qutab 

Minar, Delhi. (Y1U-15-11-7l), 131. 
Supply of coal to - killll in Bahr-

aleb, UP (VllI-2S-11-71), 65-66. 

BRlDGE(S) : 
Construction of -- over GbOlhra 

river to remove ttansport bottleneck 
at Bahraich (VIII-22-11-7l), 86-
87. 

Construction of secohd -- in Jam-
nagar (IX-29-tl-7l), 202. 

Construction of second -- over 
Yamuna in Delhi due to more traf-
fic ax-29-11-71), J20-21. 

Construction of Second Rowrah --
(v1II-15-11-7!), 87-88. 

Road - over river Damodar in 
West Bengal (IX-29-11-71), 104"(}5. 

Tenders for the construction of Zuari 
- in Goa (VIlT-22-11-71), 226-
27. 

Use of - near Income-Tax Office, 
New Delhi (VIlT--15-11.71), 49-50. 

BRITISH INDIA CORPORATION. 
KANPOR.-Strictures against 
Olairman l)f - '(Vm-l'·1l.71). 
SO. 

BRITANNIA ENGINEERING CO. 
LTD., CALCUTT A.-Inquiry 
Against MIs -- (lX-I-12-71). 
42-43. 

BROACH.-Anti-Mao leaflets found 
in -- District (VIII-17-11-71), 
172-73. 

BUSES.--Ticket sales of State - and 
trams in Calcutta on 13th October, 
1971 (VIII-22-11-71), 165. 

BRONCHIAL ASTHMA.-Treatment 
of - (VIII-22·11.71), 220. 

BUSINESS OF THE HOUSE: 
(VIII-19-11-7l), 246-50. 

(VIlI-26·11-7l). 230-31. 

(IX-3·12·7l), 218·22. 

(X-IO-12-71), 6·7. 
(X-13-12-7l), 27·28. 
(X-17-12·70, 10-12. 

(X-20-t2-7l), 53·55. 86. 

C 

CABAR.ET OANCE(S) 
-- in Metropolitan Cities (1X-1·12-

'1), 163·64. 
Judgment for Acquittal of a Cabaret 

Dancer (IX.-1-12·11), 71-13. 
CALCUTfA: y"'" 

AlIeged Bomb explosion at Belia-
ghata, -- (IX-1-12-71), 114-tS. 

Alleged Recovery of Fire Arms from 
a Corporation Councillor of --
and from a Son of Employee, 
Union Lt1lder (VIII-24-11-71), 
65-66. 

-- milk supply scheme in crisis-
due to non-functioning of refrigera-
tion system (1X-29-11· 71), 209. 

Central Forms Stores in -- (IX-
29-11-71), 164-65. 

Demand for setting up of a SOO-Bed 
casualty hospital and chest sur-
gery unit in - (TX-29-11-197l), 
39·40. 

HRA/CCA to ESIC employees in 
-- (VllI--25-11-71), 52. 
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CA LC UTI A-Contd. 

Houses for Slum Dwelling Popula-
tion in -- (VIIl-15-11-197l), 
188. 

III treatment of patients in -- cor-
porations' Board (IX-29-11-1971), 
165. 

Inadequate Water Supply in --
Metropolitan area (VIII-IS-!!-
1971). 111-12. 

Instmctions to ship owners to rec-
ruit more seamen from --
(VlII-:!2·11-71), 182. 

Judicial Inquiry into mass murders 
in Crosipore-Baranagore area near 
-- ::Ild probe into killing of un-
dertria; political prisoners in jails 
in West Bengal (VIII-I 6-11-71), 
10-18. 

Reconstitution of advisorv committee 
and pro~rall1me commi'ttee of AIR. 
--- (V!l/-17-11-7l), 144. 

Recowrv of Explosive Materials 
fr(>m State Transport Depot, --
(VIIl-24.ll-1971), 66. 

Reopening of closed Industrial Units 
in _._- (VIll-24-11-1971 ). 13-
22. 

Re-opcning of offices of Birlas in 
--- (IX-2.12-1971), 59-60. 

Selling up of Investmcnt Guidance 
Centre in (VIIl-24-11-
197)). 75. 

Setlin.g up of morc out-door dispen-
)lanes 10 --- (lX-29-11-1971), 
44. 

Shortage of small coins in --
(lX-3-12-1971), 96-97. -

Sub-standard samples of drugs testcd 
in -- (VITI-22-11-71), 234. 

Ticket sales of State buses and trams 
in -- on 13th October. 1971 
(VIII-22-11-71), 165. 

Underground Railway for -- (lX-
30-11-1971). 83-84. 

CALLING A TI'ENTION : 
Attack on the Times 01 lnaia office 

by followers of Divine Light Mis-
sion (VIII-23-11-71). 206-29. 

Difficulties faced by sugar factories 
and cane gravers in V.P. and other 
States (V1lJ-24-11-71), 207-18. 

Judgement of the Supreme Court reo 
fixation of Car prices (VIII-
26-11-71), 187-213. 

CALLING ATIENTION-Contd. 
Price rise of essential commodities 

(VIIT-16-11-] 971). 199-231. 
Reported blowing up of a wagon 

carrying army explosives between 
Faridkot and Pipli in Punjab 
(VIlI-17-11-71), ]77-86. 

Reported concentration of Pakistani 
Forces on Indian borders (Vol. 
VIII-15-11-71), 212-30. 

Reported Eviction Notices served on 
Central Govt. Employees in Kan-
pur (VIII-22-11-71), 249-65. 

Reported killing of political pri-
soners in Alipore Central Jail 
(IX-30-11-71), 186-211. 

Rcported killing of Santhals by Land 
Owners in Purnea Distt. of Bihar 
(IX-29-11-7l), 221-37. 

Reported lathi charge on workers in 
I Mysore Cements Ltd. (IX-2-l2-

71), 130-36. 
Reported piling uo of raw jute stocks 

in Bihar tlX~1-12-71), 230-46. 
Reported Suspension of Arms Su~ 

plies by U.S. to India (IX-3-12-
71 ), 196·204. 

Transport problem in Delhi (VllI-
18-11-71), 168-84. 

CANADA: 
Canadian Aid for Idikki Project 

(VIII-23-11-197l), 117-18. 
Discrimination against Indians in 

- (VIII-25-11-1971), 125. 
Irregularities in import of Newsprint· 

from -- (VlII-23-11-1971) 41-
42. ' 

CANAL(S) : 

-- from Mahalgurada villagc to 
lainabad village in Burhanpur Teh-
sil (Madhya Pradesb) (JX-29-1l-
71). 88. 

Opening of a -- near Kakdwip 
(VIII-l5-11~!971). 188. 

CANCER: 
Increase in deaths due to --

(VIII-lS-1l-1971), 39. 
Increa'le in the Incidence of -- m 

Gujarat (VIII-lS-l 1-1971) 27-
29. ' 

Preventive measures to check --
among women in UP (V1II-22-
11-71), 230-31. 

._-'------------ --
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-----------------------' 
CANCER-Contd. 

Research ,for early detection of --
(VIIl-lS-1l-1971), 33. 

Volunteers to educate public re : 
prevention of -- (VIII-22-11-
71), 133. 

CAR(S) : 
Decision on Recommendations of 
-- price Enquiry Commission 
(IX-1-12-1971), 149-50. 

Foreign Exchange for Small --
Project (VIlI-24-11-1971), 68. 

Import of -- (VIII-I~II-71), 61. 

Import of -- during 1970-71, 
(VlIl-23-11-1971), 103. 

Import of Luxury -- (IX-30-11-
71), 164-65. 

Imported Cars with Government and 
Public Sector Undertakings (IX-
30-11-71), 162. 

Issue of letters of intent llicence for 
manufacture of Small -- (IX-
1-12-71),139-40. 

Issue of Licences to Private Parties 
for manufacture of small--
(VIII-24-11-71), 101-102. 

Move to import Second hand Auto-
mobiles from Japan (IX-30-II-
71), 167. 

Performance of Automobiles Indus-
try (IX-1-12-71), 14-19. 

Purchase of six-door -- from 
France (VIII-25-11-7l), 44-45. 

Quality of -- (VIII-17-11-71), 72. 
Report of technical committee for 

manufacture of small -- (VIll 
-17-11-71), 13~37. 

Site for Small - Project (lX-l-
12-71), 218. 

Small -- (VIII-17-11-71), 18-20. 
SmaJl - project in public sector 

(V1II-17-11-71), 66 . 

Debates 
Judgment of the Supreme Court re.-

fixation of -- prices (C.A.) 
(VIII-2~11-71), 187-213. 

CARDAMOM: 

FinanciaJ Assistance sanctioned un-
der -- Replanting Finance 
Scheme (IX-30-11-7l), 121-22. 

Incentive subsidy to -- Planters 
(IX-30-11-71), 122. 

CAUVERY WATER D1SPUTE.-

Reference of -- to a Tribunal 
(lX-30-11-1971). 33-34. 

CEASEFlRE.-Re. Declaration of --
(X-18~12-7l), 2. 

CEMENT: 

Setting up of -- Factory in Gul-
barga (VI1l-24-11-71), 99. 

Shortage of -- (lX-1-12-1971), 
40-41. 

CENSUS: 

--of agricultural holdings (VlII-
22-11-71), 7. 

-- of Landless labour (IX-29-11-
1971), 128-29. 

Supplementary -- Data (VIII--
dal case (Vlll-17-11-71), 145. 

CENTRAL ADVISORY COUNCIL 
OF INDUSTRIES.-Recommenda-

tions of standing committee of ---
(lX-I-12-197l), 141. 

CENTRAL BUREAU OF INVESTI-
GATION: 

-- inquiry against former IG of 
police Andhra Pradesh (VIlI-
17-11-71), 40-41. 

-- raid on Anand Marg organisa-
tion offices (VIII-17-11-7!), 104-
05. 

Investigations hy -- against Gov-
ernment Employees (lX-l-1 2-
1971), 146. 

Investigation by -- in payment of 
reward (IX-3.12-1971), 108-09. 

Investigation by -- into charges 
against Chief Minister of Goa 
(lX-1-12-1971), 148. 
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C. B. l.-Contd. 
Report of -- into activities of 

Rashtriya Swayam Sewak Sangh in 
Regional College of Education, Aj-
mer (IX-29-11-1971), 15-21. 

Seizure of files of NDMC by --
(IX-1-12-1971), 54-55. 

CENTRAL FUEL AND RESEARCH 
INSTITUTE, DHANBAD: 
Staff working in -- (VIlI-24-11-

1971), 136-37. 

Supply of uniforms to Class IV staff 
In -- (VlIl-17-11-71), 58-59. 

CENTRAL GOVERNMENT HEALTH 
SCHEME: 

~ispensaries in Delhi (VlII-
22-11-71), 135-36. 

-- facilities for the . employees of 
Delhi Administration (JX-29-11-
197 J), 206-07. 

Memorandum from -- Doctors' 
Association, Delhi (VlIl-22-11 J 

71), 51. 

CENTRAL HINDI INSTITUTE.-
Building fOT -- (VIll--22-11-· 
71), 165. 

CENTRAL INFORMA TlON SER-
VICE.-Promotions in -- (lX-

- 1-12-71), 178-79. 

CENTRAL INSTITUTE OF ENGLISH, 
HYDERABAD.-Work done by --

(VIII-15-II-J971), 139. 

CENTRAL LAND REFORMS COM-
MITfEE : 

(VIII-15-11-1971), 157-58. 

Report of the --- (VlII-15-11-
71), 34. 

CENTRAL PUBLIC WORKS DE-
PARTMENT: 

Meeting of Departmental Promo-
tion Committee in -- (IX-
29-11-1971), 62-63. 

Pay scaJeli of junior engineers in 
-- (VJlI-22-11-71), 70-71. 

Promotion of section officers (civil) 
- (VIII-22-'1l-7l), 69-70. 

c. P. W. D.-Contd. 
Setting up of separate -- circle for 

Kerala (IX-29-11-1971), 51-52. 
Tenure fixed for transfers in --

(VIIl-22-11-71), 70. 

Transfer of the Presidents' and other 
office bearers of the recognised 
service llssociation by -- (IX-
29-11-197 I), 56. 

Work-load of -- Electrical Divi-
sion of Delhi Administration 
(VIlI-15-11-1971), 197-98. 

CENTRAL RESERVE POLlCE: 
Oeployment of --' and Army per-

sonnel in West Bengal to Curb 
Naxalite Menace (VIll-24-11-
1971), 66-67. 

Recruitment of Pakistani nationals 
for --training (VIII-17-11-71), 
27-30. 

Strength of C.R.P. (VIII-24-11-
1971), 94. 

CENTRAL WAREHOUSING CORPO-
RATION: 
Complaints against Managing Direc-

tor, -- (VIII-22~11-71), 55. 

Storage capacity with -- and de-
mand for its increase (IX-29-11-
1971), 115-16. 

CENTRAL WATER AND POWER 
COMMISSION.-Board by Experts 

of -- (VIII-23-11-1971), 90 

CENTRAL WATER GRID.- -- to 
Connect Rivers from Ganga to 
Cauvery (VIlI-23-11-1971), 86· 
88. 

CENTRE-STATE RELATIONS: 
A.R.C. Report on -- (VIII-24-

11-1971), 27-28. 

Centre-State Financial Relations 
(VIll-26-11-1971), 161-62. , 

Rajamannar Report on -- (V IlI-
.24-11-1971), 141. 

CEYLON: 
Ban on Tamil Dailies by -- (VIII 

-16-11-71), 145-46. 
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CEYLON-Contd. , 
C.eyJonese nationals residing in India I 

(VlII-IB-1l-71), 66. 

Facilities provided by -- to Pakis-
tan Military Planes and Naval Ves-
sels (VIII-25-11-71), 67-68. 

I 
I , 
i 

Import of Copra from -'- (VIII- I 
23-11-1971), 38-39. I , 

India's new credit to -- (VIII- " 
25-11-71), 29. 

Indians in 
158. 

I 
(VIII-1S-11-71), I 

I 
Indians in -- to 10se land (IX- ,i 

2-12-1971), 102-03. . 

Jnd~ Long term economic Co-
operation (V1ll-23-11-197 I ), 198-
99. 

Inter-University Board of India and 
- (VIII-15-11-1970, 125. 

Recovery of Indian currency in --
(VIII-IS-1l-71). 27. 

Repatriates from -- (VllI-18-11-
71), 26-27. 

Resumption of export of onions to 
(V 111-23-1 1-1971), 199-

200. 

Survey for setting up of Medium 
Scale Industries in -- (IX-l. 
12-1971), 74-75. 

Transit facilities provided by -- to 
Pak Military Aircraft (VIII-25-
11-71), 300. 

Violation of Indo-- Agreement by 
-- (VIII-I8-11-71), 162. 

CHARTERED ACCOUNTANTS: 
Appointment of government nominee. 

in the Governing Council of --
of India (IX-3-12-1971), 103. 

Panel of -- for Commercial Audit 
(IX-3-12-1971), 170. 

CHHOTI SADRI GOLD.- - lIICan-
dal case (Vll-17-11-71), 145. 

CHILDREN PROGRAMME.- Na-
tional Policy Resolution on 

(VIII-lS-1l-1971), 113. 

CHINA: 
Ban on certain Books from -, 

Vietnam and Korea (VIIl-23-1J. 
1971), 68-69. 

-- accused India of interfering in 
Pakistan's internal affairs (IX-
2·]2-1971), 70-71. 

Chinese Radar and Missile Testinl 
Centres (VIII-19-11-1971), 110-
11. 

Invitation to tab1e tennies team from 
-- (IX-29-11-1971), 99. 

Nuclear power of -- (IX-3-12-
1971), 161-63. 

Persons arrested for Spying for Pak-
istan and -- (VJIJ-24-11-1971), 
56. 

Proposal to raise the question of 0c-
cupied Indian Territory by --
(VIIJ-IH-1l-7l), 149-50. 

Reaction of -- to Indo-Soviet 
Peace Treaty (VIII-25-1 ]-1 971). 
122. 

Relations with -- (VIII-I 8-11-
71), lOS. 

-Shift in attitude of -- over Ban-
gIa Des.h (VIII-18-!t-71), 116-
17. 

Shift in foreign policy of 
(VlII-IS-II-71), 16-26. 

Talks with -- (VIII-lS-11-7l), 
76. 

Trade relations with -- (IX-30-
11-1971). 38-39. 

Visit by table tennis team to --
(VIIl-22-11-71), 87. 

CHITT ARANJ AN 
WORKS: 

LOCOMOTIVE 

Construction of "Pucca" walls around 
-- Township (IX-30-11-t971), 
119-20. 

Production of engines in -- (VIIl-
16-11-71), 59-60. 

Stay-in strike by Casual workers of 
- (lX-3o-t t-1971), 37. 

CIGARETIE(S) : 
Export of 

139-40. 
(VlII-16-11-71). 
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CIGARETIE( S)-Contd. 
Export of -- and raw tobacco 

(VIII-16-11-71), 44. 

CIV IL DEFENCE: 
-- Measures in Delhi (VIII-I 7-

11-71), 90-91. 

Measure for -- (VIII-24-11-
1971), 77. 

Programmcs over AIR for 
(VIII-17-11-71), 128. 

CIVIL DISTURBANCE(S).- -- in 
NEFA and Shillong (VIlI-17-11-7l), 
139. 

CLOTH: 
Controlled varieties of -- for As-

sam. Meghalaya, Nagaland and 
NEFA (VIJI-16-11-7I), 189-90. 

Decline in production of coarse and 
medium varieties of -- (VIII-
16-11-71), 135-37. 

Production of popular varieties of 
controlled -- (VllI-I6-11-71), 
50-51. 

Shortagl! of Low Priced Course --
(lX-30-11-1971), 148-49. 

COAL: 
Accumulation of -- at Pit-heads 
" (VIII-16-l1-71), 117-18. 

--suppplied to Mis. Martin and 
Burn Company (VIII-16-11-71), 
157-58. 

Extraction of -- from -- mines 
(IX-2-12-1971). 72-73. 

Incidents of C.oal Thefts by stopping 
Goods Trains between Ratlam and 
Meghnagar and between Ratlam 
and Ujjain Railway Stations (IX-
30-11-1971), 32-33. 

MMTC Plun to Export --to Europe 
(VIII-23-11-1971). 39-40. 

Production of -- (VIII-25-11-71), 
66. 

Production of -- in Fourth Plan 
(V1II-IS-11-71), 163. 

Sh.ortage. of -- in De1hi (VIIl-
25-11-71), 54-55. 

COAL--Contd. 
Special Drive t.o clear Accumulation 

on -- at Pit-Head.~ (IX-30-11-
1971), 45. 

Supply of -- and fuel oil to Bi-
har (lX-3-12-1971), 32. 

Supply of -- to brick-kHns in Bah· 
raich, UP (VIII-25-11-71), 65-66. 

\Vagon shortage for supply of --
to Bahraich district (VIII-16-l1-
71), 92-93. 

COAL MINES: 
Arrears of Royalty against 

(lX-2-12-1971), 61. 
Closure of Khas J ambad and Shan-

karpur collieries (IX-2-12-1971), 
115-17. 

Closure of Pure Shita1pur Colliery, 
Asansol (VIII-25-11-1971), 104. 

Death of coal miners in Dhanbad 
(VIII-25-fl-7!), 35. 

Labour unions in --in Madhya 
Pradesh (lX-2-12-1971), 60. 

Leakage of news regarding taking 
over of -- (VIII-IS-II-71), 69. 

Lock-out in collieries (VIII-25-1!-
71), 41. 

Man-days lost due to strikes and Jock 
outs in Railways, Banks, Air Trans-
port Industry and -- (VIII-IS-
11-71), 149-51. 

Removal of assets by -- prior to 
the issue of ordinance of tskUlg 
over them (VIII-18-11-71), 102. 

Reopening of Nimcha Colliery (VIII 
-18-11-71), 157. 

Representations regarding nationalisa-
tion of -- (VIIl-18-11-70, 
133. 

Running of Giridih Collieries in 
Bihar on Cooperative Basis (VIII-
25-11-1971), 112-13. 

Taking over of more -- (V1JI-1S-
11-71), 28. . 

Wagons required for movement of 
coal from collieries in Bihar (VIJI-
16-11-71), 36-37. 
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COAL MINES-Conld. J 
Workers' dues in Pure Sbitalpur Col-

liery, ASBnsol (VIII-25-11-197I), I 
83-84. 

COAL PRODUCT PVT. LTD. MIS.: 
Complaint against (VlIll-26-

11-1971), 97-98. 

COCHIN: 
Boeing flight to Kerala touching --

(VIU-26~I 1-1971), 163. 

Construction of Super Tank Berth at 
-- (VllI-15-11-71), 80. 

Fisheries Complex at -- (VIII-
23-11-1971), 34-35. 

Formation of Company for the execu-
tion of Shipyard Projecl at --
(V1I1-15-11-1971),176. 

Harassment by Customs Authorities 
to Exporters at ~ (!X-30-11-
1971), 42. 

Resolution adopted by Kerala As-, 
sembly regarding setting up of Ma-
rine Products Export Development 
A uthority at -- (V 1II-23-11-
1971), 119-20. 

COCHIN SHIPYARD.-Production of 
medium size ships at -- project 

(VUI-22-11-71), 91. 

COFFEE: 

Adverse effect of land reforms on 
plantation (IX-29-11-

1971), 142. 

Difficulties experienced by 
grower due to large harvest (VlII-
16-11-71), 196. 

Finalrsation of cost of production of 
-- (VITI-16-1l-71), 197-98. 

Japan's proposal to purchase Indian 
-- (VllI--23-11-1971), 130. 

Report of Indian -- Market Sur-
vey Delegation (VIlI-16-11-71), 
176. 

Steps to Promote Indian -- in 
South East Allia (VI1I-23-11- I 

1971), 142-43. I 

COIR: 
Mechanisation of -- Industry ill 

KeraJa (VlJ1-23- J 1-1971), 120-
21. 

Scheme for research in -- product 
potential (VIII-16-11-71), 171· n. 

Search of premises of -- exporterl 
in Kerala (IX-3-12-1971), 56. 

Survey of Export Potential of _. -
and -- Products by Indian lns-
titute of Foreign Trade (VllI-
23-11-1971), 79-80. 

COKING COAL MINES: 

Arrears of taxes outstanding against 
-- taken over by Government 
14-IH. 

Compensation paid for taking over of 
-- (VIII-18-11-71), 126-27. 

Execution of work -- in Bihar by 
contractors (VIIl-25-11-1971), 
112. 

Functioning of -- taken over by 
Government (VlIl-25-11-) 971), 
102-03. 

Job security to employees of -
industry (VlII-25-11-71), 32. 

Recommendations of Polish experts 
on restructuring of -- (VlII-
25-11-71),30-3/. 

Report of the technical consultants 
on taking over of -- (VIII-lS-
11-71), 84. 

Taking over of -- in Jharia area 
(VIIl-25-11-197l), 110. 

Untoward incidents during taking 
over of coking coal mines (VIII-
]8-11-71), 78. 

COLD DRINK(S).-Replenishing li. 
cence of Coco-cola manufacturers 
(VIII-23-11-1971). 1OJ. 

COLGATE PALMOLIVE (INDIA) 
PRIVATE LIMITED: 

(VIII-26-11~197l), 94-95. 
(IX-1-12-1971), 85-86. 

Nationalisation of -- (Y.I1I-26-11-
1971), 32. 
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COLLEGE(S) : 

Admission in -- and universIties 
in West Bengal (IX-29-11-1971), 
187-88. 

Alleged Bungling in -- and Uni-
versity funds in Delhi (IX-29-11-
197J), 182. 

Financial Crisis faced by Calcutta 
- tVllI-15-11-197J), 41-42 .• 

Opening of Science Unit of Durga-
pur -- (lX-29-11-197l), 105. 

Violent incidents in -- uffiliated 
to Delhi Univer:.ity (VIlI-22-11-
71), 107-08. 

COMMERCIAL CROP(S).-Encour-
agement to production of 
(IX-29-11-1971), 77-78. 

COMl\[JSSION(S) : 

A"pointment of a -- to inquire 
mto charges of corruption against 
former Ministers of Punjab (VIIJ--
17-11-71), 149-50. 

Appointment of -- on syl'\ahus, 
text hooks adopted by Govern-
ment aided schools and colleges 
in Union Territories (IX-29-11-
1971), 200-201. 

-- to inQuire into the service con-
ditions of Delhi police (VIII-
17-11-71), 154-55. 

. -'- to review the functioning of 
poiice Force in the country (VIII-
24-11-1971), 41-43. 

Decision on Recommendations of Car 
Price Enquiry -- (lX-I-l2-
1971), 148-149. 

Implementation of Recommendations 
of Gajendragadkur Enquiry --
re. D.H.U. (VIlI-1S-11-t971), 36-
37. 

Rate of -- Allowed to Petrol Pump 
Dealers (VIII-l 9-1 1-1971), 182-83. 

Recommendations of Nationa'l 
on labour (IX-2-12-197 J), 105-
06. 

Report of -- appointed to study 
workin/.! of sugar industry (lX-
29-11-1971), 27-30. 

Setting up of Industrial Reorganisa-
tion -- (VfII-24-1I-1971), 74. 

COMMITTEE(S) : 
Appointment of a -- to Review tho 

Working of Self-RemovaJ Prace-
ure (VIIl-19-11-1971), 154. 

Appointment of -- on population 
OX-29-11-1(71). 172. 

Appointment of Hi~h-powered -
on Processed Agncultural and Food 
Products (VIII-15-11-1971), 114. 

-- for Development and Manage-
ment of Underground water Re-
sources (VlIl-15-11-1971), 193-9". 

--of experts for working of DnJ 
(VIII-22-11-71), 85-86. 

-- of experts on 
Bansagar Project 
71),198-99. 

desirability of 
(VIlI-16-11-

-- on minimising break-downs 
and improving low voltage condi-
tions in Power Supply in Rural 
Areas (IX-30-11-197l), 97-98. 

-- on Operational Efficiency of 
Puhlic Undertakings (VIII-19-11-
1971), 72-73. 

-- on Welfare of Indian Women 
(VIII-15-11-1971), 123-24. 

-- to examine ManipUlations in 
invoicing (VIlI-19-11-1971), 190. 

-- to look into grievances of stu-
dents tVlII-22-11-71), 214. 

-- under the Chairmanship of :0. 
puty Railway Minister (lX-30-U-
1971), 146-47. ' 

Constitution of a Central Road --
(VIII-lS-I 1-1971), 50. 

Demands by loint Struggle --
Loco Running Staff Allahabad 
MandaI (VIlI-23-11-1971), 71-
72. 

Findings of Remarnritham -- 00 
the Flight performance of HS-748 
Aircraft (VIII-t9-11-1971), 109. 

Recommendations of Ashoka Mehta 
-- on Khadi and village indus-
tries commission (VlII-17-11-71), 
61. 

Recommendations of -- on science 
and technology (VIII-17-11-71), 
103-04. 

Recommendations of Ministers --
on floods (IX-30-11-1971), 153. 

-' ". , __ ... _,0 ___________ ,, __ •• ___ _ 
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COMMIITEE(S)-Contd. 
Recommendations of the -- on 

Defections (VIII-24-11·71), 84. 

Reconstitution of advisory -- and 
pl'ogn •. l1me -- of AI R, Calcutta 
(VIII-17-11-71), 144. 

Report of Reorganisation I......-- on 
Narcotics Deoartment (VII 1-19-
11-1971), 193-94. 

Report on Venkatararnan -- on 
automation OX-2-12-1971), 106. 

Setting up of -- regarding Manu-
facture of Cotton Fabrics with US 
help (IX-30-11-1971), 149-50. 

Setting up of -_. to study Leather 
Goods Industry (VIII-Q4-11-
1971), 63. 

Third Session of Industrial -- on 
Tanneries and leather goods manu-
facturers (IX-2-12-1971), 104. 

Tripartite -- on bonus act (IX-
2-12-1971), 99. 

Debates 
Busine~ Advisory --, Fifth Report 

presented (VIlI-17-11-1971), 307. 
Adopted (VIII-18-1l-1971), 188-

193. 
Business Advisory --,Sixth Report 

presented (VIIl-23-11-71), 331-32. 
Adopted tVIlI-24-11-71), 224-
27. 

Business Advisory --, Seventh Re-
port presented (IX-30-I1-71) 
319. ' 

Bminess Advisory --, Seventh Re-
port Adopted (IX-I-12-7l), 247-
48. 

- of Privileges, First Report pre-
sented (X-1O-12.71), 5. 

-- on conduct of a Member Our. 
ing President's Address, First Re-
port presented (VIlI-15-11-71) 241. . , 

-- on Government Assurances, 
Second Report presented' (X-I 7-
12-71), 9-10. 

- on Guidelines for Members 
During President's Address Time 
for Presentation of Report 'extend. 
ed (VIII-IS-) 1-71), 241-42. 

-- on Petitions, First Report pre-
seated, 2. 

COMMIITEE(S)-Ccmtd. 
__ on Private MembeTs' Bills and 

Resolutions, Sixth Report present-
ed (VIII-17-1l-71). 195. 

__ on Private Members' Bill'S and 
Resolutions, Sixth Reoort Adopt-
ed (VIII-15-11-71) , 281. 

Private Members' Bills and Resolu-
tions, -- on, Seventh Report pre-
sented (VIII-24-ll-71), 222. 

Private Members' Bill!; and Rcsolu-
tio:ls, --- 011 Seventh Report 
Adopted (VIIl-26-1 1-711, 259-67. 

__ on Private Memhers' Bills and 
Resolutions, E;ghth Report present-
ed (IX-8-12-71), 4. 

_.- on Private Members' Bills and 
Resolutions, Eighth Report Adopt-
ed (X-IO-I2-71), 40, 

-- on Public Undertakings, First 
Report and M inules, presented 
(IX-30-11-71), 215-16. 

-- on Public Undertakings, Se· 
cond Report and Minute3 pre·:cnt-
ed (lX-3-12-71), 216. 

-- on Pubiic Undertakings, Third 
Report and Minutes presented 
(IX-9-12-71), 2. 

-- on Public Undertakings, Fourth, 
Fifth, Seventh and Eighth Reports 
(VIIl-I 9-1 1-71), 245-46. 

Public Undertakings, -- on Sixth 
Report presented (X-I 7-12-71), 
9. 

Public Undertakings, -- on Tenth 
Report presented (X-17-l2-7l), 9. 

Public Undertakings -- on Ele-
venth Report presented (X-17-
12-71), 9. 

-on Subordinate Legislation, Se-
cond Report presented (X-IO-I2-
71), 5-6. 

__ on Welfare of Scheduled Castes 
and Scheduled Tribes, First Report 
presented (lX-6-12-71), 4. 

-- on the Welfare of Schedule 
Castes and Scheduled Tribes, Se-
cond and third Reports presented 
(lX-H-12-71,) 4-5. . 

__ on the Welfare of Scheduled 
Cll'Stes and Scheduled Tribes, Re-
ports of Study Tour presented 
IX-9-12-71) , 2; (X-15.12-71), 
6, -----_ .. ----_ .. _ .. -----------
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- -,'-'.' .-- -----------_._._------------------
COMMITfEE(S)-Contd. 

Es!imates -' -, Minutes of First 
Sitting (1970-71) and First Silting 
(1971-72) (VlII-19-ll-71), 244-
·b. 

.&timates --, Seventh, Eighth and 
Ninth Reports presented (VllI-
17-11-71),195-96. 

Estimates --, Tenth, Eleventh and 
Twelft!1 Reports presented (VIll-
I ::l-ll-Ill, 187. 

Joint -- on Amendments to Elec-
tion Law. Time for presentation 
of Report c};te,ldcd (VlH-17-11-
71), L/6; tX--13-12·71), '27. 

Join! -.- on Omces of Profit. First 
I<.eport presented (X-IO-1:!-71), 5. 

.Public Account;; --. Tewelfrh and 
Tilirtcenth !{cporb pJesented 
(VHl-17-11-71), 196. 

Public Accounts --. Fourteenth 
Report presented' (VlIl-llH 1-71), 
11:17-88. 

Public A:COll'lt~, Fif,(~-:;lth llnd Sc-
venlccntn Keports (Vll!-19-11-
71), 245. 

Public Accounts, Sixteenth and 
Twcnt~' Sixth Reports presented 
(X-22-12-71), 14-15. 

Puhlic Ac.;ounts, Eighteenth and 
Ni~le'eenth Reports-presented, 
(VlU-22-11-71), 26M. 

Public Accounts, Twentieth Report 
prese.ntcJ (X-,10-12-71), 5. 

Pub'ic Acc:)unts Co;nmitlee, Twenty-
first Report ore!.ented (VIlJ-18-
11-71), 187-8S. 

Public Accounrs, Twentv second Re-
port presented (X-23-12-71), J 1. 

Public Accounts --, Twenty fourth 
Report p!'c~ented (VIII---·23-11-7/), 
234. 

Public Accounts, Twenty-ninth Report 
presented (X-21-12-7n, ,4. 

Railway Convention, Minutes pre-
sented (X-IO-12-71), 4. 

Railway Convention --, Interim 
Report presented (IX-7-12-71), 1. 

COMMUNAL ORGANISATION(S).-
Memorandum from members of 

Parliament for 8 ban on -- (IX 
-1-12-1971) ,201-202. 

COMMUNAL RIOTS.-Repon of In-
quiry Commissions on -- (lX-
1-12-1971), 160-61. 

COMMUNIST PARTY OF INOlA 
(MARXIST) : 

Alleged murder of a -- worker at 
G.T. Road, Howrah (West Bengal) 
(IX-I-12-1971), 130-31. 

A11eged recovery of dead hodies of 
-- workers in Burdwan District 
(West Bengal) (VIIl-24-11-1971), 
122. 

Arrest of Political Workers belonging 
to -- in Punjab (VlII-24-11-
1971), 132. 

.-- supporter shot dead by Mis-
creants near Dum Dum Road, 
Howrah (West Bengal) (IX-I-12-
1971), 129. 

Memorandum submitted bv -- and 
Trade Unions reo Attacks on --
Supporters (IX-1-12-1971), 51-
52. 

Murder of -- worker of Dinanath 
Ghosh station, Howrah (IX-I-
12-1 ')71), 130. 

COMMUNITY DEVELOPMENT: 
Research Centres in -- Blocks 

(VIlI-15-11-197l), 174. . 

Review of the working of -- sche-
mes (VIII-22-1 1-71), 1-7. 

COMPANY (mS): 

Annual General Meetings ],y 
(VIII-26·11-I9fJ), IMI-K2. 

Approval of lnler-Corpora~e Loans 
and investments by -- (VIlI-
26-11-1971), 185. 

Ban on shifting of -- from one 
State to another (IX-3-12-1971), 
IS-21. 

Ceiling on dividends by -- (lX-
3-12-1971), 38. 

Default bv Government -- (VIIl-
26-11-I"971), 182. 

---- -----------'---_ .... __ ._--_._--
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COMPANY(IES) .-Comd. 

Qirections issued regarding spending 
of money at '-- discretion (lX-
3-12-1971), 175-77. 

Employees of -- (IX-3-12-1971), 
56-57. 

Exemption Granted to Foreign --
(\'1II-26-11-1971), 181-84. 

Formation of -- for tht: execution 
of Shipyard Project at Cochin 
(VIII-IS-ll-1971), 176. 

In\estigation against -- (VllI-26-
11-1971), 183-85. . 

Investme~t and as"ers of Gold Spot 
and Llmca Manufacturing __ 
(Vlll-24-1 1-1971), 159-61. 

Losses sutt'cred by Government --
(lX-3-12-1971), 161-62. 

Nationalisation of audit work of pub-
lic limited -- (IX-3-12-1971) 
12-16. ' 

Statement of -- at work (lX-3-
12-1971), 172-73. 

CONFERENCE(S) : 

AU I~dia -- of Municipal Corpo-
rations (lX-29-11-1971), IS8-
59. 

A". India -- on population educa-
lion (VIII-22-11-7l), 92-93. 

Chief. Ministers' -- held in Delhi 
dunng October, 1971 (VlII-IS-
11-1971), ]05-106. 

-'- of Akhil Bhartiya Vidyarthi 
Parishad in New Delhi (IX-I-12-
1971), 161-62. 

-- of Chief Ministers and Statc 
Finance Ministers for additional 
resources (VIII-19-11-1971), 50-
51. 

-- of Income-Tax Commissioners 
(VIII-26-11-197I), 1-6. 

-- of India Society of Nuclear 
Medicines (VUI-22-11-71) ] 76-
7~ • 

-'- of Lahour Commissioners 
(VIll-25-1I-7J). 71-72. j 

CONFERENCE(S)-Conld. 

-- of public sector undertakings 
employees' union (VIII-IS-ll-
71), 59-60. 

-- of States Housing Ministers 
(IX-29-11-1971), 106-07. 

-- on Bangia Desh (VIII-25-11-
71). 59-61. 

Deci~ion of bay of Bengali Japan 
-, - reo Deferred Payment System 
(IX-29-11-1971), 78-19. 

Di!;clIssion on Inter·State movement 
of Rice and Public distribution 
svstcm of foodgrains at State Food 
Ministers' - held in New 
Delhi in October. 1971 (VIIl-
15-11-1971), 65-66. 

Fifth National -- of All India 
Newspapers Employees' Federation 
(VIlI-24-lt-1971), 34-40. 

Implementation of Recommendations 
of -- of State Ministers of Irri-
gation and Power (IX-30-11-
1971).39. 

Illuian delegation for Asian Regional 
-- (IX-2-12-1971), 91-92. 

Indian Ocean -- (VIll-18-11-71), 
165-66. 

States Labour Ministers' -- (VIII-
18-11-71), 11-15. 

Tashkent type of -- (VllI-25-11-
71), 30. 

CONGRESS PARTY.-Failure of De21i 
Police to prevent violence at 7, 
J an tar Mantar Road and incidents 
connected therewith (M) (VIU-
16-11-1971), 277-80. 

CONSTITUTION OF INDIA: 

Amendments of Constitution for seek-
ing to change idea of compensation 
for properties acquired by Govern-
ment lVHl-23-11-1971), 133-34. 

Constitution of works committees 
(VIIl-IB-1l-71), 123. 

Constitution (Twenty-fourth Amend-
ment) Bill (VIII-t6-11-71), 40. 

Suggestion by Law Commission to 
make changes in -- (twenty-
fifth Amendment) Bill (VIlI-23-
11-1971). 141-42. 

--~~---,~,--,,-~,-,-----,,-,p--- '------, 
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CONSUMERS GOODS: 

Creation of Artificial Shortage of 
-- by ManufactoJring Concerns 
(VIIl-24-11-1971), 78. 

Manufacture of with Soviet 
Collaboration (VlIl-24-11-1971), 
SS. 

Rise in prices of -- (V1IJ-17-11-
71), 55-56. 

COOPERA TIVE CREDIT.-Com-
plaints against the defective con-
struction of Kolavennue larger sized 
-- Society limited (IX-29-11-
1971), 168-69. 

COOPERATIVE FARMING: 

-- in States during Fourth Plan 
OX-29-11-1971}, 105-06. 

-- with ownership of land in the 
Stllte (IX-29-11-1971), 149-50. 

COOPERATIVE SOCIETY tiES): 

Conference of registrars of -- held 
in September, '1971 (VIII-22-11-
71), 105-06. 

Loans given to -- by Nationalis-
ed Banks (VlII-26-11-1971), 66. 

'. 'LO:.ln~ to Drought Affected Farmers 
from Land Banks and -- in My-
sore State (VII1-15-11-1971), 
182-83. 

CORRECTION OF ANSWER: 

S. Q. No. 216 dated 21-11-71 reo 
Lockout by MIs. Braithwaite & 
Co. (India) Ltd. (IX-8-12-71), 5-
6. 

Vnstarred Q. No. 1025 'and 1102 reo 
Assistance to V.P. for Develop-
ment of backward hill areas (X--
22-12,71), 6-9. 

V.S.O. No. 67 J 9 dated 3rd August, 
1971, reo Growth of Industrial 
Houses (X-20-12-7n, 5. 

CURRENCY.-Rupees DoUer Rate I 

(51.) (X-21-12-7l), 5-6. I 

CORRUPTION: 

Appointment of a commission to in-
quire into charges of -- against 
former Ministers of Punjab (VIII 
-17-11-71), 149-50. 

Corrupt Practices in the nationalised 
banks (lX-3-12-1971), 195-96. 

-- charges against Area Organiser, 
Director-General, Security, Kangra 
Area (IX-I-12-7}), 90-91. 

-- charges against Deputy Mana-
ger Food Corporation of -India, 
Visakhapatnam (IX-29-11-1971), 
97. 

-- in Allotment of Railway Wa-
gons to Collieries (VIIl-23-11-
1971), 177-79. 

-- in Oc'spatch of Coal Wagons 
in Dhanbad Division (lX-3Q..ll-
1971), 45-46. 

-- in the Advance of Loans to 
Small Farmers by the N ationa1i\Cd 
Banks (VJJl-26-1I-1971), 186. 

Special cell to assist inquiry into 
charges of -- against former 
Ministers of Punjab (VIll-17-11-
71), 155-56. 

COTTAGE INDUSTRY: 
-- Sector of Washing Soap Indus-

try being Severely hit (VIII-26-
11-1971), 73-74. 

Utilisation of idle manpower in small 
scale and -- (VllI-17-11-71), 
162-63. 

COTTON: 
-- Cultivation and Production in 

India and in other Foreign Coun-
tries (VIIl-15-11-71), 77-79. 

-- production during 1970-71 and 
1971-72 (VUI-22-11-71), 74-75. 

Crushing of -- Seed (lX-I-12-
19711. 68-69. 

Effect of Maharashtra Raw --
(Procurement, Processing and Mar-
keting Act, 1971) on -- Prfces. 
(IX-I-12-1971), 100. 

Financial He1f to -- growers of 
West Benga (IX-29-11-197l), 85-
86. 
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·COITON-Comd. i COUNCIl, OF SCIENTIFIC AND IN-
DUSTRIAL RESEARCH-Contd. Hi!!h price charged by UAR for! 

Egyptian -- (VUI-16-Il-71), 
75-76. 

Import of -- during 1970-71 
(VIlI-16-J 1-71), 137. 

Imoort of -- from USSR (VIJI-
23-11-1971), 102-03. 

Import of Russian -- under bar-
ter deal (VlII-l6-lt-71), 99-100. 

PL-41l0 a$reement for supply of Soya-
h~an 011 and -- (VIII-26-11-
197 J). 65-66. 

Price Fixatio;1 of -- (VIII-23-11-
1971), 47-48. 

Production of -- in Gujarat and 
Self-sufficiency in -- production 
(VIll-22-11-71), 76-77. 

Purchase of -- from USA (VIII-
16-11-71). 49. 

i:(evision of export policy for raw 
-- (VIII-16-11-71), 174. 

Sale Price of -- in Panjab (lX-
30-1 1-1971), 71. 

Shipment of -- from USA (IX-
30-11-1971), 160-61. . 

Shipment of PL-4S0 -- (VIII-
16-11-71),173-74. 

Slump in price of -- (IX-30-11-
1971), 122-23. 

Take over of atl -- and __ 
products export (VIII-16-11-71), 
Ill. 

-COrrON TRADE: 
Nation;jlisation of -- in Maharas-

tra tVI1I-24-1 1-71), 62. 
Permits Is.~ued to Import Global 

Cotton Bales (VIII-23-11-1971), 
IRO. 

"COUNCIL OF SCIENTIFIC ,AND 
INDUSTRIAL RESEARCH: 

Expenditure on -- (VIlI-24-11-
1971), 81-82. 

Lack of Coordination between UPSC 
and - in exchanging Information 
about Scientists Registered in 
National Register of -- (IX-
1-12-1971), 63-64. 

Mode of Selection of Employees in 
'-- (VIJI-24-11-J971). 137. 

Represcntative-s' Committees in Labo-
ratories of -- (VIlI-24-11-
1971), 137-38. 

Sarkar Committee Report on --
(lX-1-12-1971). 91-94. 

Staff working in -- (VIII-24-ll-
1971), 80-81. 

COURT(S) : 

Cases pending in -- of Delhi 
(VIlI-I6-11-71), 106-07. 

Pending cases of Income-tax before 
High -- and Tribunals (JX-
3-12-1971). 52-55. 

Propa~:il for Opening of -- at Kak-
dwip (VlII-23-1I-197l), 76. 

Proposal for reducing powers of --
to issue writs (IX-30-11-1971), 
11-13. 

Special -- for lIummarv trial~ of 
communal offences (ViIl-17-II-
71), 77. 

CRASH PLAN(S).- -- for acquir-
ing Railway Wagons (VIII-23~11-
1971 ), 80-SI. 

CRASH PROGRAMME : 

-- for early rabi sowing (VIlI-
22-11-71), 200-01. 

Final Scheme~ under --. and Cen-
rral Grant to Orissa therefor 
(VIII-I 5-1 1-1971), 81-82. 

Persons provided with employment 
under -- for rural employment 
(IX-29-11-1971), 89-93. 

Rejeciion of 'Schemc of Slates under 
-- OX-29-11-1971), 9H-99. 

CROP(S) : 

Damage of Agricultural -- due to 
F100ds and its effect on Import of 
Food (VIIl-15-11-1971), 89. 

Damage to -- in Bihar due to 
Floods and Consequent Supplies of 
Foodgrains to Bihar (VIll-15-11-
1971). 43-44 . 

. _------_._---_._-----
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l'ROP(S)-Contd. 
Estim~led production of cash 

by the end of 4th Plan (Vlll-
:2:!-11-1971),213-14. 

Losses of -- due to droughts in 
India (lX-29-11-1971), 201-02. 

Raisin~ of -- in Sandy Soils of 
West Rajasthan (IX-30-11-197l), 
44-45. 

Research on use of fertiliser on non-
irrigated wheat -- (VIII-22-11-
71), 237-38. 

Vie· ... '~ of RBI hoard regarding pro-
duction of food -- (VIII-22-
11-71).227. 

CROP INSURANCE SCHEME.-
Introduction of -- (IX-29-11-

1971). 45-46. 

CRUDE OIL: 
Demand for higher prices for import-

ed -- (VIII-26·11-1971), 171-.. ., , -. 
Import of -- from Iraq (VllI-

:6-11-1971), 20-22. 
Loss in Foreign Exchange by Price 

Rise of -- (VIlI-26-11-J971), 
177-178. 

Raising of Royalty of -- by Assam 
Government (VI 11-26-1 1-1971), 
47. 

Refusal by Foreign Oil Companies for 
Refinin~ Government Imported 
_. (VIIl-19-11-197I), 143-44. 

Sale of -- and Sulphur to India 
by Iraq (VIII-23-11-197l), 61-
62. 

Shortage of -- in Barauni refinery 
(IX-3-12-1971), ISS. 

Supply of -- to India by Foreign 
Countries (VIU-23-11-1971), 42. 

CULTURAL ACfIVITIES: 
Indo-Australian Cultural Pact (VIIl-

15-11-1971), 155. 
U.S.S.R. Cultural Centres./Organisa-

tions in India (IX-2-12-1971), 62. 

CULTURAL DELEGATIONS.- -
(VIII-22-11-71), 20-24. 

CURRENCY AND COINS: 

Copper coins found in Nainilal (VIll 
-22-11-71), 117-18. 

Counterfeit notes of two rupees de-
nomination (IX-3-12-1971), 111. 

Forged currency seized in Delhi (lX-
3-12-1971). 86. 

Hoarding of Small Coins (VIII-
19-11-1971), 208-09. 

r ndian 'Currency in circulation (IX-
3-12-1971), 44-45. 

Papcr Used for Printing of Currency 
Notes (VIll-19-11-1971), 86. 

Perilld of Silver and Gold Coins 
found in Pokhar Village, Madhya 
Pradesh (VIII-15-11-1971), 68. 

Production of Coins (VrIl-19-11-
1971). 52-53. 

Proposed Demonetisation of CUITency 
(lX-3-12-1971), 39. 

Recovery of currency Notes in South 
Bombny (VlII-26-11-1971), 18~ 
20. 

Recovery of Indian currency in 
Ceylon (VIII-lS-11-7l), 27. 

Shortage of Small Coins (VIII-19-
11-1971), 48. 

Shortage of small coins in Calcutta 
(lX-3·12-197l), 96-97. 

Ten Rupee Notes bearing Identicaf 
number (VlIJ-26-11-197l), ISS-
59_ 

Value of Indian Rupee (VIII-19-11-
1971), 137. 

CUSTOMS: 
Harassment by -- Authorities to 

Exporters at Cochin (IX-30-II-
1971). 42. . 

Recommendations of -- Study 
Team (VIU--19-11-1971), 89. 

Seizure of smuggled goods by Cochln 
- (IX-3-12-197l), 108. 

CYCLONE(S) : 
-- in Orissa (VIII-25-11-1971), 

113-114. 
Damage caused by -- and Raina 

in Durgapur and Assansol (IX-
30-11-1971), 70-7J. 
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CYCLONE(S)-Contd. 
Delay in giving warning about 

in Orissa (lX-30-11-197 I), 151-
52. 

Human suffering and loss of property 
due to -- (lX-30-1I-1971), 126-
28. 

Repairing of Railway Track Damaged 
by recent -- in Oris~a (VlIl-
23-11-1(71), 205. 

CZECHOSLOV AKIY A : 
Collaboration of -- coal mining 

(IX-2-12-1971), 35-36. 

Trade pact with -- (VI1I-16-ll-
71), 144-45. 

o 

DAM(S)-Contd. 
Survey of Kelo river for construction 

of Kelo -- (VIII-16-11-71), 
185. 

Tunnels in POOl -- Area, Hima-
chal Pradesh (VIIl-23-11-1971), 
182. 

DANAPUR CANTONMENT.-Rood 
Water in (VIll-19-11-
1971), 142-43. 

DANDAKARANYA.-Bang!a De~h 
refugees sent to -- (lX-2-12-
1971), 112. 

DANK UNI CANALS.-Excavation of 
-- under lower Damodar deve-
lopment scheme (lX-30-11-
1971), 118-19. 

DARJEELING.-SmalJ Industries in 
D.A.V.P.-Print order by -- on -- OX-1-12-1971), 136. 

Thompson press (VIII-17-11-
71). 41. DEATH(S): 

D.D.T.: 
Effectiveness of Pesticide -- (lX-

29-11-1971), 124-25. 
Formulatioo. Mix of -- and Urea 

(VIlI-26-11-1971). 104. 

Mortality of fish by -- Factory in 
Delhi (VIII-15-11-1971). 77. 

D. D. T. PLANT.-Decision on setting 
up a new plant of D. D. T. or ex-
pansion of B. H. C. plant at Alwaye 
(lX-3-12-1971), 133. 

DACOlTY.- -- in Durgapur 
Uni;ed Bank (VIlI-19-ll-1971), 
215-16. 

DAKSHIN RAILWAY EMPLOYEES 
UNION.-Memorandum submitted 
by -- (VIJI-16-11-71), ISS. 

DAM(S) : 

Approval for SUJcta -- in Madhya 
Pradesh (VIlI-23-11-1971), 138-
39. 

I..inking ot Nanpl -- with Pong 
- (Talwara) by Rail (IX-
30-11-1971), 140. 

Progress of Kutku and Tilaiya --
(VIII-23-11-1 971). 116. 

-- due to Cholera at Mailam Re-
fugee Camp in Khosi Hills of 
MeghalaYa (IX-29-11-1971), 
135-36. 

-- due to Consumption of Varnish 
in Tiruvotiur, Madras (VIII-
15-11-1971), 143-44. 

-- due to road accidents (VI I1-
22-11-71), 224-2S. 

-- due to under-Nourishment 
among Refu&ee Children (VIl1-
IS-11-1971), 172-73. 

-- of a Mechanic at H~h Power-
ed Transmi~ter Site at Khampur, 
Delhi (IX-I-12-I971), 66. 

-- of a person due to Penicj]]in 
Injection in Delhi (VIII-iS-ll-
1971). 76-77. 

-- of an Employee of CITU led 
Hindustan Steel Employee§' Un~on, 
Ourgapur (IX-I-12-197I ), 140-
41. 

-- of an employee of O.N.G.C. 
(lX-3-12-1971), 122. 

-. - of\ an EmpI"Yee of Sir Ganga 
Ram. Hospital, New Delhi (VIlI-
15-11-1971), 93. 

-- of an employee of West Bengal 
fire laViCee CVIII-17 -11-71) , 
IS7-58. 
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DEATIl(S)-Contd. 
-- of coal miners in Dhanbad 

(VIIl-2S-11-71), 35. 

Enquiry into -- of Major Bahu-
guna. (VIIl-26-11-1971). 64-65. 

Increase in -- due to Cancer (VIII 
-15-11-1971),39. 

DEt-ECTION(S().- Recommenda'tioo'i 
of t~e Committee on -- (VIlI-
24-,11-1971), 84. 

DEFENCE.-Proposed additional mea-
sures for maximum mobilisation of 
resources for --' effort (St.) (X 
-13-12-71), 16-21. 

DEl-"ENCE ESTABLISHMENT(S): 
Conwtions for granting recognition 

to Unions of -- (lX-3-12-
1971). 145. 

Loan to the seven Defence Public 
Undertakings (IX-3-12-1971). 
188-90. 

DEFENCE MATERIAL: 
Defence Equipment Manufactured in 

the country and purchased from 
Foreign Countries (VIlI-26-11-
1971), 162-63. 

Supplies indented for Defence re-
quirement>; (VIII-25-11-1971) 
74. ' 

DEFENCE PERSONNEL: 

Beating of A.D.M. of Nadia by --
(VIII-19-11-1971ll 39-40. 

Delay in Issue of Gazette Notifica-
tion Re: Promotion of Doctors in 
Army (VlH-19-11-1971), 58-59. 

<Jrievances of Employees of 515 
Army Base Workshop, Bangalorc 
(VI1I-26.1I-1971). 76-77. 

Loan to -- for cons'ruction of 
bou.'leS (IX-3-12-1971), 138. 

Pakistani Spies in the Indian Armed 
Forces (VIII-19-11-1971). 170. 

Recruitment to the Armed Forces 
from Ranpleseema District 
Andhra Pradesh (lX-3-12-1971 ), 
181. 

DEFENCE PLAN.- - sold to 
Pakistan (lX-3-12-1971). 121. 

DEFERRED PAYMENT SYSTEM.-
Decision of bay of Bengal! Japan 
oonference reo -- (lX-29-11-
1971), 78-79. 

DEFICIT FINANCING.-(VIJI-
19-11-1971), 128-29. 

OELEGATlON(S) : 

-- sent abroad by Government 
(VIII-I8-11-71), 40-41. 

Mi~isterial.-- sent to foreign count-
nes durmg last intersession periods 
(VIIl-25-11-71 ), 43-44. 

Visit of GDR -- (VIII-18-11-
71). 65-67. 

DELHI: 

Action on recommendations of 
Morarka Committee reo OMC and 
NDMC (lX--1-12-1971). 183-84. 

Admission fur MBBS Course in --
(VUI-15-11-197l), 121-22. 

Alleged bungling in National Savings 
Certificates in -- (VIlI-24-11-
1971), 116-17. 

AUotm.ent of land in Kluuera village, 
-- (VIII-25-11-1971). 121-22. 

Amount invested by Government 
Maintena.DCe of Accounts and 
M~angemen.t in Super Hazan 
of -- (VlI~212HIl;71), 203-
04. 

Applications for telephone connec-
t.ions in -- (Vlll-17-11-71) 
169. • ' 

Appointment of Scheduled Castes as 
Principals on Deputa,tion from 

Administration in Railway 
Schools and Colleges (VIlI-
23-11-1971), 51-52. 

Arrears from lessees of non,-rehabili-
tation lands in New -- (lX-
29-11-1971), 159. 

Auction of plots in refu,ee colonies 
in -- to Scheduled Caste tea-
chers (VIIf-18-11-71) , 47. 

AI.w::tion of plots in rehabilitation 
colonies in -- (VIU-18-11-71), 
95-96. 
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DELHI-Conrd, I' 

Auxiliary Technical Staff in -- I 
Hospitals (VlIl-15-11-71), 74- I 

75. I 
CHGS dispensaries in -- (vm-/ 

22-11-71), 135-36, 
Beggars in Capital (Vlll-I5-11-71), 

139, 

Cases d fire in -- on the eve of 
DiwaH feSotival (VIII,..J.17-11-71), 
J46-47. 

Cases of Kidnapping in -- (VIII 
-24-[1-71), 65. 

Cases pending in courts of--
(VJIi-16-11-71), 106-07, 

Central Government Minisers own-
ing Houses and Plots in -- (IX 
-1-12-71), 72. 

Civil Defence Measures in 
(VI1I-17-lJ-71), 90-91. 

CIObure of Industrial Training Insti-
tUle in -- (IX-2-12-1971), 82-
83. 

Commi~ion to inquire into the ser-
vice conditions of -- police 
(VIII-I7-ll-7l), 154-55, 

Commissioning of New T.V. Tower 
in New -- (IX-f-U-7l), 66-
67. 

Compulsory primary education in 
-- (lX-29-11-1971), 131-32. 

Conference of Akhil Bhartiya Vid-
yarthj Parishad in New -- (IX 
-1-12-71), 161-62. 

Qmstructi.on,/ Expansion of Railway 
S afi:'ns in -- (lX-30-11-7l), 
133-34. 

Constnlction 0( houses in Greater 
Kailash Part 11, New -- (IX-
29-11-71), 179-80. 

Construction of second bridge over 
Yamuna in -- due to more 
traffic (IX-29-11-7l), 120-21. 

ConstnJCtion work of Inter-State Bus 
Terminus, Kashmiri Gate --
(VIII-lS-11-71), 137-38. 

Dead body found lying on pavement 
skirting Irwin Hospital, New -
(VIII-24-11-1971), 202-203, 

DELHI-Contd, 

Death of a Boy of Chhatarpur Vil-
lage. -- due to Poiosonous Drink 
(VUI-24-11-71), 167-68, 

Death of a Mechanic at Higb 
Powered Transmitter Site at Kham-
pur. -- (lX-I-I2-71), 66, 

Death of a person due to Penicillin 
Injection in -- (VUI-15-11-
71), 76-77. 

Death of an Employee of Sir Ganga 
Ram Hospital, New -- (VIII-
15-11-71),93. 

Demand fIOr another university in 
-- (lX-29-11-7l), 59-60. 

Development of Naraina Cclony in 
-- (VIIl-15-1l-71), 125. 

Devciopment work in Shanker Gar-
d.!n Colony in west -- (IX-
29-11-71), 68-69. 

D~I,apida,ted COfIdrtion of servants 
quarter!! of Windsor Place, New 
-- (lX-29-11-71), 143-44, 

Disappearence of a convict from 
Tihar Jail, New -- (IX-H2-
71),115-16. 

Duty hours for Class IV employees 
in -- Hospitals (VIII-I 5-1 1--
71), 76. 

E!::cloral Officers' Meeting held iJlo 
New -- (VIIl-23-11-71I, 121-
22. 

Establishment of T.V. TraininJol Insti-
tute in -- (VIIl-24-11-71). 
6-7. 

Evacuation 
tion of 
colonies 
71), 96, 

of unauthori~.ed cC'cllpa--
plots in rehabiJilatJon' 
in -- (VIfI--IS-l1-

Eviction Proceedings against occu-
pants of Fonseca Apartments. Man· 
Singh Road. New -- (lX-
29-11-71), 60-61. 

E;I{penditure to be incurred on World' 
Industrial Fair at -- <VIIl-
23-11-71), 115-16. 

Forged currency seized in -- (IX 
-3-12-71), 86, 

Health hazaro due to onen drain' 
adjoining Lodi Colony -(Vm-22-
11-1971), 229-230. 

---- .. ,---_ .. ' 
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PELHI-Contd. 

Hindustan Latex office at New --
(VIII-22-11-71), 55-56. 

Houses lying vacant in Government 
Colonies in New -- (VIII-
22-11-71), 114-15. 

Housing facilities for workers in 
- (IX-2-12-71), 72. 

Housing Schemes for police per-
sonnel in -- (VIII-17-l1-7l), 
116-17, 

Identification of Shri Fauji Ram, 
killed in Road Accident in --
(VIII-15-11-71), 53-85. 

Industrial policy for -- (IX-
1-12-71), 193-98. 

Introduction of a Bill on Manage-
ment of Gurdwaras in -- (IX 
-1-12-71 ), 162. 

Investigation into a fatal accident in 
- (VIII-17-11-71), 155. 

Is.we of Licences for setting up 
Hotels in -- (VIll-19-11-71), 
170. 

Issue of Orders prohibiting strikes in 
conservancy and sewage disposal 
scaVi,oe :iJn; -- (ilX,-29-11-71) , 
70-71. 

Large scaJ.e transfer of teachers in 
Government d:Jools, -- (VIII 
-22-11-71). 228. 

Marking of attendanCe by principals 
of higher secondary schools in 
-- (IX-29-11-71), 57. I 

I 
I 

Model School for Mentally retarded I 
Children. -- (VII-15-11-71), I 

l~. j 

Money Advanced by Life Insurance I 
Corporation to various Parties in 
- (Vill-19-11-71), 82-83. 

Multi-storeyed building in the Con-
naught Place area, New -- (IX 
-29-11-71), 121. 

N.B.C.C. Brick Plant near Qutab 
Minar, (VIII-IS· 1 1-71), 
131. 

Naxalite Movement in -- (VIII-
24-11-71), 44. 

Nomination of Members to NOMC 
(vnI-17-11-71), 153-54. 

4-1<; LSS/12 

DELHI-Contd. 
Nomination to NDMC (VIII-17-l1-

71), 153. 
Opening of Bangia Desh Mission in 

New -- (VIII-I8-II-71), 147. 
Opening of chemists' shops in --

at night (IX-2-12-1971), 62. 
Ovcrbridge near Safdarjang Aero-

drome, New -- (Vill-23-11-
71), 192. 

Pay Scales of Police Personnel in --
(VIII-17-11-71), 115-16. 

Payments for Houses in rehabilita-
tion colonies in -- (Vill-
18-11-71), 97. 

Plan for beautification of New ~ 
(VllI-22-11-71), 98-99. 

Price of soft coke in -- (IX-
2-12-71), 130. 

Profitability of super bazars in --
(VIll-22-11-71), 95. 

Provision of Telephone connections 
in -- and New -- (IX-I-Il-
71), 143-45. 

Rally organised by Congress Party 
in -- (VIll-24-11-71), 108, 

Recovery of Smoke Grenades in Red 
Fort, -- (IX-I-12-71), 165-66. 

Recruitment ofl vice-Principals for 
Higher Secondary Schools in --
(VIlI~17-11-71), 48-50. 

Registration for allotment of fiats 
in - by D.D.A. (IX-29-11-
71), 184-85. 

Registration of fully paid 'plots. in 
rehabilitation colonies In ~ 
(VIIl-18-11-71), 94-95. 

Regular Employment to Employees. 
Working on Daily Wages in --
(VIIl-23-11-71), 88-89. 

Repairs of M.P's servants quarters at 
FerOfLesbah Road, New -- (IX 
-29-11-71), 196. 

R.epresentation from Aasociation of 
Taxi Drivers, regardins f~ilitios ~ 
taxi stands in --/New--
(VIIl-22-11-71), 227-28. 

SC and ST post-gradu.a.te tcachera. 
under Education Department, -
Administratioo (VIII-22-11-71). 
59-62. . 
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DELHI-Contd. 
Sale of Spurious nru,s in -- (IX 

-29-11-71), 138. 
Seizure of files of NDMC by CBI. 

(lX-l-1 2-71 ), 54-55. 

Seizure of records in -- pertaining 
to illegal forward trading (VIn-
17-11-71). 61-62. 

Seminar on Development. of Con· 
naught Place, New --' (VlII-
15-11-71), 177-79. 

.Setting VI') of cana:r hospital In --
(VIII- -22-11-71), 166-67. 

Setting up of new medical college in 
New -- (VIII-22-11-7l), 228-
29. 

Shifti.ng of Railway Oftices from 
-- and Bombay. (VIII-23-11-
71), 82-83. 

.Shifting of Vividh Bharati Unit from 
- to Bombay. (IX-I-12-71), 
22-23. 

.Shortage of candles in - on the 
eve of Diwali. (V1II-26-11-71), 
111. 

:Sbortage of coal in -- (VIn-
25-11-71), 54-55. 

.Steel requirements for construction 
of buildings in - (VIII-IS-H-
71). 122. 

Street liJht in Shanker Garden 
Colony of weat - (IX-29-11-
71), 68. 

Strengthening of - Police (IX-
1-12-71), 198-200. 

:Supply of Raw Water to - (VllI 
-23-11-71), 44-45. 

Traffic problema and accident. in 
- (VIII-22-11-71), 1$9-60. 

Transfer of -- Corporation schools 
to - Adminiltratioo (VIII-
22-11-71), 62-66. 

Transfer of ownership of property 
fA Lajpat Rat martet, -- (lX-
2-12-71), 63. 

Transfer of present comm.is&iooer of 
Municipal Corporation of -
(VIII-24-11-71), 115. 

Underground railway for - (VDI 
16-11-71), 111. 

DELHI-Cvncld. 
Un-licenced cyole riksbaws plying in 

Trans-Yamuna area in -- (lX-
29-11-1971), 119-20. 

Unutmsation of vacant land in EPDP 
Colony, Kalkaji, New -- (VIII 
-18-1 J-7l), 156-57. 

Use of Bridge near Income Tax 
Office New -- (VIll-15-11-
71). 49-50. 

Water supply in Gurdwara Rakab 
Ganj Road, New -- (VIII-IS-
11-71), 175. 

White washing in the servants quar-
ters attached to M.Ps. residences 
at Ferozeshah Road. New 
(IX-29-tl-71). 195-96. 

Workers' uniohS in clubs of 
(VIII-18-H-7!), 70-11. 

Debates 
Failure of Delhi Police to prevent 

violence at 7, lantar-Mantar Road 
and incidents connected therewith 
(M) (VIIl-I~Il-71), 277-80. 

TraD6pOrt problem in Delhi 
(VIII-18-ll-71), 168-84. 

(CA) 

DELHI CITIZENS COUNCIL (VIII 
-17-11-71), 91. 

DELHI DEVELOPMENT AUl'llO-
RITY: 
Registration for allotment of flats in 

Delhi by - (IX-29-11-70, 
184-85. 

DELHI HIGH COURT: 
Requirement to poets of Judicial 

OfHcera in -- (IX-3Q..11-71), 
161-62. 

DELHI MILK SCHEME: 
Applicationa for milk token pendina 

with -- (1X-29-11-71). 82-83. 
llecommended increase in price of 

milk supplied by - (VDI-
22-11-71). 234-35. 

DELHI MUNICIPAL CORPORA-
TION: 

Action on recommendations of 
Morarka Committee reo - and 
NDMC (IX-1-12-71), 183. 

Embezzlemeftt in - (lX-I-12-
71), 76. --------- ---------------------
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DELHI MUNICIPAL CORPORATION 
-Conld. 
Irregularities in diapo&aj of --

Fund for development of Harijan 
Basties (IX-29-11-71), 135. 

Loans outstandUtg against -- (IX 
-1-12-71), 8l:!-90. 

DELHI TRANSPORT UNDER-
TAKING: 

Clashes of -- Staff with Students 
(VllJ-15-11-71). 96-97. 

Committee of experts for working of 
- (VII1-22-11-71), 85-86. 

DELHI UNIVERSITY: 
Functioning of African Studies 

Deptt. of -- (VIII-22-11-71), 
169-70. 

Misappropriation of Articles etc. of 
- (VIII-lS-Il-71), 112-13. 

Violent in(;idents in ~lIeaes affiliat-
ed to -- (VIII-22-11-71), 
107-0S. 

DEMANDS FOR SUPPLEMENTARY 
GRANTS (GENERAL) 1971-72: 
Statement presented (IX-6-12-71), 

4-5. 

Discussed and voted (X-14-12-
71), 9-39, 

DEMANDS FOR SUPPLEMENTARY 
GRANTS (PUNJAB) 1971-72: 
Statement PRsented (1X-6012-71), 

S. 

Discuhed and voted (X-14-12-7l) 
41-100. ' 

DEMANDS FOR SUPPLEMENTARY 
G~.ANTS (RAILWAYS) 1971.72 : 

Statement presented (IX-3-12-71 ) 
21~ • 

Discuased and voted (IX-7-12-7J) 
40-76. ' 
(IX-8-12-71),8-40. 

DEMOCRATIC 
VIETNAM: 

REPUBUC OF 

R~tion of - (VID-lS-ll-
71), 72. 

I DEMONETISA nON OF CUR· 
. RENCY: 

Proposed -- (IX-3-12-71), 39. 

DEMONSTRATION(S) : 
-- by all India Station Masters' 

Association (VIl1-16-11-71),'86-
87. 

-- by P & T engineering supervisors 
at Dak Tar Bhavan, New Delhi 
(VIII-17-11-71), 42, 

DENMARK: 
Participation of India at meeting of 

international experts in Amster-
dam, -- (VIIl-16-11-71) , 91-
92. 

Seminar on Industrial Research in 
Developing Countries in Copen-
hagen -- (IX-1-12-71), lOS-
06. 

DEVALUA TlON OF CURRENCY : 
Impact of devaluation of Rouble 

(IX-3-12-71), 29-30. 

DEVELOPMENT BANK(S) : 
Suggestion given by Secretaries of 

States regarding openJng of -
(VIlI-26-11-71), 83. 

DEVELOPMENT FUND : 
Non-Utilisation of -- by States 

(VIIl-19-11-71), 21·24. 

DEVELOPMENT PLAN(S) : 
- for eastern region (VIn-2S-
11-71), 37-38, 

DHANBAD : 
Death of coal miners in - (VIII 

-25-11-71), 35. 
DHARNA(S) : 
-- in British Higb Commission by 

Britiih subjects of Indian Origin 
(VID-2S-11-71), 69·70. 

DIAMOND(S) : 

Auction of - by National Mineral 
Develpoment Corporation Ud; 
(IX-2-12·7 l), 6S. 

Deposits of copper and - in 
Andhra Pradesh (VIII-18-II-
71), 80-81. 

- depc&ita in Nagaland (IX-
2-12.71), 128-29. ----------.:..--------
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DIAMOND(S)-CoPl,d. DIVIDEND(S) : 
Discovery of - belt near Pannga 
-- belt in Madhya Pradesh. 
(VIII-2Swll-71), 32. 

DICTIONARY(lES) : 
Publication of Hindi-Bengal 

(VIII-22-11-71). 168. 
DISABLED SERVICEMEN : 

Facilities for -- and ~ar widows 
(St.) (X-lS-12-7l), 14--17. 

DISCUSSIONS: 

Ceiling on -- by companies (IX-
3-12-71), 38. 

Higher -- declared by Foreign 
Oil Companies (VIII-19-11-71), 
174-75. 

Repatriation of -- by foreiiD oil 
companies (VIII-26-11-71), 170-
71. 

DIVINE LIGHT MISSION: 
Attack on the Times of India office 

by followers of -- (C.A.) (VIII 
-23-11-71). 206-29. Statement on Reported killilli of 

Santhals in Purnea District of Re: Attack on Times of India office 
Bihar (Dis.) (X-23-12-71). 56- by followers of -- (VIIl-
120. 19-11-71) 234-37 I .. 

Statement on Sugar Policy (X- \ DOcroR(S)' 
23-12-71), 12-5S. . 

All India --in-employment De-
DISEASE(S) : I mands Day (VIII-lS-I 1-71 ), 4Sw 

Break out of Plague in the country, 46. 
(IX-29-11-71). 134-35. Army Service for -- in State 

Health Visitors and publicity to 
check venereal -- (1X-29.11-
71), 198-99. 

New Method of curing tonsils (IX.-
29-11-71), 61. 

DISPLACED PERSON(S): 
Appeal by Pope Paul for relief to 
-- from Bast Bqal (VllI-
18-11-71), 133. 

Fourth Repon of the committee on 
review of work of rehabilitation of· 
-- from East Pakistan in West 
Bengal (VIII-18-11-71), 106-07. 

Homes for -- from East Bengal 
(VIll-2S-11-71), S5-S7. 

Problems of East Benaal - (VllI 
-25-11-71). 94-96. \ 

Rehabilitation of BangIa De&h -
in Madhya Pradesh (YDI-1S .. 11-
71), 166-67. ! 

Rehabilitation of -- of Heavy 
Engineering Corporation, Ranchl 
(VIII-25-11-71), 111. 

See also "Refugees" 
DlSTRICI' MAGISTRAm(S) 
--- for Family Plannina Training 

(1X-20-11-71), 116-17. 

Service (VIII-l 5-11-71). 31-32. 

Attacks by Unsocial Elements on 
- of Rajasthan Unit for Refu-
gees of Bangladesh (VIII-IS-II. 
71). 42-43. 

Delay in Issue of Gazette Notification 
Re: Promotion of -- in Army 
(VIII-l 9-1 1-71 ). 58-59. 

Non-registered medical practitioners 
(VIII-22-11-71). 215-18. 

Bosting of qualified -- in health 
centres/hospitals in rural areas 
(VIII-22-11-71), 155. 

Services of --- for Bangia Dem 
Refugee Cam.ps (VIII-15-11-
71), 30-31. 

Shortage of qualified -- and nurses 
I.n army hospitals (1X-3-12-71), 
89-91. 

Tum out of -- by medical colleges 
(IX-29-11-71), 67. 

DR. BHAGWAN DM MEMORIAL 
TRUST, NEW DELHI : 
Cases filed by -- (VIII--23-11. 

71). 48. 
DOCUMENT(S) : 

Missing -- relating to Indo-Pak 
border (V1II-17-11-71), 78. 
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DOCUMENT(S)-Contd. 
Missing Important - pertaining to 

Western Border (VIII-19-11-71) 
133. ' 

DOLLAR: 

Delinking of Rupee from -- und 
Sterling (VIII-19-11-7l) 190-
91. ' 

Impact of save -- plan on Indian 
Economy (VIII-19-11-7I), 10S-
07. 

Debates 
Rupee -- Rate (St.) (X-21-12-

71), 5-6. 
DOWRY: 

Amendment of -- Prohibition Act 
to make the taking and giving of 
-- a cognisable Offence (VIII- I 
23-11-71), 89. 

DOWRY PROHIBITION ACT : 
Amendment of -- to make the 

taking and giving of Dowry a co-
gnisahle Offence (VIIl-23-11-
71), 89. 

DRAINAGE: 
Schemes for -- for 24 Pargana!! I 

(VIIJ-24-IJ-71), 75-78, : 
DREDGER(S) : I 

-- in Gujurat ports (lX-29-1 I-
71),203. 

DRILLING: 
Programme for -- of New Oil 

WeUs and to locate New Oil Belts 
in the Country (VlII-19-11-71), 
165-66. 

DRILLING EQUIPMENT MANU-
FACTURING INDUSTRY : 
Utilisation of installed capacity in 
-- (VllI-24-11-71), 187-88, 

DRINKING WATER: 
Allocation of funds for -- in 

Fourth Plan (VIII-15-11-71), 
67-68. 

Provision of -- facilities in villages 
(VIll-17-11-71), 24-27. 

Scarcity of -- at Lumdini Railway 
Township (IX-30-11-71), 84-85. 

Scarcity of -- at Ranaabat Junc- 1 
tion (Eastern Railway) (IX-

DRINKING WA TBR-Contd. 
Scheme for pipe water in Garhbita 

Town (1X-29-11-7l), 176. 
Shortage of - in Gulbarga 

(Mysore) (VIII-l 5-11-71 ), 181. 

DROUGHT: 

Assi!ilance to Mysore for Areas 
Affected by -- (VIl-19-n-
71), 67. 

Central Assistance to Orissa due to 
- (IX-29-11-71), 45. 

Central Study Team to study -
condition in Andhra Pradesh (VIII 
-15-11-71), 95-96. 

-- in Andhra Pradesh (VIII-
22-11-71). 205-06. 

Financial AssistanCe for -- Affect. 
ed Areas (VlII-26-11.71), 63-
64. 

Funds for improvin, irrigation fad. 
lities in -- affected areas (IX-
29-11-71), 212-13. 

Prospects of procurement of rice and 
other foodgrains due to flood and 
-- in the country (VIII-22.11-
71), 163. 

SolUtion to problems of chronicaJly 
-- affected areas in the country 
(VIII-22-11-71), 51-52. 

DRUGS AND MEDICINES: 

Drugs and Pharmaceuticals import-
ed during the last three years 
(VlII-26-11-71), 91. 

Drug hahits among students (VJII 
-22-11-71). 123. 

Drug purchase scandal in Mysore 
(VllI-22-1l-71), lSI-52. 

Growth in manufacturing allopathic 
formulations and basic drugs (IX 

-3-12-71), 35-36. 

Hi~ price~ of drugs manufactured 
In U. S. A. char,ed by Inter· 
national Development Missioo 
Agency.of U:S,A. (lX-3-12-7l). 
111-12. 

Procedure for supply of raw mate-" 
rials to DruS Manufacturing Com· 
panies (Vm-19-11-71), 213-15. 30-11-71), 117. I 

--------~---------------------------
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DRUGS AND MlIDlCINES-Corrld. 
Production of drues (IX-3·l2·71), 

72·73. 
Proposal to set up Regional Research 

Laboratories to encouraBe research 
in drug manufacture (VIII-
26-11-71), 87. 

Research cn drugs by Central Coun-
cil for research in IntJiao medi-
cine (1X-29-11·71), 193-94. 

Review of the working of price con. 
troI order on drup (IX-3-12-
71), 99-100. 

Sale of SpuriOU$ Drugs in Delhi 
(lX-29-11.71). 138. I 

Sub-standard samples o.f drugs tested 
in Calcutta (Vm-22-11-71),/ 
234. 

DRUG FIRMS 
Foreign -- in India (VIII-19-11-

71), 229-30. 
DRY DOCK(S) : 

Construction of -- (YIII-22-11-
71), 71. 

DRY FARMING: 
Allocation to. States for -- during 

1971-72 (VIII-22-11-71), 119-
20. 

DRY FRUlT(S) : 
Take over of -- import trade (VIII I 

-16-11-71). 38. I 
DURGAPUR: 

Damage caused by Cyclone and I 
Rains in -- and Assansol (IX- I 
30-11-71), 70-71. / 

Damage of Blast Furnace at--
(VIlI-25-11-71), 80-81. 

Lock-out of A VB employees' union's 
office, - (VIII-IS-ll-7!), 85. 

Scheme 10 complete embankments 
below - (VIII-16-11-71), 
102. 

DURGAPUR PROJECT LID.: 
Allegation against Managing Direc-

tar of - (VIII-25-11-71) 
100-01. , 

Productioa of Nitropn by - (VIII 
-26-11·71), 40-41. 

DURGAPUR STATE TRANS-
PORT: 

Strike in - (1X-29.11-71) 126. 
21. ' 

DURGAPUR STEEL PLANT: 
Appointment of labour leaders .. 

General Manager of - (VIII-
18.11.71), 89·90. 

Bipartite agreements signed by -
with Labour Unions (VIII-18-11. 
71). 52-54. 

Casualties in -- due to leakage ot 
Gas Pipelines (IX-2·12-7!), 67· 
68. 

Improvement in production of -
(VIII-IB-II-71), 107-08. 

Production in - (IX-2-12-71), 
38-40. 

Strike by workers of - (lX-
2-12-71), 35. 

DURGAPUR UNITED BANK : 
Decoity in -- (VIIl-19-11-71), 

21S-16. 

E 

E.C.M. : 
Boosting India's exports to Europe 

consequent upon Britain's entry into 
- (VlII-16-11-71) , 152-54. 

E.E.C. : 

--'s decision to set up Joint Com-
mission for Commercial Coopera-
tion between India and --
(VIII-23-11·71) , 127-28. 

--'s offer to include Jute Products 
under G.S.P. (IX-30·11·7t). 147-
48. 

B.S.I.S. : 
Assessment of working of hospitals 

and dispensaries under -- (VIl-
18-] 1-71). 35-36. 

E.S.1. : 

-- and E.P.F. dues of workers with-
held by closed industrial firms anel 

factories in West BcD&a] (lX-
2-12-1971), 35. 

Fast by -- Hospital Employees, 
Sealdah (IX-2-I2-1971), 61. 

Merger of -- and E.P.F. Scheme 
(IX-2·12-197l), 100. 

Non-deposit of B.P.F. and -- con-
tributiOlDs by MIs. Krishna Silicate 
and Glass Works Limited Cal-
cutta. (IX-2-12·1971), 33-35. -------------------- -------_ .. -
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EARTHQUAKB(S) : 

Causes of Earthquake at Koyna, 
1961 (VIII-23-11-1971), 131-32. 

EAST GERMANY: 

Assistance by -- in Nozzle separa· 
tion process of Uranium (VIII-, 
17-11-71). 138. 

Condition on return of defective trac-
tors from -- even after repair 
(VIII-22-ll-71), 80. 

G.D.R. : 
Ex-port of Rubber to -- (VIIl-

23-11-1971), 142. 

Inquiry into defective Tractors from 
- (IX-29-11-1971), 172-73. 

Recognition of - (VIn-lS-ll-
71), 98. 

Visit of -- delegation (VIII-
]8-11-70, 65·67. 

ECOLOGY: 
Study, Legisl,ation and enforcement 

of - (VIII-24·11-]971). 110-
11. 

ECONOMIC COOPERATION: I 
-- between India and Yugosiavia. 

(IX-30·11-197l). 43. I 
Tndo-Ceylon Long tenn -- (VlII 

-23·11·1971), 198·99. I 
ECONOMY MEASURES: 
-- taken as a result of Problems 

relating to BangIa Desh. (VIII-
19·11· I 971). 179·80. 

EDWARD COTION MILLS, BEA-
WAR: 
Reopening of -- (VIII-I6-11-71). 

100-01. 

EDUCATION: 
Admission to Foreign Student. in 

Indian Institutions for Medical 
- (VIJI-15·11-1971). 100. 

All India Conference on Pol'Ulation 
- (VIII-22-11-7l), 92·93. 

American foundations in Educational 
field (VIII-22-11-71), 39, 

EDUCATION-Colltd. 

Application of modem management 
technique to Educational Admini· 
Itration (VlII-15·11·71). 163·64. 

Assistance to educational institutions 
and hostels run by S~ri Chintala· 
pati Bapirajb Dhannasamstha, A. 
P. (IX-29·11-1971) , 170-71. 

Central scheme for spreading --
among Tribals (VIII-22-11·71), 
203·204. 

Compulsory primary -- in Delhi 
(IX-29-11·1971) , 131·32. 

Correspondence course in Post-gradu-
ate studies (VIII-15·11·197l), 
138. 

-- of Labour (VlIl-I8-11-71), 
135·36. 

Educational facilities and reservation 
in Government Service for Sche-
dule Caste converts to Buddhism 
(VIlI-22-11-71) , 163-64. 

Expenditure on high -- (VIII-
22·11·71), 170-71. 

Primary -- (VIII-15-11-1971), 
173-74. 

Iteorientation of -- (IX-29·11. 
1971), 210·12. 

Review of PrOiress of Workers' -
(VIII-25-11-1971), 124. 

IUch class monopoly in -- impart-
ed by public schools (VIII-
22-11·71), 243-44. 

EGYPT : 

Trade aaainst -- (VIII-16·11·71). 
1-3. 

U.S.S.R. -- Communique (VIII-
18·11·71), 141. 

ELECflON(S) : 

Adoption of new method for mark-
ing ballot papers in -- (Vln-
16-11·71), 61. 

Amendment of Electoral Laws (VDI 
-23-11-1971), 171-72. 

Economy in Expenditure on 
(VIII-23-11-1971), 118-19. 



50 SUBJECt' INDEX 

ELECTION (S)-Contd. 
-- to State Assemblies in 1972 

(vnI-16-11.71), 95-96. 
Expenditure incurred on General 
-- to Lolc Sabha (VIII-
23-11-1971), 108-10. . 

Expenditure on -- Tours under-
taken by Prime Minister (VIlI-
24-11-1971), 109. 

Expenditure 00 mid-tenn -- to 
Lolc Sabha (VIII-I6-11-71), 62-
63. 

Forcible removal of Ballot Boxes in 
Mahendragarh Parliamentary Con-
stituency (IX-30-11-1971), 6-8. 

Grants by Indian Council of Social 
Science Resear~ to study March, 
1971, General -- (Vlli-
22-11-71), 60-61. 

Lowering of voting age (VW-
16-11-71), 67-68. 

Number of Employees who perform-
ed -- duties durir.g Mid-term 
Lok Sabha Poll in Punjab. (lX-
30-11-71), 181. 

Payment of teachers in Delhi enla-
ged for correction of voters lia. 
(VIIl-I6-11-71), 51-52. 

Revision of Electoral Rolls for Metro-
politan Council -- (lX-30-1I- I 
71), 132-33. 

Simultaneous -- to State Assemb-
lies in 1972 (VIII-23-11-71), 56. 

Statement made by Minister of State 
for Home Affairs regardinl Post-
ponement of - to State 
Assemblies (IX-30-11-71), 167-
68. 

ELECfION TO COMMlITEE(S) : 
National Sbippiilg Board (X-

16-12-71), 4-7. 
Rajgbat Samadhi Committee 

13-12-71), IS-16. 

E.LECTRICITY: 

(X-

Setting up of Plants for Genentinl 
- in Mysore (VIII-23-11-. 
71), 90-92. 

Supply of -- to Delhi from 
Bhakra Dam beyond 1975 (VIII 
-16-11-71), 43. 

ELECTRICITY -Contd. 
Uniform system of Billing {or --

for agricultural purposes (Vill-
23-11-71), 201-202. 

See also "POWER" 

Debate8 
Power crisis in West Bengal (H.A.H. 

Dis.) (VIII--:24-11-71), 314-30. 

ELECTRICITY BOARD(S): 
Discontinuance of Wheat Loans to 

its Employees by Punjab State 
- (VIII-23-11-71), 123. 

ELECrRONICS: 
Achievement of self-sufficiency in 
-- used in Warfare (VlII-
26-11-7J), 168-69. 

Collaboration with Japanese films in 
tbe field of -- (IX-I-12-71), 
206-07. 

ELECTRONICS CORPORA nON OF 
INDIA: 
Manufacture of 1V sets by 

(VIII-17-11-71) , 96-97. 

EMBE12LEMEl'4' : 
- in Delhi Municipal Corporation 

(LX-I-12-71), 76. 

EMERGENCY: 
Proposal to declare -- (VIII-

17-11-71), 83-84. 

Debate8 

Proclamation of -- (Res), (IX-
4-12-71), 4-37. 

EMERGENCY 
OFFICER,(S) : 

COMMISSIONED 

ite-employment of released - in 
N.C.C. UX-3-12-71), 143-44. 

EMPLOYEES PROVIDENT FUND: 
Arrears of - (VIII-18-1l-7l). 

44. 
Amara of - in Bihar mill. (IX-

2-12-71), 109. 
Contribution to (VIIl-

18-11-71), 157-58. 
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EMPLOYEES PROVIDENT FUND- I EMPLOYEES. PROVIDENT FUND 
Contd. ORGANISATION: 

Deposit of -- by cloth mills in 
Madhya Pradesh (VIII-
]8-11-71), 115. 

-- scheme in Bharat Coffee House, I 
Patna (VIII-IS-] 1-71), 83·84. . 

E.S.I. and -- dues of workers with· 
held by closed industrial firms and 
factories in West Bengal (IX-
2·12-71), 36. 

-- dues from cloth mills in Kerala , 
(lX-2-12·71), 45. 

Extention of -- scheme to silk 
factories in Bhagalpur (VIII-
18·11-71), 74-75. 

Gun factories in jail compound in 
Monghyr covered under-
Scheme (1X-2-1 2-71) , 109-10. 

Higher contribution to -- (lX- I 
2-12-71), 51. 

Introduction of -- scheme in Hanu- I 
man Biscuit Factory. Maroofganj, I 
Patna (VIII-18-11-71), 82. 

Merger of E.S.I. and -- Scheme I 
(lX-2-12-71), 100. 

Non-introduction of -- scheme in 
mica mines and factories in Haza-
ribagh. Bihar (VIIJ-l R-ll· 71), 
83. 

Non-deposit of -- and E.S.I. con-
tributions bv Mis. Krishna Silicate 
and Glass Works Limited, Calcutta 

(1X-2-l2-71), 33-35. 

Non-deposit of -- by Calcutta Cor-
poration (IX-2-12-71), 97. 

Proposed scheme for investment of 
-- in industrial housing scheme 
by Maharasbtra Government (VDI 

-18-11-71), 60-61. 

Raising of rate of contribution to I 
-- (IX-2-12-71), so. : 

EMPLOYEES PROVIDENT FUND 
ACT: 
Amendment of -- (VlII-18·1l-

71), 103-04. 

I 

Recommendation made by Board of I 
Trustees to amend -- and Pen-
sion Act (IX-2-12-7l), 51-52. 

.--- Employee's Demands (YID 
--25-11-71), IOI·m. 

Poorly equipped inspectorate offices 
of -- (VlII-t8-ll-71), 74. 

Purchase of land for office and staff 
quarters for -- in Bihar (VIII 
-18-11-71), 73. 

EMPLOYMENT: 

Central man~o~er aiency to evolve 
.- poliCies (Vlll-25-11-71). 
64. 

Decline in -- potential of Joint 
Stock Companies (VIlI-19-11-
71), 85. 

Uraft Report on -- and Trainin, 
(VIII-24-11-71), 186-87. 

-- of persons in Bharat Heavy 
El~tricals Ltd. Hardwar (VlII-
24-11 71), 196-97. 

-- of Workers by Unregistered Re-
rolling Mills (VIlI-2S-l1-71), 96. 

-- to Relatives of Porters (lX-
30·11-71), 43-44. 

Industrial develoJ?ment for creating 
-- opportunittes (VIII-l 7-11-
71), 80·81. 

Jobs to people in Identified Bact-
ward Areas (VllI-25-11-71 >, 93. 

New proposals for expansion of -
opportunites (VIII-25-11-71), 
32-34. 

Non-improvement of -- situation 
(lX-2-12-71), 101. 

Persons provided with -- under 
crash programme for rural -
(IX-29-11-71), 89-93. 

Provision for -- of educated blind 
persons (VIII-22-11-71), 127-28. 

. Shortfall in private sector - (IX 
2·12-71), 58. 

Shrinking -- in industries (IX-
3-12-71), 67-68. 
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EMPLOYMENT-<'DII'''. 

Target and Time Oriented Programme 
to generate -. - (VIII-26-11-
71), 164. 

Training aod -- to Technical job 
seekers (VIII-25-1t-71), 81. 

EMPLOYMENT EXCHANGE(S): 

-- in Gujarat (VIII-25-] t-7}), 
76-78. 

P~rsons registered with -- (VIlI-
18-11-71), 92. 

ENGINEER(S) : 

Confirmation and Prospects of Pro-
motion of Assistant -- (IX-
30-11-71), 96. 

Contract of construction works to 
Unemployed (lX-30-II-
71), 106. 

Direct recruitment of Assistant -
(IX-29-11-71), 62. 

Shortage of civil -- (VIII-17-11-
71), 81. 

ENGINEERING COLLEGE(S): 

Admission to -- in Mysore State 
(VIJJ-tS-1l-7n, 79. 

ENGINEERING EXPORT PROMO: I 
TION COUNCIL: ~ I 

Crash programme for exports formu- " 
lated by -- (VIlI-l 6-11-71) , 
180-81. I 

ENGINEERING INDUSTRY: 
I 

Import of Raw Material for -- ! 
OX-30-1 ]-71), 76-77. I 

Shortage of Raw. materials in -- /' 
(lX-I.12-1l), 85-86. 

Shortage of steel in -- (VUI- , 
18-11.71), 98-99. 

ENGl'NEERlNG PRO.TBCTS (INDIA) 
LTD.: 

Contracts secured by -- (VIII-
18-tl-11), 15:-53, (IX-%-12-11), 
JI3-14. 

EROSION: 
Danger to Bhogpur VillllS'- in Sa.'ta-

ran pur by -- by Gaoaa (IX-
30-11-71), 130-31. 

-- by Ganga River Rishlkesh. Deh-
radun (lX-30·11-71), t79-80. 

ESPIONAGE: 
Arrest of spies detected among re-

fugees (VIII-17-11-71), 68. 
Arrest of Pak spies in Jammu and 

Kashmir (lX-I·12-71), 147. 
Arrest of Pak spies in Jammu, Rajas-

than. North Bengal and GUJarat 
(VJII-I7-11-7 l), 117-18. 

Arrest of Pakistani Woman and her 
son on spying charges in Udaipur 
(VlII-24-11-7l), 45-46. 

-- activities in the Country (VIII 
-24-11-71), 108-09. 

Infiltration of trained Pak spies in 
North Eastern Region (VIII-
17-11-71), 125. 

Pak spies with US made plastic ex-
plosives arrested in Assam (VlIl-
17-11-71), 173-74. 

Pakistani Spies in the Indian Armed 
Forces (VIII-19-11-71). 170-72. 

Persons arrested for Spying for 
Pakistan and China (VIll-24-11-
71), 56. 

Persons deported from Eastern States 
to Pakistan on cbarges of --
(lX-1-12-7l), 179. 

Recovery of Arms and Ammunition 
from arrested Pak Agents and 
spies (IX-l-12-7l), 31-32. 

Trained Pak Spy Ring in Punjab 
(VIIJ-24-1l-71). 44-45. 

ESSENTIAL COMMODITY(lES): 

Shortage of -- in MaIda District 
(West Bengal), (IX-1-12-71). 
134-35. 

Supply of - on Subsidised RatOi 
to Fixed Income Groups (IX-
1-11.-71), 70. 

Dtbat~s 

Rise in prices - (Res.) (VIII-
26-11-71) _ 273-314, (X-l 0-12-
71), 40-53. 



SUBJIiCT INDEX 53· 

ElHYL ALCOHOL (PRICE CON-
TROL) ORDER. 1971 : 

Reprosentation from Tamil Nadu 
regarding (IX-3 .. 12-71). 
132-33. 

EXAMINATION(S) : 

Declaration of LL.B. -- of Cal-
cutta University as nult and void 
(VIII-lS-1l-1971), 155-56. 

De-recognition of Ayurvcdic medi-
cine - (IX-29-11-7l), 194-95. 

Eligibility for assistants outside CSS 
to appear in Section Officers' --
(VIll-17-11-71). 45-46. 

Increase in Age Limit for lAS and 
Allied -- (IX-I-12-7l), 67-68. 

Increase in -- fee by the Board 
of Higher Secondary Education 
and middle class Board in Delhi 
(IX-29-11-71). 58-,59. 

Promotion of Stenographers on Nor-
thern Railway Through -- (VIII 
-23-11-71), 181-82. 

EXCAVATION(S) : 

Pre-historic settlements unearthed 
near Poons (VIlI-22-11-71). 12-
13. 

EXCISE DUTY: 

Equalisation of -- on "Free" and 
"Levy" sugar and its buffer-stock 
(VIII-22-11-71), 56-57. 

Uniform rate of CeGtral - on 
Tea (VIII-26-11-71), .53-S4. 

EXHIBmON(S) : 

Setting up of permanent--
of arts and crafts of Tribals in 
capital (VIII-22-11-7l). 210-11. 

EXPLOSION(S) : 
Alleged Bomb -- at Belli_ghata, 

Calcutta (lX-I-12-71), 114-15. 
Deratlment of tr.iM due to--

(V1IJ-t60-H-ll), U·B3. 

EXPLOSION (S)--Conrd. 
-- dua to activities of Pakimat. 

saboteul"l in Eastern region (VIll 
-16-11-71), 80. 

EXPLOSIVE(S) : 
-- found in Kashmir mail at Delhi 

Main Station (VlII-l6-11-71). 
125. 

Illegal Movement of -- detected 
in West Bengal (VllI-24-11-71). 
73. 

Pale spies with U.S. made plastic--
arrested in Assam (VIII-17-11-
71), 173-74. 

Recovel)" of -- material near Gau-
hati (lX-l.12-71). 146-47. 

Debates 
Reported blowing up of a wag~n 

carrying army -- between Farld-
kot and Pipli io Punjab (C.A.) 
(VJII-17-11-71), 177-86. 

EXPORl'(S) : 
Additional expenditure on Imports 

and - due to closure of Suez 
Canal (lX-30-H-71), 113. 

Agricultural products being exported 
to other countries (IX-29-11-71). 
202. 

Amount realised by -- of Banana 
(lX-30-l1-71), 51-52. 

Boosting India's -- to Europe con-
sequent upon Britain's entry into 
ECM (VIII-16-11·71), 152-54. 

Cras~ programme for -- form~la. 
ted by engineering -- promotIOn 
council (VlII-l6-ll-71), 180-81. 

Decline in -- of 6th (VrtI-28-t 1-
71), 14-16. 

Decline in - of Oil Cakes (IX-
30-11-71), 143. 

Dee'line in - of pepper (VIIl-
16-11-71), 173. 

Decline in -- of Textiles (VIII-
13-11-71), 201~3. 

Difficulties {or IDdian - due to-
new developments in international' 
Monetary and Commercial fteIda. 
(VIII-I6-11-71), 71-72. 
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EXPORT(S)-Conld. 

Effect of -- Policy on --/lm-
port Trade (VIII-23-1I-71), 53-
54. 

Elfeet on India's non-traditional --
due to US surcharge on Imports 
(VIlJ-23-11-71), 96-97. ; 

Expected Fall in -- of Iron Ore 
(lX-30-11-70, 68. 

-- of cigarettes (VIII-I6-11-71), 
139-40. 

- of cigarettes and raw tobacco 
(VIIl-16-11.71), 44. 

- of Finished leather under G.S.P. 
(VIII-23-11-71), 158-60. 

- of H.M.T. Watches (vIIl-
24-11-71), 62-63. 

- of Iron Ore (VIII-23-11-71), 
60-61. 

- of Iron Ore by Private parties 
(IX-30-1I-71), 174. 

-- of Paper and PlJper board and 
their shortage in the country (IX 
-1-12-71), 50-51. 

~ of Persian Carpets (IX-
30-11-71), 86. 

-- of Pig-iron (VIII-18-lI-71), 
57-58. 

-- of Railway Coaches (lX-
-30-11-71), 55-56. 

of Rubber (lX--3Q..II-71), 
75. 

- of Rubber to O.D.R. (VIlI-
23-11-71), 142. 

-- of Tea, Coffee, Cardamom and 
Rubber (IX-JO-H-71), 142-43. 

-- of Weapons b, India (VIII-
26-11-71), 180-81. 

-- of woollen Knitweara to USSR. 
(VIII-23-11-71), IS8. 

Harassment by Customs Authorities 
to Exporters at Cochin. (IX-30-
11-71), 42. 

ImpOsition of Currency Adjustment 
Levy on - from India (VIII-
15-11-71), 191. 

Increase in -- (VIII-23-11-71), I 
143. 

I EXPORT(S)-Concld. 

Quantity and value of -- of Pet,-
roleum Products (VIII-1!).1l· 
71), 211-12. 

Quantity and value of major-
(VIII-16-11-71), 141. 

Request from Kerala Government to 
open office of freight Investigation 
Bureau at Cochin for accelerating 
- (lX-29-11-71), 198. 

Resumption of -- of onions to 
Ceylon (VIII-23-11-71), 199-200. 

Revision of -- policy for raw 
cotton (VIII-I6-11-71), 174. 

-- Rise in -- of jute goods 
(VIII-l6-11-71), SO. 

Scheme for expanding -- markets 
(VIU-I6-11-71) , 40-41. 

Search of premises of coir exporters 
in Kerala (IX-J-12-71), 56. 

Slum in -- of Coir Goods from 
Cochin Port (IX-30-11-71), 13~ 
35. 

Steps to explore European markets 
for Indian Handicrafts t V 1Il-
16-11-71), 147-41,1. 

Steps to promote -- from Kerala 
(lX-30-11-71), 106. 

Supply of Railway Wagons to Fore-
ign Countries (1X-30-11-71), 156. 

Take over of all cotton and cotton 
products -- (VIII-I6-11-7l), 
111. 

Shortfall in -- targets (VIII-
16-11-71), 179-80. 

Take over of -- trade of cuhew-
nuts (VIU-I6-11-71). 137. 

EXPORT CREDIT AND GUARAN-
TEE CORPORATION: 

Reorganisation of -- (VllI-23-11-
71), 64-65. 

EXPORT PROMOTION COUN· 
CIL(S) : 
Report of panel appointed to exa-

mine desirability of continuance of 
- (VIII-16.-11-71), 140; 
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. EX-RUL£R(S) : 
Policy for acqwsltwn of land held 

by - (VIlI-22-11-71), 157-65. 

EX-SERVICEMEN: 
Allotment of Petrol Pumps to - I 

(lX--3-l2-71), 137. I 
Reservation of Petrol Pumps for --

(lX-3-l2-71), 137-38. 
Scheme to allot surplus military lands 

to -- (IX-3-12-71), 138-39. 
Utilisation of services of -- (IX-

3-12-71), 149. 
F 

FICCI.- -- suggestions re simplifi-
cation of procedures for Joint Ven-
tures Abroad (VIII-16-11-71), 33-
35. 

FACTORY(IES) : 

Setting up of -- in Public and Pri-
vate Sectors (VIII-24-11-71), 154-
56. 

Shifting of sewing machine and fan 
-- from West Bengal to Hydera-
bad (VIII-17-11-7l), 101-02. 

Workers unemployed in States due to 
closure of -- (VIII-18-11-70, 
132. 

FAIR PRICE SHOPS: 
Distribution of Essential Articles 

through - (VJII-26-11-71), 122. 
Opening of -- in Villages to Check 

Rise in Prices of Foodgrains (VIII 
-15-11-71), 68-69. 

FAIRS AND FESTIVALS.-Interna-
tional fairs attended by India dur-
ing, 1971 (VIII-16-11-71), 177. 

FAJR(S).-International Trade -- to 
be held in Delhi (VIII-23-11-71), 
64. 

FA MILY PENSION SCHEME: 
Coal Mines workers' option to 

(IX-2-12-71), SO-51. 
-- in textile mills (VII-2S-11-7l), 

43. 
Opposition to - (IX-2-12-71), 

119. 
Respoll8e to -- in Bihar (1X-2-12-

71), 110-H. 

FAMILY PLANNING: 

Check on births through -- efforts 
(YIII-22-11-71), 145-48. 

District Magistrate for -- Training 
(IX-29-11-71), 116-17. 

-- Fortnight (VIII-15-11-7I), 168. 
Programme (VlII-15-11-71). 

161-63. 
-- programme for public sector 

undertakings (VIII-22-11-7I), 123-
27. 

-- Projects with the Assistance of 
World Bank (VIII-26-11-71), 61. 

Success of -- camps at Cochin 
(Kerala) (IX-29-11-71), 215-16. 

FAN(S) : 

Increase in prices of fans (VIII-
17-11-71), 140-41. 

Reduction of -- in Third Oasl 
Compartments (VIII-l 6-1 1-71), 
100-01. 

FARAKKA.-Non-functioning of Elec-
tric Package plan generating set at 
- Township (IX-30-1-71), 131. 

FARAKKA BARRAGE PROJEcr : 

Completion of -- (VIII-16-11-71), 
118-19. 

Construction of afflux bund as part of 
-- in MaIda District (VIII-
16-11-71), 161. 

FARES AND FREIGHTS: 
Effect on Indian Goods in World 

Market due to increase in Railway 
and Shipping Freights (VIII-23-11-
71), 111. 

Increase in General Freight Rates OD: 
India-Pakistan-UK route (VIU-
15-11-71), 71-72. 

New fare list (VlJl-16-11-71), 182-
83. 

Reduction in Economy Class Fares by 
Air India to and from U.S.A. (IX-
3-12-71), 92 

FARM(S).- - organised by State 
-- Coporation t'YIH-lS-Il-70, 
174-75. 
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FARMER(S) : I FERTILIZERS AND CHEMJCALS 
Co J . , I f H b 'd TRAVANCORE I.TO. : mp alOts &jaIDst supp y 0 y n 

Bajra seeds to -- (VHI-22-1 J- Payments overdue from lndhn 
7 I). 152-53. Drugs and Pharmaceuticals 

. . Limited and -- (VIU-26-11-
Credit reqUirements of small and mar- 71) 43-45 

ginal -- (IX-3-12-71), 129-31. ,. 
FERTILIZER CORPORATION OF 

INDIA: Damage of foodgrains stored in 
granaries during April-July 1971 
and scheme for providing COilS to 
- (VIll-22-11-71), 182-83. 

Helping -- in selection of fertilisers 
according to soils (VIII-22-11-71). 
186-97. 

Imposition of Taxes on Newly Rich 
- (VlII-26-11-71), 76. 

Recovery of LoaDs granted by 
Nationalised Banks to -- (VIII-
19-11-71), 219-21. 

FEROZEPUR: 
Concentration of Pakistani Military 

on -- Section (VIII-19-11-?I). 
%. 

FERTILIZER(S) : 
Accumulation of imported -- (lX-

29-11-71), 1(J(U)2. 

Despatcb of - to Bihar for Rabi 
Season (VIII-22-11-71), 9-16. 

Distribution of -- ThroUlh Petrol 
Stations (VIII-19-11-71), 62-63. 

Helping fartners in selection of -
according to loilt (V1II-22-11-71), 
196-97. 

Import of - (VIII-25-11-71), 53-
54. 

Loans given by Nationalised Banks 
for purchase of -- (VIlI-19-11-
71), 205-06. 

Requirements aDd Estimated produc-
tlOD of -- during Fourth Plan 
(VIII-26-11-71), 9-14. 

Research on use of -- on Don-irri-I 
gated wheat crop (VIII-22-11-71), 
231-38. 

Steps to achieve self-sufficiency in 
- (VIII-19-11-7l), 181. 

. Symposium on ._- held in October, 
1971 (IX-3-12-71), 60-62. 

Loss suffered by -- (VIJI--19-ll-
71), 42-43. 

FERTILIZER FACTOR.Y(lES): 
Complaints regarding supplies made 

by the -- at Gorakhpur (lX-
3-12-71), 51. 

Decision to set up Coal-based Fertili-
ser Plants in the country (VUI-
19-11-71), 224-25. 

Setting up of a -- at Paradeep in 
I Orissa (lX-3-12-7I). 30. 
I World Bank Financial Aid to Nangai 
. - (VIIl-26-11-7l), 126-27. ! FERTILIZER PR.OJECT(S) : 
I Completion of -- at Mangaloro 

(Mysore) (lX-3-12-71), 40-41. 
Establishment of - (VIll-26-11-

71),69. 
FlLM(S) : 

C~ange in Policy of Importing Fore-
Jgn Feature - (V1II-23-11.71) 
68. ' 

OaDdeetiDe export of Indiaa--
(VIII-l7-11-?I), 106. 

Effect of Screeaina of Crime-Provok-
ing Foreign -- m India (IX-
1-12-71), 180. 

&hibitioD of forci&o - in India 
(tX-I-12-71), 126. 

-- IOld to Foreip Countrlea 
(VIII-13-11-71), 59-60. 

IMPECS Asreement with American 
-- Companies for Exchanae of 
- (VIII-23-J 1-71), 26-28. 

"Kissing" in Indian - (IX-I-12-
71), 220. 

Objectionable -- on India beina 
Displayed in Foreian CoUlltries 
(VliI-25-11-71), 95 . 

Production of Raw - (VIU-24-ll-
70, 100-01. 
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FILM(SI-Contd. II' FIRING: 
Settina up of a Censor Board for Alleged -- by Anti-social Blements 

Telugu - at Hyderabad (lX- I (lX-1-12-71), 166. 
1-12-71), 222. . __ in Mana refugee camp (VlII-

Settina up of colour -- factory 10 I 18-11-71), 90. 
Ootacamund (VIlI--17-11-71), 64. 

I Indian Citizens and Army Personnel 
Shortage of Photo -- (VIII-17·11- k.iIled as a result of -- by Pak 

71), 114-16. Troops (VIII-26-11-71), 55-56. 

FILM ACTOR(S) : i Persons killed in West Bengal as a re-
M igration of Bengali film -- and suit of military police and CRP 

husinessmen to Bombay as a re- -- (VIII-17-11-71), 142-43. 
suit of Nexalite menace (VlII-
17-11-71), 174-75. 

.FILM AND TV INSTITUTE, 
POONA: 

Appointment of Committee to probe 
into --- (Vlll-24-11-7l). 151-52. 

FILM CENSORSHIP: 
Decision on Khosla Committee Re-

port on - (VIII-24-11-71), 149. 
Setting up of a Censor Board for 

Telugu films at Hyderabad (IX-
]-12-71), 222. 

FILM COMPANY(IES) : 
IMPECS Agreement with American 
-- for Exchange of Films (VIII 
-23-11-71), 26-28. 

FILM INDUSTRY: 
Bengal -- facing financial crisis 

(VIII-,-,17-n-7l), 135-36. 

Development of -- in Eastern Re-
gion (VIU-17-11-71), l00-OJ. 

FINANCIAL CRISIS: 
Suggestion by Socialist Party regard-

ing - (VJII-26-11-71), 121-22. 
FIRE: 

,Cases of - in Delhi on the eve of 
Diwali festival (VIII-17-11-71), 
146-47. 

Destruction of record relating to 
police employees in a - in Delhi 
(VIII-17-11-71), 31-32. 

-- in Ordinance Factory at Jabal-
pur Khamaria (lX-3-12-71), 163. 

FlNE(S) : 
Imposition of collective -- on two 

villages of Assam as punitive ac-
tion against anti-national activities 
(VIIJ-17-11-71), 160-61. 

FISCAL POLICY(JES) : 
Plea for production oriented -- by 

President of Indian Merchants' 
Chamber (VIl1-17-11-71), 1~7. 

Review of -- in reaard to stagnation 
in the industrial economy (lX-
3-12-71), 40-41. 

FISH: 

Decline in Export of -- (VIIl--
23-11-71), 14-16. 

Export of -- and -- products 
(IX-30-11-71), 71-72. 

Mortality of -- by D.D.T. Factory 
in Delhi (VJll-1S-11-71), 77. 

Wagons for Transportation of --
from Malabar Area (Kerala) (IX-
30-11-71), 48-49. 

FISHERIES : 
Development of - and world bank 

loan therefor (1X-29·1J-71), 152-
54. 

-- Complex at Cochin (VIII-
23-11-71), 34-3'. 

Japanese base on Western coast for 
filbina trawlers (VIII-22-11-7l), 
219. 

Mechanisation of - m India (IX-
29-11-71), 72-75. 

Monopoly in Fishina Industry (VIII-
19-1 t-71), '1:1.7. 

FISHING BOAT(S).-Industrial centre 
for buildill8 -- and other equip-
ment in Trichur (Korala) (VIIJ-
22-11-71), 219-20. 

FISHING CORPOllATJON.-Frencb 
offer to Start -- at Cochin 
(VIII-IS-1l-7l). 33-34. 
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I 
FLOOD(S) ; I FLOOD(S).-Contd. 

Aid given to . States Affected by .. - Recommendations of Ministers Com-
(VIII-l 9-11-71), 66. mittee on -- (lX-30-11-71), 153. 

Appointment of Special Inquiry Setting up of Ganga Commission to 
Committee on -- (IX-30-11-71), study rIver system and control --
59. (VIII-I6-11-71), 154. 

Assistance given to States for --
protection (VIII-16-11-71), 132. 

Cause of damage by -- in t Kana-
kul, Hoogbly District. West BengaJ 
(JX-30-11-7I), 105-06. 

Damage caused by -- in Barauni 
(VIll-19-11-71), 75. 

Damage of Agricultural Crops due to 
-- and its effect on Import of 

Submersion of Farakka Township due 
to -'- (IX-30-1I-7l), 44. 

Taming of flood-prone Damodar, 
Mayurakshi, Kangsabatj and 
Teesta Rivers (VIlI-16-11-71), 161-
63. 

Technical Team to Study Damage 
caused by Heavy Rains and -- in 
Bihar (VIII-19-11-71), 75-76. 

Food (VIIl-15-11-71), 89. ; FLOOD CONTROL: 
Damage of Highways and bridges due 

to -- in the country (VIII-22-11-
71), 90. 

Damage to Crops in Bihar due to 
-- and Consequent Supplies of 
l'oodgrains to Bihar (VIII-15-11-
71), 43-44. 

. Damage to School Buildicgs Contai 
Sub-Division, West Bengal due to 
- (VIII-15-11-71), 88. I 

Financial Assistance to West Bengal I 
for Relief and Rehabilitation of per-
sons affected by - (VIII-19-11-
71), 56-57. 

Anti-sea Erosion and Flood Control-
ling Measures (lX-30·I1-71), 63. 

-- as a National Subject (JX-
30-11-71), 54-55. 

-- ScbemCll taken up in States 
(JX-30-11-71), 55-56. 

-- treaty between India and Nepal 
(IX-30-11-7I), 183-84. 

Plan submitted by West Bengal for 
- (IX-30-11-71), 149. 

Scheme for - (IX-30-11-71), 57. 

Financial assistance for loss due to FLOOD CONTROL BOARD.-Sctting 
-- in Gwalior (IX-3-12·71), 72.: up of gangetic basin -- (VllJ-

. - or Water logging Problem in 
I 16-11-71), 74 . 

Barachanka. West Bengal (IX-
30-11·71), 65-66. FODDER: 

-- Water in Danapur Cantonment 
(VIII-19-11-71), 142-43. 

Shortage of in Bihar (VIII-
15-11-71), 195-97. 

-- in Howrah and Hooghly Dis- Wagons to carry -- in North Bihar 
tricts (IX-30-11-71), 59-60. ! (VIII-16-11-71), 90-91. 

- in West Bengal (IX-30-lJ-7J), I FOOD' 
34-35, 57-58. . 

I Assessment by Ford Foundation re-
Loans to Central Government Em- garding Self-sufficiency in __ 

ployees affected by - (VIII- (VIJI-15.11.71) 144 
26-11-71), 83-84. ' . 

\ 
Assessment of -- situation and tar-

Loss to Railways due to ftoods in get for Food production in 1972 
Bihar (VIll-16-11-71), 147. (VIII-I5-})-71), 40·41. 

Project for clearance of stagnant --
watc:lr in Murshidabad, West Ben-
sal (IX-30-II-71), 53. 

Effect of - Sgpp1y to Bangia Deah 
on Self-sufficiency in -- (VIll-
15-11.71), 89.-90. 
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FOOD.-Conld. I 
Scheme for elimination of interme-

diaries in -- procurement (IX-
29-J 1-71). 113. 

Supply of bad quality of -- in din-
ing cars on Central Railway 
(VIIl-23-11-7l), 139-40. 

fo'OOD CORPORATION OF INDIA: 
Compensation paid by Railways to 

- (IX-30-11-7l), 102-03. 
Corruption charges against Deputy 

Manager -- Visakhapatnam 
(IX-29-11-7l), 97. 

Increase in Wages of Workers of Food 
Corporation handling bigger size 
bags (V Ul-15-11-71 i. 180-81. 

Payment of rent on account of hiring 
godowns by -- Assam (IX-
29-11-71). 165-66. 

Stoppage by Rajasthan Government 
of procurement of Food-grains by 
-- in Rajasthan (VIII-IS-II-7J), 
101-02. 

Strike by employees of --. Kerala 
(VllI-22-11-71), 56. 

FOODGRAIN(S) : 
Advancing of money by nationalised 

banks to -- trade OX-3-12-71) •. 
Appro'lal of -- supplied by Agents 

(IX--29-11-71), 172-73. 
Control on Bank Advances against 

- (VIIl-19-11-71). 162-63. 
Damage of -- stored in granaries 

during April-July 1971 and scheme 
for providing soils to farmers 
(VII-22-11-71), 182-83, 

Def!1and for increase in storage capa-
cIty for -- (IX-29-11-71). 218-
19. 

Discussion on Inter-State movement 
of Rice and Public distribution sys-
tem of -- at State Food Minis-
tets' Conference held in New Delhi 
in October, 1971 (VIIr-15-11-7l). 
65-66. 

Looting of -- from a goods train 
between Parasnath and Gomoh Sta-
tions (VIII-23-11-7l), 93. 

Looting of -- godown at Dohai 
Village. Meerut during October, 
1971 (VIII-22-11-71), 117. 

5-16 LSS{72 

FOODGRAIN(S).-Contd. 
Opening of Fair Price Shop in Vil-

lages to Check Rise in Prices of 
- (VIH-15-11-71). 68-69, 

Procurement of -- (lX-29-11-71). 
188-90. 

Production of Rice. wheat and maize 
in Gujarat (VlII-15-11-71), 72-73. 

Prospects of procurement of rice and 
other -- due to flood and 
drought in the country (VIII-
22-11-71). 163. 

Railway Wagons for transportation of 
-- and fruits in Madhya Pradesb 
(VIII-23-11-71), 137-38. 

Requirement and Imports of --
under PL-480 (VlII-lS-1l-7l), 39-
40. 

Requirement and production of --
(VJII-22-11-71), 235-36. 

Rice and wheat supplied for Bangia 
Desh refugees to Assam. Megha-
laya and Tripura (lX-29-11-71), 
10. 

Scarcity of -- in Tripura due to 
lack of transport facilities (VJU-
22-11-71). 225-26. 

Shortfall in Kharif production and 
Buffer stock to hold price line 
(IX-29-11-71), 156-57. 

Stoppage by Rajasthan Government 
of procurement of -- by Fllod 
Corporation of India in Rajasthan 
(VIII-I 5-11-71}, 101-02. 

Storage arrangements for -- to be 
procured during next six months 
(IX-29-1l-71), 21-23. 

Supply of -- to Orissa for distri-
bution to cyclone affected persl.llU 
(lX-29-11-71). 25-27. 

Supply of -- to States to ease hard-
ship caused by rising -- price! 
(VHI-22-11-7l), 93-94. 

FOODSTUFF: 
Allotment of Wagons for movement 

of -- to Cachar District (IX-
30-11-71), 168-69. 

Manufacture of cheap high protein 
food ftour from dc-oiled rice 
(IX-29-11-7l), 
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--_._-_.- --------------------------
FOODSTUFF-Coflld. 

ScarCity in Essential Articles and 
Adulteration in -- (VIJI-24-11-
71), 169-70. 

Scarcity of --- in Assam (VIIl-
15-11-71), 44. 

FOOD ZONES.-Abolilion of .-.- I 
(VlII-22-11-7l), 236. 

FOOT WEAR .. ---S.T.C. Conttact with 
U.S.S.R, for Supply of Leather 
Shoes (VIII-23-11-71). 122-23. 

FORD FOUNDATION: 
Assessment by -- regarding Self· 

sufficiency in Food (VHI-15-11-
71). 144. 

Recommendation of for In-
creasing Rice Production in India 
(VIII-15-11-7l), 80-81. 

FOREIGN AID : 
British Aid for building a cargo ship 

bv Scottish firm (IX-29-1l-7l). 
46-47. 

Canadian Aid for Idikki Project 
(Vlll-23-11-71), 117-18. 

Soviet Assistance to India in the 
technological field (VIII-17-l1-
71), 126-27. 

FOREIGN COLLABORATION: 
Applications for -- (IX-J-12-7l), 

150-51. 
Collaboration of central enaineering 

and design bureau of Hindustan 
Steel Ltd. with Russia (VIII-
18-11-71), 86-87. 

'Collaboration of Czechoslovakia in 
coal mining (JX-2-12-7J) 

-Collaboration with Japanese films in 
the field of Electronics (1X-1-12-
71), 206. 

Collaborative research work by 
Japanese team of Geolopsts 
(VIII-] 1$-1 1-7]), 60-61. 

Economic Mission from Japan for 
collaboration in Pctro-Cbemical 
Ma~hinery and exploration of 
Mineral Oil resources (VIII-26-J 1-
71), 177. 

FOREIGN 
Contd. 

COLLABORATION-

BECf! decision to set up Joint Com-
mi'Ssion for Commercial Coopera-
tion between India and BEC (VIII 
--23-11-71), 127. 

Exploitation of Atomic Energy by 
Indian Atomic Scientists in Collaho-
ration with Russian Scientists 
(VIIJ--24-11-71), 3]-32. 

--- Agreements (VTIJ-24-1l·7l), 98. 

. ----- agreements conducted by Bharat 
Heavy Plate and Vessels Ltd., Visa-
khapalnam OX-2-12-7l), 112-13. 

Indo-British talks on industrial colla· 
borations (VIIl--17-11-71). 

InduRtrial projects in collaboration 
with Philippine!., Indonesia and Fiji 
(V1lI-24-11-71), ]88-90. 

Manufacture of Consumer Goods 
with Soviet Collaboration (VlII-
24-11-71), 86. 

Manufacture of scooters with --
(lX-I-] 2-71), 205. 

Offer from Foreign Countries fllr 
setting up industries in India with 
local collaboration (IX-I-12-71), 
167-68. 

Proposal for undertaking Joint Oil 
Exploration Ventures in Fon:ign 
Countries (VJII-19-11-71), 38. 

Setting up of industrial plants in col· 
laboration with West Germany. 
Britain and Japan (VIIl-17-1l-7l), 
]59-60. 

Setting up of Industries in Uttar Pra-
desh in Conaboration with foreign 
countries (lX-I-12-71), 35-36. 

Settina up of Industries in Collab()ra-
tion with Mitakabishi (VHI-

-11-71), 159. 
Setting up of watch factory in c()lla-

boration with USSR (VIII-17-11-
71), 54. 

FOREIGN COUNTRY(IES) : 
Aid from -- for Flood Victims 

(VIII-]9-11-7l), ] 15-16. 
Capital invested in Industrial Ventures 

in - (VIIJ-26-tJ-71), 31·32. 
.Improvement in India's relations with 

neiahbourinl cQuntries (VIII-
]8-] 1.71), 63-64. 
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FOREIGN COUNTRY(lES)-Contd. 

Ministerial delegations sent to --
during la~t inter-session periods 
(VJII-25-1 1-71),43·44. 

Objectionable Films on India being 
Displayed in - (VllI-25-Il-71), 
85. 

Peace treaty with --- (V1II-lS·11-
71), 64. 

Repayment of loans to -- (VlII-
26-11-71), 114-15. 

Setting up of Industries in . - by 
Birtas (lX-30-11-7!), 67. 

South East Asia countries' stand on 
BangIa Desh issue (VIII-25-11-
71), 6S. 

Supply of Crude Oil to India by --
(VIlI-23-11-71), 42. 

Views of -- on Indo-Soviet Treaty 
(VIII-IS-II-7!), 142-43. 

FOREIGN DEBT.-India's 
(VI1I-26-11-71), 79. 

FOREIGN DELEGATIONS.-Visit of 
Japanese Mission (VIII-25-II-71), 
101. 

FOREIGN DlGNITORIES : 
Soviet Air Force Chiefs Visit (VlII-

26-11-71), 82. 

Visit by Soviet Deputy Foreign Minis-
ter (VIII-I8-11-71), 41-42. 

FOREIGN DIPLOMATS: 
Bengalis of Pakistan Chancery beaten 

by Pakistani Staff (VIII-IS-II-7J), 
165. 

Transfer of Pak diplomats from 
India (V1II-I8-11-71), 109. 

FOREIGN EXCHANGE: 
-- earned by providing technical 

know-how to other countries (JX-
2-12-71). 55-57. 

-- earned by exporting Manga-
nese Ore (IX-30-I1-71), 88-89. 

-- earned by India Tourism Deve-
lopment Corporation (IX-3-12-71) 
101-02. ' 

-- earned tbroUJh jute and tea 
(VIlI-16-11-71), 38-39. 

FOREIGN EXCHANGE-Contd. 
-- earnings from tourists (lX-3-12-

71), 30-31. 
-- earnings of India Tourism Deve-

lopment Corporation (VlU-19-11-
71), 125-26. 

-- for Small Car Project (VIIl-
24-11-71), 68. 

Los~ in -- by Price Rise of Crude 
Oil (VIII-26-11-7I), 177-78. 

Release of -- to Hindustan Ship-
yard to execute orders placed by 
Indian Shipping Companies (VUl-
22-11-71), 180. 

Unearthing of -- Racket (VIIl-
24-11-7J), 76. 

FOREIGN EXPERTS.-U.S. experts 
working in Agriculture Ministry 
(IX-21J-1l-71), 199-200. 

FOREIGN INVESTMENT.-Utilisa-
tion of -- and Know-how 10 In-
dia (lX-l-1 2-70, 99-100. 

FOREIGN MISSIONS: 
Belabouring of Bengali employees in 

Pindi Mission (VIII-IS-II-7l). 58. 

Bengalis of Pakistan Chancery beaten 
by Pakistani Staff (VllI-18-11·71), 
165. 

Dhama in British High Commission 
by British subjects of Indian Origin 
(V1II-25·1l-7l), 69-70. 

IJIegal entrants from West Pakistan 
aiven shelter in Pakistan High Com-
mission (VI1l-2S-II-71), 28-29. 

Joining of a Pakistani doctor in Pak 
High Commission (IX-2-12-70, 
37. 

Opening of BangIa Desh Mission in 
New Delhi (VlII-18-11-71), 147. 

Rules governing operations of foreign 
information and cultural centres 
(VIIl-25-1I-7J). 57. 

Shelter given by Pak High Commis-
sion to unauthorised Pak nationals 
(VIIJ-18-J 1-71), 46. 

FOREfGN MONEY.-Legislation to 
curb Role of - (VIII-24-lJ.7J) 
7-8. ' 
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FOREIGN POLICY: 
Improvement in India's relations with 

neighbouring countries (VIII-
18-11-71" 63-64. 

ShIft in - of China (VIII-IS-ll-
71). 16-26. 

I FRANCE-Contd. 
Negotiations with - for mirap u-

craft (IX-3-12-71). 28. 
Purchase of six-door car from 

(VIII-25-11-71), 44-45. 

I FRIGATE(S).-Manufacture of 
FOREIGN POLICY PLANNING I (VIlI-26-11-71). 179-80. 

BOARD (VIII-25-11-7l). f9. 
FOREIGN TRAVEL TAX.-Rules on 

- (VIII-26-11-7l). 92-93. 

FOREIGNER(S) : 
Activities of Nepalese citizens in India 

(VIII-25-11-71). 
Arrest of -- on charges of theft 

and other crimes in the country 
(JX-I-12-71). 84-85. 

Ceylonese nationals residing in India 
(VIII-IS-II-7!). 65. 

Foreign missionarie!! in India (VIJI-
17-11-71).56. 

Foreign Personnel working in Relief 
Camps in West Bengal (VlII-
25-11-71). 123. 

Viii it of -- to India (VIII-IS-tl- ; 
71). 140-41. 

FOREST DEVELOPMENT PRO-
JECT.-World Bank assistance for 
integrated -- in Uttar Pradesh 
(VJlI-22-11-7l). SO. 

FORW ARD AREAS.-Installation of 
high powered transmitters in --
(rx-I-12-71), 223-24. 

FORWARD TRADING: 
Ban impo!led on -- in gur, crushing 

of sugarcane etc. on Dewali day 
(VIII-22-11-71), t-4. 

Ban on - in Gur (VIIJ-24-11-7l). 
46. 

Seizure of records in Delhi pertaining 
to illegal - (VJ1I-17-11-71). 61-
62. 

FRANCE: 
French offer to start FishIng Corpora-

tion at Cochin (VIII-lS-1l-71). 33-
34. 

FREE TRADE.-Setting up of 
area for engineering goods at 
Haldia port (VIII-I 6-11-7 1). 104-
05. 

FREEDOM FIGHTER(S).-Pension to 
- (IX-I-12-71). 183-84. 

FREEDOM FROM HUNGER CAM-
PAIGN.-As~istance received from 
foreign countries under "--" 
(lX-29-11-7t). 203-05. 

FRUIT PROCESSING INDUSTRY.-
Setting up of - (VIII-22-11-7l). 
36·37. 

G 
GIS COrrON MILLS.-Lay-off by 

- Hooghly (IX-30-tt-7t). 150. 
GANDHI. MAHATMA.-Articles Cap-

tioned "Gandhi murder Mystery" 
published in Blitz (VIII-17-11-71). 
173. 

GANGA, RIVER: 
Construc:tion of barrage by Pakistan 

over -- (IX-30-t 1 -71). 36-37. 
Erosion by -- in Rishikesh. Debra-

dun (IX-30-1l-71). 179-S0. 
Ganga Basin Flood Control Commis-

sion (IX-30-11-7l). 72-73. 
Linking of Ganga with Narmada and 

Cauvery Rivers (IX-30·1t-71). 26-
29. 

Recommendations of the Ganges 
Water Pollution rnquiry Commis-
siori (VTTT-19.11-7I), 30-32. 

Setting up Ganga Commission to study 
river 3ystem and control floods 
(VJII-I6-lt-71). 154. 

GARBAGE.-Dispo~al of -- by ~ 
CMDA (VITT-22-1t-71). 163-64. 

GAS.-Establishment of Agencies of 
Kerosene L.D.O and Indian --
Retail Outlets (VIII-19-11-71). 
218-19. 
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GAUHATI: 

Archaeological finds at site of Reserve 
Bank of India office building at 
- (VIII-22-11-71), 73-74. 

Recovery of Explosive Material near 
- (lX-I-12-7l), 146-47. 

GEM(S) : 
Setting up of a --- Corporation of 

India OX-2-12-7l), 123. 
Setting up of -- Testing Laboratory 

(IX-30-11-71), 64-65. 
Suggestions reo production and mar-

keting methods of -- and jewel-
lery (VlIl-23-11-7l), 153-58. 

GEOLOGICAL SURVEY OF INDIA: 

Discovery of mineral deposits by 
- (IX-2-12-7)), 119-20. 

Explorations by -- (VIII-25-11-
71), 96-98. 

Extensive survey by --- in Madbya 
Pradesh (IX-2-12-7!), 120-21. 

Survey conducted by -- for locat-
ing Gold Deposits in Kera!a (VIII 
---25-11-71), 116-17. 

GEOlOGISTS.-·Collaborative research 
work by Japanese team of--
(VTIl-18-11-71), 60-61. 

GHAGHRA RIVER.-~onstructioD of 
bridge over·---- to remove trans-
port bottleneck at Bahraich (VIIJ-
22-11-7)), 86·87. 

GHAZANFARULLA, HAFIZ MOHO. 
-Obituary Reference (VIII-15-U-

71), 1-13. 

GLASS INDUSTRY.-Short and Ir-
regular SUfPIY of Soda Ash to --
(VIII-·-26- 1-71), 75. -

GOA: 

Implementation of recommandations 
of Wage Board for iron ore and 
mining industry in -- (VlJI-
18-11-70, 1l0-1I. 

Investigation by CBI into charges 
against Chief Minister of --- (IX 
--1-12-71), 148. 

Tenders for the construction of Zuari 
bridge in .. - (VlII-22-1I-71), 226. 

GODFREY PHILIPS OF INDIA 
LTD: 
Merger of D. Macropolo witb MIs. 

- (IX-3-12-71), 76. 
Shares owned by 3 foreigners in --

(IX-3-12-71), 75-76. 

GOENKAS.-Enquiry against--
Group of Companies (VIII-26-1.1-
71). 106-07. 

GOLD: 

-- smu8llers in J amnagar (lX-
3-12-71), 147. 

Seizure of -- by Customs Depart-
ment (VIIl-19-Il-71), 177. 

Survey conducted by Geological Sur-
vey of India for locating -- De-
posits in Kerala (VIII-25-11.71), 
116-17. 

GOLDEN ROCK WAGON BUILD-
ING FACTORY.-Threatened J!e.. 
trenchment of workers of-
(Southern Railway) (VlII-16-11-
71). 98. 

GOR AKHPUR.-Complaints regard ina 
supplies made by the Fertilizer Fac-
tory at -- (lX-3-12-71), 51. 

GOVERNMENT 
nON: 

ACCOMMODA-

Allocation of quarters to class IV em-
ployees of Sainik School. Trivan-
drum (1X-3-12-71), 55-56. 

Allotment of Ad hoc Accommodation 
to Government Employees (VIll-
15-11-71), 14-17. 

Allotment of -- to the dependent of 
the retired Government employees 
(VIII-22-11-71), 248·49. 

Allotment of Quarters to Statl of 
Central Fuel Research Institute, 
Dhanbad (VIII-24-11-71), 135-36, 

Class JJI and IV Government emplo-
yees without accommodation with 
ten or more years service (VlIJ-
22-11-71), 160-62. 

Dilapidated condition of servants 
quarters of Windsor Place, New 
Delhi (IX-29·t1-7I), ]43-44. 

-- for Western Railway Employees 
UX-30-11-7I), 86-87. 
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ACCOMMODA-

Houses lying vacant in Government 
Colonies in New Delhi (VIII-22-
11-71), 114-15. 

Housing and Office Accommodation 
for Income-tax Officers in UP 
(VIII-26·11-71), 52·53. ( 

Imposition of Penal·rent etc. In case 
of alleged sub-letting of -- (VIII 
-15-11·71),53-56. 

Policy regarding Allotment of Accom-
modation to Government Emplo-
yees (VIII-I5-li-71), 62-63. 

Quarters in occupation of retired 
Government employees (VIII-22-
11-71), 246-47. 

Quarters under construction in the 
DIZ area. New Delhi (VIII-22-11. 
71), 136-37. 

Repairs of M .P.'s servants quarters 
at Ferozeshah Road, New Delhi 
(IX-29-11-7l), 196. 

Type III and IV quarters under con-
structions in Delhi/ New Delhi 
(VlII-:!2-11-71), 134-35. 

Vacation of -- occupied by Ex-
MPs. (VUI-I5-11·71), 15. 

Waiting list for allotment of Govern-
ment quarters on Illedical grounds 
(VHI-22.1l-71), 144-46. 

White washing in the servants quar-
ters attached to M.Ps. residences at 
Fero7.eshah Road. New Delhi (IX--
29-11-71), 195-96. 

GOVERNMENT DEPARTMENTS: 
Additional Functions and Responsibi-

lities of Department of Science and 
Technology (V 1II-24-11·7l), 11-13. 

A~istant Collectors for Customs De-
partment (VIII-26-11-71), 133-34. 

Central Government Employees on 
Deputation to other Offices (VIII-
26-11-71), 45. 

Creation of a department for indlgen-/ 
ous technology (VlIJ-17-11-7I), 
154. 

86. 

_GOVERNMENT DEPARTMENTS 
·-Contd. 
Increase in strensth of Ministerial Staff 

of Carriage and Wasons Offic~s, 
Danapur Division (Eastern Rail-
way) (lX-30.11-71), 139-40. 

Office of Controller of Defence Ac-
counts, Patna (VIII-26-11-7l), 115· 
17, 

P & T Offices in rented Buildings in 
Assam Circle (VlIl--24-1l·197l), 
54. 

Poorly equipped inspectorate offices 
of Employees Provident Fund Orga-
nisation (VIII-IS·II-71), 74. 

Reduction in work-load in Inspection 
Wing (VlII-25-11-71), 73. 

Revision of syllabus for promotion 
test of U.D.Cs. in Board of Central 
Excise and Customs (lX-).12·71), 
177-78. 

Rules regarding Departmental Promo-
tions in Department of Supply 
(VIU-25-11-71), 109·10. 

Setting up of science departm~nt. to 
lIupervise research orgaOlsatlons 
(VIII-17-1l-71), 54-55. 

Shifting of the Head Office of Direc· 
tor General of Ordnance Factories 
(VIIl-26-11-1971), 155. 

Shifting of office of Appellate Assis· 
tant Commissioner, Ratlam (IX-
3-12-71), 126. 

Unsatisfactory working conditions in 
the office of Manager. Government 
of India, Publication Branch. Delhi 
(1X--29-11-71). 88-89. 

GOVERNMENT EMPLOYEES: 
A. R.C.·s recommendations re: func-

tions of Officers of ICS and lAS 
Cadres (VIII-24·11.71). 109-10. 

Absorption of Surplus Employees of 
Delhi Administration (VrII--24.11· 
71). 56-57. 

Action against -- making Repre-
sentations through Members of 
Parliament (lX-I-12·7!), 189. 

Ad hoc increments for junior Engi-
neers in C.P.W.D. (lX-29-11-7l). 
61-62. 

Allotment of Ad hoc Accommodation 
to --- (VlII-15-ll·71), 14-17. 

Equi-distribution of supervisory staff I 
in N.F.C. Directorate and Minilltry 
of Education (lX-29-11-71). 185-1 

---------..!.._---------_._----
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EMPLOYEES- . 

Allotment of Government accom-
modation to the dependent of the 
retired - (VIII-22-11-71), 248-
49. 

Assistant Collectors for Customs De-
partment (VIII-26·11·71), 133-34. 

Car advance by E.P.F.O. officials 
(IX-2-]2-7I), 82. 

Cases of Junior Engineers in CPWD 
(VIII-I 5-] 1-71), 57_ 

Central -- on Deputation to other 
Offices (VIII-26-11-71), 45_ 

City Compcr:nsatory and House Rent 
Allowance to Central -- (VIII-
19-11-71), 99. 

Class III and TV -- without accom-
modation with ten or more years 
service (VIlI-22-11-7I), 160-62. 

Controversy between lAS Officers and 
Confederation of Central Govern-
ment Officers and Central Informa-
tion Service Association (VIII-
24-1 ]·71). 28-29. 

Corruption charges against Area 
Organi,cr. Director-General. Se.:u· 
rity. Kangra Area (IX-I-t2-71). 
90-91. 

Dandak S.A.S. examination for 
Dandakaranya dmployees (rx.-

2-12-71). t29-30. 
Demands and Grievances of Staff of 

T.B. Hospital, Mehrauli (Delhi) 
(VlIf-15·11-71), 186-87. 

Demand for abolition of system of 
Annual confidential reports (VIlI-
17-11-7\),1-3. 

Discontinuance of Wheat Loans to its 
Employees by Punjab State Electri-
city Board (VIfI-23-11-71). 123. 

Di~missal of -- in West Bengal 
(VITI-24-11-71). 193-94. 

Dismissal of State --- in West Ben-
gal (VIJI-I7-11-71), 149. 

Draftsmen in CPWD (VIII-IS-I 1-
71).50-52. 

Duties assigned to Junior Engineers, 
Assistant, Engineers and E)tecutive 
Engineers of CPWD (VIII-15-II-
71), 56-57. 

E.P.F.O. Employees' Demands (VIII 
-25-11-71), 101''()2. 

Eligibility for assistants outside CSS 
to appear in Section Officers' exa-
minatIon (VIII-17·11·7!). 45-46, 

Employees in various pay ranges h. 
Ministry of Labour and Rehabilita-
tion (lX-2·I2-7I), 52. 

Facilities to Central -- as a result 
of rise in prices (VIJI--26-11-71), 
J04·0S. 

Fast by E.S.I. Hospital employees, 
Sealdah (IX-2-12-7l), 61. 

Grant of project allowance to emplo-
yees of Darauni Garhara area (VUI 
-16-11-71), 88·89. 

Grievances of employees in clerical 
cadre in National Archives (IX-
29-11-71), 109-11. 

House rent allowance to Punjab em-
ployees (IX-3-t2-71), 171. 

I.A.S. Officers in State and Union 
Territories (VIII-24-11-71), 54-55, 

lAS Officers on deputation to Public 
Undertakings (VIIJ-26-11-71), 56· 
57. 

Increase in the Dearness Allowance 
of the Central -- (VIIJ-I9·11· 
71), 2-9. 

Increase in Promotion quota of lAS 
Officers from State Civil Service 
(V1II-24-11-71), 170·72. 

Inter-media mobility of information 
officers to Ministers (IX-I-12-7!), 
57-58. 

Investigations by CDI against --
(IX-I-12-7l), 146. 

Kerala Chief Minister's Remarks on 
Resolution passed by Kerala IASI 
ICS Officers' Association re,' the 
suspension of Mr. Salam (lX-I-12· 
71), 53. 

Loans to Central -- affected by 
floods (VHl-26-11.71), 83-84. 

Maintenance of Seniority Lists of 
St~ff in Narcotics Department 
(VtrI-19-11-71). 194-95. 

M inisterial re~"onsibility re.' execu-
tive functions and civil servants 
(VIlI-17-11-7n, 66. 
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EMPLOYEES-

Non.implementation of memorandum 
of settlement with cantonment 
board employees (1X-3.12-7l), 
f74-75. 

Non-implementation of National Tri· 
bunal's Award between Cantonment 

Board's Employees and Govern· 
ment (IX-2·l2·71), 63. 

Number of Employees who performed 
Election Duties during Mid·term 
Lok Sabha Poll in Punjab (IX-
30-11·71), 181. 

()ption from civil servants for absorp-
tion in public undertakings (lX-
3-12·71), 83.84. 

Payment of house rent and other 
allowances to the employees of pub-
lic undertakings (1X-3-12-7J), 178-
80. 

Policy regarding Allotment of Accom-
modation to - (VJJI-15·1l-7l), 
62-63. 

Quarters in occupation of retired --
(VIII-22-11-7I), 246-47. 

Quinquennial revision of rent for 
government residences (IX-29-11-
71),112-13. 

Raising of Age Limit for Recruitment 
of - (lX-I-12-71), 64·65. 

Reinstatement of dismissed State --
in West Bengal (VIll-17-11-7l), 
163. 

Restrictions Imposed on Sanction of 
Cycle, Scooter, Motor Car and 
House Building Advances to --
(VIIl-26-11-7l), 152-53. 

Retention of Government accom-
modation by the dependents of 
deceased - (VIII-22-11-71), 
247-48. 

Retirement Ages of Peons/ICS Offi-
cers/Judges of Supreme Court (VIII 
-24-11-71), 61-62. 

Rules Re: Conditions of service of 
Income-Tax Officers (IX-3-12-71), 
87-88. 

Stoppage of work by employees of 
West Bengal Secretariat in protest 
against dismissal of State Emplo-
yees (VIIJ-25-11-71), 126. 

Suspension of a Member of Board of 
Renvenue in Kerala (VJJl-24·11-
71), 147-48. 

Transfer of present Commissioner of 
Municipal Corporation of Delhi 
(VIII-24-11-7l), 115. 

Trip of Joint Secretary (Broadcasting) 
to Overseas Countries (IX-l-l 2-
71), 109. 

Uniformity in scales of pay of officers 
of different refineries in the country 
(lX-3-12-71), 16-17. 

Verification of Antecedents of Candi-
date for a Job (VIll-23-11-71), 
lJO. 

Work-load of C.P.W.D. Electrical 
Division of Delhi Administration 
(VIIJ-15-11-7l), 197-98. 

Debates 

Additional Interim Relief to Central 
- (St.) (X-13-12-71), ~1-26. 

Payment of enhanced D. A. to gov-
ernment servants (Matter under 
Rule 377) (IX--1-12-71), 248-50. 

Re. D. A., to Central -- (VlIJ--
17-11-71), 197-200. ' 

Reports of Eviction Notices served 
on Central -- in Kanpur (C.AJ 
(VJII-22-11-71), 249-65. 

GOVERNORS.-Guidelines for ._ ... -
(lX-I-12-71), 32-33. 

GRAPHITE.-Deposits of in 
Kerala (VJII-18-11-71), 45-46. 

GRAPHITE (INDIA) LTD. DURGA-
PUR.-Alleged harassment of wor-
kers of -- (VI1I-24-11-71), 123-
24. 

GREEN REVOLUTION.-Evaluation 
of -- by United Nations Develop-
ment Programme (IX-29-11-71). 
133-34. 

GROUND WATER.- -'- studies in 
Gujarat (VJII-22-11-71), 77·78. -.-- -----------------_ ... --_._._ ....... _ ....• ,.._. 

, ' 

,,. 
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GUJRANWALA CO-OPERATIVE 

HOUSE BUILDING SOCIETY, 
DELHI: 
Plots carved out by - (lX-

29·11·71), 169·70. 
Provision of water and electricity in 
-- (IX-29·11·7l), 170. 

GUJARAT: 
Arrest of Smugglers in the Border 

Area of Kutch in -- (VIII-
26·11-71), 48·49. 

Conversion of -- State Fertilizer 
Corporation into a Public Sector 
Company (VlII-19·11·71), 168-69. 

Employment Excnanges In -- (VIII 
-25·11·71). 76-78. 

Expansion of Koyali Refinery in --
(IX-3-12·7]),98. 

Fall in the Production of Major Oil 
Seeds in - (VIlI-15·11.71), 116. 

Financial assistance to -- (1X--
3.12-71). 144-45. 

Ground water studies in -- (VlII-
22-11-71),77-78. 

Increase in price of residual oil sold 
to -- State Electricity Board (IX 
-3-12-71).3"'-3S. 

Increase in the Incidence of Cancer 
in -- (VIII-JS-II-7l), 27·28. 

Mail Delivery in--- villages (VIII 
-24-11·71), 191·92. 

Plan for Second Refinery in-
(VIII-19·11-71), lIS. 

Production of Rice. wheat and maize 
in - (VIIl-J5-11-7l), 72-73. 

Proposal to arrange Son-Et-Lumiere 
show in -- (lX-3-12-71), 86. 

Scheme to construct Hotels at Tou· 
rist Centres in -- (VlII-19-11-71) 
96-97. ' 

Shortage of Accommodation for Tou-
rists at Junagarh, -- (VIll-
26-11-71), 79. 

Strike in textile miUs in -- (VIIl-
18-11-71), 112. 

Theft to temple idol~ in - .. - (IX-
29-11-71), 93.94. 

Debates 
Proclamation in Relation to the State 

of - (Res) (lX--4-12-71), 136-
46. 

GUN FACTORIES: 
.. - in jail compound in Monghyr 

covered under E.P.F. Scheme (JX-
2-12-71), 109-10. 

Production of Long Range Guns in 
the Country (VIII-I 9-1 1-71), 149-
50. 

GUR: 
Ban on forward Trading in -- (VJ.II 

-24-11-71), 46. 

White -- injurious to health (IX-
29-11-71), 114. 

GURDWARAS: 
Agitation by Akalis on Contro) of 

Delhi - (lX-I-I2-71), 187-88. 

Introduction of a Bill on Management 
of -- in Delhi (1X-1-12-71), 
162. 

Opposition to Draft Bill on Delhi 
-- (VIII-24-Il-71), ]42. 

GWALIOR RAYON FACfORY, 
NAGADA.-Shortage of Pulp in 
-- (1X-1-12-71), 184-85. 

H 
HADA TEXTILES.-l.ock-out by --, 

Hooghly (IX-30-11-7I), 24-:!6. 

HALDIA: 
Construction of -- Port Project 

(Vlll-IS-1l-71), 28-29. 

--.- Fertilizer Project (lX-3-12-71), 
163-64. 

Setting up of a project for the Pro-
duction of Methanol at - (VJlI-
26-11-71), 128. 

Setting up of free trade area for en-
gineerina goods at -- port (Vlll-
16-11-71), 104-05. 

Ship-Building Yard at -- (VIIJ-
1.5-11-71), 29-30. 

HALF-AN-HOUR DISCUSSJON.--
Power Crisis in West BengaJ (VIII-
24-11-71), 314-30. 

HAL W ARA.--Theft of Army maps 
from -- (VllI--26-11-71), 141. 

_._--_._---_._-_ .. _---_._---_._--- ---_ .. --_ ... __ ... __ .•... _- .----. , .. -
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HANDICRAFTS: 

POI,ularity or Indian -- and Silk 
I\{aterials in USSR (IX-30-11-71) 
]36. ' 

Steps ~o explore European markets for 
Indian -- (VIII-16-11-71) 
J47-49. l' 

HANDLOOM.-Closure of -- and 
powerloom units (lX--30-11-71) 
173-74. ' 

HANUMAN BISCUIT FACTORY--
Introduction of EPF scheme in ~ 
Maroofganj, Patna (VIII-
18-11-7]), 82. 

HARUANS: 

AlIe~ed beating of -- by Caste 
HlOdus (VIH-24-11-71). 191. 

Assault on - (VIII-I 5-] 1-71), ]80. 
Assi~ult. on -- of Behara in Varaoasi 

DIStrict (U.P.) (VIIJ-17-11-7J) 
) 38-39. ' 

Assistance to Kcrala for construction 
of Hostcls for S.C. and S.T. students 
(IX-29-11-70. 167-68. 

Bl~(:kage ~lf Road Leading to __ 
Colony In Gurgaon District (VIII·-
24-11-71), 60-61. 

Construction of Wells for -- (Vfll 
-15-11-71), 123. 

tijectio~ o~ -- Cultivators in Village 
Khen Ganaran (Patiala) (VIII._·-
24-11-71), 60. 

Inhuman torture of a ---- woman 
(VIII-I7-11-7l), 63. 

Irregularities in disposal of D. M_C. 
~und for development of -- Bas-
hes (IX-21)-11-71), 135. 

Payment by --- allottees of evacuee 
a~ri~ultural lands in Ganganagar 
dl5trlct (VIII-IS-l t-71), 75-76. 

Terror let loose against -- families 
of Bassi Tchsil (Jaipur) (VIlI--
24-11-71), 59-60. 

Three -- Killed in Bilaspur District 
(VJII-24.11-71), 57-58. 

Welfare Corporation for -- IWeaker I 
Sections (IX--I·12-7t), 228-29. 

Sec also Scheduled Castes and Sc-'hedul-
ed Tribe,\'. 

HARYANA: 
Achievements of National Dairy Re-

search Institute Kamal (--) (V[IJ 
-22-11-71), 185-87. 

Block.agc of Road Leading to HarijaD 
Colony in Gurgaon District (VIII-
24.11-71), 60-61. 

Memorandum to the President by MPs 
and MLAs levelling charges against 
Chief Minister and Ministers of -
(IX-I-I 2-7]), 75-76. 

per Capita Jncome in·- (VIIT-
24-11-71), 129. 

Raids by Incomc Tn Authorities iD 
Jagadhari and Yamuna Nagar (._) 
(JX-3-12-71), 37·38. 

HEALTH CENTRE(S): 
Setting up of -- in Sunderbans, 

West Bengal (VIII-IS-It.7]), 189. 
Training centres for -- establish-

ed by UN agencies (VIII-22-11-71). 
57. 

HEALTH SERVfCES.- -- in rural 
areas (VlII-22-11-71), 238·42. 

HEAVY ELECTRICALS (INDIA) 
LTD. BHOPAL: 

Capacity of .-- (IX-I-\2-7I I. il2. 

Recruitment in .-- (VIIr-24-11-7l), 
69-70. 

HEAVY ENGINEERING CORPORA-
TION, RANCHI : 

Equipment for Bolaro Steel Plant 
(IX-2-12-7]), 85-86. 

Loss incurred at -- (VHI-IS-Il-71), 
61-62; (JX-2-12-71). 95-96_ 

Manufacture of steel plants by --
(Vrn·-Is-I J -7\), 68. 

Memo from Hatia Workers' Union to 
Managing Director of -- (IX-
2-12-71), 73-74. 

Memorandum from Medical Officer!l 
of --- (VIII-25-11-71), 104 __ 

Muster Roll labourers in -- (IX-
2-12-71), 25-28. 

Payment of interim relief to employees 
of - (IX-2-12-71), 74-77. 

------------_.----------------
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HBAVY ENGINEERING CORPO- \ HINDUSTAN MACHINE TOOLS: 
.'RATION, RANCHI-Contd. \ _ Ajmer (lX-1-12-7l), 81-82. 
Promotion to Assistant Enginects of 

- (VJll--25-11-71), 87. 

Rehabilitation of Displaced Persons of 
-- (VIJI-25-Il-71), 1l 1. 

Working of Hindustan Steel Limited 
and - (VIlI-25-11-71). 71. 

HaLICOPTER.-SeakillB ._- sold to 
India (VIJI-19-11-71), 129-30. 

HIGH COURT(S): 

Cases pending in -- and Supreme 
Court (VlIl·--23-lJ-71), 46-47. 

Pendin& Cases in - (VIIJ-
23-11-71), 40. 

HJJACKING.-Indo-Pak talks on --
of Indian Plane (VlU--lS-l1-71), 
134. 

HILL STATION(S).--Transport facili-
ties in - (IX-3-12-71), 62-63. 

HIMACHAL PRADESH: 

Deposits of minerals in -- (lX-
2-12-71), 80. 

Tunnels in Pong Dam Area, --
(VIH-23-1I-71), 182. 

Uranium Deposits in ---- and Uttar 
Pradesh (IX--1-12-7l), 120-21. 

HIMALA Y AN AREA.-Special cell for 
development of ---- (VIJI-
17-11-7]), 130. 

HINDI.-Use of -- in Southern Rail-
way (VIII-23-11-7l), 206. 

HINOUST AN CABLES LTD.·-(VIII-
14-11-71}, 156-57. 

HJNDUSTAN LATEX, TRIVAN-
DRUM: 

- (VUI--15-11-71), 52-53. 

-- office at New Delhi (VIII-22-11-
71), 55-56. 

HINDUSTAN LIVER LlMITED.-
(VHI-26-11-7l). 155-56. 

Orders for -- products from USA 
(VlII-I 6-11-71), 131-32. 

Production of tractors in -- Pinjore. 
(lX-I-12-7]), 116-17. 

Production of watches in -- facto-
ries in Bangalore and Srinagar (IX 
-1-12-71), 116. 

Profit Earned by - (IX-1-12-71), 
41-42. 

HINDUSTAN MOTORS FACTORY. 
-Hindustan Motors Uttarpara (St.} 
(lX-3-12-71),216-18. 

HINDU STAN PAPER CORPORA-
TION.-Setting up of Papel Mills 
in Nagaland and Assam by --
(VIII-24-11-71), 175-76. 

HINDUSTAN SHIPYARD: 
Late delivery of Ships at -- due to 

irregular supply of Ancillary equip-
ment (VJI[-22-11-7l), 71-72. 

Release of foreign exchange to -
to execute orders placed by Indian 
shipping Companies (V 111-
22-11-71), 180. 

HINDUSTAN STEEL LTD: 
Collaboration of central engineering 

and design bureau of -- with 
Russia (VIII-18·11-7I), 86-87. 

Reorganisation of -- (VIII-
18-11-71). 162. 

Working of -- and Heavy Engineer-
ing Corporation. Ranchi (VIII-
25-11-71). 71. 

HINDUST AN STEEL WORKS CON-
STRUCTION LTD.- - (rX-
2-11-71), 96-97. 

HINDUSTAN TELEPRINTERS LTD. 
MADRAS (IX-I-12-7I), 171. 

HJNDUSTAN TRACTORS LTD.-
Closure of -- (1X-1.12-7l), 169-
70. 

HINDUSTAN ZINC LTD.-Investment 
in --- (VJII-25-11-71), 63-64. 

HIPPIES.~amp organised by - at 
Sri nagar (IX-I-12-7l), 133-34. 
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HOLIDA Y HOMES.-Establishment of 
Hotels and -- for the Common 
Man (VIII-19-11-71), 97-99. 

HONGKONG.-Emergency Landini of 
Air India Boeing-707 Aircraft at 
- (VIII-26-J 1-71), 42-43. 

HOSTEL(S): 
Grants to Agra University for buikl-

ing - (VIII-22-11-71), 166. 
Grants to colleges in Dibrugarh for 

construction of -- (VIII-22-l1-
71), 72-73. 

HORTICULTURE.-Development of I HOTELS' 
- in Bihar (1X-29-11-71), 119. . 

Air India's Proposa] to Enter --
HOSPIT AL(S); Industry (VIII-19-11-71), 100-01. 

Acute shortaae of X-ray films in Delhi 
- (VIlI-22-11-71), 178-79. 

Assessment of working of -- and 
dispensaries under BSIS (VIII-
18-11-71), 35-36. 

Auxiliary Technical Staff in Delhi --
(VIII-IS-11-71), 74-75. 

Complaints against the Canteen in 
Sddar;ung -- New Delhi (VIII-
15-11-71), 75-76. 

Demands and Grievances of Staff of 
T.B. - Mehrauli (Delh!) (VIII-
15-11-71), 186-87. 

Demand for setting up of a 500-Bed 
casualty -- and chest surgery unit 
in Calcutta (JX-29-11-71), 39-40. 

Duty hours for Class IV employees in 
Df'lhi --- (VIII-15-H-7l), 76. 

Legislation to protect rights of --
employees (VIII-IS-1l-71), 62-63. 

Opening of additional beds in Boral 
T.B. Calcutta (V 1Il-
15-11-71 ). 128. 

Report on Administrative Engineering 
Services in -- of Delhi and Chan-
digarh (VIJI-tS-1l-71), 119. 

Setting up of cancer -- in Delhi 
(VIII--22-11-71), 166-67. 

Setting up of a -- by Vishwayatan 
Yogashram in Delhi (IX-
29-11-71), 123-24. 

Setting up of more out-door dispen-
saries in Calcutta (lX-29-11-71), 
44. 

Shortage of qualified doctors and 
nUf,ses in army -- OX-3-12-71), 
89-91. 

Talks between the Union Leaders of 
--. Karmachari Panchayat (Delhi) 
and the Secretary General of T.B. 
Association (VIlJ-JS-II-71), ]87. 

Construction of -- of international 
standard to attract tourists to My-
sore State (IX-3-12-71), ]56-57. 

Corporation for construction and ma-
nagement of -- (JX-3-12-71). 
106-08. 

Establishment of -- and Holiday 
Homes for the Common Man (VID 
-]9-1 ]-7]), 97-99. 

Financial assistance to private -- te 
promote tourism in the country (IX 
-3-12-71), ISS-56. 

Hotel proiects completed in public 
and private sectors (1X-3-12-7., 
46-47. 

Issue of Licences for setting up --
in Delhi (VIII--19-11-7]), 170. 

Observance of excise regulation by 
private --- (lX-3-12-71). 88-89. 

Permission to set up Four Star --
(VIIl-19-11-71), 145-48. 

Report of -- Review and Survey 
Committee (lX-3-12-71), 193-95. 

Scheme to Construct --- at Tourist 
Centres in Gujarat (VIII-
19-11-71),96-97. 

Theft of Jewellery from Ashoka --
New Delhi (VIlJ-24-11-71), 52-53. 

Theft of jewellery from a shop in New 
Delhi - (IX-3-12-7]), 91-92. 

Working and manage'ment of Central 
Government owned _.- (lX-3-12-
71), 175. 

HOUSE BUILDING LOAN: 
Non-encumberance certificate for grant 

of - (VIII-16-11-7t), 55. 
Non-~ncumberance Certificate for 

grant of -- on DDA plots. (VIIJ 
-15-11-71), 62. 

Restrictions on the grant of -- (IX 
- 29-11-71), 103. 

-----~ --------------._-----------------
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HOUSING: ! HOWRAH-Contd. 
Allocation of funds to West Bengal for I Burning of milk van of Calcutta Milk 
-- projects (V1II-22-11-7l), 25- : Supply Scheme at -- (IX-
28. ' 29-11-71), 219-20, 

Allocation of Rs. 10 crores for social I Murder of CPJ (M) worker of Dina-
-- Scheme (VIIl~22-11-71),. nath Ghosh station, -- (IX-
24-25. 1-12-71). 130. 

Central - Scheme for Tribals (IX 
-29-11-71), 37. 

Central Scheme for Rural -- (VIII 
-15-11-71), 32. 

Construction of -- for Scheduled I 
Castes and Scheduled Tribes (VIII 
-15-11-71), 137. ! 

Construction of -- in Greater Kai- \ 
lash Part n. New Delhi (IX- I 
29-11-71), 179-80. , 

-- for Homeless Persons in Rural 
and Urban Areas (VIII-t5-11-71), 
83-85. 

-- for Slum Dwelling Population in 
Calcutta (VJII-15-11-7l), 188. 

-- facilities for workers in Delhi 
(IX-2-12-71), n. 

-- problem for Government emp-
loyees in Delhi (IX-29-11-7l), 
79-82. 

--Schemes for police personnel in 
Delhi (VIIJ-17-11-71), 116-t7. 

LMns to State Governments for Police 
- Schemes (VIII-24-11-71), 181-
82. 

Long term plan of LIC to meet the 
- need (VIII-26-11-71), 163. 

New -- Scheme for Low Income 
Group (VIII-1S-11-7l), 87. 

Pre-fabricated Houses (VIII-
15-11-71), 129. 

Rules for Allotment of -- under 
Industrial - Scheme in Kanpur 
(VIII-IS-Il-7!), 170-71. 

Seminar on -- convened by L.I.C. 
and National Building Organisation 
(lX-29-11-71), 160. 

Shortage of -- during Fourth Plan 
(VTII-tS-11-71), 135-37. 

HOWRAH: 
Alleged mob violence of Congressmen 

in - (VIII-17-11.7!). 98. 
Alleged murder of two teachers in 

- (IX-l-l 2·7 !), 149-50. 

Reinstatement of retrenched pump 
drivers and workers of water supply 
department of (VlII-
22-11·71), 103·04. 

Sabotage activities on Rajdhani Tracie 
between Delhi and -- (IX-
30-11-71), 99.101. 

HUMAN SACRIFICE.-Cases of -
in States (VIII-17·11.71), 102-04. 

HUNGARY.-Offer of ·aid from 
U .S.S. R. and -- for develop-
ment of sugarbeet and sunflower 
(lX-29-11-7l), 24-25. 

HYDERABAD.-Setting up of a Censor 
Board for Telugu films at -- (IX 
-1-12-71), 222. 

HYDRO ELECTRICITY: 
Completion of - (VIlI-23·11-71), 

149·50. 

Completion of Idikk.i -- (VIII-
16-11-71), 96-97. 

HYDEL PROJECT.-Industrialisation 
of Madhya Pradesh through--
([X-I-12-7!), 208. 

ICHHAPORE GUN AND SHELL 
FACTORY.-Decrease in Produc-
tion of - (VIII-19-11-71), 141· 
42. 

IDIKKI PROJECT: 
Canadian Aid for -- (VIII-

23-11-71), 117·]8. 
Completion of -- (1X-30·11·71), 

170. 

IDOL: 
Sale of -- of Lord Nataraj in New 

York: (lX-29·11-7l), 33-35. 
Theft of - from historical places 

(VIII-22·11·71), 121-22. 
Theft of temple -- in G.ujarat (IX-

29-11-71), 93-94. 
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ILLITERACY.-Seminar against --I 

held jointly by National Federation 
of Indian Women and UNESCO (IX 'I 
-29·11·71), 4144. I 

IMPORT(S): 
Change in Policy of -- of Foreign i 

Feature Films (VlII-23·IJ-71), 68. 

Damage of Agricultural Crops Que to 
Floods and its effect on -- of 
Food (VIII-15-11·7!), 89. 

Drugs and Pharmaceuticals -- dur· 
iDg the last three years (VIII-
26·1J -71), 91. 

,Effect of Policy on Export/ -- Trade 
(VIIl-23-11·71), 53-54. 

Import of billets for unregistered reo 
rolling mills (lX-2-12·71). 108. 

Import of cars (VJII-16-11-7l), 61. 
ImlX"rt of Cars during 1970-71 (VIJI-

23-11-71), 103, 

Import of Cargo ships. Tankers, Fish-
ing Boats etc. from South Korea 
(lX--29-11-71), 132. 

Import of Copra from Ceylon (VlII-
23-11-71), 38-39. 

-- of cotton during 1970-71 (VIII-
16-11·71), 137. 

Import of Cotton from USSR (VIIJ-
23-11-71), 102·03. 

Import of Crude from Iraq (YIII-
26·11.71), 20-22, 

Import of Diesel Locomotives (JV-
30-11.71), 29·31. 
-- of Equipment to meet Require. 

ments of Power Scheme (IX-
30-11.71), 158-60. 

-- of fertlizer (VIII-25-11·7l), 53-
54. 

-- of Luxury Cars. (lX-30-H·71), 
164-65. 

- of milk powder (IX-29-11-71), 
145-46. 

JMPOR r(S)-~J'ontd. 
-- of Russian cotton under barter 

deal (VIH-16-11 -71), 99-100. 
-- of sophisticated equipment for 

spudding the well in Tripura (IX-
3-12-71), 134. 

---- of steel (IX--2-12-71), 57-58. 
.- of stcc<1 from Japan (VfII-· 

25-11-71), 3940. 
Increase in ------ (lX·-30-11-71) 159. 

60. ' 
Indigenous production of tractors and 

their --- (VIIl-22-11-7l), 202-03. 
Irregularies in -- of Newsprint from 

Canada (VITI-23-11-71), 41-42. 

Move to -- Second hand Automo-
biles from Japan UX-30-11-71) 
16~ . • 

New Price Policy for Canalised --
(YHI--23-1I-71), 63-64. 

Permits J~sued to -- Global Cotton 
Bales (VIII-23-11-71), 180. 

Procedure followed by State Trading 
Corporation and Minerals and Me-
tals Trading Corporation Regarding 
- (YIIJ-23-11.71), 62-63. 

Proposal to -- aerodrome equip-
ment (IX--3-12-71), 189-91. 

Purchase of six-door car from France 
(VIII-25-11-71), 44-45. 

Requirement and -- of super phos· 
phate (IX-29-11.71), 40-41. . 

Russia pressurising India to buy High 
value Soviet items (V1II-16.11-71) 
128-2!1. ' 

Taking over -- of Lubricatin.g Oils 
(V1II-26-lJ·71), 162. 

Threat by commercial agents of 
Sweden to stop -- from India 
(y1JI-16.11.71). 77. 

-- of Punch/Verifier (IX-30-11·71), 
182·18:4. 

IMPORT DUTY: 

-- of Raw Material for Engineer-
ina Industry (IX-30·11.7I), 76-77. 

- of rice (VJII-22·11-71), 236-37. 
- of R.umanian shunter locomotives 

(Y1lI-18-11-71), 119. 

M.M.T.C. demand for extra payment 
equal to New -- on non-
ferrous metals (VII1-23-11-7l), 157. 

Steps to safeguard India's textt1e ex-
port trade alainst British - (YIn 
-16-11-71), 157·58. 
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INCOME TAX: INDIA·PAKISTAN WAR: 

Arrears of -- (VIII-19.11-71). 197-
98; (VIII-26.11.71), 78. 

Arrears of -- above Rs. 25 Lakhs 
(lX-3-12-7l). 186. 

Arrears of -- again!;t political par-
ties (IX-3-12-71), 44. 

Arrears of - Amounting t? .more 
than Rs. 1 lakh against Ind\Y1duals 
and Firms (VIII-19-11-7l), 53-55. 

Assessment of Income of Volga Res· 
tllurant. New Delhi and the Group 
for recovery of .. - (V 111-
19· 11-71), 176. 

Complaint against -- authorities as-
sessing -- due from Volga Res-
taurant, New Delhi (Vlll-
19-11-71), 207. 

Di.~posal of -- appeals and Assess· 
ment cases (V(fl-26·11.7l). 33-37. 

__ due from individuals in Madhya 
Pradesh (VIII-19.1I.7l), 185. 

Payment of --... by MIs, M~hta Prin· 
ting Press. U1J3m. and Dally Avan· 
tika' (VIlI-19.1l-71), 136. 

Payment of -- by Mohan Printing 
Press. Ujjain (VIlI-19-11.71), 112-
13. 

Payment of -- by Volga Restaurant, 
New Delhi (VIII-19-11.71), 43. 

Pending casel! of -- before High 
Courts and Tribunals (IX-3·12-7l), 
52-55. 

Raids by -- Authorities in Andhra 
Pradesh (IX-3-12.71). 58-60. 

R.aids by -- Authorities in Jagadbari 
and Yamuna Nagar, Haryana (IX 
-3.12.71), 37-38. 

Recovery of arrears of -- (VIII-
19·11-71), 118·22. 

Recovery of -- arrears from M /s 
Morikar Motors, Trivandrum (VIII 
-19-11-71), 55. 

INDANE GAS.-Securfty Deposit by 
Customers for Supply of - (VIII 
.26.11·71). 81·82. 

INDIA OFFICE LIBRARY.-Ac:quisi· 
tion of - (VIlI-22·11-71), 167· 
69. 

India's decision to cease operation 
from 20.00 hrs on the 17th Decem· 
ber 1971 on all fronts in the West-
ern sector (St.) (X-17-I2-7l). 69-
71. 

Latest position about Pakistani aggres· 
sion on India (St.) (lX-7·12-71), 
76-80; (IX-9-12-71), 81·84. 

Proclamation of Emergency (Res). 
(lX-4-J2-7I), 4-37. 

Review of the outcome of recent arm· 
ed Contlict arising out of the Pakis. 
tani aggression on India (St.) (X--
I 8-12-7 I), 34-40. 

Situation reo attack by Pakistan on 
India (St.) (lX-4-12-7I), 164-66. 

Unconditional surrender of West 
PakIstan Forces in BangIa Desh (St.) 
(X-16-12-71), 145-47. 

INDIA SOCIETY OF NUCLEAR ME-
DICINES.-Conference of 
(VIII-22.1l·71), 176-77. 

INDIA UNITED MILLS LTD., BOM· 
BA Y.-Steps to improve working 
condition of -- (IX-30-1I-71), 
162·63. 

INDIANS ABROAD: 
Arrest of Indian by Pakistan (VIIl-

18-11-71), 117. 

Discrimination against Indians in 
Canada (VIII-25-1l·7l), 125. 

Indians in Ceylon (V1II-18-11·71). 
158. 

Indians in Ceylon to lose land (JX-
2-12-71), 102-03. 

Indian nationals in Pakistan jails (Vm 
-18·11·71). 167·68. 

Indian student not allowed to study 
in U.K. (IX-2·12·7}), 41. 

Persons of Indian Origin Ordered to 
leave Zanzibar (IX-2·12·71), 102. 

Private Employment by Railway 0ffi-
cers on Study Leave Abroad (VDT 
23·1l·7l), 49·50. 

Remittances by Indian livin. in Soutb· 
East Asian Countries CVill-
26.11·71), 138. 
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!NOlAN AIRLINES: 
Cancellation of daily flights of 

to and from Assam, Tripura and 
Manipur (~X-3.12·7I), 55. 

Contract between lorhat Office of 
-- with Broadway Hotel (VIII-
26·11·71), 80. 

Decision on withdrawing suspension 
orders and court cases against Shri 
Ranadive of - (IX-3·12·7l), 
136·37. 

Decision to grant permits to private 
operators for operating on routes 
not operated by (V I1I-
19.11.71), 122·23. 

Delayed flights by 
26·11·71), 82·83. 

(V III-

Delinking of Rupee from Dollar and 
Sterling (VIII-19·11·71), 191·92. 

Flights Operated by -- (VIII-
19·11·71), 90·91. 

Inaugural Flight of the Boeing 737 of 
the - (VIII-19.11·71). 227·28. 

-- Service between Amritsar and 
Kabul (V1II-26·11·71), 30-31. 

Inquiry into Increased Loss in Man· 
Hours by - (VIII-26·11·71), 
125·26. 

Introduction of new Services by --
(VIIl-19.11·71), 148·49. 

Losses suffered by -- (VIlI-
26·Jj·7l), 90·91, 99·100. 

Low earnings of (V I1I-
26-11·71), 120-21. 

Measures taken to Improve Manage. 
ment·Labour Relations in -- (VIII 
-26·11·71), 60. 

Plan to purchase more Boeing by 
- (VIII-26·11·71), 128. 

Private Industrialists catering in --
(IX-3·12.71) , 157. 

Recruitment in -- (VIII-26.11.71) 
111·12. ' 

Recruitment in the -- and Air India 
(VIII-19-11.71), 163·64. 

INDIAN CIVIL SERVICE.-Abolition 
of privileges of -- and lAS offi· 
cers (IX-l·12·7l), 123·25. 

INDIAN COUNCIL OF AGRICULTU· 
RAL RESEARCH.-Work done by 
-- for better quality of wheat 
(VIII-22·11·71), 175-76. 

INDIAN COUNCIL OF SOCIAL SCI· 
ENCE RESEARCH.-Grants by 
-- to study March. 1971 General 
Elections (VIII-22.11·71), 65·66. 

INDIAN DRUGS AND PHARMACE-
UTICALS LTD., RISHIKESH: 

Names ot various departments of 
the - (IX-3·12·71), 151·54. 

Payments overdue from -- and Fer-
tilizer and Chemicals Travancore 
Limited (VIII-26·11·71), 4345. 

Scheme for development of - (IX 
-3·12·71). 150·52. 

Steps to improve the working of --
(VIfI-26-11-71), 88·89. 

INDIAN INSTITUTE OF FOREIGN 
TRADE: 

Report of -- on simplification of 
export procedure and documents 
(VIJI-16-ll·71). 141. 

Survey of Export Potential of Coir 
and Coir Products by - (VII-
23·11.71). 79·80. 

INDIAN INSTITUTE OF MANAGE. 
MENT.-Survey conducted by --
Ahmedabad on the working of 
Indian Airlines (VIII-19·11·71), 
127·28. 

INDIAN INSTITUTE OF PUBUC 
ADMINISTRATION. - Appoint. 
ment of Director of - (VIII-
17-11·71), 43-44. 

INOlAN IRON & STEEL COM. 
PANY.-Lay·off of Workers of-
Kulti Works. Asansol (VIIl-
25-11.71), 82·83. 

INDIAN LABOUR CONFERENCE: 
- (VIII-18·11-71), 81. 

Selection of Directors of -- (lX- C.I.T.U. Participation in -- (VIII-
3·12-71), 98·100. I 25·11·71). 119-20. 

Survey conducted by Indian Institute I INDIAN MERCHANTS' CHAMBER. 
of Management, Ahmedabad on the I -Plea for ,Production oriented tis. 
working of -- (V1II-19·11.71) cal policy by President of _ 
127-28. • 17.11.71), 147. 
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INDIAN NATIONAL TRADE UNION 
CONGRESS.- -- Plan for reco-
gnition of Trade Unions submitted 
at 1.L.c. (lX-2-12-71), 29-31. 

INDIAN OCEAN: 
Conference (VIII-IS-II-71), 

165-66. 
Joint Exercises in -- by Iran and 

Pakistan (VIIl-26-11-71). 135. 
Lack of Ships to Conduct Research 

in - (VlII-26-11-71), 102. 
Soviet Submarines in -- (VIII-

25-11-71), 114. 

INDIAN OIL CORPORATION: 
Action taken for loss of documents in 

the -- highlighted in the 86th re-
port of the Estimates Committee 
(lX-3-12-71), 119. 

Dealership under the -- to unemp-
loyed Graduates (lX-3-12-71), 45. 

Offices of -- located abroad (IX- J 

3-12-71), 173. I 
Scheduled Caste/Scheduled Tribe 

working in Marketing Division of I' 

-- (VIlI-26-1l-71), 164-65. 

INDIAN OLYMPIC ASSOCIATION.- \ 
Disaffiliation of -- from Inter-
national Olympic Committee (VIII-
22-11-71), 140-42. 

INDIAN RAILWAYS CHECKING 
STAFF ASSOCIATION.-Charter 
of Demands submitted by -- As-
sociation (VIII-23-11-71), 34. 

INDIAN RARE EARTHS LTD.-Strike 
in -- Quilon (IX-I-12-71). 215-
17. 

INDIAN TELEPHONE INDUSTRIES. 
-Rated Capacity of -- (VIlI-

24-11-71), 157-58. 

INDJAN TOBACCO COMPANY.-
Lock-out in -- (VIlI-24-11-71), 
74-75. 

INDIAN TOURISM DEVELOPMENT 
CORPORATION: 

For::ign exchange earned by 
(lX-3-12-71). 101-02. 

Foreign exchange earnings of 
(VIII-19-11.71), 125. 
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INDIAN TOURISM DEVELOPMENT 
CORPORA T10N-Contd. 
Land offered by Madhya Pradesh Gov-

ernment to -- for Building Hotels, 
Motels and Travellers lodges 
(V 1II-26-11-7 1-), 131. 

Rent Paid by -- for office Accom-
modation (VIJI-19-11-71), 229. 

INDONESIA: 
Attitude of -- and Malayasia OD 

BangIa Desh (VIII-25-11-71), 87. 
Talks with -- foreign Minister (VIII 

-18-11-71), 139. 
Visit to Singapore and Jakarta by the 

Minister of External Affairs (VIII-
]9-]]-71), 153-55. 

INDUSTRIAL ACCIDENTS.- -
(VIIJ-]8-11-71), 54-55. 

INDUSTRIAL BANK OF INDIA.-
Survey report conducted by the --
(IX-3-12-7l), 103-04. 

INDUSTRIAL DEVELOPMENT: 
16-Point Programme to step up -

in West Bengal (VIII-24-11-7l), 
46-49. 

Fall in - (VlII-17-1l-71), 111-13. 
-- for creating employment oppor-

tunities (VIII-l7-t 1-71), 80-81. 
- of Bihar (VIII-17-tl-71), 168-

69. 
Low -- growth (lX-I-12-71). 

101-02. 

INDUSTRIAL DISPUTES.- - and 
labour courts (lX-2-1 2-7 l), 47-48. 

INDUSTRIAL ESTATES: 
fndustrial disputes in States (VIU-

18-11-71), 111-12. 
Setting up of -- for refugees from 

Bengal Desh in West Bengal (VIU 
-25-11-71), 70-71. 

INDUSTRIAL FINANCE CORPORA-
TION: 

Loan applications received by --
in Gauhati Office (VIII-26-11-71), 
185-86. 

Loan Given by - to Industrial Units 
(V1II-19-11-71), 87-88. 

Profit and Loss of the -- (VIlI-
26-11-71), 138-42. 
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INDUSTRIAL HOUSING SCHEME.-
Proposed scheme for investment of 
EPF in -- by Maharashtra Gov-
ernment (VUI-18-11-7l), 61. 

INDUSTRIAL LlCENCES.-Pending 
applications from West Bengal for 
- (VJII-17-1l-71), 95-96. 

INDUSTRIAL POLICY: 
Application of -- to international 

joint ventures (VIII-17-11-7l). 124. 

- for Delhi (IX-I-12-71), 193-98. 

INDUSTRIAL PRODUCTlON.-Chan-
ges contemplated in Fourth Plan for 
increasing employment and 
(IX-1-12-71), 209-10. 

INDUSTRIAL PROJECT(S) : 
In411strial projects in collaboration 

with Philippines, Indonesia and Fiji 
(VITl-24-11-7I), 188-90. 

Issue of Licences of Tatas and Birlas 
for -- in Punjab (VIiI-17-11-71), 
147-48. 

INDUSTRIAL SALT.-Prices of --
in Maharashtra and West Bengal 
(VIII-17-11-71), 175-76. 

INDUSTRIAL TRAINING INSTITU-
TE.-Closure of -- in Delhi (IX 
2-12-71), 82-83. 

INDUSTRIAL UNDERTAKINGS.--
Man-days lost due to strikes and 
lockouts in major -- (VIII-lS-
11-71), 76-77. 

INDUSTRIALISATION.- of 
Madhya Pradesh through Hydel 
Projects (IX-1-12-71), 20S. 

INDUSTRIALIST(S) : 
Facilities for foreign travel to -- to 

Markets Abroad (IX-30-11-71), 52. 
Incentive to -- for setting up Indus-

tries in West Bengal (VIII-24-ll-
71), 115-16. 

Private -- catering in Indian Air-
lines (1X-3-12-71), 157. 

Response of -- to backward areas 
development scheme (VIII-17-11-
71), 142. 

fNDUSTJtIES : 
ApplicatioDs from Industrial Houses 

for expansion programmes (IX-l-
12-71), 84-85. 

Central Allocation for Development of 
- in U.P. (VIll-24~1l·71), 
146-47. 

Closure of - Units (VIII-
24-11·71), 117. 

Closure of -- in Assam due to non-
availability of raw materials (VIlI-
17-11-71), 132-33. 

Demand of 10 per cent Subsidy upto 
one Crore Investment for --
Units in Backward Areas (VIII-
24-11-71), ]';4. 

Development of -- in West Bengal 
(VllI-17-11-71), 164. ,:. 

Dispersal of -- to tackle unemploy· 
ment problem (lX-I-12-7l), lSI-52. 

Distribution of steel to -- in Farida-
bad. OX-2-12-70, 114-16. 

Financial implications of Government 
to take over of sick -- (lX-I-12-
71), 158-59. 

Grant to -- units in backward areas 
of Orissa (IX-I-12-7l), 205. 

Incentive to Industrialists for sdting 
up -- in West Bengal (VJII-
24-11-71), 115-16. 

- in Meghalaya (VIII-17-11-7l), 
133·34. 

Investment in -- Sector (VIII-
17-11-71), 118-19. 

Investment in large and small scale 
- (VIII-24-11-71), 105.06. 

Loans to - (VJII-26-11-7l), 74. 
Loss to -- Units in Bihar due to 

Break down in Power Supply (VIII 
-23-11-71), 113. 

Man-days lost due to strikes and lock- -' 
outs in -- Sector (VIII-18-11-7\), 
72-73. 

Non-Utilization of Existing Facilities 
in National Laboratories by --
Centres (VUI-24-11·71), 82·83. 

Notice period for closure of -- Units 
(VTII-18-11-7I), 123. 



INDUSTRIES-Conld. 
Offer from Foreign Countries for set-

tina up -- in lndia with local col-
laboration (lX-I-12-71), 167·68. 

Pending Applications for setting up 
expansion of -- (VIII-
24-11-71), 164-66. 

Pending applications for setting up of 
- (IX-I-12·71), 220-21. 

Performance of Iron and steel and 
coal - (VIIJ-25-11-71), 59·60. 

Production in -- Beyond Licensed 
Capacity (VIIl-24-11-71), 97. 

Proposals for setting up of -- in 
Kerala (JX--1-12-71), 175-76. 

Removal of imbalances by setting up 
of Rural -- in Backward areas of 
Madhya Pradesh (V 1J1-24-11-7 I), 
205-06. 

Reopening of closed -- in Kerala 
(IX-I-I:!-71),229. 

Reopening of closed -- in West 
Bengal (VIII-17-11-71), 101. 

Reopening of closed units. (lX-2-12-
71), 78-79. 

Reopening of offices of -- concerns 
in West Bengal (VlJl-18-1I-71), 43-
44. 

Review of fiscal policies in regard to 
stagnation in the -- economy 

(lX-3-12-711. 40-41. 

Rural -- in Madhya Pradesh (VIII 
24-11-71), 148-49. 

Setting up of guidance bureau for in-
vestors (VIII-17-11-7l), 125-26. 

Setting up of heavy -- in Rayala- ' 
seema (Andhra Pradesh) (V1II-17-
11-71), 99-100. 

Setting up of -- plants in collabora-
tion with West Germany, Britain and 
Japan (VIII-17-11_71), 159-60. 

Setting up of -- units at Madurai 
(Tamil Nadu) (VIII-24-11-71), 
203-04. 

Setting up of -- units in Selected 
Backward Districts. (VIII-
24-11-71), 174-75. 

Setting up of -- in Backward Areas 
of <;:hotanagar and Palamau by Big 
Busmess Houses (IX-1-12-7l), 60. 
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INDUSfRl£S-Conl4i. 
Setting up of -- in Backward Areas 

of Maharasbtra (VIJl-26-11-71), 
58. 

Setting up of -- in Collaboration 
with MitBubisbi(VIll-24-1-7l), 159. 

Setting up of -- in Foreign Coun-
tries by Birlas UX-30-11-71), 67. 

Setting up of -- in Joint Sector 
(lX-I-12-7l), 208-09. 

Setting up of -- in Midnapur (West 
Bengal) (VIII-24-11-71), 120-21. 

Setting up of -- in Ratlam and 
Jhabua districts (Madhya Pradesh) 
(VIIJ-17-11-71), 85-86. 

Setting up of -- in UP. (V1II-24-
11-71), 103-04. 

Setting up of '-- in Uttar Pradesh in 
Collaboration with foreign coun-
tries (IX-I-l2-71), 80-81. 

Shortage of raw materials, Plants and 
Equiplllents in' Chemical -- (VIII 
-24-11-71), 131-32. 

Shrinking employment in -- (IX-
3-12-71), 67-68. 

Small -- in Darjeeling (IX-I-12-
71), 136. 

State of -- in West Bengal (VIll-
24-11-71), 119.20. 

Survey for setting up of Medium Scale 
-- in Ceylon (IX-I-12.71), 74-75. 

Team of experts for setting up of --
in Public and Private sectors in 
North Eastern Region. (1X-1-12-
71), 207. 

Under-utilisation of -- capacity in 
private and public sectors (VIJ]-
17-11-71), 92-93. 

Utilisation of idle capacity in -- in 
Madhya Pradesh (VIIJ-24-11-7l) 
202~. ' 

Working Results of -- Machinery 
and Transport Equipment Industries 
(VIII-24-11-71), 4041. 

Debates 
Taking over of closed -- units as 

public enterprises (Res.) (V1U-26-
11-7J), 267.73. 

INDUSTRIAL CENTRE.- - for 
building fishing boats and other 
equipment in Trichur (Kerala) (Vm 
-22-11-70, 219-20. 
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INDUSTRIES (DEVELOPMENT AND 
REGULATION) ACf, 1951.-10-
vestigation against Textile Mills 
under -- (VII-23-11-71), 168-
69. 

INFLATION.-Growing Trend of --
(VIII-19-11-71). 

INLAND WATER TRANSPORT SER-
VICE: : 

Extension of -- to Calcutta now 
started between Patna and Ghazipur 
(VIII-22-11·71), 175. 

Report of Bhagvati Committee for 
- (VIII-22-11-71), 78·79. 

INQUIRY COMMISSION(S).-Report 
of -- on Communal Riots (IX-
1-12-71) 160-61. 

INSURANCE: 
Scheme introduced by Life Insurance 

Corporation regarding Crop and 
Cattle - (VIII-26-11·71), 167-68. 

War Risk - Scheme (lX-3·12-71), 
76-77. 

INSURANCE COMPANIES: 
Alleged Misappropriation of Funds by 

General Managers of General --
(VIII-19-11-71), 181-82. 

Effective participation of workers in 
management of Nationalised Gene-
ral - (IX-2-12-71), 37·38. 

Guidlines for Investment by the 
General - (VIII-26-11-71), 136-
37. 

INTER-STATE WATER DISPUTES.-
(VJII-16-11.71), 57-58. 

INTERNATIONAL ATOMIC ENER-
GY AGENCY.- Agreement with 
-- for inspection of Nuclear Reac-
tors at Ranapratap Sagar by Atomic 
Experts (IX- t-12-71), 219. 

INTERNATIONAL COFFEE ORGA. 
NISA TION.-Financial help from 
- (VIII-16-11-71), 85-86. 

iNTERNATIONAL LABOUR ORGA-
NISATION.-(VIII-25-ll·7l), 102. 

INTERNA TlONAL 
FUND: 

MONETARY 

Annual Meeting of World Bank and 
(V1II-19-11·71), 231·33. 

INTERNATIONAL MONETARY 
FUND-Contd. 

Meeting of - (VIlI-26-11-71), 101· 
02. 

Report of -- on India's economy 
(IX-3-12·71), 93-94. 

INTERNATIONAL OLYMPIC COM-
MITTEE.-Disaftiliation of Indian 
Olympic Association from --
(VIII-22-11-71), 140·42. 

INTERN A TlONAL TOBACCO.-Ex-
pansion of -- ltd. (IX-I.12-71), 
161. 

INVESTMENT GUIDANCE CENTRE. 
-setting up of - in Calcutta 
(V1II-24-! 1-71), 75. 

INVOICING.-Committee to Examine 
Manipulations in -- (V1II-19-1l· \,. 
71), 190. 

IRAN: 
Joint Exercises in Indian Ocean by 

- and Pakistan (VIII-26·11-71), 
135. 

Mediation proposal from -- (VIn 
-25-11-71), 73. 

Pakistan President's secret talks with 
India and Bangia Desh through 
Shah of - (VIII-25-11-71), 23-
24. 

Stopping of Oil Supply by -- in case 
of War (VIIJ-25-11-71), 43-44. 

IRAQ: 
Building of railway line in -- (VIII 

-16-11-71), 81-82. 
Import of Crude from -- (VIII-

26-11-71), 20-22. 
Trade agreement with -- (VJII-23. 

11-71), 170. 
Trade Delegation from -- (VIIl-t6-

11-71), 115-16. 

IRON AND STEEL: .. ' 
Cost of Iron Structurals and IroD 

Plates (VIH-25-11-71), 99. 

Distribution of Steel in Assam (VIII- \ 
25-11-71), 41. 

Fall in production of Steel due to coke 
shortage (VIII-25-11-71), 24-26. 
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IRON AND STEEL-Contd. 

"'-

. Import of Steel from Japan (VIII-
25-11-71), 39-40. 

Paucity of Wagons for Steel lying with 
steel plants (IX-30-11-71), 121. 

Performance of -- and coal indus-
tries (VIll-25-11-71), 59-60. 

Policy regarding registration of re-rol-
ling mills of Iron (VIII-18-11-71), 
129. 

Principles of Price Fixation of Steel 
(VIII-25-11-71), 77-78. 

Probe into reports of racket in Steel 
(VIH-25·11-71), 35-36. 

Procedure of Steel Distribution (VIII 
-25-11-71), 114-15. 

Requirement of Steel for Industrial 
Development in States (VIIl-2S-11-
71), 94. ' 

Requirement of -- in West Bengal 
(VJII--25-11-71), 77. 

Sale of Iron scrap to private firm by 
Bhilai Steel Plant (VIlI-1S-11-71), 
131. 

Sale of -- in Black Market in U.P. 
(VIII-25-11-71), 89. 

See also 'Steel' 

IRON ORE: 
Calculation of -- price (VIII-23-ll-

71), 203.04. 
Deposits of -- in Madhya Pradesh 

(lX-2-12-71), 128. 
Expected Fall in Export of -- (IX 

-30-11-71), 68. 
Exploitation of -- deposits in Mad-

hya Pradesh (VIII-17-11-71), 158. 
Exploration of deposits of -- in 

Tamil Nadu (lX-2-12-7l), 126. 
Export of -- (VlII~23-11-71), 60· 

61. 
Export of -- by Private Parties (IX 

-30-11-71), 174. 
Implementation of recommendations 

of Wage Board for -- and min-
ing industry in Goa (VlII-
18-11·71). 110-11. 

Movement of -- from Banspani-
Barajamda to Paradip port (VIII-
16-11·71), 81·S2. 

I IRON ORE-Conld. 
Royalty on -- and coal in Bihar 

(VIII-IS-11-7l), 113. 
Shipment of -- to Japan (IX-30-11-

71), 157. 

IRRIGATION: 
Area under minor -- works in States 

(VIII-22·11-71), 79. 
Availability of water for crop under 

major -- projects in Punjab (VIII 
-16-11-71), 191-92. 

Central clearance to major -- pro-
jects of Bihar (VIII-16-11-71), 144. 

Establishment of Varnanapuram --
Project Kerala (VIII-23-11-71 ), 
49. 

Funds for improving -- facilities in 
drought·affected areas (IX-29-11-
71), 212-13. 

I.D.A. Loan for Pochampad --
Schemes (VIII-26-U-7l), 68. 

-- facility by Hydel Project in 
Madhya Pradesh (IX-30-11-71), 
155. 

-- of Land in Gaya district, Bihar 
(lX-30-11-7l), 180·81. 

-- Prospects in Tamil Nadu (VIII 
-23-11·71), 148. 

-- Projects of Kerala (lX-30-11-
71). 171·73. 

-- Schemes SUbmitted by Kerala 
Government (lX-30·1!-71), 47·48. 

Progress of Pochampad -- (VIIl-
23-1!-71). 123-24. 

Scarcity of -- water in flood-
affected areas of Howrah, West 
Bengal (lX-30·1I·71) , 108-09. 

Utilisation of -- potential (VIII-
16-11·71), 3-9. 

J 

JABALPUR: 
Amount spent on shed for Jeeps and 

vehicles factories at -- (IX-
3-12·1971). 135. 

Setting up factory for manufacture of 
Jeeps in -- (IX-3·12-197l), 134-
35. 
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JADA VPUR.-Attack on residents of 
Vikramgarh Colony -- (West 
Beopl) (VIII-I 7-11-71), 144-45. 

JAGJIT SINGH, DR. : 
Grant of passport to -- an' Akali 

Leader (VIIl-IS-11-79. 3()"31. 

Participation of -- in a demonstra-
tion held before UNO (VIII-I8-II-
71). 163-64. 

JAIL(S) : 
Condition of under trials in 

(VIII-l'-Il-'I), 60-61. 

Indian nationals in Pakistan 
(VIII-IS-ll-11), 161-6S. 

Separate -- and courts for trial of 
extremists in West Bengal (lX-
1-12-1971), 115. 

JAMMU AND KASHMIR: 
Arrest of Pak spies in -- (lX-

1-12-11), 141. 
Camp organised by Hippies at Sri-

nagar (IX-I-12-11), 133-34. 
Drilling of Exploratory Well in 

Jammu (VIIl-26-11-71). 39. 
lllegal mint in Srinapr (IX-3-l2-71). 

95. 

-- Lottery Scandal (VIIl-24-11-
71), 16-11. 

Kashmir shown as Pakistan's territory 
on world hockey cup (VIII-IS-II-
11). 39. 

Repayment of Loans by - and 
West Bengal Governments (VIII-
26-lJ-197J). 28-29. 

Towers set up by Pindi Along Truce 
Line in Jammu Area (VIIl-19-J I-
11). 71. 

JAM NAGAR : 
Gold smugglers in 

3-12-71), 141. 
(IX-

Inclusion of -- in Second Class 
Posts & Telegraphs Division (IX-
1-12-11), 135-36. 

Telephone connections in -- (JX-
1-12-71), 135. 

JAPAN: 
Attitude of - reo Bangla Deah 

(VIll-25-1l-11), 36-37. 
Collaborative research work by Japa-

nese team of Geologists (VIn-
18-11-71), 60-61. 

Contract to a Japanese firm for ex-
tracting oil from sea (VfiI-

26-11-71), 95-96. 
Economic Mission from - for col-

laboration in Petro-Chemical Ma-
chinery and exploration of Mineral 
Oil resources (VllI-26-11-71), 171. 

Import of steel from -- (VIII-
25-11-11), 39-40. 

Japan's proposal to purchase Indian 
Coffee (VIII-23-11-71), 130. 

Japanese base on western coast for I 

fishing trawlers (VIII-22-11-1l), 
219. 

Move to import second-hand automo-
biles from - (rX-30-11-7l), 
161. 

New possibilities of trade between 
India and - (VIIJ-16·lJ-7I), 
176-77. 

Port Machinery Ordered from--
(VIII-15-Il-71), 5S-59. 

Sale of Rustom Crude to -- by 
India (VIII-25-11-71). 32-33. 

Shipment of Iron Ore to -- (IX-
30-11-71). 157. 

Visit by Indian chemical industrialists 
study team to -- (VlII-11-1l-
71), 161-62. 

Visit of Japanese Mission (VlII-
25-11-71), 101. 

JAWAHARLAL NEHRU UNIVER-
SITY: 

Appointment of academic personnel 
by - (VIII-IS-Il-71), 74. 

JAWAN(S) : 
AIR programmes for -- on borders 

(VIlI-11-11-71), 128. 
Supply of Cigarettes for -- (VIH-

26-11-71), 78. 

JAY ENGINEERING WORKS.-
Murder of a worker of -- at 
Jadbavpur (West Bengal) (VIII-
17-11-11), 91-92. 
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JAY ANTI SH,lPPING CO.-Aasets I JUDGE(S): 
and liabilities of -- (VIII-
22-11-71) 122-23. Appointment of - after retirement 

, (VIII-16-11-71). 105-06. 
JEEPS(S).~tting up factory for 

manufacture of -- in Jabalpur 
(IX-3-12-71), 134.-35 

JEWELLERY: 
Suggestions reo production and mar-

keting methods of gems and --
(VIII-23-11-70, 153-58. 

Theft of -- from a shop in New 
Del!ti Hotel (IX-3-12·71), 91·92. 

JHA RIA.-Taking over of Cokin& 
Coal mines in -- area (VIII--
25-11-71), 110. 

JHUGGI·JHONPRI DWELLERS.-
Provision of amenities to -

(VlII-22-11-71), 161. 

JOINT CONSULTATIVE MACHI-
NERY (IX-I-12-7l), 62-63. 

JOINT SECTOR: 

Manufacture of scooters in - (IX-
I -I 2-71), 132. 

Setting up of Industries in -- (IX-
1-12-71), 208-09. 

JOINT SECTOR INDUSTRIAL PRO-
JECfS.-Setling up of -- in 
Punjab (IX-I-12-71), 76-77. 

JOINT STOCK COMPANIES.-Dec-
line in employment potential of 
- (VIII-19-11-71), 85. 

JOINT VENTURE(S): 
Difficulties in promotion of '-

abroad (VIIJ-16·11-71), 123-26. 

FICCI suggestions reo simplification of 
procedures for -- Abroad (VUI-
16-11-71). 33-35. 

- Abroad (VIII-23-11-7I), 59. 
-- in African countries (1X-

3{)") 1-71), 65. 
Offer by French Economic Mission for 

financina - (VIII-23-11-71), 54-
55. 

Imposition of ban on givio& assign· 
ments to retired -- (VIII-
16-11-71), 195-96. 

Service Conditions of Supreme Court 
- (IX-30-11-7l), 60-62. 

JUMBO JET(S) : 
Engine trouble in a -- at a West 

Asian Airport (IX-3-12-71), 139-
40. 

Runways lengthened for operation of 
- Aircrafts (VIII-26-11-7l), 174. 

JUTE: 

E.E.C.'s Offer to Include -- Pro-
ducts under OS.P. (IX-30-11-71), 
147-48. 

Foreign exchanae earned through -
and tea (VIII-16-11·71), 38-39. 

Loss of -- production (VIII-
16-11-71), 172-73. 

Protection to -- Growers aX-
30-11-71), 164. 

Railway wagons for -- merchants 
of Assam (VIIJ-16-1l-71), 181-82. 

Rise in exports of -- goods (VIlI-
16-11-7!), 50. 

Setting up of - Industry in Orissa 
(VIII-23-11-7l), 55-56. 

Debates 

Reported piling up of raw - stocks 
in Bihar (C.A.) aX-1-12-711, 230-
46. 

JUTE MILL(S) : 

Report of Expert Committee on esta-
blishment of modem -- (VIII-
23-11-71), 81. 

Sale of -- and other concerns by 
M IS. Andrew Yule and Company, 
Calcutta (IX-3-12-7!), 82-83. 

Wa,es dispute in -- in West Bengal 
(IX-2-12-7J), 44. 
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KABUL.-Trade Delegation to Kabul 
(VIlI-23~11-71), 95-96. 

KAKDWIP: 
Proposal for Opening of Courts at 

- (VIIJ-23-11-7J), ~6. 
Schemes for deepening of Kainagini 

Khal, - (VIJl-23-11-7I), 77. 

KALOL-NA WAGAM PIPE-LlNE.-
Completion of work of -- (IX}-

3-12-71), 133-34. 

KAMLA-BALAN EMBANKMENT.-
Construction of -- (VIII-23-11-
71), 179-80. 

KANDLA PORT.-Linking of Rajas-
than Canal with (IX-
30-1l~71), 96-97. 

KANPUR: 
Financial aid for slum clearance in 

- (IX-29-11-7I), 186-87. 

Rules for allotment of houses under 
Industrial Housing Scheme in --
(VIII-15-11-7l). 17G-71. 

Setting up of Alloy Steel Plant at --
(VIII-19-11-71), 76-77. 

Setting up of a Mini Steel Plant in 
- (VIII-18-I1-7!), 31-32. 

Theft on MIG batteries in -- (IX-
3-12-71), 37. 

Debates 
Reported Eviction Notices served on 

Central Govt. Employees in --
(C.A.) (VIII-22-11-71), 249-65. 

KA TIHA.-Manufacture of -- on 
modem lines (IX-29-11-71), 94. 

KERALA: 
Air Force recruitment centres in --

(IX-3-12-71), 149-50. 

Anti-sea-erosion measures for --
Coast (IX-30-11-7]), 64. 

Assistance to -- for construction of 
Hostels for Harijans, S.C. and S.T. I 
students. (JX-29-11-7l), 167-68. 

~ 

KERALA-Contd. 
Central assistance to -- for imple-

mentation of land reforms in --
(VIII-22-11-71), 88. 

Corporation for production centres in 
- (VIII-17-1I-7l), 44. 

Demand for assistance for develop-
ment of - (IX-I-12-7!), 229-
230. 

Deposits of graphite in - (VIlI-
18-11-71), 45-46. 

Development of minor ports in --
(IX-29-11-71), 214-15. 

Discovery of mercury in -- (VIlI-
25-11-71),51-52. 

Discovery of valuable mineral deposits 
in - (lX-2-12-7l), 125-26. 

Economic problems of -- (lX-
3-12-71), 154. 

Employees' Provident Fund dues from 
cloth mills in -- (lX-2-12-71), 
45. 

Establishment of Petro-Chemical Com-
plex in -- (VIII-19-11-7l), 73-

74. 
Establishment of Vamanapuram Irri-

gation Project, -- (VIJI-2.1-11-
71), 49. 

Financial assistance for the projects 
by the -- Housing Corporation 
(VIII-22-11-7l), 232-33. 

Findings of the central study team 
to -- to study ftood and soil 
erosion (IX-3-12-71), 167. 

Foot over-hridge at Alwaye railway 
station (-) (VIII-16-11-71). 120-
21. 

Industrial centre for building fishing 
boats and other equipment in Tri-
chur (-) (VJIJ-22-11-7l), 219-20. 

Irrigation Projects of -- (lX-30--
11-71), 171-73. 

Irrigation Schemes submitted by --
Government (IX-30-11-71) , 47-
48. 

-- Chief Minister's remarks on 
Resolution passed by -- IAS/ 
ICS Officer's Association reo the 
suspension of Mr. Salam (IX-
1-12-71), 53. 

__ ~_r ___ _ ---------- ._---------_._.-.------
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KERALA-Comd. 

-- Government proposals for new 
Railway Lines (IX-30-11-7l), 170-
72. 

-- rubber dealers protest against 
Government's policy (VITJ-16-11-
71), 42-43. 

Laying off workers of Maur Rayons 
Factory, Calicut District, 
(VIII-I8-H-71), 120. 

Licence for setting up Paper Mill in 
- (IX-I-12-71), 34-36. 

Lifting of accumulated rubber stocks 
from - State (VIII-I6-11-7t), 
77-78. 

Loan to -- for purchase of surplus 
rubber (VIIJ-16-1I-71), 122-23. 

Mechanisation of Coir Industry in 
- (VIH-23-11-7J). 120-21. 

Non-Inclusion of fresh projects in 
Electrical sector in Fourth Plan of 
- (IX-I-12-7J), 137-38. 

Payment of loan by -- Government 
(IX-3-12-71), 149. 

Plan for establishing a Tourist Centre 
at Parambikulam, District Palghat, 
- (VIII-19-t 1-1971), 172. 

Plan for solving unemployment in 
- (VIIJ-24-11-7I), 113-14. 

Plan to start a Tourist Centre at Nelli-
ampatbi - (VUI-19-11-7n, 47. 

Proposals for setting up of Industries 
in -' - (IX-l-12-71), 175-76. 

Proposals made by Private Air Com-
pany to operate in -- (VIIl-
26-11-71), 173. 

Proposal to Develop Kumarakorn near 
Kotayam (--) into a Tourist 
Centre (VIII-I 9-1 1-71), 172-73. 

Proposal to set up a unit for making 
Polyethylene Bags in -- (IX-
3-12-71), 168. 

Railway Lines laid in -- after in-
dependence (IX-30-11-71), 134_ 

. Reconstruction of railway station in 
- (VIII-16-1l-7l), 54-55. 

Reopening of closed industries in 
- (lX-1-12-71), 229. 

KERALA-Comd. 
Report of Dr. Manoharan reo sea 

erosion on -- cOast (VIII-
16-11-71), 129-30. 

Report on Sea Erosion in -- (fX-
30-11-71), 117. 

Request from -- Government to 
allocate funds for development of 
Ernakulam Faroka Coastal Highway 
(VIII-22-11-70, 233-34. 

Request from -- Government to 
open office of freight Investigation 
Bureau at Cocbin for accelerating 
exports (IX-29-11-71), 198. 

Resolution adopted by -- Assembly 
regarding setting up of Marine Pro-
ducts Export Development Autho-
rity at Cochin (VIII-23-11-7I), 119-
20. 

Scheme to construct airstrips and 
aerodrome in -- (IX-3-12-7l), 
153-54. 

Search of premises of coir exporters 
in - (IX-3-12-71), 56. 

Setting up of newsprint factory in 
- (VIII-17-11-7l), 97-98. 

Setting up of a Nylon Filament Yam 
Factory in -- (VIII-19-11-7I), 
171-72. 

Setting up of separate CPWD circle 
for - (JX-29-1I-7J), 51-52. 

Setting up of T.V. Unit in -- (lV-
1-12-71), 176-77. 

Setting up of telephone industrial 
factory in -- (VIII-J7-11-71), 
44-45. 

Setting up of Weavers Service Centre 
in - (VJII-23-11-71), 141. 

Shortage of Kerosene oil in --
(IX-3-12-71), 168. 

Steps to promote exports from --
(lX-30-11-7!), 106. 

Success of family plann.ing camps at 
Cochin (-) (lX-29-1I-71), 215-
16. 

Supply of rotten rice to -- (IX-
29-11-71), 168. 

Survey conducted by Geological Sur-
vey of India for locating Gold De-
posits in -- (VIII-25-11-7I), \16-
17. 

------------
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KERALA~onld. 

Suspension of a Member of Board of 
Revenue in - (VIII-24-1 J -71), 
147-48. 

Taking over of Closed MiHs in -
(23-11-71), 79. 

Visit to -- by Air Force Recruiting 
Officer (VIII-19-11-71), 173. 

Vocational Trainina Centre with Swiss 
aid in - (lX-2-12-71), 129. 

Wagons for Transportation of Fish 
from Malabar Area (-) (IX-
30-11-71), 48-49. 

KERALA MINERALS EMPLOYEES' 
ASSOCIATION.- Memorandum 
from - (IX-2-12-71), 127-28. 

KEROSENE OIL : 
Acute shortage of in Assam 

(VIII-26-11-71), 75-76. 
Establishment of Agencies of Kero-

sene L.D.O. and Indian Gas R.etail 
Outlets (VJII-19-11-71), 218-19. 

Increase in Production of High Speed 
Diesel and -- in Oil Refineries 
(VIU-19-11-7I), 113-14. 

Setting up agencies in Co-operative 
Sector for sale of -- and Petrol 
in States and Union Territories 

(VIJI-26-11-71), 46. 
Shortage of -- in Kerala (IX-

3-12-71). 168. 

Debates 
Availability of -- (St) (IX-

9-12-71), 60-62. 
Supply of - (St) (X-22-12-70, 20. 

KESORAM R.A YONS.-Lock out of 
-- Hooghly (West Bengal), 
(IX-30-11-71), 120. 

KHADI AND VILLAGE INDUS-
TRIES COMMISSION.-Recom-
menciatioos of Asoka Mehta Com-
mittee on - (VIII-17-l1-7l), 
61. 

KHARE, SHRI S. S .. -Statement made 
by - ~arding Pol!cy ~f 
American Oil Company m IndIa 
(VIII-19-11-71), 150-51. 

KHOSLA COMMISSION.-Impl .... 
meDIation of Recommendation of 
-- reo DeIhl Police (VIII-
24-11-71), 172-73. 

KHOSLA COMMlTIEE REPORT.-
Decision on -- on Film Censor-· 
ship (VIll-24-1 1-71), 149. 

KlDNAPPING(S) : 
-- of a busine8lllWl of Pbagwara 

(Punjab) (VIII-17-11-71), 37. 
--of Civilians Armed personnel by 

Pakistan soldiers (IX-1-12-7l). 145-
46. 

KOREA.-Unificat:on of - (VlII-
18-11-71), 117-18. 

KOmARI COMMISSION.-Imple-
mentation of -- Recommenda-
tion's (VIII-15-11-70, 145-46. 

KOYALI REFINERY.-Expansion of 
in Gujarat (IX-3-l2-71),. 

98. 

KOYNA: 
Causes of Earthquake at -- 1967 

(VIII--23-11-7l), 131-32. 
Kudremukh Iron Ore Project (My-

sore) (VIII-18-11-71), 114. 

KRISHNA SILICATE AND GLASS. 
WORKS L TD.-Closure of two 
factories by MI s. -- Calcutta 
(IX-2-12-71), 47. 

KUWAIT TRADE F AIR.-India's 
participation in Trade Fair in 
Kuwait (VIII-23-11-71), 83. 

L 
LABOUR: 

A,reement between the workers of 
Bead Project and its Managemnt 
(IX-30~1l-71), 182. 

Alleged harassment of worUrs of 
Grap!lite (India) Ltd., Durgapur 
(VlU-24-11-71), 123-24. 

Arrears of wage dues to the colliery 
workers of Asansol Coal Belt (IX-
2-12-71), 89-90. 

Boous to workers in small establish-
ments (VIII-18-lI-7l), 122-23. 
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LABOUR-C'ontd. 
Census of Landless -- (IX-29-I 1-

71), 12S-29. 

Check on forced under payments to 
-- (VlII-lS-11-71), 60. 

t::oal Mines Workers' option to family 
pension scheme (IX-2-12-71), 50-
51. 

Death of a Worker of Bokaro Steel 
Limited (VIII-25-11-7I), 99- I 00. 

Dues of Workers of East Jambad 
Colliery (VJIl-25-11-71), 94. 

Education of -- (VIII-IS-II-7!), 
J 35-36. 

Employment of Workers by Unregis-
tered Re-rolling Mills. (VIII-
25-11-71), 90. 

Gratuity for coal-mine workers (IX-
2-12-7 I), 100. 

House for landless -- in West Ben-
gal (IX-29-11-71). 177-78. 

Increase in wages of Workers of Food 
Corporation handling bigger size 
bags (VIII-IS-Il-7l), 180-8t. 

Increase of lease money in refugees' 
colonies (VIII-IS-II-7I), 43. 

Integrated land re-distribution and 
rural works programme for landless 

- (VIIl-22-11-7I), 81-83. 
-- CruieS settled through voluntary 

arbitration (VIII-IS-II-7)), 52. 
Marking of attendance by workers 

during strikes and bandhs (VIII-
IB-11-71),6O. 

Muster Roll -- in Heavy Engineer-
ing Corporation, Ranchi (IX-
2-12-71), 25-28. 

Non-payment of workers' dues by 
coalmine owners in West Bengal 
(IX-2-12-71), 101-02. 

Recommendations of National Com-
mission on Labour (IX-2-12-71), 
105-06. 

Reduction in working hours of work-
ers (VlII-IB-II-7I), 112. 

Reduction of working hours for plan-
tation workers (VllJ-IS-11-71), 37. 

Request by trade union leaders for 
representation on -- Panel (IX-
1-12-71), 138-39. 

LABOUR-C'ontd. 
Retrenchment of Workers due to 

Abolition of erio Sorting Plant 
Olavakkot (Kerala) (lX-30-Il-71), 
135. 

Setting up of common welfare fund 
for workers of mining industries 
(lX-2-12-7l), 32-33. 

Sharing of productivity gains with 
- by industries (IX-2-12-70, 
16-20. 

Stay-in strike by Casual workers of 
Chittaranjan Locomotive Works 
(lX-30-11-7l), 37. 

Unemployment among iron ore load-
ing workers at Visakbapatnam-
(VIII-22-11-7I), 237. 

Uniformity in 
(lX-2-12-71), 42. 

Debates 

administration-

Reported Lathi Cbarge on workers in 
Mysore Cements Ltd. (C.A.> (IX-
2-12-70, 130-36. 

LABOUR COMMfSSIONER(S).-
Conference of -- (V[lI-25-ll·71), 

71-72. 

LABOUR COURT(S).-Industrial dis-
putes and labour courts (lX-2-ll-
71), 47-4B. 

LABOUR UNIONS: 
Bipartite agreements signed by 

Durgapur Steel Plant with--
(VIIl-IB-1l~7l). 52-54. 

Bipartite agreements signed by the 
management of Bhilai Steel Plant 
with -- (VIII-lS-11-71), 51. 

Bipartite agreements signed by 
management of Rourkela Steel 
Plant with -- (VIII-18-11-7I), 
49-51. 

Registered -- of Railway Workshop, 
Raipur debarred from collection of 
Membership fee (VllI-23-11-7J). 
187-88. 

LAC RESEARCH 
-- at Nankum, 

15-11-1971), 148. 

INSTITUTE.-
Ranc~i (VIII-

--."------'-"-'---- -----
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LADAKH.-Mining of International 

Border from Rajasthan to -- by 
Pakistani Troops tVIll-19.11-71) 
78-80. • 

LAND: 

Acquisition of -- of Lakowa Tea 
Estate by Oil and Natural Gas 

Commission (IX-3-12-71). 195. 
. Acreage of ravine -- in Madhya 

Pradesh fit for cultivation and the 
estimated revenue there from (IX-

29-11-71). 147. 

Allotment of -- in Kharera village 
Delhi (VIlI-25-11-71), ]21-22. • 

:Irrigation of -- in Gaya District 
Bihar (IX-30-lJ-71). 180-81. • 

-- for expansion of Existina Run-
way at Cochin Airport (VIlI-
H-ll -71), ] 89. 

;Policy for acquisition of - held by 
cx-rulers (VIIJ-Z2-11-71), ]57-
58. 

Purchase of -- for office and stall 
quarters for EPFO in Bihar (VIII-
18-11-70, 73. 

Release of -- Around Babatpur 
Airport (VIII-26-11-71), 124-25. 

Setting up of revolving funds in tbe 
states for acquisition and develop-
ment of -- and for urban ex-
pansion (VIII-I 5-11-71), 60-61. 

Unutilisation of vacant -- in EPDP 
Colony, Kalkaji. New Delhi (VIII-
18-11-71), 156-57. 

LAND CEILINGS: 
Ceiling of 10 to 18 acrcs of land per 

family (IX-29-11-71), Z13-14. 

Effect of Ceiling on land religious and 
edw::ational institution (IX-
29-11-71), 205-06. 

Ordinance lowering -- in Bihar for 
President's assent (VlII-22-11-7 I). 
28-33. 

'Size of Economic holdinas and Rules 
for Development of Economic Hold· 
ing (VIIJ-15-11-7J), 167-68. 

Talks with Chief Ministers of States 
regarding lowering of ceilina of 
land (VIII-15-H-7!), 94-95. 

LAND REFORMS: 
Adverse effect of -- on coffee 

plantation (lX-29-11-71), 142. 

Central assistanc to Kerala for imple-
mentation of -- in Kerala (VIII 
-22-11-71). 88. 

Progress of -- in States (VJIl-22-
11-71), 108-12 . 

LAND REVENUE.-Outstanding 
Amount of -- in Punjab and 
West Bengal (VIJI-19-11-71). 
197. 

LAUNCH SERVICES.- -- for Kale:-
dwip-Patharpratima, Raidighi-Pa-
tharpratima and Kachuberia-Kak-
dwip (Sagar Islands) (VIII-22-11-
71 ), 245-46. 

LAW COMMISSION: 
Reconstitution of law commISSIon 

(VIII-16-11-7l), 168-69. 
Report of -- on appellate jurisdic-

tion of Supreme Court (VIlI-
16-11-71), 192. 

Suggestions by -- to make changes 
in Constitution (Twenty-fifth 
Amendment) Bill (VIII-23-11-71). 
141-42. 

LAXMI RATTAN COTTON MILLS 
KANPUR.-Take over of 

(VIIl-16-11-71), 110-11. 

LEATHER: 

Export of Finished -- under G.S.P. 
(VJlI-23-11-7l), 158-60. 

Import licences for industry 
(VIII-16-11-71), 174-75. 

Production of -- garments (VUJ-
16-11-71), J 70-71. 

Setting up of Committee to study 
-- Goods Industry (VIIl-24-11-
71), 63. 

Third Session of Industrial Committee 
on Tanneries and leather goods 
manufacturers (IX-Z-IZ-7l), 104. 

LEPROSY.-Eradication of -- (VIII 
-15-11-71), 106-09. 

---------- --------------------------
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LEITERS OF INTENT: 
Issue of -- for setting up of pro-

jects (lX-l-l2-71), 121-22. 
Issue of -- llicence for manufac-

ture of Small Car (IX-I-12-71), 
139-40. 

-- issued to Tata Fertilizer Project 
at Mithapur (VIIl-26-11-71), 87-
88. 

LIBRARY.-Missing of books from 
Delhi University -- (VlII-22-
11-71), 40-41. 

LIBYA.-Exploring of Libyan Markets 
for Indian woollens (VIII-16-11-
71), 175-76. 

LICENCES : 
Applications received from M.P. for 

- (IX-1-l2-71), 211. 
Applications received from West Ben-

gal for industrial -- (IX-I-12-
71), 227-28. 

Import -- for leather industry 
(VlIJ-16-11-71), 174-75. 

Import -- issued to small scale 
industries (VIII-I6-11-71), 134-
35. 

Issue of letters of intent! -- for 
manufacture of Small Car (IX-
1-12-71), 139·40. 

JR~ue of (VIII-24-11-71). 
152-53. 

Issue of -- for production of 
cold rolled strip Alloy Steels and 
Stainles& stee1 strips (VIII-
18-11-71), 151. 

Issue of -- for setting up Hotels 
in Delhi (VIII-19-1l-71), 170. 

Jssue of -- for setting up Small 
Industries in Madhya Pradesh 
(VlII-24-11-71),96-97. 

Issue of -- Tatas and Bidas 
for industrial projects in Punjab 
(VIII-17-11-71), 147-48. 

Issue of -- to Monopoly Houses 
after enactment of Monopolies and 
Restrictive Trade Practices Act, 
1969 (VIlI-17-11-71), 71. 

Issue of -- to Motor Industries 
C.ompany (IX-1-l 2-71), 47-48. 

LICENCES-Contd. 

Issue of -- to porters by Railway 
administration (VlII-23-11-71 ),. 
160-61. 

Issue of -- to Private Parties for 
manufacture of Small Car (VlII-
24-11-71), 101-02. 

-- fOI setting up Paper Mill in. 
Kerala (lX-I-12-71), 34-36. 

Licensing of Nursing Homes and: 
Clinics. (VlU-15-1l-71), 121. 

Misuse of Actual Users' 
(Vlll-23-11-71), ]9-21. 

Replenishing of Coco-cola 
marrufacturers (VIII-23-11-71). 
101. 

LIFE INSURANCE CORPORATION; 
Award of prizes to the agents of 

- (lX-3-1 2-7 !), 111-12. 

Increase in the Business of 
(VIll-26-11-71), 37. 

--'s stake in Mis Smith Stani-
street Ltd., Calcutta (Vill-
26-11-71), 102-03. 

Long-term plan of -- to meet the 
housing need (VIII-26-1 1-71). 
163. 

Money Advanced by -- to various 
Parties in Delhi (VIII-19-11-71), 
82-83. 

New Sub-Offices opened by --
(VIII-26-11-71), 113-14. 

Non-Acceptance of the Proposals by 
-- by the 31st March, 1971 
(V Ill-I 9-1 1-71), 158-59. 

Posting of A.B.M. (D) in the Branch-
es of -- (VIII-19-1l-71), 156-
58. 

Preferential trcatmcnt to backward 
Stales by -- (IX-3-12-71), 21-
24. 

Scheduled Castes and Scheduled 
Tribes employees in -- (IX-
3-12-71), 43-44. 

Scheme introduced by -- regard-
ing Crop and Cattle Insurance 
(VIll-26-11-71), 167-68. 

Life Insurance Pension Scheme (VIII 
-26-11-71), 109-10. 
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LlMA.-Meeting of ''Group of 77" at 
-- (Peru) (IX-30-11-7l), 152-
53. 

LIQUOR.-Death due to consumption 
of illicit -- (VIII-22-11-71), 
155-56. 

LITERATURE : 
Obscenity in art and -- (VIlI-

17-11-71), 77-78. 
Printing of Tourist -- OIl Goa Sub-

mitted by Shri Dom Morars 
(VlII-19-11-7 n. 60. 

LIVING INDEX.-Cost of 
(VIII-19-11-71), 79-80. 

LOANS AND ADVANCES: 
Approval of Inter-Corporate --

investment by Companies (VIII-
26-11-71), 185. 

Bar, on grant of house building loan 
and for Ready build house (IX-
29-11-71), 59. 

Car advance by E.P.P.O. officials 
(IX-2-l2-71), 82. 

Control on Bank Advances against 
Foodgrains (VIII-19-11-7l), 162-
63. 

Conversion of Overdrafts by States 
into Loan (VIlI-26-1 1-71), 166. 

Corruption in the Advance of Loans 
to Sman Fanners by the Nationa-
lised Banks (VIIl-26-11-71) 186. 

Development of fisheries and world 
bank -- therefor (IX-
29-11-71), 152-54. 

Differential rates of interest for Bank 
- (VIII-19-11-71), 49-50. 

Difficulty experienced by persons in 
obtaining -- for development of 
small scale industries (IX-
3-12-71), 128. 

Discontinuance of Wheat Loans to 
its Employees by Punjab State 
Electricity Board (VIII-23-11-
71), 123. 

Guidelines regarding advances to 
industries by banks (IX-3-t2-71), 
185-86. 

High rates of interest on short-term 
loans given by Housing and 
Urban Development Corporation, 
Calcutta (lX-29-11-71), 48. 

LOANS AND Af)VANCES--Contd. 
I.D.A. Loan for Pochampad Irriga-

tion Schemes (VIll-2~11-71), 
68. 

Loans advao~ by Nationalised 
Banks in Mysore (VIII-26-11.71), 
112. 

-- outstanding agaiIl5t Government 
Corporations (VIII-26-11-71), 85-
86. 

Loans and subsidy in Rajasthan tor 
reclamation of ravine land (VIIl-
22-11-71), 179-80. 

Loan applications received by Indus-
trial Finance Corporation in 
Gauhati Office (VIll-26-11-7l), 
185-86. 

Loan given by IFC to Industrial 
Units (VllI-19-1I-71), 87-88. 

Louns given to Co-operative Societies 
by Nationalised Banks (VIII-
26-11-71), 66. 

Loans given to different categories 
of persons by SBI in Burhanpur 
(VIlI-26-11-71), 117. 

Loan given to farmers and sm311 
entrepreneurs etc. by Nationalised 
Banks in Madhya Pradesh (IX-
3-12-71), 157·58. 

Loans granted by Nationalised Banks 
to farmers (VIII-19-11-71), 139-
40. 

Loans granted by Nationalised Banks 
to Rikshaw Pliers in UP. (VIIl-
19-11-71), 139. 

Loans granted to Engineering and 
Medical Productes by Nationalised 
Banks in MadhYa Pradesh (VIIl-
19-11-71), 138-39. 

Loans outstanding against Delhi 
Municipal Corporation (IX-I-12-
71), 88-90. 

Loans sanctioned by Rural Electri-
fication Corporation (VIlJ-23-11-
71), 149. 

Loans to Central Government Em-
ployees affected by floods (VIlI-
2~1l-71), 83-84. 

Loan to Defence Personnel for cons-
truction of houses (lX-3-12-71), 
138. 



LOANS AND AD\' ANCES-Colltd. 
Loans to Drought Affected Fanners 

from Land Banks and Coopera-
tive Societies in Mysore State 
(VIII-15-11-71), 182-83. 

Loans to Farmers for purchase of 
Bullocks in Bi!lar (VIII-15-11-
71), 197. 

Loans to Industries (VIII-26-11-71), 
74. 

Loan to Kerala for purchase of 
surplus rubber (VIII-16-11-71), 
122-23. I 

Loan to Madhya Pradesh (VIII-- I 
26-11-71), 117-18. 

Loans to partners and proprietors of 
the Hindi Daily 'Avantika' from 
Nationalised Banks (VIll-19-11-
71), 135-36. 

Loan to Rural Agriculturists and 
Farmers (VIII-26-11-7l), 117. 

Loans to Small Cultivators of Jam-
nagar by the State Bank of India 
(VlII-26-11-71), 105-06. 

Loans to !imall traders by Nationa-
lised Banks (lX-3-12-71), 25-27. 

Loans to State Governments for 
Police Housing Schemes (VIII-
24-11-71),181-82. 

Loan to the seven Defence Public 
Undertakings (lX-3-12-71), 187-
89. 

Moratorium on payment of foreign 
loans (IX-3-12-71), 570. 

Non-encumberance certificate for 
grant of house building loan 
(VUI-16-11-71), 55-56. 

Payment of loan by Kerala Govern-
ment (IX-3-12-71), 149. 

Policy adopted in re~ard to advanc-
ing of loans to Engtneers by banks. 
(IX-3-12-71), 124-25. 

Projects approved for loan under 
hotel development loan scheme 
(IX-3-l2·71), 191·94. 

Recovery of Loans granted by 
Nationalised Banks Farmers 
(VIII-l 5>-11.71), ·21~21. 

Recovery .01 Money ad-knced by 
Government to Dr. Dharam Teja 
(VIII-15-11-7l), 171. 
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LOANS AND ADV ANCES-Contd. 
Ilepayment of Loans by Jammu and 

'Kashmir and West Bengal Govern. 
ments (VIII-26-11-71). 28-29. 

Repayment of Loans received from 
Foreign Countries 'VIII-19-ll-
71), 195-96. 

Repayment 
Countries 
IS. 

of Loans to Foreign 
(V1II-26-11-71), 114-

Restrictions Imposed on Sanction of 
Cycle, Scooter, Motor Car and 
House Building Advances to Gov-
ernment Employees (VIII-26-11-
71), 152-53. 

Restrictions on the grant of house 
building advance (IX-29-11-71), 
103. 

Sundry loans wven by Dr. Bhagwan 
Das Memonal Trust, Lajpat Nagar, 
New Delhi (IX-29-11-71), 57-58. 

LOK SABHA: 

Expenditure in.curred on General Ele-
ctions to -- ( VII1-23.11.71), 
108-10. 

Expenditure on mid-term elections to 
-- (VIII-I6-lJ-71), 62. 

LOITERY TICKETS.-Uneartbing of 
rackets in -- in Madras (VIII-
26-11-71), 158. 

LOWER DAMODAR DEVELOP-
MENT SCHEME.-Excavation of 

Dankuni Canal -- (IX-30-lt-
71), 118-19. 

LUBRICATING OILS: 

Price of -- (VIJI-26-11-71), 41-
42. 

Taking over Import of -- (VlII-
26-11-71), 162. 

M. E. S.: 

Fixation of Seniority of Civilian 
Technical and Non-Technical 
Peaonnel of - (VIII-t9-11-
71), 57-58. 
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M. M. T. C.: 
-- demand for extra payment 

equal to New Import duty on non-
ferrous metals (VIII-:23-11-71), 
157. 

-- Plan to Export Coal to Europe I· 
(VIlI-27-11-1971), 39-40. I 

Officers appointed for sales! and pur- I 
chase in SIC and MMTC (VIII-
16·11-71). 94-95. 

Procure followed by State Tradiong 
Corporation and Minerals and Me-
tals Trading Corporation Regarding 
Imports (VIII-23-11-1971). 
62-63. 

MACHINERY: 
Manufacture of Aerated Water Bottl- I 

ing -- by MI s Gold Spot. 
VlII-24-11-1971), 192. i 

Port -- Ordered from Japan ,I 

(VllI-15-11-1971),58-59. 
Utilisation of installed capacity in 

Cement Mill industry 
(VIIl-24-11-1971). 180-81. 

Utilisation of installed capacity in 
Sugar Mill -- Industry 
(VtlI-24-11-197l). 140. 

r 
I 
I 
i 
I 

MACROPOLO, Mis D. : Merger of D. , 
Macropolo with MI s. Godfrey Phi- I 
liPfl oct India Ltd. (IX-3-12- i 
1971),76. : 

I 
MADRY A PRADESH: I 
A~e of ravine land in -- fit for I 

culttvation and the estimated reve-
nue therefrom (IX-29-1l-1971),! 
147. I 

Approval for Sukta Dam in --: 
(VIII-23-11-1971), 138-39. \ 

Canal from Mahalgurada village to 
lainabad village in Burhanpur Teh- i 

sil (--) (1X-29-11-1970, 88. I 
Construction of Ban Sagar Dam in 
-- (rx-30-11-1971), 124-25. 

I 
I 

Crisis in Coal Industry in -- due 
to non·availability of Wagons 
(IX-30-11-1971), 68-69. 

Decision to construct an Air Strip in 
Ujjain (--) (VIU-19-11-
1971), 189. 

MADHYA PRADESH-Contd. 
Demand for an Oil Refinery in 

Gwalior (V1II-19-11-1971), 200-
01. 

Deposits of Copper Mines in --
(VIII-25-11-1971), 88. 

Depos~t of EPF by cloth mills in -
(VIII-18-11-71), 115. 

Deposits of iron ore in -- (IX-
2-12-1971), 128. 

Deposits of Manganese in --
(lX-2-12-1971 ). 121·22. 

Development of Backward Areas in 
-- (IX-l-:2-1971), 211-13. 

Development of rain scarcity areas in 
- (IX-29-11·1971), 87-88. 

Discovery of diamond belt near 
panna diamond belt in Madhya 
Pradesh. (VIIl-25-11-71), 32. 

Discovery of rich deposits in -
(VIII-25-11-71), 31. 

Exploitation of iron ore deposits in 
-- (VIII-17-11-71), 158. 

Extensive survey by GeolOiical Sur-
vey of India in -- (IX-2-12 .. 
1971). 120-21. 

Implementation of recommendations. 
Second Wage Board for Sugar In-
dustry in -- (VIII-25-11 ... 
1971), 78·79. 

Income-tax dUe from individuals in 
- (VIII-19-11-1971), 18S. 

Industrialisation of -- through 
HydeI Projects (lX-I-12-1971), 
208. 

Irrigation facility by Hyde1 Project in 
- (IX-30-11·1971), 155. 

Issue of Licences for setting up Small 
Industries in -- (VIIl-24-11-
1971). 96-97. 

Labour unions in coal mines in --
(lX-2-12·1971), 60. 

Land offered by ..,...-- Government to 
India Tourism Development Cor-
poration for Building Hotels. 
Motels and Travellers Lodge! 
(VIII-26-11-1971), 131. 



MADHYA PIlADBSH-CoMt. 

Loans granted to Engiaeerinr and 
Medical Graduates by Nationalised 
Banks in - (VIll-19-11-1971) .. 
138-39. 

Loan to - (VllT-26-11-t971), 
117-18. 

New Offices opened by Nationalised 
Banks ill (VIIl-26 .. U-
1971), 119-20. 

New railway line from Dallod to 
Khandwa in -- (VllI-I6-11-
1971), 186-87. 

Pak nationals over staying in -- I 
after e~piry of their passports 
(VIII-17-11-1971). 17().71. 

Period of Silver and Gold Coins found 
in Pokbar Vin •• -- (vm-
15-tJ-71) .. 68. 

Progress of Electrification in -
(IX-3()'1 1-1971}, 1:54-'5. 

Proposal to construct hotels in: --
for tourists (IX-3-12-1971), 159. 

Railway Wagons fOT' transportation 
of foodgrains and ,fJruits in --
(VIIJ-23-11-1971), 137-38. 

Rehabilitation of BangIa Desh diS-/ 
placed per!IOD8 Hi -- (VIn-
18-11-71). 1~7. 

Removal of imbalances by setting 
up ot R:ural IndU3tries in Back-
ward areas' of - (VTII-
24-11-1971), 205-06. 

Rural Industrles in - (VIII-
24-11-1911). 148-49. 

. setting up of fndoatries in Ratfam I 
and Jhabua districts (--) (VIII 
-17-11-1971), 85-86. 

Setting up of PIq)eJ" Mills in _ 
(vm-17-11-1971), 158-60. 

Setting up of Public Sector Protem 
in - (IX-t-t2-1971).210. 

Shortage of Sh!eI Materials in --
(VIlI-24-11-1971), 83. 

Shortage of Telophone Cables in 

62. 
(VIII-24-11-1971l, 161-

tJtilisation of idle ca."acity in Indus. 
tries in - (VTJI-24-11.1971) I 
2O~-06. 

i 
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MADRY A Pl,A.DI!S&-COftt4lf. 

- Tribal Cooperative Develop-
ment Corporation «VIU-
15-11-1.971), 177. 

MADRAS: 
Dea.th due to Consumption of Var-

nish in T'll'Uvotiur. -- (VIll-
JS-l1-1971). 143-44. 

Delhi- Point to Point 5I'D Ser-
vice (1X-I-IZ-1971), 1'13. 

1V Centre in -- (VIJI-17-11-71). 
37-38. 

O_rthing ~ racket in l.o4Iay 
TIckets in -- (V'IIlI--l6-11-
1971). U8. 

MADRAS DOCK. LABOUR: BOARD; 
Superse8lioo of -- (VlIl-18-l1-
1971), 99--100. 

MADRAS FBRTJLIZERS LTD. : De-
lay ill Production iif -- (WI-
19-11·1971). 70-71. 

MAHARASHI'aA : 
Di!lCOvery of platinum deposita by 

Geology Department of Naa:Pur 
University in - (VIII-2S-11-
1971), 48'. 

Financial Assiatance to - for 
, droupt-aflected areas <VDI-

19-11-1971>. 138. 
NationaJisation of Cotton Trade in 

- (VIlI-24-11.1971), 62. 
Out of tum Telephone Coonectiooa 

in -- (VlI-24-11-1971), 130-
31. 

Price of Supr in open' market in--
(Vm-15-11-1971). 166-67. 

Proposed scheme for investment of 
EPF in industrial housina demo 
by -- Governmmt (VIII-
18-11·1971), 61. 

Rural Electrification reforms for 
- (VIII-23-11-1971), 204. 

Setting up of IndURtries in Backward 
Areas of -- (VIII-26 .. 11-
1970. 58. 

~uPl'lv of G. D. R. Tractol'$ to --
lVTIJ·-15-11-1971). 165·66. 



MAHATMA GANDHI EXHIBmON 
TRAINS: Expenditure on R.un-
ning -- (1X-3O-11-1971), '1. 

MAJOR BAHUGUNA: EnquiJy into 
Death of -- (VUI-l6-11-
1971), 64-65. 

MALABAR : Railway Over Bridge in 
Area (IX-3O-U-1971). 

147. 

MALA YSIA: Attitude of Indonesia 
and -- on Bangla Desb (VIII-
25-11-71), 87. 

MANGALORE: Reservation Facilities 
for Lower Class Passengers at -
(IX-30-11-1971), 49-50. 

MANGANESE: 
Deposits of -- in Madhya Pradesh 

(IX-2-12-1971), 121-22. 

. Por.eign Exchange earned by exp0rt-
ing -- Ore (1X-30-11-1971). 
88-89. 

Reopening of -- Ore Mines 
(IX-2-12-1971), 86-87. 

MANIPUR: 
Judicial enquiry into food scandal in 

- (1X-29-1I-71), 181-72. 
Pl)lice Firing on Students at Jmpbal 
(-) (VUI-24-11-1971). 49-
SO. 

Setting up of paper mm in -
(VIII-17-11-1971). 119-20. 

MAP(S) : 
3-Dimensional -- of India (VIn 

-24-11-1971). 79-80. 
Theft of Army -- from Halwara 

(VDI-26-11-1971). 141. 

.dARINE PRODUCTS: 
Resolution adopted by Kerala As-

sembly regarding setting up of 
-- Export Development Autho-
rity at Cochio (Vrn-23-11-
1971), 119-20. 

Setting up of -- export develop-
ment authority (VDI-l6-11-
1971), 123. 

MARRIAGE' AGE: Raisina the mIDI': 
mum age of leaal - (Ym:-
22.11-1971). 75-76. 

MARTIN AND BURN COMPANY: 
Coal supplied to Mis -- (VUI 
-16-11-1971), 157-58. . 

MATIER UNDER RULE 377: 

Payment of enhanced D. A. to Gov-
ernment Servants (IX-l-ll-
1971). 248-50. 

Reported statement by Indian High 
Commissioner in Islamabad (IX-
29-11-1971), 247-54. 

MAYOR(S) : 

Memorandum from -- of Calcutta 
on Share in Tax Revenues (VIn 
-19-11-J970. 173-74. 

Place of a - in the order of pro-
cedence (VIII-17-11-1971), 
137-38. 

MEDICAL COLLEGES(.S) : 
Admission JlOr MBBS Coone m 

Delhi (Vlll-·-lS-11-1971), 121-22. 
Compulsory service in rural areas by 

new entrants to the -- (IX-
29-11-1971), 67-68. 

Seats reserved for Central Govern-
ment in -- in the country 
(VlII-·22-11-71). 133. 

Setting up of Medical University 
(VIlI-15-1 1-1971),45. 

Setting up of new -- in, New 
Delhi (VlII-22-11-1971), 228-
29. 

Turn out of doctors by -- (IX-
29-11-1971), 67. 

MEDICAL EDUCATION: 
Improvement in Standard of-

(VIII-IS-I 1-1971 ). 125·26. 
Poor quality of Medical Graduates 

(VIII-22-11-1971), 95·97. 

MEETINGS: 
Electoral Officers' -- held in New 

Delhi (VIU-23-11-197l), 121-
22. . 
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MEETlNGS-Contd. 
- Invitation to lndJa to atteftd NOD-

Aligned Group's -- at New 
York (VIll-2S-11-1971), 123. 

-- of Asian members of "Group 
of 77" at Bangkok (VIll-
16-11-1971). 73. 

-- of Departmental Promotion 
Committee and Confirmation of 
Class I Officers of Traffic Depart-
ment (IX-30-1l-1971), 175-76. 

-- of "Group of 77" at Lima 
(Peru) (IX-(30-11-1971). 152-
53. 

-- of nonaligned countries (VIII 
-18-11-1971). 164. 

-- of Soda Ash Manufacturers and 
Glass Manufacturers (VIII-
19-11-1971), 68-70. 

-- of trade ministers of common-
wealth countries suggested by India 
(VIII-I6-11-1971), 121-22. 

Participation of India at -- of in· 
ternational exports in Amsterdam, 
Denmark (VIII-I6-11.1971), 
91-92. 

MEGHALAYA: 

Deaths due to Cholera at Mailam Re-
fugee Camp in Khasi HiUs of --
(IX-29-11-1971), 135-36. 

Industries in -- (VIII-17-11· 
1971), 133-34. 

Missionaries in Nagaland and --
(IX-1-12-1971), 38. 

Pak saboteur in Assam and-
{VlII-17-11-1971), 131-32. 

Debates 
C~nditions of. Bangia Desh refugees 

In camps ID -- (Stt.) (VIII-
25-10-1971), 128-30. 

MEHTA PRINTING PRESS MIs.: 
Payment of Incvmelax by 
Ujjain, and 'Dai Avantika' (VIn 
-19-11-1971). ,136. 

- MEMBERS OF PARLIAMENT: 

Action against Government emplo-
yees making Representations 
through (lX-I-12-1971), 
189-90. 

MEMBERS OF PARLIAMENT-
Contd. 
ApplicatiODS received from - for 

Licences (lX-l.12-1971). 211. 

Invitation to - by Air India to 
join its Inaugural Jumbo F1ipt to 
New York (VIIl-19-11-1971), 
152-54. 

Memorandum from -- for a ban 
on communal organisations (IX 

-1-12-1971), 20l'()2. 
Vacation of Government accommo-

dation occupied by Ex -
(VlII-15-11-1971). 158. 

MEMBER SWORN: MohanrajKalio-
f~ryar, Shrj (VIII-19-11-1971), 

MEMORANDUM : 
--from Bihar Flying Club Em· 

ployees' Union (lX-3-12-1971), 
101. 

-- from Mayor of Calcutta OIl 
Share in Tax Revenues (VIII-
19-11-1971), 173-74. 

--from Medical Officers of Heavy 
Engineering Corporation. Ranchi 
(VIII-25-11-1971); -104. 

- sent by residents of Danapor. 
District Patna to the Chai~ of 
the State Bank (lX-3-12-1971). 
127. 

- submitted by CPI (M) and 
Trade Unions reo Attacks on CPI 
(M) Supporters (IX-l-l2-
1971), 51-52. 

-- submitted by Dakshin rail~ 
employees' union (VIII-I6-l1-· 
1971), 155. 

-- to the President by MPs and 
MLAs levelling charges against 
Chief Minister and Ministers of 
Haryana (lX-I-12-1971). 75-76. 

-- by Western Railway employees 
Council about difficulties of em-
ployees of Ratlam division (VIII 
-16-11-1971). 95. 

MEMORANDUM OF SEITLEMENT, 
1969 : 

Appointment of the nominee under 
the (IX-3-12·1971). 
173-74. 



M~~~N.QP¥ OF. SE~ MESSAGES FROM R. ~ . ......-;(:oll~4 •. 
~Onl". 

Non-implementation oli -- with 
cantotunent board employees. (IX 
-3-12-1~71), 114.75. . 

MER(:HAN,TS' CHAM,BER, ~M
'SAY: M,itlister~s Addriess So the 
-.- (",,-30,.11-1971). 124. 

MERCURY: Discovery of ( -- in 
KeJ;"ala (VUI-2S.-:11-1971),. 51-
5~. . .. .' 

MESSAGES FllOM R. So : 
Advocates (Aqlendme.nt) Bill 1970: 

Motion for ~xt,ention of time to 
p~t R~ of ~int' Cotnmittee 
(VIII-I6-11-1971), 237. 

Air Corporations ~Ameoctm.a.t) 
. Bm : Forwai-mna tho BiJt> as passed 

by R. s. (VIII-26-11-1971), 229. 
Appropriation (No. 4) Bill as paIII. 

ed by L. S.: Returnin~ the Bill 
without ~dations (X-
11-12.71). 8. . 

A!rOPriation (~Uway~) No. 3 
ill, 191-1 as passeo by L. S.: 

uming the Bm without recom-
mendation (X-1S-12-1~l), 6. 

Arms (Amen~t) Bill: Forward-
ing the lUll as passed by R. S. 
(VllI-27-H.1971). 233-34. 

Asian Refractories Limited (Acquisi-
tion of Undertakings) Bill : Agree-
ing with the Bill without amend-
ment (X-lS-12-1971). 6 .. 

Coal Bearing Areas (Acquisition and 
Development Amendment and 
Validation Bill: Agreeing with 
the Bill without ameodments (VIII 
-25-1~-71), 128. 

Code of Criminal Procedure Bill: 
Requesting L. S. to appoint a 
Member to the Joint Committee 
(V1IJ-26-11-71), 229, (X-15-12-
71), 4-5. 

Motion for extension of time to 
present Report of Joint Committee 
(VIlI-16-11-71), 237-38. 

~king Coal Mines (Emergency Pro-
vi»ions) Bills A~ng with Bill 
Aithout amen.dment (X-17-12-
'"I), 7. . 

O1mmtsslOf1s of InQuiry (Amend. 
ment) 'BID, 1971. Aireemg with /' 
atJ' WltboUt amendment (X-
!1--1l-1971). ... 

CQmpll~es (Su_~l1,.l!-rge on Inc::o.ne 
Tax) Bill, ~etumin~ tb.o 'Bill 
with,out recommeDdation (X-
22-12-1971). 13-14. 

Comptroller and Auditor General's 
(Duties. Powers and Conditioll1s of 
Service) Bill: Agreeing with tho 
Bill witJwu$ .moodment (vm-
26-11-1970, 229. 

Constitution (Twcoty-Sixt!l Amend· 
ment) Bill. 1971. Agreeing with 
Ute Bill wit~ut amendments (X-
10-12-1971), 4. 

Constitution (Twenty-Sixth Amend-
ment) ~i11. ~971. Agreeina with 
the Bill wi1ih®t aJUcodments (X-
10-12-1971), 4. 

~pt of Courts Bill, 1971, For· 
warding the SiU as passed by R. S. 
(IX-30-11-1971), 215. 

~eoco of lnliia Rill. 1971 as pas&-
ed by R. S. A,reeina with tbe Bill 
without any amendment (~-
6-12-1971), 4. 

~mersency R,iIiJtS (Goods) Insurance 
Bill. 197-1 : . 

Agreeing with the Bill without amend. 
ments (X-IO-12-71), 4-5. 

~mergeQcy Risks (Undertakings) In-
surao~ Bil1, 1971 : 

Agreeing with the Bill without amend-
ments (X-I0-12-71), 5. 

Essential Commodities (Amendment) 
Bijl: Fonvarding the Jilill a/l pass-
ed by R.S. (X-17-12·J 971), 8. 

~ood.. Adulteration (Amendn;teqt) 
Bill: Agreeing witb the Bill with. 
out Amendment (VIII-22-11. 
1971), 267-68. 

Forward Contracts (Regulation) 
Amendment Bill: Agreeing with 
Bill without amendmeQt (X-15-12-
71), S. 

India Tariff (Amendment) Bill: Re-
turning the BiU without recom-
mendation (X-22-12-1971), 13. 

Industrial Disputes (Amendment) 
'Sill: Forwarding the Bill as pass· 
ed bv R. S. (VIII-22·11·71l. 2117. 

Inland AIr Travel Tax Bill. 1971, 
Returning the Bill without recom-

mendation (LX-3-12·7I), 215-16. 



"MltSSAGEs FROM R. S . .:..:...co"td. 
International Airports Authmi"'fy lIilI, 

1971. Agreeing with the Bill with· 
Ol1t any. ame:ndments (VlH-
25·11·1971). 128. 

Jayanti Shipping Company (Acquisi. 
tion of Shares) Bill: Agreeing to 
the Bill without amendment (X-
15·12-1971), S. 

Manipur (Hill Areas) bistrict Coun. 
cils BiU: Agreeing with Bill with-
out amendment (X-15-12· 
1971), 5-6. 

Naval and Aircraft Prize Bill: 
Agreeing with the Bill without 
amendment (X-I 7·1 2-71), 7-8. 

North Eastern Council Bill: Agree-
ing with the Bill without amend-
ment (X-25-12-1971), 10·11. 

Personal Injuries (Compensation 
Insurance) Amendment Bill : 
Agreein.g with the Bill Without 
amendment (X-22-12-1971), 
14. 

PerS'Onsl Injuries (Emergency Provi-
sions) Ai'nendment BiJ1: Agreeing 
with the Bill without amendment 
(X-22-t2-1971), 14. 

Prevention of Insults to National 
Honour Bill. 1971, Returning the 
Bill with amendments. (IX-
25-11-1971), 239. 

Prevention of Water Pollution Bill, 
1969 : Motion for extention of time 
to present Repon of Joint Com-
mittee (VllI-I6-11-1911). 237. 

Punjab Appropriation (No.2) Bill : 
Returning the Bill without recom-
mendations (X-17-12-197l), 8. 

Ra~way Passenger Fares Bill, 1971. 
Returning the Bill without Recom-
mendation (lX-3-12-1970. 215. 

Small Coins (Offences) Bill, 1971: 
Agreeing with the Bill without 
amendment (JX-6-12-197 l), 3. 

Stamp and Excise Duties (Amend-
ment) Bill. 1971 as passed by L.S. 
Returning the Bill wlthout any Re-
commendations (IX-6-12-1971), 
3-4. 

Tax on Postal Articles BiD, 1971. 
Returning the Bill ""ithout Recom-
mendations (IX-3-12-1971), 
215. 

MESSAO'Es FROM R. s.~o"til. 
Uttar Pradesh Cantonments (Control 

of Itent ilDd Evi~oo) (ltcpeal) Bill 
Forwarding the BUi as paued by 
R. S. (VIII-23-11.71), 233. 

Visva-Bharti (Ameadnlent) Bill, 1971 
Agreeing with the Bill without 
amendment (1"-8-12-1971), 4. 

METHANOL: Setting up of a project 
for the Production of -- . !it 
Haldia (VIlI-26-11-197l), 127· 
28. 

METROPOLITAN COUNCIL(S) : ROo 
~sion of El!!ctoral Rolls for --
EJections (JX-30-ll-1971). 132-
33. 

MICA: 
Exploitation of small -- tradcm 

(VIII-l 6-11-197 1), 165. 

Export TnIde of Te~ti1es and -
(lX-30-11-1971), 89·90. 

NationalisatioD of -" .- mines (WI 
-25-11-1971). 26-27. 

Non-introduction of EPF scheme in 
-- mines and factories in Hazari-
bagh, Bihar (VIII-I 8-1 1·71), 83. 

MICROWAVE RADIO RELAY SyS-
TEM: 
Bomblly-Madras-Trivandrum 

(lX-I-12-1971), 114. 

Coimbatore-Ooty-Khozikode 
(lX-I-12-197l), 37-38. 

MILIT AR Y AID: Reported Suspen-
sion of Arms Supplies by U. S. to 
India (IX-3-12-1971), 196-204. 

MILITARY INTELLIGENCE ORGA-
NISATION: Utilization of Ser-
vices of Civilian Specialists in 
- (VIII-19-11-1971), 162. 

MILITARY LAND: Scheme to aOot 
surplus . -- to ex-servicemen 
(lX-3-12-1971). 138-39. 

MILK AND MILK PRODUCT(S) : 

Decline ih Consumption of --
(VIII-l 5-11-71), 194-95. 

Demand and --" "undei' Fourth 
Plan (lX-29--11-1971), 125'-26. 
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MILK' AND MILK PRODUCI'(S)-
Contd. 
Import of -- powder (JX-29-11-

1971). 145-46. 
Project for -- marketing and 

Dairy Development (VIlI-tS-It-
1971), 90-91. , 

Setting up of a dairy in Mysore dur-
ing 1971-72 (1X-29-11-t971), 
150-51. 

. MILL(S) : 
Cosed Sick in States (vnI-

24-11-1971), 22-27. 
Complaints re.prding mismanage-

ment of nationalised textile --
(IX-30-11-1971), 126. 

Sick -- taken over by N. T. C. 
during 1969-70 (VIII-23-11-
1971), 98. 

Taking over of Cosed - in 
Kerala (23-11-1971). 79. 

Taking over of sick -- (VIll-
18-11-1971), 131-32. 

MINE(S) AND MINERAL(S) : 
Common welfure fund for 

Workers (VTIJ--25-11-l97l), 5-6 
Constitution of a new undertaking 

for -- exploration (IX-2-12-
1971). 38. 

Damage to goods train due to explo-
sion of -- between Radhikapur 
and Delimpon Stations (lX-
30-11-1971), 129-30. 

Deposits of -- in Himachal Pra-
desh (lX--2-12-1971), 79. 

Discovery of -- deposits by Geo-
logical Survey of India, (IX-2-l2-
197)), 119-20. 

Discovery of valuable -- deposits 
. in Kerala OX-2-12-1971). 125-

26. 
Expenditure incuned on develop-

ment of -- by national --
corporation (VIII-25-11-197l), 
40. 

Foreign technical know-how for --
and metals projects (VllI-18-11-
1971), 47-48. 

Mineral deposits in Tamil Nadu 
(VIII-2S-11-1971). 49-51. 

MINE(S) AND MINERAL(S)-Co/lltl. 
Nationalisation of mica Mines (Vlll-

25-11-1971), 26-27. 

Production of Minerals and nOG-
Minerals in Rajasthan (IX-2-12-
71), 123-24. 

Reopening of Manganese Ore --
OX-2-12-1970. 86-87. 

Requisitioning of police by manaae-
ment of Agnigundala lead Mines 
(VIII-,25-11-1971). 45 . 

Survey of Minerals in States (VIII-
18-11-1971). 53-54. 

MINING AND ALLIED MACHI-
NERY CORPORATION LID: 
Loss incurred in (IX-2-12-1971), 
94-95. 

MINISTER(S) : 
Central Government owning 

Houses and Plots .in Delhi (IX-
1-12-1971), 72. 

Conference of Chief - and State 
Finance -- for additional re-
sources (VIII-19-11-1971), 50. 

Conference of Sta,1es Housing --
(lX-29-11-1 971) , 106-07. 

Cut in Salaries. of -- as a Measure 
of Economy (VIII-24-11-1971), 
73-74. 

Enactment of law for fixing strength 
of -- in States (VIll-J7-11-
1971), 59-()O. 

Expenditure on Foreign Tours of 
-- and other officers of Govern-
ment of India (VIII-26-11-
1971), 58-59. 

Foreign Trade -- visit to For-
eign Countries (VIlI-23-11-
1971). 105-08. 

Implementation of Recommendations 
of conference of State - of 
Irrigation and Power (IX-30-11-
1971>' 39. 

Inter-media mobility of information 
officers to -- (IX-l-12-1971), 
57-58. 

Meeting of trade -- of common-
wealth countries suggested by 
India (VIII-16-11-1971), 121-
22. 

--_._-_ .. _ .. __ . __ ._---------



MINISTER (S)-Contd. 
-- Address to the Merchant. 

Chamber. Bombay (IX-30-11-
1971), 124. 

Returns of income and assets of -
(VIII-17-! 1-1971), 86. 

Ostentatious living by. -- (VIn-
17-11-1970. 67-68. 

Statement made by -- of State for 
Home AtJairs regardinB Postpone-
ment of elections to State Assem-
blies (IX-30-11-1971), 167-68. 

Talks with Indonesian forei~ --
(VIII-18-11·1971), 139. 

Visit of -- of External Affairs to 
Nepal (VIII-25-11-1971), 3S. 

Visit of -- of Steel and Mines to 
Bhilai Steel Plant (Vill-18-11-
1971), 159. 

Voluntary Cut in Salaries by -
for Bangia Desh Refugees (VIII 
24-11-71), 70. 

Debates 
Introduction of Prof. S. Nuru) Hasan 

(VJII-lS-11-1971). 13-14. 

MINISTRY(lE..I;» : 

Additional Functions and Responsi-
bilities of Department of Science 
and Technology (VIII-24-11-
1971). 11-13. 

Drain resulting from Medical reim-
bursement Bills to employees of 
Communications -- (IX-
1-12-1971). 221-22. 

Outstanding Audit Objecticms in the 
-- of Finance (VJlJ-26-11-

1971). 86-87. 
Outstanding Audit Objections in the 
-- of Tourism and Qvil Avia-
tion (V1JI---26-11-1971), 111. 

Reduction in work-load in Inspection 
Wing (VIlI-25-! H971), 73. 

Separu'ion of Railway Board from 
the -- (lX-30-II-1970. 3S. 

Transfer of ground water wing to 
Agriculture --' (IX-2-12-
1971), 83-84. 

u. S. experts working in Agriculture 
_ (lX-29-1l·1971), 199-
200. 

97 

MINISTRY(IBS)-Conttl. 

MISSILES: Chinese Radar and -
iesting Centres (VIII-19-U-
1971), 110-11. 

MISSION(S) ABROAD: 
Expenditure on Indian Embassies 

({1JI-25·11~1971). 117. 
Irregularities committed in Indian 

Embassies abroad (VIII-IS-U-
1971), 118. 

Search of the Indian. High Commis>-
sion at Karachi (VIII-2S-11-
1971), 12~21. 

Debates 
Reported statement by Indian Hiah 

Commissioner in Islamabad (IX 
-29-11-1971), 247·54. 

MIZO REBEL(S) : 
Deployina of Chinese Pak trained 

armed -- on East Bengal Tripu-
ra Border (VIII-19-11-1971), 
203. 

Meeting of underground Nasa Leader 
Shri PhiZo and -- Leader Sbri 
Laldanga (VIII-1S-11-1971), 
160-61. 

MODERN BAKERIES: 
Complaints reg. Stale Breads baked 

in - (VIII-15-11-71), 38-39. 
Production. sale profit/loss of -

(VIIl-22-11-1971), 221-22. 
Profits of - during 1970-71 

(VlII-15-11-1971), 159. 
Stamping of Date on Wrappers of 

Breads produced in -- (VIII-
15-11-1971). 90. 

MONEY LENDER(S) : Steps to 
check exploitation by private 

(IX-29-11-1971), 113. 

MONEY ORDER(S) : 
Giving pension throuah -- (VIII 

-19-11-1971), 171. 
Steps to check -- frauds (Vill-

17·11-1971), 88·S9. 

MONITORING EQUIPMENT: Deve-
lopment of (1X-1-12-
1971). 172-73. 



MONITORING Sl'AnONS : I 
Lacking Mobile Direction Findina 
Facility (IX-1-12-1971). 171-72-

MONOPOLIES AND REST'RlCIlVE 
TRADE PRACTICES: Cases re-
ferred to -- Commission (VIR 
-19-11-1971), 74-75. 

MONOPOLIES AND RESf1UcrIVE I· 

TRADE PllACflCES ACf : 

Cases referred under - (IX-
3-12-1971), 38. 
Foreian Monopolists in India (VIII-

19-11-71), 183-84. 
Issue of licences to Monopoly Houses 

after enactment of -- 1969 
(VlII-17-11-197l). 71. 

Monopoly Houses in the Field of Ad-
vertising (VIII-24-11-7l). ISS. 

Registration under -- (VDI-
19-11-1971), 210-11. 

Violation of -- by Birlaa (VIII- I 
19-11-1970, I44-4S. 

MONOPOLIES COMMISSION: Work- I 
ing of - (lX-3-12-197I). 
117. 

MONUMENT(S) : Ancient -- in 
Palamau District (VIII-IS-l 1-
1971), 47-48. 

MORIK.AR. MOTORS. MIS: Recovery 
of Income-tax Arrears from Mis. 
-- Trivandrum (VIII-19-11-
1971), 55. 

MORMUGAO PORT: 
Arrears of dues and levy from steve-

dores to tbe Mormugao Dock La-
bour Board (VIII-lS-ll-71), 33. 

Delay in completion IJf - develop-
ment scbeme (VIII-22-11-71), 106. 

Stoppage of work in Murmugao deve-
lopment project (VII1-22-11-7l), 
8-9. 

'MOTHER INDIA': Censure of 
-- Editor (IX-1-l2-1971). 
185. 

MOTION(S) : 
Eleventb Report of Commissioner 

for Linguistic minorities (VIII-
17-11-71), 207-27, (VIII-IS-H-71), 
194-237. 

MOTION(S)-CmIld. 
Failure of Delhi Police to p~t 

violeDce at 7, Jantar Mantar· Road 
and incidents COftected therewith 
(VIII-I6-11-l971). 277-380. 

Law and Order situation in West 
Bengal (VIII-l 7-11-1971 ). 227-
326. 

Modification of Prevention of Food 
Adulteration (Second Amend-
ment) Rules, 1971 (X-20-12-
1971), 78-86. 

Report of Uni.versity Grants Commis-
sion 1969-70, (VIll-19-11-1971), 
250-81. (VIIl-2,2-1l-197 I ). 294-
368. 

Situation arising out of recent cyclone 
in Orissa (VIII-23-11-1971), 
251-331 

MOTOR INDUSfRIES CO.: ISSUe of 
Licence to -- (IX-l·12-
1971), 47-48. 

MOUNTAINEERING: Promotion of 
- (VIII-1S-11-1971). 34-35. 

MUJIBUR REHMAN SHEIKH: Re-
lease of -- (VIII-IS-II-71), 
45. 

MULKJES: Warning by Federation of 
Telengana Employees' Association 
and Unions on Replacement of 
-- in Telengana Region (VIU 
-24-11-1971 ), 142-43. 

MUNICIPAL COMMITTEE(S) : 
Election of a Pakistani National 
to Chandpur -- (lX-I-12-
1971 ), 69-70. 

MUNICIPAL CORPORATION(S): 
All India conierence of - (IX 
29-11-1971) t 158-59. 

MURDER(S) : 

Action against Alleged -- of 
Lokshmi Nayak in West Bengal 
(VIII-24-11.197l). 13~. 

Action against persons responsible 
for - President of Agricultural 
Labour Union in Murshidabad 
(VIII-17-11-1971), 106-07. 



MURDER( S)-Cotrltl. 
Alleged - of a CPI (M) worker 

at O. T. Road, Howrah (West 
Bengal) (IX-1-12-197U, 130-
31. 

Alleged -- of two teachers in 
Howrah (IX-1-12-l971). 149· 
50. 

Alleged plot to -- P·rime Ministu 
and other leaders (VIII-17-11-
1971), 79. 

Iudicial Inquiry into mass -- in 
Cossipore-Baranagore area near 
Calcutta and probe into killing of 
undertrial political prisoners in 
Iails in West Benpl (VIn-
17-11-1971), 10-18. 

-- of a Freedom Fiihter of Ki.san 
Sahha Worker of Dharwar 
(Mysore) (VIII-24-11-1971), 
132-33. 

-- of a resident of Bejaygarh 
Colony under Iadavpur P. S. 
(West Bengal) (IX-l·12-197I), 
1-3. 

-- of a Student Leader in Howrab 
District (West Bengal) (VIII-
24-11-1971), 133-34. 

-- of a worker of JII)' Engineering 
Works. at Jadavpur (Wegt Bengal) 
(VIII-J7·11-J970, 91-92. 

- of a Workina Committee Mem-
ber of Hindustan Steel Employees' 
Union, Durgapur (VIn-l4-11-
1971), 123. 

-- of CPI (M) worker of Dina-
nath Ghosh station, Howrab (IX 
-1-12-1971). 130. . 

-- of one Shri Bablu Dutt in Burd-
wan (West Bengal). (VIII-24-11-
1971). J 34-35. 

-- of one Shri Shyam Sunder 
Komar in West Benaa! (VIII-
24-11-1971), 133. 

MUSEUM(S) : 

Report of Committees on workina of 
-- tVIIl-15-11-1971), 36. 

Transport (VIII-23-11-
1971), 73. 

:. 
MYSORE: 

Admission to Bftgiueerina Cal" in 
-- State (VIII-15-11-1~7l), 
79. 

Assistance to- for Areas Affected 
by Drought (VII-19-11-197l), 
67. 

Completion of Fertilizer Project at 
Mangalore (-) CIX-3-12-71), 
39-40. 

Construction of hotels of international 
standard to attract tourists to --
State (lX-3-12-1971). 156-57. 

Deposits intbe State Bank and 
Nationalised Banb in - (vm 
-2~11-197J), 98. 

Drug purl:halle scandal in - (VIll 
-22-11-197]), 151--52, 

Loans advanced by Nationalised 
Bllnka in - (VlII-26--t 1-
1971), 112. 

Loans to Drouiht Affected Farmers 
from Land Banks and Cooperative 
Societies in ~ State (VIII-
IS-Il-1971), 182-83. 

Murder of a Freedom Fighter of 
Kisan Sabha Worker of Dhatwar 
District (-) (VIlt-240011-71), 
132-33. 

New Railway line from Hubli to 
Karwar in - (VIII-16-11-
1971). 131. 

Setting up of a Factory in - for 
Manufacturing piston rings (IX-
1-12-197]), 174. 

Setting up oti a milk dairy in --
during 1971-72 (1X-29-11-
] 971), 150-51. 

Selting up of a paper mill l.n Tum-
kur District (--) (VJlI-17-11-
1971), 152-55. 

Setting up of plants for Qencrating 
Electricity in - CVW-
23-11-1971), 90-92. 

Shortage of Drinking Water in OuI-
barga (--) (VIII-IS-I 1-
1971), 181. 

Steps to rehabilitate persons dis-
placed by acquisition of land tot 
caustic soda factory in North 
Kanara District (-) (IX-
3-12-1970, 121-22. 
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MYSORE-Contd. 
Te~ders for supply of medical drugs 

m -- Stllte (VIII-22-11-1971) 
151. ' 

Theft of copper wires in _ 
. State (VIII-17-11-1971), 34-35. 

Unemployment survey in ---L (IX 
-2-12-1971), 8-14 

MYSORE LAND REFORMS ACT : 
Amendment of - (VIII-

22-11-1971), 80-81. 
Debates 

Continuance of Presidents Proclama-
tion in respect of - (Stt. Res.) 
(VIII-18-11-1971), 238-75. 

. - Government Notification under 
Cotton Tran.~port Act (Res.) (X-
22-11-71), 153. 

. Reported lathi charae on workers in 
- Cement Ltd. (CA.) (IX-
2-12-1971), 130-36. 

N 

N. C. C.: 

. Allotment of Task to -- (IX-
3-12-1971),148-49. 

Authorised strength ot: senior and 
junior divisions of - CJX-
3-12-197]). 186-87. 

lte-employment of released Emerg-
ency Commissioned Officers in 

(IX-3-12-1971), 143-44. 

N. C. E. R. T. : 
Filling up of posts in -- (IX-

29-11-1971), 6S~ 

Function of Field Officers in __ 
(IX-29-11-197l), 63-64. 

-- Scheme regarding improvement 
.in teachins in Primary and Seoon-
dary schools (IX--29-11-1971l 
136-38. . , 

Recf?mmeDdation of -- regarding 
Withdrawal of Text Books contain-
ing prejUdicial material (VIII-
15-11-1971). 179-80. 

N. E. F. A.: 
Civil disturbances in - and Shil-

long (VIII-17-11-1971), 139. 

N. E. F. A.-Contd. 
Controlled varieties of cloth for 

Assam. Megbalaya, Nagaland anet 
- (VlII-16-11-1971), 189-90, 

Headquarters of -- (VIfi-24-11-
1971),] 21-22. 

Sites in ~ explored by Oil India 
Ltd. (VIII-19-11-71). 166. 

NAGALAND: 
A!lssm-- Boundary Dispute (VIU 

24-] ]-1971), 180. 
Diamond deposits in -- (IX-2-12-

1971). 128-29. 
Missionaries in -- and Megbalaya 

(lX-I-12-1971 >. 38 . 
Suspension of operations in --

(VIII-18-11-1971), 94. 

NAGARW ALA CASE.-Demand by 
MPs for on inquiry into -- scan-
dal (lX-1-12-1971), 117. 

NAPHTHA.-Requirements of -- in. 
the country (VIII-19-tl-1971), 
124. 

NARMADA VALLEY PROJECT: 
Benefits from -- (VIII-23-11-

1971). 135·38. 
Projects under -- (VIIl-23-11-

1971 ). 134-3'6. 

NATIONAL ARBlTRATJON PROMO. 
TION BOARD ClX-2-12-1971), 
48-49. 

NA TIONAL CLEANLINESS CAM-
PAIGN (VIlI-22-11-197J), 122. 
122. 

NATIONAL COAL DEVELOPMENT 
CORPORATION.-Al1eged In-
effective Management of 
(VIII-25-11-1971 ), 93.94 . 

NATIONAL COMMISSION ON 
AGRICUI:.TURAL : 
Plea of Vice-Chairman, -- for 

imposition of fiscal levies CIX-
21)-11-1971), 37-38. 

Debate., 
Submission of Reports by - (St.) 
. (lX-29-11-1971), 243-46. 

---_._.!--.,-_ ... _--_._--
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NATIONAL COMMITTEE ON 
SCIENCE AND TECHNOLOGY 
(VIII-24-11-197l), 86. 

NATIONAL DAIRY RESEARCH IN· . srrrurn, KARNAL: 
Achievements of. -- (Haryana) 

(VIII-22-11-1971), 185...s7. 
Proposal for Convenioo of -

into a Dairy University (IX-
29-11-1971), 35. 

NATIONAL FILARIA CONTROL 
PROGRAMME (VIII~22-11-
1971). 97-98. 

NATIONAL FITNESS CORPS.-Utiti-
zation of scrvices of -- for 
training school boy~ and girls 
(VIII-22-11-1971). 128-29. 

NATIONAL HIGHWAY(S): 
Condition of Grand Trunk Road 

passing through Bihar (VID-
15-11-1971), 48-49. 

Construction of East-West -- in 
Nepal (VITI-~25-] 1-1971}, 54. 

Damage of .-- and bridges. due to 
floods in the country (VIII-
22-11-1971), 90. 

Programme regarding -- (VIII-
15·] 1·1971). 117-18. 

Request from Kerala Government to 
allocate funds for development of 
Ernakulam Faroka Coastal--
(Vm-~2-11-197l), 233·34. 

NATIONAL LABORATORY (IES) : 

N~n-Utilization of Existing Facilities 
In -- by Industrial Centres 
(VIII-2+11-197l). 82-83. 

l!nitied Career Structurc for scien-
tIsts in universitie~ al\d -- (lX-

(1-12-1971), 107-08. 
NATIONAL LlBRARY(IES)-Me. 

moranda from -- Employees 
Association (VIJI-lS·11-1971) 
73. ' 

NATIONAL MILK GRID (VIU-
15-11-1971), t t 9·20. 

NA TIONAL MINERAL DEVELOp. 
MENT CORPORATION: 
Expenditure incurred on develop-

ment of mines by -- . (VDI-
25-11·1971), 40. 

NATIONAL MINERAL DEVELOP. 
MENT CORPORATION.~ontd. 
Expenditure incurred on the sbifting 

of Head Office of -- to Hycte:. 
rabad (1X-2-12-J971) , 45-46 . 

Premises rented by -- at New 
Delhi (IX-2-12-71), 69-70. 

Shifting of commercial wins of -
to Bombay (IX-2-12-1971). 
106-07. 

Shifting of head quarter9 of -- to 
Hyderabad (VIII-18.11-197l). 
164-65. 

NATIONAL PROJECTS CONSTRUC-
TION CORPORATION.-Merger 
on -- (IX-30-11-1971), 118. 

NATIONAL REGISTER SCHEME 
(VIII---17-11-1971). 56-57, 

NATIONAL SAVINGS.-Alleged bun-
gling in -- Certificates in Delhi. 
(VIII-24-11.71), 116-17. 

NATIONAL SEED CORPORATION. 
-Entrusing distribution of seed to 
a private company by -- (VIII 
-15-11-1971), 130. 

NATIONAL TEXTILE CORPORA· 
TION.-Textile Mills taken over 
by -- (VIIl-23.11·1971), 89-
90. 

NA TIm lAUSA'nON : 
Growth Rate in Advances to negle-

cted Sectors after -- of Banks 
(VIIl-26·11·7l), 129·30. 

-- of a~dit work of public limited 
compamcs (IX-3-12-1971). 12· 
16. 

-- of Colgate Palmolive (India) 
Private Limited (VlII-26-11-
1971), 32. 

-- of Cotton Trade in Mahnrash-
trn (VIII-24-11-1971), 62. 

-- of Foreign Oil Refineries (VIII 
-19-11-1971 >. 93. 

-- of Medical Profession in the 
country (lX-29-11-1971), J64. 

-- of mica export trade (VIII-
16-11-1970, 165·66. 

- of mica mines (VIII-25-11. 
1971), 26-27. '-'.' . __ .. _ ... _---_._-_._--_-!..._--_. __ ._-_ .. -_ .. 
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NAnoNALISATION..w.colilli. I NEPAL: 

--of Sugar Industry in 
(VUI-l~H-71). 182. 

States! Activities of - c~s in India 

I l VlII-25-11-19'71). 63. 

- of tea lardens ('¥'III-16-11-71) Agreement with -' -' re: W~ 
Kosi Canal Project (IX-390-11-

-- of transport in Tamil, Nadu I 1971), 128-29. 
(VIII-21-11-1971). 52_53. 0 I 

57. ' 

! Air Service between India and ---
Representations regarding -- of I (VllI---19 .. 11-1971), 4().;41. 

coal mines (VlII-18-11·1971) I 
133. • i 

NATURAL RESOURCIES."'-Higb pow- . 
ered national board for develop- i 
ment of -- (VIII-17-11-71) 
39-40. ' 

NAVA11:IA TAPI SCHEMES BUR-
HANPUR..-Compietion 'of --
(lX-3Q..11-1971), ]53-54. 

NA VBliAItA T TIMES . .....oQu~tion of 
PdviJege re: article published in 
(VUI-22-11.1971), 26!-6S. ' 

N AXALITB(S) I 

Arrest oti a well-known poet and 
allegedly a - leader in West 
Bengal (VIII-17-11.1971), 68-
69. 

Deployment of CRP and Army per. 
sonnel in West Ben~ to Curb 

Menace (VlII-24-11-
1971). 66-67. 

Formal negotiations with 
(VIIl-I7-Jl·1971) i 32. 

Migratiotl of Bengali film actors and 
businessmen to Bombay as a result 
of - menace VIIl ...... 17-11-
1971). 174-75. 

-- Movement In Delhi (VIII-
24-11-1971), 44. 

Petition received for Commutation 
of Death Sentences passed on a 
-- Leader of Andhra Pradesh 
VIII-24-11-1971), 156. 

Violent activities of -- in Puniab 
(VIll-17-11-1970. 67. 

NAVY: 
Purchase of Motor Torpedo Boats 

for Indian -- (VUI-19.-11-71). 
221-22. 

Steps to strengthen Indian -- In the 
Indian Ocean (VlII-26-11-
1971), 22-25. 

Alignment of Western Kosi Canal in 
_ Territory (VlH-23-11-71), 
1-'. 

Availability of power to ----- from 
Kosi Project Hyde} Power Plant at 
Brimnagar (IX-3().11-1971). 
40. 

Construction of East-West Higbway 
in -' (VII1 ...... ZS-1l-7t), 54. 

fiood control treaty between India 
and ~ (lX ....... 3().11-1971). 
] 83-84. 

....--.·8 approval {Of' westeI'D l{osi 
canal project (VlII-16-11-7l), 
1(H. 

NEWS AGENCY(IES).--Measures 
for diffusion of ownership .of 
newspapers and. news ageDCteR 
(VlII--17-11-1971). 42-43. 

NEWSPAPERS AND PERIODICALS: 
\ Ban on Tamil Dailies by Ceyloo 

(VIII-16-11-71), 145-46. 

Closure of - in As.'1am due to 
non-availability of newsprint (VIII 
.......17-11-]971). 134. 

Measures for diffusion of ownenhip 
of -- and news aaencies (VUI. 
-17-11-1971), 42-43. 

Recovery of Government ~~ 
Paid to Avantika for PubbcaUOD 
of Advertisement (IX---1-12-71), 
106-07. 

Supply of advertisement materials to 
small - (VIII-17-1l~1971), 
47-48. 

Supply or Newsprint to Kerala -
(lX-l.12-1971), 101. 

Tbco Avantika, A HiMi Dall, (VIII 
-17-11-70. 81-88. 

___ .------------oJ--...---



NEWSPAPERS AND 
CAI,S.-,-Contd. 

Deb«tes 

Attack on the Times of India .oftice 
by foUowen of Divine Lisht Mis-
sion (CA.) (Vm---.,23.11.7l), 
206-29. . 

Increase in prices of - (Stt.) 
(VIll..;..24-tt-191l), 307-14. 

NEWSPRINT: 
C]ow!'e of newspapers in Assam due 

to non-avall"biHty of - (Vm 
-17-11-1911), 134. 

Irro~ariti .. iR import of - from 
Canada (VIII-23-11-1971), 41-
42. 

Setting up of - factory in K~ 
(VIII-I 7-11-1 971) • 97-98. 

Supply of - to Kerala Newspapers 
(IX-I-I2-1970, 101. 

NEYVELI LIGNITE CORPORA-
TION: 

10) 

NON-PLAN EXPENDITURe........cut 
in - (VIII-26-11-1911), 54-
55. 

NORTH KANA.ItA : 
Caustic soda factory in district -
(lX~.U-1271), l(j8-69. 

Development of piWimage centre of 
Karl Kanamma in Honnavar 
Taluka, District -- as a tourist 
centre (1X-3·IJ..71), 169. 

NORTH KOREA.--SQmy of arms tQ 

I 

Pakistan by - (VIII-18-11·7l). 
/ 101-02. 

(NUCLEAR POWER (VIII-24-11-I 1971), 164. 
I 
I _. _. _ of China (lX .... 3 .. U,·71), 

161-63. 

NUCI,.EA,R. STATION(S).-l)cllWld 
for a -- in Pu~ja~ (IX~1-12-
1971), 174-75. 

NUCLEAR TESJ'(S).-UDdersreuoct 
-- for Nuclear Eagiaoering 

-1- 2.1971l.,...lli-:24-- __ .. . ...• 

NURSE(S).-8hortage of quali1led 
Loss incu.rred in -- (IX-2-12- doctors and nurses in army boa-

19,71), 64-65.. pitals (lX--3-12-1971), 89-91. 
Strike in - (VIlI-18-11-197l), NURSING HOME(S).-Licensing of 

102. ~ and C1ini~s (VIII-IS-lI-
N 1971 ), 121. 

NITROGE : I 
Production of _ by Durppur I NtrrlUTION : 

Project (VlII-26-11-1971 ). 40-' AU India evaluation of applied --
41. programme (IX-29-11-71), 38-39. 

Time and quality. of application of 
Nitrogen to Wheat crop (IX-
29-11-1971). 208-09. 

NON-ALIGNED COUNTRIES: 
Meeting of -- (VIII-IS-1l-

1971), 164. 
-- communique regarding Bangia 

Desb rofugee pr.ob1em (VIIJ-
25-11·1971), 34. 

NON.FERROUS METAL(S} : 
Exploration of -- and FelT()us 

metals (lX-I-12-1971), 126-27. 
M. M. T. C. demand for extra pay-

ment equal to New Import duty 
on -. (VIII-23-11-1970. 
157. 

Production of 
1971), 1'2.. 

(VI11-2S-11-

Implementation of recommoodations 
of AU India Seminar on Applied 
........, prC)gramme bold ill New DeJhi 
in Marcb 1970 (JX-29-11·7l), 121· 
22. 

-- programme in collaboration 
with UNICEF. FAO and WHO 
(VIII-22-11-7l), 197-99. 

Project for nutritious Food for c.."'bDd. 
ren and expectant Mothers (VIn 
-15-11-71), 65. 

NYLON: 

Apelications for settinl up - Tex. 
tile Filament Yam Units (VIII-
19-11-1971), 74. 

Establishment of a -- Yard pr0-
duction plant at Chittor in Andhra 
Pradesh (1X .... 3-12·1971l. 184. 

---------------------------



NYLON.-Contd. 

-- Yam Manulacturera oaminl 
huge profits. (VW-23-11-1971). 
172. 

Setting up of a -- Filament Yam 
Factory in Kerala (VDI-;-l9-11-
1971), 171-72. . 

o 
OBITUARY REFERENCE: 

otL.-COPltd. 
Proposal for undertaking Joint --

Exploration Ventures in Foreign 
Countries (VllI-19-11-71), 35-
36. 

Stopping of -- Supply by Iran in 
case of War (vm-25-11-71), 
43-44. 

Submission of the report by Soviet, 
experts Re: -- Production in 
the country (IX-3-12-71), IIJ3-
84. 

Deat!l of Shri G. M. Sadiq, Chief Supply of coal and fuel -- to Bihar 
Minister of Jammu & Kashmir and (lX-3-12-71), 32. 
Sbri Bhagwandin Mishra (X-I 
13-12-71), 1-14. Survey of coun~ry coastline for 

finding out -- (VIII-19-11-71), 
Death of Hafiz Mohd. Ghazanfarulla 114-15. 

(VlII-15-11-71) 1-13. I 
, lOlL AND NATURAL GAS COM-

D-::ath . of Sh. K. Kclapplill (VlII- MISSION : 
15-11-71), 1-13. . . . ale 'T' AcqUISItion of land of L owa I.tla 

Death of Sh. K. Madhav MenoD Estate by -- (JX-3-12-71), 
·(VIH-15-1l-71),1-13. 195. 

Death of Sh. Mahendra Majhi (VIII-
15-11-71), 1-13. 

DeaHl of Sh. P. T. Punnose (VlIl-
15-11-71), 1-13. 

Death of Dr. Rajendra Kohar (IX-
29-11-71), 1-2. 

Death of Dr. Syed Mahmud (VIII-
15-11-71), 1-13. 

Death of Sh. Yashpal Singh (VIII-
15-11-71), 1-13. 

QBSCENlTY.-In art and literature 
(VIII-17-11-71), 77-78. 

OCCUPATIONS.-'-Shortase in 
(VIII-25-11-71). 108-10. 

.oFF-SHORE DRILLING.-5hiftins of 
the -- platform from Aliabet 
(VIlI-26-11-71), 176-77. 

OIL: 

ApPointment of Higb Level Policy 
Planning Body for formulation of 
future Policy. (VIII-. 
19-11-71), 117. 

Contract to a Japanese firm for ex-
tracting -- from sea (VIII-
26-11-71), 95-96. 

Death of an employee of -- (IX-
3-12-71), 122. 

Inclusion of -- Affairs in Takru 
Commission (VIll-26-11-71), 25-
21. 

Reduction in Profits of -- (VIIl-
19-11-71), 104. 

Representation from Employees of 
-- for New Pay Scales (VIII-
19-11-71), 104-05. 

OIL CAKES.-Decline in Export of 
- (IX-30-11.7l), 143. 

OIL COMPANY(IES) : 

Abuse of public relation facilities in 
t!le interest of foreign -- (lX-
3-12·71), 142 . 

C~'11and of Workers for participation 
in Managements of -- (VIII-
19-11-71), 212. 

Higber dividends declared by foreign 
- (VIII-19-1l-71), 114-75. 

Refusal by Foreign _.- for refininl 
Government Imported Crude 
(VIII-19-11-71), 143-44. 

Refusal by Foreign -_. to 
increase the Production Capacity 
(VIII-19-11-71). 44-45. 

-----------------~-------------



SU8IBCT· IIIDIlX lOS 

OIL COMPANY(IES)--colltd. 
. Rejection of offer of Burmah -

to Associate with Oil India Ltd. for 
Exploration ot Oil in India (VIII-
19-11-71),93.94. 

Repatriation of dividends by foreian 
- (VIII-26·11-71), 170·71. 

Repatriation of funds by foreign --
(VIII-19-11.71), 102·03. 

. Revision of Refinery Agreements with 
Foreign -- (VIII-19-11-71), 
84-85. 

Statement made by Shri S. S. Khare 
regarding policy of American --
in India (VIII-19-11-71), 150-51. 

Supply of inferior quality of petrol 
by toreign -- in 1965 (IX-
3-12-71), 127-28. 

OIL DRILLING: 
Setting up of a Public Sector Under-

taking ior off-shore and deep-shore 
Drilling (VIII-26-11-71), 41. 

UnsucceS8ful -- in Sumisar, Jammu 
(VIII-26-t 1-71), 80-81. 

OIL EXPLORA nON: 
-- Resources in Cauvery Basin 

(VIII-26-11-7l), 160-61. 
Exploration of Petroleum in Bihar 

(VIII-19-11-71), 222. 
OIL·FJELD(S).-New - in Sib-

sagar, Assam (VIIl-19.11-71). 
231. 

OIL INDIA LID.: 
Permission sought by -- to acquire 

share of oil concession in Somalia 
(IX-3-12-71), 118-19. 

Rcjeclion of Offer of Burmah Oil 
Company to Associate with 
for Exploration of Oil in India 
(VITT-19-11-71). 93-94. 

Sites in NEP A Expiored by 
(VIII-19-11-71), 166. 

OIL REFINERY(IES) : 
Closure of Gauhati Refinery due to 

Accumulation of finished products 
(VIII-19-11-71),48. 

Defalcation of money in Gauhati 
- (IX-3-12-71), 86-87. 

I 
OIL REFINER,Y(IES)--contd. 

·Demand for an - in Owalior 
(VIIl-19-11-71), 200-01. 

Establishment of -- in North West 
Relion of India (V1II-19-11-71), 
110. 

Increase fu Production of ~ 
Speed Diesel Ilnd Kerosene Oil m 
- (VIII-19-11-71), 113-14. 

Location of an -- at Dbolpur. 
(VIll-26-11-71), 127. 

Nationalisation of Foreign 
(VIII-·-19-11-71), 83. 

Setting up of New -- in the 
Country (VlII-19-11-71), 83-84. 

Settin~ up of -- in North West 
India (VIII-19-11-71). 155-56. 

OIL RESOURCES.-Exploration of 
-- in Cauvery Basin (VlII-
26-11-71). 160-61. 

OIlrSEEDS.-FaU in the ProductioD 
of Major -- in Gujarat (Vill-
15-11-71), 116. 

OIL TANK.(S) .-Lying idle at Jodh-
pur Station (IX.-30-11-71). 88. 

ORDINANCES : 
-- lowering land ceiling in Bihar 

for President's assent (VIII-
22-11-71),28-33. 

Debates 

Delhi Road Transport Laws (Amend-
ment) Ordinance: 
Explanatory Statement-laid on the 

Table (X~IQ-12-71), 12. 
Industries (Development and Regula-

tion) Amendment Ordinance: 
Explanatory Statement-laid on 

the Table (X-IQ-l 2-71) , 11-
12. 

Inland Air Travel Tax Ordinance : 
Explanatory Slatement laid on the 

Table (Vm--22-11-71), 293. 
Railway Passenger Fares Ordinance: 

Explanatory Statement laid on the 
Table (VIII-22-11-71), 292. 

Re. Issue of - (VIII-l 6-1 1-71), 
231-34. 



.. 
ORDINANCES.-CO"''', 

Small Coins (Offences) Ordinance: 
Explanation Statement laid on the 

'table (VIII-22-11-'11), 270. 
Tax on Postal Articles Ordinaoee : 

ExplanalioD. Statement laid Oll the 
Table (VlII-22-11-7n, 284. 

ORDNANCE FACfORIES : 
Dismissal of Em,loy:oea of - of 

West Bengal (VIII-19-ll-71), 
131-3l. 

Fire in Ordnance Factory at Jabalpur 
Kbamaria (IX-3-12-71), 163. 

Increase in production in West Ben-
gal ____ (VIlI-19-11-11). 132-33. 

-- ift West Bengal (VlII-
2~11-1971), 166-67. 

Reorganisation of -- (VDI-
19-11-71), 35. 

$4pping up l)tOduction in - (1X-
3-1'2-71), )40-42. 

OJUSSA: 
~nual Assislan¢e to - due to 

drought (IX-29-11-71). 45. 
~ntral ~t8.J)l;e to -- for Rabi 

Cultivation (VIn-IS-ll-7]), 
146-47. 

Cyclone in -- (VlII-2S-11-71), 
113-14. 

Delay in givi.o& warning about 
Cyclone in -- (IX-30-11-71), 
151-52. 

Development of backward districts in 
-- (VnI-17-tt-71), 72-73. 

Development of tourism and opening 
of hotels at places of touriSt attrac-
tion in -- (1X-3-12-71), 11'»-
20. 

Double railway Une from JQlurda to 
Purl in -- (VIII-I6-11-71), 
76. 

Final Schemes under Crash Program-
me· and Central Grant to --
therefor (VIII-IS-lI-H), 81-82. 

Grant to industrial units in back-
ward areas of - (1X-1-12-7,t), 
205. 

ORISSA.-co.,d. 

Grants to - for educational par-
poses (VIII-15-11-71), 147. 

Implementation Of Bhim Kund Dam 
project in Orissa (VIII-16-11-70. 
113-14. 

-- hit by tidal waves (VIII-
16-11-71). 198. 

Repairing of Railway Track dama_ 
by recent Cyclone in -- (VIII-
23-11-71), 20S. 

Restoration of Telecommunication 
System Damaged by Cyclone ia 
- (Vm-24-11-71). 178. 

Setting up of a fertilizer factory at 
Paradeep in -- (IX-3-12-71). 
30. 

Setting up of Jute Industry in -
(VIII-23-1 1-71), 55-56. 

S~ of foodgnUns to -- for 
distributioo to Cyclone affected 
persons (IX-29-11-71), 25-27. 

DebOtes 
Situation arising OUt of recent cyclone 

in - (M) (VllI-23-11-71). 
251-33.1. 

OYBRBRlOOE(S) : 

Construction of -- on railway 
crossing near Safdarjung Airport 
(VIn-22-tl-71),162. 

Foot -- at Alwaye railway station. 
(Kerala) (VIII-16-11-71), 121-
22. 

-- at Railway crossing at Chata-
pathar (VIII-23-11-71), 185-86. 

-- near Safdarjang Aerodrome, 
New Delhi (VItI-2l-tt-71), 191-
92. 

-- on railway line from Barwadib 
to Chirimiri (VIII-I6-11-71), 53. 

Railway -- in Malabar Area (IX-
30-11-71), 147. 

OVERDRAFf(S) : 

Conversion of -- by States into 
Loan (VIn-26-11-71), 166. 

_ .. --------------------------
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OVERDRAFr(S)-Corttd; . 
National policy on -- by States 

OX-3-12-71), 1-5. 
-- by States (VIII-19-11-71), 

117-18, 225-226; (VIII-
26-11-71), 143-44. 

OVERSEAS TRADE STATISTICS: 
Faulty -- (lX-30-1l-71), 31-32. 

P 

PL-480 : 
Financial~ Aid to Indian Coum:il of 

Medical Research under 
(VIII-15-11-71), 85-86. 

-- agr.ecment for supply of Soya-
bean oil and Cotton (VIII-
26-11-71). 

Requirement and Imports of Food-
grains under (VIII-
15-11-71),39-40. 

Shipment of - cotton (VIII-
16-11-71), 17J-74. 

PADDY: 
Price Of -- in AssaM (VIII-

22-11-71), 223-24. 
Research on effects. of saline waw on 

young -- planta o£ 2/ 1 months 
(V1II-22-11-71).24$. 

PAKISTAN: 
Acts of Pak infiltrators after Mukti 

Bahini intensified ita. Clffensive 
against Pak annv (.V1II-
17-11-71),38-39. 

Activities of Pakistam Saboteurs in 
India (VUI'-24-11-7l), 7o.7f. 

Ad ~oc Interim Reliel and, lk.,pia 
Grants U» Indian Natioaals whose 
properties weIll seiud in __ 
(VIlI-23-11-71), 168. 

Air Space violations by - (vnr-
26-11-71), 45. 

Alleged obstruction by Pak Saboteurs 
in Karimganj, Assam. (lX-
1-12-71), 86-87. 

Aoti-kKlia propapnda in pdewy 
schools in -- (VIII.,-18.U-71) 
2~ , 

Anti-I~dian propaganda. ov.er Pak 
RadIO, TV and Press (WI-
17-11-71), 108. 

8-16 LLS/72 

PAKIST AN-Contd. 
Arab League for amicable settlement 

0{ Indo-Pak differences (IX-
2-12-71),52. 

Arrest of air force officer at Gaubati 
for passing secret news to --
(lX-3-12-71), 40. 

Arrest of Indian by -- (VIU-
18-11-71), 117. 

Arrest of -- saboteurs iI,lcluding 
Indians in Assam and other border 
States (VIII-17-11-71), lOS. 

Al1'aSt of Pakistani Woman and her 
son on spying charges in Udaipur 
(VIII-24-11-71), 45-46. 

BIa~ of railway tracks and trains 
by Pakistani Saboteurs in Nortbern 
Regions of West Bengal and Assam 
(V.UI-23-11-71):, 131.-33. 

BoJ!der post re-oc:c:upoo by 
(IX-3-12-71), 70. 

Concentration of Pakistani forces 
on Indo-Pak Border (VIII-
19-11-71.), 108-09. 

Concentration of Pakistani Military on 
Ferozepur Section (Vw.-
J9-U-71), %. 

Construction of barrage by -- over 
tiver Ganga (IX-30-11-71), 36-
3':1. 

Construction of strategic roads in 
Pak-oc~upied Kashmir by -
Government (IX-3-12-71J. 75. 

Criticism of Indo-Soviet Treaty by 
- tVI1l-1s,..1l~71). 13()"31. 

Crossing over of Pak Saboteurs in 
India in the guise of Retugees to 
commit Sabota&e apd SubverwWn 
(VIlJ,--24-11-71), liB. 

Crush India Campaign in 
(VIU-25-11-71 ),' 28. 

Defence plan sold to - (IX-
3-12-71), 121. 

IMappeanmce of Civilians from 
Pakistani Villages .toilS Cbbamb 
Border Line (VllI-19-11-'Tl), 
95-96. 

ElOOti(}Q of &. Pakistani National to 
Chandpur Municipal Committee 
(lX-I-12-7l), 69-70. 
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PAKISTAN-Contd. 

Explosions due to activities of --
saboteurs in Eastern region (VllI 
-16-11-71), 80. 

Fa.ciIities provided by Ceylon to 
-- Military Planes and Naval 
Vessels (VIII-25-11-71), ,,7-68. 

Fourth Report of the committee on 
review of work of rehabilitation of 
displaced persons from east --
in West Bengal (VIII-18-U-71), 
106-07. 

Heavy Pakistani Military Concentra-
tion on Barmer Border of Rajas-
t~an (VIII-J9-11-71), 101-02. 

Illegal entrants from West -- given 
shelter in -- High Commission 

(VIII-25-12-7l), 28-29. 
Indian Citizens and Army Personnel 

died as a result of firing by Pat 
Troops (VIII-26-11-71), 55-56. 

Indian nationals in 
(VIII-18-1I-71), 167-68. 

jails 

Intrusion of Pat Citizens into India 
(VIU-24-11-71 ) , 106-07. 

Islands in the Bay of Bensal leased 
to USA by -- (VllI-1S-11-71), 
56-57. 

Joint Exercises in Indian Ocean by 
Iran and - (VIII-26-11-71), 
135. 

Kidnapping of Civilians Arm, ed per-
sonnel by Pat. Soldiers (IX-
1-12-71), 145-46. 

Mining of International Border from 
Rajasthan to Ladakh by Pakistani 
Troops (VIII-19-11-71), 7S-80. 

Offers of mediation by foreign coun-
tries between India and-
(VIll-18-11-71), 78-79. 

Overstay of Pat. Nationals excludina 
Pale infiltrators in India (IX-
1-12-71), 180-81. 

Pak nationals overstaying in Madhya 
Pradesh after expiry of their pass-
ports (Vlli-17-1l-71), 170-71. 

-- President's secret talks with 
India and Bangia Desh throuSh 
Shah of Iran (VIII-25-11-71), 
23-24. 

PAKIST AN-Contd. 
-- President's wilJin$Dcss to meet 

Indian Prime Miruster (VIU-
25-11-71), 57-58. 

Pak saboteurs in Assam and Megha-
laya (VIlI-17-11-7l), 131·32. 

Pale submarine sighted near Bombay 
(IX-3-12-71), 128-29. 

--'s complaint against India to 
Secrellary-General, U.N. (VIII-
25-11-71), 115-16. 

--'s threats of breaking off diplo-
matic relations with India (IX-
2-12-71), 111-12. 

Pakistani Agents in Camps for Bangia 
Desh Refugees (VIIl-24-11-71), 
71-72. 

Pakistani Undertrial Prisoners escap-
ed from Amritsar Jail (VIII-
24-11-71), 43. 

Persons arrested for Spying for 
-- and China (VIII-24-11-71), 
56. 

Penons Deported from Eastern States 
to Pakistan on Charges of 
Espionage (IX-1-12-1971), 179. 

Protest against Pakistan Radio trade 
against All India Radio (VIII-
25-11-71), 58. 

Protest note from 
18-11-71), 104. 

(VlII-

Protest notes sent to -- (IX-
2-12-71), 93. 

Protest to USA on arms supply to 
- (Vlli-17-11-71), 140. 

Purchase of arms by -- from East 
European countries (VIll-
18-11-71), 39-40. 

Recruitment of Pakistani nationala 
for CRP training (VIII-
17-11-71), 27-30. 

Refugees from West -- (VIII-
18-11-71), 105. 

Restrictions on Indian Diplomats in 
Islamabad (VIII~25-11-71), 88· 
89. 

Seized Indian Boats used by -
(VIII-25-11-71), 91. 
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PAKISTAN-Contd. 

Shelter given by Pale High Commis-
sion to unauthorised Pale nationals 
(VIII-IS-H-7!), 46. 

Statement made by Air Chief 
Marshal regarding Air Space 
Violations by Pakistan (VIII-
19-11-71),92-93. 

Subversive Activities of Pak. infiltra-
tors in Eastern Part of the country 
(IX-l-l2-7l), 127. 

Supply of Arms to -- by Foreign 
Countries (VIII-19-11-71), 159·60. 

Supply of arms to -- by north 
Korea (VlII-18-11-71), 101-02. 

Supply of War Equipment and Chemi-
cals to -- by FOreip Monopolist 
concerns in India (VIII-
19-11-71), 184. 

Supply of water to -- under Indo-
Pale canal water treaty (VIII-
16-11-71), 22-23. 

Surrender by Pak. Muja'!:Iids/Raza-
kars (IX-3-12-71), 68-69. 

Tea estate area occupied by --
(IX-3-12-71). 27-29. I 

Towers set up by Pindi Along Truce 
Line in Jammu Area (VUI-
19·11-71), 77. 

Training of Razakars in East Bengal 
for operations in India (lX-
2-12-71). 127. 

Transit facilities provided by Ceylon 
to Pak Military Aircraft (VJII-
25·11·71), 30. 

U.S. arms aid to -- through third 
countries (VIII-2S-11-7J). 117. 

US arms from Vie:nam diverted to 
-- (VIII-25-11-71), 6-9. 

US arms supply to -- (VIII--
18-11-71), 97-98. 

Violation of Air space of -- by 
India (VIII-·25-11-71), 70. 

Visit of U Thant to India and __ 
(VlII-25-11-71), 37. 

War threats of General Yabya Khan 
(VIII-19-11-71), 116. 

P AKISTAN-Contd. 

Debates 
Latest position about Pakistani aggres-

sion on India (St.) (IX-7-12-71), 
76-80. 

Reported concentration of Pakistani 
Forces on Indian borders (C.A.) 
(VIII-lS-11-71),212-30. 

Reported statement by Indian High 
Commissioner in Islamabad (IX-
29-11-71), 247-S4. 

Unconditional surrender of West--
Forces in BangIa Desh (St) (X-
16-12-71), 145-46. 

PAKISTANI ATTACK. ON INDIA: 

Attack by Pakistan (St.) (lX-
4-12-71), 1-4}. 

Latest position with regard to Pakis-
tani aggression on India (St.) (IX 
-9-12-71), 81-84. 

Proclamation of Emergency (Res.) 
(lX--4-12-71),4-37. 

Review of the Outcome of recent 
armed conflict arising out of the 
Pakistani aggression on India (St.) 
(X-1 8-12-71 ), 34-40. 

Situation reo attack by Pakistan on 
India (St.) (lX-4-12-71), 164-66. 

PALAM AIRPORT: 
Additional runway built at --

(VIII-26-1 1-71 ), 175. 
Plans for Expansion and Improve-

ment of -- (VIII-26-11-71), 
154-S5. 

PANCHAYAT RAJ.-Closure of --
Training Centres (VIII-IS-I 1-
71). 110. 

PAPER: 
Demand for Upward Revision of· 

Prices of -- (lX-I-12-7l), 65-
66. 

Export of -- and -- board and 
their shortage in the country (lX-
1-12-71),50-51. 

- used for Printina of Currency 
Notes (VIII-19-11-71), 86. 
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------- --------_._-----:-----------------
PAPER MILL(S): 

Oosure of Bengal -- Co. Rani-
ganj (West Bengal) (IX-I-12-
71). 159-60. 

Encouragement for setting up of 
Small -- (lX-I-12-71), 38-
39. 

Licence for setting up -.- in Kerala 
(lX-l-1.2-71), 34-36. 

Setting up of a - in TUJrlkur Dis-
trict (Mysore) (VIII-17-11-71). 
152-53. 

Setting up of -- in Madbya 
Prades!l (VW-17-11.-7l), 158-
60. 

Setting up of -- in Manipur 
(VIII-17-11-71). 119-20. 

Setting up of -- in Nagaland. and 
Assam by Hindustan Paper Corpo-
ration (VIII-24-11-71), 175-76. 

PAPERS LAID: 
A statement correctina the reply liven 

to U. S. Q. No. 1352 re. Indian 
coins seized from a firm in Kasganj 
(X-1'7-12-71),2. 

Accounts of I.I.T. Bombay for 1969-
70 (VIlI-22-11-71), 266--67. 

Accounts of I.I.T. Kanpur. 1969-70 
(X-21-12-71). 4. 

Acts under Gujarat State Legislative 
(Delegation of Powers) Act, 1971 
(X-20-12-71), 2. 

Acts under Mysore State Legislature 
(Delegation of Powers) Act, 1971 
(X-20-12-71),2-3. 

Acts under West Bensal State Lelial_-
ture (Delegation of Powers) Act, 
1971 (X-23-12-71), 8. 

Ahmedabad District Local .oard 
Pension Fund (Amendment) Rules, 
1971 (IX~12-71), 3. 

Air Corporation (Amendment) Bill, 
as passed by R.S. (VIIl-
26-11-71), 230. 

Air Corporations (Amendment) 
Rules, 1971 (VIII-26-U-71), 
227. 

Air . Corpo.wns (SecoDd Ammd· 
ment) Rules (X-I0.12-7l), 2. 

PAPERS LAID.--Contd. 
Air India Annual Report for 1970· 

71 (X-17-12·71), 6. 
Air India Certified Accounts for 

1970-71 together witb Audit Report 
thereon (X-17-12·71), 6. 

Aircraft (Amendment) Rules, 1971 
(X-17-12-7l), S. 

Aircraft (Third Amendment) Rules, 
1971 (X-17-12-71), 5-6. 

Aircraft (Fourth Amendment) Rules, 
1971 (X-17-12-71). 5. 

Aircraft (Fifth Amendment) Rules. 
1971 (X-17-12-7l), 6, 

All India Institute of Medical Scien-
ces, Annual Report for 1970-71 
(X-1S-12-71), 1. 

Annual Accouftts of Bombay Port 
Trust, 1969-70 and Audit Report 
thereon (IX-29-11-71), 238. 

Annual Report and Review of Bbarat 
Heavy Plate and Vessels Ltd. 
Visakhapatnarn, ] 970-71 (X-
23-12-71), 9. 

Annual Report and review Hindustan 
Steel Works Construction Ltd., 
Calcutta, 1970-71 (X-23·12·71). 
8. 

Annual Report and Review of Triveoi 
Structurals Limited. 1970-71 (X-
23-12-71),9. 

Annual Report of Agricultural 
Refinance Corporation, Bombay 
(X-I0-12-71). 1. 

Annual Report of All India Institute 
of Medical Services, New Delhi. 
1970-71 (IX-29-11-7l). 237. 

Annual Report of Andaman and Nica-
bar Administration, 1970-71 (X-
23-12-71), 9. 

Annual Report of Central Silk Board 
for 1970-71 (X-14-12-71), 7. 

Annual Report of Indian Dairy 
Corporation, Baroda, 197()" 71 
(X-23-12-71). 10. 

Annual Report of Khuda Baksh 
Oriental Public Library, Pama. 
1969-70 (VIJI-22.11-71), 267. 

Annual H.eport of National Book 
Trust, Iedie. 197()'71 (IX-
29-11-71), 239. 
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PAPERS LAID--Contd. 
Annual Report of National 'Institute 

of 'Poundary and Forge Techn~ 
logy, Ranchi, 1970·71 (VIII-
15·11-71), 241. 

Annual Report of :Press Council of 
India (X-21-12-71), 2. 

AnnulliReport of Tea Board, 1969-
70 (X-23-12-71), 10. 

Annual Report on the activities of 
Coal Mines Labour Welfare 
Organisation, 1969-70 (X-
16·12-71), 1. 

Annual Report, 1970.71 on t!:l.e 
Working of the Seamen's Provi-
dent Fund Scheme, 1966 (X-
13-12-71). 14. 

Arms (Amendment) Bill, 1971 
(VIIl-23-11. 71), 234. 

Audit Report (Civil) on Revenue 
Receipts (Hindi Version) (VIII-
18-11-71), 185. 

Audit Report on Pyrites, Phosphates 
and Chemicals Ltd.. 1969-70. 
(X-22-12-71), 9. 

Bombay Cinema (Gujarat Second 
Amendment) Rules, 1971 (lX-
8-12-71), 3. 

Bombay Cinema (Gujarat Third 
Amendment) Rules, 1971 (lX-
8-12-71),3. 

Bombay Motor Vehicles (Gujarat 
Audit) Rules (VIII-22-11-71), 
265. 

Bombay Motor Vehicles (Gujarat 
Second Amendment) Rules, 1971 
(IX-6-12·71), 6. 

Bombay Motor Vehicles (Gujarat 
Third Amendment) Rules, ]971 
(IX-6-12-71), 6. 

Bombay Sales of Motor Spirit Taxa-
tion (Guiarat Amendment) Rules, 
1971 (Vin-26.11-71), 225. 

B.S.P. (Amendment) Rules, 1971 
(VIII-24-11-71), 221. 

lIorder Security Force (Second 
Amendment) Rules, 1971 (IX-
8-12-71), 1. 

C. S. I. R. Annual Report for 1970 
along with Audited Accounts for 
1969·70 (VIII-17·11-71), 188. 

PAPERS LAID-Contd. 

C. 'S. II. IR. Enquiry Committee 
Report ,(Put II) (VIII-
24-11-71), 119. 

\Calcutta Tramways Company (lfakina 
over of Management) .Amendment 
Act, 1971 (IX-29-11-71), 238. 

"'·'Capital 'Issues (Applicatiobs'1Or -COO: 
sent) (Amendment) Rules, 1971. 
(VIII-23",11·71), 229. 

Central Apprenticeship 'eouncD 
(Amendment) Rules, 1971 (X-
16-12·71), 3-4. 

Central Coal Mines Rescue 
Committee, Dhanbad, 
Report for 1970-71 
18-11-71), 186. 

Stations 
Annual 
(VIII-

Central Excise (Fifteenth Amend-
ment) Rules, 1971 (VIII-
26-11-71). 219. 

Central Excise (Sixteenth Amend-
ment) Rules, 1971 (X-I0-12-71). 
3~ 

Central Excise (Seventeenth Amend-
ment) Rules, 1971 (X-17-12·71). 
3. 

Central Sales Tax (Registration and 
Turnover) (Amendment) Rules. 
1971, (VIIJ-26-11-71). 219. 

Central Silk Board. Audited Ac-
counts for 1968-69 (IX-7-12-71), 
1. 

Central Warehousing Corporation. 
Annual Report for 1970-71 alOD~ 
with Audited Accounts and Audit 
Report thereon (VIII-2S-H-71), 
126.27. 

Central Warehousing Corporation 
(Second Amendment) Rules, 1971 
(VIII-lS-11-71), 237. 

Certified Accounts of the Delhi Deve-
lopment Authority, 1968-69 to-
gether with Audit Report thereon 
(lX-29-11-71), 238-39. 

Citizenship (Amendment) Rules, 
1971 (VIII-17-11-71), 194. 

Coal Board, Certified Accounts for 
1969-70 (IX-2-12-71), 137. 
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PAPERS LAID-Contd. 
Coffee Board, Annual Report for 

1970-71 alon, with a statement 
explaining the reasons for not 

laying the Hindi version of the 
Report simultaneously (X-
16-12-71), 2. 

Conclusions of the 27th session of 
Indian Labour Conference (VIII-
18-11-71), 18S. 

• 
Contract Labour (ReauiatiOD and 

Abolition) Central {Amendment) 
Rules, 1971 (1X-2-1 ~ 71 ), 138. 

Convention and Recommendations 
of LIC (X-22-12-71), 10. 

Corrigendum to Notification No. F. 4 
(40)j7l-Fin.(G) under sub-section 
(4) of section 26 of Bengal 
Finance (Sales Tax) Act, 1941 as In 
force in the Union Territory of 
Delhi (X-17-12-71), 4. 

Cot~on Textiles (Control) Amend-
ment Order (V1II-16-11-71), 
236·37. 

Cotton Textile (Control) 
Amendment Order, 1971 
30-11-71), 214. 

Fourth 
(IX-

Customs and Central Excise Duties 
Export Drawback (General) Fifty-
second to Sixty-seventh Amend-
ment Rules, 1971 (VIII-
26-11-71), 223. 

Defence of India Rules, 1971 (IX-
6-12-71), 40-41. 

Delhi Financial Corporation, Audit 
Report for the year ended the 31st 
March, 1969 (X-I4-12-71), 4. 

Delhi Motor Vehicles (Third Amend-
ment) Rules, 1971 (IX-6-12-71) , 
7. 

Delhi Sales Tax (First Amendment) 
Rules, 1971 (VIII-23.11·71), 
229. 

Delhi Sales Tax (Third Amendment) 
Rules, 1971 (VIlI-19-11·71), 
238. 

Emergency Risks (Goods) Insurance 
Scheme, 1971 (X-22-12-71), 9. 

Emergency Risks (Undertakings) 
Insurance Sclleme, 1971 (X-
22-12-71), 10. 

PAPERS LAID-Contd. 
Essential Commodities (Amendment) 

Bill as passed by R. S. (X-17-12-
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of the Declaration, Principles and 
the Lima Proiramme of Action 
(VIJI-23-11-71), 232. 

Statement 'ne. Central Govt. Market 
Borrowing During 1971-72 (VIII 

-15-11-71), 235-36. 
Statement reo closure of 8anara!! 

Hindu· tJDiversity (IX-60-12-71), 
1. 

Statement reo Flood Situation in the 
Country and Recent Cyclone in 
Orissa (VIII-15-11-71), 236. 

Statement reo Forward Contracu; 
(Regulation) Amendment Ordi-
nance (VI'II-18-11-71}. 194. 

Statement reo Mysore Govt; NQtifi-
cation No. G.S.R. 72 (X-
21-12-71), 2. 

Statement reo results of National 
Defenco Loans (X-22-12-71), 9. 

Statement reo Retirement of Shri 
B. C. Ganguli Ex-Chairman, Rail-
way Board (VIII-15-11-71), 231-
32. 

Statement showing action taken by 
Government on version assurances, 
promises and undertakings given 
by the Ministers during various 
sessions of Lok Sabha (VllI-
25-11'-71). 128; (X-16-12-71), 
3-4. 

Sugar (Control) Amendment Orden 
(VIII-22-1l-71), 266. 

Thirty fifth Report, of Law Com-
mission on Capital Puni.sbment 
(VIII-16-11-71) 235-36. 

Tractors (Distribution and Sale) 
Control· Order. 1971 (VDI-
17-11-71), 193. 

Trade Madl Registry. Annual Repert 
for the year ended; 31 st March, 
1971 (IX-1-12-71), 247. 

(J.P. S.C. (Exemption from CoDsul-
tation) AlnendmeDt R.egulatioas, 
1971, (X~20-12-71)., 4. 

UPSC Repent & Memorandum, 197()" 
71 ("-'22-12.0-71 ) , 1()"11'. 

PAPERS LAID--contd. 
Uttar Pradesh Cantonments (Control 

of Rent and Eviction) (Repeal) 
Bill, 1971 (VHI-23-11-71), 234-

Vegetable Oil Products Control 
(Amendment) Order, 1971 
(VIII-IS-l 1-71), 237-38. 

Water and Power Development Con-
sultancy Services (India) Ltd., 
New Delhi, Annual Report for 
1970'-71 along with Audited AI;-
counts and the Commen.ts of tho 
Comptroller and Audi.tor General 
t.be~ and GoY'eIbment. Review 
011 its Working (X-17-12.71) 6-
7. ' 

West Bengal Electricity Board, An-
nual Administration Reports for 
1968-69 and 1969-70 (X-
14-12-71), 5. 

West B.engal Employees Payment 
of Compulsory Gratuity Rules, 
1971 (X-21-12-71 J, 3-4. 

West Bengal Employees Payment of 
Compulsory Gratuity Act 1971 
(IX-9-12-71). 1. ' 

West Bengal Employees Pa.yment of 
Compulsory Gratuity Act (VIlI-
25~1l-71>' 12,6. 

West Bengal State Electricity Board, 
annual a(:COUnts for 1969-10 a1ong-
with audit report thereOn (VIU-
23-11-71). 233. 

FARAJi)EBP.-&tting u~ of a ferti. 
lizer factory at - ID Orissa (IX 
-3-1:2-71 )', 30. 

PAaADIP PORT.-Movement of iron 
ore !'tom Bansparu..Barajamda to 
- (VIII-16~11-71), 81-82. 

PARVA1HI MILLS LID., QUI-
LON.-Take over of Vijaya 
Mohiai MiDs Ltd., Trivandrum 
and - (VllI-I6-11-7l), 191. 

PASSPORT(S): 

Orant of - to Dr. Jagjit Singh, 8.Il 
Akali Lead!)r (VIII-18~11-7I). 
30-31. 

Pak nation_ over stayin, in Madhya 
.rade8h after expiry of their -_ 
(VIII-17-11-7l), 170-71. 



120 SUBIECT INDEX 

'ATNA: 
Memorandum sent by residents of 

Denapur. District -- to the 
Chairman of the State Bank (IX-
3-12-71), 127. 

Progress in construction of school 
Building in Kidwaipuri. P & T 
Colony. -- (IX-I-I 2-71 ), 118. 

TV relaying station at -- (VIU-
17-11-71). 166. I 

PAY COMMISSION: 

Grant of interim relief and early 
submission of third -- report 
(VIll-16-11-71), 127. 

Representation by employees of 
Department of Social Welfare 
regarding implementation of 
Second --'s report (IX-
29-11-71), 107-08. 

Staff working on the strength Third 
. - (lX-3-12-71), 77-80. 

Submission of Report by the Third 
- (VIII-26-11-71) , 60-61. 

PAY SCALE(S) : 

Duties and different -- of Inspec-
tors and Supervisory Staff in Signal 
and Telecommunicationa Depart-
ments (VUI-23-11-71), 66-68". 

Financial assistance for fixation of 
-- and DA of difterent <:ate.-

. gOries of workers of institutions 
under social welfare department in 
West Bengal (VIII-22-11-71), 
11S-16. 

Grant to West Bengal Government 
for fixation and revision. of --
and D.A. of Social Workers under 
social Welfare DepartmGllt (VIII-
IS-11-71), 149-S0. 

New - for Teachers In Delhi and 
other Union Territories <vm-
IS-11-71) , 147-48. 

-- of junior engineers in CPWD 
(VIII-22-11-7l), 70-71, 

- of Police Personnel in Delhi 
(VIII-17-11-71). l1S-16. 

Representation from Employees of 
Oil and Natural Gas Commission 
fot New -- (VIll-19-11-71), 
104-0S. 

PAY SCALE(S)-Contd. 
Revision of of teaching 

and non-teaching staff in West 
Bengal (VIII-22-11-71). 43-S0. 

Uniformity in -- of officers of 
different refineries in the country 
(IX-3-12-71), 16-17. 

PENSION: 
Giving -- throush money orders 

(Vlli-19-11-71). 171. 
-- Scheme for Teachers and Em-

ployees of schools in West Bengal 
(VIII-IS-H-71). 189-90. 

-- \to Freedom Fighters (IX-
1-12-71), 183-84. 

PBPPER.-Decline h export of --
(VIII-16-11-71), 173. 

PER CAPITA INCOME.- - in 
states (IX-I-12-71). 122-23. 

PERU.-Trade Agreement with --
Government (IX-30-1I-7l), 142. 

PESTICIDE(S) : 
EBectiveness of -- D.D.T. (IX-

29-11-71), 12.4-15. 
Production of -- (IX-29-U-7l), 

99-100. 
Use of -- to avoid hazards to 

human being and wild life (IX-
29-11-71), llB-19. 

PETRO-CHEMICAL COMPLEX.-
Establishment of -- in Kerala 
(VIII-19-11-71), 73-74. 

PETRO-CHEMICAL MACHI-
NERY.- Economic Mission from 
Japan for collaboration in --
and exploration of Mineral Oil 
resources (VIII-26-11-71), 177. 

PETROL PUMP(S) : 
Allotment of -- to ex-servicemen 

(IX-3-l2-71), 137. 
Distribution of Fertilizer Through 

Petrol Stations (VIII-19-11-7l) • 
62-63. 

Reservation of -- ror ex-service-
men (lX-3-12-71), 137-38. 

PETROL PUMP DEALER(S) .-Rate 
of Commission Allowed to 
(VIII-l9-lI-7I). 182-83. 
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PETROLEUM-Contd. 

Ac.iievement of self-sufficiency in 
-- refining (IX-3~12-71), 31. 

Exploration of -- in Bnar (VDI-
19-11-71), 222. 

Increase in demand for -- products 
goods (lX-3-12-7.0, 110-11. 

Increase in demand of -- (lX-
3-12-71), 95-96. 

Increase in Prices of - products 
by Foreign. Oil Companies (VIII-
19-11-71). lOB. 

Overcharging for -- and Kerosene 
Oil in the Capital 72. 

Quantity and Value of Export of 
-- Products (VIII-19-11-71), 
211-12. 

Search of -- in Sunderban Area 
(VIII-26-11-71), 149-50. 

Setting up Aaencies in Co-operative 
Sector .fIor sale of Kerosene Oil 
and -- in States and Union 
Territories (VIII-26-11-71), 46. 

Shortage of -- in the country 
(VIII-19-11-71), 222-23. 

Supply of inferior quality of --
by foreign oil companies in 1965 
(IX-3-12-71). 127-2B. 

PHARMACEUTICAL(S).-steps to 
bring down prices of 
(VIII-26-11-71) , 31. 

PHENYL.-Production of -- and 
Ethyl Alcohol (VII-19-11-71), 
6B. 

PHILIPPINES.-Development of Rail-
ways in -- by India (VIII-
23-11-71), 4243. 

PHIZO, SHRI : 

Meeting of underground Nap Leader 
-- and Mizo Rebel Leader 
Shri Laldonga (VIII-18-11-71) 
160-61. ' 

Prospects of reconciliation with --
(1X-2-12-71), 66. 

PIG-IRON: 

Export of 
57-58. 

(VIII-IB-1l-70, 

PIG-IRON-Contd. 
Production of -- in BoIcaro Steel 

P18.l;lt (VIII-I8-11-71) , 115-16. 

PILGRIMAGE CENTRE(S).-Deve-
lopment of -- of Karl Kanamma 
in Honnavar Taluka, District North 
Kanara as a tourist Centre (IX-
3-12-71), 169. 

PIPELINE ENQUIRY COMMIS-
SION.-Report of -- (VIII-
26-11-71), 168. 

PLAN(S) : 

Development -- for eastern region 
(VIII-25-11-71), 37-38. 

Effect on the outlay of -- due to 
Financial Stringency (VJII-
19-11-71), 226-27. 

Implementation of Planned Pro-
grammes in States (1X-1-12-7!), 
217-18. 

-- for Expansion and Improvement 
of Palam Airport (VIII-
26-11-71), 154-55. 

-- submitted by West Bengal for 
F100d Control (IX-30-11-70, 
149. 

- to purchase more Boeing by 
Indian Airlines (VlII-26-11-71), 
128. 

Seven Year -- of Cooperation 
with U.N. Development Fund. 
(VIII-19-11-71). 61-62. 

Size of 197~73 
17-11-71), 123-24. 

(VIII-

Ten-Year -- for Power Production 
(IX-30-11-71), 137-38. 

PLAN, THIR~Rural electrification 
during - Five Year (VIII-
16-11-71), 73-75. 

PLAN, FOURTH: 

Allocation for Pilot Research Projects 
for rural areas durin& -- (1X-
29-11-71), 192. 

Allocation of funds for Drinking 
Water in -- (VIII-15-11-7l), 
67-68. 
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PLAN. FOURTIl-Contd. 

Allocation of funds fiar Tourism in 
States and Union Territorie5 
during (VIII-26-11-71), 
107. 

Amount allotted for Cocbin ship-
yard during -- period (IX-
29-11-71). 197-98. 

PLAN, f'OURTII-Contd. 

Short-term credit needs of agricul-
ture at the end of - (Vm 
22-11-71), 16-20. -

Shortage of houses during ____ 
(VIII-15-11-71), 135-37. 

Availability of Medical Personnel I 
for -- Scheme5 I (Vlll-

Target of Small Savings under _ 
(VIII-26-11~71). 39. 

Vegetable Oil FactOries dUrinB _ 
( VIII-15-11-71),23-26. 24-11-71), ] 85-86. 

ChangeS! oontemplated in -- for 
increasing employment and Indus-
trial Production (IX-1-12-71), 
209-10. 

Cooperative farming in States during 
-- (IX-29-11-71), 10S.()6. 

Completion of Major and Continuing 
Schemes durin a -- (VIIl-
24-] 1-71). 99-100. 

Cut in the -- Financial. allocations 
(IX-3-12-71), 94-95 . 

Demand and production of milk and I 
milk products under -- (IX-
29-11-7]), 125-26. 

Estimated production of cash crops 
by the end of -- (VIlI-
Z2-11-71), 213-14. 

General deterioration in the resources 
position of States as revealed in the 
mid-term. appraisal of 
(VIH-1:7-11-71), 156-57. 

Mid-term appraisal of -- (VIlI-
17-11-71), 113-14. 

Non-Inclusion of fresh projects in 
Electrical sector in - of 
Kerala (IX-l-12-71)., 137-38. 

Production of coal in - (VIU-
18-11-71), 163. 

Requirements and Estimated produc-
tion of Fertilizers during --
(Vlll-26-.U-7.1), 9-14. 

Requirement and replacoment of 
ships durin,& Five ~ear -- (IX-
29-11-71), 52-53. 

Restoration of cut in -- for Rail-
ways (VW-23-11-71), 2Q8.01:. 

Revision of Five Year - (Vm-
17-11-71), 3-7. 

ltevisipn of Five Year' - Oft the 
bi8is of District PJaDs (VIII-
24-11-71), 188. 

Debot~s 

l4id-term Appraisal of the 
(St.) (X-22-12~1l), 15-20. 

PLANNING : 

Cut in Non-essential Expenditure 
(VIII-26-11-71). 153-54. 

Effect on the outlay of Plan due to 
Financ,ia1 Strio,geocy (VllI-
19-11-71), 226-27. 

PLANNING COMNlSSION: 
-- for West Benpl (1X-1-12-71) 

148. • 

Planning Commissioner's reqDelt to 
States to appraise _.pn>JreIIe of 
various Schemes (IX-1-12-71) 
3~ • 

Re-orientation ~ functions of _ 
(VIII--17-11-71),88. 

PLEBISCITE FRONT.-Loyalty pledg-
ed to India by a PromiDent _ 
I!.cader (VI'II-24-11-71), 125. 

POLAND.-Recommendations of Pqijsh 
experts OIl I'e8tructurinl of cO!lking 
mines (YID-2"5-11-71). 30-31. 

POLICE: 

Assistance to States for Modernila-
tiOQ. of - Forces (VIIf-
24-11-71), 18J-83. 

Charges Against Punjab 1.0. of _ 
(IX-I-12.71>. 177. 

Commission ~ inquire into tho lei'-
vice conditions of Delhi. _ 
(VIII-17-l1-71), 154-55. 

Commission to review the functiooins 
011 - Force in the country 
(VIII-24-11-71).4143. 

------------------------~-----------------------
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POLlCE--Contd. 

Destruction of record relating to -
employees in a fire in Delhi 
(VlII-17-11-71). 31-32. 

Housing Schemes for -- personnel 
in Delhi (VIlI-17-11-71). 116-17. 

Implementation of Recommendation 
of Khosla Commission reo Delhi 
-- (VIII-24-11-71), 172-73. 

Pay Scales of -- Personnel in Delhi 
(VIIl-17-11-71), l1S-16. 

-- Lathi Charge near Government 
Arts and Science College, Banga-
lore. (VIII-1S-11-71), 122. 

Requisitioning of -- by manaie-
ment of Agnigundala Lead Mines 
(VIII-2S-11-71), 4S. I 

Strengthening of Delhi -- (IX-
1-12-71), 19S-200. I 

Toning up of -- admini~tration in 
, Delhi to protect people form crimi-

naIs (VIII-24-11-71), 3S-3S. 
POLICE FIRING: 
-- at Haldia (West Bengal) 

(VIII-24-11-71),7S. 
-- in Manuagunge Camp in Jal-

palgui District (West Bengal) 
(IX-I-12-71), 82-S3. 

-- on Students at Imphal (Mani-
pur), (VIII-24-11-71). 49-S0. 

POLICE SIATION(S) : 
Posting of Army/CRP personnel in 
-- in West Bengal (VIII-
17-11-71), 123. 

Rajinder Nagar -- building declar-
ed unsafe (VIII-22-11-7l), 49. 

POLITICAL PARTY(lES) : 
Arrears of Income-tax against 

(IX-8-1~71), 44. 
Propagation of Secessionist Ideas by 

various groups and -- (IX-
1-12-71), 201. 

Propagation of views over AIR by 
in forthcoming Elections 

(IX-l-l2-70. 9S-99. 
Rally organised by Congress Party 

in Delhi (VIn-24-11-71), lOS. 
Su~l;estion by Socialist Party regar-

di.ng Financial Crisis (VIII-
26-11-71), 121-22. 
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POLITICAL PRISONER(S) : 

Judicial Inquiry into mass murders 
in Cossipore-Baranagore area near 
Calcutta and probe into killing of 
undertrial -- in jails in West 
Bengal (VllI-17-11-71), 10-18. 

Debates 
Reported Killing of -- in AHpore 

Central Jail (CA) (1X-3O-11-71), 
186-211. 

PONDICHERRY : 
Agricultural Engineering workshop at 

- (IX-29-11-71). 96-97. 
Completion of various Projects in 

- (VIn-24-11-71). 138-40. 
POONA.-Pre-historic settlemenls un-

earthed near (vnl-
22-11-71),212-13. 

POPE PAUL.-Appeal by -- for 
relief to displaced persons from 
East Bengal (VIII-18-11-71), 
133. 

POPULATION: 

Appointment of Committee on --
(IX-29-11-71), 172. 

Decline in Percentage of WorkiDg 
- (VIII-24-11-71), 72. 

Dissatisfaction at the progress of -
control progrnmme (VID-
22-11-71), 142-43. 

PORT(S) : 

Construction of Oil Dock at Madras 
-- Behind Schedule (VIII-
IS-11-71), 184-86. 

Development of minor -- in Keral. 
(IX-29-11-71), 214-15. 

Dredgers in Gujarat -- (IX-
29-11-71).203. 

Passenger service by sea from Jam 
Nagar and other -- to Bombay 
(VnI-22-11-71), 34. 

Procedure for constituting Board of 
Trustees for (VID-
IS-11-71), 3S-36. 

Proposal to deepen the -- of 
Cranganore (Vm-1S-11-71), 175-
76. 
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PORT(S)-Con'd. 

Slump in Export of Coir goods from 
Cochin - (lX-l()"11~71), 134-
35. 

Strike in Cochin -- in October, 
1971 (VIII-25-11-7I), 53. 

PORTER(S) : 
Employment to Relatives of 

(lX-30-11-70. 143-44. , 
Issue of Licences to -- by Railway 

Administration (VIll-23-11~ 71), 
160-61. 

Rules for appointment of casual -
in absence of regular -- (VIII-
23-11-71), 161-62. 

PORTUGAL.-Shift in P0I1uguese atti-
tude towards India (VIIl-
18-11-71), 14546. 

POSTS AND TELEGRAPHS: 

Ban on Creation of New Posts in 
-- Department (VIII-24-J 1-
71), 53-54. 

Basis of Creation of TeleDhone Dis-
trict (IX-I-J2-71), 43. 

Complaints Teo Post Office Savings 
Bank Frauds (lX-l-12-71), 102- j 
04. 

Demonstration by -- engineering 
supervisors at Dak Tar Bhavan, 
New Delhi (VIll-17o .. 1l-7l). 42. 

Inclusion of Jamnagar in Second 
Class -- Division (IX-I-12-71), 
135-36. 

Irregular - services in Tripura 
(IX-I-I 2-71 ), 186-87. 

Loss of Money Orders (VIll-
24-11-71), 177. 

Mail Delivery in Gujarat villages 
(VIIl-24-11-71), 191-92. 

-- Offices in rented Buildings in 
Assam Circle (VllI-24-11-71), 
54. 

Paper and Printing Crisis in --
(VIlI-24-11-71), 86-87. 

Postal service hit by speedin, up of 
trains (VIII-17-Il-71), 1~ 

Re-introduction of delivery date 
Pranking stamps on postal 
articles (VIlI-17-11-71), 33-34. 

POSTS AND TELEORAPHS-Cond. 

Steps to check money order frauds 
(VUI-17-J1-71). 88-89. 

Telegraph and telephone facilities at 
Sahu ParbaUa villa,IC in Bhagalpur 
District (Bihar) (VlII-17-11-71), 
85. 

Telephone. Telegram and Head Post 
Office Complex at Cannanore 
(lX-I-12-71), 48-49. 

Transcription of Mail Addresses into 
English, Hindi in New Delhi HPO. 
(VIII-24-11-71>. 173. 

POST OFFICE(S) : 
Construction of head -- building 

in Bihar (VlII-17-11-71), 47. 
Daltonganj head -- (VIII-

17-11-71), 46-47. 

Srinagar -- building gutted (lX-
1-12-71), 227. 

POST OFFICE SAVINGS BANK.-
Complaints reo -- Frauds (IX-
1-12-71), 102-104. 

POSTAL LIFE INSURANCE-New 
Proposals for -- (IX-I-I2-71), 
109-13. 

POWER SUPPLY: 
Availability of power to Nepal from 

Kosi Project Hydel Power Plan at 
Brimnagar (IX-30-11-71), 40. 

Committee on minimising break-
downs and improving low voltage 
conditions in -- in Rural Areas 
(1X-300t]-71), 97-98. 

Comparative Cost of Hydro-Power 
Vis-a-vis Nuclear and Thermal 
Powers (VIII-23-11-71), 112-13. 

POWER SCHEMES.-Import of 
Equipment to meet Requirements 
of - (IX-30-U .. 71). 159-
bO. 

POWER : 
Installation of High Tension Line 

from MaDtbi to Sabana (VlII-
16-11-71), 9-10. 

Likely Sbortap of - in North-
Westem States (VIII-2l--11-71), 
45-46 . .. --.~ .... ----------!....-----------
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POWER-·-Contd. 
Loss to industrial Units in Bihar due 

to Break Down in -- suppJy 
(VIII-23~11-71), 113. 

Plan to eliminate regional imbalance 
in -- generation and consump-
tion (VIII-16-11-70, 126-27. 

- crisis in West Bengal (VIII-
16-11-71), 45. 

POWER STATION(S) : 
-- under construction in Tamil 

Nadu (VIII-23-11-71), ISO-52. 
Pumped storage scheme for --

generation. under N agarjuna Sagar 
Darn (VIII-23-11-71), 199. 

Requirement of -- in States (lX-
30-11-71), 97. 

Scarcity of -- in EasterD Districts 
of Uttar Pradesh (lX-30-1l-7l), 
107. 

Shortage of -- in Uttu Pradesh 
(VIII-16-11-7l), 23-28. 

Ten-Year Plan for -- Production 
(lX-30-11-71), 137-38. 
Ste also 'Electricity' 

POWER LOOM INDUSfRY : 
Amount advanced by branch of State 

Bank. Burhanpur for development 
of -- (lX-3-12-71), 158. 

Complaints from Powerioom owners 
regarding advance of credit from 
Burhanpur Branch of the State 
Bank (lX-3-12-71), 159. 

Closure of handloom and -- units 
(lX-30-11-71), 173-74. 

POWERLOOM OWNER.-credit given 
to powerloom owners by Burhan-
pur State Bank (Madhya Pradesh) 
(VTII-26-11-71), 119. 

PRESS CONFERENCE(S) .-Code of 
conduct for officers re: holding of 
-- to ventUate grievances (VIII 
-17-11-71), 102. 

PRESS TRUST OF INDIA: 
Complaints regarding unauthorised 

. use of building funds by the --
(IX-l-I2-71), 70-71. 

Conversion of -- into a corporation 
(VIII-17-11-71). 150. 

PREVBNTING OF VIOLENCB 
ACT.-Use of - in West Ben-
gal (Vill-17-11-71), 107. 

PREVENTION OF GOOD ADUL-
TERATION RULES.-Modifica-
tion of - (Second Amend· 
ment) Rules, 1971 (M) (X-2()' 
12-71), 78-80. 

PRICE(S) : 

Calculation of Iron Oro 
(VIlI-23-11-71), 203-04. 

Demand for higher -- for imfor-
ted crude (VIII-26-11-71), 71-
72. 

Demand for Upward Revision of 
-- of Paper (lX-I-12-71), 65-
66. 

Effect of Maharashtra Raw Cotton 
(Procurement, Processing and 
Marketing Act, 1971 On Cotton 
-- (IX-l-12-71), 100. 

Facilities to Central Government 
Employees as a result of rise in 
- (VIII-26-11-7 1) , 104-05. 

High -- charged by UAR for 
Egyptian cotton (VIII-l6-11-71), 
75-76. 

Increase in - of .tans (Vlli-
17-11-71), 140-41. 

Increase in ---!. of residual oil ;oo)d 
to Gujarat State Electricity Board 
(lX-3-12-71), 34-35. 

Increase in -- of supr after de-
eontrol (VIII-22-11-71), 99-102. 

Long-Term Agreement with Tea 
Producing Countries to protect 
Export -- of Tea (VIII-
23-11-71), 37-38. 

Loss in Foreian Exchange by -
Ri80 of Crude Oil (VIII-
26-11-71), 177-78. 

Minimum -- of rubber (VIII-
16-11-71), 190. 

New -- Policy for Canallsed 
Imports (Vlli-23-11-71), 63-64. 

Opening of Fair -- Shop in vil-
lages to check Rise in - of 
Foodgrains (VIll-lS-1l-71), 68-
69 . 

Outstanding Arrears of Sugarcano 
- (VIII-15-11-7l), 163-64. 

Payment of full procurement -- to 
producers and procurement througb 
Cooperatives. (lX-29-1l-71), 
189-90. 
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PRICE (S)-Contd. 
Policy on --, incomes and wages 

(1X-3-12-7l),63-64. 
-- Fixation of Cotton (VlII-

23-11-71), 47-48. 
-- of Industrial Salt in Maharashlra 

and West Bengal (Vill-17-11-
71), 175-76. 

-- of Lubricating Oil~ (VIll-
26-11-71), 41-42. 

-- of Paddy in Assam (Vm-
22-11-71), 223-24. 

-- of soft coke in Delhi (IX-
2-12-71). 130. 

- of Sugar in open market in 
Maharashtra (VIII-IS-I 1-71), 
166-67. 

-- of sugarcane on uniform basis 

PRICE(S)-Contd. 
Slump in - of Cotton (IX-

30-11-71), 122-23. 
Steps to bring down -- of Pharma-

ceuticals (VIU.-26-11-71), 31. 
Steps to make Indian garment --

competitive in World Market (IX-
30-11-71), 165-66. 

Supply of foodgrains to States to 
ease hardship caused by rising 
foodgrains - (VIII-22-II-7I), 
93-94. 

Upward revision of sugarcane 
(VIlI-22-11-71), 53-54, 

Debates 
-- Rise of essential commodities 

(C.A.) (VliI-l6-lI-71). 199-
231. 

(lX-29-11-71), 220-21. Rise ill -- of Essential Commodi-
Principles of __ Fixation of Steel ties (Res) (X-IO-12-71), 40-53. 

(VIII-25-11-71). 77-78. I PRIME MINISTER: 
Procedure fonowed for fixing -- Cl'f! Alleged plot to murder -- and 

agricultural produce (VIIl- other leaders (VIII-17-11-71). 
22-11-71), 184-85. . .79. 

Recommended increase in -- of 
milk supplied by Delhi Milk 
Scheme (VIll-22-11-71), 234-
35. 

Request from UP to increase the 
sugarcane -- (VIll-22-11-71), 
147-48. 

Review of the working of -- con-
trol order on drugs (IX- 3-12-71), 
99-100. 

Revision of -- of Rayon Filament 
Yam (lX-3D-1I-71), 131-32. 

Rise in -- (VIII-19-11-71), 24-
30; (VIII-26-11-71), 169-70. 

Rise in -- of consumer goods 
(VIII-17-11-71), 55-56. 

Rise in -- of Woollens (VIII-
23-11-71), 50. 

Rising Trend in -- of sugar (lX-
29-11-71), 13840. 

Sale -- of Cotton in Punjab (IX- I 
30-1I-71), 71. I 

S!lortfall in Kharif production and; 
Buffer stock to hold -- line (IX I 
-29-11-71), 156-57. I 

---

Expenditure on Election ToUI'l 
undertaken by (VIIl-
24-11-71), 109. 

Representatives of News papen 
Agencies accompanying -, 
Ministers, Official Delegation etc. 
(VIII-24-1I-71),98-99. 

PRIVATE SEcroR : 
Entrusting manufacture of spare parts 

of arms to -- (VIlI-26-11-71). 
172-73. 

Hotel projects completed in public 
and -- (IX-3-12-71), 46-47. 

Meeting of requirements of Public 
and -- by Reserve Bank of 
India (VIII-26-11-71), 178-79. 

Shortfall in -- employment (IX-
2-12-71), 58. 

Team of expert'! for setting up of 
industries in Public and - in 
North Eastern Region (IX-
1-12-71), 207. 

Under-utilisation of industrial capa-
city in private and public seeton 
(VIlI.-17-11-71). 92~3. 
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PRIVILEGE QUESTION.-PoJice mis-
behavior towards Dr. Sara dish Roy 
and Shri B. S. Bhaura (VlII-
17-11-71), 186-88. 

PROJECf(S) : 
Approval to Bagmati River -- in 

Muzaffarpur (VIII-23-11-71), 
21·24. 

Financial assistance for the -- by 
the Kerala Housing Corporation 
(VIII-22-11-71), 232-33. 

Foreign technical know-how for 
mines and metals -- (VIII-
18-11-71), 47-48. 

Funds for Construction of -- in 
Bihar undertaken in the famine 
years (VIII-26-11-71), 45-46. 

Irrigation facility by Hydel -- in 
Madhya Pradesh (IX-30-1I-71), 
ISS. 

Issue of letters of intent for setting up 
of - (lX-I.12-7l), 121-22. 

Non-Inclusion of fresh -- in Elec-
trical sector in Fourth Plan of 
Kerala (IX-1-12-7I) , 137-38. 

"Operation Mughalsarai" Pilot --
to curb thefts and pilferage of 
Railway goods (IX-30-11-71), 
90-91. 

Progress of Sindhu RiveT -- (lX-
30·11-71), 113-14. 

-- approved for loan under hotel 
development loan scheme (lX-
3-12-71), 191-94. 

-- for clearance of stagnat flood 
water in Murshidabad, West Ben-
gal (IX-30-11-71), 53. 

-- for Milk Marketing & Dairy 
Development (VIII-15-ll-7]), 
90-91. 

-- for Nutritious Food for Children 
and expectant Mothers (VIII-
15-11-71), 65. 

-- under Narmada Valley --
(VIII-23-11-7l), 134-36. 

Setting up of a -- for the produc-
tion of Methanol at Haldia (VIII-
26-11-71), 128. 

PROJECf ALLOWANCE.-Board ot 
arbitration to consider the grant ot 
- (VIII-I6-11-71), 81-88. 

PROVIDENT FUND.-o.P.F. dues of 
ex-military personnels of Bazar 
Fund Fortsandman, Quetta _(West 
Pakistan). (IX-2-12-70, 93-94. 

PROVIDENT FUND SCHEME(S).-
-- for textile industry (VIJI-
25-11-71), 42. 

PUBLIC UNDERTAKlNG(S) : 
Advertisement by (VIII-

26-11-71), 38. 

Appointments in 
26-11-71},72-73. 

(VIII-

Committee on Operational Efficiency 
of -- (VI1I-19-11-71), 72-73. 

Conference of -- employees' union 
(VIII-18-11-71), 59-60. 

Conversion of Gujarat State Ferti-
lizer Corporation into a -- Com-
pany (VlII-19-11-71), 168-69. 

Deployment of Central Industrial 
Seeurity Force in -- (IX-
1-12-71), 36-37. 

Employees Belonging to Scheduled 
Castes and Scheduled Tribes in 
- (VlII-19-11-71), 57. 

Family planning programme for --
(VlII-22-11-71), 123-27. 

Freezin~ of wages of employees 
worklDg in -- (IX-3-12-71), 
34. 

Hotel projects completed in --
private sectors. (IX-3-12-71), 
46-47. 

lAS Officers on deputation to --
(VIII-26-11·7l), 56-57. 

Imported Cars with Government and 
- (lX-30-11-7!), 162. 

Loan to the seven Defence 
(IX-3-12-71). 188-90. 

Managers in -- opting for their 
parent cadres (IX-3-12-71), 64-
66. 

Managerial pool for Public sector 
enterprises (IX-3-12-7l), 81-82. 

---_._-----------_ .. _----_ .. __ . __ •.. - ._ ... _._-_ .. _------
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PUBLIC UNDERTAKING(S)-ColCtd. 
Manufacture of Consumer Goods in 

_ (Vm-24-11-71), 85-86. 

Manufacture of Passenger Buses in 
_ (VIlI-24-11-71) , 1.02-03. 

Manufacture of scooters in --
(VIll-17-11-7l).64. 

Meeting of requirements of 1- by 
Reserve Bank of India (VIII-
26-11-71), 178-79. 

Option from civil servants for absor-
ption in -- (lX-3-12-71), 83-
84. 

Payment of Bonus to Officers of --
(VIII-19-11-71), 60-61. 

Payment of house rent and other allo-
wances to the employees of --
(IX-3-12-7l), 178-80. 

Performance of -- (IX-3-12-71), 
113-16. 

Proposal to set up a -- project for 
the manufacture of nrious types 
of toilet, laundry and. carbolic 
soaps (VIII-26-11-71), 90. 

Proposal to set up a Separate Cell 
in Union Public Service Commis-
sion to ~old Examinations for 
Recruitments in - (Vill-
19-11-71), 164-65. 

Setting up of -- Projects in 
Madhya Pradesh (IX-l-12-71), 
210. 

Setting up of a -- for off-shore and 
deep-shore Drilling (VIII-
26-11-71), 41. 

Setting up of tca company in --
(VIIl-16-11-71),52-53. 

Small car project in -- (VIII-
17-11-71), 66. 

Small Savings Scheme for EmplQYeC8 
of - (VIII-19-11-7l), 17-19. 

Suggestions made by Trade Union 
Organisations for workers participa-
tion in Management of --
(1X-2-12-71), 92. 

Team of experts for setting up of 
indultri. in public and private 
leCtors in North Eastern Region 
(tx-1-12-11), 207. 

---_ .... _._-_ .... -." ---
PUBLIC UNDBRTAKING(S)~D,.ItI. 

Under-utilisation of induatrial capa-o 
city in private and - (VIn-
17-11-71), 92-93. 

Workers participation in Management 
of Publie Sector Undertakings 
(VIll-13-1l~71), 124-27. 

Debates 
Taking over of closed industrial units 

as -- (Res.) (VIII-2~11-71), 
267-73. 

PUMPING SET(S) .-Entergisation of 
-- and Rural Electrification 
(VIII-23-11-71). 8-11. 

PUNJAB: 
Alleged Beating of Students of 

Government Colleges. Muktsar 
(-) (IX-I-12-71), 177-78. 

Alleged Killing of Persons in the 
name of Naxalities in -- (VIII-
24-11-71), 99. 

Arrest of I-olitical Workers belonging 
to CPI (M) in -- (VIll-
24-11-71), 132. 

Availability of water for crop under 
major irrigation projects in --
(VIII-16-11-71), 191-92. 

Charges Against -- l.G. of Police 
(lX-1-12·71). 177, 

Demand for a Nuclear Station in--
OX-l-12-71), 174-75. 

Deposits attracted by Nationalised 
Banks in Punjab (IX-3-12-71) , 
43. 

Hunger strike by office bearers of 
-- Roadways Workers Union 
Mega, - (VIII-22-11-71) , 
214-15. 

Interview with a correspondent of 
"Desh Pradesh" by a Former -
Minister re. "Shikhistan" (VIn-
24-11-71), 201-02. 

Issue of Licences of Tatas· and Bfrlas 
for industrial projects in -
(VIII-17~11-71). 147-48. 

Kidnapping of a Businessman of 
Phagwara (-) (VIII-17-U-
71), 37. 

Magisterial ~nquiry into police lathi-
chalic on students in Muktsar 
(-) (VIII-17-11~7l). 148. 
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PUNJAB-Contd. 

Number of ~oyees who performed 
Election Duties in Mid-term Lot 
Sabha Poll in -- (IX-30-11-
71), 181. 

Outstanding Amount of Land 
Revenue in -- and West Bengal 
(VIII-19-11-71), 197. 

Revolving funds for development of 
land in -- (VIn-22-11-71), 
121. 

Sale Price of Cotton in -- (IX-
30-11-71), 71 .. 

Seizure of Arms and Ammunition in 
- (VIII~24-11-71), 32-33. 

Setting up of Jeint Sector Industrial 
Projects in -- (IX-I-12-71), 
76-77. 

Special cell to auist inquiry into 
charges of corruption against 
former Ministers of -- (VIII-
17-11-71) ISS-56. 

Trained Palt Spy Ring in --
24-11-71), 44-45. 

Transfer of teachers in -- (VIII-
15-11-71), 150-51. 

Upgrading of Schools in -
(VIII-lS-11-7l), 47. 

Vacant Post of Sub-Inspectors in 
Department of Agriculture in --
(VIII-IS-1l-71), 150. 

Violent activities of Naxalites in --
(VIII-17.H.71),67. 

Proclamation in relation to the State 
of -- (Res.) (IX-4-12-71), 
146.60. 

-- State Electricity Board (Res.) 
(X-18-12-71), 25-26. 

Reported blowing up of a wagon 
carrying army explosiVes between 
Faridkot and Piph in -- (C.A.) 
(VIII-l 7-11-71) , 177-86. 

PUNNOOSE, P. T.: 
Obituary Reference (VUI-

15·11-71), 1-13. 

Q 

QUERESHI COMMITf'BE R.E-
PORT.-5urplus Posta due to--
(lX-30-11-71). 40-41. 

QUESTION OF PIUVILEGE.-R.e: 
articJe published in Navbbarat 
Times (Vm-22-11-71), 263-6$. 

QUERESHI, MOHO. SHAFI.-Obi-
tuary Reference Death of Shri O. 
M. Sadiq, Ollef Minister of 
lammu & Kashmir and Shri Bhag-
wandin Mishra (X-13-12-71). 
11-12. 

R 

RABI CULTNATION: 

Central assistance to Andhra Pra-
desh for - (VllI-22-11-71). 
38-19. 

Crash proeramme for early rab; 
lOwing (VUI-22-11-71), 200-101. 

RADAR SYSTEM: 

Achievement of setD-sufficiency in 
Development of Sophisticated and 
Complex - (V.III-19'-1l-7l). 
178-79. 

Purchase of Rader simulators from 
U.K. (VIII-26-11-71), 159-60. 

RADIO-SI'ATION(S) : 
-- for coverage of tribal areas 

(VIII-17-11-7l),21-24. 
Setting up of new -- (lX--1-12-

71), 156-58. 

RA1D(S) : 

-- by Enforcement Directorate 10 
Andhra Pradesh (IX-3-12-71), 
57-58. 

-- by Im:ome-tax Authorities iu 
Andhra Pradesh (IX-3-12-71) 
59-60. 

-- by Income-tax Authorities in 
lagadhari and Yamuna Nagar 
(Haryana) (IX-3-12-71), 37-38. 

- by Income-tax Department in 
Andhra Pradesh (IX-3-12-71) , 
69. 

to ooearth unaocounted 
money (Vlll-19-11-71). 18S-88, 

Theft of Rails from Hazaribagb 
(Eastern Railway) (VW-23-11-
71), 113-14. 
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RAILWAY(S) : 

Absorption of former martin-
employees in Indian -- (VIII-
16-11-71). 70-71. 

Agreement between Indian Govern-
ment and Soviet Government for 
Calcutta tube -- (VIII-26-11-
71), 150-51. i 

Amount of Damaees paid by -
(VIII-28-11-71), 29-33. 

Amount speDt for providing special 
saloons to top officials. (lX-
30-11-71), 37-38. 

Appointment of ScbeduJedCastea as 
Principals in -- Educational 
Institutions (VIII-23-11-71). 51. 

aid to eliminate Russian consultancy 
on Calcutta - -(VIIl-I6-11-
71), 84. 

Lurning of Transformers be10nging 
to Sub-station in Eastern --
(lX-30-11-7l), 92-93. 

. Change in the structure 01--
board (VIII-I6-11-71). 19'3; 
(VIlI-23-11-71), ]28. 

Compensation paid by -- to. Food 
Corporation of In.dia (lX-300ll-
71), 102-03. 

Complaints against the Canteen Coo-
tractor of a Canteen at Indore 
-- Station (1X-30-11-71), 102. 

Completion of works PrOil'amme (IX 
-30-11-71), 103-04. 

Corruption in Despatch of Cold 
Wagons in Dhanbad Division (IX 
-30-11-71), 45-46. 

Delegation of powers Co Zonal --
to deal with disputes ovec Auction 
on -- Materials (IX-30-tt-
1971), 109-10. 

Development of --. in Philippines 
by India (VIII-23-11-71), 42-
43. 

DiSpUte5 arising out of auction, of 
tenders between -- Adminiitra-
tion and Bidders (VIll-16-11-
71), 133-34. 

DiSputes over auction of -- Mate-. 
rials (VIII-16-11-71), 132-33. 

Earnings from -- freight traffic 
(VIlI-16-11-71), 35-36. 

RAILWAY(S)~o"td. 

Earnings from Shuttle Trains Run. 
ning between Ahmedabad and 
Sabarmati (VIII-23-11·71), 177. 

Effect on Indian Goods in World 
Market due to increase in-
and Shipping Freights (VIIl-
23-11-71), 111. 

Export of -- Coaches (IX-
30-11-71), 15S-56. 

General Conditions for Auction of 
-- Materials (VIII-23-11-71), 
112. 

Implementation of Recommendations 
of Administrative Reforms Com· 
mission on -- (VIll-23-11-
71), 173-78. 

Incidents of Coal Thefts by stopping 
Goods Trains between RatIam and 
Meghnagar and between Ratlam 
and Ujjain -- Stations (IX-
30-11-71), 32-33. 

Increase in workin& expenses of _. 
(VIII-16-11-71), 64-66, 

hsue of Licences to porters by --. 
Admini.stration (VIlfr--23-11.71), 
160-61. 

Linking of Jabangirabad with--
(VIII-23-11-71), 84-85. 

Linking of Nangal Dam with Pong 
Dam (Talwara) by Rail (IX-
30-11-71), 140. 

Looting of passengers in Sealdah 
Division on Sundays (lX-30-11-
71), 107"()H. 

Loss to -- due to Bengal Bandh 
(VIII-23-11-71) , 114. 

Loss to -- due to floods in Bihar 
(VIIl-16-11-7l), 147. 

Loss to -- due to Sabotage acti-
vities of Pakis.tani agents (VIIl-
16-11-71), 47-49. 

L06s to -- due to Sabotage and 
Derailmenl OX-30-11-71), 111-
12. 

Meeting of Departmental Promotion 
Committee and Confirmation of 
Class I Officers of Traffic Depart-
ment (IX-30-11-71), 175-76. 

Metropolitan transport project for. 
Calcutta underground - (VIII 
-16-11-71), 83-84. 
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RAILWAY (S}-Contd. 

NOD-Booking of goods to and from' 
Assam (Northeast Frontier --) 
(VIII-23-11-71). 169-70. 

Observations on the functioning at 
Commercial Department of --
by ARC (IX-30-1I-71), 17~7S'1 

"Operation Mughalsarai" Pilot Pro-
ject to curb thefts and pilfera,e of 
- goods (IX-30-11-71) 90-
91. ' 

Parcel containing Silver found mis-
sing at Ahmedabad station (IX-
30-11-71), 176.78. 

Profit earned by Rajdhan.i Exprell 
(VIII-23-l1-7!), 24-26. 

Provision of Reservation of Berths 
in Darjeeling Mail (VIII-23-11-
71), 75. 

Removal of Distinction between 
Workers and Officers (Vill-
23-11-71), 63. 

Representation for provision of 
,upper class waiting room at Pat-
tambi -- Station (Southern 
--) (VIlI-16-11-71), 119-20. 

Reservation Facilities for Lower 
Class Passengers at Mangalore (IX 
-30-11-71), 49-50. 

Restoration of cut in Fourth Plan for 
- (VIII-23-11-71). 200·01. 

Rules for appointment of casua] por-
ters in absence of regular porters I 
(VIII -23-11-71), 161-62. 

Sale proceeds of tickets at Howrah I 
and Sealdah Stations (VIII-
16-11-71), 59-61. 

Scheme for mobile ticket booking on 
Indian -- (VIII-16-11-71) , 
118. 

Separation of -- Board from the 
Mmistry (IX-30-1l-71), 38. 

Shifting of -- Offices from Delhi 
and Bombay (VHI-23-11-71), 
82-83. 

Soviet technicians for Calcutta 
Underground -- (VllI-16-11-
71), 128. 

I 

I 
Special Provisions in Auction notices I 
. of - Materials (IX-30-11-

71), 110. 

RAILWAY (S)-Contd. 
Supply of uniforms to employees of 

SIgnal and Telecommunication De-
partment of -- (VIII-23-11-
71), 167-68. 

Underground -- for Bombay (IX 
-30-11-71), 74. 

Underground -- ror Calcutta (IX 
-30-11-71), 83-84. 

Underground -- foe Delhi (YID 
-16-11-71), 111. 

Unsatisfactory working of general 
controlling phone lin.e of Khurda 
Division (5. E. --) (VIII-
16-11-71), 113. 

Use of Cemcmt Concrete Sleepers by 
- (VIIl-23-11-7l), 183-85. 

Use of Inspection Coaches and 
Saloons by Officers on Deputation 
to -- Audit Department (VIII 
-23-11-70, 40-41. 

RAILWAY, CENTRAL: 

Cancellation of train services between 
BbuSIlwal and Itarsi (--) (vm 
-16·11-71), 187-88. 

Conversion of metre gauge lines into 
broad gauge in -- Zone (VIU 
--16-11-71), 189. 

Enquiry into Allesation reo misappro-
priation All India Station Masten 
Association, Jhansi Division. 
(-) (VIII-'23-11-71), 11-
14. 

Increase in incident of crimes in 
Bhusawal Division (--) (VJ1I-
16-11-71), 188-89. 

Supply of bad quality of food in 
dinning cars on -- (Vm-
23-11-71), 139-40. 

RAlLWA Y, EASTERN : 

Accident between Goods Trains at 
Kalubathan Station in Assansol 
Division (-) (IX-30-11-71). 
93-94. 

Cancellation of trains in Sealdah 
divi$ion (--) (VIJI-16-11-71). 
146-47. 

; Development of Patna c~ station 
(_. -) (VIII-16-11-71), 86. 
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RAILWAY, EAS'l'ERN-Contd. 
'Holding up of a train by a mob of 

Students at ArTab Station (--) 
(IX-30-U-71), 104. 

Iocrease in strength of Ministrial 
. Staff of Carriaee and Wagons 
Offices, Danapur Division (--) 

,(IX-30-1I-71), 139-40. ' 

Late runnini of trains in Sealdah 
division (-) (V1II-16-11-71) , 
41-42. 

Promotion of Clerks Grade II on 
s<'lliority Basis after Appendix 
II-A Examination (-) (IX--
30-11-71). 138-39. 

Promotion of Train Examiners in 
Higher Scale of Pay in Eastern 
North Eastern and South -- (IX 
-30-11.71), 61-62. 

Repllir to Burdwan-Katwa Railway 
Line (--) (VlII-23-1l.71). 
114. 

Scarcity of drinkinR water at Rana-
Khat Junction (--) (IX-30-11-
71). 117. 

Theft of Rails from Hazaribagh 
(-) (VIII--23-11-71), 113-14. 

RAILWAY, N. E. : 

FJticiency of -- (VII-16-11.71), 
178-79. 

Electrification of Daryaoganj Rail-
way Station (--) (VlII-23-11-
71). 84. 

Introduction of passenger train ser-
vice from . Pandaul railway station 
to Lobat (--) (VIII-16-11-
71), ]66. 

Promotion of Train ExamineB in 
Higher Scale of Pay in E.a9tern 
North Eastern and South Eastern 
Railways (IX-30-11-70, 61·62. 

Stoppage of Expreul Mail trains at 
Manikpur railway . Wrtion (-) 
(VIlI-16-11-71) .94. 

Termination of services of employees 
of Sipa1 workshop, Oorathpur 
(-) (lX-30-1l-71), 184. 

Utilisation. of money in an irregular 
mannerby Railway ofllciaJ" (-) 
(IX-30-11-71), ~85. 

RAILWAY, N. P. : 

Attack by Students on Army Mat on 
Gauhati Station (North-East Fron-
tier Railway) (VIII-23-11-71). 
7~73. 

Blowing up of R.ailway track near 
Karimgani Railway Station (--) 
(lX-30-h.71), 91-92. 

Booking of goods to and from Assam 
(-) (VIII-23-11-71), 169-70. 

Demand of Wagons by Trading Com. 
munities on - (VIn-23-11. 
1971 >. 35-37. 

Transfer of General Managers 01 
-- (IX-30-11-7l), 163-64. 

RAILWAY, NORTHERN: 
Acute shortage of Reference boob 

in Goods, Booking and Parcel 
Offices of Delhi Division (--) 
(VIII-23-11-71). 102. 

Grievances of Assistant Permanent 
Way Inspectors absorbed on --
(IX-30-11-71), 114-17. 

Help to Stenographers EmployM on 
- (VIII-23-1l-71), 180-81. 

In.troduction of a new train between 
Delhi and Moradabad (--) (IX 
30-11-71), 183. 

Non-Payment of Overtime Allowance 
to Assistant Station Masters and 
l,evermen, Allahabad Division 
(-) (VIII-23-11-71), 69-70. 

Opening of a Railway Station at 
Bhupatwala (--) (VIII-23-11-
71), 94. 

Overhead bridge at Jawalapur Station 
(_) (VIII-23-11-71), 93-94. 

Promotion of stenographers on -
Through Examinatton (VIII-
23-11-71), 181-82. 

Quarters to signal and Telecommuni· 
cation Staff of Tugblakabad, 
Okhala Tilak Bridge (-) (VIII 
-2.3-11-71), 125-26. 

Resting FacillUes to Special . ~~ 
Examiners Ferozepur DiVlStOn 
(-) (IX-30-1l-71), 104-05. 

Result of Investigations against cer· 
tain employees of -- (VIIJ-
23-11-71), 101-02. 

Trained Penonnel Workinl as 
Firemen on (VIIl-23.11· 
71), 72. 



RAILWAY, sotrrH CENTRAL: 
Attaak on Permanent Pay Inspector 

ud PayClertc on Kozipet-Doma-
kal Section (-) (VIIl-23-11-
71), 173-74. 

Conversion of Khurdvadi-Pandhar-
pur Section into Broad Gauge 
(-) (VIIl-23.11-7l), 205. 

RAILWAY, SOUlH ,EASTERN: 
Damage due to waterlogging between 

Kbaragpur and Nimpum Railway 
Yard (--) (VIII-23-11-7D 
130-31. 

Oriyas and non..()riyas in, service in 
Khurda Division (-) (VIIJ-
16-11-71), 112-13. 

Promotion of Train Examiners in 
Higher Scale of Pay in Eastern 
North Eastern and - (IX-
30-11-71), 61-62. 

Shifting of headquarters office from 
Calcutta to B~ubnneswar of --
(VlIl-16-11-71), 112. 

Unsatisfactory working of general 
controlling phone line of Khurda 
Division (--) (VIII-16-11-71), 
113. 

RAILWAY, SOUTHERN: 

Alleged Anti-Labour Attitude of 
FiIter-Chargcman, Railway Work-
shop, Palani (--) (VIlI-23-11-
71). 110-11. 

Beating up of etudents. by Police at 
Ootacamund Station (--) (VIII 
-23-11-71), 84. 

Damage condition of Railway Work-
mops at Sbora:nur (-) (VIII-
23-11-71), 74. 

Incidents of thoftt. dacoity and kid-
napping of girls in -- (VIII-
23-11-71). 100-01. 

Representation for provision of up-
per ctas-II waiting room at Pattambi 
Railway Station (--) (VlU-
16-11-71), 119. 

Representation for raisins Perun-
guzhi railway station as a ftag sta-
tion (-) (VllI-I6-11-71), 54. 

Spare parts and ImtnJments for 
Railway Worksbopa, Sboranur 
(-) (V1I1-23-11· 71), 120. 
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RAILWAY, SOUTHERN.---COntd. 
Tamil Nadu Government's proposal& 

for new railway lines 0Il--
(VIII-l6-U-71), 47. 

Threatened retrenchment of workers 
of golden rock wagon building fac-
tory (-) (VUI-I6-11-71), 98. 

Train Halt at Ven~a between 
Payangadi and Ehmala (--) 
(1X-30-11-71), 74-75. 

Usc of Hindi in -- (VIII-23-11-
71), 206. 

RAILWAY, WESfERN: 

Accidents on J amnagar.Bedi Port 
Railway Line (--) (VIII-;23-
11-71), 104-05. 

Broad Gauge Line from Katpadi to 
Tirupati (--) (VIII-23-11-
71), 200. 

Chance to failures to officials as 
Drivers'S' Grade, Ajmer· Division 
(-) (VIII-23-11-7l), 192-94. 

Demands of Employees of Foreign 
Traffic Accounts Office, Delhi 
(-) (IX-30-11-7l). 85-86. 

Doubling ot railway line ·from ROo 
wari junction to Ahmedabad 
(-) (VlII-16-11-71), 167. 

Penalty imposed on Drivers (Ajmer 
Division) -- (VIII-23·11-71). 
189-92. 

Posting of Additional Typists on 
basis of lob Analysis in 'Oivisional 
Office. AJmer (--) (lX-30-ll· 
71), 179. 

Promotion of Drivers Grade 'C' of 
Jarpur Division (--) (VUI-
23-11-71), 197-98. 

bfUlarisation of Quota for promo-
tIon from running staff, Ajmer 
DivisiOn (-) (VIII-23-11-
71), 193-96. 

R.egulatiClll of Promotion of Driven 
'A' Grade Jaipur Division (-) 
(VIII-23-11-7l), 195-96. ' 

Strike by Travelling Ticket Exa-
minees of Kota and RatIam Divi-
sioO!! (--) (VIII-23-11-71). 
144. 
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RAILWAY ACCIDENT(S) 
- (VIlI-I6-11-71), 107-09. 
Accident between Goods Trains at 

Kalubathan Station in Assansol 
Division (Eastern Railway) (IX-
30-11-71),93-94. 

Collision of Suburban Train in Bom-
bay with a Stationary '[rain . at 
Charni Road (VIII-23-11-71), 
75-76. 

Damage to goods train due to explo-
sion of mines between Radhikapur 
and Dalimgaon Stations (IX-
30-11-70, 129-30. 

Derailment of trains due to explo-
sions (VIII-16-11-71) , 82-83. 

Persons killed/injured due to accUlent 
at Talma bridge Jalpaiguri and 
payment of compensation to the 
bereaved families (VIII-22-11-
71), 138. 

Debates 
Derailment of train No. 7 - Down 

Puri-Hawrah Express (St.) (IX-
30-11-71), 216-17. 

Reported blowing up of a wayan 
carrying army explosives between 
Faridltot and Plpli in Punjab 
(C.A.) (VIII-17-11-71) , 177-86. 

RAILWAY ELECTRIFICATION.·-
Electrification of Ahmedabad 
Bombay Railway Line (IX-30-
11-71), 50-51. 

Electrification of Daryaoganj Railway 
Station (North Eastern Railway) 
(VllI-23-11-71), 84. 

Electrification of Kharagpur-Adra 
railway line (VIII-I6-11-71), 76. 

Electrification of Madras-Vijayawada 
and Madr8S-Jalarpet line (Vill-
16-11-71), 93. 

Electrification of Panskura-Haldia 
Railway Line (IX-30-11-71), 
101-102. 

RAILWAY EMPLOYEE(S): 
Absorption of former martin 

in Indian Railways (VlII-I6-11-
, 71). 70-71. 
Appointment of Typists in Railway 

Board's Office. (IX-30-H-71), 
177-78. 

RAILWAY EMPLOYEE(S)-<,OIttd. 
Approved Yardstick for Sipal and 

Telecommunication Staff (VDI-
23-11-71), 126-27. 

Attack on Permanent Pay Inspector 
and Pay aerk on Kozipet-Dor. 
nakal Section (South Central 
Railway) (VIII-23-11-71), .173-
74. 

Categories of railway officers entitled 
to travel in saloons (VIIl-I6-11~ 
71), 10-15, 

Chance to failures to officials u 
Drivers 'B' Grade, Ajmer Division 
(Western Railway) (VIII-23-11-
71), 192-94. 

Complaint of plot about fatal attaclt 
on Shri Dube, Upper Orade Rail-
way Conductor, Kotab (IX-
30-11-71), 87. 

Contribution by -- to Banaal Deab 
Refugees not accepted (VIII-
23-11-71), 99-100. 

Decoration of Bungalows of Railway 
Officials at Lucknow (IX-30-H-
71), 185-86. 

Demands by Joint StruuIe Com-
mittee Loco Running Staff Allaha-
bad Mandal (VIlI-23-11-71), 
71-72. 

Demands of Employees of Foreign 
Traffic Accounts Office, Delhi 
(Western Railway) (IX-30-11-
71), 85-86. 

Duties and different Pay Scales of 
Inspectors and Supervisory Staff 
in Signal and Telecommunications 
Department (VII-23-11-71), 66-
68. 

Fatal Attack on Shri Dube, Upper 
Grade Railway Conductor, Kotah 
(VIII-23-11-71), 183. 

Government accommodation for 
Western -- (IX-30-11-71), 
86-87. 

Grant of Bonus to -- (lX-30-11-
71), 42-43. 

Grievances of AiIoSistant Permanent 
Way Inspectors absorbed on 
Northern Railway (lX-30-11-
71), 114-17. 

Help to Stenographers Employed on 
Northern Railway (VIlI-23~11-
71). 180-81. ---..!_--_. __ ._--- --_._-_ .. _-
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llAILWAY EMPLOYEE(S)-Contd. 

Increase in stren$lh of Ministerial 
Staff of Carriage and Wagons 
Offices Danapur Division (Eas-
tern Railway) (IX-30-11-71), 
139-40. 

Memorandum by Western--
Council about difficulties of em-
ployees of Ratlam divisioo (VIIl-
16-11-71), 95. 

Non-Payment of Overtime AllowanCe 
to Assistant Station Masters and 
Levennen. Allahabad Division 
(Nortbcm. Railway) (Vill-
23-11-71), 69-70. 

Non-Payment of Running Allowance 
to Loco Running Staff, Agra (VIII 
-23-11-71), 189-90. 

Oriyas and non..()riyas in service in 
Khurda Division (South Eastern 
Railway) (VllI-16-11-71). 112-
13. 

Parcel Clerks and Parcel Porters of 
Ddhi Station Involved in Theft 
cases (VIlI-23-11-71), 74. 

Penalty imposed on Drivers (Ajmer 
DiVIsion) Western Railway (VIII 
-23-11-71), 189-92. 

Posting of Additional Typi.sts on 
basis of job Analysis in Divisional 
Office, Ajmer (Western Railway) 
(IX-3()"11-71). 179. 

Private Employment by Railway 
Officers on Study Leave Abroad 
(VIII-23-11-71), 49-50. 

Promotion of Oerks Grade II on 
Seoiority Basis after Appendix 
II-A Examination (Eastern Rail-
way) (IX-30-11-71), 138-39. 

Promotion of Drivers Grade 'C' of 
Jaipur Division (Western Railway) 
(VIll-23-11-71), 197-98. 

Promotion of Stenographers on Nor-
thern Railway Through Examina- I 
tion (VlII-23-11-71>. 181-82. 

Promotion of Train Examiners in 
Higher Scale of Pay in Eastern 
North Eastern and South Eastern 
Railways (IX-30-11-71), 61-62. 

Quarters to signal and Telecom-
munication Staff of Tughlakabad, 
Okhala. Tilak Bridge (Northern 
Railway) (VIII-23-11-71), 125-
26. 

RAILWAY EMPLOYEE(S)--contd. 
Railway Employees to pay for losses 

during Transit (IX-30-11-71). 
41-42. 

Redress of Grievances of Oerlc.s 
Grade II Appendix II-A Quali-
fied (VIII-23-11-71), 93-96. 

Regular Employment to Employeea 
Working on Daily Wages in Delhi 
(VIII....,..23-11-71). 88-89. 

Regularisation of Quota for promo-
twn from running staff. Ajmer 
Division (Western Railway) (VIII 
-23-11-71), 193-96. 

Regulation of Promotion of Driven 
'A' Grade Jaipur Division (Wes.-
tern Railway) (VIIl-23-11-71), 
195-96. 

Relieving of Inspectors of signal and 
Telecommunication Department 
of Store responsibility (VIII-
23-11-71), 165-67. 

Removal of Disparity between 
lowest and highest paid employees 
of Railways (IX-30-11-71>, 78-
79. 

Removal of Distinction between wor-
kers and Officers (VIII-23-11-
71), 63. 

Resting Facilities to Special Train 
Examiners Ferozepur Division 
(Northern Railway) (IX-3()"11-
71), 104-05. 

Result of Investigations against cer-
tain employees of Northern Rail-
way (VIlI-23-11-71), 101·02. 

Strike by -- of Barauni-Garhara 
area (VIII-16-11-71), 45-47. 

Strike by Travelling Ticket Exa-
miners of Kota and Ratlam Divi-
sions (Western Railway) (VIlI-
23-11-71), 144. 

Termination of services of employees 
of Signal workshop, Gorakhpur 
(North Eastern Railway) (IX-
30-11-71), 184. 

Trained Personnel Working as Fire-
men on Northern Railway (VIJI-
23-11-71), 72. 

Transfer of Parcel Clerks and Parcel 
Porters at Delhi Main Station 
(VIII-23-11-71), 73. 
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RAILWAY EMPLOYEE(S)-Comd. RAILWAY LINB(S)-COntd. 

Upgradation of Railway Ministerial 
Staff (VlII-23-11-71). 70.71. 

Use of Inspection Coaches and 
Saloons by Officers on Deputation 
to Railway Audit Department 
(VllI-23-11-71). 40-41. 

Utilisation of money in an irregular 
ma.nneT by Railway ofticiiJs (Nor-
thern Eastern Railway) (IX-
30-11-71), ISS. 

RAILWAY ENGINE(S): 
~mport of Diesel Locomotives (IV-

30-11-71), 29-31. 
Import of Rumanian shunter locomo-

tives (VIll-lS-l1-71), 119. 
Production of engines in Cbittaranjan 

locomotive works (VIIl-16-11-
71), 59-60. 

RllLWAY HALT(S).-Train Halt at 
Vengara between Payangadi and 
Elimala (Southern Railway) (IX 
-30-11-71), 74-75. 

RAILWAY HEAD-QUARTER(S).-
Shifting of Northern -- to 
Lucknow/Kanpur . (VIIl-23-11-
71), 125. 

RAILWAY LABOUR TRIBUNAL.-
Repon of the single-Member -
(IX-30-11-71), 83. 

RAILWAY LEVEL CROSSING(S): 

Construction of ovcrbridge on rail-
way cr06sing near Safdarjuns air-
port (VIII-22-11-71), 162. 

Overbridge at Railway crossing at 
Cbatapatbar (VIlI-23-11-71), 
185-86. 

RAILWAY LINE(S): 
Accidents on Jamnagar-Bedi Port 
-- (Western Railway) (VID-
23-11-71), 104-06. 

Broad Gauge Line between Neiveli 
and Virndbachalam (VIII-23-11-
71). 148. 

Broad gauge line from Bongaigaon 
to Gauhati (VIII-l6-11·71). 49-
50. 

Broad Gauge Line from Katpadi to 
Til1J.pati (Southern Railways) 
(VID-23-11-71), 200. 

Br0i!1 gauge lloo from Khandwa to 
Ajmer (lX-30-U·71), 154. 

BuHc!ing of -- in Iraq (VUl.l6-11- . 
71), 81-82. 

Convcnion of Bangalore.Quntikal 
Line into Broad-Gauge (IX-
30-11-71), 76. 

Conversion of Emakulam-Quilon-
Trivandrum line into broad gauge 
(VllI-I6-11-71), 130. 

Conversion of Khurdvadi-Pandhar_ 
pur Section into. Broad Gauge 
(South Central Railway) (VIII-
23-11-71), 205. 

Conversion of metre gauge line!. into 
broad gauge in Central Railway 
Zone (VlI1-16-11-71). 189. 

Double --. from Khurda to Purl 
in Orissa (VllI-16-11-7l). 76. 

Doubling of Emakulam Shorannur 
- OX-lO-1l-7l), 75-76. 

Do~b1i.og of - from Rewari junc-
tIOn to Ahmedabad ( Western Rail. 
way) (VIll-l6-11-71). 167. 

Doubling -- from PanipatlSonepat 
to Delhi (VIII-l6-11-71). 53-54. 

Effect of speeding up of trains on 
despatching of mail (VIII-l6-11 .. 
71), 94. 

Electritkation of Ahmedabad Bom-
bay -- (IX-3a-lI-71). SO-51. 

Electrification of Kharagpur-Adra 
- (VIII-16-11-71). 76. 

Electrification of Madras-Vijayawada 
and Madras-J alarpet line (VIII-
16-11-71), 93. 

Electrification of Panskura-Haldia 
- (lX-30-11-71), 101-02. 

Extension of Broad Gauge line from 
Samastipur to Raxaul.(VlII-
16-11-71). 184-85. 

Extension of Broad Gauge Line to 
Oauhati and Tinsukia (vm-
23-11-71), 119. 

Foreign countries leeking India's 
help for ~ (vnL-23-11-71), 
80. 
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RAILWAY LINE(S)-Comd. 
Improvement in Railway System and 

Laying of - (IX--30-Il-'71) , 
1-6. 

KeraIa Government propoSAls for 
new -- (IX-30-11-71), 170-
72. 

Layi.ng of -- in Uttarakhand (VIII 
-23-11-71), 124-25. 

Linking of Jahangirabad with Rail-
way (VlII-23-11-71). 84-85. 

Metre and Narrow Gauge --
(lX-30-11-7l), 50. 

RAIL WAY UNE(s;.....contd. 
Survey of TeI.IK:bertry-MyllOre-

(VlII-16-11-71), 99. 

Tamil Nadu Government's proposals 
for new -- on southern railway 
(VIII-l 6-11-71) , 47. 

RAlLWA Y MAIL SERVICE.-Dis-
continuing of -- vans in mail 
trains (VIll-I6-11-71), 109. 

RAILWAY MANUAL(S).-Hindi 
Translation of - (lX-30-H. 
71), 98-99. 

New -- from Dahod to Khandwa RAILWAY PORTER(S): 
in MadhYa Pradesh (VIII-16-11- I Com . 
71) 186-87. plamt by parcel porters working 

, at Meerut City Station (VIll-
New -- from Hubli to Karwar in 16-11-71), 178. 

Mysore (VIII-16-11-71), 131. 

Overbridges on -- from Barwadih 
to Chrimiri (VIII-I6-11-71), 53. 

Priority for C-OIlversion of Narrow-
Gauge Lines (lX-30-11-71h 
110-11. 

Rail link between Hardwar and 
Badrinath in Uttar Pradesb (VDI 
-16-11-71), 78-79. 

Rail link for Ghatal sub-division in 
Midnapur town (VIII-16-11-71), 
76-77. 

- from Dohad to Indore (VIII 
-16-11-71), 116-17. 

-- from Malda to Balurghat (IX-
30-11-71), 52-53. 

-- from Tanakpur to Bageshwar 
in Uttar Pradesh (VDI-I6-11, 
71), 78. 

- laid in Kerala aiter Indepen~ 
dence (lX-30-11-71), 134. 

Repair to Burdwan-Katwa --
(Eastern Railway) (VIll-23-11-
71), 114. 

Repairing of Compartments of Trains 
On Burdwan Katwa Railway Line 
(VIII-23-11-71), 114-15. 

Restoration of Gohana-Panipal -
(Vrn-23-11-71), 107-08. 

Survey tIor Tinmetveli-Cape Como-
rin-Trivandrum (VIU-
16-11-71), 130-31. 

Percentage of porters who can ab-
sent themselves from a Railway 
Station (lX-30-11-71), 145. 

Recognition of Unions of Porten 
(IX-30-H-71), 146. 

Unifonnity in Rules for -- (IX-
30-11-71), 144-45. 

RAILWAY PROTECTION FORCE.-
Reorganisation. of -- (VIII-
23-11-71), 28-29. 

RAILWAY SALOON(S): 
Amount spent for providing special 

saloons to top officials (IX-30-11-
71), 37-38. 

Categories ofi railway officers entitled 
to travel in saloons (VIII-16-11-
71). 10-15. 

RAILWAY SCHOOL(S).-Appoint-
ment of Scbeduled Castes as Prin-
cipals on Deputation from Delhi 
Administration in -- and Col-
leges (VIII-23-11-71), 51-52. 

RAILWAY SHED(S).-Trea1ment of 
Diesel Shed, Ratlam as Factory 
(VIII-23-] 1-71), 145-46. 

RAILWAY SfATION(S): 

Beati.ng up of students by Police. at 
Ootacamund Station (Southern 
Railway) (VIIl-23-11-71), 85 . 

• Complaints against the Canteen Con· 
tractor of a Canteen at Indore 
- (1X-30-11-71), 102. 
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RAILWAY STATION (S)-Colltd. 
Complaint by parcel porters working 

at Meerut City Station (VIII-
16-11-71), 178. 

Constructionl Expansion of -- in 
Delhi (lX-30-11-71), 133-34. 

Development of Patna city station 
(Eastern Railway) (VlII-I6-11-
71), 86. 

Obnoxious Smell Spreading from 
Culvert No. 102 of Patna City 
Station (lX-30-11-71). 81. 

Oil Tanks lying idle at Jodhpur Sta-
tion (IX-30-11-71), 88. 

Opening of a New - at Manwala 
on Sirsa-Bhatinda Rail Track (VIII 
-23-11-71), 48-49. 

Opening of a -- at Bhupatwala 
(Northern Railway) (VIII-23-ll-

, 71), 94. 
Parcel containing Silver found miss-

ing at Ahmedabad station (IX-
30-11-71), 176-78. 

Percentage of porters w~o can abeent 
themselves from a -- (IX-
30-11-71), 145-46. 

Porters strike at Farakka--
(VIII-23-11-71), 128-29. 

Proposal for setting up -- between 
Jaora and Dhodhar (VIIl-23-11-
71), 146. 

PrO'Yision of Upper Class Waiting 
Room at Payyanur and Payangadi 
- (IX-30-11-71), 49. 

Recommendations regarding change 
in Names ati Paw Junction and 
Patna City -- (VllI-23-11-
71), 70. 

Reconstruction of -- in Kerala 
(VIII-I6-11-7l), 54-55. 

Remodelling of Culvert No. 102, 
near Patna City -- (IX-30-1l-
71), 81-82. 

Representation for raumg Peron-
guzbi -- as a ftag station 
(Southern Railway) (VIII-I6-11-
71), 54. 

Sale of tickets at Pali-Marwar -
(VIII-16-11-7l), 163-64. 

RAILWAY STATION(S)-Contd. 
Scarcity of drinking water at Lumcf. 

ing Raillway Township (IX-
30-11-71), 84-85. 

Stoppage of Assam Mail and Tata 
Express at Patna City - (IX-
30-11-71), 18-21. . 

Thefts from Railway Wagons at 
Patna City -- (lX-30-11-71). 
82-83. 

Transfer of Parcel Clerks and Pared 
Porters at Delhi Main StatiOD 
(VllI-23-11-71), 73. 

RAILWAY TICKET(S): 
Sale of tickets at Pali-Marwar Rail-

way Station (Vlll-I6-11-71), 
163-64. 

Sale proceeds of tickets at Howrab 
and Sealdab Stations (VIII-
16-11-71), 59-61. 

RAILWAY TIME TABLE.-Delay in 
issue of -- October, 1971 (VIII 
-16-11-71), 89. . 

RAILWAY TRACK(S): 

Blasting of - and trains by Pakis-
tani Saboteurs in Northern Re-
gions of West Bengal and Assam 
(VIII-23-11-71), 132-33. 

Blowing up of -- near Karimgan; 
Railway Station (Northeast Fron-
tier Railway) (IX-30-11-71), 91-
92. 

Repairing of -- Damaged by rOo 
cent Cyione in Orissa (VIII-23-
11-71), 205. 

Sabotage activities on Rajdhani Track 
between Delhi and Howrah (IX-
30-11-71), 9.9-101. 

RAILWAY TRAIN(S): 

Air-conditioning of major trains 
(VIU-16-1l-71), 167. 

Blowing up of trains in Assam by 
Pakistan saboteurs (Vill-l6--11· 
71), 63-64. 

Cancellation of train services bet-
ween Bhusawal and ltarsi (Central 
Railway) (VDI-I6--11-71), 187-
88. 
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RAILWAY TRAIN (S)-Contd. 
Cancellation of trains in Sealdah 

division (Eastern Railway) (VIII 
-16-11-71), 146-47. 

Complaints Regarding Non-Entry of 
, Third Class Passengers in the Res-

taurant Car of Deccan Queen 
(VIlI-23-11-71). 144-45. 

Cost of opcra1ion of Rajdhani Ex-
prcss (VIU-23-1I-71), 97. 

DieseIisation of Trains (VIIl-23-11-
71). 33-34. 

Direct Train Services from every 
Slale Capital to Delhi (IX-30-11-
71),7-11. 

Discontinuing of RMS vans in mail 
trains (VIII-16-11-71), 109. 

Earnings from Shuttle Trains Run-
ning betwecn Ahmedabad and 
Sabarmati (VUI-23-11-71) , 178. 

Expenditure on Running Mahatma 
Gandhi Exhi.hition Trains (IX-
30-11-71 ), 51. 

Explosives found in Kashmir mail at 
Delhi Main Station (VIII-16-11-
71), 125. 

Holding up of it train by a mob of 
Students at Arrah Station (Eas-
tern Railway) (IX-30-11-7l), 
104. 

Increase in speed in Mail Trains 
(VJII-16-11-71), 146. 

Introduction of a fast exore~s train 
from Calicut to Cochin (VIII 
-23-11-71), 140-41. 

Introduction of a new train bctween 
Delhi and Momdabad (Northern 
Railway) (lX-30-t 1-71), 183. 

Introduction of a new train from 
Mangalore to Bombay (VIII-
23-11-71). 127. 

Introduction of direct train services 
from Delhi to Mangalore (Sou-
thern Railway) (VIII-16-11-7 I) , 
149-50. 

Introduction of new set of long dis-
tance c1as.o;less trains (VITI-16-11-
71). 145. 

Introduction of new trains between 
Bombay and Allahabad or Delhi 
(VIIJ-·23-11-71), 139. 

lO--16LSS/"A-

RAILWAY TRAIN (S)-Contd. 
Introduction of passenger train ser-

vice from Pandaul railway station 
to Lohat (North Eastern Railway) 
(VIII-I6-11-71). 166, 

Introduction of Rajdhani Type of 
Trains between Delhi-Bombay and 
Delhi-Madras (Vill-23-11-71). 
4344. 

Late Running of Mail and 
Trains between Kanpur, 
and Barauni Railway 
(VlII-23-11-71), 33. 

Express 
Katihar 
Stations 

Late running of trains from and to 
Delhi and New Delhi (VIH-
16-11-71) , 151. 

Late running of trains in Sealdah 
division (Eastern Railway) (VIII 
-16-11-71),41-42. 

Looting of Foodirain.s from a goods 
train between Parasnath and 
Gomeh Stations (VIII-23-11-70 
93. • 

Opening of Transit Sections for Mail 
Service due to diversion of rout of 
Assam Mail OX-1-12-1.1), 119. 

Postal service hit by speeding up of 
trains (VlII-17-11-71), 162. 

Profit earned by Rajdhani Expresa 
(VIII-23-t 1-71), 24-26. 

Provision of Reservation of Berths 
in Darjeeling Mail (VIII-23-U-
71), 75. 

Punctuality schedule of local trains 
(VIII-16-11-71), 183. 

Reduction of fans in Third Oass 
Compartments (VIII-16-11-71) 
100. • 

Repairing of Compartments of Trains 
On Burdwan Katwa Railway Lino 
(VIII-23-11-71), 114-115. 

Representation for introduction of a 
direct express train between Kat.-
padi and Secunderabad (VllI-
16-11-71), 193. 

Running of an Electric Train o,n.' 
Defunct S. S. LiRht Railway 
Route (VllJ-23-11-11), 91-92. 

Special trains for dis~rsat of 
BangIa Desh refugees (IX-2-12-
71), 90-91. 



RAILWAY T~IN(S)......c:~mtd. RAILWAY. WAGON{S)-Conld. 
Spe~Dg UP-;.of: Raj~n~Ex.p~ and 

other. oe.:tux trains (Vnr -16-11-
71), 1 ~3-84. .. . 

Speeding up of trains (VIlI-16-11-
71). 194-95. 

Stoppage of Assam' MaiJ and Tata 
EXpress at Patna City.· Railway 
Station (lX-30-11-71)! 18-21. 

Stoppa~e of Express! Mail trains at 
Mamkpur railway station (North 
Eastern Railway) (VIII-16-11-
71), 194. 

Timely arrival of Assam Mail at 
New Delhi and Barauni Station 
(IX-30-11-7l), 53-54. 

Timely Arrival of the 39 UP Janta 
Express at Delhi and Howrah 
Railway Station (VIII-23-11-71), 
65-66. 

r.AlLWAY USERS ASSOCIATION. 
. KERALA.-Representation from 

- (lX-30-11-71), 169. 

R(\lLWAY. WAGON(S): 
Allotment of wagons for movement 

of food stuff to Cachar District 
(IX-30-tl-71), 168-69. 

Corruption in Allotment of -- to 
Collieries (VIII-23-U·71), 177-
79. 

Crash Plan for acquiring -- (VIII 
-23-11-71), 8()"'81. 

Indo-Soviet -- deal (VIII-l6-11. 
71), 72. 

Paucity of -- or steel lying 
with steel plants (lX-30-11-71), 
121. 

- for jute merchants of Assam 
(VIlI-16-11-71), 181-82. 

-- for transportation of foodgrains 
and 'fruits in Madhva Pradesh 
(VIII-23-11-71), 137-38. 

Requirement and production of 
-- in India (VIII-16-11-71), 
15-19. 

Supply of -- to Foreign Countries 
(IX-30-U-71). 156. 

Supply of -- for Jute and other 
Goods lyiolat Sahana, Behariganj 
" Bihar (IX-30-11-71). 80. 

--. far Transportation of Fish 
from Malabar Area (Keeala) (IX 
-30-11-71), 48-49. 

-- requqired for movement of 
coal from collieries in Bihar (VIII 
-16-11~1l). 36-37. 

-- shortage for supply of coal 
to Bahraich district (VIII-l6-ll-
71), 92-93. 

RAILWAY WORKSHOP(S): 
Alleged Anti-Labour Attitude of 

Filter-Chargeman, ,Palani 
(Southern Railway) (VIlI-23-11-
71). 1l0-11. 

Damage condition of -- at Shora-
nur (Southern Railway) (VIlI-
23-11-70, 74. 

Registered Labour Union of --. 
Raipur debarred from collection of 
Membership fee (VIII-23-11-71), 
188, 

Spare parts and Instruments for -, 
Sboranur <ISouthern Railway) 
(VIII-23-11-7l), 120. 

RAILWAY YARD(S).-Damage due 
to waterlogging between Kharag-
pur and Nimpura -- (South 
Eastern Railway (VJ1I-23~11-
71), 130-31. 

RAIN(S) : 
Causes of excessive and perennial 
-- this year (IX-3-12-71), 84-
85. 

Damage caused by Cyclone and --
in Durgapur and Assansol (IX-
30-11-71), 70-71. 

Damage done by -- near Body-
nayakanur (VIIl-23-11-71). 83-
84. 

RAJ BHAVAN(S).-Eoonomy in Ex-
penditure in -- (VIII-24-11-
71), 63-64. 

RAJASlHAN: 
Allocation for rural housing scheme 

in -- (VIII-22-11.71), 181. 
Central Aid to -- for develop-

ment land affected by Saline-Alka-
Hne Problem (IX-29-11-71). 
130-31. 
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IVJASTHAN-C<Jntti. 
Dc:posits of clay in -- (IX--2-12-

71), 40. 
Deposits of Rock Phosphate in --

(Vllb-2S·ll-71). 84, 
Evacuee Agricultural Lands iu -

(VlII-25-11-71),86-87. 
Heavy Pakistani Military Concentra-

tion on Barmer Border of --
(VIII-l 9-11-7 l), 101-02. 

Loans and subsidy in -- for recla-
mation of' ravine land (VIII-
22-11-71), 179-80. 

Movement of salt from - to 
Eastern States (VlII-17-11-71), 
61-62. 

Payment by Harijan allottees of eva-
cuee agricultural lands in Ganga-
nagar district (VIII-18-11-7l), 
75-76. 

Production of minerals and non-
minerals in -- (lX-2-12-7l), 
123-24. 

Raising of Crops in Sandy Soils of 
West - (IX-30-11-7l). 44-45. 

Stoppage by -- Government of 
procurement of Foodgrains by 
Food Corporation of India in --
(VIII-15-11-71), 101-02. 

Tax Evasion in West Bengal and 
-- (VIII-26-11-7l). 146-49, 

RAJASTHAN CANAL: 

Funds for - (lX-30-11-71), 
123-24. 

Linking of -- with Kandla Port 
(IX-30-11-71), 96-97. 

RAMNATH GOENKA.-Collection of 
deposits by --'s Companies 
(VDI-26-11-7l), 173-74. 

RASHTRIY A SANSKRIT SANS-
mAN.-Ruies and regulations of 
- (VIIl-22-11-7l), 150-51. 

RASHTRIY A SWAY AM SEW AI{ 
SANGH: 

- elements in Banara" Hindu 
University (VIII-22-11-71). 220-
21. 

RASHTRIYA: SWAVAM. SliWA)( 
SANGH-Contd. 
Report of CB.I. into adivitiea of 
-- in Regional College of Edu-
cation, Ajmer (IX-2!1-11-71), 
15-21.. 

RATIONING: 

-.- and other assistance to non-
camp refugees (VIlI-25-11-71), 
79·80. 

Supply of bad quality rice thrcugb 
ration shops in Calcutta (VIII-
22-11-71). 120-21. 

RAW MATERIAL(S): 

Closure of industries in Assam due 
to nOD-availability of -- (VIII 
-17-11-70, 132-33. 

Import of -- for Engineering 
Industry (lX-30-11-7I), 76-77. 

Procedure for supply of -- to 
Drug Manufactunng Companies 
(VIII-19-11-71), 213-15. 

Shortage of -- in Engi~ring 
Industry (lX-I-12-71), 55-57. 

Supply of -- to rerolling mills 
(VIII-18-11-71), 127-28. 

Supply of -- to West Bengal (IX 
-1-12-71), 108.09. 

RAW RETTED CQO)NUT HUSKS 
ORDER.-(VIII-16-11-71),121. 

RAYON FILAMENT Y ARN.-Revi-
sion of Prices of -- (IX-3a-11-
71), 131-32. 

RAYON GRADE PULP.-Manufac-
ture of -- (IX-1-12-7l), 132-
34. 

RECRUITMENT: 
Constitution of Bank Service Com-

mission for -- in the Nationa-
lised Banks (VIIT-26-11-71), 
106. 

Direct -- of Assistant Engincctll 
(IX-29-11-7l), 62. 

- in Ind~n Airlines (VIII-
26-11-71). 111-12. 

-- of Pakistani natiooals for CRP 
training (Vm-17-11-7l), 27-30. 

- of Scbeduled Castes and Sche-
duled Tribes (VIII-17-11-71), 
SO. 
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RECRUITMEN't...:...contd. 
-- of seamen from Calcutta tn 

shipping companies (VIII-22-1l-
71). 211-12. 

- of vice-Principals for Higher 
Secondary Schools in Delhi (VDl 
-17-11-71), 48-50. 

-- to the Armed Forces .. from 
Rangaloseema District,! Andhra 
Pradesh (lX-3-12-71), 183. 

RECRUITMENT CENTRE(S).-Air 
Force -- in Kerala (IX-3-12-
71), 149-50. 

REFINERY(lES) : 
Closing of Silver ,Calcutta 

(Vill-26-11-71). 29-30. 
Expansion of Cochin, Barauni and 

Koyali -- (IX-3-1·2-71), 171-
72. 

Han for Second -- in Gujarat 
(VIU-19-11-7l), 115. 

Shortage of crude oil in Barauni 
- (IX-3-12-71), 155. 

Uniformity in scales of pay of offi-
cers of different -- in the coun-
try (IX-3-12-71), 16-17. 

REFUGEE(S) : 

Anti-Malnutrition programme for 
BangIa Desh -- (VIII-18-11-
71). 104. 

Appeal by U. N. High Commissioner 
for -- for aid for -- from 
BangIa Desb (lX-2-l2-71), 40-
41. 

Arrest of spies detected among --
(VlII-17-11-71), 68. 

BangIa Desh -- in camps (VIII-
18-11-71), 79-80. 

BangIa Desh -- sent to Dandka-
ranya (lX-2-12-70. 112. 

Blankets supplied to BangIa' De<Jh 
-- (VIII-2S-11-71), SO. 

Camps for BangIa Desh -- (IX-
2.12-71), 122-24. 

Check on further migration of --
from Banala Oesh (VID-18-11-
71), 132. 

REFUGEE(S)-Contd. 
Contribution by Railway Employees 

to Bangal Oesh -- not accept-
ed (VUI-23-11-71), 99-100. 

Deaths due to under-Nourishment 
among -- Children (VIII-
IS-l1-71) , 172-73. 

Deaths of Bangia Desh -- in 
camps due to Cholera and other 
epidemics (VIII-22-11-71), 129-
33. 

Delay in supply of blankets for 
BangIa Desh -- (IX-2-12-71), 
117. 

Dispersal of Bangia Desh -- (VIII 
18-11-71). 34-36. 

Evacuation of -- from border 
areas (VlII-2S-11-7l), 103-04. 

Expenditure on Bengla Desh --
(VIII-2S-11-71). 67. 

False Propaganda regarding Return 
of -- from India (VIII-25-11-
71), 91-92. 

Foreign help for -- (VIII-IS-H-
71). 141-42. 

Fresh Influx of --. from Bangia 
Desh to Eastern border States 
(VIII-IS-I 1-71 >. 161. 

Impact of problem of -- from 
Bangia Desh on National Develop-
ment (VIII-26-11-71) , 57-58. 

Impact of U.S. decision to stop fore-
ign aid for BanaIa Desh -- {IX 
-3-12-71), 67. 

Imposition of Taxes by· States for 
BangIa Dcsh -- (VUI-26-11-
71), 127-28. 

Increase of lease money in -- colo-
nies (VIII-lS-11-7l), 43. 

Influx of Bangia Desh -- (VIII-
18-11-71), 28-30. 

Mediation over Bangia Desh-
affair (VIIJ-25-11-7l). 47. 

Non-aligned countries communique 
regarding Bangla Desh -- pro-
blem (VIII-2S-11-71), 34. 

Number of males and fem~s among 
BangIa Desh -- (lX-2-12-71). 
83. 
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REFUGEE(S)-Contd. 
Project to provide employment to 

Banala Oesh -- (VIlI-25-11-
71), 103. 

Rations and other assistance to non-
camp -- (VIII-25-11-71) , 79-
80. 

Redistribution of properties of --
from Bangia Desh (VIII-18-II-
71), 133-34. 

-- from West Pakistan (VIIJ-
18-11-71), lOS. 

Rehabilitation of Bangia Desh --
in Hazaribagb, Bihar (VIlI-
29-12-71), 68-69. 

Rehabilitation of BUrma -- (IX-
2-12-71). 125. 

Rice and wheat supplied for Bangia 
Desh -- to Assam, Meghalaya 
and Tripura (IX-29-11-71 >, 49. 

Setting lip of industrial estates for 
-- from Bengal Desh in West 
Bengal (VlII-2S-11-71), 70-71. 

Solution of Banila Desh -- pro-
blem (VIII-18-11-7l), 103. 

Special trains for dispersal of Bangia 
Desb - (IX-2-12-71). 90-91. 

Stoppage of United Nations aid for 
Bangia Desh -- (VnIJ-18-11-
71), 54. 

Unutilized trucks for Bangia Desh 
- (VIII-25-11-71), 65. 

Visit by U. N. High Commissiooer 
for -- (lX-2-12-71), 88. 

Warm clotbing for Banala Desh _. 
(VIII-18-11-71), 71. 

World Bank Meeting with somo 
countries to assess impact of --
Problem in India (VIII-26-11-
71). 59. 

Debates 

Conditions of BangIa Desh 
in camps in Meghalaya (SU.) 
(VIII-25-11-71), 128-30 .. 
See also "Displaced Persons" 

REFUGEE CAMP(S): 
Deaths due to Cholera at Mailam 
-- in Khasi Hills of Meghalaya 
(IX-29-11-71), 13S-36. 

REFUGEE CAMP(S)-Contd. 
Firing in Mana -- (VIII-18-II-

71), 90. 
Services of Doctors for Ban~la Desh 

- (VIII-15-11-71), 30-31. 

Taking over of -- by Central 
Government (VIII-i8-11-71), 
1-6. 

Visit by team of Central Officials to 
Bangia Desb -- at Balat and 
Mailan (VIII-I 8-1 1-71), 161-62, 

World Bank Team's visit to BangIa 
Desh - (lX-3-12-7l), 164-
66. 

REGIONAL INBALANCE(S) : 
Development of Cropping pattern by 

agricultural scientists to remove 
regional disparities (IX-29-11-
71), 127-28. 

Plan to eliminate -- in power 
generation and consurnptioo (VIII 
-16-11~71), 126-127. 

-- in economic growth (IX-
1-12-71), 44-47. 

REHABILIT AnON: 
Recommendations made by com-

mittee of review of -- work in 
West Bengal (lX-2-12-71), 98. 

- of Bangia Desh displaced per-
sons in Madbya Pradesh (VIII 
-18-11-71), 166-67. 

-- of Banila Desh refugees In 
Hazaribagh, Bihar (VlII-25-11-
71). 68-69. 

- of Burma refu&ee& (1X-2-12-
71), 125. 

-- of Displaced Persons or Heavy 
Engineering Corporation, Ranchi 
(VIlI-~S-ll-71), Ill. 

-- of Thakur paper mills Samasti-
pur (Bihar) (VIII-17-11-71), 
172. 

-- works in West Bengal (VIII-
19-11-71). 55-56. 

Steps to -- persons displaced by 
acquisition of land for caustic 
soda factory in North Kanara Dis-
trict (Mysore) (1X-3-12-71), 
121-22. 
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REllOTONRAND AND ro.1 REPORT(S)-Contd. 

. D. M/S.-Production of Port- .. 
a Typewriter Machioe by . __ . -- .of e~ne) apPolOt.ed to examlDo 
(VlII-24-11-71) , 50-51. desirabilIty C?f contin~ce of ex· 

port promotion councils (Vm-
REPORT(S): 16-11-71), 140. 

Action taken for loss of documents 
in the . Indian Oil CQrporation 
highlighted in the 86tH -- of 
the Estimates Committee (IX-
3-12-71), 119. 

Draft -- on Empioyment and 
Training (VlII---24-11-71), 186-
87. 

Enquiry -- On Bhivandi riots 
(VIll-l7-11-71). 174. 

Grant of interim relief and early 
submission of Third Pay Commis-
sion -- (VIIJ-I6-11-7l), 127. 

Interim -- of National Commis-
sion in Agriculture (VIII-lS-l 1-
71), 113-14. 

Probe into -- of racket in steel 
(VIII-2S-11-7l), 3S-36. 

-- of civil officials on combing 
operations in West Bengal (VIII-
17-11-71), 122-23. 

-- of Com.nUsaion appointed to 
ttudy working of. sQ&ar industry 
(lX-.,..29-11-71), 27-3(). 

-- of delegation of All India 
Manufacturers Association regard-
ing European Market (IX-30-11-
71), 184-8S. 

-- of Expert Committee on esta-
bli~hment of modem Jute Mills 
(VIII-23-11-71), 81. 

-- of Hotel Review and Survey 
Committee (lX-3-12-71) , 193-
9S. 

-- oflodian Coffee Market Survey 
Delegation (VIII-16011-7ll, 176. 

-of Inquiry Commissions on 
Communal Riots (IX-]-12-71), 
160-61. 

-- of Intem.al~nal Monetary Fund 
on India's economy (IX-3-12-
71), ,93·94. 

- of Law· Commission on appel-
late juloisdiction of Supreme Court 
(VIIl-16011-71) , 192. 

-- of Reorganisation Committee 
on Narcotics Department (VIII-
19-11-71), 193·94. 

-- of technical committee for 
manufacture of small car (VIII-
17-11-71). 136-37. 

-- of Technical Committee 00 
collapse of roof in steel m.eltiog 
shop at Rourkela Steel Plant (VIn 
-18-11-71), 32-33. 

-- of the siIlgle-mcmber Railway 
Labour Tribunal (IX-30-11-71), 
83. 

-- on Administrative Engineering 
Services in Hospital of Delhi and 
Chandigarh (VIII-IS-II-7l), 
119. 

-- on BenpJ bandh of October, 
1971 (VIII-17-11-7l), ]66. 

-- on Venkataraman Committee 
on automatiiOn (1X-2-l2-7l), 
106. 

Sarkar Committee (VIII-
24-11.71), 79. 

Sarkar Committee -- on CSIR 
(lX-I-l2-7l), 91-94. 

Submission of -- by the Third 
Pay Commission (VIJl-26-11-
71), 60-61. 

Submission of the -- by Soviet, 
experts Re: Oil Production in the 
country (IX-3-12-71), 183-84. 

Survey -- conducted by the Indus-
trial Bank of India (IX-3~12-71). 
103-04. 

Survey -- on Foreisn Books Pacta. 
(VIII-lS-11-71), 190-91. 

RE"ROLUNG MILL(S): 

Allotment of Billets to Registered 
- (VIII-2S-11-71), 90-91. 

Employment of Workers by Unreal" 
tered -- (VIII-2S-11-71), 90. 

Policy regarding registratien of-
of iron (VIII-t8-ll-7)), 129. 



RE-ROLLING MILL(S)-Cuntd. 
Registration of new units of 

(VIII-iS-II-7)), 128. 
Registration of Unrecognised _. -

(VIII-25-11-71),89-90. 
-- of iron listed by technical com· 

mittee (VIII-I8-11-71), 129·30. 
Supply of raw materials to 

(VIII-IS-1l-71). 127-2S. 
RESEARCH: 

- on drugs by Central Council for 
-- in Indian medicine (IX-
29·11·71), 193-94. 

-- on effects of saline water 011 
young paddy plants of 213 months 
(VIIl-22-11-7l), 245. 

-- to produce an Ultra modern 
and Sophisticated Fighter Plane 
(VIII-19-11-71), 47. 

Scheme for inst~tution fellowship for 
-- In tOUrIsm (lX-3-12-71), 
191-92. 

Scheme for -- in coir product 
potential (VIII-I6-11-7l), 171-
72. 

RESEARCH CENTRE(S): 
Recognised -- of indigenous sys-

tem of medicine (VIII-22-11-
71), 187-196. 

-- in Community Development 
Blocks (VIII-15-11-7l), 174. 

Setling up of science department to 
supervise research organisations 
(VIII-I 1-11-71) , 54-55. 

RESERVE BANK OF INDIA: 
Circulution of a Model Bill on Fann 

Credit by the -- (VIII-19-11-
71), 32-34. 

Directions gi.ven by the -- to New 
Delhi Cooperative Bank, Khari 
BaoIi regarding transaction of 
business with public depositors 
(VIII-19-fl-71), 125. 

Meeting of requirements of public 
and Private SeCtors by -- (VIIl 
-26-11-71), 178-79. 

Securing of Deposits of the Small 
Middle Qass .Deperntors (VIlI-
19-11-71), 160-62. 
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RESERVE BANK' OF INDIA-Cont4. 
Views of -. - board regarding pro. 

ductionof food crops (VW-
22-11-71), 227. 

Work to Rule Strike in the ~ 
Madras (VIII-26-11-71), 40. 

RESOLUTIONS: 

Approval of declaration of West 
Bengal Fire ServiCe to be an essen-
tial service (VIII-18-11-71), 27S-
80. 

Delhi Road Transpon LaWs (Amend-
ment) Ordinance (X-16-12·71), 
97-106; (X-17-12-71), 5-47. 

Inland Air Travel Tax Ordinance 
(VIII-25-11-71), 197-212. 

Interim Report of Railway Conven-
tion Committee (X-I6-12-71). 
106-20. 

Mysore Govt. Notification under 
Cotton Transport Act (X-22-12-
71), 153. 

Proclamation of Emergency (IX-
4-12-71), 4-37. 

Proclamation in relation to State of 
Gujarat (IX-4-12-71), 136-46. 

Proclamation in relation to the State 
of Punjab (IX-4-12-71). 146-60. 

Proclamation in relation to the State 
of West Bengal (Res.) (IX-4-1:Z. 
71), 160-63; (1X-6-12-11), 11. 
16; (IX-7-12-71), 2-40. 

Punjab State Electricity Board (X-
18-12-71), 25-26. 

Railway Passenger' fares C>rdinance 
(VIII-24-11-71), 293-307. 

Rise in prices of essential commodi-
ties (VIII-26-11-71), 273-314. 

"Rise in prices of Essential COtmno-
dities (X-1O-12-7l), '40-53. 

Stamp and Excise Duties . (AJndu1. 
ment) Ordinance (VIII-25-11. 
71), 213-46. 

Taking over of closed indu$trial units 
as public enterprises (Vm;.....;:l6-11. 
71). 267·73. 

Tax ~n Postal Articles Ordinance 
(VIII-2S-11-71), 161-'91: 

Unemployment Problem (X ...... l()..l2-
71), 53-76. 

"' 
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JlETRENCHMENT: 
-- of Workers due to Abobtion of 

Crio Sorting Plant Olavakkot 
(Kerala) (IX-30-11-71), 135. 

Threatened -- of workers of 
golden rock wagon building fac-
tory (Southern Railway) (V1lI-
16-11-71), 98. 

REVOLVING FUND(S).-Setting up 
of -- in the states for acquisi-
'tion and development of land and 
for Urban expansion (VIII-
IS-11-71), 60-61. 

llIC~: 

Development of -- processing 
(VllI-IS-11-71), 160-61. 

Import of -- (VIII-22-11-71), 
36-37. 

Procurement of -- during current 
year (IX-29-11-71), 33. 

Prospects of procurement of --
and other foodgrains due to flood 
and drought in the country (VIIl 
-22-11-71), 163. 

Recommendation of Food Founda-
tion for increasing -- Produc-
tion in India (VIIl-lS-1l-71), 
80-81. 

Request from West Bengal for Allot-
ment of - and Wheat (VIlI-
15-11-71), 30. 

Research in cultivation ot hiJb yield-
ing variety of -- (VIIl-22-11-
71), 101-02. 

Supply of bad quality - through 
ration shops 10 Culcutta (VIII-
22-11-71). 120-21. 

Supply of rotten -- to Kerala (IX 
-29-11-71), 168. 

RICE MILL(S).-Min. - (IX-
29-11-71), 87. 

R1VER(S): 
Ban Sagar Dam (Project) on --

Sone (VIII-23-11-71), 146-48. 
Central Water Grid to Connect --

from Ganga to Cauvery (VIII-
23-11-71), 86-88. 

Linking of Ganga with Narmada and 
Cauvery -- (lX-30-11-71), 
26-29. 

RIVER(S)-Contd. 
Pollution of -- Damodar in 

Ourgapur-AssansoJ Rigion (VUI 
-15-11-71). 27-28. 

Road bridge over -- Damodat in 
West Bengal (IX-29-11-71), 104-
OS. 

Survey of Kelo --' for construc-
tion of Kelo Dam (VIIl-16-11-
71), 18S. 

Survey to Link Ganga in North with 
Southern -- Cauvery through 
Narmada (VIII-23-11-71), 1& 
19. 

Taming of flood-prone Damodar, 
Mayurakshi, Kangsabati and 
Teesta (VllI-16-11-71), 
61-63. 

RIVER BASIN(S): 
Development of Ghaghra -- (VIII 

-23-11-71), 124. 
Setting up of Gauge and Discharge 

Observation Points in Krishna and 
Godavari Ba.'Iins (lX-30-11-71), 
32. 

ROAD(S): 
Condition of -- from Silchar to 

Aijal and Aijal to Lungbi (JX-
3-12-71). 166-67. 

Construction of Metalled -- from 
Pandaveshwar to Gour Bazar, 
West Bengal (lX-29-11-7n, 103-
04. 

Constitution of -- Board (VIII-
15-11-71). 169. 

Construction of strategic -- in 
Pak.-occupied Kashmir by Pakis-
tan Government (lX-3-12-7l), 
75. 

Dilapidated condition of -- and 
drains in, Howrah, West Bengal 
(IX-29-11-71). 95-96. 

Metal -- for Garhheta, Midnapore 
to Chandrokona and Badanganj 
(VIII-22-11-71). 8S. 

Progress made in Completing Ea~
Coast -- between Madras and 
Kanyakumari (VIlI-15-11-71), 
168-69. 

Suggestions made regarding develop-
ment of -- at the Indian --
Congra. .. s Seminar held at Srmagar 
in September, 1971 (lX-291..11-
71). 129-30. 
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R.OAD ACCIDENTS: 
Death due to -- (VIII-22-11-

71), 224-25. 
Identification of Shri Fauji Ram, 

killed in -- in Delhi (VIIJ-
15-11.71), 53-55. 

Symposium in Delhi 00 -- (IX-
29-11-71). 173-76. 

Traffic problems and accidents in 
Delhi (VIII~22-11-71), 159-60. 

ROAD TRANSPORT: 
System to facilitate easy flow of 

goods traffic by road (VIII-
22-11-71), 66-69. 

Western Zone Penn~t Scheme regard-
ing easy flow of goods by road 
(lX-29-11-7l), 192-93. 

R.OCK PHOSPHA TE.-Deposits of 
-- in Rajasthan (VIJI-25-11-
71), 84. 

ROCKET(S).-Launching of Indian 
made -- from Sriharikota Range 
(Aodhra Pradesh) (VIII-24-ll- I 
71), 163-64. 

ROCKET LAUNCHING STA-
TION.-Shifting of -- from 
tbUll\ba to Sri Harikota in Andhra 
Pradesh (lX-I-12-7l), 203. 

ROUBLE.-Impact of devaluation of 
-- (lX-3-12-71), 29-30. 

ROURKELA STEEL PLANT: 

Bipartite agreements si~ned by 
management of -- wIth Labour 
Unions (VIII-1S-l1-71), 49-51. 

Consumption of refractories in --
(IX-2-12-71), 14-16. 

Grant of City Allowance to Em-
ployee.> of -- (VIIJ-25-1l-7I), 
118. 

Report of Technical Committee on 
collapse of roof in steel melting 
shop at (VJll-18-1l-71) , 
32-33. 

Debates 
Completion of Repairs to the roof of 

Steel Melting Shop of -- (St.) 
(IX-29-1l-71), 240-43. 

-------------

ROYALTY: 
Arrears of -- against coal mines 

(lX-2-12-71), 61. 

Raising of - of Crude Oil by 
Assam Government (VIII-26-ll. 
71). 47. 

-- on iron ore and coal in Bihar 
(VIII-18-11-71), 113. 

RUBBER: 

Crisis in -- industry (VIIl-16-11. 
71), 98-99. 

Export of -- (IX-30-11-71), 75. 
Export of -- to G.D.R. (VIII-

23-11-71), 142. 
Export of Tea, Coffee, Cardamom 

and -- (lX-3D-1l-71), 142· 
43. 

Lifting of accumulated -- stocks 
from Kerala State (VIU-16-11-
71), 77-7S. 

Loan to Kerala for purchase of sur-
plus -- (VIII-16011-7Il, 121. 

Minimum price of -- (VIII-
16-11-71), 190. 

Represenation from -- Board 
Staff Association. (IX-30-11-71), 
48. 

RULES AND REGULATIONS: 

Observance of excise regulation by 
private hotels (IX-3·12-71), 88· 
89. 

Recruitment rules of promotion of 
draftsmen and surveyors (VIII-
17-11-71), 76-77. 

Reviewing of old rules by Govern-
ment (VIlI-17-11-71), 86-87. 

__ of Rashtriya Sanskrit Sansthan 
(VIII-22-11-71), 150-51. 

Rules for appointment of casual por-
ters in absence of resular porters 
(VIIl-23-1l-7l), 161-62. 

Rules governing bringing of personal 
effects from abroad (VIII-26-ll-
71), 52. 

Rules governing operations of 
foreign information and cultural 
centres (VlIl-25-11-71). 57. 
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RULES AND REGULATIONS-
Conld. 

Rules Re: Conditions of service of 
Income Tax Offioer (lX-3-12-
71), 87-88. 

Rules regarding Departmental Pro-
motion,s in Department, of Supply 
(VIII-25-11-71), l09-W. 

Uniformity in Rules for Railway 
Porters (IX-30-11-71), 144-45. 

RUMANIA: 

Import of Rumanian shunter locomo-
tives (VIII-I 8-lt-7 l), 119. 

Trade Agreement with -- (VIII-
23-11-71), 38. 

'RUNW A Y(S) : 

Additional -- built at Palam 
airport (VIII-26-11-70, 175. 

Land for expansion of Existing --
at Cochin Airport (VIII-19-11-
71), 189. 

-- lengthened for operation of 
Jumbo Aircrafts (VIII-26-11-
71), 174. 

RUPEE.- -- Dollar Rate (St.) (X 
-21-12-71), 5-6. 

RURAL AREA(S): 
Allocati.on for Pilot Research Pro-

jects for -- during Fourth plan 
(lX-29-11-71), 192. 

Bosting of qualified doctors in health 
centres/hospitals in -- (VIII-
22-11-71), ISS-56. 

Health services in -- (VIIl-
22-11-71). 238-42. 

RURAL CREDIT : 

Loan to Rural Agriculturists and 
Farmers (VIII-26-11-71l, 117. 

Requirement of -- and Institu-
tions provided for them (IX-
29-11-71), SolO. 

RURAL' ELEc:rRIFICA TION: 
Electrification of Sundarbans (VIII 

-23-11-71), 78-79. 
Ener-gisaticm of Pump-sets and --

(VIII-23-11-711), 8-lI. 

RU RAL ELECTRIFICATION--Conld. 
'Finalisatioo of cluster schtme for 
-- in, Andhra Pradesh' (VIll-
16-11-71), 141-42. 

Loans sanctiMed by - COrpora-
tion (VIII-23-11-71), 149. 

New Schemes for -- proposed by 
Bihar GoWmmem (VIII-23Jl1-
71). 98-99. 

Progress of Electrification in Madhya 
Pradesh (lX-30-11-71), 154-55, 

--. during Third Five Year Plan 
(VlII-I6-11-71) , 73-15. 

-- reforms for Mabarashtra (VIII 
-23-11-71), 204. 

RURAL HOUSING SCHEME.-AUo-
cation for -- in Rajasthan (VII-
2:!-11-71), 181. 

s 
SAHARSA.-Installation of High Teo-

sion Line from Nashi to 
(VIIJ-16-11-7l), 9-10. 

SAINIK SCHOOL(S) : 
Allocation of quarters to class IV 

employees of -- 'Frivandrum 
(fX~3-12-7l), 55-56. 

Closure of -- Purulia (VIII-19-11-
71), 208. 

SALAR Y AND ALLOWANCES : 
Additional house rent to E.P.F. em-

ployees (lX-2-12-71), Ill. 
Board of arbitration to consider the 

grant of project allowance (VIII-
16-11"71), 87"88. 

City Compensatory and House Rent 
Allowance to Central Government 
Employees (VlII-.19~1I-71), 99. 

Consideration of Running Allowance 
for reduction of House "Rent 
(VIfI-23-11-7I), 186-87. 

Cut in D.A. of Teachers of Private 
Colleges and Termination of Ser-
vices of Govt. College Teachers in 
West Bengal (lX-29-1I-71), 35·36. 

Cut in Salaries of Ministers as a 
Measure . 0 f Economy (VIII-
24-11-71), 73-74. 
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SALARY AND ALLOWANCES-
Contd. 
Equal payror equal qualifications 

(VIII-18-11-7l), 56. 
Grant of City Allowance to Em-

ployeesof Rourkela Steel Plant 
(VIII-25-11-71). 118. 

Grant of poject allowance to em-
ployees of Barauni Garhara area 
(ym-16-11-71), 88-89. 

HRA/CCA to ESIC employees in 
Calcutta (VIlI-25-11-71), 52. 

House rent allowance to·· Punjab em-
ployees (IX-3-12-71), 171. 

Increase in the Dearness Allowance 
of the Central Government Em-
ployees (VIII-19-11-71), 2-9. 

Irregularity in payment of salaries and 
DA of teaching and non-teaching 
staff in High and Higher secondary 
schools in West Bengal (VIII-
22-11-71), 116. 

Non-payment of D.A. to staff of 
st:hools in West Bengal (rX-29·11-
711. 180-81. 

Non-Payment of Overtime Allowance 
to Assistant Station Masters and , 
Levermen. Allahabad Division 
(Northern Railway) (VlII-23-ll-
71),69-70. 

Non-Payment of Running Allowanco! 
to Loco Running Staff. Agra 
(VlJI-23-11 ~ 71), 189-90. 

Overtime Allowance to Junior En-
gineers of CPWD (VfIl-15-11-7l), 
56. 

Payment of city compensatory allow-
ance to aUJRiliary airmen (IX-l-12-
71), 48-49. 

Payment of house rent and other al-
lowances to the employees of public 
undertakings (IX-l-12-71), 178-80. 

Payment of interim relief to em-
ployees of Heavy Bngirmerina Cor-
poration. Ranchi (IX-2-12-70, 74-
77. 

Payment of salary lo staff'of Beas de-
signs organisation, Nangal (VlII-
16-11-71), 163-64. 

) Proposal to raise tbe bouse rent al-
lowance (1X-3-12-7l), 73. 

Protection of Pay· of S.A.S. Account-
ants of A.G.C.R. (VlTI-19-11-71), 
217-18. 

SALEM: 

Setting up of· Steel Plant at 
(V1II-25-11-71), 122. 

Slow progress in setting up of 
Steel elant (IX-2-12-71), 20-23. 

SAL T.-Movement of -- from Rajas-
than to Eastern States (V1ll-17-11-
71), 62-63. 

SANTHALS: 
Re : -- Murder Case (X-22-12. 

71), 109-10. 

Statement on Reported killing of --
in Purnea District of Bihar (Dis.) 
(X-23-12-7J), 56-120. 

SARKAR COMMIITEEREPORT : 
(VIII-24-11-71), 79. 
- on CSIR (IX-I-12-71), 91-92. 

SATELLITE EARTH STATION.-
Modifications in experimental --
at Ahmedabad (VIII-17-11-7l), 9.5-
96. 

SATELITE INSTRUCTIONAL TELE-
VISfON.- -- experiment with 
NASA's help (VIIl-24-11-7l), 126-
27. 

SCHOLARSHIP(S) : 
Central Government -- to ~cbedul

ed castes and scheduled tribes stu-
dent'! for higher stucies abroad 
(1X-29-11-71),66-67. 

Foreign - (VIH-15-11-71), 59-60. 

SCHOOL(S) : 

Anti-India propaganda in primary 
- in Pakistan (VIIl-18-11-71),. 
26, 

Maintenance Grant to Siddhartha. 
High - Mysore (1X-29-11-71). 
65-66. 

Marking of attendance by principals. 
of higher secondary -- in Delhi 
(lX-29-11-71), 57. 

Model -- for Mentally retarded 
Children, Delhi (VIII-IS-ll-7!), 
140. 

N.C.E.R.T. Scbeme regarding im-
provement in teaching in Primary 
and Secondary - (IX-2')-1t·7l)r 
136-38. 
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SCHOOL(S)-Contd. 

Progress in construction of --
building in Kidwaipuri. P & T 
Colony, Patna (IX-1-12-71), 118. 

Recognised -- in West Sengal 
(V1II-22-11-7l), 215-16. 

Recruitment of vice-PriDcipal for 
Higher Secondary -l- in Delhi 
(VIII-I7-] 1-71),48-50. 

Rich class monopoly in Education int-
p1lrted by public -- (VIIl-22-11-
71), 243-44. 

Scheme for boarding -- for tribals 
(VIII-22-11-71), 210. 

Transfer of Delhi Corporation -- to 
Delhi Administration (V U 1-22·11-
71), 62-66. 

Upgrading of .- in Punjab (VIII--
15-11-71),47. 

SCIENTIST(S) : 

Development of Cropping pattern by 
agricultural -- to remove regional 
disparities (lX-29-11-71), 127-28. 

Exploitation of Atomic Energy by 
Indian Atomic -- in Collabora-
tion with Russian -- (VIII-
24-11-71), 31-32. 

Lack of Coordination between UPSC 
and CSIR in exchanging Informa-
tion about Registered in 
National Register of CSIR (lX--
1-12-71), 63-64. 

Unufied Career structure for -- in 
universities and National Laborato-
ries (IX-I-12-71), 107-08. 

SCOOTER(S) : 

Demand for -- (VIII-17-11-71), 
75-76. 

Issue of Letters of Intent for setting 
up -- Plants (V1II-:!4-1l-7J), 
33-34. 

Manufacture of -- in Joint Sector 
(IX-I-12-71), 132. 

Manufacture of -- in public sector 
(VIII-17-11-71), 64. 

Manufacture of -- with foreign col-
boration (IX-I-l2-7l), 205-206 

SCOOTER(S}-Contd. 
Security Deposits with -- manufac-

turing factories (VIIl-24-11-1l), 
104-06. 

Setting up of -- factory in Bihar 
(Vl1I-17-11-71), 122. 

State Sector Scooteratte Project 
(VIII-24-11-71), 103. 

SCRAP RAIL(S).-Irregularities in auc-
tion of - (VIU-16-11-71), 84. 

SCHEDULED CASTES AND SCHE-
DULED TRIBES : 

Appointment of Scheduled Castes as 
Principals in Railway Educational 
Institution!. (VIII-23-11-71), 51. 

Appointment of Scheduled Castes as 
Principals on Deputation from 
Delhi Administration in Railway 
Schools and Colleges (VIII-23-11-
7)) 51-52. 

Assistance to Kerela for construction 
of Hostels for Harijans, -- stu-
dents (IX-29-11-71), ]67-68. 

Auction of plots in refugee colonies 
in Delhi to Scheduled Caste tca-
chers (VIII-lS-11-71), 47. 

Central Government scholarship to 
-- students for higher studies ab-
road (lX-29-11-71), 66-67. 

Construction of Houses for --
(VIlI-15-11-71), 137. 

Educational facilities and reservation 
in Government Service for Sche-
duled Ca!lte converts to Buddhism 
(VIII-22-11-71), 61-62. 

Employees belonging to -' - in Pub-
lic Undertakings (VIJI-19-11-7I) 
57. 

Formation of a Corporation for Wel-
fare of -- in Kerala (IX-29-] 1-
71), 196-97. 

Percentage of literacy among -- in 
Maida District, West Bengal (IX-
29-] ]-71), 149. 

Quota of -- in Government Services 
(IX-I-12-71), 95-97. 

Recruitment of -- (VIU-17-t]-71), 
SO-52. 
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SCHEDULED CASTES AND SCHE-
DULED TRIES-Contd. 

Reservation of seats for scheduh:d 
castes in Indian Forces (IX-3-l-

71), 187-88. 
-- Candidates called for interview 

of T.G.i. and P.G.T. (IX-2-12-71), 
53-54. 

-- candidates trained by Coaching-
will-Guidance Centres (VIll-
25-11-71), 105-06. 

-- employees in Nationalised Banks 
(fX-3-12-7l), 44. 

-- employees in Life Insurance 
Corporation (IX-3-12-71), 43-44. 

-- job seekers (VIIl-25-11-71), 104-
05. 

-- post-graduate teachers und~r 
Education Department. Delhi Ad-
ministration (VIlI-22-11-71). 59-
62. 

-- working in Marketing DivisIon 
of I.O.c. (VIII-26-11-71), 164-65. 

Selection of -- Candidates in 
Nationalised Banks (VIII-26-11-
71),48. 

Seminar on problem of employment 
of - (IX-29-11-71), 122-23. 

Training of -- officers (VIII-l7-II-
71), 57-58. 

Debates 
Re : Santhal Murder Case (X-22-12-

71), 109-10. 
Reported killing of Santhals by land 

owners in Purnea Distt. of Bihar 
(IX-29-11-71), (C.A.) 221-37. 

Statement on Reported killing of 
Santhals in Purnea District of 
Bihar (Dis.) (X-23-1 2-7 I), 56·120. 

SEA EROSION : 
Anti and Flood ContTl>I-

ing Measures (lX-30-11-71), 63. 
Anti -- measures for Kerala Coa.'it 

(IX-30-11-71).64. 
Report of Dr. Manoharan re -- on 

Kerala coast (VIII-l6-11-71), 129-
30. 

Report on -- in Kerala (IX-30-l t-
71), 117. 

SEAMEN: 
Instructions to ship owners to re-

cruit more -- from Calcutta 
(VIIl--22-1I-71), 182. 

Recruitment of -- from Calcutta 
in shipping companies (VIII-22·11-
7 J), 211-12. 

SEAMLESS TUBE PLANT.-Setting 
up of - (VJII-18-11-71), 151. 

SEED(S) : 
Complaints against supply of Hybrid 

Bajra -- to farmers (VlJI-22·11-
71), 152-53. 

Defective -- supplied to Eastern 
U.P. (VIH-15-11-71), 176. 

Delay in supply of -- to Bihar by 
-- Corporation and its Distribu-
tion to other States (VIII-IS-H-
71), 66-67. 

Entrusting distribution of .- to 8-
private company by National --
Corporation (VIJI-IS-1l-71), 130. 

Request for Rabi -- from Bihar due 
to floods (VIII-IS-I 1-7]), 91-93. 

-- Multiplication Farms (VIII-
15-11-71),48. 

SEEDS CORPORATION OF 
INDIA.-Delay in supply of Seeds 
to Bihar by -- and its Distribu-
tion to other States (VIII-IS-H-
71), 66-67. 

SELECTED DALUR-BANDH COAL 
CO. (P.) LTD.~omplaint against 
M Is. -- West Bengal (VJJl-
26-1 ) -71), 96-97. 

SEMINAR: 
Implementation of recommendations 

of All India -- on Applied nutri-
tion programme held in New Delhi 
in March 1970 (fX-29-I1-71), 121-
22. 

Inter-University -- on students 
participation in University Affairs 
(VlII-15-1l-71), 53. . 

Recommendations made at the--
on wild life (IX-3-12-71), 146-47. 

- against illiteracy held jointly by 
National Federation of Indian 
Women and UNESCO (IX-29-11-
71), 41-44. 



SEM INAR-Contd. 
-- on Agriculture in India's Plann-

ing (VlU-IS-11-71), 82-83. 
-- on Development of Connaguht 

Place, New Delhi (VUI-IS-1I-71), 
177-79. 

-- on housing convened by L.l.c. 
and National Building! Organisation 
(IX-29-11-7I), 160. 

-- on Industrial Re.'iCarch in Deve-
loping Countries in Copenhagen 
Denmark (IX-I-12-7l), 105-06. 

-- on Indo-Soviet treaty (IX-2-12-
71), 117-18. 

-- on present processing of planning 
for cooperative development held 
in Poona on October, 1971 (IX-
29-11-71), I S5-S6. . 

-- on problem of employment of 
Scheduled Castes and Scheduled 
Tribes (lX-29-1 ]-71), 122-23. 

--on Small Scale Industries (VIII-
24-11-71), 110. 

SEWING MACHINE.-Shifting ot 
-- and fan factory from West 
Bengal to Hyderabad (VJll-27-11-
71), 101-02. 

SHEEr MILLS(S).-Lock-out in - of 
Burnpur, Asansol (VIII-2S-11-71), 
83. 

SHILLONG.-Civit disturbances in 
NEFA and - (V Ill-I 7-1 1-71), 
139. 

SHIPeS) : 
Acquisition of additional -- to in-

crease tonnage (VIJl-22-11-71), 
104-0S. 

British Aid for building a cargo --
by Scottish firm (IX-29-11-71), 46-
47. 

Construction of large-sized -- in 
India (IX-29-11-71), 54-55. 

Higher cost of construction of 
(JX-29-11-7]), 55-S6. 

Lack of .-- to conduct Research in 
Indian Ocean (VIII-2~11-71). 102. 

Late delivery of -- at Hindustan 
Shipyard ·due to irregular supply of . 
Ancillary equipment (VIn-22-1 ] -
71), 71-72. 

SH1P(S)-contd. 
Production ,of· medium s~ -- at 

Cochin Shipyard project (VIIJ--
22-11-71), 91. 

Requirement and replacement of --
during Fourth Five Year Plan 
(lX-29-11-71), 52-53. 

Steps taken to strengthen the Mer-
chant fteet(IX-29-11-71), 53. 

SHIPPING: 
Growth of Indian -- adver~ely 

affected due to removal of n:bate 
(lX-29-11-71),47-48. 

Interception "f Arab Dhows carrying 
Contraband Goods (Vlll-19-ll. 
71), 154-S5. 

Passenger service bv sea from J am-
nagar and other ports to Bombay 
(VIII-22-11-71), 34. 

SHIPPING COMPANIES.-Recruit. 
ment of seamen from Calcutta io 
-- (VIII-22-11-71), 211-12. 

SHIPPI1"r.t CORPORATON OP 
Ir-")IA : 

Aid from World Bank for purchase of 
tankers and their use by --' 
(V1II-22-11-71), 112-13. 

Decline in profitability of 
(VIH-22-12-71), 143-44. 

SHIPYARD: 

Amount allotted for Cochin -- dur-
ing Fourth Plan period (JX-29-1 J. 
71), 197-98. 

Construction of Super Tank Berth al 
Cochin (VIJI-1S-11-71), RO. 

Expansion of -- at Visakhapatnam 
and Cochin (VIII-IS-ll-7l), 159· 
60. 

Expansion of existing facilities at -.--
(VIII-22-11-71), 90-91. 

Formation of Company for the exe-
cution of -- Project at Cachin 
(VJII-lS-1l-7l), 176. 

Proposal for expansion of Hindustan 
- (IX-29-11-71), 162-63. 
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Ship-Building. Yard at Haldia (VIlI-

15·11·71), 29·30. 
'Strike at Goa -- Sllmbhaji (lX-

3·12·71), 70·71. 

SIKKIM'-Revision of Indo-Sikkim 
Treaty (VIlJ-18-11·71). 36·37. 

SIKH HOMELAND.-AUeged demand 
for _. - (VIII-17·ll·7l). 67. 

'SIKHISf AN.-Interview with a corre~
pondent of "Desh Pradesh" by a 
Former Pan jab Minister reo ,, __ to 

(VIIl-24-1I-7l), 201-02. 

'SILK FACfORY(lES).,-Extension of 
EPC scheme to -- in Bhaga1pur 
(VIll-18·11-71),74-75. 

'SILK Y ARN.-Shortage of artificial 
- (VIlI-23.1I·71), 186. 

SIMLA.-Sinking of Lakkar Bazar in 
-- (IX-I·12-7)), 73. 

SINGAPORE.-Visit to -- and Jakar· 
ta by the Minister of Ex-
ternal Affairs (VIII-18-ll·71), 153-
55. 

"sINO-INDIA BORDER (VIIl-18-11-
71), 109-10. 

1S3 

SMALL SCALEINDUSTlUES : 
Closure of tramiistors factory in small 

scale sector (VIJI-17-11· 71), 69-71. 
Development of -- (VIIf-24-lJ-

71), 143. 

Difficulty experienced by persons in 
,obtaining loans for development of 
- (lX-3-12~71), 128. 

Financing of cottage and 
through Cooperative Banks (JX-
29.11·71), 216-18. 

Import licences issued to -- (VIII-
16-11· 71), 134-36. 

Investment in large and -- (VIII-
24-11-71), 105-06. 

Manufacture of Chemicals in Small 
Scale Sector (IX-I-l2-71), 87-88. 

Rate of growth of -- and Corporate 
Sector (VIII-24-11-71), 52. 

Requirements of steel in -- (IX-
2·12-71), 55. 

Seminar on -- (VIJI-24-11.71) 
110. ' 

Utilisation of idle manpower in --
and cottage industries (VIII-17-
11-71), 162-63. 

SMITH ST ANISTREEr CO. CAL-
'SINO·INDIA RELATlONS.-OfIer of CUTTA : 

Yugoslavia for normalising 
(VIlI-18-11-7l), 119. 

,SLUM CLEARANCE: 
Financial aid for -- in Kanpur 

(IX -29-11-7l), 186·87. 
Rejection of Housing Ministry's Sug-

gestion for Transferring -- and 
Improvement Scheme from State to 
Central Sector (VIII-24-11-71), 
149-51. 

Scheme to solve problem of growing 
slum (IX-29-1l·7I), 107-08. 

:SMALJ., SAVINGS: 
Incentives for --- (VIII-26·Il·7l), 

141·43. 
-- Scheme for Employees of Puhlic 

Undertakings (V1ll-19-11-7I), 17-
19. 

'Taraet of -- under 4th Plan (V1lI-
26-11-71), 39. 

Mismanagement in M / s. -- (V I1J-
19-11-71), 168. 

MIs. -- facing Closure (VIII-
19-11·71), 167. 

SMOKING.-Multi-Media Publicity to 
discourage -- (IX-I-12-71) 173· 74. . , 

SMUGGLING: 

Arrest of Smugglers in the Border 
Area of Kutch in Gujarat (VllI-
26·11·71), 48-49. 

Clandestine export of Indian films 
(VIII-17-11.71), 106. 

Gold smugglers in Jamnagar (IX-
3-12·71), 147. 

Interception of Arab Dhows carryin, 
Contraband Goods (VIIJ-19·11· 
71), 154·55. 
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SM UGGLlNG-Colltd. 
Merchants caught in Andhra Pradesh 

while exporting rice to other States 
(IX-29-11-71), 48-49. 

Persons escaped to Pakistan with 
huge amount from district ~armer 
Cooperative Bank, Rajasthan 
(VIII--17-11-7l),79·80. 

f 
Seizure of Currency from Smusg1ers 

in Bombay (VIlI-26·11.71), 156-
57. 

Seizure of Gold by Customs lXpart-
ment (Vlll-19-11-71), 177. 

Seizure of Smuggled Articles (VllI-
26-11-71), 144-46. 

Seizure of smug&led goods by COl:hin 
customs (lX-3-12-71), lOS. 

Seizure of smuggled goods in Bombay 
(lX-3-12-71), 145-46. 

__ out of Rare Art Pieces (V11l-
15-11-71), 169·70. 

SNAKE BITE.·-Treatment of - in 
Sunderbans of 24 Parganas (West 
Bengal) (V IlI-22·1 1-71), 244-45. 

SOAP: 
Cottage Industry Sector of Washing 

__ Industry being severely hit. 
(VIll-26-11-7l), 73-74. 

Manufacture of -- by monopoly 
concerns (IX-3-12-7l), 65-66. 

Proposal to encourage Indigenous 
Manufacture of -- (VIII-26-J 1-
71), 100-01. 

SOC1AL WELFARE SCHEME.- --
held in Abeyance (VIII-22-11. 71), 
95. 

SODA ASH.-Short and Irregular Sup-
ply of -- to Glass Industry 
(VlII-26-11.7l), 75. 

SOFT BARS.-Quality of'-' 
(IX-3-12-7!), 106. 

SOFT DRINKS.-Investment and assets 
of Gold Spot and Limca Manufac· 
turing Companies (VIII-24--11·71), 
15~-61. 

SOIL EROSION.-Findings of the Cen-
tral study team to Kerala to study 
!~~ - (IX-3-12-71), 167. I 

SOMALIA.-Permission sought by 'Olt 
India to acquire share of oil conces-
sion in -- (IX-3-12·71), 118-19. 

SON-ET-LUMIERE.-Proposal to ar-
range -- show in Gujarat (IX-
3·12-71), 86. 

• 
SONG AND DRAMA DIVISION : 

Dissolution of armed forces entert:tio-
ment wing of - (VIII-17-11·71). 
161. 

Recognition of -- Employees' Asso-
ciation (VIIl-24-11-71), 127·28. 

_.- articles threatened with termina-
tion of contract (1 X-I-12-7l), 190-
91. 

SOUTH AFRICA.-Expulsion of ~ 
from U.N.O. (lX-2·12-71), 103-04. 

SOUTH EAST ASIA: 
Alleged loss of India bound letter ... 

from - (VIIJ-17-11-71), 156. 
Remittances by Indian living in 
-- Countries (VIII-26·] 1-71). 
138. 

Steps to Promote Indian Coff~e in 
- (Vlll-23-ll·71), 142-43. 

Trade Delegation to -- Countries 
(IX-30-11-71), 140-41. 

SOUTH KOREA: 
Economic Co-operation Agreement 

with - (VIII-23-11-71), 117-18. 
Import of Cargo ships, Tankers, Fish-

ing Boats etc. from - (tX-
29·11-71), 132. 

Negotiations with -- re: Long term 
supply programme (VIII-J6-11-
71), 6S. 

SOUTH PARASIA COLLIERY, 
ASANSOL.-Closures of --
(VIII-IS-II-71), 28. 

SOY ABEAN.-Use of -- as rich pro-
tein food (IX-29·tl-71), 13·15. 

SOY ABEAN 0lL.-PL-480 agreement 
for supply of -- and Cotton 
(VIII-26-11-7l). 65·66. 

SPICES.-Survey regarding production 
and price of -- (VIIl-22-11-71) 
201. ' 
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SPORTS AND GAMES : I 
I 

AIR's runnins commentary of te-sts I 
played by Indian cricket team dur- I' 

jn~ their tour of England (VIlI-
17-11-71), 40. 

Construction of Stadia in different 
States (V 111-15-11-70, 151. 

Deteaf of Indian Hockey Team by 
Pakistan (VIII-I 5-1 1-71), 63. 

Deterioration in the standard of In-
dian football (VIII-22-11-71), 231-
32. 

SfATE(S) : 

Agitation for Autonomy to --
(IX-I-12-71), 39-40. 

Agitation for separate of 
Vidharba (VIII-24-11-7l), 124-25. 

Agro-industrial development corpora 
tion in -- and. their financial re-
sources (VIJI-22-11-71), 94. . 

Allocation to -- for dry-farming 
during 1971-72 (VIIJ-22-1l-71), 
119-20. 

Analysis of items in -- List beins 
handled by Central Agencies in --
(VIII-24-11-71), 183-85. 

Assistance to -- for Modernisation 
of Police Forces (VlII-24-11-71), 
181-83. 

Autonomy of - (lX-I-12-71), 53-
54. 

Ban on shift in, of companies from 
one -- to another (IX-3-1:!·71). 
18-21. 

Cases of buman sacrifice in 
~Ill-17-11-71), 102-04. 

Central Assistance to -- for 1971-
72 (IX-1-12-71), 188. 

Closed Sick Mills in -- (VIlI-
24-11-71), 22-27. 

Construction of Stadia in . diff~rent 
- (VIII-IS-11-71), lSI. 

Co-operative farms with o'WDership of 
land in the -- (IX-29-11·71), 
149-50. 

Establishment of synthetic detergent 
UQits in - (IX-J-12-71), 131-32. 

Financial assistance to -- (1X--3-12-
71), 96. 

II-Hi LSS!72 

ST ATE(S)-Contd. 
Financial Relations witb -- (VIlI 

-19-11-71), 128. 
Funds allocated for housin" urban 

development and slum clearance in 
--- (lX-29-11-7l), 49-51. 

Implementation of Planned Progr~rn
mes in - (IX-I-12-7l), 217-18. 

Imposition of additional levies by 
- (IX-3-12-71), 41-42. 

Industrial disputes in -- (VIII-
IS-11-7!), 111-12. 

Inter-State Electric Grid system in the 
Country (lX-30-11-7l), 13-18. 

Likely Shortage of Power in North-
Western -- (VIII-23-11-7I), 4.5-
46. 

National policy on overdrafts by ---
OX-3-12-7I), 1-5. 

Non-Utilisation of Development Fund 
by - (VIII-19-11-7I), 19-24. 

Overdrafts by - (VIII-26-1 J-71), 
143-44. 

Per capita income in -- (IX-I-I::!-
71)1 122-23. 

Planning Commissioner's request to 
-- to appraise progress of va.r.ious 
Schemes (IX-I-12-71), 3-6. 

Preferential treatment to backward 
- by L.I.C. (lX-3-12-71), 21-24. 

Progress of land reforms in --
(V1Il-22-11-71), 108-12. 

Rejection of scheme of -- under 
crash programme (1X-29",,-71). 
98-99. 

Requirement of Power in -- (IX·-
30-11-71), 97. 

Requirement of Steel for Industrial 
Development in -- (VIII-25-1'-
71), 94. 

Separate -- for Acra (IX-I-12·7!), 
as-56. 

Setting up of an Inter -- Council 
(V1Jl-17-11-7n, 128-29, 

Setting up of Warebousio& corpora-
tions in all -- (IX-29,lJ-71), .44-
45. 

Setting up of planning bodies at --
levels (V1II-17-1I-71), 89-00. 
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ST ATE(S)-Con.td. 
Debates 

Difficulties faced by suaar factories 
and cane &rowers in U.P. and other 
- (C.A.) (VIIl-24-11-71), 207-
18. 

STATE ASSEMBLIES : 

Election to - in 1972 (V1II-16-1J-
71), 95-96. 

Simultaneous Elections to -- in 
1972 (VIlI-23-11-71), 56. 

Statement made by Minister of Statl: 
for Home Affairs regarding Post· 
ponement of elections to -- (IX-
30-11-71), 167-68. 

ST ATE BANK OF INDIA : 
Amount advanced by branch of State 

dank, Burhanpur for development 
of Powerloom Industry (IX-3-ll-
71), 158. 

Complaints from powerloom owner3 ' 
regarding advance of credit from I 
Burbanpur Branch of the State 
Bank (lX-3-12-71), 159. I 

Credit given to Powerloom own"ers by I 
Burbanpur State Bank (Madhya 
Pradesh) (VIII-26-11-71), 119. 

Decline in efficiency in the Services of 
the -- Burhanpur (VIIl-26-I1-
71), 120. 

Deposits in the State Bank and 
Nationalised Banks in Mysore 
(VIIl-26-11-71), 98. 

Fraud Committed at -- Delhi Can-
tonment (VIJI-19-11-71), 91-92. 

Loans given to different categories of 
persons by -- in Burbanpur 
(V1II-26-11-7l), 117. 

Memorandum sent by residents of 
Danapur, District Patna to the 
Chairman of the State Bank. ([X-
3-12-71), 127. 

STATE FARMS CORPORATION: 

Epansion of Activity of - (VIlI-
15-11-71), 120. 

Farma or.anised by - (VIII-
15-11-71), 174-75. 

STATE TEXTILE CORPORATION.-
Financial help sought by - of 
Uttar Pradesh for ~yment to 
workers of New Victoria Mills. 
Kanpur ·(VIII-16-11-71), 110. 

STATE TRADING CORPORATION: 

Balance-sheet of -- (V1II-16·11-
71), 103-04. 

Officers appointed for sales and t'uc· 
chase in -- and MMTC (VUI-
16-11-71), 94: 

Procure followed by -- and Mine-
rals and Metals Trading Corporation 
Regarding Imports (VIII-23-11-
71), 62-63. . 

Reorganisation of -- (IX-30-tl-
71), 46-47. 

Review of performance of--
(VIII-16-11-71), 102-04. 
~ Contract with U.S.S.R. for Sup-

ply of Leather Shoes (V1Il-23-11-
71), 122-23. 

STATEMENT(S) : 
Additional Interim Relief to Central 

Government Employees (X-13·12-
71), 21-26. 

Attack by Pakistan (IX-4·12-7l). 1-4. 
Availability of Kerosen~ Oil (lX-

9-12-71), 60-62. 
Completion of Repairs to the roof of 

Steel Melting Shop of Rourkela 
Steel Plant (IX-29-1I-71). 240-43. 

Conditions of Bangia Desh refugees 
in camps in Meghalaya(VIII-
25-11-71), 128-30. 

Crash of Indian Airlines A VRO Air-
craft near Madurai (X-I0-12-71), 
8-9. 

Declaration of Emergency in Pakistan 
and situation on Indo-Pak.istan bor-
der, by the Prime Minister (VIIl-
24-11-71), 2~2-24. 

Derailment of train No.7-Down 
Puri-Howrah Express (IX-30-11-
71), 216-17. 

Facilities for disabled servicemen and 
war widows (X-18-12-7l), 14-17. 

Hindustan Moton Factory, Uttarpara 
(IX-3-12-71), 216-18. 
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STATEMENT(S)-<'ontd. 
Increase in prices of newspapers 

(VIII-24-11-71), 307-14. 
India's decision to cease operations 

from 20.00 bra. on the 17 Decem-
ber 1971 on all fronts in the western 
sector (X-17-12-71), 69-71. 

Latest position about Pakistani allres-
sion on India (IX-7-12-71), 76-80, 
(IX-9-12-71), 81-84, (X-14-12-7D. 
113-20. 

Mid-term Appraisal of the Fourth 
Five Year Plan (X-22-l2-71), 15-20. 

Prime Minister's visit abroad (Vol. 
(VIII-15-11-71), 242-46. 

Proposed additional measures for 
maximum mobilisation of resources 
for defence effort (X-B-12-7!). 16-
21. 

Recognition to Bangia ~esh (lX-
6-12-71), 16-34. 

Reference of Constitution (rwenty-
fifth Amendment) Bill, as passed by 
Parliament, to Stale Legislatures for 
:ratification (X-17-12-7!), 13. 

Review of the outcome of recent arm-
ed conflict arising out of the Pa~is
tani a,gression on India (X-18-I:-
71), 34-40. 

Rupee Dollar Rate (X-2I-12-7l), 5-
6. 

Situation re. attack by Pakistan un 
India (IX-4-12-7I), 164-66. 

Submission of Reports by National 
Commission on Agriculture (IX-
29-11-71), 243-46. 

Supply of Kerosene oil (X--22-12-7 H, 
20. 

Sugar policy (K-13-12-71), 26-27. 
llnconditional surrender of West 

Pakistan Forces in BangIa D~h 
(X-16-12-71), 145-46. 

STATISTICAL INSTITUTE, CAL-
CUTf A.-Strike by Employees of 
- (VIIl-25-11-7I), 96. 

STEEL: 
Demand for refractories in -- tn· 

dustry (VIlI-18-11-71), 151-52. 
Distribution of '-- to industries in 

Faridabad (IX-2-12-70, 114-16. 

STEEL~ontd. 

Distribution of - to public worts 
department of West Benpl (IX-
2-12-71), 107. 

Import of - (IX-2-12-71), 57-58. 
Leakase of -- from stocks supplied 

to Actual users (IX-2-12-71), 118. 
New process of making -- (VIll-

18-11-71), 87-88. 
Proceduro for distribution· of ...-

(1X-2-12-71), 80-82. 
Production of -- (VIII-IS-II-7l), 

119-20; (IX-2-12-71), 98-99. 

Production of -- in -- Plants 
(IX-2-12-7!), 77-78. 

Requirements of -- in small scale 
industries (IX-2-l2-7!), 55. 

Re'iearcb board for -- industry 
(VIII-18-11-71), 135. 

Setting up of common agency of main 
-- producers (VIIl-25-11-71). 
11-14. 

Shortage of -- in engineering in-
dustries (VIII-!8-ll-71), 98-99. 

Shortage of -- Materials in Madhya 
Pradesb (VIlI-24-11-71), 83. 

-- production in Bbilai -- Plant 
(VIII-18-ll-71), 158-59. 

-- requirements for construction of 
buildings in Delhi (VlII-18-11-11), 
122. 

STEEL PLANT(S): 
Applications for mini 

25-11-71),61-62. 
(VIII-

Bipartite agreements signed by the 
management of Bhilai -- with 
Labour Unions (VIII-18-11.71), 
51. 

Heavy Engineering Corporation 
equipment for Bokaro (IX-
2-12-71), 85-86. 

Labour strikes in the public sector 
- (VIII-IS-ll-71), 153-54. 

Manufacture of -- by Heavy En-
gineering Corporation, R.ancbi 
(V1II-18-11-71), 68. 

Paucity of WagoDli for steel lying 
with - (IX-30-11-71), 121. 
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STEEL PLANT(S)-Contd. \ STERLING.-Delinking of Rupee from 
P d t· .' (VIII IDII \ Dollar and - (VIII-19-11·71J. ro uc IOn m new -- - I>" - 19()..91 

71), 91-9~ . 
. . STEVEDORES.-Arrears of dues and 

Production 10 Rourkela -- (V1Il-- levy from -- to the Mormugao 
25-11-71), 19-23. Dock Labour Board (VIIl-18.11-

Production of pia iron in Bokaro --
(VIII-18-11-71), 115-16. 

Production of steel in -- (IX-l·ll-
71), 77-78. 

Sale of iron scrap to private firm by 
Bhilai - (VlU-18-11-7I), 131. 

Settms up of Bokaro -- (IX-l-12-
71), 58-59. 

$elliof up of a Mini -- in Kanpur 
(VI 1-18-11-71), 31-32-

Settinl up of a Mini -- in Andhra 
Pradesh (V1II-18-11-71), 166. 

Settin, up of a mini -- in Baster 
(vIII-18-11-7!), 127. 

Setting up of a Mini -- in Norlh 
Bengal (IX-2-12-7l), 100-01. 

Setting up of mini -- in private sec-
tor (VlII-I8-11-71), 144-45. 

Setting up of new -- (1X-2-12-7]), I 
42-43. 

Setting up of s.ponge - (v1II-i 
18-11-71), 69-70. 

Settma up of -- at Salem (VJII--
25-11-71), 122. 

Slow progress in setting up of Salem 
- (1X-2-12-71), 20-23. 

Stccl production in Bhilai 
(VIII-18-11-7l), 1.5S·!9. 

Strike in Bbilai - (VII1-18-1I·70, 
159-60. 

Visit of Minister of Steel and Mines 
to Bhilai - (VIlI-18-11-71), 
159. 

Debatel 
Completion of Repairs to the: roof of 

Steel Melting Shop of Rourkela 
- (St.) (IX-29-11-71). 240-
43. 

STEEL, Sf AINLESS.-Issue of Ii~nces 
for production of cold rolled 'itrip 
Alloy - steel &trips (VIII-18-11- I 
71), 151. , 

71), 33. 
STONE QUARRYOES).-Application 

of Mines Act to _. (VIll-2S-II-
71). 10-11. 

STRIKE AND LOCKOUTS: 
Bengal Chatkal Mazdoor Union's 

tbreat to 10 on strike (LX-2-12-71), 
64. 

Issue of Orders prohibitina strikes in 
conservancy and sewage disposal 
service in Delhi (IX-29-1l-71), 70-
71. 

Labour strikes in Ihe public sector 
steel plants (V]])-18-] 1-71), 153-
54. 

Man-days lost due to -- in indus-
trial sector (VIII-IS-II-7J), 72-
73. 

Man-days lost due to -- in major 
industrial undertakings (VIII -
18-11-71), 76-77 .. 

Marking of attendance by worker$ 
during strikes and bandhs (VIII-
18-11-71), 60. 

Porters strike at Farakka Railway Sta-
tion (VIII-23-1 1-71), 128-29. 

Proposal for declaring political ban-
dhs. hartals and strikes as iUegal 
(VIII-17-11-71), 60. 

Stay-in strike by Casual workers of 
Chittaranjan Locomotive Works 
(1X-30-11-71), 37. 

Strike at Goa Shipyard, Sambhaji 
(IX-3-12-71), 70-71. . 

Strike by employees of Food Corpora-
tion of India, Kerala (VIII-22-1 J-
71), 56. 

Strike by Employees of Statistical In-
stitute, Calcutta (VIII-ZS.U·7l), 
96. 

Strike by railway emp!oyees of 
Barauni·Garhara area (VIII-16-j 1-
71),45-47. 

Strike by students of Patel Memorial 
National 'f'..ollese, Rpjpura (Punjab) 
(IX-19-11-71), 7Sot6. 

--- ._--- -------------_. __ ._--
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STRIKE AND LOCKOUTS-Conld. 

Strike by Travellina Ticket Exa-
miners of Kota and Ratlam Divi-
sions (Western Railway) (VlII-
23-11-71), 144. 

Strike by workers of Durppur Steel 
Plant (lX-2-12-71), 35. 

Strike by workers of Haripur Colliery. 
Asansol (IX.-2-12·71). 88-89. 

Strikes in 1970 (IX-2·12·71). 71. 
Strike in Bbilai Steel Plant (VUI-· 

lS-ll-71), 159-60. 
Strike in Cochin Division of fertilizer 

and chemicals. Travancore (lX-
2-12·71). 108. 

Strike in Cocbin port in October, 
1971 (VIII-2S-11-71). 53. 

Strike in Duraapur State Transport 
(1X-29·11·71). 126·27. 

Strike in Indian Rare Earths Limited, 
Quilon (IX-l·1.71), 215-17. 

Strike in Neyveli Lignite Corporation 
(VllI-IS-Il-71), 102. 

Strike in textile mills in Bombay 
(VIlI-1S-11-71), 126. 

Work to Rule Strike in the 
Bank of India. Madras 
26·11·71), 40. 

Reserve 
(VIll-1 

STUDENT(S) : 

Admission to Foreian -- in India 
. Institutions for Medical Education 

(VIII-15-11-71), 100. 
Alleacd Beatins of -- of Govern· 

ment Collese, Muktsar (Punjab) 
(JX--1-12-71), 177-7S. 

Arrest of -- from U.P., Dihar 
and other States in New Delhi 
(IX.--29-tl-71). 166·67. 

Attack by -- on Army Men on 
Gauhati Station (North-East Fron-
tier Railway) (V 111-23· I 1-71), 72-
73. 

'Bangalorc University -- demand for 
an inquiry into university's affairs 
(JX··-29-11-71). 71-72. 

Bcatina up of -- by Police at 
Ootacamund Station (Southem 
Railway) (V1II-23-11-71). 85. 

I 
I , 

STUDENT(S)-Conld. 
Clasbes of D.T.U. Stal with 

(VIII-IS-n-71), 96-fTl. 
Closure of universities due to 

trouble (IX.-29-11-71), 132-33. 
Committee to look ioto arievances of 

- (V1II-22-11-71), 214. 
Demands of -- of Benaras Hindu 

University (V1II-15-11-71), 128·2'1. 
Drua habits amonl -- (VIII-ll· J I-

71), 123. 
Growina indiscipline amona 

(VIII-IS·II-71), 100-01. 
Panel to study the lJrievances of ~ 

in Dolhi reprdin, D.T.U. (VIlI-
15-11-71), 102-04. 

Percentase of tribal -. - in schools 
in Maida District, West Bengal 
(IX.-29-II-71), 147-49. 

Police lathi charle on - in Ballla-
lore (VlII-17·11-7I), 150-51. 

Problem of drug addiction amon, 
- (IX-29-1l-71), 183-84. 

-- Participation in University Ad-
ministration (V1II-15-11-7l), 18· 
24. 

-- Unrest and Law and Order shua-
tion in the country (V1II-24-11-7I), 
44. 

SUBMARINE(S) : 

Pak -- si.hted near Bombay nx-
3·12-71). 128-29 . 

Soviet -- in Indian Ocean (VIII-
25-11·71). 114. 

SUEZ CANAL: 

Additional expenditure on Imports 
and Exports due to closure of 
(IX-30-11-71), 113. 

Reopenin. of - (VIlI-25-11·71). 
34-35. 

SUGAR: 
Equalisation of cxcise duty on "Frec" 

and "Levy" -- and its buffer 
stock (VIJI-22-11·71), 56-57. 

Estimate of decline in -- production 
(VIlI-15-11-71), 97-98. 
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SUGAR-Con,d. I SUGAR MILL(S}--Contd: 
ImplemelUation ,0frecommendatiOl!.s ! Deba,es 

of Secon' Wage BQard for -- In- . . . 
dustry in Madhya Pradesb (V1Il- DIfficulties faced b~ supr lactones 
25-11.71) 78-79. I and cane gowen m V.P. and other 

Iri . '. f f d i States (C.A.) (VIII-24-11-71), 207-crease 10 pnce 0 -- a ter econ- I 18. 
uol (VIII-22-11-71). 99-102. I SUGARCANE: 

Nationalisation of -- Industry in 
States (VIII-IS-ll-7l), 182. ' 

Non-availability of -- in Agart:da 
due to transport bottleneck (VUl---
22-11-71), ]70. 

Price of -- in open market in Maha-
rasbtra (VIlI-15-11-71), 166·67. 

Problems being faced by - In· 
dustry (1X-29-11.71), 163-64. 

Report of Commission appointed to 
study working of - industry 
(IX-29-1l.71), 27-30. 

kepresentation from -- factories in 
Tamil Nadu seeking removal of re-
strictions imposed on saleof --
(VIII-22-11-71), 42-43. 

Resignation from Membership of --- : 
Inquiry Commission (1X-29-11-
71), 122. 

Rising Trend in price of -- (IX--
29-11-71), 138-40. 

Scarcity of -- and vanaspati in 
Assam (VIII-22-11-71), 57-58. 

-- crisis in terms of productivity 
and prices due to reduction in cane 
production (VIII-22-11-71), 83-84. 

Debates 

Statement on -- Policy (Dis.) (X-
23-12-71), 12-55. 

- Policy (St.) (X-13-12-71), 26-27. 

SUGAR MILL(S): 

Arrears of Central Taxes against 
Sugar Factories (VIIl-19-1l-71), 
210. 

Payment of sugarcane price by --
to growers in time (IX-29-11-71). 
140-42. 

Utilisation of sugarcane produced in 
Babaraich district and proposal to 
set up a -- in that district (IX--
29-11-71), 94-95. 

Abolition of zonal restrictions on the 
sale of - (VIII-22"11-71), 183-
84. 

Outstanding Arrears of -- Price 
(VIU-15-11-71). 163-64. 

Payment of -- price by sugar mills 
to growers in time (lX-29-11-7l). 
140-42. 

Price of -- on uniform basis (IX-
29-11-71), 220-21. 

Request from U.P. to increase the 
.- price (V1lI-22-11-71), 147-48. 

Sale price of -- to be sold to 
Mahidpur . Road Sugar MiU. 
Madhya Pradesh (V1II-22-11-71). 
207-08. 

Steps to check fa:ll in acreage of col-
ton, jute and -- (VIII-IS-1l-71), 
132-34. 

Sugar crisis in terms of productivity 
and prices. due to reduction in cane 
production (VIIl-22-1l-71), R3-84. 

Upward revision of -- price (VJll·-
22-11-71). 53-54. 

Utilisation of -- produced in 
Baharaich district and proposal to 
set up a sugar mill in that district 
(IX-29-1l-71). 94-95. 

SUKTA DAM.-Approval for -- in 
Madhya Pradesh (V1II-23-11-71). 
138-39. 

SUNFLOWER.-Popularisation of -
cultivation (IX-29-11-71), 114-1 S. 

SULPHUR.-Sale of Crude Oil and -.-
to India by Iraq (VlII-23-11-7J). 
6.1-62. 

SUNDERBANS: 
Creation of -- into a separate Dj&... 

trict (VIII-24-tl-71), 177. 
Electrification of - (VIII-23-11-

71).78·79. 
Search of Petroleum in -- Area 

(VUI-26-11-71), 149-50. 
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SUPER BAZAR(S): 

Amount invested by Government 
Maintenance of Accounts and Mii-
management in -- of Delhi 
(VIII-22-11-7l), 203-04. 

Daily loss to - (IX-29-11-7.l), 111. 
Evaluation report on the workinl of 

- (VIll-22·;lJ-71), 34-36. 
Managing Committee of -- Delhi 

(IX-29-11-7J), 2-5. 
Profitability of -- in Delhi (V1Il-

22-11-71), 95. 

SUPER PHOSPHATE.-Requirement 
and import of -- (IX-29-J 1-7J), 
40-41. 

SUPPLY ORDElt(S).-Delay in execu-
tion of - (IX-2·12-71), 84·85. 

SUPREME COURT: 
Cases pending in High Courts and 

- (VIlI-23-11-71), 46-47. 
Report of Law Commission on appel-

late jurisdiction of -- (VUI--
16-11-71), 192. 

Service Conditions of -.-- Judges 
(IX-30-11-71), 60-62. 

Debates 

Judgment of the -- reo fixation of 
car prices (C.A.) (VIII-26-1J -71), 
187-213. 

SURVEY(S): 
-- to Link Ganga in North with 

Southern River Cauvery throUSh 
Narmada (VIII-23-11-71), 16-19. 

-- conducted to find out crimes 
(VIII-17-11-71), 53-54. 

-- for Tirunelveli-Cape Comorin-
Trivandrum Railway line (VIII-
16-11-71), 130-31. 

-- of Kelo river for construction of 
Kelo Dam (VIII-16-11-71), 185. 

-- of minerals in States (VUI-
18-11-11), 53-54. 

-- of Tellicberry-Mysore railway 
line (V1II-16-11-71), 99. 

-- regarding production and price 
of spice (VIIl-22-11-71), 201. 

SURVEY(S)-<ontd. 

-- Re. Sweepers and Scavenaers 
(VIn-15-H-7]), 14-43. 

SURVEY AGENCIES.--Constitutioo 01 
a Central Board to Co-ordinate At:;. 
tivities of Various -- (IX-I-I2-
71), J 04-05. 

SWEDEN.-Threat by commercial 
agents of -- to stop imports from 
India (VlII-I6-11-71).) ~7. , 

SWITCH FACTORY.-setting up of a 
-- .in Cannanore district (VJIl-
17-11-71), 152. 

SWITCHGEAR TESTING .4Nll 
DEVELOPMENT STATION.-
-- at Bhopal (V1II-16-11-71). 
137-38 

SWITZERLAND.-Vocational Tramina 
Centre WIth Swiss aid in Kerala 
(JX-2-12-7]), 129. 

SYNTHETIC DETERGENT UNITS.--
Establishment of -- in Stllles 
(JX-3-12-71), 13]-32. 

T 

TABLE TENNIS: 
Invitation to -- team from China 

(IX-29-11-7J), 99. 
Visit by -- to China (VIlI-22-11-

71), 87. . 

TAKRU COMMISSION.-Incluaion of 
Oit and Natural Gas Commission 
Affairs in -- (VIII-26011-71) 
25-27. ' 

TAMIL NADU: 

Communal tension at Sevalapurai 
(TN) - (IX-I-J2-7l), 71-72. 

Exploration of deposits of iron ore 
in -- (IX-2-12-71), 126. 

Irrigalion prospects in -- (VIII-
23-11-71), 148. 

Mineral deposits in -- (VITI-
25-11-71), 49-51. 

Nationalisation of transport in --
(VIII-22-11-71), 52-53. 
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TAMIL NADU-Corud. 

Power StatiOhS under constriJction in 
- (VllI-23-11-7l), 150-52. 

Representation from sugar factories in 
- seeking removal of restric-
tions imposed on saJeot sugar 
(VIII-22-11-71), 42-43. ' 

Representation from -- fe,aniing 
ethyl alcohol (Price. Control) Order, 
197', (IX-3-12-71), 132--33. 

Setting up of industria1 Units l1t Ma-
durai - (VIII-24-11-71), 203-
04. 

TAX(ES)--contd. 
Imposition of -- by Statea for 

Bangia Desh R.efupes (Vlll-
26-11-11), 127-28. 

Imposition of -- on newly ricb 
farmers (VlIl-26-11-71), 76. 

New measures for cotectlna-
(VIII-26-11-71~, 135-36. 

Recovery of arrears of -- (IX-
3-12-71), 10-12. 

-- on interest on deposits beld by 
Banks (VIII-26-11-71), 49-51. 

I TAX EVASION: 
-- Gover:nment's proposals for. new -- in West Bengal and Rajasthan 

railway lines on 'SOUthern railway (VlJI-26-11-71) 146-49 
(VIII-l~11·71), 47. ' . 

World Bank Assistance sought by 
-- Water Supply and t>iainage 
Board (V1II-19-11-71), 64. 

TANK (S) .-Requirement of Vijayanta 
. - Plates (lX-3-12-7 !), 35. 

TARIFF.-Reconsideration of decision 
re: imposition of 1 S per cent --
on IndIan textiles by Britain (IX-
30-11-71), 150-51. 

TATA COMMITTEE.- -- recom-
mendations on AiIl'Orts (VIll-
26-11-71), IS7-58. 

TATA ENGINEERING AND LOCO-
MOTIVE COMPANY, JAMSHED-
PUR.-COntract System ill --

(VIIl-25-11-71), 92. 

TATA ZAMINDARI ABOLmON 
BILL.- -- pending for presiden-
. tial assent (VlU-22-1I-70, 40. 

TAX(ES) : 

Arrears of Central Taxes against 
Solar Factories (VDI-19-11-71 J. 
210. 

A.rrears of -- outstanding against 
Coking Coal Mines taken over by 
Government, 14-18. 

Collection of ---on agricultural and 
other incomes (VIII-26-11-71), 93. 

-- by MIs Sona Singh &r: Sons. 
Moria Khan, Delhi, 144. 

-- in India (V1II-19-11-71), 103-
04. 

TAX REVENUE(S) .-Memorandum 
1rom Mayor of Calcutta on Share 
in -- (VlIl-19-11-71), 173-74. 

T AXI-STAND(S).- Representation 
from Association of Taxi Drivers, 
regarding facilities of -- in 
Delhi/New Delhi (VIlI-22-11-
71). 227-28. 

TEA: 
Decline in popularity of Indian --

in Foreign Countries (IX-30-11-
71), 21-24. 

Decline in Production of -- (lX-
30-11-71), 79-80. 

Export of -- Coffee, Cardamom 
and Rubber (IX-30-11-71), 142-
43. 

Foreign exchange earned through 
juta and -- (VIII-I6-11-7f), 
38-39. 

Long-Term Agreement with -- Pro-
ducing Countries to protect Export 
Price of -- (V1lI-23-11-71), 
37-38. 

Uniform rate of Central Excise Duty 
on - (V1II-26-11-71), 53-54. 
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·TEA COMPANY.-Setting up &f -
in public sector (VIU-I6-II-71), 
52·53. 

·TEA ESTATE: 

A.cquisition of land of Lakowa --
by oil and Natural Gas Commis· 
:!lion (1X-3-12-71), 195. 

TEACHERs-<'onrd. 
8C and ST post-graduate - UDder 

Education DepartlMDt, Delhi Ad-
ministration (VIII-22-11·71), '1. 
62. 

Transfer of - in Punjab (VIlI-
15-11.71), 150-51. 

Assistance to --of Assam (lX- Triple Benefit Scheme for - in 
30-11-70, 39-40. U.P. (V1U-lS-1l-71), 172 . 

.Assistance to -- of Assam (IX-
30-11-71), 39-40. 1 TECHNICAL Al~ rRqGRAMMB.-Advanced lraltung III - (IX-

Diversion of Obsolete -- (lX- 3.12·71). 74-75. 
30-11-71), 79. 

__ area occupied by Pakistan (IX TECHNICAL EST ABL~SHMENT:-
3 1271) 2729 Setting up of - In Afr~Aslan -. - • •. countries (VIIl-16-11-71). 169-70. 

TEA GARDENS.-Nationalisation of 
-. - (VIII-l6-11~71). 57. 

TEACHERS: 
Alleged murder of two -- in How-

rab (1X-1-12·71). 149-50. 
Annual increment to untrained --

ct44v:est Beapl (VIll-22-11-7l). 

.Auction of plots in refugee colonies 
in Delhi to Scheduled Caste --
(VIII-IS-It-7l), 47. 

Cut in D. A. of --of Private CoI-
leles and Termination of Services 
of GO-~. Colleao - in West 
Bengal (IX-29-ll-71) ,35-36. 

l.arge scale transfer of -- in Gov-
ernment schools, Delhi (VIII-
22-11-71),228. 

New scales of Pay for - in 
Delhi and other Union Territories 
(VIU-lS-11-71), 147-48. 

Non.par.ment of Salaries to --
in Bihar (VIII-l 5-11-71), 86-87. 

Payment of -- in Delhi engaaed 
for correction of voters liats (VIII 
16-11-71), 51-52. 

Pension Scheme for -- and Emplo-
yees of Schools in West Bengal 
(VIII-15-11.71) , 189-90. 

Recruitment of Primary School --
in WeJt Bengal (Vlll-22-11·71). 
215. 

TECHNOLOGY: 

Creation of a department for indi· 
genou9 _ (VIII-17.1l-71), 154. 

Setting up of Apex Bodies in States 
for _ (IX-142-71). 191-92. 

TEl A DR. DHARAM.-Recovery of 
Money advance by Government to 
_ (VlII-lS-ll-71), 171. 

TELECOMMUNICA TlONS.- Resto-
ration of - system damaaed by 
Cyclone in Orissa (VUI-24-11-
71), 178. 

TELECOMMUNICATION FACT-
TORY.- -- at Naini (VllI-
17-11-70. 30-31. 

TELENOANA: 

Settlement of - problem (IX-
1-12-71), 125. 

Warning by Federation of -. em-
ployees' Association and Umans on 
Replacement of Mulkies in -
Region (VIII-24-11-71), 142-43. 

TELEPHONE(S) : 

Applicants on waiting list for -
connections (VIII-17.11-71), 130-
31. 

Applications for -- connections in 
Delhi (VIII-17-11-71), 169. 
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-------------------------------------------------------
TBLEPHONE(S)-Contd. I TELEPHONB 

I Conld.· 
EXCHANGE(S)-

Arrears of ---- dues (vm-17-11-
71 ). 83-·84. 

Bhubaaeswar-Delhi Direct Dialing 
~)'8tem (IX-1-12-7l), 30-31. 

Connection of Baroda with Ahmeda-
bad, Bombay and Delhi I by trunk 
dialling (VIII-17-11-71), 165. 

Delhi-Madras Point to point SID 
Service (IX-1-12-71), 113. 

Installation of - call metering in-
struments in subscribers' homes 
(VlII-17·11-7I), 43. 

Out of tum -- Connections in 
Maharashtra (VIII-24-11-71), I 
130·31. 

\ 

Provision of -- connections in I 
Delhi and New Delhi (IX-I-12-
71), 143-45. , 

Removal of -- from AVB Emplo· 
yees' Union's Office, Durgapur 
(V1II-24-11-71), 124 

Semi·Automatic Dialing on intema-
tional-- Circuits OX-I-12-71) 
49-50. ' 

Telegraph and -- facilities at 
Sahu Parbatta village in Bhagalpur 
District (Bihar) (VlII-17 ·11· 71 ) 
85. ' 

-- connections in Jamnagar (lX-
1-12-71), 135. 

Unlawful occupation of -- at Ha-
bra, West Bengal (V1II-24-11-
71), 118. 

Unutilised capacity of -- (IX-
1-12-71),143. 

TELEPHONE INDUSTRIAL FAC-
TORY.-Setting up of -- in 
Kerala (VIII-17-11-71), 44-45. 

TELEPHONE METERS (IX 1-12-71), 
142-43. 

TELEVISION: 

Commissioning of New -- Tower 
in New Delhi IJX-1-12-71), 66-67. 

Establishment of T.V. Training In-
stitute in Delhi (VIll-24-11-
1971) ,6-7. 

Special Foreian Training for --
employees (IX-I·12-7l), 181-82. 

TELEVISION CENTRE(S).- ---
in Madras (VIII-I 7-11-71 ), 37-
38. 

TELEVISION EMPLOYEES.-5pecial 
Foreign Training for -- (lX-
1-12-71). 181-82. 

TELEVISION SET(S): 
Manufacture of smaller and cheaper 
-- (lX-1-12·71), 202-03. 

Manufacture of -- by Electronics 
Corporation of India (VIIl-17-11-
71), 96-97. 

Waiting Jist for - connections at I TELEVISION STATIONS: 
Indore, Ujjain and Dewas (VlII-
17-11-71), 169-70. 

TELEPHONE ADVISORY COM-
MIlTEE.-Reconstitution of Patna 
- (IX-l-l2-71), 118-19. 

TELEPHONE DISTRICfS.-Basis of 
of creation of - (IX-1-12-71) 
43. ' 

TELEPHONE EXCHANGE(S) : 

Conve~ion of Alwaye telephone sys-
tern 1010 auto-exchange (VIII-
17·11·71), 151·52. 

Opening of PCO's and -- in Raj· 
tot (VIII-24-11-71), 129-30. 

Poor perfonnance of Pentacopa Ex· 
changes (1X-1-12-71), 19-22. 

TV relaying station at Patna (VlIl-
17-11-71), 166. 

-- in Baroda (VIII-17-11-71), 
164-65. 

TELEVISION UNITS.-Setting up of 
-- in Kerala (lV-l-12-71), 176-
77. 

TENDER(S) : 
Disputes arising OUt of auctioos or 

tenders between Rail~a}' Adminis-
tration and Bidders (VI11-16-11-
71), 133·34. 

-- for 8Upply of medical drugs in 
Mysore State (VIII-22-11-71 ), 
151. 

-- for the construction of Zuari 
bridge in Goa (VIII-22-11-71). 
226. 
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TANNERY AND FOO1WEAR COR-
POItA nON OF , INDIA LTD. 
KANPUR.--Working results of 
-, - (VIII-17-11-71}, 141-42. 

TEXTILE(S) : 

Decline in exports of -- (V1I1-
23-11-7]), 201-03. 

Indo-Soviet Agreement for processing 
Central Asian Cotton and Produc-
tion of -- (VIII-2l-11-71 ) 
115. ' 

Reconsideration of decision re: im-
position of IS per cent tariff on 
Indian -- by Britain (IX-30-tl-
71), 150-51. 

Setting up of Committee regarding 
Manufacture of Cotton Fabrics with 
US help (IX-30-11-71). 149-50, 

TEXTILE INDUSTRY: 
Bonus dispute in -- (VIII-IS-)]-

71), 106. 
Provident Fund Scheme for --

(VIII-25-11-71), 42. 

TEXTILE MILL(S): 
Closure of Rajnagar and Anant --

Ahmedabad (VIII-23-11-71), 52-
53. 

Complaints regarding mismanagement 
of nationalised -- (IX-30-II-
71), 126. 

Family pension sc!Jeme in -- (VIII 
-25-11-71),' 43. 

Investigation against -- under 
Industries (Development and Regu-
lation) Act, 1951 (VIII-23-11-
71). 168-69. 

Modernisation of Export Oriented 
- (IX-30-1I-71), 67-68. 

Strike in -- in Bombay (VIII-
18-11-71), 126. 

Strike in -- in Gujarat (VIII-
18-11-71). 112. 

Take over of sick and closed--
(VIII-16-11-71). 114-15. 

Taken over -- incurring loss (VIII 
23-11-71), 56-58. 

-- taken over by National Textile 
Corporation (VIII-23-11-71), 89-
90. 

THAKUR PAPER MILLS SAMASTI-
PUR (BIHAR).-Rehabilitation 0& 
- (VIU-17-11-71). 72. 

lHAMMELERU P.ROJECf.-Con-
strucHon of -- in Andhra Pra-
desh (VIII-23-1lr71), 81-82. 

THANT,U.-Visit of -- to India and 
Pakistan (VlII-25-11-71). 37. 

lHEATRE(S).-Establishment of --
to celebrate Silver Jubilee of In-
dependence (VllI-15-11-71). 155. 

THEFf(S) : 

Incidents of --, dacoity and kidna-
pping of girls in Southern Rail-
way (VIII-23-11-71), 100-01. 

Jncidents of ('.oal - by stopping 
Goods Trains between Ratlam and 
Meghnagar and betwee!1 Ratlam 
and Ujjain Railway StatIons (IX-
30-] ] -71). 32-33. 

Parcel Clerks and Parcel Poners of 
Delhi Station involved in --
cases (VIII-23-11-71), 74. 

__ of jewellery from a ship in New 
Delhi Hotel (lX-l-t2-7t), 91-92. 

__ of temple idols in Oujarat (IX 
-29-11-71), 93-94. ' 

_ of parts of transmission towers 
in West Bengal (IX-30-U-71). 
141-42. 

__ of copper wires in Mysore 
State' (VIIl-17-11-71). 34-35. 

- of idols from historical places 
(VIII-22-11-71). 121-22. 

-- of rails from Hazaribaah. (East-
ern Railway) (VIII-23.11-71) .. 
113-14. 

- of army maps from Halwara 
(VIII-2~11-71), 141. 

-- of jewellerv from Asboka Hotel, 
New Delhi (VIII-24-11-71), 52-
53. 

-- of copper wire in Asaam Circle 
(VlII-24-11-7lJ, 168. 
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lHEFT(S)-Contd. 

-- on MIG batteries in Kanpur 
(lX-3-12-71), 37. 

-- from Railway Wa,ons at Paw 
City Railway Station (IX-3()'ll-
71), 82-U. 

\ 

'THERMAL POWER PLANT(S): 

Closure of Thennal Plant at Barauni 
(VIIl-23-11-71), 61. 

Completion of Patraiu Thermal 
Power Project (V1II-16-11-71). 
196-97. 

THERMAL POWER STATION: 

Installation of -- at Maida Dist- , 
riet, West BenKal (VIII-23-11-
71), 129. 

Installation of -- in North Bengal 
(VIII-I6-11-71), 69-70. \ 

,HOMPSON PRESS.-Print order by I 
DAVP on -- (VIII-17-11-7l), 
41. 

THUMBA ROCKET STATION.-
Explosion in -- (VllI-17-11-
71), 107-08. 

TIDAL WA VES.-OriSill hit by --
(VIII-16-11-7I), 198. 

TOBACCO.-Export of cigarettes IUld ' 
raw -- (VIll-16-1 1-71). 44. 

TOURISM: 

Air Taxis between smaller Airports 
to improve Tourist Traffic (VlU-
19-11-71), 38. 

Allocation of funds for -- in States 
and Union Territories during 
Fourth Plan (VlJI-26-11-71), 
107. 

TOUlUSM-Conld. 
Decline in Tourist TraSc (VIII-

'26-11-1:}1 112,13. 
Development of Bakkhali (Fraser-

ganj) as a Tourist Caltre (VW-
19-11-1971), 107. 

OeYelopment of birth place of Ma-
ha-Kavi Surdas for tourist attrac-
tion (V1lI-19-11-71), lSI. 

Development of -- and opening of 
hotels at places of tourist attraction 
in Orissa (lX-3-12-71), 119-20. 

Financial assistance to private hotels 
to promote -- in the country 
(lX-3-12-71). 155-56. 

Increase in tourist traffic (lX.-3-12-
71), 42. 

Invitation to a leam ot u. N. experts 
to assess the count.ry's tourist poten-
tials (IX-3-12-71), 85-86. 

Locations chosen by government for 
development as Centres for Desti-
nation Tourist Traffic (lX-3.12-
11), 181. 

National Plan for -- (IX-3-12-
71), 144. 

Printing of Tourist Literature on Goa 
Submitted by Shri Dom (VIII-
19-11-71), 60. 

Proposal to construct hotels in Mad-
hya Pradesh for tourists (lX-
3-12-71), 159. 

Scheme for instituting fellowship for 
research in -- (lX-3-12-71), 
191-92. 

Shortage of accommodaticm for touri-
sts at Junagarh, Gujarat (V1l1-
26-11-71), 79. 

Steps taken to induce more foreign 
tourists to visit India (VIlI-'-26-11-
71),175-76. 

Construction of hotels of inter- TOURIST(S) : 
national standard to attract tourists 
to Mysore State (IX-3-12-71) , Foreign exchange eaminp from 
l.56-57. - (IX-3-12-71), 30-31. 

Decisions taken at Simla Conference 
for improving tourist Facilities in 
the Northern Region (VIII-19-11-
71), 216-17. 

Proposal to increase inflow of --
to India (VIII-26-11-71), 131-32. 

Steps to Improve publicity reprdiDg 
- (VIII-19-11-71). 49. 



TOURlST(S)-Conld. 
Step$ taken to attract -- to diatrict I 

Palamau in Chota Nagpur (VIII-
26-11-71). 47-48. 

Steps to increase attraction for --
at M wishidabad Palace and Gour 
in West Bengal (VIII-19-11-71), 
141. 

Steps taken to induce more foreign 
-- to visit India (VIlI-26-11-
71), 175-76. 

-- avoiding India (VIII-19-11-
71) .206-07. 

TOURIST CENTRE(S) : 
Development of Bakkhali (Fraser-

ganj) as a -- (V1lI-19-11-71), 
107. 

Development of pilgrimage centre of 
Kari Kanamma in Honnavar Talu-
ka, District North Kanara as a 
- (IX-3-12-71), 169. 

Developmt!nt of -- in Andhra Pra-
desh (IX-3-12-7l). ]82-83. 

Plan for Establishin~ a -- at Par-
ambikulam, District Palghat, Ke-
rala (VIII-19-11-71), 172. 

Plan f{) start a -- at Nelliampathi, 
Kcrala (VlII-19-11-71), 47. 

Propa&al to Develop Kumarakom 
near Kotayam (Kerala) into a 
-- (VIII-19-11-71), 172-73. 

Sc!lcme to Construct Hotels at --
in Gujarat (VllI-19-11-7l). 96-
97. 

TOURIST TRAFFIC: 
Locations chosen by government for 

development as Centres for Desti-
nation -- (1X-3-12-71). 181. 

TRACTOR(S) : 
Allotment of -- to States and their 

sale in Black Market (VUI-
15-11-71), 61. 

Condition of return of defective --
from East Germany even after re-
pair (V1II-22-11-71), SO. 

Demand, manufacture and sale of 
- (Vll1-22--11-71), 37-38. 

Increase of percentage in use of --
(VIII-22-11-71)~ 202. 

I 
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TRACTOR (S)-Contd. 
Indigenous production of -- an4i 

their import (VIII-22-11-71), 
202-03. 

Inquiry into cost structure of units 
manufacturing agricultural _. 
(VIII-17-l1-71), 98-99. 

Inquiry into defective -- from 
O.D.R. (IX-2~11-71), 172-73. 

Production of -- in HMT Pinjore 
(1X-1-12-71), 116-17. 

Production and requtrement of --
(V1lI-24-11-71). 33. 

Request for -- from Bihar (VIII-
15-11-71), 126-27, 

Shortfall in Production of -- (IX 
-1-12-71), 168-69. 

Supply of O.D.R. -- to Mahara-
shtra (VlII-15-J ] -71), 165-66. 

TRADE: 
Decline in Indo-UAR -- (VIU-

16-11-71), 61·62. 
Effect of Export Policy on Export/ 

Import Trade (VlIl-23-1l-71), 
53-54. 

Export -- of Textiles and Mica 
(IX-30-11-71), 89-90. 

Increase in -- deficit (VIII-
16-11-7J), 28-33. 

Nationalisation of mica export -
(VlII-J6-11-71), 165-66. 

New possibilities of -- between 
India and Japan (VIJI-I6-11-71), 
176-77. 

Steps to safeguard India's textile ex-
POrt -- against British import 
duty (VIII-l6-11-71), 157-58. 

Stoppage of laric -- credits (IX-
3-12-71), 77-78. 

Take over of dry fruit import-. 
(VIII-I6-11-71), 3S. 

Trade Balance against Egypt (VIII-
16-11-71), 1-3. 

Trade between India aDd USSR 
under long-term .-nent (lX-
30-11-71) ,94-9$. 

Votume of - with UAk <VIn-
16-11-71), 7Ho. ._-_..-----_._---- --
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TRADE AGREEMENT(S): 
Cotton - with USSR. (VIII-

16-11-71). 154-55. 
Indo-Yugoslav -- (Vill-l6-11-

71),177-78. 
Termination of Indo-UK - of 

1939 (VlII-16-11-71), 89-90. 
-- with Iraq (VIII-23-11-71), 

170. 
-- with Peru. Government (lX-

30-11-71), 142. 

-- with Rumania (VIII-23-11-71). i 
38. I 

TRADE DBLEGATION(S): 
"-- from Iraq (VIlI-16-11-71), I 

115-16. I 
- - to kabUl (Vlll-23-11-71), 95-

96. 

--. to South East Asian Countries 
(lX-30-1I-71),. 140-141. 

TRADE FAIR(S).-India's participa-
tion in -- in Kuwait (VlIl-23-
11-71), 83. 

TRADE PACf(S) : 
-- with Belgium (V1lI-16-11-71), 

142-43. 
-- with Czechoslovakia (VlII- II 

16-11-71), 144-45. 
- with Egypt (VIII-16-11-71), i 

138-39. 

TRADE ST ATISTICS.-India's Foreian 
-- (lX-30-11-71), 141. 

TRADE UNION(S): 

Appeal made by the Director General 
of Ordance Factorie, Employees 
Union Calcutta (VIII-26-11-7l), 
151. 

Bengal Chatkal Mazdoor Union's 
threat to go on strike (IX-2-12-
71), 64. 

TRADB UNION{S)-Con,d. 
Deputation of Oveneaa Communi-

cation Service Employee's Union. 
Calcutta. (Vill-17-11-71), 100. 

Dismissal of oftlo&.bearera of I.B.M. 
workers' union. New Delhi (IX-
2-12-71), 92--93. 

Labour unions in coal mines in Mad-
hya Pradesh (IX-2-12-71), 60. 

INTUC Plan for recopition of --
submitted at I.L.C. (IX-2-12-71), 
29-31. 

Memo from Hatia Worker'" Union to 
Managing Director of H.E.C., Ran-
chi (IX-2-12-7l), 73-74. 

Memorandum submitted by CPI (M) 
and -- ref Attacks on CPI(M) 
Supporters (IX-1-12-71), 51-52. 

Planrung Minister's meetJ.ng With 
labour leaders representing All 
India -- Centres (Vlll-24-11-
71), 162-63. 

Recognised federation and their affi-
liated unions lVIll-23-11-71). 
162·66. 

Removal of telephone from A VB 
Employees' Union's Office, Durga-
pur (VIII-24-11-71), 124. 

Repr~ent8tive character of -- (IX 
- 2-12-71), 44-45. 

Request by trade union leaders for-re-
presentation on Labour Panel (IX-
1-12-71), 138-39. 

Suggestions made by -- Organi-
sations for workers participation in 
Mana~ment of Public Sector Un· 
derta.k.Ulgs (lX-2-12--71), 92. 

Talks between the Union Leaders of 
Hospita1 Karmachari Panchayat 
(Delhi) and the Secretary General 
of T.B. Association (V1ll-15-11-
71), 187. 

-- rights for workers in Central 
Plantation crops Research Insti-
tute, Kasaragod, Kerala (VIII-
18-11-71), 146. 

Tripartite meetinf on recognition of 
Charter of demands from unions of -- (IX-2-1 .:"11), 23-25. 
~apur Project (lX-2-12-71), I TRADER(S): 
6S 6. ElI:ploitation of sMall mica -- (VIII 

Death of an employee of CITU lea 
Hindustan Steel Employees' Union, 
Durgapur (IX-t-12-71), 140-41. 

-16-11-71), 165. 

Loans to smart - by Natiooaliaed 
Banks (IX.-3-12-71), 25-27. 



SUBJE.CT INDEX 169 

TRAFFIC.- -- problems and ac-
cidents in Delhi (VIII-22-11-71), 
159-60. 

TRAINING AND EMPLOYMENT.-
- to Technical job seekers (VIII 
-25-11-71), 81. 

TRANSFORMER(S).-Burning of --
. belonging to Sub-station in Eastern I 

Railway (IX-30-11-71), 92-93. 

TRANSISTOR(S) : 
Closure of -- factories in small scale I 

sector (VIII-17-11-71), 69-71. I 

Manufacture of transistors (Vlll- I 
17-11-71), 32-34. 

I 

TRANSMISSION TOWER(S).-l'heft I 
of parts of Transmission Towers in 
f,~ Beng," (IX-30-11-71). 141-

1 

TRANSMITfER(S).-Installation of I 
high powered -- in forward areas I 

(IX-I-U-71), 223-24. 

TRANSPORT MUSEUM.- - (VIII 
-23-11-71), 73. 

TRANSPORT: 
Managers in public sector undertak-

ings opting for their parent cadres 
(lX-3-l2-7l), 62-63. 

Nationalisation of -- in Tamil 
Nadu (VIII-22-11-71), 52-53. 

TRAVANCORE HOUSE, New Delhi 
(IX-29-11-71), 206. 

TREA TY(lES) ; 
Critism of lndo-Soviet -- by Pakis-

tan (VIIl-18-11-71), 130-31. 

Flood control -- between India and 
Nepal (IX-30-11-71), 183-84. 

Indo-Nepal trade and Transit--
(VIII-16-11-71), 44-45. 

Peace -- with foreign countries 
(VllI-18-11-71), 64; (lX-2-l2-
71), 31-32. 

Reaction of China to Indo-Soviet 
Peace -- (VIII-25-11-71), 122. 

TREA TY(IES)-Contd. 
Revision of Indo-Sikkim - (VIlI 

- 18-11-71), 36-37. 
Seminar on Indo-Soviet -- (IX-

2-12-71), 117-18. 
SUf.Ply of water to Pakistan under 

. ndo-Pak canal water - (VIll-
16-11-71), 19-23. 

Views of foreign countries on Indo-
Soviet -- (VIII-18-11-71), 142-
43. 

TRIBAL(S) 
Scheme for bording schools for --

(VIII-22~11-71), 210. 

-- taking part in broadcasting over 
AIR stations in -- areas (IX-
1-12-71), 204-05. 

TRIBAL AREA(S) .-Radio-stations 
for coverage . of -- (VIIl-
17-11-71), 21-24. 

TRIBAL DEVELOPMENT PROJECT : 
-- for Andbra Pradesh, Orissa, 

Madhya Pradesh and Bihar (IX-
29-11-71), 190-91. 

Pending cases of Income-tax before 
High Courts and Tribunals (IX-
3-12-71), 52-55. 

Reference of Cauvery Waten Dispute 
to a Tribunal (IX-30-11-71), 33-
34. 

TRIPURA: 
Deploying of Chinese Pak trained 

Armed Mizo rebels on East Bengal 
-- Border (VlII-19-11-71), 203. 

Import of sophisticated equipment for 
spudding the well in -- (IX-
3-11.-71), 134. 

Irregular P & T Services in --
(IX-I-1 2-71), 186-87. 

Scarcity of foodgrains in -- due to 
lack of transport facilities (VllI-
22-12-71),225-26. .. 

TRIVENI SI'RUcruRALS, LTD .• 
NAINI.-Production in -- (IX 
-2-12-71), 42. 



170 

TRUSTEE(S).-/l.~OD apiD$t -.- of II 
All India Blind Relief Society and 
Dr. Bhagavan Oas Memorial Trust, 
New Delhi, (V1ll-24-11-71), 58. 

I 
I 

TUBEWELLS.-Sinking of -- in I 
West Bengal (IX-29-11-71), 83- ' 
84. ' 

TUBERCULOSIS.-Widespread -- i 
among tribals of Maida District I 
(West Benga)), (VlIl-22-11-71). i 
224. 

TUNNEL(S) : I 
High Cost of Tunnelling in India I 

(lX-30-11-71) , 77-78. 
-- in Pong Dam Area. Himachal I 

Pradesh (VflI-23-11-17), 182. , 

TUTICORIN HARBOUR PROJECT.-
Delay in completing -- (IX-

29-11-71), 46. 

TYPBWRlTER(S).-Production of 
portable -- machine by MIs. 
Remington Rand Co. Ltd., (VIIl-
24-11-11), 50-51. 

'lYRES AND TUBBS: 
Manufacture of - (V1II-24-11-

71), 178-79. 
Shortage of Truck and Bus--

in West Bengal aX-1-12-71). 94. 

u 
U.A.R.: 

Censoring of Indian Publication in 
- (lX-2-12-71), 99. 

Decline in Indo-- trade (VJIl-
16-11-71), 61-62. 

High price charged by - for BaY-
ptian ~tton (VIIl-16-11-71), 75-
76, 

Vi,ews of Arab Rqrublic of EmX on 
Bangta Desh (VlII-25-11-1U, 58-
SO. 

Volume of trade with - (VW-
16-11-71), 79-80, 

U. K.: 

Fresh levy imposed on Indian gOOds 
by - (V1lI-16-11-71). 67. 

Impact of cut in bank rate by _ 
Government of India (IX-3-12-
7 1), 102-03. 

ln~ian student not allowed to study 
In -- (IX-2-12-71), 41. 

Indo-British talks on industrial colla-
borations (VJII-17-11-71). 52. 

Offer of mediation by -- on East 
Bengal problem (VIII-2S-11-7l) 
41-48. • 

Purchase of Radar simulators from 
-- (VlI-26-11-71), 159-60. 

Re~o.nsideration of decisi~ re : impo-
SItion of 15 per cent tariff on Indian 
textiles by Britain (IX-30-11-71) 
150-5 I. ' 

Steps to safeguard India's textile ex-
port trade against British import 
duty (VIII-16-11-71), 157-58. 

Termination of Indo-- trade agree-
ment of 1939 (VlII-I6-11-71), 89-
90. 

UNESCO: 
Aid Memoire signed between India 

and -- (V1Il-15-11-71), 115. 

Seminar against Illiteracy held i:bt1y 
by Natinal Federa(!on of 'an 
women and -- (1X-29-11-71), 
41-44. 

,UNICEF.-Nutrition programme in 
collaboration with --, F AO and 
WHO (VIII-22-11-71), 197-99. 

U.N.O.: 
Cut in U.S. contribution to U. N~. 

Fund (IX-2-12-71). 67. 

Expulsion of Soulh Africa -
(IX-2-12-7l), 103-04. 

Invitation to a team of U. N. experts 
to assess the country's tourist pc; 
tentia1s (IX-3-12-71), 85-86. 

Observation of UN Secretary General 
011 Bangia Desb (VI1l-18-11-71), 
144. 
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U.N.O.-Contd. 
6fficer ot mediation of UN Secretary 

Geueral to ease tense situation on 
Indian sub-continent (V1II-18-ll-
71), 104-05. 

Pakistan's complaint against India to 
Secretary-General, U. N. (VID-
25-11-71), ·115-16. 

Participation of Shri Jagjit Singh in I 
a demonstration held before --
(VIII-lS-t 1-71), 163-64. 

R.aising of Bangia Desh refugee issue I 
at united nations (VIII-lS-11-71), 
155-56. I 

Raising of issue of BangIa Desh in 
- (VIII-l8-11-71), 147-48. I 

Restrictions on free movement of U.N. 
observers across the ceasefire line 
(1X-2·<12-71), 87. 

Seven Year Plan of Cooperation with 
U. N. Development Fund (VIII-
19-11-71), 61-62. 

Stoppage of united nations aid for 
BangIa Desh refugees (VIII-
18-11-71), 54. 

Training centres for health established 
by UN agencies (VIII-22--11-71), 
57. 

UN aid for BangIa neSh refugees 
(VIII-18-11-71), 92-93. 

Visit by U.N. High Commissioner for 
refugees (IX-2- 1 2-71), 88. 

U.S.A. 
American foundations in Educational 

field (VIII-22-11-71), 39. 

Anti-India propaganda in -- (VIlI 
-IS-11-71), 8I-S2. 

Cut in U.S. Aid to India (lX-3-l2-
71), 51. 

Cut in U.S. contribution to U.N. 
Fund (IX-2-12-71), 67. 

Effect on India's nontraditional Ex-
ports due to US surcharge on Im-
ports (VUl-23-1I-71), 96-97. I 

High prices of drugs manufactured in 
-- charged by International 
Development Mission Agency of I 
-- (IX-3-12-71), 111-12. 

Impact of stoppage of O.S. Foreign I 
Aid (VIII-26-11-71), 85. 

12-16 LSSj12 

U.S.A.-Contd. 
Impact of U.S. decision to stop fore-

ign aid for Bangia Desh refugees 
(IX-3-I2-711, 67. 

India's approach to US Government 
to waive import surcharge (VlII-
16--11-71), 39-40. 

Islands in the Bay of Bengal leased to 
USA by Pakistan (VIll-18-11-71), 
56-57. 

Minister of External Affairs visit to 
-- (VlJl-lS-Il-71), 40. 

Orders for HMT products from --
(VlII-16-11-71), 131-32. 

Protest to -- onanns supply to 
Pakistan (VIII-18-11-71), 140. 

Purchase of cotton from - (VIII-
16-11-71),49. 

Reduction in Economy Class Fares by 
Air India to and from -- (IX-
3-12-71),92. 

Renting out of Vishwa Yuva.k Kendra 
building to American Peace Corps 
(VIII-iS-II-71), 154. 

Setting up of Committee regarding 
manufacture of Cotton Fabrics 
with US help (IX-30-11-71), 
149-50. 

Shipment of Cotton from -- (IX-
30-11-71), 160-61. 

U.S. arms aid to Pakistan through 
third countries (VIII-25-1I-71), 
117. 

US arms from Vietnam wverted to 
Pakistan (VIll-2S-11-71), 6-9. 

U.S. Plan to send a team to study 
situation in Indian sub-continent 
(IX-2-12-71), 71-72. 

Visit by an Assistant Secretary to State 
of -- (VIII-25-11-71), 82. 

Debates 

Re. Presence of U.S. Seventh Fleet in 
Bay of Bengal (X-I S-I 2-71), 1. 

Reported suspension of Arms suppliel 
by U.S. to India (IX-3.12-71), 
196-204. 
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U.S.S.R. 

Agreement between Indian Govern-
ment and Soviet Government for 
Calcutta tube railway (VlII-l6-11-
71), ISO-51. 

Bid to eliminate Russian consultancy 
on Calcutta railway (VllI1-16-11-
71), 84. 

Collaboration of central engineering 
and design bureau of Hindustan 
Steel Ltd., with Russia (VIII-
IS-11-71), S6-~7. 

Cotton trade agreement with--
(VIII-I6-11-71), 154-55. 

Distribution of Soviet Literature in 
India (VlIl-24-11-71), 96. 

,.--. 
Export of woollen Knitwears to -- I 

(VIII-23-11-71), 158. 
Import of Cotton from -- (VIII- I 

23-11-71), 102-03. I 
Import of Russian Cotton under Bar- I 

ter deal (VIlI-I6-11-71), 99-100 .. 

Indo-Soviet Agreement for processing I 
control Asian Cotton and Produc-
tion of Textiles (V1II-23-11-71), 
115. 

Indo-Soviet joint 
August, 1971, 
85-86. 

lndo-Soviet talks 
57. 

communique of 
(VIII-IS-11-71), I 
(VI1I-18-ll-71), I 

Indo-Soviet Trade Co-operation (lX-
30-11-71), 95. 

Indo-Soviet wagon deal (Vl1I-16-1l- I 
71), 72. 

Medical assistance from for \ 
Bangia Desh refugees (VIII- I 
18-11-70, 163. 

Officer of aid from -- and Hungary 
for develop-ment of sugarbeet and 
sunfiC"Wer (IX-29-11-71), 24-25. 

Offer of mediation by -- on BangIa 
Oesh issue (VIII-IS-ll-71), 79. 

P.M.'s visit to -- (Vlll-18-11-7l), 
71-72. 

Popularity of Indian Handicrafts and 
Silk Materials in -- (IX-30-11-
1 D. 136. 

U.S.S.R.--Comd. 
Russia pressurin$ India to buy hi&!l 

value Soviet Items (Vill-l6-11-
71), 128-29 .. 

S.T.C. Contract wih -- for supply 
of Leather Shoes (VIII-23-11-71), 
122-23. 

Setting up of an Independent Aero-
nautics Design Bureau with the help 
of Russian Experts (VIII-19-11-
71), 45. 

Setting up of watch factory in col1a-
boration with -- (VIII-17-1l-
71), 54. 

Soviet Air Force Olief's Visit (VIIl-
26-11-71), 82. 

Soviet Assitance to India in the tech-
nological filed (VIlI-17-11-71), 
126-27. 

Soviet experts team's to visit to promote 
economic cooperation between 
India and "--- (VIII-16-11-71), 
119. 

Soviet technicians for Calcutta Under-
ground Railway (VIII-l 6-11-7 I ), 
128. 

Strengthening of Indo-relations (VIll 
-fS-ll-71), 64-65. 

Study team to -- on employment 
to blind man (VlII-22-11-7l), 
171-74. 

Trade between India and -- under 
Jong-term agreement (IX-3Q-ll-
71), 94-95. 

--Cultural Centxes/ Organisations 
in India (IX-2-12-71), 62. 

-- Egypt Communique (VIII-
1 S-11-7 I), 141. 

Visit by Soviet Deputy Foreign MiDis-
ter (VIII-18-11-71), 41-42. 

Visits exchanged between India and 
-- (VIII-19-11-71), 152. 

UNEMPLOYMENT : 
Crash Programme for providing relief 

to Educated Unemployed and em-
ployment to Trained Teachers 
(V1II-24-11-71), 170-72. 

Dispersal of industry tackle -- pro-
blem (IX-1-12-71), 151-52. 
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UNEMPLOYMENT-Contd. 
Expert committee on -- (VlU-

25-11-71), 14-19. 

Foreign help to solve -- (VIII-
25-11-71), 72. 

Growing in unemployed the country 
(VIII-lS-ll-71), 120-21. 

lncrease in labour forces (IX-
2-12-710), 7~-80. 

Increase in -- (IX-2-12-71), l-S. 
Non-utilization of Budget Provision 

for removing -- among educated 
unemployed persons (VIII-17-11-
71), 108-11. 

Non-Utilisation of Funds Allocated 
for providing Employment to Un-
employed Persons (VIII-24-11-
71), 145-46. 

Plan for solving -- in Kerala (VIn 
-24-11-71), 113-14. 

Progress made in removing--
(IX-I-12-71), 152-55. 

Proposal for tackling problem of 
-- (IX-I-I2-71), 23·29. 

-
S.C. and S.T. job seekers (VIII-

25-11-71), 104-05. 
Suggestions by Expert Committee on 
-- reo changes in statistica1 me-
thods for assessment of unemployed 
(IX-I-I 2-71), 77-79. 

Suggestion by National Council of 
Applied Economic Research for 
providing Jobs to Unemployed 
(VIII-24-11-71), 1-6. 

Un-employed Graduates Trained un-
der the Entrepreneurship Develop-
ment Scheme (VIII-26-11-71), 
103-04. 

Unemployed youths in the country 
(VIII-lS-11-71), 136-40. 

-- among iron ore 10ading work-
ers at Visakhapatnam (VIII-
22-11-71), 237. 

-- due to Closure of Companies 
VlIl-26-11-7l), 77. 

-- survey in Mysore (IX-2-12-
71), 8-14. 

-- Workers unemployed in States 
due to closure of factories (VIII 
-18-11-11), 132. 

UNEMPLOYMENT-Contd. 
'Debate, 

-- Problem (Res.) (X-IO-12-71), 
53-76. 

UNION(S) 
Conditions for granting recognition 

to -- of Defence Establish-
ments (IX-3-12-71), 145. 

One -- for one industry (VIII-
18-11-71), 78-79. 

Recognised federation and their affi-
liated unions (VIII-23-11-71), 
162-66. 

Recognition of -- of Porters (IX 
- 30-11-71), 146. 

Unrecognised -- (VIII-25-11-71), 
118-19. 

Withdrawal of recognition to Gov-
ernment Employees' -- in West 
Bengal (IX-I-12-71), 225-26. 

Workers' -- in clubs of Delhi 
(VIII-lS-ll-71), 70-71. 

UNION PUBLIC SERVICE COM-
MISSION 
Difficulties experienced by Candi-

didates from Uttarakhand in 
applying for Posts advertised by 
-- (VIII-24-11-7I), 12-13. 

Increase in Age Limit for lAS and 
Allied Examinations (IX-I-12-
71), 67-68. 

Lack of Coordination between --
and CSIR in exchangin~ informa-
tion about Scientists registered in 
National Register of CSIR (IX-
1-12-71). 63-64. 

Proposal to set UD a Separate Cell 
in -- to hold- Examinations for 
Recruitments in Public Under-
takings (VIII-19-11-7l), 164. 

UNION TERRJTORY(JES) 
Allocation of funds for Tourism in 

States and -- during Fourth 
Plan (VIlI-26-11-71), 107. 

Appointment of commission on syl-
labus, text books adopted by Gov-
ernment aided schools and colle-
ges in - (IX-29-11-71), 200-
'01. 
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UNIVERSITIES 
Admission in ~a1. -- (lX-29-

11-71), 142-43. 
Admission in colleges and-

in West Bengal (IX-29-11-71). 
187-88. 

Alleged Bung1ing in college and Uni-
versity funds in Delhi (IX-29-11-
71), 182. 

Closure of Central Universities (VIII 
-15-11-71), 104-05. 
Closure of -- due to student trou-

ble (IX-29-li-71), 132-33. 
Declaration of LLB examination of 

of Calcutta University null and 
void (VIII-IS-I 1-71), ISS-56. 

Delhi -- press scandal (IX-
29-11-71), 183. 

Demand for another university in 
Delhi (lX-29-11-71), 59-60. 

Demand for establishment of Mithila 
-- at Darbhanga-Bihar (lX-
29-11-71), 213. 

~scovery of platinum deposits by I 
Geology Department of Nagpur 
University in Maharashtra (VDI-
25-11-71), 48. ' 

Establishment of -- at Ayodhya I 
(VIlI-22-11-71), 137-38. 

Grants to Agra -- for building I 
hostels (VIll-23-11-71), 166. 

Gujarat -- Syndicate decision to 
close dOWn B~uj Centre for Exa-
mination (VIIl-15-11-7n. 115-16. 

lncrease in Central -- hostels I 
charges (1X-29-11-71), 207. 

Independent security forces in --
(VIII-22-11-71), 98. I 

Opening of -- at Gulbarga (VIIl I 
-15-11-71), 181-82. , 

Problem of admission in Delhi --I 
(IX-29-11-71), 178-79. 

Proposal for Conversion of Natiooel I 
Dairy Research Institute at Kar-
nat in to a Dairy -- (lX-
29-11-71), 35. 

Reopening of Kalyani -- (Vlll-
15-11-71), 110. 

Students' participation in - Ad-
ministration (VIII-1S-11-71). 18-
24. 

UNlVERSITIES--Conld. 

-- examinations reform (VIU-
22-11-71), 139-40. 

Debates 

Re. allied attack on Calcutta --
premises (VUI-25-11-71), 125-
26. 

UNIVERSITY GRA~TS COMMIS-
SION 
Grants by -- to universities and 

colleges (VIII-22-11-71), 199. 

Grants to Vikram -- and Jivaji 
Rao university by -- (IX-
29-11-71), 44-45. 

Research Scholars in Botany Depart-
ment, Jiwaji -- receiving --
assistance (VIII-lS-ll-71), 118-
19. 

Selection of scholars for receiving 
training in technique of translation 
by - (Vlll-15-11-71), 13940. 

-- Grant to Calcutta -- (VlIl 
-15-11-71), 1S~57. 

Report of -- 1969-70 (M), (VW 
-19-11-71), 250-51, (VIII-22-11-
71), 294-368. 

UNTOUCHABILITY 
Number of Case involvin& --

offences (VIIT-22-11-71), 39-40. 

URANIUM 
Assistance by West Germany in 

Nozzle separation process of --
(VlII-17-11.7l), 134-35, 138. 

- Deposits in Himachal Pradesh 
and Uttar Pradesh (IX-l-12-71), 
120-21. 

-- Deposita in Uttarakhand (VIII 
-24-11-71), 83-84. 

URBAN AREA(S) 
Low rate of urbanisation in India 

(VIII-17-11-71), 7-10. 
Proposal to constitute urban trans-

port commi.won (vnI-22-11-
71), 158. 

Stagnation in - development .sqhe-
~J~~est Bqal ~-1-12-71), 
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UTfAR PRADESH 
Backward Districts in - (VIII-

24-11-71), 87-88. 
Central Allocation for Devel~ment 

of Industries in -- (VUI-
24-11-71), 146-47. 

Construction of Bridge over Ghaghra 
river to remOVe transport ~ween 
at Bahraich (VIII-22--11-71), 
86-87. 

Defective Seeds supplied to Eastern 
- (VIlI-15-11-71), 176. 

Financial Assistance to -- for 
Flood Victims (jVIII-19-11-71), 
133-35. 

Financial help sought by State Tex-
tile Corporation of -- for pay-
ment to workers of New VICto-
ria Mills, Kanpur (V1II-16-11-71, 
110. 

Housing and Office Accommodation 
for lncoml)-tax ()ffioe.rs in --
(VIlI-26-11-71), 52-53. 

Lead Bank in the District of Bah-
taich (VIlI-19-11-71), 140. 

Loans granted by Nationalised Banks 
to Rickshaw Pliers in -- (VIII 
-19-11-71), 139. 

Match-Box Factory in Bahraich --
(lX-I-12-7l), 185-86. 

Preventive measures to check cancer I 
among women in -- (VIII-
22-11-71), 230-31. 

Rail link between Hardwar and Bad-
rioath in -- (V1II-16-11-71), 
78-79. 

Railway line from Tanakpur to Bag· 
eshwar in -- (VIII-16-11-71), 
78-79. 

Request from -- to increase the 
sugarcane price (VIIl-22-11-7l), 
147-48. 

Sale of Steel in Black Market in 
-- (VIIl-25-11-71), 89. 

Scarcity of Power in Eastern Dist-
ricts of -- (lX-30-II-71), 107. 

Setting up of Industries in --
(VIlI-24-11-7l), 103-04. 

Setting up of Industries in -- in 
Collaboration with foreign coun-
tries (IX-I-12--7l), 80-81. 

LTrAR PRADESH-Contd. 
Shortage of power in -_. (VIII-

16-11-71), 23-28. 

Silos and Grain Storage Warehouses 
in Bulandshahr, -- (VIII-
15-11-71), 129-30. 

Supply of coal to brick-kilns in 
Bahraich, - (VIII-2S-11-71), 
65-66. 

Triple Benefit Scheme for teachers 
in -- (VIII-15-11-71), 172. 

Wagon shortage for supply of coal 
to Bahraich district (VIII-16-11-
71), 92·93. 

World Bank assistance for integrated 
fotest development project in --
(VIII-22-11-71), 50. 

Debate!l 
Difficulties faced by SUF factories 

and cane growers 18 -- and 
other States (C.A.) (VIII-24-11-
71), 207-18. 

UTIARKHAND 
Laying of Railway Lines in 

(VIII-23-11-71), 124-25. 
Slow pace of development in 

(lX-I-l2-7l), 213-16. 

VAMANAPURAM 
PROJECT 

IRRIGATION 

Establishment of -- Kerala (VIII 
-23-11-71), 49. 

VANASPATl 
Colourisation of -- ghee (VIII-

22-11-71), 1OJ.. 
Demand and production of --

(IX-29-11-71), 31-33. 
Scarcity of sugar and -- in Assam 

(VllI-22-11-7l), 57-58. 

VARNISH 
Death due to Consijmptipn of ----

in Tiruvotiur, Madras, (VIII-
15·11-71), 143-44. 

VAZIR SULTAN TOBACCO 
COMPANY.-(VUI-19-11.7l), 65-

66. 
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VEGETABLE OIL- -- Factories 
during Fourth Plan (VIII-IS-ll-
71), 23-26. 

VENEREAL DISEASES-Health Visi-
tors and publicity to check 
(lX-29-11-71), 48-49. 

VICTORY COLLIERY 
Witholding of payment to workers by 
-- and N imcha Colliery (VIII 
-18-11-71), 84-85. 

VIDARBHA-Agitation for separate 
State of - (VIlI-24-U-71), 
124-125. 

VIETNAM-Ban oncertain Books from 
China, -- and Korea (VIII-
23-11-71), 68-69. 

US arms -- diverted to Pakistan 
(VIII-25-11.71), 6-10. 

VIJAY BANK LIMITED, BOMBAY. 
-(VIII-l9-11-71), 101. 

VI1AYA MOHINI MILLS LTD., TRI· 
VAN DRUM-Take over of --
and Parvathi Mills, Ltdr Quilon 
(VIII-16-11-71), 191. 

VIJAYANTA TANK: 

Infra-red searchlight for -- (IX-
3-12-71), 142-43. 

Requirement of -- Plates (IX-
3-12-71), 35. 

VISAKHAPA TNAM 

Development of -- port (VIII-
22-11-71), 106-07. 

Unemployment among iron ore lead-
ing workers at -- (VIIl-22-11-
71), 237. 

VISHWA YATAN YOGASHRAM 

Financial Assistance to Vishwayatan 
Yogashram, New Delhi (IX-29-11. 
1971), 39. 

Setting up of a hospital by --
in DeThi (1X-29-11-71), 123-24. 

VISIT ABROAD 

Expenditure on Foreign Tours of 
Ministers and other officers of 
Government of India (VlII-
26-11-71), 58-59. 

VISIT ABROAD--C<mtd. 
Facilities for foreign travel to Indus-

trialists to Markets -- (IX-
30-11-71), 52. 

Foreign Trade Ministers' -- to 
Foreign Countries (VIII-23-ll-
71), 10S-08. 

Minister of External Affairs visit to 
USA (VIII-I8-11-71), 40. 

Representatives of News papers 
Agencies accompanying Prime 
Minister, Ministers, Official Dele-
gation etc. (VIll-24-11-71), 98-
99. 

Trip of Joint Secretary (Broadcast-
ing) to Overseas Countries (IX-
1-12-71), 109. 

Visit by Indian Chemical Industrialists 
Study Team to Japan (VIII-
17-11-71), 161-62. 

Visit of External Affairs Minister 
abroad (VIII-25-11-71), 38-39. 

Visit of Minister of External Affairs 
to Nepal (VllI-2S-11-7t), 38. 

Visit to Singapore and Jakarta by the 
Minister of External Affairs (VIII 
-18-11-71), 153-5S. 

Debate! 
Prime Ministers' -- (St) (Vol. VIII 

15-11-71), 242-46. 

VISWA BHARA TI 

Grant'! given by Central Government 
to -- Birbhum, West Bengal 
(VIII-22-11-71), 116-17. 

lntroduction of diploma coones in 
agriculture in -- Birbbum (IX 
-29-11-71), 154-SS. 

VISWA YUVAK KENDRA TRUST 
Agreement with -- (VIII-IS-ll-

71), 151-52. 
Renting out of -- building to 

American Peace Corps (VlII-
IS-11-71), 154. 

Resignation by Director, - (VIII 
-22-12-71l. 138-39. 

Use of -- Building at New Delhi. 
for boarding and lodging on com-
mercial basis (VllI-15·11-71), 
152-53. • 
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I 
VISWA YUVAK KENDRA TRUST- ! WAR RISK INSURANCE SCHEME 

Contd. I -(lX-3-12-71), 76-77. 
Utilisation of grant by board of ! WAR WIDOWS-Facilities for disabled 

trustees of WJ:1l-22-11- I serviceman and -- (St) (X-18-
71), 54-55. ! 11-71), 14-17. 

VIVIDH BHARATI WAREHOUSE(S) 
Shifting of -- Unit from Delhi to 

Bombay (IX-1-12-71), 22·23. 

WAGE(S) 
Agreement Reg. -- Revision of 

West Bengal State Electricity Board 
Employees (IX-30-11-71),·· 136· 
37. 

Arrers of -- due to the colliery 
workers of Asansol Coal Belt (IX 
-2-12-71), 89-90. 

Dues of Workers of East Jambad 
Colliery (VIIl-25-11·71), 84. 

Freezing of -- employees work-
ing in Public Undertakings (lX-
3-12·71), 34. 

Increase in W~es of Workers of 
Food Corporation handling bigger 
size bags (VIII-15-ll-7l), 180-
81. 

Unions agreement with management I 
accepting lower -- (VIII-25-11-
71), 41-42. 

Workers' dues in Pure Cbitalpur Co-
liery, Asansol (VIlI-25-11-71), 83-
84. 

WAGE BOARD(S) 
Implementation of recommendations 

of coal mines -- (VIII-25-11-
71), 40-41. 

Implementation of recommendations 
of Sccend -- for Sugar Industry 
in Madhya Pradesh (VIII-25-11-
71), 78-79. 

Implementation of recommendations 
of -- Board for iron ore and 
mining industry in Goa (VIll-
I R-Il-71), 11 0-11. 

Demand of Wagons by Trading Co-
munities on Northeast Frontier 
(VIII-23-11-71), 35-37 . 

WAGES INQURY COMMfITEE-
ImJ?lementation of the r~mmenda

bons of the -- (IX-29-11-71), 
84-85. 

Silos. and Grain Storage -- in 
Bulandshahr, UP. (VIII-IS-H-
71), 129·30. 

WAREHOUSING CORPORATION(S) 
-setting up of -- in all States 

(IX-29-11-71), 44-45. 
WATCH(ES) 

Export of H.M.T. -- (VIU-
24-11-71), 62-63. 

Production of -- HMT factories 
in Bangalore & Srinagar (IX-
1-12-71). 116. 

~tting up of - factory in colla. 
boration with USSR (VIII-17-11-
71), 54. 

WATER SUPPLY 
Inadequate -- in Caucutta Metro-

politan area (VIII-15-H-7!), 111-
12. 

Prevention of -- Contamination 
(VlII-15-11-7I), 131-32. 

Supply of Raw -- to Delhi (VIII 
23-11-71), 44-45. 

WATER AND POWER DEVELOP-
MENT CONSULTANCY SERVI-

CES (INDIA) LTD. 
Registration of -- (IX-30-11-71), 

73-74. 
Works Undertaken by -- (IX-

30-11-71), 73. 

WEALTH TAX: 
Collection of -- (IX-3-12-71). 

125-26. 
Realisation of -- on Agricultural 

Lands (VIII-19-11-71), 221. 

Activities of Chhatra Parishad and 
Youth Congress . in -- (IX-
1-12-71), 6-14. 

Admission in colleges and universi-
ties in -- (IX-29-11-71), 187-
88. 
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~,.. BENGAL-Contd. 
Agreement Reg. Wage Revision --

Employees (1X-30-H-71), 136-
37. 

Alleged murder of CPI (M) worker 
at G.T. Road -- (IX-1-12-71), 
130-31. 

Alleged recovery of dead bodies 01 
CPI(M) workers in Burdwan Dist-
rict -- (VIII-24-11-71), 121-
22. 

I. Allocation of funds to -- for hous-
ing projects (VIII-22-ll-71), 25-
28. 

Annual increment to, untrained tea-
chers of -- (VI1I-22-11-71). 

Applications received from--
for industrial licences (IX-I-I 2-
71), 227-28. 

Arrest of a well-known poet and al-
legedly a Naxalite leader in --
(VIII-I 7-11-71), 68-69. 

Assistance by West Germany in 
Nuzzle SiepalI'ation process of ura-
nium (VUI-17-11-71), 134-3S. 

Attack on Residents of Katju ~a~ar 
Colony of 24-Parganas DIStrict, 
- (VI1I-24-11-71), 64-65. 

Attack on residents of Rajendra Pra-
sad Colony, Jadavpur -- (VIII 
-24-11-71), 67-68. 

Attack OD residents of Vikramgarh 
Colony Jadavpur -- (VI1I-
17-11-71), 144-4S. 

Burning of Houses by Anti-social 
Elements in two colonies of Dale-
hi ndari , Dum Dum -- (IX-
1-12-71), 166-67. 

CPI(M) supporter shot dead by Mis-
creants near Dum Dum Road, 
Howrah -- (lX-1-l 2-71), 129. 

Cases against extremist elements in 
- (VIll-24-11-71), 44-45. 

Cases of Cholera in Refugee Camps 
in - (VIII-lS-1l-11), 1217-28. 

Cases of deaths, arrests and violent 
incidents in -- after President's 
Rule (VIII-24-11-7l), 192-93. 

Cause of damage by floods in Kana-
gul, Hooghly District, -- (lX-
30-11-71), 105-06. 

WEST BENGAL-Contd. 
Central Relief for Flood Affected 

People of -- (IX-30-11-71). 
58-59. 

ClaS'Sification of Detenus kept in Jails 
in -- under PV A Act (VIII-
24-11-71), 94-95. 

Construction of Metalled Road from 
Pandaveshwar to Gour Bazar, --
(IX-29-l1-71), 103-04. 

Cut in D.A. of Teachers of Private 
Colleges and Termination of Se!-
vices of Govt. College Teachers In 
- (lX-29-11-71), 35-36. 

Damase to School Buildings in Con-
tai Sub-Division, -- due to flood 
(VIfl-15-11-71), 88. 

Death of an employee of -- fire 
services (V1II-P-11-71), IS7-58. 

DeploYment of CRP and Army per-
sonnel in -- to Curb Naxalite 
Menace (VIII-24-11-71), 66-67. 

Development of indu&tries in --
(Vn-17-11-71), 164. 

Dilapidated condition of roads and 
drains in Howrah, - (JX-
29-11-71), 95-96. . 

Dismissal of Employees of Ordance 
Factories of -- (V1II-I9-11-

. 71), 131-32. 

Dismissal of Government Employees 
in -- (VIII-24-11-71), 193-94. 

Di8lDi1ll81 of State Government em-
ployees in -- (VlII-17-1I-71), 
149. 

Distribution of steel to pl,lblic worD 
department of -' - (1X'-2-12-71), 
107. 

Fall in Agricultural Production in 
Colltai, -- due to floods and 
steps taken to help the Agricul-
turists (VIII-iS-lI-71), 38. 

Financial assistance for fixation of 
pay scale and DA of diff~rel,lt c.ate-
gories of workers of InstItutIOns 
UDder social welfare department in. 
-- (Vln-22-11-7I), 115-16, 

Financial Assistance to UP, Bihar 
and - (V1ll-19-11-71), 130-
31. 
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WEST BENGAL-Contd. 

Financial Assistance to -- for Re-
lief and Rehabilitation of persons 
affected by Floods (Vill-I9-11-
71), 56-57. 

Financial H~lp to Cotton growers of 
- (IX-29-11-71), 85-86. 

Floods in -- (IX-3~11-71), 34-
35, 57-58. 

Flood or water logging Problem in 
Barachanka, - (IX-30-U-71), 
65-66. 

Foreign Personnel working in Relief 
Camps in -- (VIII-2S-11-71), 
123. 

Formation of 'Resistance Groups' in 
Calcutta and other districts of ---
(VIII-24-11-71), 166-67. 

Fourth Report of the committee on 
review of work of rehabilitation of 
displaced persons from east Pakis.. 
tan in -- (VIII-18-11-71), 106-
07. 

(Jovernment files missing in--
(VlIl-25-tl-7J), 179-80. 

'Grants to Social We1fare Institutions 
in -- (VIII-IS-1 Un), 149. 

Grant to -- Government for fixa-
tion and revision of scales of Pay 
and D.A. of Social Workers under 
social Welfare Department (VIII 
-15-11-71), 149-50. 

Howes for landless labourers in -
(IX-29-11-71), I 77-7S. 

Illegal Movement of Explosives De-
tected in -- (VIII-24--11-71), 
73. 

lncentive to Industrialists for setting 
up Industries in - (VIll-
24-11-71), 115-16. 

.Installation of Thermal Power Sta-
tion at MaIda District, --(VIII 
-23-11-71), 129. 

Irregularity in payment of salaries 
and D.A. of teaching and non-
teaching staff in High and Higher 
Secondary schools in -- (VIII-
22-11-71), 116. 

Loss of life and pro~ in --
due to violent incldert1lS (VlII-
tl7-11-71), 171. 

WEST BENGAL-Contd. 
Murder of a resident of Bejaygarh 

Colony under Jadavpur P.S. --
(IX-t-12-71), t-3. 

Murder of worker of Jay Enginnering 
works, at Jadavpur, -- (VIII-
11-11-71), 91-92. 

Non-payment of D.A. to staff of 
schools in -- (IX-29.11-71). 
180-81. 

Non-payment of workers' dues by 
coalmine owners in -- (IX-
2-12--71), 101-02. 

Opening of Nationalised Banks in 
ltural Areas of - (VIII-
19-11-71), 167. 

Ordanaoce Factories in - (VDI 
-26-11-71), 166-67. 

Outstanding Amount of Land Reve-
nue in Punlab and - (Vl.IJ-
19-11-71), i97 

16 Point Programme to step up In-
du.,trial Development in - (VDI 
-24-11-71), 46-49. 

Pending applications from - for 
InduatriaJ LU:en.ces (VIH-17-11-
71), 95-96. 

Pension Scheme for Teachers and 
Employees of schools in 
(VIII-IS-II-7l), 189-90. 

Percentage of literacy among Sche-
duled castes and Scheduled Tribes 
in Malda District, -- (JX-
29·11-71), 149" 

Percentage of tribal students in 
MaIda District -- (lX-29-U-
11), 147-49. 

Persons killed in -- as a result of 
military, police and CRP firing 
(VIIl-17-11-71), 142-43 . • 

Plan submitted by -- for Flood 
Control (1X-30-H-7!), 149. 

Planning Comission for- (lX-
1-12-71),148. 

Police firing at Haldia - (VIJI-
24-11-71), 78. 

Poace firing in MaD118iUl'1ge Camp 
in JaJpaiguri District -- (IX-
1-12-71), 82-83. 
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WEST BENGAL-Contd. I 
Posting of Army / CRP personnel In 

police stations in -- (VllI-
17-11-71), 123. 

Power crisis in -- (VllI-I6-11-
71), 45. 

Prices of Inuustrial Salt in Maha-
rashtra and -- (VIII-17-11-
71), 175-76. 

Progress in Law and Order situation 
in -- (VIII-24-11-71), 179. 

ProjeCt for clearance of sta&naht flood 
water in Murshidabad. -- (IX 
-30-11-71), 53. 

Recognised IChooIs in -- (VIII-
22-11-71), 215-16. 

Recommendations made by commi-
ttee of review of rehabilitation 
work in -- (1X-2-12-71), 98. 

Recruitment of Prim_1l!l: School Tea-
chers in -- (VlEI-22-11-71), 
216. 

Rehabilitation Works in -- (VIII 
19-11-71), 55-56. 

Reinstatement of dismissed State Gov-
ernment employees in -- (VIII 
-17-11-71), 163. 

Release of anti-social elements by 
democratical coalition government 
in - (VIII-I7-]l-7!), 143. 

ReleaSe of persons detained under 
various Detention Acts in --
(VIII-24-1 1-71), 177J78. 

Reopening of closed industries in 
-- (VlIl-17-11-71), 101. 

Reopening of offices of industrial 
concerns in -- (VIII-IS-11-7l), 
43-44. 

Repayment ot Loans by Iammu and 
Kashmir and -- Governmeats 
(VIll-26-11-71), 28-29. 

Report of civil officials on combing 
operations in -- (VIII-17-1l-
71), 122-23. 

Reports on Bengal bandh of October, 
1971, (VI1I-17-11-71), 166. 

Request from -- for allottment of 
Rice and Wheat (VIII-l 5-11-71), 
30. 

WEST BENGAL-Contd. 
Requirement of Steel in -- (VIn 

-25-11-71), 77. 
Review of Rehabilitation Work in 

- (VIII-2S-11-71). 85-86. 
Revision of pay scales of teaching and 

non-teachmg staff in -- (VIll-
22-11-71), 43-50. 

Scarcity of irrigation water in flood-
affected areas of HOW'rah, --
(IX-30-11-71), 108-09. 

Schemes for Drainage for 24 Parga-
oas (VIII-24-11-71), 75-78. 

Separate I ails and courts for trial of 
extremists in -- (IX-I-12-71), 
115. 

Setting up of Health Centres in Sun-
derbans, -- (VIII-IS-ll-71), 
189. 

Setting up of inJU9trial estates for 
refugees from BangIa Dcsh in 
-- (VIII-25-11-71), 70-71. 

Setting up of Industries in Midnapur 
- (VIII-24-11-71), 120-21. 

Shifting of sewing machine and fan 
factory from -- to Hyderabad 
(VIII-27-11-71), 101-02. 

Shortage of essential commodities in 
MaIda District, -- (IX-I-12-
71), 134. 

Shortage of Truck and Bus Tvres and 
Tub", in -- (IX-1-12-71), 94-
95. 

Sinking of tubewells in -- (IX-
29-11-71), 83-84. 

Stagnation in urban development 
schemes in -- (IX-1-12-71), 
224-25. 

State of Industries in -- (VIII-
24-11-71), 119-20. 

Steps to increase attraction for Tou-
rilts at Murshidabad Palace and 
Gour in -- (VIII-19-11-71) 
141. 

Steps to provide Employment to 
flood-affected Agricultural Labour-
ers of -- (VIlI-IS-11-71), 37-
38. . 

Stoppage of work by employees of 
-- Secretariat in protest against 
dismi5.sa1 of State Employees (VID 
-25-11-71), 126. 
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WEST BENGAL-Contd. 
S1lreamlining of Administration in 

- (VIII-24-11-71), 114-15. 
Supply of Raw Materials to -

(IX-I-12·m), 108-09. 
Tax Evasion in -- and Rajuthan 

(VIII-26-11-71), 146-49. 
Theft of parts of Transmission 

Towers in -- (IX-30-11-71), 
141-42. 

Treatment of Snake-bite in Sunder-
ban of 24 Parganas, -- (VIII-
22-11-71), 244-45. 

Unlawful occupation of Telephone 
Exchange at Habra, -- (VIII-
24-11-71), 118. 

Use of Preventing of Violence Act 
in -- (VIII-17-11-71), 107. 

Wases dispute in jute mills in --
(l1{-2-12-71), 44. 

Water-Logging in Contai Sub-Divi-
sion of -- (lX-30-11-71), 66-
67. 

Widespread tuberculosis among tri-
bals of Malda District -- (VIll 
22-11-71),224 .. 

Withdrawal of recognition to Gov-
ernment Employees' Unions in 
- (IX-I-I 2-71), 225-26. 

Debates 
Approval of declaration of--

Fire Service to be an essential 
service (Stt. Res.), (VIII-18-H-
71), 275-80. 

Continuance of Proclamation in res-
pect of the State of -- (Stt. Res .. ) 
(lX-6-12-71), 11-16, (1X-7-12-
71), 2-40. 

Law and order situation in - (M) 
(VIII-17-11-71). 227-326. 

Power crisis in -- (H.A.H. Dis.) 
(VIII-24-11-71), 314-30. 

Proclamation in relation to the State 
of -- (Res.) (IX--4-12-71), 160-
63. 

Re: Motion for Adjournment (VIII 
-15-11-71), 198-211. 

WESTERN KOSI CANAL: 
Agreement with Nepal re:--

Project (1X-30-11-71), 128-29. 

WESTERN KOSI CANAL-Contd. 
Alignment of -- in Nepalese Terri-

tory (VIII-23-11-71), 1-7. 
Nepal's approve for -- project 

(VlII-I6-11-71), 101. 

WHEAT: 
Proposal to set up a -- board 

(V1II-22-11-71), 53. 
Production of Mexican -- (VIll-

22-11-71), 118-19. 
Research in reduction in yield of 
-- due to delay in its sowg 
(IX-29-11-71), 207-08. 

WILD LIFE : 
Enquiry into killing of tigors and 

other animals in Madhya Pradesh 
during -- Preservation Weeks. 
(VIlI-22-11-71), 149. 

Preservation of -- (VDI-22-11-
71), 206-07. 

Propagation of utility of -- and 
its yreservation among tribals (VIII 
22- 1-71), 148-49. 

Recommendations made at the semi-
nar on -- (lX-3-12-71), 146-
47. 

Use of pesticides to avoid hazards to 
human being and -- (IX-29-1t-
71), 118-19. 

WOOLLEN MANUFAGrURES: 
Exploring of Libyan Markets for 

Indian -- (VIII-16-11-71), 158. 
(VIII-l 6-11-7 1), 175-76. 

Export of -- Knitwears to USSR. 
(VIII-23-11-71), 158. 

Rise in Prices of -- (VIII-23-U-
71), 50. 

WORKS COMMIITEE(S) : 
Constitution of -- (VIII-18-U-

71), 123. 

WORKS PROGRAMMES(S): 
Completion of -- (IX-31-11-71), 

103-04. 
Integrated land Ire.distribution anct 

rural - for landless labour (VIII 
-22-11-7H, 81-83. 
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WORKER(S) : 

Job security to employees of coking 
coal mimng industry (VI1I-2S-11-
71), 32. 

Reduction in working hoUl'Sl of --
(VIII-18-H-71), 112. 

Reduction of workin& hours for plan-
tation -- (VID-l8-11-71), 37. 

Working hours for --I employees in 
Hazardous undertakings (VIII-
18-11-71), 121. ' 

WORLD BANK: 

Annual Meeting of -- and Inter-
national Monetary Fund (VIII-
19-11-71), 231·3~. 

Development of fisberiea and --
loan therefor (IX-29-11-71), 152-
54. 

Family Planning Projects with the 
AssistanCe of - (Vm:-26-11-
71), 61. 

- assistance for integrated forest 
developmeot project in Uttar Pra-
desh (VIII-22-1 tJ71), 50. 

x 
X-RAY FILMS: 

Acute sbortllil' of -- in Delhi boa-
pitals (VIll-22-11-71), 118·79. 

Acute shortage of -- in the All 
India Inatitnte of Medical Sciences, 
New Delhi (VllI-15-11-71), 57-
58. 

Y 

YAMUNA COMMITTEE: 

Progress made by 
1 ()..11-71), 158-62. 

YAMUNA RIVER: 

(VllI-

Scbeme to pum..E_out monsoon walen 
from -- (IX-30-11-71), 72. 

YOUTH CONGRESS: 
Activities of Chhatra Parisbad and 
-- in West Bengal (IX-l-12-71), 
6-14. 

YOUI'H HOSTEL(S) : 
Plan to Establish -- in the coun-

try (VIII-26-11.171), 150 .. 

- Assistance sougbt by Tamil YOUTH WELFARE BOARD: 
Nadu Water Supply and Drainage 
Board (VIII-19-11-71), 64. Reconstitution of -- (V1II-22-11-

71), IS8. 
-- Financial Aid to Nangal Ferti· 

lizer Factory (VIII-22-11-71) 
126-27. ' 

-- Meeting with some Countries 
to assess impact of Refugee Pro-
blem in India. (VIIt--':26-11-71) 
59. ' 

-- Team's visit to Bangia Desh re-
fugee camps (IX-3-12·71), 164-
66. 

WORLD HEALTH ORGANISATION: 

Aid given by -- to Indian Council 
of Medical Research (VIII-IS-II· 
71), 86. 

WORLD PEACE COUNCIL: 

Visit of -- delegatiol1 (VIIl-I8.1l-
71), 67-68. 

YUGOSLAVIA: 

Economic Cooperation between India 
and - (IX-30-11-71), 43. 

Indo--- Trade Agreement (V1lI-
16-11-71), 177-78. 

Offer of -- for normalising Sino-
India relations (VIII-18·11-71), 
119. 

Z 

ZANZIBAR: 
Persoos of Indian origin ordered to 

leave -- (IX-2-12-71), 102. 

ZINC FACfORIES': 
Location of 

123·24. 
(VIII-25-11-71), 
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A 

ACHAL SINGH, SHRI: 
Demand and production of Vanas-

pati (IX-29-11-71), 31 
Requirement and production of 

wagons in India (VIll-l6-11-71), 
17. 

Debates 
D.S.G. (Railways), 1971-72 (IX-

8-12-71), 23. 

AFZALPURKAR, SHRI DHARAM-
RAO: 
Agreement between India !lDd W.orld 

Food Programme to assist projects 
in Mysore State (lX-29-11-7l), 
86-87. 

Amendment of Mysore Land Reforms 
Act (VlII-22-11-71), 80-81. 

Assistance to Mysore for areas affect-
ed by Drought (VIl-19-1l-71), 
67. 

Cabaret dances in metropolitan cities 
(lX-I-12-71), 163-64. 

Closure of Industrial Units (VIll-
24-11-71),117. 

Crushing of cotton seed (IX-
1-12-71), 68-69. 

Deaths of Bangia Desh refugees in 
camps due to Cholera and other 
epidemics (VUl-22-11-71), 129-
33. 

Delegations sent abroad by Govern-
ment (VIIl-18-11-71), 40-41. 

Export of H.M.T. Watches (VIIl-
24-11-71), 62-63. . 

Introduction of a new train from 
Mangalore to Bombay (VIII-
23-11-71), 127. 

Loan to drought affected farmers 
from I.and Banks and Cooperative 
Societies in Mysorc Stl1te. (VIII-
15-11-71), 182-83. 

Multi-Media pUblicity to discourage 
smoking (lX-I-12-71), 173-74. 

National Committee on Science and 
Technology (VIII-24-11-71), 86. 

Nationalisation of sugar industry in 
States (VIII-15-11-71). 182. 

AFZALPURKAR. SHRI DHARAM· 
RAO-Contd. 

New proposals for expansion of em· 
ployment opportunities (VllI-
25-11-71), 32-34. 

New Railway line from Hubli to 
Karwar in Mysore (VIll-
16-11-71), 131. 

Obscenity in art and literature 
(VlII-17-11-71),77-78. 

Opening of University at Gulbarga 
tVIll-15-11-71), 181-82. 

Permission to set up Four Star Hotels 
(VIIl-19-11-71), 145-48. 

Production in industries beyond licen-
sed capacity (VlII-24-11-71), 96. 

Recommendations of Asoka Mehta 
Committee on Khadi and village 
industries commission (VIII-
17-11-71), 61. 

Seals reserved for Central Govern-
ment in medical colleges in the 
country (VIII-22~11-71), 133. 

Setting up of Cement Factory in 
Gulbarga (VIU-24-11-71), 97. 

Setting up of a factory in Mysore for 
manufacturing piston rings (IX-
1-12-71), 174. 

Shortage of Drinking Water in Gul-
barga (Mysore) (VIII-IS-H-7I), 
181. 

Special courts for summary trials of 
communal offences (VIll-
17-11-71), 77. . 

T!teft of copper wires in Mysore 
State (VIJI-17-11-71), 34-35. 

Volunteers to educate public re: 
prevention of cancer (VIII-
22~1l-71), 133. 

Voluntary cut in salaries by Minis-
ters for BangIa Desh Refugees 
(VIII-24-11-71), 70. 

Debates 

Reported lathi cbarge on workers in 
Mysore Cements . Ltd. (C.A.) 
(lX-2-12-71), 135. 
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AGARWAL, SMRI VIRENDRA: 
Industrial Disputes (AmendmeDt) Bill 

Consid. (IX-29-11-7l), 302-06. 
Industries (Development and. Regula-

tion) (Amendment) Bill : 
Consid. (X-16-12-71), 41-44. 

Taxation Laws (Amendment) Bill: 
Consid. (VlII-16-11-7l), 270-71. 

AHIRWAR, SHRI NATHU RAM: 
Arrears of taxes outstanding against 

coking Coal Mines taken, oyer by 
Government (VIll-26-11-71), 17. 

Planning Commissioner's request to 
States to appraise proaress of 
various schemes (lX-I-12-7l), 5-
6. 

Shortage of power in Uttar Pradesh 
(VIl-16-11-71), 27. 

Use o.f $Oyaboan as rich protein food 
(lX-29-11-71), 14-1S. 

Debates 
Appropriation (Railways) No. 3 Bill, 

1971 : 
Consid. (IX-9-12-71), 24-26. 

AHMED, SHRI F. A. : 
Sugar Policy (St.) (X-13-12-71), 

26-27 ; 
(Dis) (X-23-12-71), 47-53. 

AMLESH, SHRI : 
Action against Trustee of AU-India 

Blind Relief Society and Dr. Bhag-. 
wan Das Memorial Trust, New 
Delhi, (VIII-24-11-71), 58. 

Amount realised by export of Banana 
(IX-30-11-71), 51-52. 

Appointment of Scheduled Castes as 
Principals in Railway Educational 
Institutions (VIIl-23-11-71), 51. 

Appointment of Scheduled Castes as 
Principals on Deputation from 
Delhi Administration in Railway 
Schools and Colleges (VIII-
23-11-71),51-52. 

Arrears of Incomo-tax agaInst politi-
cal parties (IX-3-12-71), 44. 

Auction of plots in refugee colonies 
in Delhi to Scheduled Caste 
teachers (VIIl-18-11-71), 47. 

AMLESH, SHRI-Contd. 
B!lagwan Das Memorial Trust, New 

Delhi (1X-3-12-71), 47-48. 
Calles filed . by Dr. Bhagwan Das 

Memorial Trust, New Delhi 
(VlIl-23-11-71) , 48. 

Contribution to employees provident 
fund (VIII-18-11-71), 157-58. 

Educational facilities and reservation 
in Government Service for Sche-
duled Caste converts to Buddhism 
(VlIl-22-11-71), 61-62. 

Employees belonging to Scheduled 
Castes and Scheduled Tribes in 
Public Undertakings (VIII-
19-11-71), 57. 

Employees in various pay ranges in 
Ministry of Labour and Rehabili-
tation (IX-2-12-71), 52. 

Expenditure on running Mahatma 
Gandhi Exhibition Trains (IX-
30-11-71),51. 

Indian currency in circulation (IX-
3-12-71), 44-45. 

Inhuman torture of a Harijan woman 
(VIIl-17-11-71), 63. 

Introduction of a new train between 
Delhi and Moradabad (Northern 
Railway (IX-30-11-70, 183. 

Marking of attendance by principals 
of Higher Secondary Schools in 
Delhi (IX-29-11-71). 57. 

Payment of teac~ers in Delhi enga~ed 
for correction of voters hsts 
(VlII-16-11-71). 51-52. 

Recruitment of Scheduled Castes and 
Scheduled Tribes (VIII-
17-11-71), 50. 

Recruitment of Vice-Principals for 
Higher Secondary Schools in Delhi 
(VIII-17-11-71), 48-50. 

S.C. and S.T. candidates called for 
interview of T.G.T. and P.G.T. 
(IX-2-12-7l),53-54. 

Scheduled Castes and Scheduled 
Tribes employees in Life Insurance 
Corporation (IX-3-12-71), 43. 
44. 

Scheduled Castes and Scheduled 
Tribes employees in Nationalised 
Banks (IX-3-12-71), 44. 
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AMLESH. SHRI-Contd. 
SC and ST post-~raduate teachers 

under .. EducatIon Department, 
Delhi Administration' (VUI-
22-11-71), 59-62. 

Stnctllres against Chainnan of 
British India Corporation, Kanpur 
(VIII-I7-Il-7l). 50-51. 

Sundry loans given by Dr. Bhagwan 
Das Memorial Trust, Lajpat Nagar, 
New Delhi (lX-29-11-71), 57-58. 

Three Harijans killed in Bilaspur 
District (VIlI-24~11-71), 57-58. 

Transfer of Delhi Corporation 
schools to Delhi Administration 
(VIII-22-1 J -71), 62-66. 

ANTHONY, SHRI FRANK: 
Constitution (Twenty-fifth Amend-

ment) Bill: 
Consid. (IX-30-11-71), 263-73. 
Consid. CI. (lX-I-1 2-7l) , 385-
506. 

Constitution (Twenty-Sixt!t Amend-
ment) Bill: 

Consid. (IX-2-12~71). 150-52. 
Failure of Delhi Police to prevent 

violence at 7, Jantar Mantar Road 
and incidents connected therewith 
(M) (VrIl-16-11-71) , 335-45. 

Proclamation of Emergency (Res.) 
(lX-4-12-71),1I-13. 

APPALANAIDU, SHRI: 
Appropriation (Railways) No.3 Bill, 

1971 : 

Consid. (lX-9-12-71). 10-11. 

ARVlND NETAM. SHRI : 
Dandak S.A.S. Examination for 

Dandaranya employees (IX-
2-12-71 ). J 29-30. 

Progress of Sindhu River Project 
(lX-30-l1-71), 113-14. 

AWDHESH CHANDRA 
SHRI: 

SINGH, 

Suggestion by National Council of 
upplicd Economic Research for 
for providing jobs to Unemployed 
(VIII-24-11-71), S. 

13-1{'\ I.SS}72 

AZAD,SHRIBHAGWATJHA: 
Direct Train Services from every 

State Capital to Delhi (IX-
30-Jl-71 ), 10. 

Rise in Prices (VlII-19-11-71), 29. 

Debates 
Constitution (Twenty-Sixth Amend-

ment) Bill: 
Consid. (IX-2-12-71), 143-50. 

D.S.G. (Railways) 1971-72 (lX-
7-12-71),57-60. 

B 
BABUNATH SINOH, SHRI: 

Central Government Employees on 
Deputation to other offices (VIU-
26-11-71), 45,' 

BADAL, SHRI GURDAS SINGH: 
Delhi Sikh Gurdwaras Bill : 

Con sid. (X-22-12-70, 65. 

BADE, SHRI R. V. : 
Applicants on waiting list for tele-

phone connections (VJII-
17-11-71), 130-31. 

A~sistance received from foreign 
countries under "Freedom from 
"Hunger Climpaign". (IX-
29-11-71), 203-04. 

Assistance to small and medium 
industrial units in backward dis-
tricts (VIIl-17-U-71), 82-83. 

C.LT. U. Participation In I.L.C. 
(VIII-25-] 1-71), 119-20. 

Chinese Radar and Missile Testing 
Centres (VIII-19-11-70, 110-11. 

Committee for Development and 
Management of Underground 
Water Resources (VIII-15-11-71>, 
193-94. 

Committee under the Chairmanship 
of Deputy Railway Minister (IX-
30-11-71), 146-47. 

CUt in Salaries of Ministers as a 
Measure of Economy (VIlI-
24-11-71), 73-74. 

Damage of foodgrains stored In 
granaries during April-July J 971 
and scheme for. providing soils tc 
farmers (VIII~22-11-71), 182-8? 
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HADE, SHRI R. V.~ontd. 
Decline in Consumption of Milk 

(VIII-1S-H-71), 194-95. 
Delay in Production in Madras Ferti-

lisers Limited (VlII-19-11-71). 
70-71. 

Development of Small Scale Indus-
tries (VlII-24-11-7l), 143. 

Effect of ceiling on land on religious 
and educational institutions (IX-
29-11-71), 205-06. 

i 
Effects of imposition ~f duty on 

Foreign Travel (VIlI-19-11-71 ) , 
111-12. 

Employment to Relatives. of Porters 
(lX-30-11-7l), 143-44. 

Eradication of poverty in India 
(VIlI-17-11-7l), 129-30. 

Establisbment of Oil Refinery in 
North West Region of India 
(VIlI-19-11~71), 110. 

'Financial assistance for loss due to 
floods in Gwalior (IX-3-l2-71) , 
72. 

Financial assistance to States (IX-
3-12-71), 96. 

-Grant of interim relief and early sub-
mission of third pay commission 
report (Vlll-l6-11-71), 127. 

Issue of Licences -to porters by Rail-
way administration ( VIlI-
23-11-71), 160-61. 

Linkin'g of Ganga with Narmada and 
Cauvery Rivers (lX-30-11-71), 
28. 

Loans to partners and proprietors 
of t~ Hindi Daily 'Avantika' from 
Nationalised Banks (VIII-
19-11-71), 135-36. 

!Loss to railways due to Sabotage 
activities of Pakistani agents 
(VIII-l6-11-71), 47-48. 

Lowering of voting age (VIII-
16-11-71). 67-68. 

Nationalisation of Foreign Oil Refi-
neries (VIII-19-11-71), 83. 

New Sub-Offtces opened by Life Insu-
caace Corporation (VIII-
26-11-71), 113-14. 

BADE, SHRI R. V.-Ccmld. 
NOD-Utilisation of Funds Ailocated 

for Providing Employment to Un-
employed Persons (VIII-
24-11-71), 143-46. 

Payment of Income Tax by Mohan 
Printing Press, Ujjain (VlIl-
19-11-71), 112-13. 

Percentage of porters who can absent 
themselves from a Railway Station 
(IX-30-11-71) , 145-46. 

Pilferage of Articles from 
sarai Marshalling Yard 
23-11-71),103-04. 

Production in new steel 
(VIII-I8-1I-7l),91-92. 

Mugbal-
(VlII-

plants 

Recognised federation and their 
affiliated unions (VIII-23-11-71), 
162-66. 

Recognition of Unions of Porters 
(IX-30-11-71), 146. 

Refusal by Foreign Oil Companies to 
increase the Production C'.apacity 
(VIII-19-11-71),4445. 

Repayment of Loans to Foreign 
Countries (VIll-26-11-70, 114-
15. 

Rules for appointment of casual 
porters in absence of regular 
porters (VIlI-23-11-71), 161-62. 

Sale of iron scrap to private firm by 
Bhilai Steel Plant (VIIl-
18-1 1-71 ), 131. 

Sarkar Committee Report on CSIR 
(lX-l-12-7l), 91-92. 

Search of the Indian High Commis-
sion at Karachi (VIlI-25-11-71), 
120-21. 

Setting up of an Inter State Council 
(VIII-17·11-71), 128-29. 

Special cell for development of Hima-
layan areas (VIII-17-11-7l), 130. 

Suggestion. given by Secretaries of 
States regarding opening of Deve-
lopment Banks (VIII-26-11-71), 
83. 

Surrendering by Pak Trained Youths 
in Sabotage from Bangia Desh 
(VIII-24-11-71), 168-6~. 

Taking ovec of sick mills (VIII-
18-11-71), 131-32. _ .. _------_...!.----------
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BADE, SHRI R. V.-Comd. 
Tea estate are occupied by Pakistan 

(lX-3-12-71), 27-29. 
Termination of Indo-UK trade agree-t 

ment of 1939 (VIlI-I6-11-71), 
89-·90. 

Trained Pak Spy Ring in Punjab 
(VIII-24-11-71), 44-45. 

Unrecognised Unions 
2~-11-71), 118-19. 

Uniformity in Rules for 
Porters (IX-30-11-71), 

Debates 

(VIll-
I 

Railway I 
144-45. 

Commission of Inquiry (Amend-
ment) B.ill: 
Consid. (VIII-26-11-7l), 247-52. 

Companies (Amendment) Bill: 
Consid. (X-21-12-71), 143-44. 

Continuance of President Proclama-
tion in respect of Mysore (SU. 
Res.) (VIIl-18-11-71), 249-51. 

Contempt of Courts Bill: 
Motion to pass (X-20-12-71), 31-
37. 

Defence of India Bill : 
Consid. Cl. (lX-4-12-71), 88-91. 

Delhi Road Transport Laws (Amend-
ment) Ordinance : 
(St. Res.) (X-I6-12-71), 98. 

Delhi Road Transport Laws (Amend-
ment Bill : 
Con sid. (X-I6-12-71), 98. 

Departmental Inquiries (Enforcement 
of Attendance of Witnesses and 
Production of Documents) Bill: 
Consid. (X-ZO-12-71) , 58-69. 

Elevent!l Report of the Commissioner 
of Linguistic Minorities (M) 
(VIII-17-11-7t). 216-21. • 

Emergency Risks (Goods) Insurance 
Bill : 
Consid. (IX-8-12-71), 70-73. 

Freedom Fighters (Appreciation of 
Services) Bill by Prof. S. L 
SakseDa : 
Ooasid. (IX-3-12-71). 312-14. 

BADE, SHRI R. V.-Contd. 
Indian Tariff (Amendment) Bill: 

Consid. (X-16-12-71), 38-39. 
Industries Development and Regula-

tion) (Amendment) Bill: 
Cl. (X-16-12-71), 77-79. 
Motion to pass (X-16-12-71), 95-

96. 
Naval and Air~raft prize Bill : 

Consid. (X-15-12-7!), 66-68. 
Newspapers (Price Control) Bill: 

Consid. (X-21-12~71), 13-16. 
North-Eastern Council Bill : 

Consid. (X-22-12-71), 125-27. 
Prevention of Food Adulteration (Ex-

tension to Kohima and Mokok-
chung Districts) Bill: 
Consid. (X-20-12-71), 50-51. 

Rise in prices of essential commodi-
ties (Res.) (VIII-26-10-71), 312-
J4; (X-1l-12-71), 40-41. 

BALADHANDAYUfHAM, SHRI, K. : 
Amount spent for providing special 

saloons to top officials (IX-
30-11-71), 37-38. 

Anti-Mao leaflets found m Brocb 
District (VIlI-17-11-71) , 172-73. 

Anti-Social Elements in Banaras 
Hindu University (VIIl-
15-11-71), 99-100. 

Articles captioned "Gandhi murder 
Mystery" published in Blitz 
(VIH-17-11-7l), 173. 

Ban on Tamil Dailies by Ceylon 
(VIII-16-11-71) , 145-46. 

Beating up of students by Police at 
Oo.tacamund Station (Southern 
Railway) (VIII-23-il-71), 85. 

Central Water Grid to Connect 
Rivers from Ganga to Cauvery 
(VIII-23-11-7l), 86-89. 

Demands of students (tf Banaraa 
Hindu University (VIII 
15-11-70, 128-29. -

Drug habits among students (VllI-
22-11-71), 123. 

Increase in the Dearness Allowance 
of the Cen1ra1 Oovemment Em-
ployces (VlII-IJ..ll-71), 8. 
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BALADHANDAYUlHAM, SHRI K. 
-Contd. 

Indo-Soviet Trade Co-operation 
(IX-30-11-71), 95. 

Introduction of new set of Ions dis-
tance classless trains (VlII-
16-11-70, 145. 

Introduction of Rajdhoni Type of 
Trains between Delhi-Bombay and 
Delhi-Madras (VlII-23-1I-71), I 
4344. I· I 

Judgment for Acquittal of a Cabaret 
D~cer (IX-I-12-71), 72-73. 

Nationalisation of transport in Tamil 
Nadu (VIII-22-11-71), 52-53. 

Opening of additional beds in Boral 
T.B. Hospital, Calcutta (VIII-
15-11-71), 128. 

Passenger Traffic for Jumbo Aircraft 
(VIIl-26-11-71), 157. 

Payment to full procurement price 
to producers lIod procurement 
.hrough Cooperative (lX-
29-11-71), 189-90. 

Pre~fabricated Houses (VIlI-
15-11-71), 129. 

Procurement of foodgrains (IX-
29-11-71), 188-90. 

Raids bv Income-tax Authorities in 
And!1ra Pradesh (lX-3-l2-71), 
58-60. 

Sen Committee's report on the 
working of Indian Airlines. 
(VIII-19-11-71), 191-92. 

Setting up of Apex Bodies in States 
for Technology (lX-112-71), 
191-92. 

Strike in Neyveli Lignite Corporation 
(VIlI-18-11-7l), 102. 

Take over of Connanor. Spinning 
and Weaving Mill", Mahi (VlIl-
23-11-71), 86. 

aALADHANDAYUTHAM, SBRI K_ 
-Contd. 

Unearthing of racket in Lottery 
Tickets in Madras (VIIl-
26-11-71), ]58. 

Debates 
D.S.G. (Railways 1971-72) (IX-

7-12-71),51-53. 

Taxation Laws (Amendment) Bill : 
Consid. (VIII-I6-11-71), 271-75. 

BAN ERA. SHRI 
SINGH: 

HEMENDRA 

Deposits of Rock Phosphate in 
Rajasthan (VIlI-25-11-71), 84. 

HMT Ajmer (IX-I-12-71), 81-82. 
Import. of Cars during 1970-71), 

(VIII-23-11-71j, 103. 
Import of Cotton from USSR 

(VIII-23-11-71), 102-03. 

Loan to Rural Agriculturists and 
Fanners (VIII-26-11-71), 117. 

Opening of PCO's and Telephone 
Exchanges in Rajkot (VIII-
24-] 1-71 ), 129·30. 

Requirement and impOrt of super 
phosphate (lX-20.11-71), 40-41. 

Rise in Prices (VIIl-19-11-71) 24-
30. ' 

Shortage of coal in Delhi (VIlI-
25-11-71), 54-55. 

Theft to temple idols in Gujarat 
(IX-20-1l-71), 93-94. 

U.S.S.R. Cultural Centres/Organisa-
tions in India (lX-2·U-71), 62. 

Debates 

Re~ort of University Grant Commis-
sIon, 1969-70 (M) (VIlI-
22-11-71), 32.4.-28. 

Tashkent type conference (VIII-
25-11-71), 30. BANERJEE, SHRI S. M. : 

Tata Committee Recommendations on 
Airports (VIIJ-26-11-71), 157-
58. 

Trade between India and USSR under 
looi-tem agreement (IX-
30-11-71),94-95. 

Action againFt Government employees 
making Representations through 
Members of Parliament (lX-
1-12-71). 189. 

Additional ,!}ouse rent to E. P. F. 
employees (IX-l-12-71), 111. 
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BANERJEE, SHRI S. M.-C'Ontd. 
Amendment of Constitution for seek-

ing to change idea of compensation 
for properties acquired by Govern-
ment (VIJI-23-11-71), 133-34. 

Appointment of a commission to 
inquire into charges of corruption 
against former Ministers of Punjab 
(VIII-17-11-71), 149-50. 

Arrears of taxes outstanding against 
coking Coal Mines taken over by 
Government (VlII-26-11-71), 17. 

Ban on forward Trading in Gur 
(VIII-24-11-71), 46. 

Blasting of railway tracks and trains 
by Pakistani Saboteurs in Northern 
Regions of West Bengal and Assam. 
(VIII-23-11-71), 132·33. 

Categories of railway officers entitled 
to travel in saloons (VIII-
16-11-71), 13. I 

Construction Work at Kanpur Air-
port (VIlI-19-11-71), 50. 

Conversion of PTI into a corporation 
(VIIl-17-11-71). 150. 

Development work in Shanker 
Garden Colony in West Delhi 
(lX-29-11-71), 68-69. 

Discontinuing of RMS vans in mail 
trams (VllI-16-11-71), 109. 

Dismissal of Employees of Ordnance 
Factories of West Bengal (VIII-
19-11-71 ), 131-32. 

Dismissal of State Government em-
ployees in West Bengal (VIIl-
17-11-71), 149. 

E.P.F.O. Employee's Demands 
(VIII-25-11-71), 101-02. 

Equi-distribution of supervisory staff 
in N.F.C. Directorate and Ministry 
of Education (IX-29-11-71), 
185-86. 

Expert Committee on unemployment 
(VIll-26-11-71). 19. I 

I Financial aid for slum clearance in 
Kanpur (IX-29-11-71). 186-87. 

Financial Assistance to UP, Bihar 
and West Bengal (VIII-19-11-7t}, 
130-31. 

Financial Assistance to West Bengal 
and Orissa for Cyclone Victims 
(VIII-26-11-71), 42. 

BANERJEE, SHRI S. M.-Contd. 
Financial help sought by State Textile 

Corporation of Uttar Pradesh for 
payment to workers of New 
Victoria Mills, Kanpur (VIII-
16-11-71), 1l0. 

Impact of stoppage of U.S. Foreign 
Aid (VlIl-26-1I-71), 85. 

Import of cars (VIII-16-11-71), 
61. 

Import of, fertilizer (VIII-25-11-71), 
53-54. 

Increase in Production in West Ben-
gal Ordnance Factories (VIlI-
19-11·71), 132·33. 

Increase in the Dearness Allowance 
of the Central Government Em-
ployees (VIlI-19-11-71), 3-8. 

Indian Citizens and Army Personnel 
lcilJed as a result of firing by Pak 
Troops (VIII-26-11-71), 55-56. 

National poJicyon overdrafts by 
States (lX-3-12-7]), 1-5. 

New Scales of Pay for Teachers in 
Delhi and other Union Territories 
(VIII-IS-Il-71), 147-48. 

Ordinance lowering land ceiling in 
Bihar for President's assent (VllI-
22-11-71), 33. 

Provision for employment of educa. 
ted blind persons (VIII-
22-11-71), 127-28. 

Recognition of Bangia Desh (VIII-
18-11-71), 108. 

Recognition of GDR (VIII-
18-11-71), 98. 

Recognition of Song and Drama 
Division Employees' Association 
(VIIl-24-11-71), 127-28. 

Recovery of arrears of tax (IX-
3-12-71), ]2. 

Recovery of currency Notes in 
South Bombay (VIII-26-11.71) 
19. ' 

Recovery of Money advanced by 
Government to Dr. D!1aram Teja 
(VIII-15-11-71), 171. 

Rewa~ to .Indian Cricket Players for 
their VictOry against England 
(V 1lI-1S-11-7 I) , 171-72. 
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BANERJEE, SHRI S. M.-Contd. 
Rise itt prices of consumer goods 

(VIll-17-11-71), 55-56. 
Rules for Allotment of Houses 

lIDder Industrial Housing Sc:heme 
in Kanpur (VIII-15-H-7l), 170-
71. 

Sale of jute mills and other con-
cerns by Mis. Andrew Yule and 
Company, Calcutta. (lX-
3-12-71), 82-83. 

ShariDg of productivity gains with 
labour by industries. (lX-
2-12-71), 19. 

Shift in foreign policy of China 
(VIIl-18-11-71), 19-22. 

Shortage of power in Uttar Pradesh 
lVIl-16-11-71). 24-25. I 

Song and Drama Division articles 
threatened with terminatioo of I 
contract (lX-I-12-7l), 190-91. 

States Labour Ministers' Conference 
(VIIJ-18-11-7J), 14. 

Statutory l'rovision for minimum 
bonus (VIII-25-11-71), 3-4. 

Students Participation in University 
Administration (Vlll-15-11-71 ) , 
24. 

Stteet light in Shanker Garden 
Colony of West Delhi (lX-
29-11-71), 68. 

Submission of Report by the Third 
Pay Commission (VIll-
26-11-71), 60-61. 

fake over of Laxmi Rattan Cotton 
Mills. Kanpur (VlII-l6-11-71), 
HO-H. 

Take-over of S. S. Light Railway 
(IX-30-11-71), 35-36. 

Taking over of more coal mines 
(VIII-18-ll-7l), 28. 

Triple Benefit Scheme for teachers 
in U.P. (VIII-1S-11-71), 172. 

Unemployment survey in Mysore 
(IX-2-12-7l),13-14. 

Upward revision of suga!'cane price 
(VIII-22-11-7l), 53-54. 

Utilization of services of National 
fitness corps for training school 
boys and girls (VIII-22-11-70, 
128-29. 

Vegetable Oil Factories during Fourth 
Plan (VIII-I 5-11-7 1) , 26. 

BANERJEE, SHRI S. M.-Contd. 
Debates 

Approriation (Railways) No. 3 Bill, 
1971 : 
Consid. (lX-9-12-7l), 6-7. 

B.O.H. (VII-19-11-71 ), 247-48; 
(IX-3-12-71), 220: lX-
10-12-71), 6-7. 

Contempt of Courts BiU : 
Consid. as passed by Rajya Sabba 
(X-20-12-71), 19-24. 

Constitution (Tyenty-Sixth Amend-
ment) Bill : 
Consid. (lX-2-l2-71), 250-53. 

Constitution (Twenty Eighth Amend-
ment) Bill : 
Int. (X-12-71), 30-31, 34-35. 

Defence of India Bi!1 : 
Consid. CI. (IX-4-l2·71), 91-93. 

Delhi Road Transport Laws (Amend-
ment) Bill : 
Consid. (X-17-12-7l), 29-32. 

Delhi Road Transport Laws (Amend-
ment) Ordinance: 
(St. Res.) (X-1.7-12-71), 29-32. 

Emergency Risks (Goods) Insurance 
Bill : 
Consid. (lX-8-12-7l), 65-66. 

Essential Commodities (Amendment) 
Bill : 

Consid. as passed by R.S. (X-
18-12-71), 17-19. 

Failure of Delhi Police to prevent 
violence at 7, Jantar Mantar Road 
and incidents connected therewith 
(M\ (VII-16-11-71) , 306-09. 

Indian Tariff (Amendment) Bill: 
Consid. (X-16-12-71), 139-42. 

Industrial Disputes (Amendment) 
Bill : 
Consid. (lX-29-11-71), 330-32. 

Increase in pric~ of newspapers 
(SU.) (VIII-24-11-7l), 311-12. 

Judgment of the Supreme Court ,.e. 
fixation of car prices (C.A) 
(VIII-26~11-71), 198.201. 
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BANERJEE, SHRI S. M.-Contd. 

Law and order situation in West Ben-
gal (M) (VlII-17-11-71), 305-
306. 

Manipur (Hill Areas) District Coun-
cils Bill : 
Consid. (IX-9-12-71), 39-41. 

Nort!l Eastern Areas (Reorganisation) 
Bill : 
Consid. (X-1S-12-71) , 19-21. 

Payment of enchanced D.A. to gov-
ernment servant!l (Matter under 
Rule 377), (IX-I-12-71), 248-50. 

Price Rise of Essential Commodities 
(C.A.) (VIII-16-11-71), 227-29. 

Proclamation of Emergency (Res.) 
(IX--4-12.71), 37. . 

Railway Passenger Fares Bill : 
Int. (VIII-22-11·71) , 285-86. 

Re. calling attention nolices (VIIl-
26-11-71). 214-]8. 

Re. D. A. to Central Government 
Employees (VIII-I 7-1 1-71), 200. 

Re. Issue of Ordinances (VIII-
16-11-71), 232-34. 

Re. Motion for Adjournment (Law 
& Order situation in West Bengal) 
(VIII-15-11-71), 204. 

Re. Movement of U.S. Seventh Fleet 
into Indian Ocean (X-14-12-7l), 
3-4; (X-1S-12-71), 10. 

Re. Question of Privilege (X-
23-12-71), 2-6. 

Re. Situation on Borders (lX-3-] 2-
71), 326-327. 

Re. Situation on India-PakIstan 
Border (IX-3-12-71), 205. 

Reported concentration of Pakistani 
Forces on Indian borders (C.A.) 
(VIII-IS-H-71), 2]2-17. 

Reported Eviction Notices served on 
Central Govt. Employees in Kan-
pur (C.A.) (VIII-22-11-71), 
249-58. 

Stamp and Excise Duties (Amend-
ment) Bill: 
lnt. (VIII-23-11-71}, 235-36. 

BANERJEE, SHRI S. M.-Contd. 
Taking over of closed industrial units.. 

as public enterprises (Res.) 
(VIlI-26-11-71),268-70. 

Tax on Postal Articles Bill : 
Int. (VIII-22-11-71), 271. 

Uttar Pradesh Cantonments ( Con-
trol of Rent and Eviction) 
( Repeal) Bill: 
Consid. as passed by R.S. (X-
18-12-71), 28-30. 

BANERJEE, SHRIMATI MUKUL: 
Health hazard due to open drain. 

adjoining Lodi Colony (VIII-
22-11-71), 229-30. 

Large scale transfer of teac~ers in 
Government schools, Delhi (VIl-
22-11-71), 228. 

Representation from Association of 
Taxi Drivers, rcgardin, facilities of 
taxi stands in DeIhl/New Delhi 
(VI1I-22-JI-7l), 227-28. 

Settin, up of new medical college 
in New Delhi (VIII-22-11-71), 
228-29. 

Unutilisation of vacant land it) 
EP DP Colony, Kalkaji, New Delhi 
(VlIl-18-11-71), 156-57. 

Debates 
Failure of Delhi Police to prevent 

violence at 7, Jantar Mantar Road 
and incidents connected therewith 
(M) (VII1-16-11-71), 309-16. 

Reported concentration of Pakistani 
Forces on Indian borders (C.A.~ 
(VlIl-l 5-11-71) , 220-21. 

BARUPAL, SHRI PANNA LAL: 
Cultural delegations (VIII-

22-11-71), 22-23. 
Evacuee Agricultural Lands in Rajas-

than (VIlI-25-11-71), 86-87. 
Payment by Harijan allottees of 

evacuee agricultural lands in· 
Ganganagar district (VIII-
18-11-71), 7S-76. 

Stoppage of Assam Mail and Tata 
Express at Patna City Railway 
Station (lX-30-11-71), 19-20. 

Vegetable Oil Factories during Fourth 
Plan (VIlI-lS-11-71), 26. 
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BARUPAL. SHRI PANNA LAL- I BHAGAT, SHRI H. K. L. : 
Conld. II Achievement of self-sufficiency in 

Debates Development of Sophisticated and 
Complex Rlldar System (VIII-
19-11-11), 178-79. Appropriation (Railways) No. 3 Bill, 

1971 : 
Consid. OX-9-12-1l), 16-19. 

Essential Commodities (Amendment) 
Bill : 
Con sid. as passed by R.S. (X-
18-12-71), 19. 

BASUMATARI, SHRI D .. 

Direct Train Services from eVt:l) 
State Capitli! to Delhi (IX--
10-11-11), 10. 

Debates 
Appropriation (Railways) No. 3 Rill, 

1971 : 
Consid. OX-9-12-71), 7-9. 

Constitution (Twenty-Seventh Amend-
ment) BiU : 
Consid. (X-21-12-11), 54-56. 

Maaipur (Hill Areas) District Coun-
cils Bill : 
Con sid. (lX-8-l2-71), 50-53. 

North Eastern Areas (Reorganisb' 
tion) Bill : 
Consid. (X-lS-12-11), 26-29. 

North-Eastern Council Bill : 
Consid. (X-22-l2-71), 130-33. 

BERWA, SHRI ONKAR LAL: 

Acute shortage of Reference books in 
Goods, Booking and Parcel Offices 
of Del~i Division (Northern Rail-
way), (VIII-23-11-71) , 102. 

Complaint by parcel porters working 
at Meerut City Station (VIU-
16-11-71), 118. 

Requirements and Estimated Produc-
tion of Fertilizers during Fourth 
Plan (VIII-26-11-11) , 14. 

Result of Investigations against cer-
tain employees of Northern Rail-
way (VIII-23-11-1l), 101-02. 

BESRA, SHRI S. C. : 
Statement on Reported killing of 
Santhals in Purnea District of 

Bihar (Dis.) (X-23-1'2-71), 103. 

Admission for MOBS Course in Delhi 
(VIIl-15-11-71), 121-22. 

Advancing of credits by Nationalised 
Banks on second hand vehicles 
(IX-3-12-71), 24-25. 

Allotment of Ad hoc Accommodation 
t.o Government Employees (VIII-
15-11-71), 17. 

Amendment of DOWry Prohibition 
Act to make the taking and given 
of Dowry a congnisable Offence 
(VIIl-23-11-71), 89. 

Bonus to workers in small establish-
ments (VIII-I8-II-11), 122-23. 

Class IIII and IV Government em-
ployees without accommodation 
with ten or more years service 
(VIIl-22-11-71), 160-62. 

Constitution of works committees 
(VIII-IS-ll-71), 123. 

Construction/Expansion of Railway 
Stations in Delhi (IX-30-11-7 1) , • 
133-34. 

Construction of overbridge on railway 
crossing near Safdarjung airport 
(VIII-22-11-71), 162. 

Construction of Second Bridge over 
Yamuna in Delhi due to more 
traffic (lX-29-11-71), 120-21. 

Demonstration by P & T engineering 
supervisors at Dak Tar B~avan, 
New Delhi (VIIl-17-11-7I), 42. 

Disappearance of a convict from 
Tihar Jail. New Delhi (IX-
1-12-71), 115-16. 

Economy measures taken as a result 
of Problems relating to Bangia 
Desh (VIII-19-1l-7l), 179-80. 

Expansion of Activity of State Farn1s 
Corporation (VIII-lS-11-11), 
120. 

Extraction of coal from coal mines 
(IX-2-l2-7]), 72-73. 

Fall in Industrial growth (VIIl-
17-11-70, 111-13. 
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Fall in production of steel due to 
coke shortage (VIIf-25-11-71), 
24-26. 

Housing facilities for v<orkers in 
Delhi (lX-2-12-7l), 72. 

Housing Schemes for police personnel 
in Delhi (VIlI-17-11-71), 116-
17. 

lndustrial policy for Delhi (IX-
1-12-71), 193-98. 

Licensing of Nursini Homes and 
Clinics (VIII-15-11-71), 121. 

Loans outstanding against Delhi I 
MUnicipal Corporation (IX-.: 
1-12-71), 87-90. ~ 

Memorandum from members of! 
parliament for a bari on communal 
organisations (IX-I-12-71), 201-
02. 

Mobilisation of Addtional Resources 
(VlII-19-11-71), 178. 

Multi-storeyed building in the Con-
naught Place area, New Delhi 
OX-29-11-71), 121. 

National Milk Grid 
15-11-71), 119-20. 

(VIII-

Notice period for closure of industrial 
units (VIII-18-11-7l), 123. 

Offers C!f mediation .by foreign 
countnes between India and Palc.is-
tan (VIII-18-11-71), 78-79. 

Opening of Fair Price Sh~p in villa-
p:es to check Rise in Prices of 
Foodgrains (VIII-15-11-71) 68-
69. ' 

Pay Scales of Police Personnel in 
Del~i (VIII-17-11-71), 115-16. 

Plans for Expansion and Improve-' 
ment of Palam Airport (VlII-
26-11-71), 154-55. 

Preferential treatment to backwar4 
. States by L. I.C. (lX-3-12-71 ) 
!3·24. ' 

Propa.gation of Secessionist Ideas by 
vanous groups and political parties 
(IX-1-12-71), 201. 

Prospects of procurement of rice and 
other foodgrains due to flood and 

----_._---_ ... - ..... _ ... - -----

BHAGAT, SHRI H. K. L.-Contd. 

drought in the country (VIll-
22-11-71). 163. 

Provision of amenities to jhuggi~ 
jhopri dwellers (VIII-22-11-71), 
161. 

Purchase made by D.G.S. & D. from 
Indigenous Sources (VIll-
25-11-71). 74-76. 

Reduction in work;load in Inspection 
Wing (VlII-25-11-71), 73. 

Regular Employm~nt to E'!lployee~ 
Working on Dally Wages tn DeIhl 
(VIII-23-11-7l),88-89. 

Revision of Electrical Rolls for Metro-
politan Council Elections (IX-
30-11-71), 132-33. 

Revision of Prices of Rayon Filament 
Yarn (IX-30-11-71), 131-32. 

Seizure of Gold by Customs Depart· 
ment (VIII-19-11-7l), 177. 

Sharing of productivity gains with 
labour by industries (IX-
2-12-71), 16-20. 

Shortage of Photo films (VIII-
17-11-71), 114-16. 

Steel requirements for construction of 
buildings in Delhi (VIII-
18-11-7 J), 122. 

Steps to achieve self-sufficiency in 
Fertilizers (VIII-19-11-71). 181. 

Storage arrangements for foodgrains 
to be procured during next six 
months (lX-29-11-71), 21-23. 

Strengthening of Delhi Police (IX-
1-12-71), 198-200. 

Supplies indented for Defence 
requirements (VIII-25-11-71), 
74. 

Supply of Raw Water to Delhi 
(VlIl-23-11-71) , 44-45. 

Target and Time Oriented 
Programme to Generate Employ-
ment (VlIl-26-11-7l), 154. 

Textile Mills taken over by National 
Textile Corporation (VlII-
23-11-71), 89-90. 

Trade pact with Egypt (VlII-
16-11-71), 138-39. 
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BHAGAT, SHRl H. K. L.-Contd. 
Traffic problems and accidents in 

Delhi (VIII-22-11-71), 159-60. 
UB4iceoced cycle rikshaws plying in 

Trans-Yamuna area in Delhi (IX-
29-11-71), 119-20. 

War Risk Insurance Scheme (IX-
3-12-71), 76-77. 

Workers participation in Management 
of Public Sector Undertakings 
(VlII-I8-ll-7l), 124-26. ; 

Debates 
Constitution (Twenty-fifth Amend-

ment Bill : 
Conttid. (lX-30-11-71), 256-63. 

Delhi Road Transport Laws (Amend-
ment) Bill: 
<:;Oosid. (X-17-l2-71), 32-38. 

Delhi Road Transport Laws (Amend-
ment) Ordinance (St. Res). (X-
17-12-71), 32-38. 

Del~iSikh Gurdwaras BilI : 
Consid. (X-22~12-7l), 93-94. 

Failure of Delhi Police to prevent 
violence at 7, Janlar Mantar Road 
and incidents connected therewith 
(M) (VIII-I6-11-7l),301-06. 

High COUrt Judges (Conditions of 
Services) Amendment Bill : 
Consid. (X-22~12-7l), 167-68. 

Report of University Grants ('lom-
mision 0969-70 (M) (VIIl-
19-11-71), 268-76. 

Supreme Court Judges (Conditions 
of Service) Amendment Bill : 
Consid. (X-22-12-7l), 167-68. 

BHANWAR, SHRI BHAGIRA TH : 
Agro-industrial development corpora-

tion in States and their financial 
resources (VlII-22-11-71), 94. 

Benefits from Narmada Valley 
Project (VIII-23-11-71), 135-38. 

Complaint of plot about fatal 
attack on Shri Dube, Upper Grade 
Jtailway Conductor, Kolab (lX-
3()"11-71), 87. 

BHANWAR, SHRI BHAGIRAlH-
Contd. 

Defence Equipment Manufactured in. 
the country and purchased from, 
Foreign Countries (VlII-
2~1l-71). 162-63. 

Direct Train Services from every 
State Capital to Delbi (IX-
30-11-71), 10. 

Family Planning Fortnight (VIII-
15-11-71), 168. 

Government accommodation for 
Western Railway Employees (IX-
30-11-71), 86-87. 

Fatal Attack on Shri Dubo. Upper 
Grade Railway Conductor, Kotah 
(VIII-23-11-7l), 183. 

Foreign help for refugees (VlII-
18-11-71), 141..42. 

Persons provided with employment 
under crash programme for rural 
employment (lX-29-11-7l), 89-
93. 

Projects under Narmada Valley 
Projects (VIII-23-11-71), 134· 
35. 

Railway line from Do~d to Indore 
(VIII-16-.J1-71), 116-17. 

Setting up of industries in Ratlam 
and Jhabua districts (Madhya 
Pradesh) (VIII-17-11-7l), 85-
86. 

Setting up of Public Sector Project~ 
in Madhya Pradesh (IX-1-12-71). 
210. 

Size of Economic holdings and Rules 
for Development of Economic 
Holding (VIII-15·11-71), 167·68. 

Taking over of refugee camps by 
Central Government (VIII-
18-11-71), 1·6. 

Use of Cement Concrete sleepers by 
Railways (VlII-23-11-71), 183-
85. 

Use of soyabean as rich protein.ood 
(IX-29-11-71), 14. 

Debates 
Manipur (Hill Areas) District Coun-

cils Bill : 
CoDsid. (1X-9-12-71), 52-53. ---_._---_._---_._--
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lJHANWAR, SHRI BHAGIRATH-
Contd. 

Small Coins (Otlences) Bill:. 
Consid. (VIII-24-11-71), 276-78. 

D.S.G. (Railways), 1971-72 (IX-
8-12-71), 23-24. 

Statement on Reported killing of 
Santhals in PUJ:nea Di.<nrlct of 
Bihar (Dis.) (X-23-12-7l), 91-
93. 

BHANDARE, SHRI R. D. : 
Constitution (Twenty Eighth Amend-

ment) Bill : 
Int. (X-22-12-71), 31-33. 

Industries Development and Regula-
tion) (Amendment) Bill: 
Con sid. (X-I6-12-71), 

Statement on Reported killing of San-
thats in PUrnea District of Bihar 
(Dis.) (X-23-12-70, 93-94. 

BHARGAVI, SHRlMATI THANKAP-
PAN: 
Central assistance to Kerala for 

implementation of land reforms in 
Kerala (VlIl-22-11-71), 88. 

Changes in Railway Board (VlII-
23-11-71), 128. 

Completion of Idikki Hydro Electric 
Project (lX-30-11-71), 170. 

Construction of Wells for Harijans 
(VlIl-15-11-71), 123. 

Conversion of Em akularn-Quilon-
Trivandrum line into broad gauge 
(VlII-l6-11-71), 130. 

Cut in U.S. Aid to India (IX-
3-12-71), 51. 

Demand for assistance for develop-
ment of Kerala (lX-I-12-71), j 
229-30. I 

Demand of Workers for participation 
in Management of Oil Companies 
(VIII-l 9-11-71) , 212. 

Discovery of valuable mineral depo-
sits in Kerala OX-2-12-7 1) , 125- I 
26. 

Employees' Provident Fund frorn I 
cloth mills in Kerala (lX-
2-12-71),45. 

---------
BHARGAVI. SHRIMATI THANKAP· 

PAN-Contd. 
Exploration of non-ferrous and fer-

rous metals (1X-2-12-71), 126-
27. 

Findings of the central study team to 
Kerala to study flood and soil 
erosion (lX-3-1:!-7!), 167. 

Foreign Personal working in Relief 
Camps in West Bengal (VIII-
25-11-71), 123. 

I.A.F. Plane Mishap near Poona 
(VIII-19-11-71), 105. 

Irrigation Projects of Kerala (lX-
30-11-71), 171-73. 

Kerala Government proposals for 
new Railway Lines (lX-
30-11-71), 170-71. 

Location of Zinc Factories (VIII-
25-11-71), 123-24. 

Manufacture of Tractor Tyres. 
(VIII-24-11-71), 178-79. 

Medical assistance from USSR fOlf' 
Bangia Des~ refugees (VIII-
18-11-71), 163. 

Memorandum from Kerala minerals. 
employees' association (lX-
2-12-71), 127-28. 

Minimum price of rubber (VIII-
16-11-71), 190. . 

Pending cases of Income-tax before 
High Courts and Tribunals (IX-
3-12-71), 52-55. 

Production of coal in Fourth Plan 
(VIII-18-11-71), 163. 

Production in Corninco Binani Zinc 
Ltd., Kerala (VIIl-25-11-71), 
124. 

Proposal to set up a unit for making 
Polyethylene Bags in Kerala (IX-
3-12-71), 168. 

Removal of Disparity Between 
Lowest and Higbest Paid Emplo-
yees of Railways (lX-30-11-71), 
78-79. 

Reopening of closed industries in 
Kerala (IX-I-12-7!), 229. 

Representation from Railway Users-
Association Kerala (lX-
30-11-71), 169. 
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BHARGAVl, SHRIMATI THANKAP- : UHAITACHARYYA, SHRI DINEN 
PA~-ccl1fd. -Contd. 
Scheme to construct airstrips and I 

aerodrome in Kerala (lX- I 
3-12-71 ), J 5 3~54. ' 

Shortage of Kerosene oil in Kerala 
(lX-3-12-71), 168. 

. Steps to improve working condition 
of India United Mills Ltd.. Bom-
bay (IX-30-11~7l), 162-63. 

Strike in Indian Rare Earths Limited, 
Quilon (IX-I-12-71),I 215-17. 

Supply of Newsprint to Kerala 
Newspapers OX-I-12-71) , 101. 

Take over of Vijaya Mohinj Mills 
Ltd., TrivaDdrum and Parvathi 
Mills Ltd.. QuiIon (VIII-
16-11-71), 191. 

Violation of Indo-ceylon Agreement 
by Ceylon (VIII-18-11-7l), 162. 

:BHATIACHARYYA, SHRI DINEN: 
Activities of Chhatra Parishad and 

Youth Congress in West Bengal 
(lX-I-12-7I), 6-14. 

Alleged Anti-Labour Attitude of 
Filter-Chargeman, Railway Work-
shop, Palani (Southern Railway) 
(VIII-23-11-71), 110-11. I 

Appeal made by t!Ie Director General 
of Ordnance Factories Employees 
Union, Calcutta (VIII-26-11-71), 
) 51. 

-Categories of railway officers entitled 
to travel in saloons (VIII-
16-11-71), 13. 

Central Forms Stores in Calcutta 
(IX-29-11-71), 164-65. 

Construction of "Pucca" walls around 
Chittaranjan Locomotive Township 
(lX-30··11-71 >. 119-20. 

Death of an employee of West Ben-
gal fire services (VIIl-17-11-71), 
157-58. 

Excavation of Dankuni Canal under 
lower Damodar development 
Scheme (IX-30-11-71), 118-19. 

Expert Committee on bonus formula 
(VIIJ-18-11-71), 11. 

High rates of interest on short-term 
loans given by Housill¥ and Urban 
Development CorporatIon, Calcutta 
(1)..-29-11-71), 48. 

III treatment of patients in Calcutta 
corporations' Board (lX-
29-11-71), 165. 

Job security to employees of coking 
coal mining induistry (V1II-
25-11-71), 32 . 

Judicial Inquiry into mass murders 
in Cossipore·-Baranagore area near 
Calcutta and probe into killing of 
undertrial political prisoners m 
j,lils in West Bengal (VIlI-
17-11-71), 11-17. 

Lock out by Hada Textiles, Hooghly 
(West Bengal) (IX-30-11-7l), 
25. 

Lock out of Kesoram Rayons, 
Hoogbly (West Bengal) (IX-
30-11~71), 120. 

Memorandum from CGHS Doctors' 
Association, Delhi (VIII-
22-11-71), 51. 

Memorandum from Mayor of Cal-
cutta on S~are in Tax Revenues 
(VlII-19-11-71), 173-74. 

Murder of a Freedom Fighter of 
Kisan Sabha Worker of Dharwar 
(Mysore) (VIII~24-11-71), 132-
33. 

Muster Roll labourers in Heavy 
Engineering Corporation, Ranchi 
(IX-2-12-71), 28. 

Performance of Automobiles Industry 
(IX-1-12-71), 18. 

Production of Portable Typewriter 
Machine by Mis Remington Rand 
& Co. Ltd. (VlII-24-11-7 1) , 50-
S}' 

Reopening of closed industries in 
West Bengal (VIII-l 7-11-71) , 
101. 

Reopening of closed indu!ltrial Units 
in Calcutta (VIII-24-11-71). 18-
19. 

Re-opening of offices of Birlas in 
Calcutta (lX-2-12-7l), 59-60. 

Revolving funds for development of 
land in Punjab (VIII-22-11-71), 
121. 

Sharing of productivity gains wit13 
labour by industries (IX-
'2-12-70, 19. 
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BHATfACHARYYA, SHRI OINEN BHATfACHARYYA, SHRl JAGA-
-Contd. DISH: 

Shifting of the Head Office of Direc-
tor General of Ordnance Factories 
(VII1-26-ll~71), 156. 

States Labour Ministers' Conference 
(VIlI-18-11~71), 15. 

Suggestion by National Council of 
Applied Economic Research for 
providing jobs to Unemployed 
(VIll-24-11~71), 6. 

Supply of bad quality rice through 
ration shops in Calcutta (VIU-
22-11-71), 120-21. 

Verification of Antecedents of Can-
didate for a job (VIII-23~1I~71), 
110. 

Visit by table tennis. team to China 
(VIII-22~11~71), 87. 

Debates 
Approva~ of declaration of West Ben~ 

gal Fire Service to be an essential 
Service (Stt. Res.) (VIII-
18~11-71). 27~78. 

Appropriation (Railways) No.3 Bill, 
1971 : 
Consid. (lX--9-12-71), 12-13, 

Continuance of Proclamation in 
respect of the State of West Ben~ 
gal (Stt. Res.) (IX-6-12-71), 12-
16. 

Increase in prices of newspapers 
(Su.) (VIIl-24-1I-71), 309~1O. 

Jndustrilll Disputes (Amendment) 
Bill (Amendment of Section 2 and 
omission of Section 98 etc.) : .. 
Int. tVIII-19-11~71), 286. 

Proclamation in relation to the Slate 
of West :Bengal (Res.) (IX-
4-12-71), 161-63: 

Re. Motion for Adjournment (Law 
& Order situation in West Bengal) 
(VIII-15~11-71). 206-07. 

Reported Killing of political prisoners 
in Alipore Central Jail (CA) 
tIX-30-11-71), 198-200, 20l. 

Statement on Reported killing of 
Santhals in Purnea District of 
Bihar (Dis.) (X-23~12~71)j 70-
74. 

Alleged Bomb explosion at Belia-
ghata, Calcutta (IX-I-12-7l), 
114-15_ 

Appointment of Director. of Indian 
Institute of Public Administration 
tVIIl-17-11-71), 43-44. 

Ceiling on dividends by companies. 
(lX--3-12-71), 38. 

Double railwar line from Khurda too 
Puri in Orissa (VIIl-l6-11-7l), 
76. • 

Electrification of Kharagpur-Adra 
railway line (VIII-l6-11-7l), 76. 

Functioning of cold storage situated 
in District Midnapore (IX-
29-11-71), 176. 

House for landless labourers in 
West Bengal (lX-29-11-71), 
177~78. 

India's new credit to Ceylon (VIII-
25-11-71), 29. 

Late running of trains in Sealdah 
division (Eastern Railway) (VIII-
16-11-71), 41-42. 

Loans to Industries (VIII-26-11-
71), 74. 

Metal roads for Oarhheta, Midnapore 
to Chandrokona and Badanganj 
(VIII-22~11-71), 85. 

Non-registered medical practitioners 
(VIH-22-J 1-71), 216-18. 

Non-Utilisation of Development Fund 
by Slates (VTII-19-11-71), 1.9~24. 

Rail link for Ghatal sub-division in 
Midnapur town (VlIJ-I6-11-71), 
76-77. 

Recognised schools in West Bengal 
(VII1-22-11-71), 215-16. 

Recruitment of Primary School 
Teachers in West Bcngal (VIII-
22-11-71), 216. 

Rt'search for early dctection of Can-
cer (VJJI-15-1l-7l), 33. 

Scheme for pipe watcr in Oarhhita 
Town (IX-29~1I-71), 176. 

Separate Jails and courts for trial of 
extremists in West Bengal (IX-
1~12-71), 115. 
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l!HATIACHARYVA, SHRl JAGA-
DISH-Contd. 

~Uing up of Industries in Midnapur 
(West Bengal) (Vnl-24-11-71), 
120-21. 

State of Industries in West Bengal 
(VIII-24-11-71). 119-20. 

Unemployed youths in the country 
(VIII-18-11.71), 136-40. 

Unlawful occupation of Telephone 
. Exchange at Habra, West Bengal 

(VIIl-24-11.71) , 1181 

• Debates 
Constitution (Amendment) Bill: 

(Insertion of new article 16A) by 
Dr. Kami Singh. 
Consid. (VIU-19-11-71), 288-
92. 

Interim Report of Railway Conven· 
· tion Committee (Res) (X-

16-12.71), 109-11. 
JjHATIACHARYYA, SHRI S. P.: 

Action against Alleged Murder of 
· Lakihmi Nayak in West Bengal 

(VlII-24-11-71), l3~. 

Action against persons responsi~le for 
· murdering President ot Agncultu-

ral Labour Union in Murshidabad 
(VIII-17-11-71), 106-07. 

. .closure of two factories by M / s. 
Krishna Silicate and Glass Works 
Ltd., Calcutta (lX-lol2-71), 47. 

Decline in Percentage of Working 
Population (VIlI-24-11-71), 72. 

Decoity in Durgapur United Bank 
(VIIl-19-U-7l), 215-16. 

Fall in percentage of working cultiva-
tors and increase in agricultural 
labour (VllI-22-11-71). 164. 

Growing unemployment in the 
country (VIII-1S-11-71), 120-21. 

Looting of passensers in Sealdah 
Division on Sundays (lX-
30-11-71), 107~8. 

Murder of a Student Leader in 
Howrah District (West Bengal) 
(VlII-24-U-71 ) , 133-34. 

Murder Gf one Shri Bablu Dutt in 
Burdwan (W_ BeDpl) (VIII-
2 .... U·71), 134-35. 

BHATI'ACHARYYA, SHlU S. P.-
Contd. 

Murder of one Shrl Sbyam Sunder 
Komar in West Bengal (VlII-
24-11-71), 133. 

Price Fixation of Cotton (VIII-
23-11-71), 47-48. 

Principles of Price Fixation of Steel 
(VIII-25-1 ]-71), 77-78. 

Production of engines in Chittaranjan 
locomotive works (VIII-
16-11-71), 59-60. 

Requirement and production of 
wagons in India (VIII-16-11-71), 
15-19. 

Requirement of steel in West Bengal 
(VlII-25-11-71), 77. 

Sate proceeds of tickets at Howrah 
and Sea]~ah Stations (VIII-
16-11-71), 59-61. 

Ticket sales of State buses and trams 
in Calcutta on 13th October, 1971 
(VIII-22-i1-71), 165. 

Working hours for workers/emplo-
yees in Hazardous uoderWtings 
(VIII-IS·II-71), 121. 

Debates 
Asian Refractories Vd. (Acquisition 

of Undertaking) Bill : 
Consid. (1X-9-12-71), 78·79 . 

Constitution (Amendment) Bill: 
(Substitution of article 320) by 

Shri Atal Bibari Vajpayee. 
Consid. (VIII-19-11-71), 339-

40. 
Statement on Sugar Policy (Dis.) 

(X-23-12-71), 26-28. 
BHAURA, SHRI B. S.: 

Alleged Beating of Students of Gov-
ernment College, Muktsar (Pun· 
jab) (lX-I-12.7l). 177-78. 

Charges Aaainst Punjab I. G. of 
Police (lX-I-12-71), 177. 

Decisionli taken at Simla Conference 
for improving Tourist Facilities in 
the Northern Regioo (VIII-
19-11-71), 216-17. 

Demand for a Nuclear Station in 
Punjab (IX-I-I 2-71), 174-75. 
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BHAURA, SHRI B. S.-Contd. 
Indo-Nepal trade and Transit treaty 

(VID-16-11-71), 44-45. 
Magis~rial enquiry into police Latbi 

charge on students in Muktsar 
(Punjab) (VIII-17-11-71), 148. 

Metre and Narrow Gauge Railway 
Lines (IX-30-11-71), SO. 

Opening of a New Railway Station 
at Manwala on Sirsa-Bhatinda 
Rail Track (VIII-23-11-71), 48-
49. 

Proposals for setting up of Industries 
in Kerala (IX-I-I2-71), 175-76. 

Proposal to set up a wheat board 
(VIII-22-11-71), 53. 

Raids by Income Tax Authorities in 
Jagadhari and Yamuna Nagar 
(Haryana) (IX-3-12-71), 37-38. 

Reduction of fans in Third Class 
Compartments (VIll-I6-11-71), 
100. 

Revision of Refinery Agreements wit, 
Foreign Oil Companie8 (VIIl-
19-11-71), 84-85. 

Setting up of T.V. Unit in Kerala 
(lV-l-l2-71), 176-<77. 

Small Savings Scheme for Employees 
of Public Undertakings (VIII-
19-11-71), 19. 

Transfer of teachers in Punjab 
(VIU-15-11-71), 150-51. 

Upgrading of Schools in Punjab 
(VIII-IS-I 1-71), 47. 

Vacant Post of Sub-Inspectors in 
Department of Agriculture in 
Punjab (VIII-15-11-71), 150. 

Debates 

Delhi Sikh Gurdwaras Bill: 
Consid. (X-22-12-71), 51-56. 

Police misbehavior towards Dr. 
Saradish Roy and Shri B. S. Bhaura 
(Q.P.) (VIII-l 7-11-71), 187. 

Re: Question of PrivUeae (X-
23-12-71), 1. 

BHUVARAHAN, SHRIO.: 
Exploration of deposits of iron ore in 

Tamil Nadu (IX-2-l2-71), 126. 

Slow progress in setting up of Salem 
Steel Plant (lX-3-l 2-7 l), 20-23. 

BlRENDER SINGH RAO, SHRI: 
Arrest of air force officer at Gauhati 

for passing secret news to Pakistan 
(IX-3-12-71), 40. 

Arrest of students. from U.P., Bihar 
and other States in New Delhi 
(IX-29-11-71), 166-67. 

Cases of Kidnapping in Delhi (VIII-
24-11-71 ). 65. 

Causes of Earthquake at Koyna-
1967 (VIII-23-11-71), 131-32. 

Central Government Ministries own-
ing Houses and Plots in Delhi (IX 
-1-12-71), 72. 

Committee on Operational Efficiency 
of Public Undertakings (VIIT-
19-11-71), 72-73. 

Concentration of Pakistani forces on 
Indo-Pak borders (VIII-I9-11· 
71), 108-09. 

Defeat of Indian Hockey Team by 
Pakistan (VIIl-15-11-71), 63. 

Defence plan sold to Pakistan (lX-
3-12-71), 121. 

Difficulties in promotion of joint 
ventures abroad (VIII-16-11-71), 
123-26. 

Discovery of Bombs, Mines and 
other MateriaJ by Border Secunty 
Force (VIII-24-11-71), 72-73. 

Discussion on Inter-State movement 
of Rice and Public distribution 
system of foodgraina at Stale Food 
Ministers' Conference held in New 
Delhi in October, 1971 (VIII-
15-11-71), 65-66. 

FlCCI suggestions reo simplification 
of procedures for Joint Ventures 
Abroad (VIII-16-11-71), 33-35. 

Facilities to Central Government 
Employees as a result of rise in 
prices (VII1-26-11-71), 104-05. 
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BIRENDER SINGH RAO, SHRI-
Contd. 

Forcible removal of Ballot Boxes in 
Mahendragarh Parliamentary Con-
stituency (lX-30-11-71), 6-8. 

Formulation Mix of D.D.T. and 
Urea (VIll-26-11-71), 104. 

Fresh levy imposed on Indian goods 
by UK (VIIl-16-l1-71), (;7. 

Grants by UGC to universities 
and colleges (VIIl-22-11-71), 
199. I 

Helping farmers in selection of ferti-
lisers according to soils (VUI-
22-11-71), 196=-"97. 

Increase in Prices of Petroleum 
products by Foreign Oil Companies 
(VIIl-19-11-71), 108. 

Kashmir shown as Pakistan'~ terri-
tory on world hockey cup (VlII- I 
18-11-71), 39. 

Loss suffered by Fertiliser Corpora-
tion of India (VIII-19-11-71), 
42-43. 

Managerial pool for public sector 
enterprises (lX-3-12-71) , 81. 

I 
I 

Master Plan (or Medical care and 
Health Facilities in Rural and 
Urban areas (VlII-15-11-71), 63- , 
64. 

Measure~ taken to Improve Manage-
ment-Labour Relations itl Indian 
Airlines. (Vlfl-26-11-71), 60. 

Memorandum to the President by 
MPs and MLAs levelling charges 
against Chief Minister and Minis-
ters of Haryana (lX-I-12-7l). 
75-76. 

Nutrition programme in collabora-
tion with UNICEF, FAO and 
WHO (VlIl-22-11-71), 197-99. 

Objectionable Films on India being 
Displayed in Foreign Countries 
(VlIl-25-11-71), 85. 

Offer by French Economic Mission 
for Financing Joint Ventures 
(VIlI-23.1l-71), 54-55. 

Per Capita Income in Haryana 
(VIII-:-24-11-71), 129.' 

Persons Deported from Eastern 
States tp Pakistan on Cbarges of 

.' Espionage (lX-I-12-7n. 179. 

BIRENDER SINGH RAO, SHRI-
. Contd. 

Produ~tion of Nitrogen by Durgapur 
Project (VIJI-26-11-71), 40-41. 

Production of pesticides (IX-' 
29-11-71), 99-100. 

Project for Nutritious Food for 
Children and expectant Mothers. 
(VIII-I 5-11-71 ), 65. 

Proposals made bv French Economic 
Mission re: Mirage Fighter Air-
crafts (V1Il-19-11-71) , 16-17. 

Protest notes sent to Pakistan (lX-
2-12-71). 93. 

Purchase of six-<loor car from France-
(VIlI-26-11-71),44-45. 

Raids by Enforcement Directorate in 
Andhra Pradesh OX-3-12-71) 
57-58. • 

Rajinder Nagar police station building 
declared unsafe (VlIl-22-11-71) 
49. ' 

Report on the attack on the Life of 
Shri Jyoti Bosu (VIJI-24-11-71) 
30-31. • 

Resignation from Membership of 
Sugar Inquiry Commis....ion (lX-
29-11-71), 122. 

Returns of income and assets of 
Ministers (Vlll-17-11-71), 86. 

Sale of idol of Lord Nataraj in New 
York (IX-29-11-7l), 33-35. 

Setting ~p of science department to 
supervIse research organisations 
(VIII-17-11-71), 54-55. 

Staff working on the strength Third 
Pay Commission (lX-3-12-71) 
77-80. • 

Students' parI icipation in University 
Administration (VIII-J5-11-71) 
18-24. • 

Toning up of police adminil>-tration in 
Delhi to protect people from 
criminals (VllI-17-11-71), 35-38. 

USSR-Egypt Communique (VIII-
18-11-71), 141. 

Un-employed Graduates Trained 
under the Entrepreneurship Deve-
lopment Scheme (Vm-26-11-71) 
103-04. p 



IIAIIB IlCDEl: 

BIltENDER S1NOH RAO. SHRI-
Contd. 

Use of pesticides to avoid hazards to 
human bein, and wild life (IX-
29-11-71). 118-19. 

Visit of foreilDers to India (VnI-
18-11-71), 140-41. 

Debates 
Constitution (Twenty-Fifth Amend-

ment) Bill: 

Consid. (0(-1-12-71), 331-34. 
Reported piling up of raw jute stocks 

in Bihar (C.A.) (1X-1-12-71). 
242-43. 

D.S.G. (General) 1971-72 (X-
14-12-71), 32-36. 

Delhi Sikh Ourdwaras Bill : 
C..onsid. (X-22-12-71), 83-88. 

Obituary References: 
Death of Hafiz Mohd. Ohazao-

faruJia (VIII-15-11-7l). 12. 

Death of Shri K. Kelappan (VIII-
15-11-71),12. 

Death of Shri Mahendra Majhi 
(VIII-1S-11-71), 12. 

Death of Shri K. Madhav Menon 
(VIII-IS-11-71), 12. 

Death of Shri P. T. Punnoose (Vill-
15-11-71), 12. 

Death of Dr. Syed Mahmud (Vill-
15-11-71), 12. 

Death of Shri Yasbpal Sin,h (VIII-
15-11-71), 12. 

PrOClamation of Emergency (Res) 
(lX-4-12-71), 35-36. 

Report of UniversJ."ty Grants Comnlis-
sion, 1969-70 (M) (VIII-22-11-
71), 341-46. 

BISHT, SHRI NARENDRA SINGH: 
Alle¥ed beating of Harijans by Caste 

Hmdus (VIII-24-11-71), 191. 
Check on forced underpayments to 

labour (VIII-18-11-71), 60. 
Daily loss to Super Bazar (IX-

29-11-71), 111. 

Death due to consumption of mlcit 
liquor (VDI-22.-11-71), 156-57. 

14-IILS~/72 

BISHT, SHRI NARENDRA SlNOH-
Contd. 
DifIiculties experienced by Candidates 

from Uttarakhand in applying for 
Posts advertised by UPS(.; (VID-
24-11-71), 112-13. 

G.P.F. dues of ex-military persoonel& 
of Bazar Fund Fortsandman , Quetta 
(West Pakistan) (1X-2-12-71). 
93-94. 

Grievances of employees in clerical 
cadre in National Archives (IX.-
29-11-70, 109-11. 

Growth Rate in Advances to neglected 
Sectors After Nationali.sation of 
Banks (VIII-26-11-71), 129-30. 

Laying of Railway Lines in Uttar-
khand (VIlI-23-11-7I), 124-25. 

Managing Committee of Super Bazar. 
Delhi (IX-29-11-71), 2-5. 

Meeting non-alligned countries 
(VIII-lS-ll-71), 164. 

Multi-storeyed building in the Con-
naught Place area, New Delhi 
(IX-29-11-71), 121. 

Naxalite Movement in Delhi (VIII-
24-11-71), 44. 

Participation of Shri Jagjit Singh in 
a demonstration held before UNO 
(VIII-1S-1I-71), 163-64. 

Payment of city compensatory aIJow-
anee to auxiliary airmen (IX-
3-12-71), 48-49. 

Payment of house rent and other 
allowances to the employees of 
public undertakings (IX.-3-12-71). 
178-80. 

Per capita income in states (IX-
1-12-71), 122-23. 

Quinquennial revision of rent for 
government residences (IX.-
29-11-71), 112-13. 

Rail link between Hardwar and Badri-
nath in Uttar Pradesh (VIII-
16-11-71), 78-79. 

Railway line from Tanakpur to 
Bageshwer in Uttar Pradesh 
(VIll-l6-11-71), 78. 

R.ecruitment rules of promotion of 
draftsmen and surveyors (VIII-
17-11-71), 76-77. 

Setting up of atomic plants in tho 
country (VIll-17-11-71). 74-75. 
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tll8lfl',SHRt'NAU)U)BASINOH-
Concld. 
ShiftiDg of had quarters of ~ 

mioera1developmcat coqKntion 
to Hyderahad (Vm-ls..U-71), 
164-65. 

'Siaortase of power in Uttar ~ 
(Vlll·.-.·'}(~l1-71), 27-28. 

SIo\V pace of development in Uttara-
khand (IX-1-12-71), 213-16. 

Supply of electricity to Delhi from 
Bhakra Dam. beyood 1975 (VIII-
16-11-71),43. 

Surplus Posts due to Quereebi Com-
mitteeRepon (1X-30-11-71), 40-
41-

Uranium Deposite in Uttarathand 
(NlJI~24-11-71), 83-84. 

Debates 
D:S.O. (Railways), 1971-72 (JX-

8-12-71), 13.14. 

808U, SmI JYOTIRMOY: 
Activities of Chhatra Pariabad and 

Youth Congress in West Bengal 
(lX-I-12-71), 9-13. 

Applications received from West 
~Jlengal for induatrialliceoces (lX-
1-12·71), 227-28. 

Arre~ of taxes. outstanding .~ 
coking coal MUleS taken over 'by 
Government (Vm-26-1 1-71) 
18. ' 

Bank Praudl (VIIl-26-11-71), 170. 
Beating of A.n.Ms. of Nadia by 

Army Personnel (VIII-19-11-71) 
39-40. ' 

Bid to eliminate Russian consultancy 
OR Calcutta railway (VIIJ.-
16-11-71), 84. 

CetDtral Ass.istance to Stata for 1971-
72 (IX-1-12-71). 188. 

Corporation for coDstroc:tiOft and 
management of hotels <IX-
3-12-70, 106-08. 

Deaths due to uneler-Nourishment 
among RefugeeChild:twJ (VDI-
lS-U·;11), 172-73. 

,~e in 1?opuJarlty of Indian Tea 
I~ Fore18l} Countries (IX-
~tl-"'l), !9~ 

.Bt}fjij, SHlU .1Y0J1IUI40Y-C .... 
Demand and production of milk and _ ,~ucta UDder Fourth Plan 
,(IX-~l1·m), 1.15-26. 

Demand for higherprieesfor import... 
ed crude (VW-l6-11-71). 171-
72. 

Demand for immodiate publication 
of the findings of Technical Com-
mittee OIl HS-748 Aircraft (VID-
19-11-71). 11-12. 

Direct Train Services from every State 
Capital to Del!U (IX-3o-ll~71). 
'~10. 

Discontinuance of Wheat Loans to its 
employees by Punjab State Electri-
city Board (VIlI-23-1}.,71), 123. 

Effectiveneas of Pesticide D.D.T. 
tlX-29-1l-71), 124-25. 

Expert Committee on unemployment 
(VIIl-25·11-7J). 17-18. 

Faulty Overseas Trade Statistica 
(IX-30-11-71), 31-32. 

Financial Assistance to Vishwayatan 
Yogashram, New Delhi (IX-
29-11-71), 39. 

Financial help from international 
coffee organisation (VIII-
16-11-71), 85-86. 

Financial Help to Cotton growers of 
West Bengal (IX-29-11-71), 85-
86. 

Flood Control Schemes taken up in 
S\ates (lX-30-11-71), 55-56. 

Halma fertilizer Project (IX-
3-12.-71), 163-64. 

Illegal Movement of Explosives Detec-
ted in West Bengal (VID-
24-11.71), 73. 

Import of Crude from Iraq (VIII-
26-.11-7.1 ). 22-

Import of Luxury Cars (IX-
30-11-71), 164-65. 

Import of Rumanian shunter loco-
motiYes (Vlll-18-11-71), 119. 

Increase in trade deficit (VIll-
1'6-11-71), 3'3. 

Investigation by CBI into charges 
against aaief Minister of Goa 
'{fX-l-l'2-71), 148. 



BOSU, SHR! JYonRMOY~orrtd. 
Irregu&arities committed in Illdtan 

Embassie. Abroad (VIII-
18-11-71), 118. 

lrNgularities in auction of scrap 
raUs (VIII- 16-11-71). 84. 

Metropolitan transport project for 
Calcutta underarouDd railway 
tVIIl-16-11-71), 83-84. 

Non-deposit of E.P.F. by CalCUtta 
Corporation (IX-2-12-71), 97-
98. 

Non-utilisation of Development Fund 
by states (VlII-19-11-71), 20. 

Offer of mediation by UK OIl East 
Bengal problem (VIII-2'·11.71), 
41-43. 

Planning Commission for West Ben· 
gal (lX-I-12-71), 148. 

Posting of Army/CRP po1'IOIlDeI. in 
police stations in Weet Bengal 
(Vlll-17-11-71), 123. 

Power crisis in West Bengal (VU1-
16-11-71), 45. 

Primary Education (VID-15-11-71). 
173-74. 

Production of steel (IX-2.12-71). 
98-99. 

Quality of 'Soft Bars' (lX-
3-12-71), 106. 

Recommendations made by committee 
of review of rehabilitation work in 
West Bengal (lX-2-12-71), 98. 

Reduction in Profits of ONOC 
(VIII-19-11· 71). 104. 

Reopenmg of closed IodWitrial Uoi .. 
in Calcutta (VIII.....:24-11-71). 16-
17. 

Repatriation of dividends by foreign 
oil companies (VDI-l6-011.71), 
170-71. 

Reports of civil officials on C()mbing 
operations in West Bengal (VID-
17-11-71), 122~23. 

Report on the attack on the Life of 
Shri - (VIII-24-11-71). 30~31. 

Representation from EmpJoy~ of 
Oil and Natural Gas . Commission 
for New. Pay SclllelS (VItt-
19-11-71), lO4-0~ . 

BOStJ. mRl tvm1WOY.-.i.COIII4. 

. , 

Requirementm. pro4uctiotl ., of 
""agODil ill Ibdia (VUI-.l6-U-71). 
19. 

Rise in Prices (VID-19"11~71), 29. 
·Rise in Pricet ~:vn1....:26-1l-71). 

169-70. 
Sarkar Committee Report on CSIR 

UX-I-12-71), 91-~. 
Setting up of a ho~ by\'lshwa-

yatan Yogashram in Delhi (IX-
29-11-71), 121-24. 

Shift in foreign policy of C!1.ina 
(VW-18-11-71), 22-26. 

Simultaneous Elections to State 
Assemblies in 1972 (VIn-
23-11-71), 56. 

Srinagar Post Office building gutted 
(~-I-l2-71). 227. 

Stagnation in urbllJl development 
schemes in West Bengal (IX-
1-12-11). 224-25. 

States Labour Mirlisters' Conference 
(VIII-IB-ll-71), 11-1.5. 

Supply of uniforms to Class lV Staft 
in Central Fuel Research Instihite. 
Dhanbad (WI-17-11-n), 58-59. 

'taking aver of refuaee C8D).p$ . by 
Central Gavernment (VIll-
1~1l-71), 4. , 

Withdrawal of recognition to Govem-
ment Em-ployees' Unioas in ·West 
Bengal (lX-I-12-7U, 225-26. 

Debates 
R.e. a1leged attack on Calcutta Uni· 

versity premises (VIll-2S-11-70). 
125-26. 

Arms (Amendment) Bill: 
CooAd. (IX-2.12-71 ),.,263.64. 

Coking Coal Mines (Emergency 
Proviaions) ·Bill : 
M~tioo to pass as amended (X-

13·12-71), 79-82. 

. Comptroller . and Auditor-General's 
(Dnties,Powers and Conditions of 
Serv_) BiU ': . L, • 

~:w aas (Vni....:.*u-71) 106--61. P. .., 

. --------.....:...----------. 



NAIlS INDEX 

BOSU. SHRI ,JYOTIRMOY-Collld. 
Defence of India Bill : 

ConRd.cl. (IX-4-12·71), 80-89. 
Motion to pass (IX--4-12-71), 

11S·17. 
Delhi R.o.ut Transport Lawl (Amend-

ment) Bill: 
Consid. (X-l~12-71), 97-106. 

Delhi Road Transport Laws (Amend-
ment) Ordinance (St. R~) (X-
1~12·71), 97-106.' , 

Departmental Inquiri~ (Enforcement 
of Attendance of Witnesses and 
Production of Documenta) Bill: 
Consid. (X-20-12-71), 60-62. 

Emergency Risks (Good) Insurance 
Bill:' 
Consid. (lX-8-12-71), 58-61. 

Emergency Risks (Undertakings) 
Insurance Bill : 
Consid. (1X-8·12-71), 82-83. 

Forward Contracts (Regulation) 
Amendment Bill : 
Consid (VIII-24-11-71), 234-

40. 
Increase in prices of newspapers 

(Stt) (VIII-24-11-71), 33. 
. Industries (Development and Regula-

tion) (Amendment) Bill: 
Consid. (X-l~12-71), 10-13. 
Consid. ct. (X-l~12-7l), 70-91. 

]udp~nt of the Supreme Court n. 
FlXation ot carprlces (C.A.) 
(VIII-2~11-71), 206-09. 

Law and order situation in West Ben-
gal (M) (VIII-17-11-71), 228-
44. 

Newspapers (Price Control) Bill : 
Con~d. cl. (X-21-12-71), 39-41. 
Motion to pass (X-21-12-71), 41-
43. 

Pow~ crises in West Bengal (H.A.H. 
DIS.) (VIII-24-11-71), 314-22. 

Re: Attack on Times of India ofBce 
by. .followers of Divine Light 
MISSIon (VIll-19-11-71), 234-36. 

Re. Motion for Adjournment (Law 
" order situation in West Beopl) 
(vm-15-11-71), 198-211. 

BOSU, SHRI JYOTIRMOY-Concld. 
Re. Movement of U.S. Seventh Fleet 

into the Indian Ocean (X-
14-12-71), 1-3; (X-IS-I 2--71) , 
9-10. 

Re. Presence of U.s. Seventh Fleet in 
Bay of Bengal (X-18-l2-7l), 1. 

Re. supply of newspapers in Calcutta 
(VIII-23-11-71), 251. 

Recognition to Bangia Des!l (St.) 
(IX~12-7l), 34. 

Re. Situation on Borders (IX-
3-12-71), 325-38. 

Rise in Prices of essential commo-
dities (Res.) (VIII-2~11-71), 
273·84. 

Rise in prices of Essential Commo-
dities (Res.) (X-IO-12-71), 47-
53. 

Situation arising OUt of recent cyclone 
in Orissa (M) (VlII-23-11-71), 
25-53. 29~300. 

Stamp and Excise Duties (Amend-
ment) Bill : 
Int. (VIII-23-11-7l), 238-39. 
Consid. (VIII-2S·1l-71) , 225-31. 

Stamp and Excise Duties (Amend-
ment) Ordinance (Stt. Res.) 
(VIII-2S-11-71). 225-31. 

Tax on Postal Art~les Bill : 
Int. (VIII-22-11-71), 272-73. 

Taxation Laws (Amendment) Bill ~ 
Consid. (VTII-16-11-71), 255-66. 

Unemployment Problem (Res.) eX 
-10-12-71). 62-63. 

BRAHMAN, SHRI RAITAN LAL: 
American fuundations in Educational 

field (VllI-22-11-71), 39. 
Assessment of Income of Volga 

Restaurant, New Delhi and the 
Group for recovery of Income-tax 
(VIIl-19-11-71). 176. 

Police firing in Manuagunge Camp in 
1al aigui District (West Bengal) 
(ct-1-12-71). 82-83. 

Small Industries in Darjeeling (IX-
1-12-71), 136. 

Supersee&ion of Madras Dock Labour 
Board (VIU-18-11-71), 99-100. 



NAIll! INDEX 20' 

BRAHMANANDJI. sHlU SWAMI: 
Statement on Reported killing of 

Santhals in Pumea District of 
Bihar (Dis.) (X-23-12-71), 89· 
91. 

BUTA SINGH, SHRI: 
D.S.G. (Punjab) 1971·72 (X-

14-12-71), 91-95. 

CHANDA, SHRIMA TI JYOTSNA : 
Air Space violations by Pakistan 

(Vlll-26-11·71), 45. 

A.llocation of funds for Drink(V' 1I1ing 
Water in Fourth Plan 
15-11-71),67-6S. 

Allotment of Wagons for movement 
of foodstuff to Cachar District 
(lX-30.1l-71), 168-69. 

Arrest of Nayak Jaipal Singh (Vln-
19-11-71), 43-44. 

Oosed sick Mills in States (VlII-
24-1 I· 71), 24. 

Collaborative research work by 
Japanese team of Geologists 
(VIJI-18-11-71), 60·61. 

Condition of roads from Silchar to 
Aijal and Aijal to Lungbi (lX-
3-12-71), 166·67. 

Earnings from railway freiPi traffic 
(VIII-16-11-71) , 35·36. 

Steps to strengthen Indian Navy in 
the Indian Ocean (VIII-26-11-71) 24. ., 

Taking over of refugee camps by 
Central Government (Vln-
18-11-71), 1·6. 

Tea estate area occupied by Pakistan 
(lX-3-12·71), 29. 

Vegetable Oil Factories durinl Fourth 
Plan (VlII-15-11.71), 23-26. 

Debates 
D.S.G. (Railways) 1971·72 (IX-

7-12-71), 64-65. 

North Eastern Areas (Reorganisa-
tion) Bill; 
Consid. (X-lS·12-71), 18·19. 

CHANDRA GOWDA. SHRI 'D .. )L, 

A.R.C.'s recommendations re: tunc-
tiona of 0f6cers of ICS and lAS 
Cadres (VIn-24-11-71). 109-10. 

Allegation Against Ma.nasiaI Direc-
tor of Durgapur Project • Limited 
(VlII......;2S-11·71). 100-01. 

Anti·Jadia propogaftcla in primary 
schools in Pakistan (VIII-
18-11-71), 26. 

Ceylonese nationals residiDg in India 
(VIII-1S-11·71). 65. . 

Cotton production during 197().7 1 
and 1971-72 (VllI-22·W·71). 74-
7S. 

" 

Development of fisheries and world 
banJcloan therefor (IX-29.1l-71). 
152-54. 

Development of Monitoring . Equip-
ment (IX-I·12-7l). 72-73. 

Disposal of Income-tax appeals and 
Assessment cases (VIII-
26-11·71), 33·37. 

Distribution of steel to industries in 
Faridabad (IX-2-12-71). 114-16. 

Enquiry into Death of Major Ba!lu-
guna (VllI-26-11-71), 64-65. 

Establishment of Agencies of Kern-
sen L.D.O. and Indian Gas. Jietail 
outlets (VIII-19-11-70, 218-19. 

Family planning programme for pub-
lic sector undertakings (VIII-
22-11-71), 123·27. 

Hindustan Teleprinters Ud. Madraa 
(lX-I.l2·71), 171. 

Industrial development for creating 
employment oppprnmities (VIlI-
17·11-71), SO-IH. 

Loans advanced by Nationalised 
Banks in Mysore . (VIII-
26-11·71), 112. 

l.osses Proffered by' Indian Airlines 
(VllI-26-1I-71), 90-91. 

Master Plan for Medical care and 
Health Facilities in Rural and 
Urban areas (VIIJ-15-11-7l), 63-
64. 

Monitoring Stations Lacking Mobile 
Direction Finding Facility (IX-
1·12-71). 171·72. 



ClIANPU' ~WP4. smu J), B.- CHANt>R.4 GOWDA. SHR.I D. B.-
(:ollld. . Contd. 

Productklit' .. ~. Tra~ioD 
PaatotY. NaiDi (lX-l-l~71}. 73. 

Pmduaaio. .11 of ccMtpn in. GvJ. ~. and 
I • Self-auMdeacy iIJ· QOUon arodUc-

tion (YW-2~-1l-71), 76-1'7. 
Promoti_ of ~&aiQoen.s (VW-

15-11-71), 34 
Recovery of Loans granted by 

NatiQG8li.o ~ tq Fumera 
(VIII-HMl-71), 219-21. , . 

:bctuitmon' in lodiao Airlioes 
(ViU-U-ll,.11), 111-12. 

Registration under Monopolies and 
It.~. Tradt Practices Act 
(Vlll-l,,"U."1h· 21()"11. 

Report of Agricultural Price Com-
mission for 1971-72 and view, of 
Chief Ministen at their Coof.erence 
held in October, 1971 (VIn-
15-11-71), 69-71. 

Running of an Electric Tram OD 
J;>efunct S. S. Light Railway Route 
(VIIl-23-11-71), 91.92. 

Setting up of a fertilizer factory at 
Pa.radoep in Orissa (1X-3-12--71), 
30. 

Setting up of Alloy Steel Plant at 
Kanpur (VIII-19-11-71), 76-77. 

Setting up of fruiI processing industry 
(VIII-22-11-71), 36-37. 

Setting up of Plants for Generating 
Electricity in MYlOre (VIU-
23-11-71), 90-92. 

Shortagt: of qualified doctors and 
nurses· in army hospitaJs (IX-
3-12-11), 89-91. 

Soviet Air Foree Chief. Visit (VIU-
26-11-71), &l. 

Survey of Country Coastline for 
finding out Oil (VIII-I9-11-71). 
114-15. 

TOQina up of fOlice administration in 
Delbi to protQct peoele from 
crinUaaJs (VlU-17·11-71). 35-
38. 

..... er. _. .. up by Pindi AloPa TJUce 
LiDO .4Jl J~ Area (VlII-
19-11·71), 77. 

W O.tkilli. of· Hlndustan Steel Limited 
an.d Heavy ~gineerins Corpora~ 
tion,Ranchi (VIll-2'-11-71), 71. 

Debates 
Continuance of President Proclama-

tion in respect of Mysore (Stt. 
Res.) (VlIl-18-11-7l), 267-68. 

CHANDRA SHEKHAR SINGH, 
SHRI: 
Action taken for lOBI of documenta 

in the Indian Oil Corporation 
bighliptcd in the 86th ~ of 
the EStimates Committee (IX-
3-12-71), 119. 
A~ shortage of X-R.ay Filma in 

the AU IcKiia Institute of Medical 
Sciences New Delhi (VIn-
15-11-71), 57-58. 

Bipartite agreements signed by 
Durgapur Steel Plant with Labour 
Uilions (VIII-IS-II-7l), 52-54. 
Bipartite agreements signed by 
IWlnagemenl of Rourkela S(eel 
Plaut with Labour Unions (VIll-
18-11-71), 49-51. 

Bipartite ~greements signed by the 
management of Bhilai Steel Plant 
with Labour Unions (VIII-
18-11-71), 51. 

Brain Drain (VIll-17-11-71), 52-53; 
(IX-l-12-71), 60-62. 

Brochure on voluntary arbitration 
(lX-2-12-71), 49. 

areular on Taxability of Bank 
Compensation Money (VIII-
26-11-71), 51. 

Dcleay in Issue of Gazette Notifica-
tion Re: Promotion of Doctors in 
Army (VIII-19-11-71), 58-59. 

Demand for anothet' university in 
Delhi (IX-29-1l-71), 59-60. 

Demand for Upward Revision of 
Prices of Paper (IX-I·12-7l), 65-
66. 

Directions given bV the Reserve Bank 
of India to the Delhi Cooperative 
Bank. Khari Booli reprding Tran-
saction of Business with Public 
deposition (VIII-19-11-7l), 125 . 

Employees of companies (IX-
3-12-71)., 56-S7. 

~----------------------------------------------------



--- -
CHANDa A SHEKHA1l SlNGH,smu 

--Contd. 
Eviction· Proceedings apinst occu-

panta of Fonseca ApartmeDtI, Man 
Singh Road. New Delhi (IX-
29-11 ~ 71), 60 .. (;1. 

Failure of Joint COURCitS (VUl-
18-11 .. 71). 48. 

Fixation of Seniority of Civilian 
Techaical and Noo:llechnical Per-
sonnel of M.B.s. (VlII-19-11-
71), 56-57. 

Foreign ScholaJ'llbips (V1I1-
15-11-71). 59-60. 

Guiding principles for arbitrators 
(1X-2012-71), 46-47. 

Indo-British talks on industrial Col-
laborations (VUI-17-11-71), 52 

Induatrial diaputes and labour courts 
(IX-2-12-71). 47-48. 

Investment climate in India (VJII-
17-11-71). 51-52. 

Joint Consultative Machinery (IX-
1-12-71). 62-63. 

Labour cases settled through volun-
tary arbitration (VlII-18-11-71). 
52. 

Lack of Coordination between UPSC 
ad CSIR in ex<:hanging Informa-
tion about Scientists Registered in 
National Register of CSIR (IX-
1-12-71). 63·64. 

Meeting of 'Group of 77' at Lima 
(Peru) (IX-30-11-71), 152·53. 

National arbitration promotion Board 
(IX-2-12-71). 48-49. 

New Method of curing tonsils (IX-
29-11-71), 61. 

Port· Machinery Ordered from Japan 
(V1II-15-11~71). 58-59. 

Quarterly publication to promote 
voluntary arbitration (IX-
2-12-71), 48. 

ileorganisation of S.T.C. (JX-
3O .. U, .. 71). 46-47. 

Rules governing bringing of personal 
effects from abroad (Vln-
26-11-71). 42. 

'Wt ,onR*rtllI CID 0IIpasi1:5 _Id by 
Banks (VIU-26-11-11). 4~S1. 

CHANDJlAKA&, SHllI OHANDU· 
LAL: 
D.S,G. (Railways). 1971-72 (IX-

8-1~11), 21-21. 

CHANDRAPPAN. SHRI C. K.: 
Agreement between India and West 

Germany in the field of Atomi<: 
Energy (Vm-24-11-71). 113. 

Agreement with Viswa Yuvak 
Kendra Trust (V1Il,....,IS-11·71). 
151-52. 

Anti sea erosion measures for 
Kerala Coast (IX-30-11-71), 64.-

Arrest of Custodian and Manager of 
United Commercial Bank. Cal-
cutta (lX-1-12-71). 89-90. 

Auction of diamonds by National 
Mineral Develop1,)1e1lt Corporatioo 
Ltd. (1X-2-12-71). 68. 

Boeing flight to KeraIa touchill,l 
CoChin (vnI-2~11-71). 174. 

Building of National Mineral neve. 
. 10pment Corporation Ltd.. at 

Faridabad (lX-2·12-71). 68-69. 
Ceili~ of 10 to 18 acres of land per 

famIly (IX-29-11-7l). 213-14. 

China accused India of interfering 
in Pakistan's internal affai~ (IX-
2-12-71), 70-71. 

Collaboration of ~choSlovakia in 
coal mining (IX-2-11r71). 35-36. 

Collection of deposits by Ramnatb 
Goenu's Companies (VIlI-
26-11-71), 173-74. 

Committee to Examine Manipola-
tions in invoicing (VIII-
19-11-71.) 190. 

Comtruction of Stadia in different 
States (VIII-15-11-71). 151. 

Oisls in rubber industry (VID-
1~11~71). 98-99. 

Delinking of Rupee from Dollar and 
SlterHng (V11l-19 .. 11-71). 19();.91. 

Demand for construction of a new 
airport at Maopttuparambu Ileal' 
CaimanOR (lX~3·12-71)i 110. 

Development of minor ports iD 
Kerala (IX-29-11-71). 214-15. 
~ ~ merc:aty in.l'.erala 

(VIII-2S-11-7l). SI-52. 



210 

CHANDRAPPAN, SHRI C. L-
eonrd. 
Drug habits amonl students (VDI-

22-11-71), 123. 
Enquirv reports on BhivlDdfriota 

(VIIl-17-11-71), 174. 
Export of Rubber to G.D.R. (VIIl-

23-11-71), 42. 
Introduction of a fast ext'ress train 

from Calicot to Cochm (VIII-
23-11-71), 140-41. 

Jnvestigation by C.B.I. in paymect of 
reward (IX-3-12-71), 108-09. 

Land for expansion of Existing Run-
way at Cochin Airport lVIIl-
19-11-71), 189. . 

Lowering of voting age (VITI-
16-11-71), 67-68. 

Observations of UN Secretary Gece-
ral 00 Bangia Desh (VIII-
18-11-71), 144. 

Premises rented by National Mineral 
De,velopment Corporation at New 
Delhi (lX-2-12-71), 69-70. 

Proposals made by Private Air Com-
pany to operate in Kerala (VlIl-
26-11-71), 173. 

Railway Over-Bridges in Malabar 
Area (lX-30-ll-71), ]47. 

Renti.ng. out of Viswa Yuvak Kendra 
bwlding to American Peace Corps 
(VIII-15-lI-71), 154. 

Resignation by Director, Viawa 
Yuvak Kendra (VIII-22-11-71), 
138-39. 

Seizure of smuggled goods by Cochin 
customs (IX-3-12-71), 108. 

Setti~g up of mini steel plant. in 
pnvate sector (Vlll-18-!1-71) 
144-45. • 

Se~ting up of Weavers Service Cectre 
m Kerala (VIIl-23-11-71), 41. 

Shift in Portuguese attitude to-
wards India (VIll-18-11-71), 
145-46. 

Success of family planning campa at 
Cochiti (Kerala) (1X-29-11-11) 
215-16. • 

CHANDRAPPAN, SHRI C. K.-
COntd. 
Suggestions by Law Commission to 

make changes in Corutitution 
(Twenty-fifth Amendment) BiU 
(VIIl-23-11-71), 41-48. 

Survey of Tellicherry-Mysore railway 
line (VlIl-16-1l~71), 99. 

Telephone, Telegram and Head Post 
Office Complex at Cannanore 
(lX-l~12-71), 48-49. 

Trade relations with C!lina 
(IX-3o-n-71), 38-39. 

Trade Union rights for workers in 
Central Plantation crops Research 
Institute, Kasaragod, Kerala 
(VIII-18-11-71), 146. 

Use of Vjswa Yuvak Kendra Buil-
ding at New Delhi, for boardinJ 
and lodging or. com.-nercial basis 
(V1II-15-U-71), 152-53. 

Utilisation of grant by board of 
trustees of Visva Yuvak Kendra 
(VlIl-22-11-71), 54-55. 

Debates 
Constitution (Amendment) BiU: 

(Insertion of new articles 15A) 
Int. (VIII-19-11-71), 284. 

Constitution (Amendment) Bill: 
(Amendment Of art. 51) 
Motion to int. (IX-3-12-71), 264~ 
65. 

Report of Univenity Grants Com-
mission, 1969-70 (M) (VIll-
22-11-71), 313-18. 

CHANDRIKA PRASAD, SHRI: 
Cbance to failures to officials as 

Drivers 'B' Grade, Ajmer Division. 
(Western Railway) (VIII-23-11-
71), 192-94. 

Complaints regarding supplies made 
by the Fertilizer Factory at 
Gorakhpur (IX-3-12-71), 5l. 

Defective Seeds supplied to Eastern 
UP (Vill-l.5-11-71), 176-77. 

Draftsmen in CPWD (Vill-
15-11-71), 50-52. 

Open letter by All India Loco Run-
ning Staff AaIociatiOD. (YDl-
23-11-71), 196-97. -----_.!--._---_ ...... - .... - ----



CHANDRlKA PRASAD, SHRI-
Contd. 

Promotion of Driven Grade 'C of 
Jaipur Division (Western RaUway) 
(VlII-23-11-71), 197-98. 

Re~lariaation of Quota for promo-
tion from running staff,. Ajmer 
Division (Western Railway) (VIII 
-23-11-71), 192. 

Regulation of Promotion of Drivers 
'A' Grade Jaipur Division (Wes-
tern Railways) (VIII-23-t-71), 
195-96. 

Debates 
D.S.G. (Railways) 1971-72 (IX-

8-12-71), 8-10. 

CHAITERJEE, SHRI SOMNA1lI: 
Agreement between Indian Govern-

ment and Soviet Government for 
Calcutta tube railway (VIn-
16-11-71), 150-51. 

Construction of Second Howrab 
Bridge (VlII-15-11-7l), 87-88. 

Imposition of ban on giving assign-
ments to retired judg~ (VIII-
16-11-71), 95-96. 

Debates 
Comptrol'ler and Auditor-General's 

(Duties, Powers and Conditions of 
Service) Bill : 
Consid. (VIII-lS-I)-71), 252-55. 

IndustriCli Development and Regula-
tion (Amendment) Bill : 
Consid. cl. (X-16-12-71), 73-84. 

Naval and Aircraft Prize Bill : 
Consid. (X-J5-12-71), fi0-62. 

CHAUDHARY, SHRJ NITIRAJ 
SINGH: 
Constitution (Amendment) Bill: 

(Insertion Of new IUticle 16...4) b, 
Dr. Kami Singh. 

Consid. (VIII-19-11-71), 308-11. 
Constitution (Amendment) Bill: 

(Substitution of Art 370) by Shri 
Atal Bibari Vajpayee. 

Consid. (VIII-19-11-7l), 352-54; 
(1X-3-12-71), 268-72. 

CHAUDHRY, SHRI ISHWAR: 
Coking Coal Mines (Emergency 

,Provisions) Bin: 
Comid. (X-13-I2-71). 47-49. 

21''-' 

CHAUDHURI. SHRI TRIDIB : . 

Ad hoc Interim Relief and Ex-gratia 
Grants to Indian Nationals whose 
properties were eeized in Pakistan 
(VIll-23-11-71), 168. 

Camps for BangIa Desh refugees 
(lX-2-12-71), 122-24. 

Formation of 'Resistance Groups' in 
Calcutta and other districts of West 
Bengal (VlII-24-ll-71), 166-67. 

love$tigatioo against Textile Mills 
under Industrie$ (Development and 
Regulation) Act, 1951 (Vlll-
23-11-71), 168-69. 

Non-encumberance certificate for 
grants of house huildina loan 
(VIII-I6-11-71), 55-56. 

Non-encumberance Certificate for 
grant of House Building Loan 00 
DDA plots (VIIJ-15-1-71), 62. 

Plots carved out by Gujaranwala 
Cooperative House Building 
Society, Delhi (IX-29-11-71), 
169-70. 

Requirement and production of 
wagons in India (VIII-16-11-71), 
18. 

Shift in foreign po1icy of China 
(VIII-I8-ll-7!), 23. 

Debates 
Constitution (Twenty Eigbth Amend-

ment) Bill: 
Int. (X-22-12-71), 28-29. 

Increase in prices of newsp:lOers 
(Stt.) (VIII-24-11-71),312-13. 

Law and order situation in West 
Bengal (M.) (VllJ-17-11-71), 
303-05. 

Proclamation of Emergeocy (R.Cs.) 
(1X--4-12-71), 28-29. 

Recognition to Bangia Desh (St.) 
(IX-6-12-71), 36-37. 

CHAVAN, SHRI YESHWANTRAO: 
Additional Interim Relief to Central 

Govt. Employees (St.) (X-
13-12-71). 21-26. 

C~mpanies (Surcharge on Income 
Tax) Bill: 
'nt. 0{-;-lS-12-71), 11-12. 
Con~id. (X-16-12~71), 20-21. 



CHA VAN •. SIaI YBlHWAIIITllAG-
Contd. 
eo.nptroller aad AuditcJe.oGeoeral's 

Dutiea, PoweR· and Coo.ditioas of 
Service) Bill: 
Consid. (V1II-15-11-71), 24S-Sl. 

281-87. 
Consid. d. (VlII-lS-ll-71), 287-

30S. 
Motion to pall (VIU-J.S-ll.71), 

305, 307. 
Bmergcmcy Risks (Goods) Insurance 

BiU: 
Intd. (IX-8-12--71), 6. 
Consid. (1X-8-12-71), 5'-57. 62, 

14-78. 
Ccmsid. cL (lX--8-12-71). 79-80. 

Motion to pass as amended (IX-
8-12-71), 81. 

Emergency Risks (Undertakings) 
Insurance Bill : 
Int. (1X-8-12-71), 7. 
Consid. (lX-8-12-71), 84 86-88. 
Consid. d. (IX--8-12-71), 89. 
Motion to pass (IX-8-12-71), 90. 

Price rise of essential commodities 
(C.A.) (VIII-16-11-71), 206-30. 

Proposed additional measurea for 
maximum mobilisation of resour· 
ces for detience effort (St.) (X-
13-12-71), 16-2.1. 

Re. D.A. to Central Government 
Employees (VIIl-l 7-11-71), 199. 

Rupee Dollar Rate (St.) (X-
21-12-71), 5-6. 

Taxation laws (Amendment) Bill: 
Consid. (VIII-1S-H-71), 308-14. 

(VIU-17-11-71), 202-06. 
CHAVDA., SHRI K. S. : 

Emergisation of Pump-1lcts and Rural 
Electrification (VlH-U .. ll .. 71), 
10. 

lDOfttoMC in pri" of· raiduaJ oil 80kl 
to Gujarat State Electricity Board 
(lX-3-12-71), 34-35. 

Vegetable Oil Factories during 
Fourth Plan (V1Il-15-11-71), 25. 

DelJtttes 

CHIi'YOA, SHRf- K. S.-Comd. 
Proclamation in Relation to the 

State· of a_at (Rea.) (tx-
4-1~71)~ 131-39. 

CHAWLA, SH..IU AMAR. NAlH: 

AIR proarammc· fCJf Jawans OIl 
borders (VlII-17-U~71), 128. 

AUeCed Bungling un col. and 
Univelliity fuads in Delhi (IX-
29.11-71). 182-83. 

Alleged bung1ing in National Savings 
Certificates in Delhi (VIIl-
24-11-71), l16-17. 

Allotment of Ad hoc Accommoda-
tion to Government Emp10yees 
(VlII-I5-11-71), 14-17. 

Anti-Indian propapDda OVal' Pat 
Radio TV and Press (VIII-
17-11-71), 108. 

Arrest of I)ak saboteurs including 
Indian. .. in Assam and other border 
States (VIII-17-11-71), 105. 

Arrest of Pakistani Woman and 
her !Ion on spying charges in 
Udaipur (VITI-24-11-71), 45-46. 

CBI raid on Anand Marg organisa-
tion offices (V1II-17-11-71), 
104-05. 

CHGS dispensaries in Delhi (VIll-
22-11-71), 135·36. 

Oosure of Industrial TrainiDlt Insti-
tute in Delhi (IX-2-12-7l), 82-
83. 

Closure of Industrial Units (VIIl-
24-11-71), 117. 

Crossing over of Pak Saboteurs in 
India in tbe guise of Refugees. to 
commit Sabotage and SubYerslon 
(VIlI-24-H-71), 118. 

Delhi University press scandal (lX-
29--11-71), 103. 

0emand for another univeraity in 
Delhi (~l9o-l1-71), '9 .. 60. 

Effect on India's nontraditional 
Exports doe to US surcharge OIl 
Imports (VllI-23.11-71), 96-97. 

&pIOIiW18 found in Kashmir mait at 
Delhi Main Station (WI-

1~1Z.71>" In •. 16-11-71); US. 
Interim Report of Railway Conven- I 

tiOil Committee (Roe.) (X-

------.----~---------------------
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CHAWLA. SBlU A(At 
Contd. 

'HAm ..... I CIb\WLA, SIIJH AMAR NATlI-
Contd. 

B:Ipart .. Trade of T_tiles sad' 'Mica 
(IX-3o.U-71). 89~. 

Foreign help for refupes (VIII-
1&-11.71). 141 ..... 2. 

Forged currency seized in Delhi 
(IX-3-12-71), 86. 

Import of Diese1 Locomotives (lX-
30-11-71), 29-31. 

Incentives for Small Savings (vm-
26-11-71), 141-43. 

Inc:n:ase in the Dearness Allowance 
of the Central Government Emplo-
yees (VIII-19-11-71), 2-9. 

LGotiog of Foodgrains from a 
goods train between Parasnath and 
Gomoh Stations (VIII-23-11-71), 
93. 

Money Advanced by Life Insurance 
Corporation to various Parties in 
Delhi (VIIl-19-11-71), 82--83. 

Nationalisation of Foreign Oil Refi· 
neries (VIII-I9.1'1-71), 83. 

"Operation Mughalsaral" Pilot 
Project to curb thefts and pilfe-
rage of Ruilway goods (IX-
30-11-71), 90-91. 

Overbridge near Safdarjang Aero-
drome, New Delhi (VlII-
23·1-71), 191-92. 

Overdrafts by States (VIII-
26-11-71), 14344. 

Peace treaty with foreign countries 
(VIII-IS.ll-71), 64. 

Performance of Automobiles 
Industry (IX-l-] 2-71), 14.]9. 

Policy regarding Allotment of Ac-
commodation to Government Em-
ployees (YIIT-iS-H-7!), 62--63. 

Price of soft coke in Delhi (JX-
2-12-11), 130. 

Problem IJf admission in Delhi Uni-
versity (IX-29-11-71), t 78-19. 

Problem of drug addiction among 
Itudonts (lX-29-1-11), 183·84. 

Productioo ill llClW'teia Steel Plant 
(VIU-2S-11-71), 19-23. 

. P.J:opamm.. emir AIR for civil de-
fence (VDI-17-11-71). 128. 

. 

Provisioe' of Telephone connecdou 
in Delhi aad New Delhi (IX-
1-12-71), 143-45. 

Quarters under coostruction in tho 
DlZ area, New Delhi (VIIl-
22-11-71), 136-37. 

Recovery .of arreat'1I of tax (IX-
3-12-71), 10-12. 

Registration for allotment of Bats in 
Delhi by D.D.A. (IX-29-11-71), 
184-85. 

Revision of Fourth Five Year PIID 
(VIII-17-11-71), 3-7. 

Revision of Refinery Agreements with 
Foreign on Companies (VIIl-
19-11-71). 84-85. 

Sale of idol of Lord Natarai in New 
York (IX-29-11-71), 33-35. 

Scarcity in Essential Articles and 
Adulteration in Foodstuffs (VIII-
24-11-71), 165-70. 

Seizure of Smuggled Articles (VIII-
26-11-71), 44-46. 

Seeting up of Raw Oil Refineries ill 
the CountJ"'! (VlI-J9-11-71), 83-
84 . 

Target of Small savings under 4th 
Plan (VIII-26-11-71), 39. 

Telephone Meters (IX-l-l 1-71). 
142-43. 

Theft of Army Maps from Hal. 
wara (VIIl-26-11-71), 141. 

Tripartite meeting on recognition of 
Trade Union (lX-2-12-71), 23-
25. 

Type III and IV quarters under con-
struction in Delhi, New DeIhl 
(VIII-22-11-71), 134-35. 

Unutilised capacity of Telephooo 
EllChanges (IX-1-12-7l), 

Views of ioroip COUDtriea OD 
Indo-Soviet Treaty (VIU-
18-11-71), 142-43. 

D~bates 

Delhi toad Tran.'JpGrt Lawa (Amend-
ment) Bill: 
Consid. (X-17~12-71), 17 .. 29. 

-----------------_....:._----_._----_._---
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CHAWLA, SHRI AMAR NAlH-
Concld. 

Delhi Road Transport Laws (Amend-
ment) OrdinanCe (St. Res.) (X-
17-12-71), 27-29. 

Transport problem in De1hi (C.A.) 
(V1II-18-1l-71), 182-83. 

CHHOTEY LAL. SHRI: 

Statement on Reported kiUin, of 
Santbals in Pumea District of 
Bihar (Dis.) (x-23-12-7t) 104-06. -:, 

CHIITIBABU, SHRI C.: 
A.R.C. Recommendation re ; 

Research and Development in 
Telecommunications Technology 
(VIJI-24-11-71), Sf-S"2. 

Amendment of Electoral Laws 
(V1ll-23-11-71), 171-72. 

Break out of Plague in the country 
(lX-29-11-71), 134-3S. 

Cases referred to Monopolies and 
Restrictive Trade Practices Com-
missiOn (VIII-19-11-71), 74-75. 

Closure of universities due to student 
trouble (IX-29-11-71), 132-33. 

Crash programme for exports formu-
lated by engineering export promo-
tion cbunci1 (VIII-16-1 1-71 ) 
180-81. ' 

Cultural delegations 
22-11-71), 24. 

(V1ll-

Decline in profitability of shipping 
corporation of India (YIII-
22-11-71), 143-44. 

Delay in giving warning Cyclone in 
Orissa (IX-30-11-71), 151-52. 

Demand and production of Vanaspati 
(IX-29-11-71), 31-33. 

Disaffiliation of Indian Olympic 
Association from International 
Olympic Committee (VIII-22~11-
71), 140-42. 

Dissatisfaction at the progress of 
population control programme 
(VlIJ-22-11-71), 142-43. 

Emclency of north eastern railway 
(VDI-l6-11-71), 178-79. 

CHITl1BABU. SHRI C.-c0nt4. 
Evaluation of arcen revolution by 

United Nations Development 
programme (IX-29-11-71), 133-
34. 

Impact of stoppage of U.S. Foreign 
Aid (VIII-26-11-71), SS. 

Import of Crude from Iraq (Vill-
26-11-71), 20-22. 

Increase in Deaths due to Cancer 
(VIIl-1S-11-71), 39. 

Licensing of Nursing Homes and 
awes (VIII-IS-1l-71), 121. 

Manufacture of Smaller and Cheaper 
T. V. sets (IX-I-12-71), 202-03. 

Machanisation of Fisharics in India 
(1X-29-11-71), 72-7S. 

Meeting of "Gro1lp of 77" at Lima 
(Peru) (IX-3D-1l-71), 152-53. 

Mid-year appraisal of Railway 
Finances (VIII-23-11-71), 170-71. 

Negotiations with France for mirage 
Aircraft (IX-3-l2-71) , 68. 

Offer of mediation of UN Secretary 
General to ease telllie situation on 
Indian sub-continent (VIII-
18-] 1-71), 104-0S. 

Panel to study the grievances of 
students in Delhi regarding D.T.U. 
(VllI-15-1l-71). 102-03. 

Programme for Drilling of New Oil 
Wells and to locate New Oil Belts 
in the Country (VIIl-19-11-71), 
165-66. 

Rajamannar Repo.rt on Centn>-
State Relations (VIn-24-11-71), 
141. 

Recommendations made at the semi-
nar on wild life (IX-3-12-7l), 
46-47. 

Reconsideration of decision re : 
imposition of 15 per cent tariff on 
Indian textiles by Britain (lX-
30-11-71), lSD-51. 

Report of Technical Committee on 
collapse of roof in steel melting 
shop at Rourkela Steel Plant 
(VIII-18-11-71), 32-33. 

Russo-Algerian communique 011 
Bangia Desh (VIll-18-11-71). 
100-01. 



CHiTrIBABU, SHR.I C.-Corattl. 
Son Committee', report on the work-

ing of I~ian AirliDCS (Vill-
19-11-71), 191-92. 

Setting up of a ~ration for air 
Charter as a SUbsidiary of Air 
India (VIII-26-11-71), 84-85. 

Setting up of colour film factory in 
Ootacamund (VIII-l 7-11-7 1), 64. 

Shortfall in export targets (VIII-
16-11-71), 179-80. 

Sick Mills taken over by N.T.C. 
during 1969-70 (VIII-23-11-71), 
9S. 

Trade agreement with Iraq (VIII-
23-11-71), 170. 

University examinations reform 
(VIII-22-11-7l), 139-40. 

World Bank Meeting with some 
Countries to assess impact of 
Refugee Problem in India (VIII-
26-11-71), 59. 

Debates 
Arms (Amendment) Bill : 

Consid. (1X-2-l2-71>, 269-71. 

Constitution (Amendment) Bill: 
(Substitution of art 368) 
Int. (1X-3-l2-7l), 266-67. 

Crop Insurance Corporation Bill: 
Int. (1X-3-l2-71), 267-68. 

Essential Commodities (Amendment) 
Bill~ 

Consid. as passed by R.S. (X-
18-12-71), 19-22. 

Industrial Disputes (Amendment) 
Bill: 
Consid. (IX-29-11-71), "296-300, 

336. 

Industries (Development and Regu1a-
tion) (Amendment) Bill: 
Consid. (X-16-12-71), 24-28. 

Inland Air Travel Tax Bill : 
Consid. (VIll-25-11-7I), 207-08. 

Inland Air Travel Tax Ordinance 
(Stt. Res.) (VIII-2S-11-71), 207-
OS. 

21' 

CHITrIBABU, SHRI C.-Corrcld, 
Jayanti Shipping Company (Acquisi-

tion of Shares) Bill: 
Consid. (IX-3-12-7l), 261-64. 

Obituary Reference: 
Death of Shri O. M. Sadiq, Chief 

Minister of Jammu and Kashmir 
and Shri Bhagwandir Mishra 
(X-13-12-71), 7-8. 

Rise in prices of essential commo-
dities (Res.) (VIII-26-H-71). 
299-302. 

Stamp and Excise Duties (Amend-
ment) Bill: 
Consid. (VIII-25-11-71), 222-25. 

Stamp and Excise Duties (Amend-
ment) Ordinance (Stt. Res.) (VIII-
25-11-71), 222-25. 

CHOUDHURY, SHRI MOINUL 
HAQUE: 
Forward Contracts (Regulation) 

Amendment Bill : 
Int. (VIII-18-H-7l). 193. 

Hindustan Motors Factory, Uttar-
para (St.) (1X-3-12-71), 216-18. 

Industries (Development and Regula-
tion) Amendment Bill : 
Inld. (X-IO-12-7l), 11. 

Consid. (X-1S-12-71), 72, (X-
16-12-71), 7-9, 50-62. 

Consid. a. (X-I 6-12-71), 62-92. 
Motion to pass (X-16-12-71) 92 

96-97. ' , 

Judgm~nt of the Supreme Court re. 
fixatIon of car prices (C.A.) 
(VIII-26-11-71), 187-213. 

CHAWHAN, SHRl BHARAT SINOH: 
Parcel Clerks and Parcel Porters ot 

• Delhi Station involved in Theft 
cases (VIII-23-11-71), 74. 

Transfer of Parcel Oerts and Par--
eel Porters at Delhi Main Station 
(VIII-23-11-71), 73. 

Debates 
Air Corporations (Amendment) Bill: 

Consid. as passed by R.S. (IX-
3·12-71), 234-37. 
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CHAWHItN, SHRI·ItBAIlATSlNOH. 
-Colltd. 
Asian Refractories Limited (Acquisi-

tion of Undertalcing) Bill: 
Coosid. (X-IO-I2-71), 23-25. 

Situation arising out of recent cyclone 
in Orissa (M.) (VID-23-11-71), 
308-11. 

D 

DAQA, SHRI M.C.: 
Amount invested by GOvemment 

Maintenance of Accounts and 
Mismanagement in Super Bazars 
of Delhi (VIll-22-11-71). 20~-04. 

Authorised stmlgtb of senior and 
junior divisions of N.C.C. (IX-
3-12-71), 186-87. 

Collection of taxes on agricultural 
and other incomes (VllI-26-11-
71), 93. 

Connection of Pall city with Jaipur 
by DireCt Link lino (VII-24-11-
71), 196. 

Enquiry into aftam of Bbarat Heavy 
Electricals, Ranipur (Hardwar) 
(VIII-24-11-71), 195-95. 

Export of Weapons by India 
(VID-26-1 1-71), 180-81. 

Grant of passport to Dr. Jagjit Singh, 
an Akali Leader (VI1I-IS-ll-71), 
3~31. 

Orants to National Advisory Board 
for Youth Services (VIII-22-11-
71). 204-0S. 

I.A.F. plane damaged near Ahmed-
nagar (IX-3-12-71), 160. 

Increase of percentage in use of 
tractor (VIII-n-II-71), 202. 

Indigenous production of tractors 
and their import (VIII-22-11-71), 
202-03. " 

Interview with a corre5. 'pondent of 
"Desh Prllidesb" Ity a FormorPun-
jab Minister reo "Sikhistan" 
(VllI-24-11 .. 71), 201-02. 

4'J{issing" in Indian Films (IX-
1-12-71), 220. 

-Manufacture of Friaatc. (VIIJ-
26-11-71), 179-80. 

DAGA, SHIU-M. C.-C01tlil. 
Mee.ting of requirements of Public 

a.Qd Pri¥1dD Seeton by a.e~ 
Bank of IAdia (VlU-26-11-71), 
178-79. 

Misappropriation of Articles etc. of 
Delhi University (VllI-lS-ll-71), 
112-13. 

Production of minerals and non-
minerals in Rajasthan (IX-2-12-
11), 123w24. 

Sale of tickets at Pa1i-Marwar rail-
way station (VllI--16-11-71), 163-
M. 

"Swarga Ki Sair" preacribed by Cen* 
tral Schools Nill-15-11-71). 
112 

D~_, 

Appropriation (Railways) No. 3 Bill, 
1971. 
Conaid. (IX-U·9-71), 7. 

Attack on the Times of India Office 
by followers of Divine Light 
Mission (C.A.) (VlII-23-11-71), 
226-27. 

Commissions of Inquiry (Amend-
ment) Bill: Motion to pass (IX-
29-11-71), 255-57. 

Constitution (Amendment) Bill (Subs.-
titution of article 370) by Shri 
Atal Bibari Vajpayee: Consid. 
(VIII-19-11-71), 336-38. 

Departmental Inquiries (Enforce.. 
ment of Attendance of Witnesses 
and Production of ~u~nts) 
Bill Consid. (X-2o-12-71), 62-64. 

Eleventh Report of the Commissioner 
for Linguistic Minorities (M) 
(VIII-18-H-7l), 209-16. 

Forward Contracts (Regulation) 
Amendment Bill: Consid (VIII-
24-11·71), 231-34. 

High Court Judges (Conditions of 
Services) Amendment Bill Consid. 
(X-22-12-71), 171-72. 

Industrial Desputes (Amendment) 
Bill: Coosid ax-29-11-71), 293. 
314-19. 

Report of University Qrants Com· 
rUsion, 1969 .. 70 (M) (VID-
19-11-71), 257-63. 



DAGA. SHIU M. C.-cotWtl. 
Rile inpricet of essenti4J commo-

dities (Res.) (VIII-26-11-71), 303-
06. 

Small Coins (Offences) Bill: Consid 
(VIIl-24-11-71), 278-83. 

Supreme Court Judges (Conditions of 
Service) Amendment Bill Consid 
(X-22-l2-71), 171-12. 

Unemployment Problem (Res.) (X-
10-12-71), 73-75. 

DALIP SINGH, SHRI: 
Allotment of land in Kharora village, 

Delhi (VlII-25-11-71>, 121-22. 
Death of a Boy of Chhatarpur Vil-

lage, Delhi due to Poisonous Drink 
(VIJI-24-11-71), 167-68. 

Implementation of Recommendation 
of Khosla Commission reo Delhi 
Police (V1ll-24-11-71), 172-73. 

Revision of syllabus for promotion 
test of V.D.Cs. in Board of Cen-
tral Excise and Customs (IX-
3-12-71), 177-78. 

Shortage of candles in Delhi on the e"" of Di.wali (VII1"-26-11-71), 
111. 

Shortage of coal in Delbi (VIII-
25-11-71), 54-55. 

Taking over of Coking Coal mines 
in Jharia area (VIII-25-11-71), 
110. 

Debates 
Delhi Road Transport Laws (Amend-

meat) Bill: Consid. (X-17-12-71), 
41-43. 

Delhi Road Transport Laws (Amend-
ment) Ordinance (St Res.) (X-
17-12-71), 41-43. 

DAMANl, SHRI S. R.: 
Calculation of Iron Ore Price (VIII-

23-11-71), 203-04. 

Changes contemplated in Fourth 
Plan for increasing employment 
and Industrial Production (IX-
1-12-71), 209-10. 

Constitution of New Boards of Direc-
. tors for nationalised banb(IX-
3-12-71), 184-85 ... 

DAMAN)., . SHRJ S. L-;C'olltlif. 

Conversion OIl Khurdvadi-Pandhar-
1* SoetiQD into Broad Gause 
(South CePtralRailway) (VIII-
23-11-71), 105. 

Decline in . B1POrts of Tn ... 
(VIIIr-23-11-7.1), 201-03. 

Discovery of rich deposits in 
Madhya Pradesh (VIII-25-11-71), 
31. 

Guidelinea regarding advances to in-
dustries by banks (1X-3-1~71), 
185-86. 

Heavy Engineering C«poration 
equipment for Bok.aro Steel Plant 

I (IX-2-12-71), 85-86. 

Import of Equipment to meet R&o 
quirements of Power Schemes 
(IX--lO-ll-71), 158-60. 

Increase in imports (IX-3o.U-71), 
159-60. 

National policy on overdraflB by 
States (IX-3~12-71), 5. 

Performance of Public Undertakings 
(IX-3-1~71)t 113-16. 

Production in Durgapur Steel Plant 
(IX-2-1~71), 38-40. 

Production of non-ferrous metals 
(VlII-2S-11-71). 72. 

Reopening of Manganese Ore Mines 
(IX-2-1 2-71 , 86-87. 

Review of fiscal policies in regard to 
stagnation in the industrial economy 
(IX-3-12-71), 40-41. 

Rural E1ectriDcation reforms for 
Maharasbtra (VI1I-23-11-71), 
204. 

Setting up of Industrial units in 
Selected Backward Districts (VlIl-
24-11-71), 174-75. 

Setting up of Industries in Joint 
Sector (IX-1-12-71), 208-09. 

i .s.ttiog up of paper Mills in Naga-
land, and Assam by Hindustan 
Paper CoJ1XJI'ation (vm-24-11-
71), 175-76. 

Shipment of Cotton from USA (IX-
30-11-71), 160-61. 

Shipment of Iron Ore to Japan (IX-
30-11-11), 1S7. 



~18 

DAMANI, SHRI S. Il.-Conld. 
Debates 

Taking over of closed industrial units 
as public enterprises (Res.) (VIll-
26-11-71), 267-68. 

DANDAWATE. PROF. MADHU: 
Rise in prices (VIII-19-11-71), 29-

30. 
Debales 

Constitution (Twenty-Fifth Amend-
ment) BiU: Consid cl, (IX-1-12-
71), 383-506. . 

Constitution (Twenty-Sixth Amend-
ment) Bill: Consid. (IX-2-12-
71). 200-03. 

Defence of India Bill: Consid. (IX-
4-12-71), 67-70. 

Industries (Development and Regu-
lation) (Amendment) Bill: CoDSid. 
(X-16-12-71), 34-38. 

Law and order situation in West 
Bengal (M) (VIIl-17-1l-71), 299-
303. 

Obituary Reference: 
Death of Shri G. M. Sadiq, Chief 

Minister of Jammu & Kashmir 
and Sbri Bbagwandass Miltra 
(X-13-12-71), 11. 

Payment of Bonus (Amendment) Bill 
(Amendment of section 2, 10, etc.) 
Int. (VIII-19-11-71), 287. 

Re. Declaration of Ceasefire (X-
18-12-71), 2. 

Re. movement of Seventh Fleet of 
U.S.A. (X-lS-l2--71), 971-72. 

Recognition to BangIa Desh (S1.) 
(IX-6-12--71), 37-38. 

Report of University Grants Com-
mission 1969-70 (M) (VUI-
22-11-71), 300-05. . 

DARBARA SINGH, SHRI: 
D.s.G. (Punjab) 1971-72 (X-14--12-

71), 52-66. 
Delhi Sikh Gurdw~as Bill: CODIid. 

(X-22--12-71), 56-65. 
Eleventh Report of the Commissioner 

for Linguistic Minorities (M) 
(VIII-iS-ll-71), 219-23. 

Proclamation in relation to the State 
of Punjab (Res.) (IX-4-12-71), 
147-49. 

DAS. SHRI ANSDI CHARAN.-
Statement. 00 Reported kiWa, of 
Santbals In Purnea District of 
Bihar (Dis.) (X-23-12-71) 101 
103. • -

DAS, SHRI R. P.: 

Charter of demands from unions of 
Durgapur Project (1X-2-12-71) 
65-66. ' 

Closure of Gauhati Refinery due to 
Accumulation of finished products 
(VIII-19-1I-7J), 48. 

Contract system in Tata Engineering 
and Locomotive Company Jam.-
shedpur (VIII-25-11-7J), ~n. 

Delay in issue of Railway time-table 
October, 1971 (VIII-16-11-71) 
89. • 

Def!1and of All Bengal teacher's ass0-
ciation, Darjeeling Branch (IX-
29-11-71), 155. 

Financial Assistance to West Bengal 
and Orissa for Cvclone Victims 
(VlII-26-11-71), 42. 

Inadequate Water Supply in Calcutta 
Metropolitan area (VIH-IS-ll-
71),111-12. 

Non-payment of D.A. to sta1f of 
schools in West Bengal (IX-
29-11-71), 180-82. 

Police firing at Haldia (West Bengal) 
(VIII- 24-11-71), 78. 

Strike by students of Patel Memorial 
National College, Rajpura (Punjab) 
(IX-29-11-71), 75-76. 

Debates 
Indian Tariff (Amendment) Bill : 

Consid. (X-16-12-71), 36-38. 

Report of University Grants Com-
mission, 1969-70 (M) (VIII-
19-11-71), 2S1-57. 

DAS. SHRI DHARNIDHAR: 
Constitution (Twenty-flfth Amend. 

meat) Bill: Consid. (1X-1-12-
71), 2.85-89. 
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DASCHOWDHARY, SHRI B. K.: 
Air India's Proposal to Enter Hotel 

Industry (VlII-19-11-71), 100-01. 
Allocation of funds to West Bengal 

for housing projects (VIII-22-11-
71), 27-28. 

Anti-India propaganda in primary 
schools in Pakistan (VIII-18·11-
71), 26. 

Army Service for Doctors in State 
ServiGe (VIII-I's-II-7)), 31·32. 

Att<tck by Student .. on Army Men on 
Gauhati Station (North-East Fron· 
tier Rai1way) (VIIl-23-11-71), 72-
73. 

Credit requirements of small and 
marg;nal farmers (lX-3-12-71), 
129-31. 

Criticism of Indo-Soviet Treaty by 
Pakistan (VIII-l 8-11-71), 130-31. 

Death of a DCfSOn due to Penicillin 
Injection. in Delhi (VIll-15-11-
71), 76-77. 

Decline in popularity of Indian Tea 
in Foreign Countries (IX-30-U-
71), 21·24. 

Demand for scooters (VIlI-17-11-
71), 75-76. 

Discussion on bonus formula (VlII-
18-11·71), 131. 

Embezzlament in Delhi Municipal 
Corporation (IX-I-I2-71), 76. 

Growth Rate in Advances to neglec-
ted Sectors After Nationalisation 
of Banks tVIII-26-11-71), 129-
30. 

Imposition of Taxes by States for 
BangIa Desh Refugees (VIII-
26-11-71), 127-28. 

Indo-Soviet wagon deal (VllI-
16-11-71), 72. 

Introduction of new Services by 
Indian Airlines (VIlI-19-11-71), 
148-49. 

Looting of foodgrains godown at 
Dohai Village, Meerut during Octo-
ber, 1971 (VII1-22-11-71), 117. 

Mortality of fisb by D.D.T. Factory 
in Delhi (VIII-1S-11-71), 77. 

15·-16 LSS/72 

DASCHOWDHARY, SaRI B. lC.-
Contd •. 
Opposition to Draft Bill on Delhi 

Gurudwaras (VIll-24-11-71) 142. 
Plan to purch.a.se more Boeing by 

Indian Airlines (VIII-26-Il-71). 
128. 

Radio-stations for coverage of tribaL 
areas (VIII-17-11-7I), 21-24. 

Railway Line from MaIda to Balur-
ghat OX-30-11-71), 52-53. 

Raising of Age Limit for Recruit-
ment of Government Employees 
(IX-I-12-71), 164-65. 

Rajinder Nagar police station build~ 
ing declil.red unsafe (VIII-22-11-
71), 49. 

Review of Rehabiliation Work in 
West Bengal (VlII-25-11-71), 85-
86. 

Setting up of a project for the Pro-
duction of Methanol at Ha1dia 
(VIII-26-11-71), 128. 

Setting up of an Independent Aero-
nautics Design Bureau with the 
help of Russian Experts (VIlI-
19-11-71), 45. 

Setting up of atomic plants in the 
country (VUI-17-11-7I), 74-75. 

Setting up of Unified Development 
Authonty on the Pattern of D.D.A. 
(IX-29-11-71), 10-13. 

Underground Railway for Calcutta 
(IX-JO-1l-71), 83-84. 

Warm clothing for BangIa Desh re-
fugees (VIII-I8-11-7l), 71. 

White Gur injurious to health (IX-
29-11· 71), 114. 

Debates 
IncTCaIie . in prices of. newspapers 

(Stt.) (VIII-24-11-71), 310. 
Law and order situation in West Ben-

gal (M) (VIII-17-11-71) 263·68. 
Power crisis in West Bongal (H.A.H. 

Dis.) (VlII-24-11-7.1), 321-24. 
Reported killing of poli~ca1 prisoners 

10 Alipore Central JIl11 (CA) (IX-
30-11-71), 206-09. 

Reported Killing of S~thals by !and 
owners in Purnea Distt. of BIhar 
(C.A.) ~IX-29-1l-71). ~4-3S. 
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DEB, SHRI DASARA 1HA : 
All India Doctors-in-employment De-

mands Day (VI1I-IS-lI-71), 45-
46. 

Arrears of dues and levy from steve-
dores to the Mormupo Dock 
Labour Board (VIII-I 8-1 1-71), 
33. 

Arrest of Political Workers Belo~ng 
to CPI (M) ~n Punjab ~vnl-
24-11-71), 132. 

Death of an employee ~f O.N.G .C. 
(IX-3-12-71). 122. ' 

Emergency Landing of Air India 
Boeing-707 Aircraft at Hoogkong 
(VIlI-26-11-7l), 42-43. 

Ex~nditure on high education 
(VIlI- 22-11-71), 170-71. 

Fmancial Relations with States 
(VlII-19-11-71), 128. 

Functioning of African Studies Deptt. 
of Delhi University (VIII-22-11-
71), 169-70. 

Investigation by CSI into charges 
against Chief Minister of Goa 
(IX-1-12-71), 148. 

Judiciat Inquiry into fc,;xl scandal in 
Manipur (IX-29-11-71), 181-82. 

Judicial Inquiry into mass murders 
in Cosaipore-Baranagoraarea near I 

Calcutta and pro~ into. killing ~f I 

und¢ trial pouocal pnsIOller'S 10 I 
jails in West Bengal (V1ll-17-11-
71), l3. 

Low rate of urbanisation in India 
(VlII-17-11-71), 7-10. 

Man-days lost due to strikes and 
lock-outs in industrial sector 
(VIII-18-H-7l), 72-73. 

Memorandum Submitted by Dabhin 
railway employees' union (VJII-I 
16-11-71), ISS. 

Non-availability of sugar in Agartala 
due to transport bott1eoeck (VlIl-
22-11-71), 170. 

Ostentatious living by Ministers 
(V1II-17-11-'l1), 67-68. 

Plannin...l_ Commission for West Ben-
gal (lX-I-12-71), 148. 

Police Firing on Students at Imphal 
(Manipur) (VIII-l4-11-71). 49-50. 

DEB, SHRI DASARA THA--Contd. 
Rejection of scheme of States under 

crash programme (IX-29-11-71). 
98-99. 

Taking over of the branches of 
Nationalised Banks in foreign 
countries (IX-3-12-71), 122-23. 

Trade Delegation to South East Asian 
Countries (IX-30-11-71), 140-41. 

Trade relations with China (IX-
30-11-71), 38-39. 

Debates 
Coking Coal Mines (Emergency) Pro-

visions Bill: Consid. (X-13-ll-
71), 28-32. 

Constitution (Twenty-Sixth Amend-
ment) Bill: Motion to pass (IX-
2-12-71), 248-49. 

Constitution (fwenty-seventh Amend~ 
ment) Bill; Consid. (X-21-12-
71), 48-49. 
consid. cl. (X-21-12-71), 77, 8S-

86. 
Continuance of P~sidents Procla-

mation in respect of Mysore (Stt. 
Res.) (VIII-1S-11-71), 239-41. 

D.S.G. (Punjab) 1971-72 (X-I4-12-
71), 47-51. 

D.S.G. (Railway) 1971-72 (IX-
7-12-71) 42-47. 

Eleventh Report of the Commissioner 
for Linguistic Minorities (M) 
(VIII-17-11-71) 209-13. 

Emergency Risks (Goods) Insurance 
Bill: Consid. cl. (IX-8-12-71). 
78-79. 

Government of Union Territories 
(Amendment) Bill: Consid. (X-
21-12-71), 125-26. 

Manipur (Hill Areas) District Councils 
Bill: Consid. (IX-8-12-71), 45-
50. 

North Eastern Areas (Reorganisa-
tion) Bill: Consid. cl. (X-IS-12-
71), 48-57. 
Motion to pass (X-IS-12-71), 57-

58. 

North-Eastern Council Bin: Motion 
to pass (X-22-12-71), 144-47. 

----~------------------------
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DEB,. SHRI DASARA THA.-Contd. 
Prevention of Food Adulteration (Ex-

tension to Kohima and Mokok-
chung Districts) Bill: Consid. (X 
-20-12-71). 42-43. 

Reported concentration of Pakistani 
Forces on Indian borders (e.A.) 
(Vol. VIII dated 15-11-71), 218-
19. 

DEO, SHRI P. K.: 
Agitation for separate State of 

Vidharba (VIIl-24-11-71), 124-
25. 

Arrest of Pak Saboteurs including 
Indians in Assam and other border 
States (VIll-17-11-71) 105. 

Autonomy of States (IX-1-12-71), 
53-54. 

Censoring of Indian Publication m 
United Arab Republic (IX-2-12-
71), 99. 

Crash Plan for acquiring Railway 
wagons (VIII-23-11-71), 80-81. 

E.E.C.'s Offer to Include Jute Pro-
ducts under G.S.P. (IX-30-11-71), 
147-48. 

Foreign exchange earnings from 
tourists (IX-3-12-71), 30-31. I 

High price charged by UAR for 
Egyptian cotton (VIII-l 6-11-71), 
75-76. 

Loyalty pledged to India by a Pro-
minent Plebiscite Front Leader 
(VIlI-24-11-71), 125. 

MMTC Plan to Export Coal to 
Europe (VIII-23-11-71), 3940. 

Maharashtra-MysoIe Boundary Dis-
pute (IX-1-12-71), 142. 

Mid-term appraisal of Fourth Plan 
(V1II-17-11-71), 113-14. 

Propagation of Secessionist Ideas by 
various groups and political parties 
(IX-I-12-71), 201. 

Proposal to increase inftow of Tourists 
to India (VIII-26-11-71), 131-32. 

Purchase .of arms by Paldstan from 
East Buropean countries (VIII-
18-11-71), 3940. 

DBO, SHRI P. K.-Cot:ltd. 
Recommendations of standing com-

mittee of Central Advisory Council 
of Industries (IX-1-1z,,71), 141. 

Scheme for expanding export markets 
(VIII-I6-lI-71), 40-41. 

Setting up of a industrial plants in 
collaboration with West Germany, 
Britain and Japan (VllI-17-11-7l), 
159-60. 

Setting up of Industries in Joint Sec-
tor (lX-I-12-71), 208-09. 

Shilt in foreign policy of China 
(VIII-18-11-71), 23. 

Shortfall in private sector employ-
ment (lX-2-12-71). 58. 

Smuggling out of Rare Art Pieces 
(VIII-15-1I-7l), 169-70. 

Stoppage of work by employees of 
West Bengal Secretariat in protest 
against dismiMal of State Employ-
ees (VIII-2S-11-71), 126. 

Theft of jewellery from a shop in 
New Delhi Hotel (IX-3-12-71), 
91-92. 

Training of Razalcars in East Bengal 
for operations in India (lX-
2-12-71), 127. 

Debates 
Constitution (Amendment) BiU (Subs-

titution of article 370) by Sbri Atal 
Bibari Vajpayec Consid. (VIII-
19-11-71) 350-52. 

Constitution (fwenty-fiftb Amend-
ment) Bill: Motion to pass (IX-
1-12-71), 507-09. 

Defence o~ India Bill : Consid. (IX-
4-lz,,71), 64-65. 

Eleventh Report of the Commissioner 
for Linguistic Minorities (M) 
(VIII-18-11-71), 216-19. 

Inland Air Travel Tax Bill: Consicl. 
(VIII-25-11-71), 197-99. 

Inland Air Travel Tax Ordinance 
(Stt. Res.) (VIII-2S-11-71), 197-
99. 

Manipur (Hill Areas l District 
CounciJa Bill: Corisid. (IX-9-12-
71). 4446. 

North J;:astem Areas (Reorganisation) 
BiD.: ~. OI-15-1Z-71), 37-
38. 
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DEO. SHRI P. K.-Ccmtd. 
Obituary References: 

Death of Hafiz Mohd. GhBzanfarulla 
(VID-1S-11-71), 9-10. 

Death of Sh. K. Kelappan (VIlI-
15-11-71), 9-10. 

Death of Sh. K. Madhav Menon 
(VIIl-15-11-71), 9-10. 

Death of Sh. Mahendra Majhi (VIll-
15-11-71), 9-10. 

Death of Sh. P. T. Punnose (VIlI-
15-11-71), 9-10. i 

Death of Dr. Syed Mahmud 
(VIU-15-11-71), 9-10. 

Death of Sh. Yashpal Singh (VIII-
15-11-71), 9-10. 

Proclamation of Emergency (Res) 
UX-4-12-71), 13-14. 

Recognition to Bangia Desh (St.) 
(lX-6-12-71), 36. 

Re ; Situation on Borders (IX-
3-12-71), 326. 

Re: Situation on India-Pakistan 
Border (IX-3-12-71), 205. 

Situation arising out of recent cy-
clone in Orissa (M) (VIII-23-11-
71), 284-89. 

Union Territories Taxation Laws 
(Amendment) Bill: Consid. (X-II 
18-12-71), 8. 

DEO. SHRI It. R. SINGH: 
Appointments in Public Sector Under- I 

takings (VIU-26-11-71), 72-73. 
Changes in Railway Board (VIIl-

,23-11-71), 128. 
Decline in Tourist Traffic (VIII-

26-11-71), 112-13. 
Development of Visakhapatnam Port 

(VIl1-22-11-71), 106-07. 

Dissolution of armed forces enter-
tainment wing of Song and Drama 
Division (V1U-17-U-71), 161. 

EEC's decision to set up Joint Com-
mission for Commercial Coopera-
tion ~tween India and fmc. 
CVIll"-23-11-71), 127-28. 

Financial implications of Govern-
ment to take over of. sick indus-
tries 'ax~1-12-71), 158-59. 

DEO, SHRI R. R. SlNOH-Contd. 
Impact of devaluation of Rouble 

(lX-3-12-71), 29-30. 
Missing of books from Delhi Univer-

sity Library (VIlI-22-11-71). 40-
41. 

Russia pressurjs.ing India to buy 
High value soviet items (Vlll-
16-11-71), 128-29. 

Seizure of files of NIMC by CBr 
(IX-1-12-71), 54-55. 

Soviet technicians for Calcutta Under-
ground Railway (VlII-I6-11-71), 
128. 

Survey for setting up of Medium 
Scale Industries in Ceylon (lX-
1-12-71), 74-75. 

Violent incidents in colleges affilia-
ted to Delhi University (VIll-
22-11-71), 107-08. 

Visit by Indian chemical industria-
lists study team to Japan (VIII-
17-11-71), 161-62. 

Debates 
D.S.G. (Railways) 1971-72 (lX-

8-12·71), 13. 

Judgement of the Supreme Court reo 
fixation of car prices (C.A.) (VIII-
26-11-71), 213. 

DESAI, SHRI C. C. : 
Comptroller and Auditor·General's 

(Duties, Powers and Conditions of 
Service) Bill: Consid. (VIII-
IS-11-71). 274-79. 
Consid. cl. (VlI1-1S-11-71). 293-
97, 299-302. 

DESAI, SHRI MORARJI.-Failure of 
Delhi Police to prevent violence 
at 7, Jantar Mantar Road and in-
cidents connected therewith (M) 
(Vol. VlII-16-11-71). 283-91. 

DESHMUKH, SHRI K. 0.: 
Effect of Maharashtra Raw Cotton 

(Procurement, Processing and 
Marketing) Act, 1971 OIl Cotton 
Prices (IX-I-12-71), 100. 

Permits Issued to Import Cloblll 
Cotton Bales (Vm-23-11·71), 
180. 
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DHAMANKAR, SHRI.-Misuse of 
Actual Users' Licences (VIII-
23-11-71), 20. 

DHANDAPANI, SHRI C. T.: 
Deficit Financing (VIII-19-11-7l), 

128-29. 
Findings of Ramamrithan Committee 

on the flight Perfonnance of H.S. 
748 Aircraft (VIII-19-11-71), 109. 

Foreign exchange earned by India 
TouriSll! Development Corporation 
(IX-3-12-71), 101-02. 

:lNTUC Plan for recognition of 
Trade Unions submitted at I.L.C. 
(IX-2-l2-71), 30-31. 

Impact of cut in bank rate by U.K. 
Government of India (lX-
3-12-71), 102-03. 

Imposition of collective finea on two 
villages of Assam as punitive 
action against anti-national activi-
ties (VlIl-17-11-71), 160-61. 

Theft on MIG batteries in Kanpur 
OX-3-12-71), 37. 

Debates 

Constitution (Twenty-Sixth Amend-
ment) Bill: Consid. (IX-2-12-
71), 168-70. 

Continuance of Proclamation in r~
peet of the State of West Bengal 
(Stt. Res.) (IX-7-12-71), 18-22. 

D.S.O. (Railways) 1971-72 (lX-
7-12-71), 60-62. 

Defence of India Bill: Consid. (IX 
--4-12·71), 66-67. 

DHUSIA, SHRI ANANT PRASAD.-
Report of the University Grants 
Commission, 1969-70 (M) (VIII-
22-11-71), 346-49. 

DIKSHIT, SHRI UMA SHANKAR: 

Modification of Prevention of Food 
Adulteration (Second Amendment) 
Rules, 1971 (M) (X-20-12-71), 
83-85. 

Prevention of Food Adulteration (Ex-
tension to Kohima and Mokok-
cbung Districts) Bill: Consid. (X 
-20-12-71), 40-42, 51-52, Motion 
to pass (X-20-12-71), 53. 

DIKSHIT,.' SHRI· UMA SHANKAR-
Contd~ 

Prevention of Food Adulteration (Ex-
tension to Kohima and Moko-
chung Districts) Bill Int. (V1lI-
22-11-71), 269, 

Reported Eyiction Notices sowed on 
Central Govt. Employees in Kan- . 
pur (C.A.) (VIII-22-11-71), 259· 
60. 

DIXIT, SHRI G. C.: 
Amount advanced by branch of State 
Ba~, Barhanpur for development 
of Powerloom Industry (lX-
3-12-71), 158. 

Applications received from M.P. for 
Licences (lX-l-l 2-71), 211. 

Approval for Sukta Dam in Madhya 
Pradesh (V1II-23-11-71), 138-39. 

Arreani of Income tax above Rs. 25 
Lakhs (IX-3-12-71), 186. 

Ban Sagar Dam (project) on river 
Sone (VIII-23-11-71), 146-48. 

Broad gauge line from Khandwa to 
Ajmer (IX-30-11-71), 154. 

Cancellation of train services between 
Bhusawal and Itarsi (Central Rail-
way) (VIII-I6-11-71), 187-88. 

Capacity of Heavy Electricals (India) 
Ltd., Bhopal (lX-l-1 2-71), 82. 

Coal Mines workers' option to 
family pension scheme (IX-
2-12-71), 50-51. 

Commissioning of New T.V. Tower 
in New Delhi CIX-I-12-71), 66-
67. 

Complaints from powerloom owners 
regarding advance of credit from 
Burhanpur Branch of the State 
Bank: ax-3-1 2-7 I), 159. 

Completion of Navatha Tapi Sche-
mes, Burhanpur (IX-3Q-1I-71), 
153-54. 

Conversion of metre gauge lines 
into broad gauge in Central Rail-
way Zone (VIII-I6-11-71), 189. 

Credit given to Powerloom owners 
by Burhanp~ State Bank .(Madhya 
Pradesh) (VIll-26-11-71), 119. 

Crisis in Coal Indll!ltry in Madhya 
Pradesh due to non-availabi.lity of 
Wagons (lX-30-11 ... 71), 68-69. 

----------------------------~----------------------------
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DIXIT, SHlU O. C.-co.tJ. 
Decline in efficiency in the Services 

of the State Burhanpur (VIII-
26-11-71), 120. 

Deposits of Copper Mines in Madhya 
hades!:. (VlIl-25-11-71), 88. 

Deposits of Manganese in Madhya 
Pradesh ax-2-12-71), 121-22. 

Development of Backward Areas in 
Madhya Pradesh (IX-1-12-71), 
211-13. ' 

Development of rain scarcity areas 
in Madhya Pradesh (IX-29-11-
71), 87-88. 

Extensive survey by Geological Sur-
vey of India in Madhya Pradesh 
(lX-2-12-71), 120-21. 

Higher contribution to Employees 
Provident Fund (1X-2-12-71), 51. 

Increase in incident of crimes in 
Bhusawal Division (Central Rail-
way) (VlIl-I6-11-71), 188-89. 

Industrialisation of Madhya Pradesh 
through Hydel Projects (lX-
1-12-71), 2OS. 

Introduction of new trains between 
Bombay and Allahabad or Delhi 
(VIll-23-11-71), 139. 

Irrigation facility by Hydel Project 
in Madhya Praoom (1X-30011-
71), 155. 

Labour unions in coal mines in 
Madhya Pradesh (lX-2-12-71), 60. 

Loans given to different categories 
of persons by SBI in Burhanpur 
(VlII-26-11-71), 117. 

Loan given to fanners.lld small 
entrepreneurs etc. by Nationalised 
Banks in Madhya Pradeah (lX-
3-12-71), 157-58. 

Loan to MadhYa Pradesh (VIll-
26-11-71), 117-18. 

Marger of B.S.!' and B.P.F. Scheme 
(lX-2·12-71). 100. 

N ationaIisation of SUgar. Industry in 
Stales (Vlll-15-11-71), 182, 

New ~ opened by Nati~ 
Baak ~ Madhya Pradesh (VlIl-
26-,11-71), 119-020. 

DIXIT, SHRI O. C.-Contd. 
New railway 1ine from Dab.od to 

Khandwa in Madhya Pradesh 
(VIII-I6-11-71), IS6-S7. 

Proposal to construct hotels in 
Madhya Pradesh for tourists (lX-
3-12-71), 159. 

Railway Wa$ons for transportation 
of foodgrams and fruits in Madhya 
Pradesh (VIII-23-11-71), 137-38. 

Removal of imbalances by setting up 
of Rural Industries in Backward 
areas of Madhya Pradesh (V1lI-
24-11-71), 205-06. 

Rural Industries in Madhya Pradesh 
(VllI-24-11-71), 148-49. 

Setting up of Public Sector Projects 
in Madhya Pradesh (IX-I-12-71), 
210. 

Shortage of Steel Materials in 
Madhya Pradesh (VIII-24-11-71), 
83. 

Shortage of Telephone Cables in 
MadhYa Pradesh (VIII-24-11-71), 
161-62. 

Steel production in Bhilai Steel Plant 
(VIII-IS-H-71), ISS-59. 

Strike in Bhilai Steel Plant (Vlll-
18-11-71), 159-60. 

Supply of bad quality of food in din-
JOg cars on Central Railway 
(VIU-23-11-7l), 139-40. 

Utilisation of idle capacity in Indus-
tries in Madhya Pradesh ('VllI-
24-11-71), 203-06. 

Visit of Minister of Steel and Mines 
to Bhilai Steel Plant (VIII-
18-11-71), 159. 

DIXIT, SHRI JAG DISH CHANDRA : 
Death of a Mechanic at High Power-

ed Transmitter Site at Klwnpur. 
Delhi (JX-I-12-71), 66. 

Raising of rate of contribution too 
Employees Provident Fuod UX-
2-12-71), SO. 

Recommendation made by Board of 
Trustees to amend B.P.F. Act and 
ttension Act aX-2-12-71), 51-
52. 
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DUTrA, SHRI BIREN: 
Clandestine export of Indian films 

(VIII-17-11-71). 106. 
Commission to review the function-

ing of Police Force in the country 
(VIII-24-11-71), 41-43. 

Cotton trade agreement with USSR 
(VIII-I6-11-71), 154-55. 

Decision on withdrawina suspension 
orders and court cases against Shri 
Ranadive of I.A.C. (IX-3-12-71), 
135-36. 

Increase in unemployment (lX-
2-12-71), 1-8. 

Irregular P & T Services in Tripura 
(IX-I-12-71), 186-87. 

15sue of Licences to Private Parties I 
for manutacture of Small CaC5 I 
(V1lI-24-11-71), 101-02. 

Non-payment of Salaries to Teachers 
in Bihar (VIII-l 5-11-71), 86-87. 

Scarcity of foodgrains in Tripura due 
to lack of transport facilities 
(VlII-22-11-71). 225-26. 

Shrinking employment in industries I 
(IX-3-12-71), 67-68. 

Tenders for the construction of 
Zuari bridge in Goa (VIII-
22-11-71), 226-21. 

DebaJes 
Freedom Fighters (AppreciatIon of 

Services) Bill : by Prof. S. C. 
Sak.sena: Coosid. (IX-3-l2-71), 
305-06. 

Jayanti Shipping Company (Acquisi-
tion of Shares) Bill: Consid. (IX-
3-12-71), 260-61. 

North-Eastern Council Bill: Consid. 
(X-22-l2-71), 115-17. 

Union Territories Taxation Laws 
(Amendment) Bill: Coosid. (X-
18-12-71), 5-6. 

DWIVEDI. SHRI NAGESHWAR.-
Ap'propriation (Railways) No. 3 
Bill, 1971 : Consld. (IX-9-12-71), 
21-22. 

GAEKWAD, SHRI FATESINGH-
RAO: 
Amount of damages r.id by Railways 

(VIII-23-11-1971 , 29-33. 
Connection of Baroda with Ahme-

dabad, Bombay and Delhi by trunk 
'dialling (VlII-17-11-71), 1~5. 

22S 

GAEKWAD, SHRI FATESINGH-
RAO--Contd. 
Decline in export of fish (VIII-23-

11-1971), 16. 
Expenditure 00 CSIR (VllI-24-11-

1971), 81-82.· 
Flights operated by Indian Airlines 

(VIII-19-11-1971), 90-91. 
Imported cars with Government and 

Public Sector Undertakings (IX-
30-11-1971), 162. 

Outstanding Audit Objections in the 
Ministry of Tourism and Civil 
Aviation (VIlI-26-11-1971), 111. 

Payments overdue from Indian Drugs 
and Pharmaceuticals Limited and 
Fertilizer and Chemicals Travan-
core, Limited (VIIl-26-1 1-1971), 
43-45. 

Production of Raw !Fi1ms KVIlI-
24-11-1971), 100-01. 

Proposals made b~ Frenc~ Econ~c 
Mission re: MIrage Fighter Alr-
crafts (V1II-19-11-1971), 13-17. 

Proposal to raise the question of 
occupied Indian Territory by 
China (VlII-18-11-71), 149-50. 

Rated capacity of Indian Telephone 
Industnes (VIII-24-11-1971), 157-
58. 

Rent paid by India Tourism Develop-
ment Corporation for office ac-
commodation (VIIl-19-11-1971), 
229. 

Reopening of closed Industrial, units 
in Calcutta (VIII-24-11-197i}, 13-
22. 

Staff working in CSIR (V1II-24-ll-
1971), 80-81. 

TV station in Baroda (VIII-17-11-
71), 164-65. 

Trade against Egypt (VlII-16-11-
71), 1-3. 

Debates 

Constitution' (AInOndrnent) Bill 
(Amendment of Article 74 and in-
sertion of, new Articles 74A, 74B 
etc.): Ilit. (X-17-12-71). 48. 

Constitution (fwenty-Sixth Amend-
ment) Bill: Consid. (1X-2-12· 
71), 193·98. 
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GANDHI, SHRIMATI INDIRA: 

Attack by Pakistan (St)(IX--4-12-
71), 1-4. 

Constitution (Twenty-Fifth Amend-
ment) Bill: COl1'Sid. (1X-1-12-7l), 
336-50. 

Constitution (Twenty-Sixth Amend-
ment) Bill: Consid. (IX-2-12-71), 
] 38-40. 

Defence of India Bill: Consid. (IX 
-4-12-71), 37-38. ! 

Facilities for disab1ed Servicemen 
and War widows (st..) (X-18-12-
71), 14-17. 

India's decision to cease operation 
from 20.00 hrs. on the 17th Dec. 
1971 on all fronts in the western 
sector (St.) (X-17-12-71), 69-71. 

Introduction of Prof. S. Nurul Hasan 
(VllI-15-1l-71), 13-14. 

Obituary References 
(Deolth of Shri G. M. Sadiq, Chief I 

Minister of Jammu & Kashmir and 
Shri Bhagwandin Mishra) (X-
13-12-71), 2-3. 

(Death of Hafiz Mohd. Ghazanfarul-
la) (V1lI-15-11-71), 1-5. 

(Death of Sh. K. Kelappan) (VllI-
15-11-71), 1-4. 

(Death of -Sh. K. Madhav Menon) 
(VllI-15-11-71), 1-4. 

.(Death of Sh. Mahendra Majbi) 
(VIIl-1S-11-71), 1-4. 

(Death of Sh. P. T. Punnose) (VIII 
-15-11-71), 1-4. 

(Death of Dr. Rajendra Kohar) (lX-
29-11-71), 1-2. 

(Death of Dr. Syed Mahmud), (VIII-
15-11-71), 1-5. 

(Death of Sh. Yasbpat Singh). (VIII 
-15-11-71). 1-4. 

Portfolio of Shri Siddhartha.. Sankar 
Ray (St.) (VIII-15-11-71), 13-1'4. 

. Proclamatioo of Emergency (Rei) . 
. (1X.....:.14-12-1971). 4. 

R~tion,.;to Bangia DoIb (St.) 
(IX-6-12-71), 1~4? 

GANDHI. SHRIMATI INDIRA-
Contd. 
Statement of Reported Killing of 

Santh:.1s in Purnca District of Bi-
har (Dis.) (X-23-12-71), 83-84. 

Unconditional surrender of West 
Pakistan Forces in BangJa Desh 
(St.) (X-16-12-7l), 145-46. 

GANESH. SHRI K. R. : 
Appropriation (No.4) Bill, 1971: 

Int. (X-14-12-71), 39. Motion to 
pass (X-14-12-71), 40. -

D.S.G. (General) 1971-72 (X-14-1:!-
71), 37-39. 

D.S.G. (Punjab) 1971-72 (X-14-12-
71), 95-100. 

Inland Air Travel Tax: Bill Int. (VIII 
-22-11-71), 1.93. 
Consid. (VIII-25-11-71). 199-200. 
209-11. 
Motion to pass (VIII-25-11-71). 
212. 

Inland Air Travel Tax Ordinance 
(Stt-Res.) (VlII-25-11-71). 199-
200. 

Price rise of essential commodities 
(C.A.) (Vol. VIll-I6-11-1971), 
200-02. .. 

Punjab Approf.!riation (No.2) Bill, 
1971: Int. (X-14-12-71), 101. 
Consid. (X-14-12-71), 101. 
Motion to pass (X-14-12-71). 102. 

Punjab State Electricity Board (Res.) 
(X-18-12-71)' 25-26. 

Rise in prices of Essential Commo-
dities (Res.) (X-l 0-12-7 1), 42-47. 

Small Coins (Offences) BiU Int. (VIII 
-22-11-71), 269. 
Consid. (VIII-24-11-71). 256-58. 

283-86. 
Consid. cl. (VIII-24-11-71), 289-

92. 
Motion to pass (V1Il-24-11-71), 
293. 

Tax on Postal Articles Bill Int. (VIII 
-22-11-71), 270-84 . 
Consid. (Vill-25-11-71), 173-
75, 192-93. 
Motion to pass (VlII-25-11-71). 
194. 
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·QANESH, SHRI K. R.-Contd. 
Tax on Postal Articles Ordinance 

(SU. Res.) (VIII-2S-11-71), 173-
75, 192-93. 

'GANGADEB, SHRI P. : 
Agreement with Nepal re: Western 

Kosi Canal Project (IX-30-11-
1971). 128-29. 

Aid by Agricultural Refinance Cor-
poration for Ba<;kward Areas (VIII 
-26-11-71), 61-63. 

Aid from Foreign Countries for Flood 
Victims (VIII-19-11-1971) I1S-
16. ' 

. A1I-India conference on population 
education (VIII-22-11-71),- 92-93. 

AUocat!on of Rs. 10 crores for social 
hOUSIng scheme lVIlI-22-11-71) 
24-25. ' 

.Annual Meeting of World Bank and 
International Monetary Fund (VIII 
-19-11-1971), 231-32. 

AI!Plicatio.n of . Industrial policy to 
mternatlonal Joint ventures (VIJI-
17-11-71), 124. 

Census of Landless labour (IX-29-
11-1971), 128-29. 

Collection of taxes on agricultural 
and other incomes (VIII-26-11-
1971), 93. 

Complaints reo Post Office Savings 
Bank frauds (IX-1-12-1971) 102-
04. ' 

'Concentration of Pakistani forces on 
Indo-Pak borders (VIII-19-11-
1971), 108-09. 

'Co,:,ference. o.f Registrars of Coopera-
ti ve Societies held in September 
1971 (VIII-22-11-71), 105-06. ' 

Constitution of a Central Board to 
Co-ordinate Activities of Various 
Survey Agencies (IX-1-12-1971) 
104-05. ' 

'Cut in Non-Plan Expenditure (VIII-
26-11-71), 54-55. 

Damage to ,oods train due to explo-
sion of mines between Radhikapur 
and Dalimgaon StatioDS (IX-30-
11-1971), 129·30. 

.. 

GANGADEB, SHRI P.-Cofltd. 
Development of Cropping pattern by 

agricultural scientists to remove re-
gional disparities (IX-29-11-1971), 
127-28. 

Dharna in British High Commission 
by British subjects of Indian Origin 
(VlIl-25-11-71), 69-70. 

Difficulties for Indian exports due to 
new developments in international 
monetary and commercial fields 
(VlII-I6-11-71), 71-72. 

Energi<lation of Pump-sets and Rural 
Electrification (VlII-·;?.3-11-1971). 
8-11 . 

Enforcement of Pha.rD'UoCY Act OX-
29-11-1971), 130. 

Expansion of existing facilities at 
shipyards (VI1l-22-11-71), 90-91. 

Expected faD in export of Iron Ore 
(IX-30-11-1971), 68. 

Facilities provided by Ceylon to Pa-
kistan Military Planes and Naval 
Vessels (VlIl-25-11-71), 67-68. 

Family Planning Projects with the 
assistance of World Bank (VIII-
26-11-1971), 61. 

Growth in manufacturing Allopathic 
formulations and basic drugs (IX-
3-12-1971), 36-37. 

Impact of Save Dollar Plan on In· 
dian Economy (VIll-19-11-1971), 
105-06. 

Import of crude from Iraq (VIII-
26-11-1971), 22. 

Imposition of Currency Adjustment 
Levy on Exports from India (VIII-
15-11-1971), 191. 

Indian Labour Conference (VIII-
18-11-71), 81. 

India's approach to US Government 
to waive import surcharge (VIII-
16-11-71), 39-40. 

Indo-Soviet wagon deal (VllI-I6-ll-
71), 72. 

Infiltration of trained pale Sfi'cs in 
North Eastern Region (V 1I-17-
11-71), 125. 

International Trade Fair to be held 
in Delhi (VI11-23-11-197 1), 64. 
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GANGADEB. SHRI P.-Conld. I GANGADEB. SHRI P.-Conld. 
Low Industrial Growth (lX-I-12-1 Removal of distinction between W(¥-

1971), 101-02. kers and Officers (VIII-23-11-
Managers in public sector undertak- j 1971), 63.' 

ings opting for their parent cadres Reorganisation of Export Credit and 
(IX.-3-12-1971). 64-66. Guarantee Corporation (VIll-23-

Manufacture of consumer goods in 
Public Sector (V1II-24-11-197 1), 
85-86. 

Meeting of Asian members of "Group 
of 77" at Bangkok (VIll-16-11-
71), 73. 

Minimwn bonus (VIlI-lS-11-71), 
14344. 

National Committee on Science and 
Technology (VIII-24-11-1971), 
86. 

New policy to provide credit to Agri-
culturists (VIU-15-11-1971), 191-
93. 

New Price Policy for Canalised Im-
ports (VIII-23-11-1971), 63-64. 

One union for one industry (VIII-
18-11-71), 77-78. 

Opening of BangIa Desh Mission in I 
New Delhi (V1II-lS-H-71), 147. 

Overdrafts by States (VIII-19-11-
1971), 117-18. 

P.M.'s visit to USSR (VI1I-18-11-
71), 71-72. 

Paper and Printing Crisis in P. & T. 
Department (VIII-24-11-1971), 
86-87. 

Planning Commissioner's request to 
States to appraise progress of va-
rious Schemes (IX-I-12-1971). 3-
6. 

Proposal to declare emergency (VIII-
17-11-71), 83-84. 

Raising of issue of Bansla Desh in 
UNO (VIII-IS-II-71), 147-48. 

Reconunendation of NCERT regard-
ing withdrawal of Text Books con-
taining prejudicial material (VIII-
15-11-1971), 179-80. 

Rehabilitation of BangIa Desh refu-
gees in Hazaribagh, Bihar (VIlI-
25-11,..71), 68-69. 

11-1971), 64-65. 
Requirement to posts of Judicial Offi-

cers in Delhi High Court (IX-30-
11-1971), 161-62. 

Rise in Prices (VIlI-19-11-1971),. 
24-30. 

Rules on Foreign Travel Tax (VllI-
26-11-1971), 92-93. 

Sanction of schemes by Ajlicultural 
Refinance Corporation (IX-3-12-
1971), 71-72. 

Seminar on Industrial Research in 
Developing CO.1lltries in Copenha-
gen Denmark (IX-I-12-71) .. 
105-06. 

Setti~ up of a Gem Corporation of 
India (IX-2-12-1971), 123. 

Setting up of conunon agency of main. 
steel producers (VIII-25-11-71) •. 
11-14. 

Setting up of gangetic basin flood con-
tro1 board (VlU-I6-11-71), 74. 

Setting up of guidance bureau for in-
vestors (VIIl-17-11-71), 125-26. 

Setting up of Industrial Reorganisa-
tion Commission (VIlI-24-11-
1971), 74. 

Size of 1972-73 Plan (VIII-17-11-
71), 123-24. 

Soviet assistance to India in the tech-
nological field (VIII-17-11-71),. 
126-27. 

Steps to strengthen Indian Navy in" 
the Indian Ocean (VIII-26-11-· 
1971). 22-25. 

Suggestion by National Council of 
Applied Economic Rel!iearch for' 
providing Jobs to Unemployed. 
(VIII-24-11-71). 1-6. 

Suggestions made regarding develop-· 
ment of roads at the Indian Roads. 
Congress Seminar held at Srinagar' 
in September, 1971 (IX-29-11-
1971), 129·30. 



GANGADEB, SHRI P.-Contd. 
Suf?ply of foodgrains to Orissa for 

dIStribution to Cyclone affected per-
sons (IX-29-11-1971), 125-27. 

Supply of food grains to States to 
ease hardship caused by rising 
foodgrains. price -(1Vll1-22-11-
71), 93-94. 

Survey Repo~t on Foreign Book 
Pacts ,(iVIII-l~11-1971), 190-
91. 

Symposium on fertilizer held in Oc-
tober, 1971 (lX-3-12-1971), 60-
62. 

Tran.. .. port Museum (VIII-23-11-
1971), 73. 

UN aid for Bang1a Desh refugees 
(VlIl-lS-ll-71), 92-93. 

Unified Career structure for scientists 
in universities and National Labo-
ratori~ (IX-1-12-1971), 107-08. 

War threats of General Yahya Khan 
(VIlI-19-11-1971), 116. 

GARCHA, SHRI DEVINDER 
SINGH: 
A.R.C. recommendation reo increase 

in promotion quota to Class 1 
(lX-1-12-1971), 203-04. 

Appointment of High Level Policy 
Planning Body for formulation of 
future Oil Policy (VllI-19-11-
1971), 117. 

Appointment of labour leader as 
General Manager of Durgapur 
Steel Plant (VIH-IB-1l-71), 89-, 
90. 

Arab League for amicable settlement 
of Indo-Pale differences (lX-2-
12-1971). 52. 

Compensation paid to Former Own-
ers of Nationalised Banks (VlII-
26-11-1971), 49. 

Compulsory service in rural areas by 
new entrants to the Medical Col-
leges (1X-29-11-1971), 67-68. 

Construction of dry docks (VIII-
22-11-71), 71. 

Deposits attracted by Nationalised 
Banks in Punjab (lX-3-12-1971), 
43. 

Export of Iron Ore 
1971), 60-61. 

(VI1I-23-11-

GARCHA. SURI DEVINDER SINGH 
-Contd. 
Facilities for foreign travel to indus-

trialists to Markets abroad (IX-
30-11-1971), 52. 

Increase in production of High Speed: 
Diesel and Kerosene Oil in Oil 
Refineries (VIfl-191-11-197l)r 
113-14. 

Kashmir shown as Pakistan's terri-
tory on world hockey cup (VIII-
IS-11-71), 39. 

Late delivery of Ships at Hindustan 
Shipyard due to irregular supply 
of Ancillary equipment (VIll-
22-11-71), 71-72. 

Pian for Second Refinery in Guja-
rat (VIII-19-11-1971), 115. 

Rejection of Offer of Burmah Oil 
Company to Associate with Oil 
India Ltd. for exploration of Oil 
in India (VIII-I91-UI-I97 1). 93-
94. 

Setting up of an independent Acre>. 
nautics Design Bureau with the 
help of RUS5ian Experts (VlU-
19-11-1971), 45. 

Setting up of watch factory in col-
laboration with USSR (VIII-I7-
11-71), 54. 

Shifting of rocket launching station 
from Thumba to Sri Harikota in 
Andhra Pradesh (IX-1-12-1971)~ 
203. 

Stoppage of Oil Supply by Iran in 
case of War (vIIi-26-1 1-1971), 
43-44. 

Stoppage of United Nations aid . for 
Bangia Desh refugees (VIII-IS-
11-71), 54. 

Survey conducted to find out crimes 
(VIIl-I7-11-71), 53-54. 

Survey of Country Coastline for 
finding out oil (VIII-19-11-1971) .. 
114-15. 

System to facilitate easy flow of foodS. 
traffic by road (VIII-22-1 -71). 
66-69. 

Tum out·· of doctors by medical col-
leges (IX-29-11-1911), 67. 

U.S. Plan to send a team to study 
situation. in Indian sub-continent 
(lX-2-12-1971), 71-72. 
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GARCHA. SHIU· DEVINDER SINOH 
-Contd. 

Debates 
Reported blowing up of a wagon 

carrying army explosives between 
Faridkot and Plpli in Punjab 
(C.A.) (VlII-I7-11-71), 177-78. 

GEORGE. SHRI VARKEY: 
Arrest of Pak spies in Jammu, Ra-

jasthan, North Bengal aT\d uuja-
rat (VlII-17-1I-71), 117-18. 

Assets and liabilities of J ayanu Ship-
ping Co. (VIIl-22-11-71), 122-
23. 

Roosting India's Exports to Europe 
consequent upon Britain's entry 
into E.C.M. (VIII-:-16-11-71), 
152-54. 

Completion of Patratu Thermal Po-
wer Project (VIlI-I6-1 1-71), 196-
97. 

. Omstitution (Twenty-fourth Amend-
ment) Bill (VllI-16-11-71), 40. 

Difficulties experienced by Coffee 
grower due to large harvest (VlII-
16-11-71), 196. 

Finalisation of cost of production of 
coffee (Vlll-16-\ 1-71), 197-98. 

KiSl>ing in Indian Films (IX-1-12-
1971), 220. 

Postal serviCe hit by speeding up of 
trains (VlII-17-11-71), 162. 

Reoonstitution at Law Commission 
(VlIl-16-11-71), 168-69. 

Registration for allotment of fiats in 
Delhi by D.D.A. (IX-29-11-
1971), 184-85. 

Removal of Assets by Coal Mines 
prior to the issue of Ordinance of 
t4king .over them (VIII-IS-II. 
71), 102. 

Report of Pipeline Enquiry Commis-
sion (Vlll-26-lJ-1971), 168. 

-GHOSH, SHRI P. K.: Statement on 
reported killing of Santhals in 
Pur.oea District ol Bihar (Dis.) 
(X-.:.Z3.12-71), 74-75. 

GILL, SHRI MOHINDER SINGH: 
Delhi Sikh Gurdwaraa Bill: Consid. 

(X-22-12-71), 74-79. 

GIRl, SHRI S. B.: 
Ban on shifting of companies from 

one State to another (IX--3-12-
1971), 19-20. 

Sharing of productivity gains with 
lahour by industries (lX-2-12-
1971), 18-19. 

States Labour Ministers' Conference 
(VIll-18-11-71), 15. 

Debates 
North Eastern Areas (Reorganisa-

tion) Bill Comid. (X-15-12-
1971), 38. 

Recognition to Banela Desh (St.) 
(IX--6-12-71), 38-39. 

GODFREY, SHRIMATI M. 
Recognition to Fangla Oesh (St.) 

(IX.-6-12-71), 38. 
Report of University Grants Com-

mission, 1969-70 (M) (VllI-
19-11-71), 280-81, (VIII-22-11-
71), 294-96. 

GOGOI, SHRI T ARUN : 
Decline in Popularity of Indian Tea 

in Foreign Countries (IX-30-11. 
]971), 24. 

Debates 
North-Eastern Council Bill: Consid. 

(X-22-12-71), 117-19. 

GOKHALE, SHRI H. R.: 
Constitution (Twenty fifth Amend-

mont) Bill Consid. (IX-30-11-71), 
220-31. 
Consid. (IX-l-l2-71), 350-64. 
Consid. Cl. (IX-I-12-71), 381-

506. 
Motion to pass (IX-1-12-71), 
506-24. 

Constitution (Twenty-Sixth Amend· 
ment) Bill: 
Consid. (IX-2-l2-71), 203-08. 
Consid. cl. (IX-2-l2-7l), 218-45. 
Motion to pass (IX-2-12-71), 

245-62. 
Contempt of Courts Bill-
Consid. as passed by Rajya Sabha 

(X-2Q-12-71), 9-10, 24-30. , 
Motion to pass (X-20-12-71), 
31, 40. 
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GOKHALE, SHRI H. R.-Contd. 
~lhi Sikh Gurudwaras Bill: 

Int. (X-22-12-71), 21-22. 
Consid. (X-22-12-71), 49-51, 
103-05. 
Consid. cI. (X-22-12-71). 108. 
~I otion to pass, as amended . (X-
22-12-71), 108. 

High Court Judges (Conditions of 
Service) Amendment Bill lnt. 
(X-21-12-71), 7-8. 
Consid. (X-22-12-71), 153-55, 

175-76. 
Motion to pass (X-22-12-71}, 

• 178. 
Reference of Constitution (Twenty-

Fifth Amendment) Bill, as pa..'lSCd 
by Parliament. to State Legisla-
tures for ratification (St.) (X-
17-12-71), 13. 

Supreme Court Judges (Conditions 
of Service) Amendment BiU-Int. 
(X-2J-12-71), 7. 
Consid. (X-22-12-71), 153-55, 

175-76. 
Motion to pass (X-22-12-71), 
178. 

GOPALAN, SHRI A. K. : 
Admission to Engineerinlll Colleges '[ 

in Mysorc State (VIII-IS-H-
1971), 79. . 

Air Force recruitment centres in 
KeraJa (IX-3-12-1971). 149-50. 

Amount allotted for .Cochin shipyard 
during Fourth Plan period OX-
29-11-71), 197-98. 

Applications for setting up Nylon 
Textile Filament Yam Units (V1II 
-19-11-1971), 74. 

Bangalore University students de-
mand for an inquiry into univer-
sity's affairs (IX--29-11-197 1), 71-
72. 

Beedi-cigar Act (VIII-IS-ll-71), 
30. 

Central assistance to Kerala for im-
plementation of land reforms in 
Kerala (VIll-22-U-71), 88. 

Construction of houses for emp10yees 
of Bharat Earth Movers. Banga-
lore (VllI-19-11-1971), 78. 

GOPALAN, SHRI A. K.-Conlll •. 
Construction of Super Tank Berth at 

C()Chin (VllI-15-11-1971), 80. . 
Conversion of Emakulam-quilon-

Trivandrum line into broad gauge 
(VIll-16-11-71), 130. 

Damage condition of Railwav Work-
shops at Shoranur (Sourthern Rail-
way). (VIlI-23-11-1971), 74. 

Discovery of platinum deposits by 
qe?log~ ~partment of Nagpur 
Ulliverstly 111 Maharashtra (VIIl-
25-11-71), 48. 

Establishment of Petro-Chemical 
Complex in Kerala (Vlll-19-11~. 
1971), 73-74. . 

Fisheries Complex at Cachil'! (VIlI-
23-11-1971), 34-35. 

Formation of a Corporation for wel-
fare of Scheduled Castes and: 
Scheduled Tribes in Kera'la (IX-. 
29-11-1971), 196.97. 

French offer to Start Fishing Cor-
poration at Cochin (VllI-15-11-
1971), 33-34. 

Industrial centre for building fishing 
boats and other equipment in Tri-
chur (Keral~ (VIll-22-11-71) 
219-20. • 

Japanese base on western, coast for· 
fishing trawlers (VlII-22-11-71). 
219. 

Licence ,for setting up Paper Mill in 
Kerala (IX-I-I 2-197 l), 34-36. 

Payment of loan by Kerala Govern-
ment (1X-3-12-1971), 149. 

Plan to start a Tourist Centre at 
Nelliampathi, Kerala (ViIl-19-
11-1971), 47. 

Railway Lines. laid in Kerala after 
Independence (IX-30-11-1971). 
134. 

Recommendation of Food Founda. 
tion for Increasing Rice Produc~ 
tion in India (VlIl-15-11-1971). 
80-81. 

Report of Dr. Manoharan reo se~ 
erosion on KemJa coast (VIll-
16-11-71), 129-30. 
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GOPALAN, SHRI A. K.--conttl. 
Request from KeraIa Government to 

open office of freight Investigation 
Bureau at Cochin for accelerating 
exports (lX-29-11-1971), 48. 

Requirements of Naphtha in the 
country (VIII-19-11-1971), 124. 

'Retrenchment of Workers due to 
Abolition of Crio Sorting Plant I 

Olavalkot (Kerala) (lX-3Q-ll- I 
1971), 135. ! 

Setting up of a Nylon Fila,nent Yarn 
Factory in Kerala (VDI-19-11-
1971), 171-72. 

I 

;Setting up of newsprint factory in Ke- , 
rala (VlII-17-11-71), 97-98. 

.Slump in Export of Coir Goods from 
Cochin Port QX-30-11f-1971), 
134-35. 

:Supply of Newsprint to Kerala News-
papers (1X-1-12-1971), 101. 

.survey conducted by Geological Sur-
vey of India for locating Gold 
Deposits in Kerala (V1Il-2S-1l-
1971), 116-17. 

Survey for Tirunelveli-Cape Como-
rin-Trivandrum Railwav line (VIII 
-16-11-71), 130-31. 

I 

Debates I 
Defence of India Bill Consid. (lX- I 

4-12-1971), 40-46. 

·Consid. cl. (IX-4-12-71), 88. 
Motion to pas$ (lX---4-12.-l971), 

105-07. 

Failure of Delhi Police to prevent 
violence at 7. J antar Mantac Road 
and incidents connected therewith 
(M) (Vlll-16-11-1971), 296-301. 

Proclamation of Emergency (Res) 
(1X-4-12-1971), 4-5. 

(JOSWAMI, SHRIMATI BIBHA 
GHOSH: 
Alleged murder of two teachers in 

Howrah (1X-1-12--1971), 149-50. 

Allocatioo of funds to West Bengal 
for housing projects (VIII-n-ll-
71), 24-28. 

'Chhoti Sadri pd wcan.dal case (VIII 
-17-11-71), 145. 

GOSWAMI. SMT. BlBHA GHOSH-
Contd. 
Cut in D.A. of Teachers of Private 

Colleges and Tennination of Ser-
vices of Govt. College Teachers in 
West Bengal (lX-29-l1-1971), 
35-36. 

Delay in completion of Mormugao 
Port Development Scheme (VIll-
22-11-71), 106. 

Delay in supply of blankets for Ban-
gIa Dcsh refugees (lX-2-12-1971), 
117. 

Functioning of coking coal mines 
taken over by Government (Vlll-
25-11-1971), 102-03. 

lAS Officers on deputation to Public 
Undertakings (VIlI-26-11-1971), 
56-57. 

Implementation of recommendations 
of Wage Board for iron ore and 
mining industry in Goa (VIII-18-
H-71), 110-11. 

Payment of salary to staff of Beas 
Designs Organisation, Nanga! 
(VIll-I6-11-71), 163-64. 

Reopening of Kalyani University 
(VlIl-15-11-1971), 110. 

Scarcity of drinking water at Rana-
ghat Junction (P..astern Railway) 
(1X-3Q-1l-1971), 117. 

Seizure of currency from smugglers 
in Bombay (VllI-26-11-1971), 
156-57. 

Strength of C.R.P. (VllI-24-l1-
1971), 94. 

GOSWAMI, SHRI DlNESH CHAN-
DRA: . 
A.R.C. Report on Centre-State Rela-

tions (VIII-24-1 1-19711. 28. 

AmoWlt of damages paid by Rail-
ways (VJII-23-11-1971), 32. 

Broad gauge line from Bongaigaon 
to Gauhati (VIII-I6-11-71), 49-
SO. 

Closure of iildustries in Assam due 
to non-availability of raw mate-
rials (VIII-l 7-11-71), 132-33. 

Cultural delegations (VIII-22-11-
71). 23. 
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OOSW AMI, SHRI DINESH CHAN-
DRA-Contd. 
Defalcation of money in Oauhati Oil 

Refinery (IX-3-12-1971), 86-87. 
Enactment of law for fixing strength 

of Ministers in States (VIII-17-
11-7]), 59-60. 

Industries in Meghalaya (VIII-17-
11-71), 133-34. 

Measure for Civil Defence (VIII-
24-11-1971), 77. 

Progress in Crash Programme for 
Rural Employment (VlIl-15-11-
1971), 109-10. 

Rules Re. Conditions of service of I 
Income Tax omcera (IX-3-12-
1971), 87-88. 

Scarcity of Foodstuffs in Assam (VIII I 
-15-11-1971), 44. 

Uniformity in scales of pay of offi-
cers of different refineries in the 
country CIX-3-12-1971), 1&17. 

Debates 
Continuance of Proclamation in res-

pect of the State of West Bengal 
(Stt. Res.) (lX-17-12-71), 22-26. 

North Eastern Areas (Reorganisation) 
Bill Consid. (X-15-12-71), 29-
32. 

North-Eastern Council Bi11~onsid. 
(X-22-12-71). 127-30. 

Taxation Laws (Amendment) Bill-
Consid. (VIII--16-1 1-1971), 266-
70. 

GOVIND DAS, DR.-Freedom Fight-
ers (Appreciation of Services) Bill: 
Con sid. (X-17-12-71). 58-60. 

GOWDA, SHRI PAMPAN: 
Additional furu:tions and responsibi-

lities of Department of Science 
and Technology (VIII-24-11-
1971), 11-13. 

Lackout declared by MIs Braith-
waite and Co. (India) Ltd. (VIII-
24-11-1971), 10. 

Debates 
Freedom Fighters (Appreciation of 

Services) Bill ~y Prof. S. L. Sat-
sena-Consid. (IX-3-12-71), 
308-09. 

.OOWDER, SHRI J. M.: 
Asian Refractories Limited (Acquisi. 

tion of Undertakings) Bill-Consid. 
(X-l 0-12-71), 17-20. 

Coking Coal Mines (Emergency Pro-
visions) BiU-Consid. (X-l3-12-
71), 42-44. 

Departmental Inquiries (Enforcement 
of Attendance of Witnesses and 
Production of Documents) Bill 
-Consid. (X-20-12-71). 

Eleventh Report of the Commission 
for Linguisbtic Minorities (M.) 
(VIII-17-1l-71), 213-16. 

Emergency Risks (Goods) Insurance 
Bill-Consid. (IX-8-12-71). 67-
69. 

Indian Tariff (Amendment) Bil1-
Consid. (X-l 6-1 2-1971), 42-44. 

Naval and Aircraft Prize BIll~n
sid. (X-I5-12-71), 65-66. 

Report of University Grants Com-
mission, 1969-70 (M) (VIn-19-
11-71), 263-68. 

Situation arisin& out of recent cyclone 
in Orissa (M.) (VIII-23-11-71), 
302~6. 

Unemployment Problem (Res.) (X-
10-12-71), 67-70. 

GUHA, SHRI SAMAR: 
16-Point Programme to step up In-

dustrial Development in West Ben-
gal (VlII-24-11-1971), 46-49. 

Admission in colleges and universi-
ties in West Bengal (IX-29-11-
1971), 187-88. 

Air India's Proposal to enter Hotel 
Industry (VIII-l 9-11-1971), 100-
01. 

Apprising opposition leaders about 
development in Bangia Desh (VIII 
-25-11-71), 45-46. 

Benga1 bund (V111-17-11-71), 139-
40. 

Blankets supplied to Bangia Desh 
Refugees (VIll-25-11-1971), 80. 

Cases against extremist clements in . 
West Bengal (VIII-24-11-197 1) , 
194-95. 



GUHA, SHRI SAMAR-Contd. 
Cases of deaths, arrests and violent 

incidents in West Bengal after Pre-
sident's Rule (VIll-24-11-1971), 
192-93. 

Damage of Agricultural Crops due 
to Floods and its effect on Import 
of Food (VIII-15-11-1971), 89. 

Damage to school Buildings Contai 
Sub-Division, West Bengal due to \ 
flood (VllI-15-11-1971), 88. 

Di'Smissal of Government Employees 
in West Bengal (VlII-24-11-1971), 
193-94. 

Effect of Food Supply to BangIa 
Desh on Self-sufficIency in Food 
(VIII-15-11-1971), 89-90. 

Fall in Agricultural Production in 
Contai (West Bengal) due to ftoods 
and steps taken to help the Agricul-
turists (VIII-15-11-1971), 38. 

Financial Assistance to West Bengal 
for Relief and Rehabilitation of 
persons affected by Floods (VlII-
19-11-1971), 56-57. 

Flood or Water logging Problem in 
f:iatachanka, West Bengal.· (lX-
30-11-1971), 65-66. 

Foreign he1p for refugees (VlII-
18-11-71), 141-42. 

Impact of stoppage of U.S. Foreign 
Aid (VlII-26-11-1971), 85. 

Judicial Inquiry 'into mass murders in 
Cossipore-Baranagore area near 
Calcutta and probe into killing of 
under trial political prisonem in 
jails in West Bengal (VIIl-17-11-
71), 15-16. 

Leakage of news regarding taking 
over of coal mines (VIII-18-H-
71), 69. 

Low rate of urbanisation in India 
(VIII-17-11-71), 9-10. 

Ministerial delegations sent to foreign 
countries during last inter-session 
periods (VllI-25-11-71), 63-64. 

Pension to Freedom Fighters (IX-
1-12-1971), 183-84. 

Plan submitted by West Bengal for 
Flood Control (IX4-30-1l-1~71), 
149. 

GUHA, SHR~ SAMAR-Contd. 
Rations and other assistance to non-

camp refugees (VIII-25-11-1971) .. 
79-80. 

Rehabilitation Works in West Ben-
gal (VlII-l 9-1 1-1971), 55-56. 

Release of Sheikh Mujibur Rehman, 
(V1IJ-18-11-71),45. 

Removal of assets by coal mines 
prior to the issue of ordinance of 
taking over them (VIII-18-11-71), 
102. 

Russo-Algerian communique on Ban-
gIa Desh (VIIl-18-11-7l), 100-
01. 

Shortage of Truck and Bus Tyres and 
Tubes in West Bengal (IX-l-12-
1971), 94-95. 

Speeding up of Rajdhani Express and 
other De-Lux trains (VIII-16-
11-71), 183-84. 

Steps to strengthen Indian Navy in 
the Indian Ocean (VIIl-26-11-
1971), 25. 

Storage arrangements for foodgrains 
to be procured during next six 
months (IX-29-11-1971), 22-23. 

Supply of arms to Pakistan by North 
Korea (VIII-18-11-7l), 101-02. 

Taking over of refugees camps by 
Central Government (VIII-18-11-
71). 4. 

Underground Nuclear Tests for Nu-
clear Eogineering (lX-l-12-71), 
192-94. 

Water-J..ogging in Contai Sub-Divi-
sion of West Bengal (IX-30-11-
1971), 66-67. 

Debates 
B.O.H. (VIII-19-11-71), 249. 

(VIII-26-11-7J), 231. 
(lX-3-12-71), 219-21. 

Re. Calling attention notices (VIII-
26-11-71), 216-17. 

Comptroller and Auditor-General's 
(Duties, Powers and Conditions of 
Service) BiH-Consid. (VIII-15-
11-71), 280-81. 
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GURA, SHRI SAMAR-Contd. 
Constitution (fwenty-Fifth Amend-

ment) BilI~nsid. (IX-l-l 2-71), 
315-24. 
Consid. cl. (IX-I-l2-71). 384- I 
506. 

I 

Constitution (fwenty Eighth Amend- \ 
ment) Bin-Int. (X-22-12-71), 27-
28, 34-37. 

Re. development on Indo-Pak border 
and shooting down of three Sab-
res near Calcutta (VlII-23-11-71), 
247. 

Failure of Delhi Police to prevent 
violence at 7, Jantar Mantar Road 
and i""iden~ connected therewith 
(M) tviIi-16-11-1971), 360-63. 

Freedom Fighters (Appreciation of 
Services) Bill-Consid. (X-I7-12-
1971), 63-67. 

Re. Motion of Adjournment (Law 
and Order situation in West Ben-
gal) (VllI-15-11-1971), 203. 

Re. Motion of No Confidence (VIII 
-15-11-71), 247-48. 

Proclamation of Emergency (Res.) 
(lX-4-12-1971), 14-16. 

Reported blowing up of a wagon 
carrying army ex.plosives between 
Faridkot and Pipli in Punjab (C. 
A.) (VIlI-17-11-71), 181-83. 

Situation arising out of recent cyclone 
in Orissa (M.) (VIII-23-11-71), 
315-19. 

Re. situation in Mailan and Balat 
refugee camps in Meghalaya (VIII 
-24-11-70, 227-28. 

Re. supply of newspapers in Cal-
cutta (VllI-23-Il-7l), 250-51. 

Union Territories Secondary Educa-
tion Bill-lnt. (X-17-12-1971), 
47-48. 

OUJRAL, SHRI I. K.-Reported Evic-
tion Nc*ces served on Central 
Govemment Employees in Kanpur 
{C.A.) (V1II-22-11-71), 249-65. 

16-16 LSS/72 

GUPTA, SHRi INDRAJIT: 
Allocation ol funds to West Bengal 

for bousina projects (VIII-22-11-
71). 27. 

Anti-India propaprula in USA (VIII 
-18-11-71), 81-82. 

Assistance given to Sikkim Institute 
of Tibetology (IX-29-11-1971), 
76-77. 

Central Relief for Flood Affected 
People of West Bengal (IX-3D-II-
197), 58-59. 

Closure of Sainik School, Purulia 
(VIIl-19-11-197 1), 208. 

Construction of Haldia Port Project 
(V1II-15-11-197l), 28·29. 

Dismissal of Employees of Ordnance 
Factories of West Bengal (VIU~ 
19-11-1971), 131-32. 

Disaffiliation of Indian Olympic As-
sociation from International Olym-
pic Committee (VIII-22-11-71), 
140-42. 

ExJ)ert Committee on bonus formula 
(VIII-l8-11-71), 8. 

Floods in West Bengal (IX-3D-1I-
1971), 57-58. 

Hiodustan Cables Ltd. (VIII-24-11-
1971), 156-57. 

Hoarding of Small Coins (VU1-19· 
11-1971), 20S-09. 

IMPECS Agreement with American 
Film Companies for Exchange of 
Films (VIll-23-11-1971), 27. 

Import of Crude from Iraq (VIII-
26-11-1971), 21-22. 

Increase in prices of fans (VIlI-17-
11-71), 140-41. 

Increase in Production in West Ben-
gal Ordnance Fa;tories (VIU-
19-11-1971), 132-33. 

Increase in the Dearness Allowance 
of the Central Government Emp-
loyees (VIII-19-lt-1911), 2-9, 

Indian de1egation for Asian Regional 
Conferena:c (IX-2-12-1971j, 91-
92. 

Indian Labour Conference (V1tI-
18-11-71), 81. 
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GUPTA, SHRI INDRAJIT-Contd. 
Indian student not allowed to study 

in U.K. (lX-2-12-1971), 41. 
Lockout declared by Mis Braithwaite 

and Co. (India) Ltd. (VIll-24-
11-1971), 10. 

Monopoly Houses in the Field of 
Advertising (VIII-24-11-1971), 
158. 

Moratorium on payment of, foreign 
loans (IX-3-12-197 1), 7-S. 

Nationalisation of audit work of I 
public limited companies (lX-3- I 
12-1971), 14. 

Ordinance lowering land ceiling in 
Bihar for President's assent (VIII 
-22-11-71), 31. 

Petition received :for commutation of 
death sentences passed on a Naxa-
lite Leader of Andhra Pradesh 
(VllI-25-11-1971), 156. 

Prospects of reconciliation with Mr. 
Phizo (lX-2-12-1971), 66. 

Rated caI!acity of Indian Telephone 
Industries (VIII-24-11-1971), 157-

:~ 58. 

t 

Recruitment of seamen from Cal-
cutta in shipping companies (VIII 
-22-11-71), 211-12. 

Reopening of closed Industrial Units 
in Calcutta (VIll-24-11-1971), 
16-21. 

Response of industrialists to backward 
areas development scheme (Vlll-
17-11-71), 142. 

Revision of Indo-Sikkim Treaty 
(VIll-18-11-71), 36-37. 

Rise in exports in jute goods (VlII-
16-11-71), 50. 

:Sarkar Committee Report in CSIR 
(IX-l-l 2-1 971 ), 92-94. 

. Shift in foreign policy of China (VIII 
-18-11-71), 22-23. 

Shorta,e of raw materials in Engi-
ncenng Industry (lX-I-12-197 1), 
55-57. 

. S~utory prOVision for Minimum Bo-
nus (VII1-25-11~71), 1-5. 

GUPTA, SHRI INDRAJIT-Conta. 
Steps to strengthen Indian Navy in 

the Indian Ocean tvIII-26-11-
1971), 24. 

Students' participation in University 
Administration (VIIl-15-11-71), 
21. 

Suggestions made by Trade Union 
Organisations for workers partici-
pation in Management of Public 
Sector Undertakings (IX-2-12-
1971), 92. 

Supersession of Madras Dock Labour 
Board (VIII-I 8-11-71), 99-100. 

Visiting of BangIa Desh. Border by a 
party of Foreign Military Attaches 
(VIII-26-11-1971), 56. 

Working results of Tennery and Foot-
wear Corporation of India Ltd. 
Kanpur (VlII-17-11-71), 141-42. 

Debates 
Attack on' the Times of India office 

by followers of Divine Li,&ht Mis-
sion (C.A.) (V1Il-23-11-71), 217-
19, 222. 

Re. calling attention notices (Vlll-
26-11-71), 214-18. 

Companies (Surcharge on Income 
Tax) Bill-Consid. (X-I 6-12-
1971), 2.'i-26. 

Constitution (fwenty fifth Amend-
ment) BilI-CoIl'Sid. (lX-30-11-
71), 245-55. 
(IX-l-l 2-71), 38S-506. 

Defence of India Bin-Consid. (IX-
4-12-71), 46-52. 
Consid. cl. UX-4-1 2-1 971), 88, 
90, 97-101. 

Freedom Fighters (Appreciation of 
Services) Bill by Prof. S. L. Sak-
sena-Consid. OX-3-12-7 I), 289-
96. 

Industries (Development and Regula-
tion (Amendment) Bill-Consid. 
(X-16-12-1971), 13-18 . 

Law and order situation in West Ben-
gal (M) (VIll-17-11-71), 253-
63. 

Re. Motion for Adjournment (Law 
and order situation in West Ben-
pI) (V1II-lS-ll-197l), 202, 205. 
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GUPTA, SHRI INDRAIIT-CQntd. 
Naval and Aircraft Prize Bill-

Consid. (X-15-12-1971), 62-65. 
Newspapers (Price Control) BiIl-

consid. (X-21-12-1971), 19-24. 
Price Rise of essential commodities 

(C.A.) (VIU-16-11-1971), 210-19. 
Proclamation of Emergency (Res.) 

(lX-4-12-1971), 5-7. 
Reported Eviction Notices served 

on Central Govt. Employees in 
Kanpur (C.A.) (VIII-22-11-71), 
260-61. . 

Reported piling up of raw jute stocks 
10 Bihar (c'A.) (IX-1-12-71), 243-
46. 

Re. Situation on India-Pakistan Bor-
der (IX-3-12-71), 205-08. 

Reported statement by Indian High 
Commissioner in Islamabad (IX-
29-11-71), 247-49. 

Small Coins (Offences) Bill-Consid. 
(VJIJ-24.11-71), 283. 

Stamp and Excise Duties (Amend-
ment) Rill-Int. (VITI-23-11-71), 
236-38. 
Consid. (VJJJ-25-t 1-71), 238-42. 

Stamp and Excise Duties (Amend-
ment) Ordinance (Stt. Res.) (VIJI-
-25-11-71), 238-42. 

Tax on Postal Articles Bill Int. 
(VIII-22-11-71), 275. 

Union Territories Taxation Laws 
(Amendment) Bill-Consid. (X-
18-12-71), 6-8. 

HALDAR, SHRI H. MADHURVYA: 
Agreement Reg. Waie Revision of 

West Bengal State Electricity 
Board Employees (IX-3Q-l1-
71), 136-37. 

Annual increment to untrained tea-
chers of West Bengal (VIII-
22-11-71), 244. 

Attack on residents of Rajendra 
Prasad Colony, Iadavpur (West 
Bengal) nlII-24-11-71), 67-68. 

Attack on residents of Vikramgarh 
Colony, Jadavpur (West Bengal) 
(VTII-17-11-71), 144-45, 

I· HALDAR, SHRI H. MADHUaVYA 
-Contd. 
Cancellation . of trains in Sealdah 

division (Eastern Railway) (VIII 
-16-11-71), 146-47. 

Creation of Sunderbans into a sepa-
rate District (VIII-24-11-70, 
177. 

Decision on withdrawing suspension 
orders and court cases against 
Shri Ranadive of I.A.C. (lX-
3-12-71), 135-36. 

Development of Bakkhali (Fraset'-
ganj) as a Tourist Centre (VIII-
19-11-71), 107. 

Distribution of steel to public works 
department of West Bengal (l~-
2-12-71), 107. 

Electrification of Sundarbans (VIII 
-23-11-71), 78-79. 

Houses for Slum Dwelling Popula-
tion in Calcutta (V I1I-15- 11-71), 
188. 

Increase in speed in Mail Trains 
(VIlI-I6-11-71), 146. 

Irregularity in payment of salaries 
and DA of teaching and non-
teaching staff in High and Higher 
Secondary Schools in West Bengal 
(VIII-22-11-71), 116. 

Launch services for Kakdwip-Pathar-
pratima. Raidighi-Patharpratima 
and Kachuberia-Kakdwip (Sagar 
Islands) (VllI-22-11-71), 245-
46. 

Loss of Money Orders (VIII-24-11-
71), 177. 

Money defrauded by the Agent of 
the Indian Overseas Bank, Ooa 
(VlII-19-11-71), 41-42. 

Opening of a Canal near Kakdwip 
(VIII-lS-11-7]), 188. 

Pakistani Undertrial Prisoners escap-
ed from Amritsar Jail (VIII-
24-11-71), 43. 

Pension Scheme for Teachers and 
Employees .of Schools in W~ 
Bengal (VIII-1S-11-7l), 189-90. 

Persons tilled in West Benlal U I 
result of military. poiko :,nJ CIlP 
firing (VIII-l7-11-71), 142-43. 

----------------------------------------, ~.~~~ 



HA.'LDAk. SlUtI H. MADHttll\'Y A 
-Contd. 
Profit earned by Ilajdhani Express 

(VIII-23-11-7I), 24-26. 
Proposal for Ore:ting of Courts at 

Kakc.twip (V{II-23-11-71), 76_ 

Reconstitution of advisory committee 
and programme committee of AIR, 
Calcutta (VIII-17-11-71). 144. 

Release of anti-social elcmmts by 
democratical coalition govenpnent 
in West Bengal (VIII-17-1I-71), 
143_ 

Release of persons detained under 
various DetentiOn Acts in West 
Bmgal (VllI-24-11-71), 177~78, 

'Research on effects o1i saline water 
on young paddy plants of 2/3 
mantbs (vm-22-I1~71). 245. 

Schemes for Deepening of Kainagini 
Khat, Kakdwip (VlII-23-11-71), 
77. 

Schemes for Drainage for 24-Par- I 
gans (VIII-24-11-71)_ 75-78. I 

Setting up of Bokaro Steel Plant (IX 
-2-12-71), 58-59. 

Sellting up of Health ~ in I 
SUnderbans, West Bengal (VIII-
15-11-71), 189. 

Taking over of refugee camps by 
Cehtral Government (VIll-
r8-1l~71). 3. 

Treatment of snake-bite in Sunder-
bans of 24 Parganas (West Ben-
gal.) (VllI-22.-11-71), 2'44-45. 

Debates 
Contempt of Courts Bill: 

Consid. 8& pasaed by Rajya Sabha 
(X-20-12-71). 11-14. 

Small Coins (Offences) Bill: 
Consid. (VIII-24-11-71). 262-

63. 
HALDER, SHRI KRISHNA CHAN-

DRA: 
Alleged harassrrtellt of Wt>rkert of 

Graphite (I:o&a) Ltd. Durgtpur 
(VIII-24-11-71), 123-24. 

Allege4 harassment. of, workers of 
CPI('M) workers in ~urdwan l>i&-
tritt (West Bengal) (vnl-2A-l1-
71), 12.2. .. 

HALDER, Sllkl KRISHNA CHAN-
DRA-Conrd. 
Applications from Industrial Houses 

for expansion programmes (lX-
]-12-71), 84-85. 

Assessment of Income of Volga 
Restaurant, New Delhi and the 
Group for recovery of Income-tax 
(VIlI-19.11-7l). 176. 

Casualties in Dursapur Steel Plant 
due to leakage of Gas Pipelines 
(1X-2-12-71), 67.J68. 

Cost of Iron Structurals and Iro11 
Plates (VIlI-25·11-71). 99. 

Death of a Worker of Bokaro Steel 
Limited. (VlIl-25-11-71), 99-
100. 

Demand for setting up of a 5()()·Bed 
casualty hospital a::d chest surgery 
unit in Calcutta (IX-29-11-71), 
39-40. 

Floods in Howrah and Hooghly Dis-
tricts (IX-3Oo1t-71), 59-60_ 

Higher Dividends declared by Fore-
ign Oil Companies (VIIl-19-11-
71), 174-75_ 

Murder of a worker of Jay Engineer-
ing Works, at Jadavpur (West 
Bengal) (VIII-17-11-71), 91-
92. 

Murder of a Working Committee 
Member of Hindustan Steel Em-
ployees' Union, Durgapur (VIII-
24-11-71), 123. 

,Pollution of River Damodar in 
Durgapur-Assansol Region (VIIl 
-15-11-71), 27-28. 

'Repair to Burdwan-Katwa Railway 
Line (Eastern Railway) (Vnt-
23-11-71), 114. 

D... .. of Compa.rt.tru!rts of Tra.in5 
'""".t'amng R . L' on Burdwan-Katwa atlway me-

(VHI-23-11-71), 114-15. 

Scheme to complelte emba.bkments 
below IluIWapur (VlII-l6-11-
71), 102. 

St,tike hy workers ,0( Dur&llpur Steel 
Plant (lX-2-l2-7!), 35_ 

Strike in Durgapur State Transport 
(IX-29->1l-7J). 126-27 . 
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HANSDA. SlIRI SUBODH: J 
Activities of Chhatra Parishad and 

Youth Congres$ in West Bengal 
(1X-1-12-71), to. 

Damage due to waterlogging between 
Kharagpur and Nimpura Railway 
Yard (South Eastern Railway) 
(VllI-23-11-71), 130-31. 

Damage of Highways and bridges 
due to floods in the country (VIII 
~22-11-71), 90. 

Deposits of clay in Rajasthan (IX-
2-12-71), 40. 

Economic Mission from Japan for 
collaboration in Petr~Chemical 
Machinery and exploration of 
Mineral Oil resources (VIll-
26-11-71), 177. 

Formation of Art Commission (VIII 
-22-11-71), 34. 

Introduction of crop insurance 
scheme (IX-29-11-7l), 4546. 

Japan's proposal to purchase Indian 
Coffee (VIII-23-11-71), 130. 

Loss in Fore~gn Exchan&e by Price 
Ri$e of Crude Oil (VIlI-26-11-
71), 177-78. 

Tribals taking part in broadcasting 
over AIR stations in Tribal areas 
(IX-I-12-71), 204-05. 

Debates 
Proclamation in respect of the State 

of West Benial (Stt. Res.) (lX-
7-12-71), 2-5. 

HANUMANlHAIY A, SHRI K.: 
Appropriation (Railways) No. 3 

Bill, 1971 
Iotd. (IX-9-12-71), 3. 
Coosid. (IX-9-12-7l), 4, 28-31. 
Motion to pass (lX-9.12.71 >. 32. 

D.S.G. (Railways) 1971.72 (IX-
7-12-71), 40-41. 

(lX-8-12-71), 25.37. 
Derailment of train No. 7 Down 

Puri-Howrab Expl'e6S (St) (lX-
~o-ll-71), 21~17. 

Interim Report of Railway Conven-
tion Committee (ltes) ("-16-12-
71), 106-09. 116-19. 

HARt KISHOItE SINOH~ 
A.R.C. Report on Centre-State Rela-

tions (VIII-24-11-71). 27-28. 
Applications for telephone connec-

tions in Delhi (VIlI-l 7-11-71) 
169. ' 

Approval to Bagmati River Project 
in Muzatfarpur (VIII-23.11-71), 
21-24. 

Arre6t of air forCe officer at Oauhati 
tor passing secret news to Pakilltan 
(IX-3-12-71), 40. 

Assista.twe to Bihar (V1II-19-11. 
71), 223-24. 

Collision of Suburban Train in Bom-
bay with a Stationary Train at 
Chami Road (VIII-23.11-71), 
75·76. 

Confe~nce of India Society of 
Nuoloar Medicines (VIIJ-22-11-
71), 176-77. 

Dama,e caused by Cyclone and 
Rains in Durgapur and AlJsanaol 
(IX-30-11-71), 70-71. 

DecisiOQ to set up Q>al-based Ferti. 
liser Plants in the country (VIIJ-
19-1h71). 224-25. 

Defeat of Indian Hockey Team by 
Pakistan (VUI-1S-11-71), 63. 

Directions given by the Reserve Bank 
of India to New Delhi Coopera-
tive Bank, Khan Baoli reaar4ing 
transaction of business with public 
depositors (VIII-19-11-71) , 125. 

Discus&ion on Inter-State movement 
of Rice and Publi~ dilltribution 
system of foodgrains at State Food 
Ministers' Conference held in New 
Delhi in October, 1971 (VIII-
15-11-1971). 65-66. 

Dis~ of Income-tax appeal. and 
Assessment cases (VlIl-l6-lI-
71), 33-37. 

District Mqiatrate for famil), Plan-
ning Training (lX-l9·11-71). 
116-17. 

Export ()~ cigarettes (VIII-l6-l1-
71), 139-140. 

Export off Tea, CofUe, Cardamom 
and Ilubber (1X-3o.U.71), 
142043. 
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HARI KlSHORE SINGH-Conld. HARI KISHORE SINGH-Contd. 
Extension of inland water transport 

service to Calcutta now started 
between Patoa and Ghazipur (VIII 
-22-11-71), 175. 

Measure for Civil Defence (VIII-
24-11-71), 77. 

Meeting of the custodians of 
Nationalised Banks (IX-3-12-
71), 1l2. 

Grants to Institutions for PrOipoting 
Studies and Research in Le~al Pro-
fession (IX-30-11-71). 69-70. 

High prices of drugs manufactured 
in U.S.A. charged by Inter-
national Development Mission 
Agency of U.S.A. (IX-3-12-71), 
111-12. 

Improvement of communications in 
Andaman and other Indian Islands 
(VIII-17-11-71), 166-68. 

Increase in incidence of w~on 
breaking (VlII-l6-11-71) . 68-
69. ' 

Industrial development of Bihar 
(VIII-17-11-71), 168-69. 

Jammu and Kashmir Lottery Scan-
dal (VIII-24-11-7l), 76-77. 

Loans given to Co-operative Socie-
ties by Nationalised Banks (VlII-
26-11-71), 66. 

Losses suffered by Indian Airlines 
~VIl1-26-11-7l), 99-100. 

Marking of attendance by workers 
during strikes and bandhs (VIII-
18-11-71), 60. 

No~-improvement of employment 
sltuaUon (IX-2-12-71), 101. 

Negotiations with South Korea re: 
Long term supply programme 
(VIII-I6-11-71), 68. 

Offer of aid from U.s.s.R. and 
Hungary for development of 
8ugarbeet and sunflower (IX-
29-11-71), 24-25. 

Overdrafts by States (VIII-19-11-
71 ), 225-26. 

Proposal to Construct New Airports 
in the Country (VIII-26-11-71), 
99, 

Proposal to Encourage Indigenous 
Manufacture of Soap (VIII-
26-11-71), 100-01. 

Quantity and value of major exports 
(VIII-I6-11-71). 141. 

Recommendations of the Committee 
on Defections (VIII-24-11-71). 
84. 

Report of Indian Institute of foreign 
trade on simplification of export 
procedure and documents (VllI-
16-11-71), 141. . 

Report of panel appointed to exa-
mine desirability of continuance 
of export promotion councils 
(VIII-I6-11-71) , 140. 

Resignation from Membership of 
Sugar Inquiry Commission (IX-
29-11-71), 122. 

Review of Rehabilitation Work in 
West Bengal (VlIl-25-11-71), 
85-86. 

Royalty on iron ore and coal in 
Bihar (VIII-18-11-71). 113. 

Seminar on problem of employment 
of Scheduled Castes and Scheduled 
Tribes (IX-29-11-71), 122-23. 

Shortage of steel in engineering 
industries (VIII-1R-1l-7!), 98-
99. 

Strike in textile mills in Gujarat 
(VIII-IB-l1-7l), 112. 

Study team to USSR on employment 
to blind men (VIlI-22-11-71), 
171-74. 

Trade Agreement with Peru Gov-
ernment (lX-30-11-7l), 142. 

Uranium Deposits in Himachal Pra-
desh and Uttar Pradesh (IX-
1-12-71), 120-21. 

Work done by Indian Council of 
Agricultural Research for better 
quality of wheat (VIIl-22-11-
71), 175-76. 

Debates 
Reported killing of Santhals by land 

owners in Purnea District of Bihar 
(C.A.) (IX-29-11-71), 231-33. 

ReportOO pmn~ up of raw Jute 
stocks in Bihar (C.A.) (IX-
1-12-71) •. 237-38. 
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HAIU SINGH, SHRI: 
Allotment of Petrol Pumps to ex-

servicemen (IX-3-12-71), 137. 
Blowing up of trains in Assam by 

PakistanI suboteurs (Vrn-16-11-
71), 63-64. 

Building of National Mineral Deve-
lopment Corporation Ltd. at 
Faridabad (IX-2-12-71), 68-69. 

Derailment of trains dUe to explo-
sions (VIIl-16-11-71), 82-83. 

Effect of Screening of Crime-Pro-
voking Foreign Films in India (IX 
-1-12-71), 180. 

Entrusing distribution of seed to a 
private company by National Seed 
Corporation (VIII-15-11-71), 
130. 

Formal negotiations w~th Naxalites 
(YIIl-17-11-71), 32. 

Ganga Basin Flood Control Com-
mission (IX-30-11-71), 72-73. 

I.A.F. Plane Mishap near Poona 
(VIII-19-11-71), 105. 

IMPECS Agreement with American I 

Film Companies for Exchange of 
FiJms (VIIl-23-11-71), 26-28. 

Loan to Defence Personnel for con-
struction of houses (IX-·3-12-7l), 
] 38. 

N.B.C.C. Brick Plant near Qutab 
Minar, Delhi (VII-I5-11-71), 
131. 

Nationalisation of tea gardens (VIII 
-16-11-71). 57. 

Overstay of Pale. Nationals excluding 
Pak infiltm.tors in India (IX-
1-12-71), 160-61. 

Recovery of Arms and Ammunition 
from arrested Pak Agents and 
spies (IX-I-I2-71), 131-32. 

Registration of Water and Power 
Development Consultancy Services 
(India) Limited (IX-30-11-71), 
73-74. 

Reservation of Petrol Pumps for ex· 
servicemen (lX-3-12~71) 137-
:18. • 

Scheme to allot surplus military 
lands to ex-servicemen (IX-3-12-
71). 138-39. . 

HARl SINGH, SHRI-Contd. 
Scheme to pump out monsoon waters 

from Yamuna River (IX-30-11-
71), 72. 

Setting up. of G~uge. and Discharge 
Observation POtOts III Krishna and 
Godavari Basins (11-30-11-71) 
32. ' 

Shifting of commercial wing of 
National Mineral Development 
Corporation to Bombay (IX-
2-12-71), 106-07. 

SiI~s and Grain Storage Warehouses 
10 Bulandshahr. UP (VIII-lS-11-
71), 129-30. 

Special Foreign Training for T.V. 
employees (IX-I-12-71) 181-
82. • 

Steps to improve publicity regarding 
Tourist (VIII-l 9-11-7 1) , 49. 

Suspects arrested in district Cachar 
(Assam) (VIII-17-11-71), 64-
65. 

Take over of aU cottOn and cotton 
products export (XllI-l6-11-71) 
111. ' 

Underground railway for Delhi 
(VIII-I 6-11-71). 111. 

Violent activities of Naxa1ites in 
Punjab (VIII-l 7-1 1-71), 67. 

Works Undertaken by water and 
power development consultancy 
service (India) Limited (IX-
30-11-71), 73. 

HAZRA, SHRI MANORANJAN: 

Ceiling on Urban Property (VIII-
15-11-71). 164-65. 

Closures of South Parasia Colliery, 
Asansol (VIII-IS-lI-71), 28. 

Giving pension through money 
orders (VIII-19-11-71), 171. 

Lookout declared by MI s Braith-
waite and Co. (India) Ltd. (VIII 
-24-11-71), 8-10. 

Mineral deposits in Tamil Nadu, 
(VIII-2S-11-71), 49-51. 

Misuse of Actual Users' Licences 
(VIU-23-1I-71), 19-21. 
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HAZRA, SHIU MANOItANJAN-
Condo 
Report of Bhaavati Committee for 

Inland waterways development 
(VIlI-22 ... 1l-71), 78-79. 

Talks with rebel Nagas (VIII-
18-11-71), 58-59. 

Debates 
Constitution Twenty-Sixth Amend-

ment) Bill: 
Consid. (lX-2-12-71), 142·43. 
Consid. d. (IX-2-l2-71), 1 227. 

Situation arising out of recent 
cyclone in Orissa (M.) (VlII-
23-11-71). 253-S6. 

HORO, SHRI N. E.: 
Anti-social elements in Banaras 

Hindu University (VIII-IS-ll-
71). 99-100. 

Assam-Nagaland Boundary Dispute 
(VIII-24-11-71), 180. 

Ban on publication of astrological 
prl.-d1ctions (IX-I-I 2-7!) , 117-
18. 

Cases of Cholera in Refuaee Camps 
in West Bengal (VIU-IS-l1-71), 
127-28. 

Closure 0{ CokinS Unit of Barauni 
Oil Refinery (VIII-26·1l·71), 
69-70. 

Oosure of Thermal Plant at Barauni 
(VIII--23-11-7l). 61. 

Constitution (Twenty-fourth Amend-
ment) Bill (VIII-16-11-71), 40. 

Damage caused by Floods in Barauni 
(VIII-19-11-71), 75. 

.Demand of Worltenl for participa-
tion in Manaeements of Oil Com-
panies (VIII-19-11-7l), 212. 

Deployment of Military for Security 
alons Assam Border (VIIl-
19-11-71), 213. 

Despatcb of fertilisers to Bihar for 
Rabi Season (VlII-22-11-71), 
9-16. 

Drilliag 0( Exploratory WeD in 
Jammll (VIII-26-U.71). 39. 

HORO, SHRI N. E.-Contd. 
Establishment of T. V. Trainins 

Institute in Delhi (VIII-24-11-
71), 6-7. 

Films sold to Foreign Countries 
(VIII-23-11-71 >. 59-60. 

Government files missing in Weal 
Bengal (VIIl-24-11-71), 179..aO. 

Industrial disputes in States (VIU-
18-11-71), 111-12. 

Inquiry Aga.imt. MIs Britania Engi-
neering Co. Ltd. Calcutta (IX-
1-12-71), 42-43. 

Losses suffered by Government 
Companies (lX-3-12-71), 161-
62. 

Loss to industrial Units in Bihar due 
to Break Down in Power Supply 
(VIll-23-11·71) , 113. 

Loss to Railway due to Bengal Bandh 
(VIII-23-11-71). 114. 

Manufacture of Batteries (VIII-
24-11-71), 9S-96. 

Pakistani Agents in. Camps for Ban-
gia Desh Refugees (VlII-24-11-
1U, 71-72. 

Promotion to Assistant Engineers of 
Heavy Engincerina Corporation, 
Ranchi (VIII-25-1l-7l), 87. 

Proposal for reducing powers of 
Courts to issue writs (IX-30-U-
71). 11-13. 

Raids by Income-tax Authorities in 
Andhra Pradasb (lX-3-12-71). 
58-60. 

Removal of Disparity between lowest 
and highest paid Employees of 
Railways (lX-30-11-7l), 78-79. 

Request tor Tractors from Bihar 
(VJII-15-11·71). 126-27. 

Rural eJectrication durinS lbi.rd Five 
Year Pian (VIII-l&11-1l). 73-
7S. 

Theft of Ralls from Hazaribagh 
(Eastern Railw~y) (VIII-23-11-
71), 113·14. 

Weatem Zooe Permit tieme rep:d-
ins easy flow of aooda by road 
(IX-29-11-71), rn-93. 
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I 
ISHAQUE, SHRl A. K. M.: 

Report of Commission appointed to 
study working of sugar industry 
(lX-29-11-71), 30. 

Debates 
,Constitution (Twenty-Fifth Amend-

ment) Bill: 
Consid. (IX-1-12-7l). 324-27. 

Re. Motion for Adjournment (Law 
and Order Situation in W. BeJl831) 
(Vm-lS-1l-71) , 208-09. 

JADElA, SHR.I D. P.: 
Accidents on lamnagar-Bedi Port 

Railway Line (Westem Railway) 
(VlII-23-11-7l), 104-06. 

Agricultucal products heinl exported 
to other countries (1X-29-11-71), 
202. 

Air Taxis between smaller Airports 
to improve tourist traffic (VIII-
19-11-71), 38. 

Appeal by Pope Paul for relief to 
displaced persons from East Ben-
gal (VIII-l 8-11-71) , 133. 

Arrest of spies detected among refu-
gees (VIII-l 7-11-7 I) , 68. 

City Compensatory and House R.ent 
AllOWl'lCe to Central Government 
Employees (VI1l-19-11-71), 99. 

Constitution of Bank Service Com-
mission tor recroitment in the 
Nationalised Banks (VIIl-26-11-
71), 106. 

Construction of second bridge in 
Jamnagar (IX-29-11-7I) , 202. 

Decline ill prociuctioa of coarse and 
medium varieSies of cloth (VIII-
16-11-71), 135-37. 

Dispersal of BangIa Deab refugees 
(VIII-18-11-71), 34-36. 

Dredgers in Gujarat ports (IX-
29-11-71), 203. 

EstabtishmeDt of Hotels and Holi-
day Homes for the common man 
(VW-l9-11·71). 97-99, 

Export of fisb and fish products (IX 
-30-11-71), 72-73. 

Farms orpnised by State Farms 
Corporation (Vm-lS-1l-70, 
174-75. 

JADEJA. SHR.l D. P~-COIUd. 
Import lic:ence& issued to small acaIe 

industries (VllI-l6-11-71), 134-
35. 

Impot1 of cotton during 1970-71 
(VIll-16-11-71), 137. 

Inclusion of Jamnagar in Second 
Class Posts & Telegrapbs DivisiOD 
(IX-I-12-7l), 135-36. 

Increase in the incidence of Cancer 
in Gujarat (VIII-IS-ll-71), 27-
28. 

Integrated land re-distributioo and 
rural works programme for land-
less labour (VIll-22-11-71). 81-
83. 

International Laboor OrganISation 
(VIIl-25.11-71). 102. 

bwitatiOG 110 a team of U.N. experts 
to assess the COU1'ltry's tourist 

'potentisls (IX-3-12-7l), &5-86. 
Invitation to table teJUliss team from 

China (IX-29-11-7I). 99. 
Letter of intent issued to Tata Ferti-

lizer Project at Mithapur (VIII-
26-11-71), 87-88. 

Loans to small cultivators of J arona-
Jar by the State Bank of India 
(VIII-26-11-71), 105-06. 

Nyaya Panchayats in States (VIlI-
22-11-71), 88. 

Passeugl:r service by sea from Jam-
naaar and other ports to Bombay 
(vm-22-11·71). 34. 

Primary &;!In..... (VIn-15.11-
71), 173-74. 

Proposal to arrange Son Et-Lumiere 
sbow in Gujarat (IX-3-12-ln, 
86. 

Research Centres. in Community 
Developmeut Blocks (VIII-
15-11·71), 174-

Scheme to Construct Hotels at 
Tourist Centres in OUjarat (WI 
-19-11-71), 96-97. ' 

Seminar on Small Scale ladustries 
(VIIl-24-11-7l), 110. 

SeUinJ up of a Public Sector UDder-
takiDa for oJI-shore and deep-
shore DrilliDa (VW-26-U-71). 
41. 
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JADEJA, SHRI D. P.-Contd. JANARDHANAN, SHRI c.: 
Study, Logislatlon and enforcement 

of ecology (VIII-24-11-71) 110-
11. • 

Syllabus of airlcultural universities 
in the country (VlII-22-11-71), 
89. 

Take over of export trade of 
cashewnut (VIII-I6-11-71) 
137. ' 

Telecommunication factory at Naini 
(VIII-17-11-71), 30-31. 1 

Telephone conections in lamnagar 
(IX-l-l 2-71) , 13S. 

Transfer of ownership of propc::rty 
in Lajpat Rei market, Delhi (IX-
2-12-71), 63. 

Workers unemployed in States due 
to. closure of factories (VIIl-· 
18-11-71). 132. 

JAGJIV AN RAM, SHRI : 

Latest position about Pakistani 
~ on India (St.) (IX.-
7-12-71), 76-BO. 
(IX-9-12-71), 81-84. 
(X-14-12-71). 113-20. 

Reported ooncentJlation of Pakis-
tani Forces on Indian borders 
(C.A.) (VIll-15-11-71), 211-
30. 

Review of the outcome of recent 
armed conflict arising out of the 
Pakistani aggression on India (St.) 
(X-18-12-71), 34-40. 

Situation reo attack by Pakistan on 
India (St.) OX-4-12-71) 164-
66. ' 

JAMlLLURRAHMAN, SHRI M. D.: 
Car advance by E.P.F.O. officials 

(lX-2-12-7!), 82. 

EPF scheme in Bharat Coffee House, 
Patna (Vlll-18-1l-71), 83-84. 

Introduction of EPF scheme in 
Hanuman Biscuit Factory, Mara-
ofganj, Patna (Vffi-lB-ll-71), 
82. 

Non-introd~On of EPF scheme in 
mica IlUDCS and factories in 
Hazariba,9h, Bihar (vm--18-11-
71), 83, 

Anti-sea Erosion and Flood C0n-
trolling Measures (IX-30-11-71), 
63. 

Assault on Harijans (VIII-15-11-
71), 180. 

Censure of 'Mother India' Editor 
(lX-I-12-71), 185. 

Chief Ministers' Conference held in 
Delhi during October, 1971 (VIlI 
-15-11-71), 105-06. 

Commission to review the function-
ing of police force in the country 
(VIH-24-11-71), 41-43. 

Economic problems of Kerala (IX-
3-12-71), 154. 

Financial assistance for the projects 
by the Kerala Housing Corpora-
tion (VIII-22-H-7l), 232-33. 

Foreign countries seeking India's 
help for Railway Lines (VIII-
23-11-71), 80. 

Harassment by Customs Authorities 
to Exporters at Cochin (IX--
30-11-71), 42. 

import of Copra from Ceylon (VIIJ 
-23-11-70, 38-39. 

Increase in wages of workers of Food 
Corporation handling bigger size 
bags (VlI-lS-1l-71), 180-81. 

Indian Airlines Service between 
Amrit,\ar and Kabul (VIlI-
26-11-71), 30-3l. 

hsue of licenCe to Motor Industries 
Company (lX-I-12-7!), 47-48. 

Letter of intent issued to Tata Ferti-
lizer Project at Mithapur (VIU-
26-11-71), 87-88. 

Loan to Kerala for purchase of SUI-
plus rubber (VIU-16-11-71), 
]22. 

Meeting of trade ministers of com-
monwealth countries suggested by 
India (VIII-16-11-71), 121-22. 

Minister of External Affair's visit to 
USA (VJII-18-11-71), 40. 

Proposal to set up Regional Research 
Laboratories to encourage researcb 
in . drug manufacture (VIlI-
26-11-71), 87. 
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JANARDHANAN, SHRI C.-Contd. 
R.ecomm.ended increaae in price of 

milk supplied by Delhi Milk 
Scheme (VIII-22-11-71) 234-
3~ • 

Request from Kerala Government to 
allocate funds for development of 
Ernakulam Faroka Coastal High-
way (VIlI-22-11-71). 233-34. 

Review of the work.ing of price con-
trol order on druis (IX-3-12-71), 
99-100. 

Scheme to construCt airstrips and 
aerodrome in Kea'ala (IX-3-12-
1971), 153-54. 

Scheme to solve problem of growing 
Slum (lX-29-11-70, 107-0S. 

Steps to promote exports from 
Kerala (IX-30-11-71), 106. 

Strike in Cochin Division of Fertilizer 
and Chemicals, Travancore (IX-
2-12-71), lOS. 

Substandard samples of drugs tested 
in Calcutta (VIll-22-11-71), 
234. 

Survey of Export Potential of Coir 
and Coir Products by Indian Insti-
tute of Foreign Trade (VIII-
23-11-71). 79-S0. 

Taking over of Closed Mills in 
Kerala (23-11-71), 79. 

U.S. arms aid to Pakistan through 
third countries (VIIl-2S-11-7l), 
117. 

Visit of U Thant to India and Pakis-
tan (VIII-25-11-7l), 37. 

War Risk. Insurance Scheme (JX-
3-12-71), 76-77. 

~,SHRIBHOGENDRA: 

Alignment of Western Kosi Canal in 
Nepalese TeI'l'itory (VIII-23-11-
71). 1-7. 

Approval to Bagmati River Project in 
Muzaffarpur (VIII-23-11-71), 
23-24. 

Arrears of taxes outstanding against 
Coking Coal Mines taken over by 
Government, 16, 

Bonus payment in Cash (VIII-
18-11-70. ]IS. 

JHA, SHRI BHOOENDRA-Comd. 
Centre-State Financial Relations 

(VIII-26-11-71), 161-62. 
Common Syllabus of teaching in 

Ayurvedic Institutions (VIII-
15-11-71), 133-34. 

Demand for establishment of 
Mithila University at Darbhanga. 
Bihar (lX-29-11-71), 213. 

Expenditure incurred on the shifting 
of Head Office of National Mine-
ral Development Corporation to 
Hyderabad (IX-2-12-70, 45-46, 

Extension of Broad Gauge line from 
Samastipur to Raxau1 (Vln-
16-11-71), 184-85. 

Increase in prices of Petroleum pro-
ducts by Foreign Oil. Companies 
(VIII-19-11-71), lOS. 

Integrated system of medicine for 
Ayurvedic College students (VIII 
-15-11-70, 135. 

Joint ventures abroad (VUI-23-11-
71), 59. 

Low earnings of Indian Airlines 
(VIII-26-11-7l), 120-21. 

Mithila Broadcasting station of All 
India Radio (VIII-17-11-7l)r 
172. 

Nepal's approval for western Kosi 
canal project (VIlI-16-11-71), 
101. 

Ordinance lowering land ceiling in 
Bihar for President's assent (VIII 
-22-11-71), 28-33. 

Production of coal (VlII-25-11-
70. 66. 

Progress of land reforms in States 
(VIII-22-11-71), 108-12. 

Recognition of Democratic Republic 
of Vietnam (VlII-lS-11-71), 72. 

Rehabilitation of Thakur Paped mills, 
Samastipur (Bihar) (VIII-17 -11-
71), 172. 

Requirements and estimated produc-
tIOn of fertil@rs during Fourth 
.Ptan (VIlI-26-11-71), 9-14. 

Requi.rement of Rural Credit and 
Institutions provided for them (IX 
-29-11-71), S-lO. 



JHA, SHRI BHOGENDRA-Contd. 
Reinstatement of dismi~ State 

Government employees in West 
Bengal (VIII-I 7-11-71) , 163. 

Recognised Ayurvedic Colleges (VIII 
-15-11-71). 134-35. 

Reopening of Edward Cotton Mills, 
Beawar (VIII-16-11-71), 100-01. 

Scheme for elimination CIt inter-
mediaries in food procurement 
(IX-29-11-71), 113. 

Setting up of Bokaro St~l Plant 
(lX-2-I2-7l), 58-59. 

Short-term credit needs of agricul-
ture at the end of Fourth Plan 
(VIII-22-11-71), 19-20. 

Shortage of houses during Fourth 
Plan (VIII-IS·1l-71), 135-37. 

Statutory provision for Minimum 
Bonus (VIII-25-11-7l), 1-5. 

Steps to check exploitation by pri. 
vate money lenders (IX-29-11-
71). 113. 

Debates 
Arms (Amendment) Bill: 

Consid. (IX-2-12-71), 271-74. 

Commission of Inquiry (Amend-
ment) Bill: 
Consid. (VIII-26-1 1-71 ), 243-
47. 

Constitution (Amendment) Bm: 
(Substitution Of article 370) by 
Shri Atal Bihar Vajpayee 

Consid. (VIII-19-11.71), 34", 
SO. 

Defence of India Bill: 
Consid. cl. (IX-4-12-71), 88, 93-

10'. 
North-Eastern Council Bill: 

Consid. (X-22-12.71), 119-23. 

Stamp and Excise Duties (Amend-
ment) Bill: 
Coosid. (VW-ZS·11-71), 231-36. 

Stamp and Exoi.ae Duties (Amcad-
meat) Ordinance (Stt. Res.) (YIn 
-25-11-71), 231-36. 

JHA, SHRI BHOGENDRA-Contd. 
Stateml.."Ot on Re.ported kiUinJ of 

Santhals in Pumca District. of 
Bihar (Dis.) (X-23-12-71). 76-
81. 

JHARKHANDE RAI, SHRI : 
Improvement in Railway System and 

Laying of Railway Lines (IX-
30-11-71),5·6. 

Low rate of urbanisation in India 
(VlII-17-11-71). 8. 

Debates 
Defence of India Bill: 

ConsitJ. cI. (lX-4-12-7l), 80, 89. 
91. 102, 104. 

Fredom Fighters' (Appreciation of 
Services) Bill by Prof. S. C. 
Sakore) 

Consid. (lX-3.12-7l), 324; 
(X-17-12-71), 51-56. 

Jayanti Shipping Company (Acquisi-
tion of Shares) BUI: 
Consid. (lX-4-12-7l), 120-23. 

Prevention of Food Adulteratioo. 
(Extenaion to Kohima and Moto-
kchung Districts) Bill : 
Consid. (X-20-12-71), 45-46. 

SmaU Coins (Offcmoes) Bill: 
Consid. (VIl-24-11-71), 263-
67. 

JHUNJHUNWALA, SHRI BISHWA-
NATII: 
Accumulation of coal at Pit-heada 

(VIll-I6-11-7l), 117-18. 

Accumulatioo of imported ferti.lWen 
(lX-29-11-71), l00-0Z. 

Air pollution in the capital (IX-
29-11-71), lSI-52. 

ArreGt of Pat. spies in JIUDIIUI, 
Rajasthan, North Bengal and 
Gujaral (VIll-17-11-71), 117-18. 

Attacks by unsocial el~enta OIl 
Doctors of Rajastban Unit for 
refugees of Bangladesh (Vill-
15-11-71). 42-43. 

Canadian Aid for ldikki project. 
(VIlI-23-11-71). 111·18. 

Closure of Central Universities (VD1 
-15-11-71), 104-05. 
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JHUNJHUNWALA. SHRI BISWA- JHUNIHUNWALA, SHRI BISWA-
NA TH-Contd. NA TH-Contd. 
Condition of return of defective 

tractors from East Germany even 
after repair (VIII-22-11-71), 80. 

Confinnation and prospects of pro-
motion of Assistant Engineers (IX 
-30-11.71), 96. 

Construction of howes in Greater 
Kailash Part II. New Delhi (lX- l' 29-11-71). 179-80. 

Delayed flights by Indian Airlines 
(VIII-26-11-71), 82-83. [ 

,Eacouragement to production of 
oommercial crops (1X-29-11-7l). 
77-78. 

Evaluation report on tbe working of 
Super Bazal'S (VIII-ll-ll-71). 
34-36. 

Explosions due to activities of 
Pakistani saboteurs in Eastern 
region (VIU-I6-11-71), 80. 

Fall in mdustrial growth (VIH-· 
17-11-71), 111-13. 

Heavy Pakistani Military Concentra-
tion on Barmer Border at Rajas-
than (VIIl-19·11-7l), lOl~2. 

mega. entrants from West Pakistan 
given shelter in Pakistan Hi¢l 
commission (VIII-25-11-71), 
28-29. 

Impact of U.S. decision to stop 
foreign aid for Bang1a Desh refu-
gees (lX-3·12-71). 67. 

Incentive to industrialists for settin2 
up Industries in West Bengal (VIII 
-24-11-71). 115-16. 

Indebtedness of tlte Delhi Transport 
Corporation and stepS for its 
efIiaieDt aervioe (1X-29-11-7l) , 
179. 

Investment in Industrial Sector (VIII 
-17-11-71), 118-19. 

Judicial Inquiry Into mass murders 
in Cossipore-Baranagore area near 
Calcutta and probe into killing of 
undertrial political prisoners ill 
jails in West Bengal (Vill-l6-l1-
71), 10-18. 

Linkling .(If Rajasthan Canal 'with 
Katadla Port (1X-3'Q..11-71). 96-
97. 

Location of an Oil Refinery at Dhol-
pur (VIlI-26-11-70. 127. 

Metropolitan transport project for 
Calcutta underground railway 
(VIII-I 6-11-71) , 83-84. 

National filaria control programme 
(VIII-22-11-71), 97-98. 

Negotiations with France for mir~e 
aircraft (lX-3-12-71). 68. 

Offer of Mediation of U.N. Secre. 
tary General to ease tense situa-
tiOn on Indian Sub-Continent. 
(VIII-18-11-71). 104-05. 

Panel to study . the llrievances of 
students in Delhi regarding D.T.U. 
(VIIl-15-1I-7l). 102-03. 

Performance Test of HS-748 I'tanes 
(VIII-19-11-71), 38.39. 

poor quality of medical graduates 
, (VIII-ll-1l-7l), 9S.97. 

Production of pi, iron in Dobro 
Steel Plant (VllI-18-lJ-71), 
115-16. 

Profitability of Sup$' Bazars in 
DeIhl (VIU-22-1I·71). 95. 

Promotions in CIS (IX-I-12-71), 
178-79. 

Raisin, of age limit for entry to 
All India Services (IX-I. 12-71 ). 
1'63. 

R.e-organisation of Railway Protec-
tion Force (VIII-13-11-71), 28-2'. 

Repatriation of Funds by Foreign 
Oil Companies (VIU-19-11-7l), 
J 02-03. 

Sarkar Committee Report on CSIR 
(lX-1-12-7l), 92-94. 

Shortfall in Kharif production and 
:Bu1Ier stock to hold price line 
(IX-29-11-71). 156-57. 

Stcpsto increase profitability of Air 
India (VIII-26-11-71), 126. 

Stoppage by Rajasthan Government 
of procurement of Poodgrains by 
Food Corporation of India in 
Rajasthan (VIII-1S-11-71), 101-
02. 
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JHUNJHUNW ALA. SHRI BISWA- I JOARDER, SHRI DINESH-Contd. 
NATH-Contd. 
Streamlining of administration in 

West Bengal (VIII-24-11-71), 
114-15. 

Surrender by Pale. Mujahids/Raza-
kars (lX-3-12-71), 68-69. 

Trade relations with China (lX-
30-11-71), 38-39, 

Transfer of Pak diplomats from 
India (VIII-18-11 l 71), 109. 

Unutilized trucks for Bangia Desh 
refugees (VIII-25-1l-71), 65. 

Visit by U.N. High Commissioner 
for refugees (JX--2-12-71), 88. 

War Risk Insurance Scheme (IX-
3-12-71), 76-77. 

World Bank Financial Aid to Nan-
gal Fertilizer Factory (VllI-
26-11-71), 126-27. 

JOARDER. SHRI DINESH: 
Alleged Killing of persons in the 

name 011 Naxalities in Punjab (VIII 
-24-11-71). 99. 

Attack on residents of Katju Na~ar 
Colony of 24-Parganas Distnct, 
West Bengal (VIIJ-24-11-71), , 
64-65. I 

Camp organised by Hippies at Sri-
nagar (IX-I-12-71), 133-34. 

Construction of afflux bund ,as pa.rt 
of Farakka Barra~e PrO)ect 10 
Malda District (VIU-16-11-71), 
161. 

Death due to road accidents (VIII-
22-11-71), 224-25. 

E.S.l and E.P.F. dues of . workers 
withheld by closed industnal firms 
and factories in West Senial (IX 
-2-12-71). 36 

Fifth National Conference of All 
India Newspapers Employees' 
Federation (VDI-24-11-71). 34-
40. 

Frauds and robberies in the Nationa-
lised Banks (VIII-26-11-71), 
107-08. 

High powered national board for 
development of natural resources 
(VllI-17-1l-71), 39-40. 

Increase in deaths due to Cancer 
(VIII-]S-] 1-71), 39. 

Installation of Thermal Power Station 
at Malda District, West Bengal 
(VIII-23-11-71). 129. 

Memorandum submitted by CPI (M) 
and Trade Unions reo attacks on 
CPI (M) Supporters (IX-l-l2-
71), 51-52. 

Metropolitan transport project for 
Calcutta underground railway 
(VIII-16-11-71). 83-84. 

Percentage of literacy among Sche-
duled castes and Scheduled Tribes 
in Malada District, West Bengal 
(JX-29-11-71), 149. 

Percentage of tribal students in 
schools in MaIda District, West 
Bengal (JX-29-] 1-71), 147-49. 

Porters strike at Farakka Railway 
Station (VIII-23-11-71), 128-
29. 

Report of Technical Committee on 
collapse of roof in steel melting 
shop at Rourkela Steel Plant (WI 
-]8-11-71), 32-33. 

Sale of Crude Oil and Sulphur to 
India by Iran (VIII-23-11-71). 
61-62. 

Shortage of essential commodities in 
Maida District (West Bengal) (IX 
-1-12-71), 134. 

Statutory provision for minimum 
Bonus (VIII-25-11-71), 1-5. 

Theft of parts of Transmission. 
Towers in West Bengal (IX-
30-11-71), ]41-42. 

Widespread tuberculosis among tri-
bals of Malda District (West Ben-
gal) (VIII-22-11-7l), 224. 

JOSEPH, SHRI M. M.: 
Alleged demand for Sikh Homeland 

(VIII-17-11-71), 67. 

Anti-Malnutrition programme f« 
BangIa Desh refugees (VIlI-
18-11-71), 104. 

Appointment of a Committee to ~ 
view the Workini of Self-Removal 
Procedure (VIII-19-11-71). 154. 
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JOSEPH, SHRI M. M.-C'ontd. 
Construction of East-West Highway 

in Nepal (VIII-25-11-70, 54. 
Delay in completing Tuticorin Har-

bour Project (IX-29-11-71), 46. 
Development of Birth Place of Maha 

Kavi Surdas for Tourist attraction 
(VIII-1 9-1 1-71), 151. 

Development of Naraina Colonv in 
Delhi (VIII-] 5-1 1-71), 125. 

Discrimination against Indians in 
Canada (VIII-25-11-71), 125. 

Electoral Officers' meeting held in 
New Delbi (:vIIT-23-11-71), 
12]-22. 

Improvement in Standard of Medi-
cal Education (VIII-IS-lI-71) , 
125-26. 

Indo-Australian talks (VIlI-1B-ll-
71), 55-56. 

Integrated land re-distribution and 
rural works programme for land-
less labour (VIIl-22-11-71) , 81-
83. 

Inter-University Board of India and 
Ceylon (VIII-1S-11-71), 125. 

Interception of Arab Dhows Carry-
ing Contraband Goods (VIII-
19-11-71), 154-55. 

Invitation to Members of Parliament 
by Air India to join its inaugural 
Jumbo F1ight to New York (VIlI 
-19-11-71), 152-54. 

Issue of orders prohibiting strikes in 
conservancy and sewage disposal 
service in Delhi (lX-29-11-71), 
70-71. 

Kerala rubber dealers protest against 
Government's policy (VIII-
16-11-71) 4243. 

Lifting of accumulated rubber stocks 
from Kerala State (VIII-I6-11-
71), 77-78. 

Low earning of Indian Airlines 
(VIII-26-11-7l), 120-21. 

Mediation over BaDila Desh refugee 
affair (VIII-25-11-70, 47. 

Ministerial responsibility reo execu-
tive functions and civil servants 
(VIII-17-11-71), 66. 

JOSEPH, SHRI M. M.-C'ontd. 
Offer of mediation by UK on East 

Bengal problem (VIII-25-11-71). 
47-48. 

PL-480 agreement for supply of 
Soyabean oil and cotton (VIII-
26-11-71), 65-66. 

Pakistani agents in camps for Bangia 
Desh Refugees (VIII-24-11-71). 
71-72. 

Protest note from Pakistan (VIII-
18-11-71). 104. 

Raising the minimum age of legal 
marriage (VIII-22-11-71), 75-76. 

Russo-Algerian communique on 
Bangia Dcsb (VIII-IS-II-7l), 
100-01. 

S.T.C. contract with U.S.S.R. for 
supply of leather shoes (VIII-
23-11-71), 122-23 

Setting up of atomic plants in the 
country (Wf-17-11-71), 74-75. 

Small car project in public sector 
(VIIJ-17-11-71). 66. 

Suggestion by Socialist Party regard-
ing Financial Crisis (VIII-26-11-
71), 121-22. 

Telecommunication factory at NairU 
(VIII-17-11-71), 30-31. 

Theft of jewellery from Ashoka 
Hotel, New Delhi (VllI-24-11-
71), 52-53. 

Threat by commercial agents of 
Sweden to stop imports from Indie 
(VIH-I6-11-7l), 77. 

World Bank assistance souaht by 
Tamil Nadu Water Supply and 
Drainage Board (VIII-19-11-71). 
64. 

JOSHI, SHRI JAGANNATHRAO: 

Accidents to Indian Air Force 
Planes (VIII-26-11-71). 92. 

Demand for abolition of system of 
Annual confidential reports (VIII 
-17-11-71), 2. 

Expert Committee On bonus fotmula 
(VUI-18-11-7l), 9-10. 

Frauds and robberies in the Nationa-
lised Banb (VIII-26-11-71). 
107-08. 
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JOSHI 5HIlI JAGANNATHIlAo-
Contd. 
ImpJ'OlVCllBelltin Railway System and 

laying of railway lines (IX-)().ll-
71), 1-6. 

Incre:lse in trade deficit (VlIl-
16-11-71), 28-33. 

Increase in unemployment (IX-
2-12-71). 1-8. 

Increase in w'll'kina e~penses of rail-
ways (VIII-l6-Jl-'71). 64-66. 

Non-Payment of Overtime Allow-
anceto A.I!liataDt Station Masters 
and Levermen, Allahabad Divi-
sion. (Northern Railway) (VIII-
23-11-71), 69-70. 

Pending applications for setting up 
expansion of industries (VIU-
24-11-71), 164-66., 

Persons ~scaped to Pakistan with 
huge amount from district Barmer 
Cooperative Bank. Rajasthan (VIII 
-17-11-70, 79-80. 

Propagation of views over AIR by 
potitical parties in forthconUng 
okIctions (1X-1-12-71), 98~. 

Recovery of arrears of income tax 
(VIIl-19-11-71). 118-22. 

Recovery of anus and ammunition 
from arrested Pak agents and spies 
(IX-1-12-71), 131-32. 

Repairs of M,P.'s Servants Quarters 
at Ferozeshah Road, New Delhi 
(IX-29-11-71), 196. 

Report of C.B.I. into activities of 
Raabtriya Swayam Sewak SaDgh 
in R,eaional College of Education, 
Ajmer (IX-29-11-71), 18-20. 

Revision. of Fourth Five Year Plan 
(VllI-17-11-71). 3-7. 

Rise in Pricea (VUI-19-11-7l), 
24-30. 

Shut in foreian policy of China 
(VIII-IS-H-7!). 23. 

Srinagar Post Office building gutted 
(lX-1-12-71), 227. 

White washing in the servants quar-
ters at.tacAed to M.P.. reaideIlCleS 
at Feroushab Road. New Delhi 
(1X-29-11-71), 195-96. 

JOSHI SNR1 .AGANNATHIlAO-
Contd. 

Debates 
Constitution (Amend.meot) 8iU: 

(Amendment of Seventh' SChedule) 
Inl (VllI-19-11-71), 282. 

Constitution (Twenty-Fifth Amend-
ment) Bill: 
Coosid. d. (lX-I-12-7l), 392-

506. 
.constitution (Twenty Eighth Amend-

ment) Bill: 
Consid. (IX-2-12-7l), 152-59'. 

Constitution (Twenty Eigbth Amend-
ment) Bill: 
Int. (X-22-12-71). 29-30. 

Continuance of Promotion in res-
pect of the State of West Bengal 
(SU. Res.) (1X-7-12-71), 2~31. 

Law and other situation in West 
Bengal (M) (VIIl-17-H-7l) 
269-76. ' 

Price rise of Essential Commodities 
(C.A.) (VIII-I6-11-71), 223-
26. 

Stamp and Excise Duties (Amend-
ment) Bill: 

Con!Sid. (VIlI-2S:-11-71), 213-18. 

Stamp and Excise Duties (Amend-
ment) Ordinance (SIt. Res.) (VIII 
25-11-71), 213-18. 

KACHWAI, SHRI HUKAM CHAND: 
Acreage of ravine land in Madhya 

Pradesh fit for cultivation and the 
estimated revenue therefrom. (IX 
-2911-1971), 147. 

Additional expenditure on Imports 
and Exports due to closure of Suez: 
Canal (1X-30-11-7l), 113. 

Alleged plot to murder Prime Mini-
ster and other leadeR (V1tI-17-
11-71),79. 

Allotment of tid hoc Accommodation 
to Government Employees (VIIl-
15-11-70, 15-16. 

Applica.tioa. for milk token pending 
with Delhi Milk Scheme (lX-29-
11-71), 82·83, 

Appllcat!on of Mines Act to stone 
quarries (VIII-2S-11-7l), to-ll. 
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KACHWAI. SHRI HUKAM CHAND 
-COntd. 
Arrears of Income-tax (VIII-19-11-

71), 197-98. 
Arrears of taxes outstanding against 

colUn& coal Mines taken over by 
Government (VllI-26-1l-71), 17-
18. 

Arrest of Pak spies in Jammu and 
Kashmir (lX-1-12-71), 147. 

Blowing up of trains in Assam by 
Pakistan saboteurs (VIlI-16-11-
71). 63-64. 

c. I. T. U. Participation in I. L. c. 
(VIII-25-11-71), 119-20. 

Categories of railway officers entitled 
to travel in saloons (VIIl-16-11-
71), 12. 

Conditions for granting recognition 
to Unions ofl Defence Establish-
ments (IX-3-12-71), 145. 

Conference of Income-tax Commis. 
sioners (VIIl-26-11-71), 5-6. 

Construction of strateJic roads in 
Pak·occupied KashnlJr by Pakistan 
Government (IX-3-12-71)~ 75. 

Decline in Indo-UAR trade (VIII-
16-11-71), 61-62. 

Demand and production of Vanas-
pati (IX-29-1l-70, 32. 

Demand for an Oil Refinery in Gwa-
Iior (VIlI-19-11-71), 200-01. 

Dilapidated condition of servants 
quarters of Windsor Place, New 
Delhi (IX-29-11-71), 143-44. 

Discovery of mineral deposits by 
Geological Survey of India (IX-
2-12-71), 119-120. 

Duties and different Pay Scales of 
Inspectors and Supervisory Staff in 
Signal and Telecommunications 
Department (VIII-23-11-71), 66-
68. 

Election of a Pakistani National to 
Chandpur Municipal Committee 
(IX-I-12-71), 69-70. 

Enquiry into Allegation reo misap-
propriatioo of money levelled by 
All India Station Masters Associa-
tion Jhansi Division, (Central Rail-
way) (VIII-23-11-71), 11-14. 

17-16 LSSj72 

KACHWAI, SHRI HUKAM CHAND 
--COnld. 
Espionage activities in t!le Country 

(VIII-24-11-71), 108-109. 
Expenditure on Election Tours under-

taken by Prime Minister (VIll-
24~11-71), 109. 

Expenditure on ForeilPl Tours of Mi-
nisters and other officers of Gov-
ernment ot fnlia (VIII-26-11-71), 
58-59. 

Expenditure on mid-term elections to 
Lot Sabha (VIII-I6-11-71). 62. 
62. 

Expert Committee on bonus formula 
(VIII-18-II-71), 87-89. 

Financial assistance for loss due to 
floods in Gwalior (IX-3-12-71), 
72. 

Fire in Ordnance Factory at labalpur 
Khamaria (IX-3-12-70, 163. 

Forcible removal of Ballot Boxes in 
Mabendragarh Parliamentary Con-
slitutency (lX-30-1 1-71), 7-8. 

Fraudulent withdrawals from Nationa-
lised Banks (VIII-19-11-71), 201-
203. 

Grant of passport to Dr. J~jit Singh, 
an AkaIi Leader (VlII-18-11-71), 
30-31. 

Grants to Vikram University and 
Jivaji Rao University by U. G. C. 
(lX-29-11-71), 144-45. 

Grievances of Assistant Permanent 
Way Inspectors absorbed on North-
ern Railway (IX-30-11-71), 114-
17. 

Houses for Homeless Persons in 
Rural and Urban Areas (VIII-IS-
11-71), 83-85. 

Import of cars (VIIl-16-11-71), 61. 
Import of milk powder (lX-29-11-

71), 145-146. 
Indian Citizens and Army Personnel 

killed as a result of firing by Pat 
Troops (VIII-26-11-71), 55-56. 
56. 

Intrusion of Pat Citizens into India 
(VIU--2~11-?1). 106-107. 
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KACHWAI, SHRI HUKAM CHAND 

-Conld. 
Investigations by CBI against Govern-

ment Employees (IX-I-l2-71), 
146. 

Kidnapping of Civilians Armed per-
sonnel by Pak Soldiers (lX-1-12-
71), 145-46. 

Lathi-chargc on Bharirya Jan Sangh 
Demonstrators before Pakistan 
High Commis.4Iion, New Delhi (VIII 
-24-11-71), 107-108. 

Loans to Central Government Em-
ployees affected by floods (VIII-
26-11-71), 83-84. 

Lock out by Hada Textiles, Hooghly 
(West Bengal) (lX-30-ll-71), 
26. 

Loss to Railways due to Sabotage and 
Derailment (IX-30-ll-71), 111-
112. 

Missing documents relating to Indo-
Pale border (VIII-17-11-71), 78. 

Missing of books from Delhi Uniyer-
sity Library (VIII-22-11-71), 40-
41. 

Misuse of Actual Users' Licences 
(VIII-23-11-71), 20. 

Moratorium 00 payment of foreign 
loans (lX-3-12-71), 9. 

New proposals for expansion of em-
ployment opportunites (VIII-25-
11-71), 32-34. 

Number of males and females among 
Bangia Desh refugees (IX-2-12-
71), 83. I 

Outstanding Amount of Land Reve- I 

nue in Punjab and West Bengal I 
(VIIl-19-11-71), 197. 

P. 'M's visit to USSR (VIII-IS-11- j 
71), 71-72. \ 

Pakistani Agents in Camps for Bang-
Ia Desh Refugees (VlII-24-11-
71), 71-72. 

Persons escaped to Pakistan with 
huge amount from district Banner 
Cooperative Blink, Rajaathan (VIII 
-17-11-71), 79-80. 

Pregramme re&arding Natiooal High-
ways (VlII-tS-1l-71), 117-118. 

----- ._._ .. _--- •... -
KACHW AI, SHRI HUKAM CHAND 

-COntd. 
Progress of Sindhu River Project (IX 

-30-11-71), 113-114. 
Proposal for tackling problem of 

Unemployment (IX-I-12-7l), 28-
29. 

Recovery of currency Notes in South 
Bombay (VlII-26-11-71), 18-20. 

Recovery of Explosive Material near 
Gauhati (IX-I-12J7l), 146-47. 

Recruitment of Pakistani nationals for 
CRP training (VIII-17-11-71), 
27-30. 

Relieving of Inspectors of signal and 
Telecommunication Department of 
Store respooaibility (VIII~23-11-
71), 165-67. 

Reopening of closed IndlL .. trial Units 
in Calcutta (VIII-24-11-71), 16-
22. 

Reorganised by Congress Party in 
DeI!U (VIII-24-11-71), 108. 

Repayment of Loans received from 
Foreign Countries (VIII-19-11-
71), 195-96. 

Report of C. B. 1. into activities of 
Rashtriya Swayam Sewak Sangh in 
Regional College of Education, 
Ajmer (IX---:-29-11-71), 19. 

Report on Administrative Engineer-
ing Services in Hospital of Delhi 
and Chandigarh (VIII-15-1l-71), 
119. 

Research Scholars in Botanv Depart-
ment, Jiwaji University receIving 
UGC assistance (VIII-IS-H-7l), 
118-19. 

Search of the Indian HiJh Commis-
sion at Karachi (VIn-26-11-71), 
120-12l. 

Seized Indian Boats used by Pakistan 
(VIII-25-11-71), 9]. 

Seizure of smuggled goods in Bom-
bay (lX-3-12-71), 145-46. 

Setting up of Unified . Development 
Authority Qn tbe Pattern of D. D 
A. (IX-29-11-71), 12. 

Srin8&ar Post Office buildin, gutted 
(IX-I-12-71), 227. 



NAME INDEX 

KACHWAI, SHRI HUKAM CHAND 
-Coli/d. 

Statutory provision for minimum 
bonus (VIII-25-11-71), 3. 

Students' participation in University 
Administration (VIII-15-11-71), 
22. 

Suggestion by National Council of 
Applied Economic Research for 
providing jobs to Unemployed 
(VIII-24-11-71), 4-5. 

Suggestion given by Secretaries of 
States regarding opening of Deve-
lopment Banks (VIII-26-11-71) , 
83. 

Supply of uniforms to em\lloyees of 
Signal and Telecommurucation De-
partment of Railways (VIII-23-
11-71), 167-68. 

Supply of water to Pakistan under 
Indo-Pak canal water treaty (VIII I 
-16-11-71), 19-23. 

Surrender by Pak Mujahids/Razakars I 
(lX-3-12-71), 68-69. 

Surrendering by Pak-Trained Youths I 
in Sabotage from BangIa De~h I 
(VIII-24-1l-71), 168-69. 

Suspects arrested in District Cachar 
(Assam) 64-65. 

Timely Arrival of the 39 up Janta 
Express at Delhi and Howrah Rail-
way Station (VIII-23-11-71). 65-
66. 

Timely arrival of Assam Mail at New 
Delhi and Barauni Stations (IX-
30-11-71), 53-54. 

Uniformity in scales of pay of offi-
cers of different retIneries in the 
country (IX-3-12-71), 17. 

Unrecognised Unions (VIII-25-11-
71), 118-19. 

Use of soyaOOan as rich protein food 
(IX-20-1l-7l), 15. 

Utilisation of irrigation potential 
(VIll-I6-11-71), 7-8. 

Vatican type in status to Nanbna 
Sahib (lX-2-12-71). 60-61. 

KACHW AI, SHRI HUKAM CHAND 
-Conul. 

Debates 
Constitution (Twenty-Fifth Amend· 

ment) Bill: Consid. (IX-I-12-
71), 382-506. 

D. S. G. (Railways) 1971-72 (IX-
7-12-71), 65-68. 

KADANNAPPALLI. SHRI RAM~ 
CHANDRAN : 
Allocation of quarters to class IV 

employees of Sainik School Tri-
vandrum (IX-3-12-71), 55-56. 

Increase in Age Limit for lAS and 
Allied Examinations (IX-l~12-
71), 67-68. 

Irrigations Schemes submittod by 
Kerala Government (IX-3Q.l1. 
71), 4748. 

Provision of Upper Class Waiting 
Room at PayYanur and Payangadi 
Railway Stations (IX-30-11-71), 
49. 

Representation from Rubber Board 
Staff Association (IX-30-11-71). 
48. 

Reservation Facilities for Lower Oass 
Passengers at Mangalore (lX-30-
11-71), 49~SO. 

Search of premises of coir exporters 
in Kerala (lX-3-12-71), 56. 

Wagons for Transportation of Fish 
from Malabar Area (Kerala) (IX 
-30~1l-71). 48-49. 

KADER, SHRI S. A.-Freedom 
Fighters (A.ppreciation of Services) 
Bill by Prof S. L. Saksena-
Consid. (IX.-3-12-71), 309-311. 

KAlLAS, DR. : 
Appropration (Railways, No. 3 Bill 

1971) Consid. (IX.-9-12~71) 19-
21. 

Asian Refractories Limited (Acquisi. 
tion of Undertaking) Bill Consid. 
(X-IO-12-71), 25-26. 

Emergency Risks (Goods) Insurance 
Bill Consid (1X-8-12-71), 69-
70. 

North Eastern Areas (Reorganisation) 
Bill Consid. (X-15-12-71), 38-39. 

----.:....----- -~.-----
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KAKon, SHRI ROBIN: I KAKOTI, SHRI ROBIN-Conld. 
Acquisition of land of Lakowa Tea I' Implementation of recommendations 

Estate by oil and Natural Gas Com- I of coal mines wage board (VI1l-
mission (IX-3-12-71), 195. I 25-11-71), 4()..41. 

Allocation of funds for Tourism in, Loan applications received by Indust-
States and Union Territories dur- I rial Finance Corporation in Gau-
ing Fourth Plan (VIII-26-11-71), I hati Office (VIIl-26-11-71), 185-
107. 186. 

Allotment of Tractors to States and I Meeting of underground Naga Leader 
their sale in Black Market (VIIl- Shri Pbizo and Mizo Rebel Leader 
15-11-71), 61. Shri Laldanga (VI1l-18-11-71). 

Archaeological finds at ~t6 of Reserve 
Bank of India office building at 
Ga~ti (VIII-22-11-71), 73-74. 

Canc:ellation of daily tughts of Indian 
Airlines to and from Assam, Tri-
pura and Manipur (IX-3-12-71), 
55. 

Oosed Sick Mills in States (VIlI-
24-11-71), 22-27. 

C',ontrolJed varieties of cloth for 
AssaIil, Meghalaya. Nagaland and I 

NEFA (VIII-l6-11-71), 189-90. 

Dealership under the Indian Oil Cor-
poration to unemployed Gradua,te, 
(1X-3-12-7l), ~S-46. 

Distribution of steel in Assam (V1lI- 1 

U:~:::~' in:u:~ on developnent I[ 

of Dline$ by national mineral deve-
lopment corporation (VIII-25-11- I 

71), 40. 'I 

Formation of Government by Rebel 
Nagas (lX-2-12-71), 46. 

Fresh Influx of refugees from BangIa 
Desh to Eastern border States 
(VIII-18-11-71), 161. 

Funds allocated for housing urban 
development and slum clearance in 
States (lX-29-11-71), 49-51. 

Grants to college in Dibrugarh for 
construction of hostels (VIIl-22-
11-71), 72-73. 

I. A. S. Officers in States and Union 
Territories (VlII-'24-11-70, 54-
55. 

Implementation of Planned Program-
mes in States (1X-1-12-71), 217- . 
18. 

160. 
Non-Booking of goods to and from 

Assam (Northeast Frontier Rail-
way) (Vill-23-11-71) 169-70. 

P & T Offices in rented Building in 
Assam Circle (Vill-24-11-71). 
54. 

Payment of rent on account of hiring 
godowns by F. C. I. Assam (IX-
29-11-71), 165-66. 

Protection to Jute Growers (lX-30-
11-71), 164. 

Raising of Royalty of Crude Oil by 
Assam Government (VIII-26-11-
71), 47. 

Rice and wheat supplied for Bangia 
Dem refugees to Assam, Megbala-
ya and Tripura (IX-29-11-71), 
49. 

Scarcity of sugar and Vanaspati in 
Assam (VIII-22-11-7l), 57-58. 

Setting up Agencies in Co-operative 
Sector for sale of Kerosene Oil and 
Petrol in States and Union Territo-
ries (VIII-26-11-71), 46. 

Setting up of revolving funds in the 
States for acquisition and deve-
lopment of land and for Urban 
expansion (VIIl-15-11-71), 60-
61. 

Site for Small Car Project (IX-I-12-
71), 218. 

Survey of minerals in States (VIII-
18-11-71), 53-54. 

Theft of Copper Wire in Assam Cir-
cle (VIII-24-11~71), 168. 

Tranafer of General Managers of 
Northeast Frontier Railway (lX-
30-11-71 ). 163-64. 
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KA'KOTI, SHRI ROBIN-Contd. 
V~sjt by team of Central Official to 

.Bangla Desh refugee camps at Balat 
and Mailan (VIII-IS-11-71), 161-
62. 

KALTNGARA YAR, SHRI MOHAN-
RAJ : 

O. S. G. (General) 1971-72 (X-l4-
12-71), 25·27. 

Swearing in of (VIII-19-11-71), 1. 

KAL YANASUNDARAM, SHRI M. : 
Annual Meeting of World Bank and 

International Monetary Fund (VIII 
-19-11-71), 231-32. 

Central Housing Scheme for Tribals 
(lX-29-11-71), 37. 

Central Schemes for Rural Housing 
(VIII-IS-H-7l), 32. 

Conversion of Overdrafts by States 
into Loan (VIII-26-11-71), 166. 

Decision to grant permits to private 
operators for operatin~ on routes 
not operated by IndIan Airlines 
(VIII-19-11-71), 122-23. 

Delay in issue of Railway time-table 
October, 1971 (VlII-I6--11-71) , 
89. 

Distribution of Essential Articles 
throug.'1 Fair Price Shops (VIII- I 
26-11-71), 122. 

Evacuation of refugees from border 
areas tVlIl-25-11-71), 103-04. 

Import of Diesel Locomotives (IX-
30-11-71), 30. 

Island in the Bay of Bengal leased 
to USA by Pakistan (VII-18-H-
71), 56-57. 

Issue of Licences (VIII-24-11-71), 
152-54. 

Project to provide employment to 
Bangia Desh Refugees (VIII-
25-11-71), 103. 

Repatriates from Ceylon (VIII-IS-, 
11-71), 26-27. \ 

Requirement and production of wa-
gons in India (V1II-16-11-71), 
18-19. 

Research to produce an Ultra modem 
and Sophisticated Fighter Plane 
(VIll-19·11-71), 47. 

KALYANASUNDARAN. SHRI M.-
Contd. 

Sale of Crude Oil and Sulphur to 
India by Iraq (VIII-23-11-71), 
61-62. 

Scheme to solve problem of growing 
Slum (JX-29-11-71), 187-88. 

Setting up of Joint Sector Industrial 
Projects in Punjab (1X-1-12-71), 
76-77. 

Supersession of Madras Dock Labour 
Board (VIII-IS-l1-7!), 99-100. 

Survey regarding production and 
price of spice (VIII-22-11-71), 
201. 

Tamil Nadu Government's proposals 
for new railway lines on Southern 
railway (VlII-I6-11-71), 47. 

Transfer of some senior official.. of 
Bombay Airport (VIll-26-11-71), 
122. 

Pak spies with US Made plastic ex-
plosives arrested in Assam (VIII-
17-11-71), 173-74. 

Panel of Chartered Accountants for 
Commercial Audit (lX-3-12-71), 
170. 

Views of RHI board regarding pro-
duction of food crops (VIII-2Z. 
11-71), 227. 

Visit of GDR delegation (VIII-IB-
11-71), 65-67. 

Visit of world peace council delega-
tion (VIlI-18-11-71), 67-68. 

Debates 
Comptroller and Auditor-General', 

(Duties, Powers and Conditions of 
Service) B ilI-
Consid. (VIU-15-11-71), 258-62. 

Constitution (Twenty-Fifth Amend-
ment) Bill : 
Con sid. a. (IX-1-12-7!), 382-

506. 
Departmental Inquiries (Enforcement 

of Attendance of Witnes.~ and 
Production of Documents) BiU: 
Consid. (X-20-12-71), 64-65. 

Industrial Disputes (Amendment) 
Bill : 
Consid. (IX-29-11.71), 293-96. 
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KAMAKSHAlAH, SHRI D : 
Central assistance to Andhra Pradesh 

for rabi cultivation (VIII-22-11-
71), 38-3!i. 

I KAMALA KUMARl, 
~ontd. 

KUMAllI 

1. D. A. Loan for Pochampad Irriga-
tion Schemes (VII1-2~11-71) 
·68. ' 

KAMALA KUMARI, KUMARI: 
Ancient Monumeots in Palamau Dis- I 

trict (VllI-IS-1l-71), 47-48. I 
Condition of Grand Trunk ltoad pas- I 

sing throug!l Bihar (VIIl-15-11- I 
71), 48-49. . 

CollJtitution of a Central Road Com- I 
mittee (VIII-I 5-11-71) , 50. 

Construction of bead post office build- I 

ing in Bihar (VIlI-17-11-71), 47. 

Construction of large-sized ships in 
India (1X-29-11-71), 54-55. 

Daltonganj head post office (VIIJ-
17-11-71), 4647. I 

Damage due to Flood and Excessive I 
Rainfall in Palamau (B~r) (VIII 
-24-11-71), 53. 

Death of Cattle in Palamau (Bihar) 
due to 'Surra' disease (IX-29-11-
71), 52. 

Eligibility for assistants outside CSS 
to appear in Section Officers' exa-
mination (VIlI-17-11-71), 45-46. 

Equalisation of excise duty on "Free" 
and "Levy" sugar and its buffer- I 
stock (VlII-22-ll-71), 56-57. 

Exploitation of lwutilised mining ores I 

in Bihar (VIII-I8-ll-71), 113. 

Foreign technical know.,bow for mines 
and metals projects (VIII-18-II-
71), 47-48. 

Funds for Construction of Projects in 
Bihar undertaken in the famine 
years (VIII-26-11-71 ), 45-46. 

Higher COSt of construction of ships 
(1X-29-11-71), 55. 

~rt of steel (IX-2-12-71), 57-
1 

Import of steel from 1apan (VIII- I 
25-11-71), 39-40. 

Overbridges on railway line from 
Barwadib to Chrimiri (VIlI-I~ 
11-71), 53-54. 

Persons arrested for Spying for Paki-
stan and China (VIlI-24-11-71), 
56. 

Requirement and replacement of ~ps 
during Fourth FiVe Year Plan 
(IX-29-11-7l), 52-53. 

Seed Multiplication Farms (VIII-i5-
11-71), 48. 

Setting up of aluminium plant in Pa-
lamau (Bihar) (VIII-2S-11-7J), 
39. 

Setting up of Industries in Backward 
Areas of Chotanagpur and Palamau 
hy Big Business Houses (IX-I-
12-71), 60. 

Setting up of tea company in public 
sector (VIII-16-11-71), 53. 

Shortage of Cement (IX-I-I2-71). 
40-41. 

Steps taken to attract tourists to dis-
trict Palamau in Chota NaiPur 
(VIIl-26-11-7l), 4748. 

Steps taken to strengthen the Mer-
chant fleet OX-29-11-71), 53. 

Supply of advertisement materials to 
small newspapers (VIll-17-11-
71), 47-48. 

Training centres for health established 
by UN agencies (V11I-22-11-71), 
57. 

Use of Bridge near Income Tax 
Office, New Delhi (VIII-15-1 1-
71), 49-50. 

KAPUR, SHRI SAT PAL : 
Arrest of Foreigners on charges of 

theft and other crimes in the coun-
try (IX-I-I 2-71 ), 84. 

Arrest of Pale saboteurs including 
Indians in Assam and other border 
States (VllI--17 .. 11-71), 105. 

Auction of plots in rehabilitation 
colonies in Delhi (VlII--IS-II-
71), 95-96. 

Break out of Plaiue in the Country 
(IX-29-11-71), 134-35. 
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KAPUR, SHRI SAT PAL--Contd. 
CBI raid on Anand Marg organisa-

tion offices (VIII-17-11-71), 104-
lOS. 

Oosure of Hindustan Tractors Ltd., 
(IX-1-12-71), 169-70. 

Crossing over of Pale Saboteurs in 
India in the guise of Refugees to 
commit Sabotage and Subversion 
(Vltl-24-11-7l), 118. 

Cut m Non-essential Expenditure 
(VlII-26-11-71), 153~4. 

Decline in popularity of Indian Tea 
in Foreign Countries (IX-30-l1-
71), 21-24. 

Delay in execution of supply orders 
(IX-2-ll-7!), 84-85. 

Demand for another University in 
Delhi (IX-29-11-71), 59-60. 

Dieselisation of Trains (VIII-23-11-
71), 33-34. 

Evacuation of unauthorised occupa-
lion of plots in rehabilitation colo-
nies in Delhi (VIII-18-11-71) , 
96. 

Export Trade of Textiles and Mica 
(IX-30-11-71), 89-90. 

Ganga Basin Flood Control Commis-
sion (lX-30-11-71), 72-73. 

Incentives for Smail Savings (VIII-
26-11-71), 141-43. 

Inc1uuiOn of Oil and Natural Gas 
Commission Affairs in Takrn Com-
mission (VIII-26-11-71), 25-27. 

Non-Acceptance of the Proposals by 
Life Insurance Corporation by the 
31st March, 1971 (VIII-19-11-
71), 158-59. 

Payments for Houses in rehabilitation 
colonies in Delhi (VIII-18-Il-
71), 97. 

Payment of sugarcane price by sugar 
mills to growers in time (lX-29-
11-71), 140-42. 

Posting of A. B. M. 
Branches of LlC 
71), ] 56-58. 

(D) in the 
(VIII-19-11-

KAPUR, SHRI SAT PAL-Contd. 
Quarters under construction in the 

DIZ area, New Delhi, (VIII-22-
11-71), 136--37. 

Registration of fully paid p10ts in 
rehabilitation coIoDles in Delhi 
(VIlI-I 8-] 1~71), 94-95. 

Restrictions Imposed on Sanction of 
Cycle, Scooter, Motor Car and 
House Building Advances to Gov-
ernment Employees (V1II-26-11-
71), 152-'3. 

Restrictions on the arant of house 
building advance (IX-29-11-71). 
103. 

Rising Trend in price of sugar (IX-
29-11-71), 138-40. 

Sale of idol of Lord Nataraj in New 
York (IX-29-11-71), 33-35. 

Sale of Spurious Drugs in Delhi (IX 
-29-11-71), 138. 

Setting up of Ganga commission to 
study river system and control 
floods (VIII-16-11-7l), 154. 

Shortfall in Production of Tractors 
(IX-1-12-7l), 168·69. 

Staff oC the Banking Department ~av
ing their account in Foreign Banks 
(VIII-26-11-71), 151-152. 

Toning up of police administration in 
Delhi to ,protect people from cri-
minals (VlJI-17-tl-71), 35-38. 

Trained Pak Spy Ring in Punjab 
(VIII-24-11-' 1), 44-45. 

Waiting list for allotment of Gov-
ernment quarters on medical gro-
unds (VIIl-22-11-7J), 144-46. 

Debates 
Constitution (Twenty-Sixth Amend-

ment) Bill: 
Consid. (IX-2-12-71). 182-84. 

Delhi Sikh Gurdwaras Bill: 
Consid. (X-22-12-71), 98-100. 

Proclamation in relation to the State 
of Punjab (Res.) (IX--4-12-71). 
155-56. 

Transport problem in De]hi (C.A.) 
(VIlI-18-11-71), 175-76. 
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KARAN SINGH 
Air Corporation (Amendment) Bill 

Consid. (IX-2-12-71), 281-83. 
(IX-3-12-7l), 242-43. 
Motion to paS'S (IX-3-12-71), 

254. 
Constitution (Twenty-Sixth Amend-

ment) Bill: 
Consid. CIX-2-12-7l), 191-93. 

Crash of Indian Airlines A VRO Air-
craft near Madurai (St.), (X-IO-
12-71), 8-9. 

Obituary Reference-Death of Shri 
G. M. Sadiq, Chief Minister of 
Jammu &. Kashmir and Shri Shag-
wandin Mishra, (X-13-12-70, 6-
7, 

KARNI SINGH, DR. : 
Acute shortage of X-ray film!! in 

Del!Ji hospitals (VIIl-22-11-71), 
178-79. 

Defective Ammunition (IX-3-12-
7.1), 123-24. 

Flights Operated by Indian Airlines I 
(VIII-19-11-71), 90-91. I 

Issue of Letters of Inter..t for setting 
up Scooter Plants (VHI-24-11- [ 
71), 33-34. . 

Loans and advances outstanding I 
against Government Corporations ! 

26-11-71), 85-86. I 

Loans given by Nationalised Banks 
for purchase of Fertilizers (VIII-
19-11-71), 205-06. 

Lockout declared 'by Mis Braithwaite 
and Co. (India) Ltd. (VIII-24-
11-71), 10. 

Man-days lost due to !ltrikes and lock-
outs in Railways, Banks, Air Trans-
port Industry and Coal Mines 
(VIII-18-11-71), 149-50. 

KARNI SINGH, DR.-Contd. 

Redress .of Grievances of Clerks 
Grade II Appendil( II-A Quali-
fied (VIIl-23-11-71), 93-96. 

Re-introduction of delivery date 
franking stamps on po!!tal articles 
(VIII-17-11-70, 33-3 •. 

Repayment of Loans by Jammu and 
Kashmir and West Bengal Govern-
ments (VlIl-26-tl-7l), 28-29. 

Rise in Prices of Woollens (VIII-23. 
11-71), SO. 

Debates 
Constitution (Amendment) Bill : 

(Insertion of new article 16A) by 
Dr. Kami Singh. 

Consid. (VIII-19-11-71), 311-22. 
Defence of Ind;a Bill: 

Consid. OX-4-12-71), 58-61. 
Obituary Reference : 

(Death of Hafiz Mohd. Chazan-
fa mila) (VIII-lS-11-71). 9. 

(Death of Sh. K. Kelappan) (VIII 
-15-11-71), 9. 

(Death of Sh. K. Madhav Menon) 
(VIll-1S-1l-71), 9. 

(Death of Sh. Mahendra Majhj) 
(VlII-lS-1l-7l), 9. 

(Death of Sh;' P. T. Punnose) 
(VIII-IS-11-7]), 9. 

(Death of Dr. Syoo Mahmud) 
(VIII-I 5-11-7)) , 9. 

(Death of Sh. Yashpal Singh) 
(VIII-I S-1l-7l) , 9. 

Proclamation of Emergency (Res.) 
(IX-4-12-71/, 29. 

Small Coin!! (Offence.s) Bill: 
Consid. (VlII-24-11-71), 269-

72. 
Non-Utilization of Existing Facilities 

in National Laboratories by Indus- I KATHAMUTHU, SHRI M. : 
trial Centres (VIII-24-11-7l), Conference of States Housing Minis· 
82-83. ters (IX-29-11-7l). 106-107. 

Outstanding Audit Objections in the 
Ministry of Finance (VIn-26-11-

'71), 86-87. 

Production of Raw Films (VIll-24-
'11-71), 100-01, 

Cooperative farming in States dur-
ing Fourth Plan (IX-29-11-71), 
105-06. 

Decline in Export of Oil Cakes (IX 
-30-11-71), 143. 
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KA THAMUTHU, SHRI M.-Conld . 

. Encouragement for setting up of 
Small Paper Mills (IX-1-12-7l), 
38-39. 

Plan to eliminate regional imbalance 
in power generation and consump-
tion (VrIl-16-11-71), 126-27. 

Proposal for Conversion of National 
Dairy Research Institute at Kamal 
into a Dairy University (IX-29-
11-71), 35. 

.Recognilion of Democratic Republic 
of Vietnam (VIlI-18-11-71), 72. 

Review of Progress of Workers' Edu-
cation (VUI-25-11-70, 124. 

Setting up of industrial estates for 
refugees from Bangia Desh in We"lt 
Bengal (VIII-25-11-71), 70-71. 

Setting up of a Mini Steel Plant in 
Kanpur (VIII-18-11-71), 31-32. 

Target of Small Saving under 4th 
Plan (VIII-26-11-7l), 39. 

Tata Zamindari Abolition BiU pend- I 
ing for presidential assent (VIII-
22-11-71), 40. 

KAUL, SHRIMA TI SHEILA : I 
Taking over of refugee camps by a 

Central Government (VIIl-18-11- ! 
71), 5. 

Debates 
Statement on Sugar Policy (Dis.) 

(X-23-12-71 ), 43-44. 

KAVDE, SHRI B. R.-Trade against 
Egypt (VIII-I6-1 1-71), 3. I 

KEVICHUSA, SHRI A-Manipur 
(Hill Area~) District Council Bill : 
Consid. (lX-9-10-70, 46-48. 

KHADILKAR, SHRI R. K.· I 

Conditions of BangIa Desh refugees I 
in camps in Meghalaya (Stt.) (VII I 
-25-11-71), 128-130. 

Industrial Disputes (Amendment) I 
Bill: 
Consid. (IX-29-11-71), 290-93'1 

332-38. 
Motion to pass (IX-29-11-71), I 

338. 

KHADILKAR, SHRI R. K.-Contd. 

Payment of Gratuity Bill: 
Inld. (X-IO-12-71), 10. 
Motion to reter to S. C. (X-21-

12-71), 146-51. 
Personal injuries (Compensation In-

surance) Amendment Bill: Int., 
(X-15-l2-71), 12. 

Personal injuries (Emergency Pro-
VIsIon) Amendment Bill: Int., 
(X-15-12-71), 12. 

Re. situation in Mailan and Balat 
refugee camps in Meghalaya (VIn 
-14-11-71), 228. 

KRISHNA KUMARI JODHPUR. 
SHRIMATI : 
AIR's running commentary of tests 

played by Indian cricket team dur-
mg their tour of England (VIII-
17-11-71), 41. 

Deadbody found lyin~ on pavement 
sltirting Irwin Hospital, New Delhi 
(VIII-24-11-71), 202-03. 

Loans and advances outstanding 
against Government Corporations 
(VIII-26-11-71), 85-86. 

Wagons required for movement of 
coal from collieries in Bihar 
(VlII-l6-11-71), 36-37. 

Debates 
Rajasthan Development Board BiU: 

Motion to Int. (lX-3-12-71), 265-
66. 

KRISHNA, SHRI S. M.-National po-
licy on overdrafts by States (IX-
3-12-71), 1-5. 

KRISHNAN, SHRI E. R. : 
Agricultural Engineering workshop at 

Pondicherry (IX-29-11-7l), 96-
97. 

Bangalore-Salem-Coimbatorc Coaxial 
Scheme (IX-l-12-71), 113-14. 

Bombay-Madras-Trivandrum Micro-
wave Radio Relay System (IX-I-
12-71), 114. 

Broad Gauge Line between Neiveli 
and Virudhachalam (VlII-23-11-
71), 148. 

Coimbatore-Ooty-Khozikode Micro-
wave Radio Relay System (lX-l-
12-71), 37-38. 
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KRISHNAN, SHRI E. R.-Contd. 
Completion of various Projects in 

Pondicberry (VIII-24-tl-71), 
138-40. 

Contracts secured by Engineering 
Projects ~lndia) Ltd., (1X-2-12-
71), 114-15. 

Delhi-Madras Point to Point STD 
Service (1X-1-12-71), 113. 

Establishment of synthetic detergent 
units in States (1X-3-12-111) 131-
132. ' 

Financing of cottage and small scale 
Industries throug.'t Cooperative 
Banks (IX-29-11-71), -216-18. 

Foreign collaboration agreements con-
ducted by Bharat Heavy Plate and 
Vessels Ltd., Visakhapatnam (IX-
2-12-71), 112-113. 

Irrigation Prospects in Tamil Nadu 
(VIII-23~1l-71). 148. 

New Proposals for Postal Life Insur-
ance (lX-l-1 2-71), 109-13. 

Representation from Tamil Nadu re-
garding ethyl alcohol. (price Con-
trol) Order, 1971 (lX-3-1'2-7l) 
132-33. ' 

Debates 
Companies (Amendment) Bill: 

Consid. cl. (X--;-21-12-7l), 143. 

Constitution (Amendment) Bill 
(Insertion of New article 16A) by 

Dr. Karni Singh. 

Consid. (VIII-1911-71), 292-96. 

Continuance of Presidents Procla-
mation in respect of Mysore (Stt. 
Res.) (VIII-18-1I-7l), 243-45. 

Delhi Road Transport Laws (Amend-
ment) Bill: I Consid. (X-17-12-7 I), 38-41. 

Delhi Road Transport Laws (Amend-
ment) Ordinances (St. Res.) (X-
17-12-71), 38-41. 

Emergency Risks (Undertakings) 
ID5uraaco Bill: 
Consid. OX-B-12-71), 83-85. 

KRISHNAN, SHRl E. R.-Contrl. 
Forward Contracts (Regulation) 

Amendment DiU: 
Consid. (VIII-24-11-71), 245-48. 

Freedom Fighters (Appreciation of 
Services) Bill bv Prof. S. L. Sak,. 
sena. 
Con.sid. (lX-3-12-71), 278-81. 

North Eastern Areas (Reorganisation). 
Bill : 
Consid. (X-I 5-12-71), 23-25. 

Small Coins (Offences) BiU: 
Consid. (VIII-24-11-71), 259-62". 

KRISHNAN, SHRI G. Y. : 
Acquisition of shares of Mysore-

Paper Mills Ltd., by a large busi-
ness house (VIII-I 7 -11-71). 176. 

C. G. H. S. facilities for the em-
ployees of Delhi Administration. 
(lX-29-11-71), 206-07. 

Census of agricultural holdings (VIU 
-24-11-71). 22-27. 

Closed Sick Mills in States (VIII-
24-11-71), 22. 

Committee on Welfare of Indian 
Women (VIII-IS-I 1-71), 123-24. 

Construction of Wells for Harijans. 
(VIll-IS-1l-7I), 123. 

Contribution by Railway Employees. 
to BangIa Desh Refugees not aC-
cepted (VIII-23-11-71), 99-100. 

Conversion of Alwaye telephone 
system into auto-ex~ge (VIII-
17-11-71), 151-52. 

Entrusting manufacture of spare parts 
of anm to private sectors (VlIl-
26-11~71), 172-73. 

Export of Persian Carpets (lX-30-
11-71), 86. 

Incidents of theft, dacoity and kidnap--
ping of girls in Southern Railway 
(VllI-23-H-71), 100-01.. 

Influx of Bangia Desh refugees (VIlE 
-18-11-71), 28-30. 

Introduction of direct train services. 
from Delhi to Mangalore (Southern 
Railway) (VIII-l6-11-71). 149-
SO. 
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KRISHNAN, SHRI G. Y.-Contd. 
Linking of Ganga with Narmada and 

Cauvery Rivers (IX-3()'11-71), 
26-29. 

Manufacture of Batteries (VIII-24-
11-71), 95-96. 

Manufacture of Tractor Tyres (VIII 
-24-] 1-71), 178-179. 

Overcharging for Petrol and Kero-
sene Oil in the Capital 72. 

Police Lathi Charge near Government 
Arts and Science College, 8anga-
10re (VllI-15-11-71), 122. 

Progress in Law and Order situation 
in Wellt Bengal (VIII-24-11-71), 
179. 

Rcpleni~hing licence of Coca-cola 
manufacturers (VIII-23-11-71), 
101. 

Securing of Deposit., of the Small Mid-
dle Class Depositors (VIII-19-11-
71), 160-162. 

Sinking of Lakkar Bazar in Simla I 
(lX-I-12-71), 73. 

Social welfare scheme held in AbeY-/ 
ance (VIIJ-22-11-71), 95. 

Supply of Arms to Pakistan by I 
Foreign Countries (VIII-19-11-
71), 159·60. 

KRISHNAN, SHRI M. K. 
Appointment of government nominee 

in the Governing Council of Chart-
ered Accountants of India (IX-
3-12-71), 103. 

Assistance to Kerala for construction 
of Hostels for Ranjans, S. C. and 
s. T. students (IX-29-11-71), 167-/' 
68. 

Assistant Collectors for Customs De-
partment (VIII-26-11-71), 133-
34. 

Central Forms Stores in Calcutta 
(IX-21-11-7l). 164-65. 

Communal Tension at Sevalapural 
(TN) (IX-1-12-71), 71-72. 

Construction of Houses for Scheduled 
Castes and Scheduled Tribes (Vm 
-IS-11-70, 137. 

~ KRISHNAN, SHRI M. K.-Contd. 
Dismissal of office-bearers of I. B. Mr 

workers' union, New ~ (IX--
2-12-71), 92-93. 

Doubling of Emaku18lJll Shorannur 
Railway Line (IX-30-11-71), 75~ 
76. 

Export of Rubber (IX-3()'11~71), 
75. 

Facilities for Subsidised Tramporta-
tion and Welfare Amenities to the-
Employees of Bharat Earth Movers 
(VIIl-19-11-71), 81-82. 

Foot over-bridge at Alwaye railway 
station (Kerala) (Vlll-I6-11-71),.. 
120. 

Formation of Company for the exe-
cution of Shipyard Project at 
Cochin (VIlI-15-11-71), 176. 

Laying of workers of Mavur Rayons. 
Factory, Calicut District, Kerala 
(VIII-IS-1l-71), 120. 

Mechanisation of Coif Industry in; 
Kerala (V1II-23-11-71), 120-21. 

Non-Inclusion of fresh projects ill> 
Electrical sector in Fourth Plan of 
Kerala (lX-H2-7l), 137-38. 

Plan for Establishing a Tourist Cen-
tre at Parambikulam, District Pal-
ghat, Kerala (VIII-19-11-71)r 
172. 

Plan for solving unemployment in 
Kerala (VIII-24-11-71), 11. 

Police lathi charge on students in 
Bangalore (Vlll-17-11-71), 150-
51. 

Proposal to deepen the Port of Cran-
ganore (VIlI-lS-11-71), 17S-76. 

Proposal to Develop Kumarakom near 
Kotayam (Kerala) into a Tourist 
Centre (VIII-19-11-71), 172-73. 

Raw retted coconut husks order (VIII 
-16-11-71), 121. 

Reference of Cauvery Waters Dispute 
to a Tribunal (IX-30-ll-71), 33-
34. 

Resolution adopted by Kerala Assem-
bly regarding setting up of Marine 
Products Export Development Au-
thority at Cochin (Vm-23-11-
71), 119-20. 
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KRISHNAN, SHRI M. K.-Gontd. 

Setting up of marine products export 
'development authonty (VIII-16-
11-71), 125. 

Setting up of a Nylon Filament Yarn 
Factory in Kerala (VIII-19-11-
71), 171-l72. 

Setting up of separate CPWD circle 
for Kerala (lX-29-11-71), 51-52. 

Setting up of a Switch factory in 
Cannanore district (VIII-17-11-
71), 152. 

Spare parts and Instruments for Rail-
way Workshops, Shoranur (Sou-
thern Railway) (Vlll-23-11-71), 
120. 

Supply of rotten rice to Kerala (IX-
29-11-71), 168. 

Survey of Export Potential of Coir 
and Coir Products by Indian Insti-
tute of Foreign Trade (VIII-23-
11-71), 79-80. 

Survey report conducted by the Indu-
strial Bank of India (IX-3-12-
71), 103-04. 

Train Halt at Vengara between Pa-
yangadi and Eli mala (Southern 
Railway) (IX-30-11-71), 74-75. 

Vi. .. it to Kerala bv Air Force Recruit-
ing Officer (ViJl-19-11-71), 173. 

Debates 
Inland Air Travel Tax Bill : Consid. 

(VIII-25-11-71),201-202. 
Inland Air Travel Tax Ordinance (SU. 

Res.) (VIII-25-11-71), 201-202. 

KULKARNI, SHRI RAJA : 
Abolition of privileges of ICS and 

lAS officers (IX-I-I 2-71), 123-
125. 

Application of mines Act to stone 
quarries (VIII-25-11-71). 10-11. 

I 

Branches of Indian Banks function- j 

ing abroad (IX-3-12-71), 104- I 
106. I 

Ceiling on Urban Property (VIII- I' 

15-11-71), 164-165. 

Oteck on births. through family plan- I 
Ding efforts (VIIl-'12.11-71), 145- I 
148. 

KULKARNI, SHRI RAJA-Contd. 
Effe<:t on Indian Goods in World 

Market due to increase in Railway 
and Shipping Freights (VII1--1:;-
11-71), 111. 

Enquiry against Goenka Group of 
Companies (VllI-26-11.J1I), 106-
107. 

Expert Committee on bonus formula 
(VI1I-18-11-71). 6-11. 

Financial Assistance to Maharashtra 
for drought-affected Areas (VIll 
-19-11-71), 138. 

Foreign Exchange earned by export-
ing Manganese Ore (IX-30-II-
71), 88-89. 

Foreign exchange earned by provid-
ing technical know-hoW to ot~er 
countries (IX-2-12-7l), 55-57, 

INTUC Plan for recognition of Trade 
Unions submitted at I. L. C. (JX-
2-12-71), 29-31. 

Managers in public sector undertak-
ings opting for their parent cadres 
(IX-3-12-71), 64-66. 

'Migration of Bengali film actors and 
businessmen to Bombay as a result 
of Naxalite menace (VIlI-17-11-
71), 174-75. 

Nationalisation of audit work of 
public limited companies (IX-3-
12-71), 15. 

Out of turn Telephone Connections 
in Maharashtra (VIIT-24-11-71). 
130-131. 

Prices of Indu..-uial Salt in Mahara-
shtra and West Bengal (VIII-17-
11-71), 175-176. 

Price of Lubricating Oils (VIII-2&-
11-71 ), 41-42. 

Price of Sugar in open market in 
Maharashtra (VIII-15-11-71), 
166-167. 

Production of popular varieties of 
controlled cloth (VIU-16-11-71), 
50-51. 

Proposed scheme for investment of 
GPF in industrial housing scheme 
by Maharashtra Government (VIII 
-18-11-71), 6()..61. 
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KULKARNI, SHRI RAJA-Contd. 

Reopening of Closed Industrial Units 
in Calcutta (VIII-24-11-71), 20. \ 

Request by trade union leaders for 
representation on Labour Panel 
(IX-I-12-7l), 138-39. I 

Requirements and Estimated produc-
tIon of Fertilizers during Fourth 
Plan (VIIl-.-:26-11-71), 13. 

Research on drugs by Central Coun-
cil for rescarc!i in Indian medicine 
(IX-29-11-11), 193-94. 

Setting up of Committee regarding 
Manufacture of Coal with US help 
(lX~30-11-7I), 149-50. 

KUMARAMANGALAM, SHRI So. 
MOHAN-Contd. 

Co~~g Coal. Mines ~mergency Pro-. 
VIsIons) Bdl: Consld. (X-IO-l2-
(71). 32:30; (X-13-12-71), 6().. 
67: ConSld. cl. (X-I3-l2-7l) 68-
79. ' 

Motion to pass as amended (X--
13-12-71), 79-BO. -

Olmpletion of Repairs to the roof of" 
steel Melting shop of Rourkel. 
Steel Plant (St.) (lX-.29-11-7l)-
240-43. .. 

Constitution (Twenty-Fifth Amend .. 
ment) Bill : ConSJd. (lX-30-11 ... 
71), 305-1B. 

Setting up of Industries in Backward I KUR.EEL, SHRI B. N.-8ituation aris ... 
Areas of Maharashtra (VIll-26- JOg OUt of recent cyclone in Orissa 
11-71), 5B. I (M). (VIII-23-11.71).251. 

Setting up of new Radio stations (IX 
1-12-71), 156-5B. 

Shortage of raw materials, Plants and I 

Equipments in Chemical Industry 
(VIII-24-11-7l), 131-32. 

Statutory provision for minimum 
bonus (VIIl-26-11-71), 4-5. 

Suggestion by National Council of 
Applied Economic Research for 
proviaing jobs to Unemployed 
(VIlI-24-ll-71), 5. 

Supply of O. D. R. Tractors to 
Maharasbtra (VIII-I5-H-7!), 
165-166. 

Tripartite meeting OD recognition of 
Trade Union (IX-2-12-71), 25. 

Vazir Sultan Tobacco Company (VIII 
-19-11-71), 65-66. 

Debates 
Industries Development and Regula-

tion) (Amendment) Bill : Consid. 
(X-16-12-71), 46-48. 

KUMARAMANGALAM, SHRI S. 
MOHAN: 
Asian Refractories Ltd., (Acquisition 

of Undertakings) Bill : Consid 
(IX-9-12-71), 75-78, (X-10-l2 .. 
71), 26-31. 

Motion to pass (X-Io-12-71), 32, 

L 
LAKKAPPA, SHRI K: 

Activities of Pakistani, Saboteurs in 
India (VIlI-24-11-71), 70-71. . 

Air India's Proposal to Enter Hotel 
Industry (VIII-19-11-71), 100-01. 

Appointment of Committee on popu-. 
lation (1X-29-11-71), 172. 

Ceylonese nationals residing in. 
India (VIII-I8-ll-7I), 65. 

Colgate Palmolive (India) Private-
Limited (V1II-26-11-7l), 94~95. -

Committee to look into grievances of 
students (VIII-22-11-71), 214. 

Complaint against MI II. Selected 
Da1ur-bandh Coal Company (P) 
Ltd., West Bengal (VIII-26-11-
71), 96-97. 

Complaint against MI s. Coal Product. 
Pnvate Limited. (VIlI-26-11-71)-
97-98. .. 

Complaints r~garding unauthorised 
use of buildill8 funds by the Press 
Trust of India (IX-l-l2-71) 70-: 
71. ' 

Completion of ktikk.i HY~Electrio 
Project (VIII-l 6-11-71), 96-97. . 

Constructioo of hotds of international! 
standard to a,ttracl tQurists to My ... 
sore State (IX-3-12-71), 156-57. 
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LAKKAPPA, SHRI K.-Comd. LAKKAPPA, SHRI K.-Contd. 
Construction of Oil Dock at Madras 

Port Behind Schedule (VIIl-
15-11-71), 184-85. 

Declaration of Water ways 'as Nation-
al Waterways (VIII-15-11-71), 
184. 

Decline in Production of Tea (IX-
30-11-71), 79-80. 

Demands and Grievan~s of Staff of 
T.B. Hospital Mehrauli I (Delhi) 
(VlIl-15-11-71), 186-87. . 

.Depo.oUts in the State Bank and 
Nationalised Banks, in Mysore 
(VIII-26-11-71), 98. 

Difficulties in promotion of joint ven-
tures abroad (VlIl-16-11-71), 
123-26. 

Diversion of Obsolete Tea Estates 
(IX-30-11-71), 79. 

Prug purchase scandal in Mysore 
(VIII- 22-11-71), lSI-52. 

Election to State Assemblies in 1972 
(VIII-I6-11-71), 95-96. 

Estimated production of r:ash crops I 

by the end of 4th Plan (VIIl-
22-11-71), 213-14. 

Expenditure incurred on the inaugu-
ral flights of Air India's Jumbo I 
Jets in October, 1971 (lX-
3-12-71), 156. 

Financial assistance to private hotels 
to promote tourism in the country 
(LX-3-12-71), 155-56. 

Increase in unemployment 
2-12-71). 8. 

(IX-

Industrial development for creating 
employment opportunities (VIII-
27-11-71), 80-81. 

Inquiry into defective Tractors from 
G.D.R. (lX-29-11-71), 172-73. 

Inter-State E1ectric Grid system in' 
the Country 13-18. 

Land given on Rent/Lease by Bom-
bay Port Trust (VIII-IS-ll-71), 
183-84. 

LogisJation to protect rights of hospi-
,tal employeea (VW-I8-11-71), 62-
63. 

I 

Loss incurred at Heavy Engineering 
Corporation, Ranchi (VIII-
18-11-71), 61-62. 

Mining of International Border from 
Rajasthan to Ladakh by Pakistani 
Troops (VIIl-19-11-71), 78-80. 

Nationalisation of Colgate Palmolive 
(India) Private Limited (VIII-
26-11-71), 32. 

Nomination to NIMC (VIII-I7-11-
71), 153 . 

Nomination of Members to NIMC 
(VIIl-17-11-71), 153-54. 

Non-payment of workenl' dues by 
coaImine owners in West Bengal 
(IX-2-12-71), 101-02. 

Non-utilisation of Development Fund 
by states (VIII-19-11-71), 21-22. 

Pending Cases in High Courts (VllI-
23-11-71), 40. 

Private Industrialists catering in 
Indian Airlines «IX-3-12-71), 
157. 

Provision of amenities to jhuggi-
jhonpri dwellers (VIII-22-11-71), 
161. . 

Recommendlaftions of the Oang:es 
Water Po1\ution Inquiry C.om-
mission (VIII-19-11-71), 30-32. 

Removal of Disparity Between Lowest 
and Highest Paid Employees of 
Railways OX-30-11-71), 78-79. 

Report on the attack 00 the Life of 
Shri Jyoti Bosu (VllI-24-11-71), 
30-31. 

Report of Commission appointed to 
study working of sugar industry 
(IX-29-11-71), 29-30. 

Ileprese~tatjves of N.ews p~rs 
Agencles accomparung Pnme 
Minister, Ministers, Official Dele-
gation etc. (VIlI-24-11-71), 98-
99. 

Restraint in Further Decreases in 
Money Supply (Vl1l-19-11-71), 
99-100. 
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Setting up of a paper mill in Tumkur i 
District (Mysore) (V1II-17-11-71), 
152-53. 

;Shortage of crude oil in Barauni re-
finery (1X-3-12-71), 155. 

Study of Impact of Man-made Radio 
Noise on Human Health, Radio 
and T.V. Signals (1X-1-12-71), 
52. 

. !Symposium in Delhi on Road Acci-
dents (IX-19-11-71), 173:'76. 

Talks between the Union Leaders of 
Hospital Karmachari Panchayat 
.(Delhi) and the Secretary General 
of T.B. Association (VIII-
15-11-71), 187. 

'Tenders for supply of medical drugs 
in Mysore State (VIlI-22-11-71), 
151. 

Training of Wireless Operators (IX-
1-12-71), 136-37. 

Unemployment survey in Mysore 
(IX-2-12-71), 8-14. 

Vijaya Bank Limited, Bombay (VIII-
19-11-71), 101. 

Visit by Soviet Deputy Foreign Minis-
ter (VIII-18-U-71), 41-42. 

Working of Hindustan Steel Limited 
and Heavy Engineering Corpora-
tion, Ranchi (VllI-25-11-71), 71. 

Debates 

Reported Lathi charge on workers in 
Mysore Cemen1!s Ltd., (C.A.) 
(IX-Z-12-71), 130-34. 

LAKSHMANAN, SHRI T. S. : 
All India evaluation of applied nutri-

tion programme (lX-29-11-71), 
38-39. 

Approval of Inter-Corporate Loans 
aru.\ investments by Companies 
(VIIl-26-11-71), 185. 

Imp1ementation of recommendations 
of All India Seminar on Applied 
nutrition programme held is New 
Delhi in March 1970 (1X-29-11-
71), 121-22. 

S.C. and S.T. job seekeJ'S (VIII-
25-11-71), 104-05. 

LAKSHMANAN, SHRI T. S.-Contd. 

S.C. and S.T. candidates trained by 
Coaching-Curn-Guidance Centres 
(VUI-25-11-71), 105-07. 

Statement of companies at work 
(IX-3-12-71),l72-73. 

Debates 
Tax on Postal Articles Bill: Consid. 

(VIlI-25-11-71), 175-77 . 
Tax on Postal Articles Ordinances 

(Res.) (VIll-25-11-7l), 175-77. 

LASKAR. SHRI NlHAR: 
Achievement of self-sufficiency in 

petroleum refining (IX-3-I2-71), 
31. 

Acute shortage of Kerosoe Oil in 
Auam (VIII-26-11-71), 75-76. 

Aneged lOS'S of India bound letters 
from South-East Asia (VIII-
17-11-71), 156. 

Application of modern management 
technique to Educational Adminis-
tration (VIII-I 5-11-71), 163-64. 

Bonus formula for advance-payment 
(VIII-I8-11-71), 33-34. 

Common welfare fund rior mine 
workers eVI1l-25-11-71}, 5-6. 

Central manpower agency to evolve 
employment policies (VIII-
25-11-71), 64. 

Concentration of Pakistani forces on 
Indo-Pak borders (VIII-I9-11-
71), 108-09. 

Conversion of Bangalore-Guntakal 
Line into Broad-Oauge (IX-
30-11-71), 76. 

Corruption in the Advance of Loans 
to SmaU Farmers by the Nationa-
lised Banks (VIII-26-11-71), 186. 

Development of rice processing 
(VIII-15-ll-7I), 160-61. 

Direct Train Services from every 
State Capital to Delhi (IX-3o.11-
71), 7-11. 

Economy in Expenditure on Elec-
tions (V1II-23-11-71), 118-19. 
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LAKSAR, 3HRI NIHAR-Conrd. LAKSAR, SHRI NIHAR-Contd. 
Enquiry by a Panel of Banking 

Commission re: Bringing of Non-
Banking Companies under Banking 
System (VIll-19-11-71), 147-48. 

Enquiry into killing of tigers and 
other animals in MadhYa Pradesh 
during Wild Life Preservation 
Weeks (VlII-22-11-71), 149. 

Expansion of Cochin, Barauni and 
Koyali refineries (1X-3-12-71), 
171-72. 

Expansion of Shipyards, at Visakha-
patnam and Cochin tVllI-15-11-
71), 159-60. 

Extension of Broad Gauge Line to 
Gauhati and Tinsukia (VIlI-
23-11-71), 119. 

Family Planning Programme (VIIl-
15-11-71), 161-63. I 

I 

Flood Control as a National Subject II 
(IX-30-11-71), 54-55. 

High Cost of Tunnelling in India 
(IX--30-11-71), 77-78. I 

General deterioration in the resources I 
position of S~ as revealed in 
the mid-term appraisal of Fourth 
Plan (VIII-17-11-71), 156-57. I 

Import of Raw Material for Engi-
neering Industry (1X-30-11-71), 
76-77. 

Increase in the Dearness Allowance 
of the Central Government Em-
loyees (VIII-19-11-71), 2-9. 

Introduction of a Bill on Manage-
ment of Gurdwaras in Delhi (lX-
1-12-71)-162. 

Introduction of secondary education 
Bill (VlII-22-11-71), 149. 

Meeting of International Monetary 
Fund (VIII-26-11-71), 101-02. 

Offer of mediation by USSR on 
Bangala Oesh issue (VIII-19-11-
71), 79. 

Offers of mediation by foreign 
countries between India and 
Pakistan (VIlI-18-11-71), 78-79. 

Popularisation of sunfiower cultiva-
tion aX-29-11-71), 114-15. 

Propagation of utility of wild life 
and its preservation among tribals 
(VlIl-28-11-71), 148-49. 

Railway wagons for jute merchants 
of Assam (VlIl-I6-11-71), 181-
82. 

Reduction in Economy allSs Fares 
by Air India to and from U.S.A. 
(IX-3-12-71), 92. 

Request from UP to increase the 
sugarcane price (VIIl-22-11-71) •. 
147-48. 

Rules and regUlations of Rashtriya 
Sanskrit SaDsthan (VIll-22-11-
71), 150-51. 

Scarcity of Essential Goods in Assam 
(VllI-24-11-71), 50. 

Shortage of power in Uttar Pradesh 
(VIlI-16-11-71), 23-28. 

Special cell to assist inquiry into-
charges of corruption against for-
mer Ministers of Punjab (V1lI-
17-11-71), 155-56. 

Storage capacity with Central Ware-
housing Corporation and demand 
for its increase (IX-29-11-71). 
115-16. 

Students' participation in University 
Administration (VIII-15-H-71), 
18-24. 

Surrender by Pak. Mujahids/ Raza-
kars (1X-3-I2-71), 68-69. 

Untoward incidents during taking 
over of coking coal mines (VIII-
18-11-71), 78. 

US ·arms from Vietnam diverted to 
Pakistan (VIIJ-25-11-71), 6-10. 

Use of soyabean as rich protein 
food (IX-29-11-71), 13-15. 

M 

MADHUKAR, SHRI K. M.: 
Absorption of Surplus Employees or 

Delhi Adiministratioo (V1lI"-
24-11-71, 56-57. 

Additionai runway built at Palam 
airport (VlII-26-11-71). 175. 

Service between India and Nepal 
(VIII-19-11-71), 40-41. 



MADHUKAR, SHi-1 K. M.-Colltd. 
.1 Award of' prizes to the agents 0' 

. L.I.C. (lX-3-12-1I), 111-12. 

Cabaret Dances in Metropolitan 
Cities (IX-l-12-7l), 163-64. 

China accU8Cd India of interfering in 
Pakistan's internal affairs (IX-
2-12-71), 70-71. 

Complaints reg. Stale Breads baked 
in Modern Bakeries (VIII-I5-11-
71). 38-39. 

Completion of Fertilizer Project at 
Mangalore (MYiOre), (IX-3-12-
71), 39-40. 

Cost of operation of Rajdhani Ex-
press (VIlI-23-11-7l), 97-98. 

Counterfeit notes of two rupee de-
nomination (IX-3-12-71), 111. 

Death of an Employee of Sir Ganga 
Ram Hospital, New Delhi (VIll- I 
15-11-71), 93. 

FinanciaJ AMi.St.ance to West Ben· 
gal and Orissa for Cyclone Victims 
(VIII-26-11-71), 42. I 

I.A.F. Plane Mishap near Poona 
(VIII-l 9-1 1-71), 105. 

Impact of save Dollar Plan on 
Indian Economy (VIlI-l 91-11-
71), 105-06. 

Installation of high powered tra.n9-
mitlers in forward areas (IX-
1-12-71), 223-24. 

Legislation to protect rights of hos.-
pital employees (VIU-18-11-71), 
62-63. 

Loss incUlTed at Heavy Engineeting 
Corporation, Ranchi (VJI1-
18-11-71), 61-62. 

New possibilities of trade between 
India and Japan (VIII-I6-~ 1-71), 
176-77. 

New Schemes for Rural Electriftca-
tion proposed by Bihar Govern-
ment (VIII-23-11-71), 98-99. 

Offer of mediation by UK on But 
Bengal problem (VI11-2S-11-71), 
47-48. 
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MADHUKAR, SHRI K. M.-Contd •. 
Project for Milk Marketing & 

Dairy Development (VIU-
15-11-71), 90-91. 

Raising of Age Limit for Recruit-
ment of Government Employees 
(IX-'-1-12~71), 164-65. 

Recovery of Smoke Grenades in Red 
Fort, Delhi aX-l-12-71), 165-
66. 

Request for Rabi Seeds from Bihar 
due to floods (VIII-I5-11-7!), 
91-93. 

Runways lengthened for operation 
of Iumbo Aircraft (VIII-26-11-
71), 174. 

Setting up of new Radio stations 
(IX-l-I 2-7 1), 156-58. 

Sick Mills taken over by N.T.C. 
during 1969-70 (VIII-23-11-71), 
98. 

Stamping of Date on Wrappers of 
Breads produced in Modern Bake-
ries (VI1I-IS-II-71), 90. 

Statement made by Minister of 
State for Home Affairs regarding 
POstponement of elections to-
State Assemblies (1X-20-11-71). 
167-68. 

States Labour Ministers' Conference 
(VllI-18-11-71). 11-15. 

Stoppage of large trade credits. 
(IX-3-12-7 1), 77-78. 

Debates 
Asian Refractories Ltd. (Acquisition. 

of Undertaking) Bill: Consid. 
(IX-9-12-71), 79-80. 

Coking Coal Mines (Emergency 
provisions) Bill : Consid. (X-
13-12-71), 3741. 

Constitution (l'wenty-Seventh Amend-
ment) Bill: Consid. (X-21-12-71), 
49-51. 

MAHADEEPAK. SINGH, SHRI.-Oil' 
Tanks lying idle at Jodhpur Station 
(IX-30-11-71), 88. 



MAHAJAN, SHRI VIKllAM: 
Corruption chaIJes against Area 

Organiser. Dir:ector-General Secu-
rity, Kangra Area (IX-I-J2-71), 
90-91. 

De-recognition of Ayurvedic medi-
cine examination (IX-29-11-71), 
194-95. 

Offices of India Oil Corporation 
located abroad (IX-3-11-71), 
173. 

Tunnels in Pong Dam Area, Hima-
chal Pradesh (VlII,23-11-71), 
182. 

Scarcity in Essential Articles and 
Adulteration in Foodstuffs (V11l-
24-11-71), 169-70. 

Selection of Directors of Indian Air 
Lines (IX-3-12-71), 98-100. 

Debate, 
Constitution (Twenty-fifth Amend-

ment) Bill: Consid. (IX-30-11-
71), 273-76. 

Transport problem in Delhi (C.A.) 
(VUI-18-11-71), 168, 172-75. 

MAHAJAN, SHRl Y. S.: 
Report at Univenity Grants Com-

mission, 1969-70. (M) (VIll-
22-11-71), 296-300. 

Visva Bharati (Amendment) Bill: 
Consid. (lX-29-11-71), 283-85. 

MAHISHI, DR. SAROJINI.-Aircraft 
(Amendment) Bill Int. (X-21-12-
71), 7. 

MAlHI, SHRI GAJADHAR : 
Grant of aty Allowance to Em-

p10yees of Rourela Steel Plant 
(V1ll-25-11-71), 118. 

Taking over of Bisra stone lime 
quary, Orissa (IX-2-12-71), 74. 

Consumption of refractories in 
Rourkela Steel Plant (IX-2-12-
71), 14-16. 

MAlHI, SHRI KUMAR: 
Situation arising ant of recent cyc-

lone in 0riIIsa 11M) (VlD-
23-11-71), 306-08. 

Statement on Repor1eQ Killing of 
Santhals inPurnea District· of 
Bihar (Dis.) ex-23-t2--7l) t03-
104. ' 

MALA VlY A, SHRI K. D.-Failure cl 
Delhi Police to prevent vioJea.ce 
at 7, Jantar Mantar Road and inci-
dents connected therewith ( M) 
(Vol. VlII-I6-11-71), 291-95. 

MALHOTRA. SHRI INDER 1.-C0IU-
titution (An,len<iment) Bill (Sub-
stitution oj arlicle 370) by Sbri 
Atal Bihari Vajpayee: Conaid. 
(VlIl-19-11-71), 340-44. 

MALIK, SHRI MUKHTIAR SINGH: 

Adverse effect of land reforms on 
coffee plantation. (0(-29 .. 111-71), 
142. 

Allotment of Government accommo-
dation to the dependent of the 
retired Government employees 
(VIII-2~11-71), 248-49. 

Area under minor irrigation 'Works 
in States (VIIl-22-11-71), 79. 

Arrest of Indian by Pakistan (V1II-
18-11-71). 

Cases at Fire in Delhi on the eve 
of Diwali festival (VIII-17-11-
71), 146-47. 

Committee 011 Operational Effici-
ency of Public Undertakings 
(VIII-19-11-71). 72-73. 

Control on Ba'ok Advancea against 
Foodgrains (VlII-19-11-71) 162-
63. 

Crash landing of an aeroplane of 
Aviation Research Centre (IX-
3-12-71), 120-21. 

Decision on Khosla Committee Re-
port on Film Censorship (VIII-
24-11-71), 149. 

Decline in Production of Tea (IX-
30-11.71), 79. 

Defeat of Indian Hockey Team by 
Pakistan (VIII-IS-ll-71). 63. 

Defence plan sold to Pakistan. (IX-
3-12-71),181. 

Difficulties in promotion of joint 
ventures abroad (VIn-lo-l1-71), 
123-26. 

Drugs and Pharmaceuticals import-
ed during the last three yean 
(VIII-26-11-71), 91. 



MALIK, SHRI MUKHTIARSINGH-
Cantd. 
Fresh Levy Imposed on Indian 

books by U.K. (VlII-1~11-71). 

Grants to Municipalities Local Bodi-
es for wheel barrows (VlIl-
1S-I1-71), 140-42. 

Guidelines for Governors (IX-
1-12-71), 32-33. 

Imposition of additional levies by 
States (lX-3-12-71), 41-42. 

Increase in unemployment (IX-
2-12-71), 1-8. 

Jammu and Kashmir Lottery Scan-
dal (VlII-24-11-71), 76-77. 

Losses suffered by Indian Airlines 
(VIII-26-11-71), 9()"91. 

Losaes suffered by Indian Airlines 
(VIlI-26-11-71), 99-100. 

Manufacture of Consumer Goods in 
Public Sector (VIIJ-24-1 1-71), 
85-86. 

Manufacture of Passenger Buses in 
Public Sector (VI1l-24-11-71), 
102-03. 

Memorandum to the President . by 
MPs and MLAs levelling cbarges 
against Chief Minister and Minis-
tcm of Haryana (IX-l-l~71), 
75-76. 

Model School for Mentally retarded 
Children, Delhi (VIII-lS-11-71), 
140. 

Plan for beautification of New Delhi 
(VIII-22-11-71), 98-99. 

Plea for production oriented fiscal 
policy by President at Indian 
Merchants' Chamber (VIII-
17-11-71), 147. 

Priority for Conversion of Narrow-
Gauge Lines (1X-30-11-71), 110-
11. 

Programme for Drilling of New Oil 
Wells and to 10cate New Oil 
Belts in the Country (VIrt-
19-11-71), 165-66. 

Proposal to set up a Separate CeD 
in Union Public Service Com-
mission to hold ExamifUltions for 
Recruitments in Public Under-
takings (VITI-I 9-1 1-71), 164. ---

MALIK, SHltt MUX1ftIA'Jt srNGv~ 
CONdo ' 
'Proposal to I« .., a public sector 

project for the manufacture of 
various types of toilet, l$U1ldary 
and carbolic soaps (VIII-
26-11-71), 96. 

Q1W1ers in occupation of· ~ 
Government employees (VIU-
22-11-71), 246-47. 

Railway Emp10yees to pay for losses 
during Transit W'-30-11-71), 
41-42. 

Recruitment in the Indian Airlines 
and Air India (VIII-l9-11-71), 
163-64. 

Resienation from ~p of 
Sugar InQuiry CommisSion (IX-
'29-11-71), 122. 

Restoration of GoJuma-Panipat Rail-
way line (VIII-23-11-71), 107-
08. ; 

Rettntion of GoVernment accommo-
dation by the dependents of 
deceased Government employees 
(VIII...-22-U-71). 247-48. . 

Selection of scholars for receiving 
training in techni9~ of transla-
tion by UGC (VIII-IS-lI-7l), 
139-40. 

Setting up of Warebou8ing corpora-
tions in all States (IX-29-11·71), 
44-4S. . 

Sb1!t in attitude of China over Ban-
gia Desh (VIII..,...18-lI-7l). 116-

17. 
State Sector Scooteratte Project 

(VIII-,.24-11-71), 103. 
Steps to explore European markets 

.for. Indian Handicrafts (VIU-
16-11-71), 147-49 .. 

Steps to bring down prices of 
PhlU1l1aceuticab (VJIl-26-11r71), 
31. , 

Steps to improve the w~rking of 
Iodian Drugs anc,J . Pharmaceuti-
crus Limited (VI11-2'6-11-71), 
88-89. . 'J 

Supply of Arms to 
Foreign Countries 
71). 1~9-60. ~ 

Pakistan by 
. (VIII.rr-l 9-1 1-

Survey Re. Sweepers and Scavengers 
(VlII-lS-11-71), 141-43. 
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MJ\.LIl,<..smu, MT JJ{HTIAR SINGH-. ~ori.tt!. ""':",,~ "'f. 

Underground Railway for Cakutta 
,: . {IX~11-7t~ ~4. ,. . 

Y1t ,:iUd lor Bang).a. Desh refugees 
. r {VIII-l 8-11-71), 92-93. 
Utilization of Services' of Civilian 

.. . SPecialists i~. Military lntelli8ence 
.' : ,'Organisation (VIlI-19-1I-71), 

J6~ ;" 
Work· dQDe by Central institute of 

~08lish.,{ i HYderabad . (VIII-
15-11-71), 139. '. 

Debatu 
D.S.G. (Punjabf rt · 1971-72 (X-

14-12-71), 87-9l. 

Repott~piling up ~,ra:w' jute stocks 
10 Bihar (C.A.) 'tlX-1-12-71), 
239-41. . - . 

~ALLi\NNA. 'SHRJ K.: 

. Comp.,laints against supply of Hy-
brW Baj~ ~ to farmers (VIII-
22-11-71), 152-53. 

Contetence of Labour Commission-
ers (V1II-2$-11-71), 71-72. 

Distributioh of Soviet Literature in 
I - India (VI,l1-24-11~71)'- 96. 

Drug purchase scandal in Mysore 
(VIII---'2l-11~ 71), 151-52. 

expansion of Koyali Refinery in 
Gujarat (IX-3-12-71), 98. 

Expenditute incurred on General 
E1ectioins to Lok Sabha (V1ll-
23-11-71), 108-10. 

linplementation of the recommenda-
tions of the Waqf Enquiry Com-
mittee ax-29-11-71), 84-85 

Inquiry Against MI s Britania Engi-
neering Co. Ltd. Calcutta (IX-
H2-71), 4243. 

Inquiry into Increased Loss in Man-
Hours by Indian Airlines (VIII-
26-Ll.:?1), 125-26. 

Lockout declared by MI s Braith-
waite and Co. (India) Ltd. (VllI-

24-11-71), 8-10. 

Proposal·1o Encourage Indigenous 
Manufacture of Soap (VDl-
26-11-71), 100-01. 

MALLAN~/L, SIdBJ K.-Comd. 
Rajinder Sagar police station build~ 

iog declared unsafe (VIII-
22-11-71), 49. 

Recommendations of P6lish experts. 
restructuring of coking mines 
(VIII-15-11-/l), 30-31. 

Re-opening· -of offices of Birlas in 
Calcutta (lX-2-12-71), 59-60. 

Requirement of Viiayanta Tank. 
Plates (IX-3-12-71), 35. 

Tenders for supply of medical drugs 
in Mysore Stale (VIII-22-11-71) 
151. ' 

Prevention of Political Defence BiU 
lnt. (VIIJ-19-11-71), 285. 

MALLIKARJUN SHRI : 
MANDAL, SHRI JAMUNA PRASAD~ 

Area under minor irrigation works. 
in States (VIII-22-11-71), 79. 

Beggars in Capital (VIll-15-11-71). 
139. 

Completion of Idikld Hydro-Electric 
Project (VIII-l6-11-71), 96-97. 

Construction of Ho\l8lCS for Schedu-
led Castes and Scheduled Tribes 
(VIII-I 5-11-71), 137. 

Construction work of Inter-State 
Bus Terminus, Kashmiri Gate .. 
Delhi (VIII-15-11-71), 137-38. 

Correspondence course in Post-grad~ 
ate studies (VIII-15·11-71), 138. 

Demand for scooters. (VIII-17-11-
71), 75-76. 

Election to State Assemblies in 1971 
(VI1I-16-11-71), 95-96. 

EX1!l~oration of Petroleum in Bihar 
(VIII-19-11-71), 222-

Jammu and Kashmir Lottery Scan-
dal (VIII-24-11-71), 76-77. 

Manufacture of 1V sets by Electro-
nics Corporation of India (VIII-
17-11-71), 96-67. 

Modifications in experimental setelUte 
earth station at Ahmedabad (VIII 
17-11-71), 95-96. 



MANDAL, SHRI JAMUNA PRASAD 
'/' -:-Contd. 
: Offer by French Economic Mbaion 

for Financing Jdint Ventures 
(VIII-23-11-71), 54-55. 

PUrchase of Motor Torpedo Boats for 
Indian Navy (VIII-19-11-71). 221-
22. 

llealisation of Wealth-tax on Agri-
cultural Lands. (VIII-19-11-71). 
221. f,., 

Recognition of GDR (V 1II--t 1 8-11-
71). 9S. 

Reopening of offices or industrial COD-
cerns in West Bengal (Vm-
18-11-71). 43·44. . 

Setting up of Alloy Steel Plant at 
Kanpur, 76-77. ' 

Shortage of Petroleum' in the" COUD-
try (VflI-19-11·71), 222·23. 

. Shortage of steel in engineedng' in-
dustries (V1lI-18-11~71). 98-99. 

Supply of water to Pakistan under 
lndo-Pak canal water tj'eaty (VIII 
-16-11-71), 22-23. 

MANIHT. SHRI BHOtA: 
Credit rcquierments of small and 

marginal' farmCll's (I X ...... 3-1 2-71). 
129-31. 

J: 
Cut in U.S. contribution to U.N. 

Fund (lX-2-l2-71), 67. 

~OHARAN, SHRIK. : 
Report of Dr, Manoharan reo sea 

erosion on Kerllla coast (VIII-
16-11-70, 129-30. 

Dl:bafes 
,Re-arrest ot the :\iditor of ',Navasakti' 

by Tamil Nadu Government (X-
-15-12-71), 7-S. 

Failure of Delhi Police to prevent 
violence at 7., Jantar Mantar Road 
and incidents connected therewith 

'(M) (VIII-l6-11· 71). 316-21. 
MARAN, SHRI MURASOU': 

Rate of Punctuality in, tbe dep¢We 
and arrivals of the' Indian Alr-

(I lines day fligbts between· pelhi and 
!Mlldras (VIII-19 .. 11-71k 

us arms supply to Pakistan (Vll1-
18-11-71), 97-98. 

MARAM. SHRI' ·M:atfu6tit4!d;.;1. 
Debate6 - . ',l 

Newspapers cPrlee' Control) B~n 'eon. 
tid. (X--21-12f71).126-30. 

MAURYA. SHRI B. P.: "j 

ADotmeJlt of .Ad-hoc ~~cida. 
tion .' to r~ovemment. ~EmpJ(,yees 
(VIII-IS-n-71). 

Closed Sick' MiDs in ''States (VtU-
24-0·71).' " " 

.~'-.' 

Inter-State Electric Grid sys~trI in 
the Country (IX~3()..q~t~~,17: 

Performance of Automobiles Indus-
try (1";"1-12-71). (V()V'IX:.~k.Ll7-
18." -' ". 

Quarters to sianal and Telecommu-
nication Staff of TUab!ak. abad. 9k-
hala. TUak Bridge (Nortbt=rn, Rail-

ways) (Vm"':"23-11-71), 36. 

Review ~f the working of ~UDlty 
development' schemes (VIII~~-l1-
71~ 6. ., ' 

, \ 

Storage arrangements for foodgrains 
to be 'piocured" 'dUring next six 
months (IX-29-n~71), 23." 

Taking over of refugee ciunps by 
Central Government ,(VIll~I8-11-
71), 3. 

Settin~ up of. common m9(V1,n.,ey ... or 
maID steel: i producers J1 
25-11-71}. . 

MAYAVAN. SHRI V. : 
All India conference of Municipal 

Corporations (IX-29-11-71), 158-
59. " . 

Analysis of items in State List" being 
handled by, Central AgeDci~J in 
States (\'111-23-11-71). 183·8,-; 

r 

Annual Gem:ral_Meetings by ,CQm-
panies (VIlI-26--11-71) 18f:82. 

, . 
Arrears from lessees of nOD-rehabili-

tation lands in New Delhi (IX-
, '29-11'-71), 159. 

Assistance to States for Modernisa-
tion ofPoJice For~<, WlU-
24-11-71). , ,.j; 

Completipn. of Hydro Powef_.Pro~ct. 
(Vm":"23~11-71),' 149-50:''',~ ,1 1 

, 1 

Credit restrictiOll~ (J"~3-1~n 36. 
Cultural deleg,adOD.ll (VIlI-ll-lI-

71). 20-24. 
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(VlU-26-11·71), 18. 
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Demlllla form fact&rles In ,teet. fn.. 
dustry (VIII-18-11-71) , 151-52. 

E."Xi. ort of. Paper and ~per board 
~~' .. their shortage tn t6e country 

-'1-12-71), 50-51. 

Financial J\,Isiatance sanctioned under 
Cardamom Replanti~ Finance 
Scheme (IX-30-11-71), 1~1-22. 

Gra~ for coal-mino workcra (lX-
2-t2-'71), 100. 

Hotel . prQjeea completed in public 
. ,~rvate sectors (lX-3-12-71), 

··l1)centive sultsidy to .Cardamom Plan-
II tets' (IX-30-11 .. 71), 122. 

Isaue of ijcences for production of 
cold r.oIJed strip Alloy Steels and 
"Stainless steel strips (VIIl-lS-H-
71), 151. 

Loai sanctioned by RuralE1ectrifi-
cation Corpol"ation (Vll'I-23-11-
71), 169. 

Loans to State Governmenta for Po-
1ice Housing Schemes . (VIII-
24-11-71), 181-82. 

lofanufacture of Rayon Grade pulp 
(lX-l'-12-7tr, 132-34. 

Manufacture of scooters in Joint sec:-
tor (lX-I-12-71), 132. 

Manufacture of cheap high protain I 
food flour from de-oiled rice (IX-
29-11-71),. 157-58. I 

Weraer of S.S.1. and B.P.F. Scheme 
(fX-2-t2-7l), 100. 

Paucity ofW8JODS for steel lying 
with steet plants (1X-30-11-71), 
lZl. 

POWer Stations under construction in 
Tamil Nadu (VIII-23-11-71), Ul-
5~. 

ProductJoa of leather garments (VIII 
-16-11-71). 

hojecta approved for loan undec 
hotel de~opment loan scheme 
(IX~3-12l'71), 191-94. 

MAY AVAN, SHlU V.-Contd. 
Report of Hotel Review and Suner 

G:ommmitte (IX-3-12-71), 193-
95 .. 

Scheme for reaearch in coir product 
potIential WOI-I8-11-71), 171 .. n .. 

Setting up of Gem Testing Labora-
tory (IX--30-11-71), 64-65. 

Setting up of Committee to study 
Leather Goods Industry (VIII-
2.4-11-71), 60. 

Setting up of seamless tube plant 
. (VIII-1S-H-71), 151. 

Slump in price of Cotton (IX-
30-11-71), 122-23. 

Statutory provisic:ts for common 
cadres in cooperative Institutioa 
(IX-29-11-71), 157. 

Suggestions reo production and mar-
keting methods of gems and jewell-
lery (VIII-23-11-71), 153-58. 

Tripartite committee on bonus act. 
(IX-2-12-71), 99. 

Uniformity in labour administratiOD 
(lX-2-12-70, 42. 

Utilisatioo of installed capacity in 
Cement Mill Machine/ry industry 
(VIII-24-11-71), 180-83. 

Dehate,f 

Air Corporation, (Amendment) BW 
consid. as passed by R. S. (IX-
3-12-71), 225·27. 

MEHTA. DR. JIVRAJ : 
Proclamation in Relation to the State 

of Gujarat (Res). (IX-4-12-71), 
142-43. 

MEHTA, DR. MAHIPATRAY: 
Provision of drinking water facilitiea 

in villagea (VlII-I7-11-71), :ZS.! 

M'ElftA, SHRI OM : 
T~ 'problem in Delhi (e.A.) 

(VIlI-18-11-71), 168-76, 184. 



MSHTA, SHlU P. M.: 
Alreement with Nepal re: Western 

'"Kosi Canal Project (IX-30-11. 
71), 128.29. . 

Aid by 88ricultural R.cftnanco Cor-
poration tor Backwacd Areas (VIn 
-2~1l-71), 61-63. 

Aid from Foreign Countries for 
Flood Viotima (VIII-19-11-71), 
115-16. 

AU-India conference on population 
education (V1I1-22-1 1-71), 92-
93. 

Allotment of Task N.C~C. (IX-3.12-
71). 148-49. 

ApplicatioD of industrial polley to 
international joint ventures (VIII 
-17-11-71), 124. 

Appointment of Hip Level Policy 
planning Body for formulation of 
future Oil Policy (VIII-19.11-71). 

Census of Landleas labour (IX-
29-11-71), 128-29. 

Collection of a:ue. on agricultural 
and other incomc:a (~2~11. 
71), 93. 

Complaints reo Poet OfIice Savings 
Bank Fra1lda (lX-l-I2-71), 102-
04. 

Conference of regist,ran of coopera-
tive societiea held in September. 
1971 (VIII-22-11-71), 105-06. 

Constitution of a Qntral Board to 
Co-ordinate Activities of Various 
Survey Agencies (lX-1-12.71). 
104-05. 

Cotton production durina; 1970-71 
and 1971-72 (VIII-~-11.71). 74-
75./ 

Cut in Non-Plan Expenditure (VIII-
26-11-71), 54-55. 

Damage to goods train due to ex-
plosion of mi~ betwee~ Radbi-
lapur and Delimpon Stations (IX 
30-11-71), 129-30. 

Dbama in Britfsh Hish Commission 
by British subjects of Indian Ori-
lin (VIU-2S-11-71). 69-70. 

Discuuion '* ()OIlUl formula (VIU 
-18':'11-11). 131. 
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MEHTA. SHIU P. M.-Coltld. 
EDeraiMtiOll of Pump«ts and Rural 

BJectrificatioo (VIfi-23-11-71). 8-
11. 

Expansion of crusting facilitiea at 
shipyards (VI1I-22-11-71). 90-
91. 

Bapected FeU iA Export of Iron Ore 
(IX-3O-11-71), 68. 

Expulsion of South Africa from 
U.N.O. (IX-2-12-71), 103-04. 

Fami1y fianoing Projects with tho 
AuiataDce of World Bank (VID-
2~11-71), 61. 

Gold amugJders in Jamnagar (IX-
-3-1 2-7 f), 147-48. 

Ground water studies in Gujarat 
(VIll-22-11-71), 77-78. 

Human suffering and loss of property 
due to Cyclones (IX-30-1I-71), 
12~28. 

Impact of save Dollar Plan on In-
dian Economy (VIll-19-ll .. 71). 
105-07. 

Increase in the Incidents of Cancer 
in Gujarat (VIII-l 5-11-71). 2.7-
28. 

Increase in General F~t Rates 00 
India,.Pakistan-UK roufe (VID-
15-11-71), 71-72. 

Increase in price of residual oil sold 
to Gujarat State Electricity Board 
(lX-3-12-7l), 34-35. 

Increased Aid from Western Aiel 
Consortium (Vill-19-11-71), 46. 

Indian Labour Conference (VlU-
18-11-71), 81. 

India's approacb to US Government 
to waive import surcharge (VlII-

16-11-71), 39-40. 

Infiltration of trained Pak sei~_ in 
North Eastern Region (VUI-
17.11-71), 125. 

International Trade Fair to be belel 
in Delhi (VIII-23-11-70, 64. 

Looi-tmn plan of LlC to meet the 
b<)using need (VIII-2~11-71). 
1'63 .. 



MEHTA, SHRI P.M.-eomd. 
Low Industrial Growth (IX-l·t2-

71), 101'()2. '. 

Managers in public &eCtor underta-
kings opting for their, parent cad-
res (IX-3-12-71). 64-66. 

. Manufacture of Consumer' Goodain 
Public Sector (VllI-24-11· 71), 
85-H6. 

Mea&Ures for fix diffusion ef 0wner-
ship of news papers and news 
Agencies (Vlll-17-11.71), 42-43. 

Minimum bonus (VITI-IlI-l1-71), 
143-44. 

. National Committee on Science and 
, Technology (VllI-24-11-71), 86. 
New Measures for Collecting Taxes 

(VlII-26-11·71), 135-36. 
New price Policy for analised Im-

ports (VllI-23-11-7I),63-64. 
,Offer of aid from U.S.S.R. and Hun-
. gary for development of sugarbeet 

and sunflower (IX-29-11-71), 24-
025. 

Qne union for one industry (V1IJ-
18-11-71), 77-78. 

o Opening of Fair Price Shop' in Vill. 
ages to Check Rise in Prices of 
Foodgrains (VIII-I 5- t 1-71), 68-
69. 

'Overdrafts by Stales (VIII-19-11· 
71), 17-18. 

'P.M.'s visit to USSR (VID--18·11-
71). 71-72. 

Paper and Printing Crisis in P & T 
Department (VIll-24-11-71), 86-
87. 

Participation of India at meetin, or 
international experts in Amstet'· 
dam, Denmark (VllI-l6-11-71t. 
91-92. 

Persons of Indian origin OIfdered to 
leave Zanzibar (lX-2-i2-'11), 102. 

I Planning Commissioner's reqUC8l to 
States to appraise pr~127i of uri· 
ous Schemet (IX-I· - ), 3-6. '. . 

'Production of cotton in Guj~ and 
Self-6ufficiency in cotton produc-
tion (VIII-22-11-71), 76-17. 

MEHTA, SHRI p. M.-Coltld. 
. . .' 

~ ProductiOn of· druga(IX-3-12-71>. 
'72-73. . 

Production of medium size ships at 
Coc!lin Shipyard project . (VlII-
22-11-71), 91. 

Production of Rice, wheat and maize 
in Gujarat (VIIl-15.11-71), 72-
73. 

Proposal to declare emergency (VDI 
-17-11·71), 83·84. 

Prescription of a Book "Quotationa 
from Mao Tse-Tung" (lX-1-12-
71), 107. . 

RehabiltatiOQ of Bangia Desh ~~es 
in HazIlri bagh, Bihar (VIII-
25-11.71), 68-6!f. : 

Removal of Distinction between 
workers and {)fficers (VIII-23-11-
71), 63. 

Reorganisation of Export Credit and 
Guarantee Corporation (VlIl-23. 
11-71), 64-65. 

Report of Agricultural Price Commi .. 
sian for 1971-72 and views of 
Chief Mini~ters at their Conference 
held in october. 1971 (Vm":-I5-
11-71). 6-7. 

Review of. the working of community 
development lIChemet (Vl1I-
22-11-71), 6-7. 

Rules on Foreijpl Travel Tax (VIIl-
26-11-71). 92-93. 

Seminar on Industrial Research in 
Developing Countries in cope~ 
heaan Denmark (IX-I· 12-71), 
106-07. 

Seminar on prC6ient processing of 
planning for cooperative develop-
ment held in Poona on October, 
71 (IX-29-11-7l), 155-56. 

Setting up of common agency of main 
steel producers (VIIl-25-11.71), 
11-14. 

Setting up of guidanCe bureau for 
investors (VI1I-17-11·71), 125-26. 

Setang up of gansetic basin flood 
control board (VIII-l6-11 ~ 71), 
74. 

Setti~g up 91., I,nd~a1 ,Reorganisa-
tion ComJDlIIJOD (YlU~24-1l-71). 
74. 
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Sotting up of new Steel Plants (IX-
2·12·71), 42-43. 

,Soviet Assistance in India in the 
Technological Field-(VIII-17-
11-71), 126-27. 

'States Labour Minister's Conference 
(VlU-18-11·71), ~11. 

Steps to strengthen Indian Navy in 
the Indian Ocean (VDI-26-11-
71), 22-25. . 

, Suggestion by National Council of 
Applied Economic Research' for 
providing Jobs to Unemployed 
(VlII-24-11.7I), 1-6. 

Suggestions made regarding develop-
ment of roads at the Indian Roads 
Congress held at Sri nagar in Sept-
ember, 1971, (1X-29-11-71). 129-
30. 

Supply of foodgrains to States to 
ease hardship caused by rising 
food-grains prices (VIlI-22-11-
71), 93-94. 

,Symposium on fertilizer held in Octo-
ber, 1971, (IX-3-12-71), 60-62. 

Unified Career structure for scientist~ 
in universities and National Lab<>-
ratorie!; (lX-l-1 2-71), 107-08. 

Utilisation of services of I:x-sl!fvice-
men (lX-3-12-71), 149. 

Visit by U.N. High Commissioner for 
refugees (IX-2-12-71), 88. 

War threats of Oenetal Yahya Khao 
(VUI-19-11-71), ,116. 

Debates 
. Ind!lStries (Development and Regula-

tIOn) (Amendment)B.in· Cons:id. 
(X-I 6-1 2-7l}, 4546. 

Rise in prices of essential commodi-
ties (Res.) (VIIl-26-11-71) •. 309-12. ' '. 

MELKOTE, DR. G~ S."" 

MENON, SHRI V. K. KRISHNA:. 

Constitution (Twenty-Fifth Amend-
JPeJlt) Bill Cooaid. (IX-1-12-71). 
307-15. 

Contempt of Courts Bill: 
Motion to pass (X-20-12-71), 31-

37. 
Defence of India Bill Motion to pall 

(IX~-12-71), 1l2~lS. 

Proclamation of Emergency (Res.) 
(lX~-12-71), 29-34. 

MINIMA TE AGAM DAS, SHRI-
MATI : 
Statement in Reported killing of 

Santhals in Pumea Distt. of Bihar 
(Dis.) (X-23-12-71), nO-II.., 

MIRDHA, SHRI N. R. : 
Utilisation of irrigation potential 

(III-16-11-7l), 8. 

Debates 
Industrial (Development and Regu-

ation) (Amendment) Bill: Con-
sid. (X-16-12-71), 38-41. 

Report of University Grants Commir;.. 
slon 1969-70 (M) (VIll-22-.1,1-
71), 335-41. 

MIRDHA, SHRI R. N.: 
Arms (Amendment) Bill : consid. (IX 

-,-2-12-71), 262-63, 275-76, M0-
tion to pass (IX-2-12-70, 277-80. 

Code of Criminal Procedure Bill 
concurrence in Rajya Sabha re.' 

. commendation to appoint a Mem-
ber to joint Committee (lX-
8-12·71), 7-8 

Commission of Inquiry (Amendment) 
Bill : Con sid. (VIII-26-11 -71 ), 
242-43, 253-59. 

Commissions of Inquiry (Amend-
ment) Bill : Int. (VIlI-18-11~71), 
194. 

Motion to pass (IX-29-11-71), 254, 
257-59. 

Departmental Inquiries (Enforcement) 
of Attendance of Witnesses Pro-
dl1ction of Documents). Bill : 
lnt. (VIII-24-11.71), 229. 

(1X--4-12~71), 36. .. ' 

Eleventh Re~rt of the Comrnissiooer 
for LingUIstic Minorities (M) (VIII 
--1.7-11-71), 207-08. . , 
(M) (VDI-I8-11-7t), 229-17. : Pmclamation of· £mer-geney , (R,. ea.) ,1' .. 

- ..... ----- "------,_-!:.:.-:...-------, ----, 



MTSHRA, SHRI BIBHUT!: 
Approval to BalDlati River Project 

in M~arpur (VIn-23-11-71), 
23. 

Nalionalisation ot mica minea (VlIi 
-2S.11-71), 27. 

Revis.ioa of Fourth Five Year Plan 
(VIII-17-11-71), 617. 

Steps to make Indian garment prices 
competitive in World Market (IX 
-30-11-71), 16S-66. 

Debates 

D.S.G. (Railways) 1971-72 (IX-
7-12-71), 12-73. 

Difficulties faced by Sugar factories 
and cane ;rowers in U.P. and other 
States (C.A.) (VIII-24-11.71), 
214. 

Freedom Fighters (APr.reciation of 
Services) Bill by Pro. S. C. Sak-
sena Conaid. (IX-3-12-71). 29~ 
30S. 

Reported piling up of raw lute stocks 
m Bihar (CA.) (IX-I-12-71), 230-
37. 

Statement on Sugar Policy (Dis.) (X 
-23-12-71), 18-20. 

Unemployment Problem (R.es.) (X-
10-12-71), S3-61. 

MlSHRA, SHRI G. S.: 
Preferential treatment to backward 

States by L.I.C. (IX-3-12-71), 23. 

MISHRA, SHRI JAGANNATH: 
Alignment of Westem Kosi Canal in 

Nepalese Territory. (VIII-23-11-
71),7. 

Bengal Bundh (IX-I-1lo7l), 83-84. 
Bangal Bandh.-(IX-1-12J71).13-14. 
Committee of experts on desirability 

of Bansagar Project (VIII-16-11-
71), 198-99. 

Demand for establishment of Mitbi-
la Univel'3ity at Darbhanga4ihar 
(lX.-29-11-71), 213. 

Development of backward areu of 
Bibar (IX.-1-12-71), 128-29. 

Hindi Translation of Railway Maolr 
ala (IX-30-11-71), 98-99. 

. I ntroduc:UOD of paasangcr train Ier-
1JiCie from Pandaul railway ltalion 
to Lobat (North Eastern Railway) 
fVIU--l6-11-71), 166. 

MISHRA, SHm JAGANNATIi-
Contd. 
Oftlce of Controller Defence Ac· 

counts, Patna (VIII-26-11-71). 
115-17. 

Visit to Singapore and J akarla by 
the Minister of External Mairs. 
(VIII-18-11-71) . 

Workers participation In Manase-
ment of Public Sector Undertakinp. 
(VIlI-lS-1l-71), 124-26. 

Coking Coal Mines (Emergency & 
Provisions) BiU 
Consid. (X-13-12-71), 32-33. 

D.S.G. (Railways), 1971-72. 
(IX-8-1lo71), 18-20. 

Staft!ment on Reported killinJI: of 
Santhals in Purnea Distt. of liihar 
(Dis .. ) (X-23-12·71), 111-12. 

MISHRA, SHRI L. N.; 
Indian Tariff (Amendment BiU) : 

Int. (X-IS-12-7l), 12-13. 
Consid. (X-]'~12-71), 34-36. 
Motion to pass (IX-l 6-12-71), 

148. 
Reported p'i1ing up of raw jute stocks 

in Bihar (C.A.) (IX-l-l2-7l), 
231-46. 

MISHRA, SHRI SHY AMNANDAN : 
Assistance given to States for flood, 

protection (V!I1-1~11·<1l), 132. 
Capital invested in Industrial Veo-

tures in Foreign Countries (VUI 
-2~11-71), 31-32. 

Cost of Uving Index (V1II-19-tt-
70. 

Delegations sent abroad by Govern-
ment (VIII-I 8-11-71), 40-41. 

Development of Ghaghra River B8lin-
(VIII-23-11-71), 124. 

Development of rice processing 
(VII1-IS-H-7l), 160-61. 

Effect on the outlay of Plan due t~ 
Financial Stringency (VllI-19-11-
71), 226-27. 

Expenditure on rural Bengla Delb 
refugees (VllI-25-11-7l), 67. 

Export of Pig-iron (VIII-lS-11-71), 
57-5S. 

. Flood Control u a National Subject 
(IX-30-1 i-71), 54-5S. 

Foreign policy planning board (VIU 
-25-11-71), 29. 

lmpolitioa of Taxes on Nnly JtiI:b 
Farmom (VIII-l6-U-71), 76. 
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MISHRA, SHRI SHY AMNANDAN 'MISHRA, SHRI SHY AMNANDAN-
Contd. - Con rd. ' 

Iuue of letters of intent/licence for 
manufacture of Small Car (IX-
1-12-71), 139-40. 

Kerala Chief Minister's Remarks on 
Resol.tion passed by Kerala lAS/ 
ICS Oftlcers' Association re: the 
suspension of Mr. Salam (IX-
1-12-71), 59. 

Loans to small tradera by Nationa-
lised Banks (IX-3-12-71), 27. 

Negotiations with France for mirage 
aircrafta (IX-3 .. 12-71), 68. 

Peace treaties with foreign countries 
(IX-2-f2-71), 31-32. 

Position of money supply (VIII-
26-11-71), 94. 

Promotions in CIS. (IX-l-12-1l), 
178-179. 

Rate of Growth of Small Scale In-
dustrial and. Corporate Sector (VIII 
24-11-71), 52. 

R.e-employment of officers after ro-
tirement (VIII-17-11-71), 127. 

Relation~ with China (VIII-IS-I 1-
71), 108. 

Setting up of Bokaro Steel Plant (IX I 
-2-12-71), 58-59. 

Shift in foreign policy of China (VIII 
18-11-71), 1~20. 

Supply of coal and fuel oil to Bihar I 
(1X-3-1 2-7 !), 32. 

Treatment of Bronchial Asthma (VIII 
22-11-71), 220. 

Upward revisiol) of sugarcane price 
(VIII-22-1l-71) , 53-54. 

COnstitution (Twenty-Fifth Amend-
ment) Bill: 
Consid. (IX-l-t2-71), 250-59. 
Coosid. cl. (lX-I-12-71), 382-506. 

Constitution (I'wenty-Sixth Amend-
ment) Bill: 
Consid. (IX-2-12-71), 175-79. 

D.S.G. (Railway') t 971-72. 
(lX-S-12-71), 15-16. 

Defence of India But 
Consid. ax~12-71), 56-58. 

b'\\' aud ocdor situation Weat-
Benpl (M.) (VII1-17-11-i1), 282-
'86. 

Re. Motion for Adjournment (Law 
& order situation in W.· Bengal> 
(vol. VIII-l 5-11-71) , 199-206. 

Newspapers (Price Control) BiU. 
Consid. (X-21-l2-71), 33-34. 

Obituary Reference 
Death of Shri G. M. Sadiq, Chief 

Minister of Jammu 4: Kashmir 
and Shri "Bhagwandin MishnL (X-
13-12-71), 8:10. 

DeaCh of Hafiz Mohd. GhazanfaruDa 
(VII1-15-11-71), 9. 

Death of Sh. K. Kelappan (VIll-
15-11-71), 9. 

Death of Sh. K. Madhu Menon 
(VlII-1S-11-71), 9. 

Death of Sh. Mahendra Majhi (VIII 
-lS-ll-71), 9. 

Death of Sh. P. T. Punnose (VIII-
IS-l1-71), 9. 

Death of Or. Syed Mahmud (VIII-
-15-11-71), 9. 

Death of Sh. Yeshpal Singh (VII1-
-1S-H-71), 9. 

Proclamation of Emergency (Res.) 
(lX-4-12-71), lo-lt. 

Re. arrest of the Editor of 'Nan-
saktl' by Tamil Nadu Government 
(X-15-12-71). 6-8. 

Re. movement of Seventh Fleet of 
U.S.A. (X-I 5-12-71), 10. 

Re: Situation India-Paldstan Border 
(lX-3-12-71>. 205-07. 

Recognition to Bangia Desh (St.) 
(lX--6-12-71), 35-36. 

Categories of railway officers entit-
led to travel in saloons (VIII-
16-11-71), 10-15. 

Code of conduct for oft'lcers re: hold-
ing of press conferences to venti-
late grievances (V1Il-17-11-71), 
102. 

Inftu't of BangIa Desh retugeea 
(VllI-lS-11-71), 28-30. 

Joining of a Pakistan doctor in Pat 
High Comrniuian (IX-2-12-7l). 
37. 

"--_ .. -----------------"---



, .. , 

278 NAMB INDBX 

.MISHRA, SHRI S. N.-COntd. 
, Merger on National Projects Con-

struction Corporation (lX-
30-11-71), l1S. 

Procedure for distribution of steel 
(IX-Z-12-71), S0-82. 

Warm clothing for Bangia Desb re-
fugees (VIlI-18-11-71), 71. 

. Water supply in Gurdwara Rakab 
Ganl Road, New Delhi ,(VlII-
15-11-71), 175. i 

, Debates 
, Comptroller and Auditor-General's 

(Duties, Powers and Conditions of 
Service) Bill .. 
Consid. (VIII-IS-lI-71), 26:l. 

Inland Air Travel Tax Bill: 
Consid. (VIII-25-11~71), 202-04. 

Inland Air Travel Tax Ordinance 
(Stt. Res.) (VIIl-25-11-71) 202-
204. ' 

Tax on Posta] Articles Bill : 
Consid. (Vll1-25-11-71), 177. 

Tax on Postal Articles Ordinance 
(Su. Res.) (VlII-25-11-71), 177. 

MODAK, SHRI BUOY : 
-Cause of damage by floods in Kana-

kul, Hooghly District, West Ben-
gal (IX-30-11-70, 105-06. 

I Complaint against income-tax autho-
rities allSCssing Income-tax due 
trom Volga Restaurant, New Delhi 
(VIII-19-1I-71), 107. 

( ,Layoff by GIS Cotton Mills, HoolZhly 
(West Bengal) (lX-3Q..11-71) 
150. ' 

Ltloti!lg of Foodgrains from a goods 
tram between Parasnath and Go-
meh Stations (V1Il-23-11-71). 93. 

,Scheme lor mobile ticket bootin 
on Indian Railways (VIII-l6-lI~ 
71), 118. 

Setting up of Medical University 
(VIII-IS-H-71), 4S. 

Settin.g up of more out..door dlapen-
~es m Calcutta (IX-29-11-71), 

--------------------

-_._._--------
MODY, SHRIPILOO : 

Categories of railway officers entitled 
to travel in saIooos (VIII-I6--U-
71), 12. . . . .. 

Commission to inquire into the ser-
vice conditions of, Delhi police 
(VIII-17-1l-71), 154-55. 

treation of 'Asian Dollar' (IX-3-12-
71), 92-93.-

,~ation of .' department for Indl-
genous technology (VIII-17-11-
71), 154. 

Cut in the fourth" Plan Financial allo-
cations (lX-3-12-71). 94-95. 

Demand for increase in storage capa-
city for food grains (IX-29-11-
71), 218-19. 

_' Expert Committee on unemployment 
(VlII-25-11-71), 18-19. 

F<keign exchange for Small Car Pro--
ject (VIU-24-11-71), 68~ 

Guidlines for Investment by the 
General Insurance Companies (VIU 

, 26-11-71), 136-37. 
Illegal mint in Srinagar (IX-3-11-

71), 95. 
Import of Rus~ian cotton 'under bar-

te,r deal (VIII-l6-11-71). 99-100. 
India's Foreign Trade Statistics (IX 

-30-11-70. 
Investigation into a fatal accident in 

Delhi (VIlI-17-11-71), -ISS. 

Judicia] Inquiry into mass murders in 
Cossipore-Baranagore area near 
Calcutta and probe into killin& of 
undertrial political p~i80ners in 
jails in West Bengal (V1II-17-11-
71), 12. 

Loans to small traders by Nationa-
lised Baw (IX-3-12-71), 25-27. 

Long-Term Agreement with Tea Pro-
ducing CoWltries 110 _~rotect Ex-
port Price of Tea (VIIl-23.11-
71), 37-38. 

Mediation proposal from Iran 
(V1II-25-11-71), 73. 

Moratorium on ,payment of foroip 
, loans (IX-3-12-79" 7., 
Nationalisati~ of n1ic~; mine, (VIn 

-25-11-71), 27. 
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MOPY, SHal PILOO-Contd. 
Pakistan President's IeCret taIk.s with 

India and Bangfa 1Jesh throuah 
. Shah of Iran (VlII-2S-11-71), 23-
24. 

Pakistani's threats of breaking of 
diplomatic relations with India 
(lX-2-12-71). 111-12. 

Political settlement of Bangia De5h 
(VIII-18-11·71), 143. 

Profit and Loss of the Industrial Fi· 
nance Corporation (VIll-26-11-
71), 138-42. 

Remittances by Indian living in 
. South-East Asian Countries CVID 
-26-11-71), 138. 

Reorganisation of Ordnance Facto. 
ries (V1lI-19-11-71), 35. 

Report of C.B.I. into activities of 
Rashtriya Swayam Sewak. Sanab 
in Regional College of Bducation 
Ajmer (IX-29-11-71), 20-21. 

Report of International MonetarY 
Fund on India's economy (IX-
3-12-71), 73-74. 

Seizure ot Arms and Ammunition in 
Punjab (VI1l-24-11-71), 32-33. 

Settlement of Bangia Desh problem 
(VllI-18-11-71), 37-39. 

Small car (VIll-17~11-71), 20. 
Debates 

Constitution (Twenty fifth Amend-
ment) Bill : 
Consid. ,(IX-30-11-71), 277-86. 

Constitution (Twenty-Sixth AmeM-
ment Bill : 
Consid. (IX-2-12-71), 186-89. 

Constitution (Twenty Eighth Amend-
ment) Bill: 
Int. (X-22-12-71), 31-32. 

Defence of India Bill. 

Motion to pass (lX-4-12-71), 108-
09. 

Failure of Delhi Police to prevent 
violence at 7, Jantar-Mantar Road 
and incidents connected therewith 
(M). (V1lI-16-11-71), 3S7-60. 

MODY, SHRI PILOO-Contd. 
\ 

Re. Motion for Adjou~ent (Law 
and Order situation in West BeD-
gal) (VIlI-lS-U-71), 206-07 . 

Reported distribution of Arms !\UP-
plied by U.S. to India (CA.) ax 
6-12-71), 196-99. 

Rise in prices of essential comma-
dilies (Res.) (VllI-26-11-71), 296-
99. 

Statement on Sugar Policy (Dis.) 
(X-23-12-71), 22-23. 

Taxation Laws (Amendment) Bill-
Consid. (VIII-I 6-11-71) , 275-76. 
(VIII-I 7-11-71), 200-02 . 

MUHAMMED ISMAIL SHRI : 
Alleged Firing by Anti-social Ele-

. ments (lX-l-1 2-71), 166. 
Applications for mini steel plants 

(VIII-25-11-71), 61-62. 
Arrest of N ayak J aipal Singh (VID-

19-11-71), 43-44. 
Burning of Houses by Anti~ 

Elements in two colonies of Dak-
hindari, Dum-Dum (West Bengal) 
(lX-l-12-71), 166-67. 

Closure of Kbas J ambad and Shan-
karpur collieries (IX-2-12-71), 
115-17. 

Closure of Pure Shitalpur Colliery, 
Asansol (VllI-25-11-71), 104 .. 

Conference of registrars of cooperative-
societies held in September, 1971, 
(VITI-22-11-71). 105-106. 

Demands of Employees of Foreign· 
Traffic Accounts OfIice, Delhi (Wes-
tern Railway), (IX-30-11-7!), 
85-86. 

Financial Crisis faced by Calcutta 
CoJleges (VI1I-lS-H-71), 41-42. 

Hunger strike by office bearers of 
Punjab Roadways Workers Uni<m 
Moga, Punjab (VIll-22-11-71), 
214-1 S. 

Issue of Licences of rates and Firma 
for industrial {)l'ojects in Punjab. 
(VIIT-17-11-71), 147-48. 

Lock-out of A VB employees' union's 
office, Durgapur (V1II-18-11-71)~ 
85. 
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MUHAMMED ISMAIL, SHRl-Colltd. 

Lock oCt by Hada TextDts, Hoog'lly 
(West Bengal) (IX-!()..U-71), 24-
26. 

Magisterial enquiry into poUce Latbi 
charge on students in Muktsar (Pun-
jab) (V11l-17-11-71), 148. 

Memorandum from Medical OfficeR 
of Heavy Engineering Corpomtion, 
Ranchi (VlII-25-11-71), 104. 

Muster Roll labouren in Heavy En-
Itineering Corporation, Ranchi (IX 
-2-12-71), 28. 

Propress of Brahmaputra Flood Con-
trol Board (IX-30-11-71), 55. 

Reduction of working hours for plan-
tation workers (VlIl-18-11-71), 
37. 

Removal of telephone from A VB 
Employees'Union's 0fBce. Dutga-
pur (V111-24-11-71), 124. 

Scarcity of drinkill8 water at Lumd-
ing Railway Township (lX-30-11-
71), 84-85. 

'Wages dispute in jute mills in West 
Bengal (lX-2-12-71), 44. 

Workers' dues in Pure Sbitalpur ~ 
llery, Atanaol (VIIl-2S-11-71), 
83-84. 

Withholding of payment to workers 
by victory colliery and Nimcha 
Colliery (VlII-18-11-71), 84-85. 

Debates 
,Air Corporation (Amendment) Bill, 

Consid. as passed by R. S. (lX-
3-12-71), 237-41. 

'Companies (Amendment) B"ill •• 
Consid. (X-21-12-71), 140-41. 

Delhi Road Transport Laws (Amend-
ment) Bill. 
Consid. eX-17-12-7l), 24-27. 

Delhi R.oad Transport Laws (Amend-
ment) Ordinance (Stt. Res). (X-
17-12-71). 24-27. 

Delhi Sikh Gurdwaras Bill. 
Consid. (X-22-12-71), 70-74. 

'Industrial Disputes (Amendment) Bill. 
Consid. (IX-2~11-71), 307-14. 

Proclamation in relation to the State 
of Punjab (Res). (IX--4-12-71), 
153-55. 

MUHAMMED ISMAIL, SHRI-C.IIIf. 
Railway .Passen,er f'a~Bill : 

Consid. (VIII-24-11-71), 301-07. 
Railway Passenger Fares Ordinance 

(SU. lteal) (VW-24-11-71). 301· 
07. 

Uttar Pradesh Cantonments (Con-
trol of Rent and Eviction) (Repeal) 
Bill : 
Consid. as passed by R.. S. (X-
18-12-71), 30-32-

MOHAMMED YUSUF. SHRl: 
Ban on grant of house building loan 

and for Ready build bOUle (IX-
29-11-71), 59. 

MOHANTY, SHRI SURENDRA ~ 
Consumption of refractories in Rour-

kela Steel Plant (IX-2-12-71), IS· 
16. 

Decline in Profit of the Nationalised 
Baob (\',UI-26-11-71), 7-9. 

Fall in production of steel due to 
coke shortage (VIII-2S-11-71). 
25. 

Fall in production of steel . due to 
coke sbortage (VUI-25-11-71), 25. 

Inter-State Electric . Grid system lit 
the Country (IX-30-11-71), 16. 

Production in Rourkela Steel Plant 
(Vl1l-2S-11-71), 22-23. 

Students' participation in UniYerSity 
Administration (V1D-lS-II-71). 
72. 

Supply o,ffoodgrains to Orissa for 
distribution to Cyc:lone affected 
persons (IX-29-11-71), 26-27. 

Debates 
Constitution (Twenty-Sixth Amend-

ment) Bill: 
Motion to pass (lX-2-12-71), 
246-47. 

Defence of India Bill : 
Consid. (lX-4-12-71), 70-72. 

Eleventh Repo,rt of the Commissioner 
for LingUIstic Minorities (M.) (VIII 
-17-11-71), 208-09, 221-26. 

Proclamation of Emergency (Res.) 
(IX-4-12-71), 36-37. 
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MOHANJ'Y, SHIn SURENDRA-
Contd. 
Situation ari&ins out of recent cy-

clone in Orissa (M.) (VU1-23-11-
71), 252, 272-77. 

MOHAPATRA, SHRI SHYAM SUN· 
DER: 
Constitution (Twenty-Fifth Amend· 

ment) Bill : 
Consid. (IX-l·U·7l), 327-31. 

Eleventh Report of the Commissioner 
for Lingulstk Minorities(M) (VIII 
-17-11-71), 226-27. 

Iocrease in prices of newspapen 
(SU.) (V1II-24-11-71), 314. 

Situation arising out of recent cyclone 
in Orissa (M.) (VW-23-11-71), 
256-61. 

MOHSIN, SHRI F. H.: 
Continuance of Proclamation in rea-

pecct of the State of West Bemral 
(Stt. Res.) (lX-7-12-71), 31-3'3, 
35-37. 

Freeedom Fi~tera (Appreciadoo of 
Services) Bin: 
Consid. (X-17-12-71), 80. 

Proclamation in Relation to the State 
of Gujarat (Res). (IX-4-12-71) 
136, 144-46. 

Proclamation in relation to the State 
of Punjab (Res). (IX-4-12-071), 
146-47, 156-58. 

Proclamation in relation to the State 
of West Bengal (Res). (IX-4-12. 
71), 160-61. 

Statement on Reported killiJ:lg of 
Santhals in Pumia Distt. of Bihar 
(Dis). (X-23-12-71), 112-20. 

MUHAMMED SHERIFF, SHRI: 
Advanced training in technical aid 

programme (IX-3-12-71), 74-75. 
Air pollution in the capital (lX-

29-11-71), 51-52. 
Alignment of Western Kosi Canal in 

Nepalese Tem1'ory (VIll-23-11-
71), 1-7. 

All-India conference on population 
education (VII1-22-11-7l), 92-93. 

Alleged swindling in the Central 
Bank. of India, New Delhi (VITI 
-19-11-71),' 126-27. 

MUHAMMED SHERIFF, SHRI-
Cor td. 
Appointment of Committee to .probe 

into Film and T.V. Institute, Poona 
(/IIl-24-11-71), 151-52. 

Ap! )Ointment o£ High Level Policy 
Planning Body for formulation of 
Furnace Oil Policy (VIlI-19-11-
71), 117. I 

Cases referred under Monopolies and 
Restrictive Trade Practices Act 
(IX-3-12-7l), 38. 

Central clearance to major Imga. 
tion projects of Bihar (VIII-I6-
11-71), 144. 

Corruption charges agaiost Deputy 
Maaa.r Food Co~_ration of 
India, Visakhapatnam (IX-29-11-
71), 97. 

Damage done by rains near Body-
nayakanur MIl-23-11J71), 33-
34. 

Decision on Closing Down of safda!-
JUDg Airport," New Delhi (V1II-
26-11-71), 109. 

Demonstration by P & T Engineering 
supervisors at Dak Tar Bhavan, 
New Delhi (VIII-17-11-71), 42. 

Detention of a pilot of United States 
at Calcutta Airport (VIII-26011. 
71), "108-09. 

Directions given by the Reserve 
Bank of India to New Delhi Co-
operative Bank. Khari Baoli regard-
ing transaction of business with 
public depositors (V1II-19.11-71), 
120-125. 

Discovery of diamond belt near Pan-
na diamond belt in Madhya Pra-
desh (VIII-2S-11-71), 32. 

Education of Labour (V1II-1S-1 1-
71), 135-36. 

Explosives found in Kuh.mir mail 
at Delhi Main Station MII-
16-11-71), 125. 

Foreign exchange earnings of India 
Tourism Development Corpora-
tion (VIII-l 9-11-71), 125-26. 

Holding up of a train by a mob of 
Students at Arrah Station (Eastcm 
Railway) (IX-30-U.71), 104. 
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MUHAMMED SHERIFF, SHRl- MUHAMMED SHERIFF SHRI~ 
Contd. Contd. 
Increase in demand for Petroleum 

products goods (IX-3-12-71), 
110-11. 

Independent security forces in Uni-
versities (VIII-22-11-71), 98. 

India's participation in Trade Fair in 
Kuwait (VIII-23-11-71), 67. 

Instructions to ship owners to recruit-
ment more seamen from Calcutta 
(VIll-22-11-71), 182. 

Lock-out in Indian Tobacco Com-
pany (VIII-24-11-7lJ, 74-75 

Manufacture of Chemicals in Small 
Scale Sector OX-1-12-71). 87-88. 

Manufacture of scooters in I ablic 
sector (VIII-17-11-71), 64. 

Meeting of Asian members of "Group 
of 77'" at Bangkok (VIn-I6-U-
71), 73. 

Memorandwn to the President by 
MPs and MLAs levelling charges 
against Chief Minister and MiDis-
ters of Haryana (IX-1-12-71), 75-
76. 

Multi-storeyed building in the Con-
naught place area, New Delhi 
(IX-20-11-71), 12l. 

Performance of Automobiles Indus-
try (IX-I-12.71), 14-19. 

Profits of Modem Bakeries during 
1970-71, (VIII-15-11-71), 159. 

Proposal to set up a wheat board 
(VIII-22-11.71), 53. 

Railway Employees to pay for losses 
during Transit (IX-30-11-7l), 41-
42. 

Research board for steci industry 
(VIII-18-1I-7l), 135. 

Reduction in Economy Class Fares by 
Air India to and from U.S.A. (IX 
-3-12-71), 92. 

Reviewing of old rules by Govern-
ment (VIIl-17-11171), 86-87. 

Revision of Refinery Agreement with 
Foreign Oil Companies (VIII-
19-11-70, 84-85. 

Rules governing operations of fore-
ign information and cultural 
centres (VIII-25-11-71), 57. 

Shortage of small Coins (VIII-
19-11-71), 48. 

Small Car Project in Public Sector 
(VIII-n-II-7!), 66. 

Stopping of Oil Supply by Iran in 
case of War (VllI-25-11-1971) 
43-44. ' 

Supply of electricity to Delhi from 
Bhakra Dam beyond 1975 (Vll 
-16-11-71), 43. 

Survey conducted· by Indian Institute 
of 'Management, Ahmedabad on the 
working of Indian Airlines (VIIl 
-19-11-71),127-28. 

Trade pact· with Belgium MII-
16-11-71), 14243. 

Trade pact with Czechoslovakia (VIII 
-16-.Jl-71), 144-45. 

Trade pact with a Egypt (V1I1-16-11. 
71), 138-39. 

Training of blinds for factory jobs 
(IX-29-11-71), 97·98. 

Training of Scheduled Caste and 
Scheduled Tribe officers (Vffi-
17-~1l-71), 57-58. 

Tripartite meeting on recognition of 
Trade Union (IX-2-12-71), 23-
25. 

MUKHARJEE, SHRI H. N. : 

Arrest of a well-known poet and all&-
gedly a Naxlilite leader in West 
Bengal (V1II-17-11-71), 68-69. 

Expert· Committee on unemployment 
(V1II-25-11-71), 16-17. 

Implementation of Recommendations 
.of Oajendragadkar Enquiry C0m-
mission reo B.H.U. (VIII-I5-H-
71), J6-37. 

Judicial Inquiry into mass murders in 
Cossipore-Baranagore area near 
Calcutta and probe into killing of 
undertrial political r$Ihsooers in 
Jails in West Bengal .:....-16-11. 
71), 10-18. 

Nationalisation of audit work of pub-
lic limited companies (IX-3-12-
71), 15-16. 

Rajamannar Report on Centre-Stato 
Relations (Vm-24-11-71), 141. 



MUKHERJEE, H. N.-Contd. 
ReviSion of Fourth Five Year PlaD 

(VIIL-17-11-71), 6. 

Setting up of Uni1led Development 
Authonty on the Pattern of D.D.A. 
UX-29-11-71), 12. 

Taming of ftood-prone Damodar, 
Mayuraksbi, Kangasabati and Teo-
sta Riven (VIll-I6-11-71), 161-
63. i ; ~ 

Unification of Korea (VIII-I 8-1 1-
71), 117-18. 

US arms from Vietnam diverted to 
PaKi .. tan (Vlll-25-11-71), 8. 

Debates 
B.O.H. (X-I 0-1 2-71), 7 .. 
Constitution (Twenty Eight Amend-

ment) bUl : 
Int. (X-22-12-71), 22-24. 

Defence of India Bill: 
Consid. cl. (IX-4-12-71), 86-87. 
Motion 110 pass (IX---4-12-71), 
109-111. 

Delhi Road Transpon Laws (Amend-
ment) Bill: 
Consid. (X-16-12-71), 101-02 .. 

Delhi Road Transport Laws (Amend-
ment) Ordinance (St. Re~) (X-
16-12-71), 101-102. 

Doplomatic Relations (Vienna Con-
vention) Bill: 
Motion to refer to select Com-
mittee (X-20-12-7l), 76-77. 

High Court Judges (Conditions ot 
Services) Amendment BiII: 
Consid. (X-22-l 2-7 1), 156-58. 

Obituary Refenences 
Death of Shri O. M. Sadiq, Chief 

Minister of Jammu & Kashmir and 
Shri Bhagwandin Mishra (X-
13-12-71), 4-5. 

Death of Hafiz Mohd. Ohazaniarulla 
(VIII-IS-ll-71), 5.1'/. 

Death of Sh. K. Kelappan (VIll-
15-11-71), 5-7. 

Death of Sh. K. Madhav Menon, 
(VIII-iS-ll-71), 5-7. 
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MUKHERJEE, H. N.-Colltd. 
De_tb of Sh. Mahendra MaJhl (VIU 

-15-11-71), S-7. 
Death of Sh. P.T. PwmoIIe (VIU-

15-11-71), S-7. 
Death of Dr. Syed Mahmtsd. (VIII 

-15-11-71), S-7. 
Death of Sh. Yashpal Singh (VlII-

15-11-71), S-7. 
Roe-movement of U.S. Seventh Fleet 

into Indian Ocean (X-14-12-71). 
2-3. 
(X-15-12-71), 9-10. 

Re : Question of Privilege (X-
22-12-71), 3-5. 

Recognition to BangIa Desh (St.) (IX 
-6-12-71), 34. 

Reported Killing of political prison-
ers in Alipore Central Jail (CA) 
(IX-30-H-71), 186-192. 

Supreme Court Judges (Conditions of 
Services) Amendment Bill : 
Consid. (X-22-12-71), 156-S8. 

Vishva-Bharati (Amendment) BiU: 
Consid (IX-29-11-71), 266-75. 

MUKHERJEE, SAMAR: 
Alleged mob violence of Congress-

men in Howrah (V111-17-11-71), 
98. 

Alleged murder of a CPI(M) worker 
at C.T. Road, Howrah (West Ben-
gal (IX-I-12-71), 120-21. 

Ban on Creation of New Posts in 
P & T Department (VIII-24-11-
71), 53-54. 

Burning of milk van of Calcutta 
Milk Supply Scheme at Howrah 
(IX-29-11-71), 219-20. 

CPI (M) supporter shot dead by Mis-
creants near Dum Dum Road, 
Howrah (West Bengal) (lX-l-
12-71), 124. 

Closing of Silver Refinery, Calcutta 
(VIII-26-11-71), 29-30. 

Closure of two factories by Mis. 
Krishna Silicate and O1asa Worts 
Ltd., Calcutta (IX-2-12-7l), 47. 

Construction of Second Howrah Bri-
dge (VIII-IS-ll-7l), 87-88. 



MUKHERJEE, SAMAR.-Conld. 
CorruptiQo io De.spa.tch of Coal 

Wagons in Dhanbad Di"iaion (IX 
-3Q..11-71), 4546. 

Dilapidated conditiQll of roads and 
drains in Howrab, West Bengal 
(IX-29-11-71), 9S-96. 

Foreign Collaboration Agreements 
(VIlI-24-l1-71), 98. 

Freezin~ of wages of employees 
workIng in Pulic Undertakings (IX 
-3-12-71), 34. 

HGA/CCA to ESIC employeea in 
Calcutta (VlII-25-11-71), 52. 

Lock-out in 'collieries (V1II-1S-ll-
71), 41. 

Mechanisation of Fisheries in India 
(IX-29-11-71), 72-75. 

Murder of CPl(M) worker of Dina-
nath Ghosh station, Howrah (IX-
1-12-71), 120. 

Non-deposit of E.P.F. and R.S.I. con-
tributions by MIs. Krishna Sili-
cate and GalBa worb Limited, 
Cakutta (IX-2.-12-71). 33-35. 

Production of Coins (VIII-19-11.171), 
52-53. 

Reinstatement of retrenched pump 
driven and workers of water sup-
ply department of Howrah (VIII 
-22-11-71), 103-104. 

Re-opening of offices of Bidas in 
Calcutta (1X-2-12-71), .59-60. 

Scarcity of irrigation water in flood-
affected areaa of Howrah, West-
Bengal (IX-3o.U-71), 108~. 

Shortage of small coins in Calcutta 
(IX-3-12-71), 96-97. 

Step. to provide Employment to lood-
affected Agricultural Labourers of 
West Bengal (VIll-lS-I1-71), 
37-38. 

Stoppase of work in Mormugao deve-
10J1kDent project (VIII-22-11-71), 
11. 

Submersion of Faraklta Township due 
to floods (IX-30-11-71), 214. 

INIxIII$ 
Constitution (Twenty-fifth Amend-

ment) Bill: 
Consid. (IX-30-11-71), 232-36. 
Consid. O. (IX-1-12-71), 391-
506. 

Constitution (Twenty-eight Amend-
ment Bill) : 
Int. (X-22-12-71), 22-

Re. Motion for Adjournment (Law 
and order situation in W. Bengan 
(VIII-IS-ll-71), 199. 

Obituary Reference 
Death of Shri G. M. Sadiq, Chief 

Minister of Jammu & Kashmir 
and Shri Bhagwandin Mishra (X 
-13-12-71), 4. 

Death of Hafiz Mohd. Ghazanfarulla 
(VIII-lS-1l-71), 4. 

Death of Sh. K. Kelappan (VllI-
. 15-11-71), 4. 
Death of Sh. Madbav Menon (VIII 

15-11-71), 4. 
Death of Sh. Mahendra Majbi (VIII 

15-11-71), 4. 

Death of Dr. Syod Mahmud (VIII-
15-11-71), 4. 

Death of Sh. Yashpal Singh (VIII-
15·11-71), 4. 

MUKHERJEE,' SAROJ : 
Appointment of Special Inquiry Com-

mittee on Floods (IX-30-11-71), 
S1. 

Classi1lcatioD of Detenus kept in 
Jails in West Bengal under PYA 
Act (VIIJ-24-11-71). 94-95. 

Floods in West Bengal (lX-3()'11-
71). 34-3S. 

Foreign Drug Firms in India (VlU 
-19-11-71), 29-30. 

Persons kiUed! injured due to acci-
dent at Talma bridp Jalpaiguri and 
payment of compensation to the 
bereaved families (VIII-22-11-71)1 
138. 

Reduction in working hours ot wont-
ers (Vl1I-18-11-71), 112. 

Report of the Central Land RetOnDl 
Committee (VIU-1S-1l-71), 34. 
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MUKHERlBE, SAROJ-C'ortIct. 
RequisitiO. ~lDg C?f polj~e by man~ge

m. ent Qf AgnlguQdala Lead Mmes 
(VIlI-25-11-71), 45. 

Small Industries in Darjeeling (IX-
1-12-71), 146. 

Strike by Employees of Statistical 
Institute, Calcutta (VIII-ZS-l1-
71), 96. 

Taking over Import of Lubricatinl 
Oils (V1lI-26-11-71), 162. 

Unions agreement with management 
accepting lower wages (VIll-
26-111-71), 41-42. 

Debate$ 

Newspapers (price Control) Bill: 
Consid. (X-21-12-71), 12-13. 

Obtuary Reference 
Death of Sh. P.T. Punn05e (VJII-

lS-l1-71), 4. 

WUNS!. SSRI PRIY A RANJANDAS : 
Absorption of former martin railway 

employees in Indian Railway (VJII 
-16-11-71), 70-71. 

Alleged Recovery of Fire Arms from. 
a Corporation Councillor of Cal-
cutta and from a Son of Emplo-
yees' 'Union Leader (VIII-24-11-

71), 65-66. 

Appeal made by the Director General 
of Ordnance Factories EmpJoyees 
Union, Calcutta (V1ll-26-11-71), 
lSI. 

Categories of railway officers entitled 
to travel in salloona (VIII-I6-U-
7~), 12-13. . 

Declaration of LLB examination of 
Calcutta Univeni\Y as null and 
void (VIII-I5-B-?I), ISS-56. 

Decrease in Production of Iccllapore 
Gum and Shell Factory (VIll-
19-11-71), 141-42. 

Demand of Wagons by Tradin& Com-
munities on Northeast Frontier 
Railway (VIII-23-11-7l), 3S-37. 

Deputation of Overseas Communica-
tion Service Employees Union, Cal-

.. cutta (VIlI-17-11-71), 100. 

MUNSI, P. R.-Contd. 
Development of film industry in Baa-

tern Region (VIII-17-11-71), 100. 
01. 

Dismissal of Employees of Ordnanco 
Factories of West Bengal (VlD-
19-11-71), 131-32. 

OiIpoaal of garbage by CMDA (VIII 
-22-11-71), 161-64. 

Establishment of Theatres to celebra-
te Silver Jubilee of Independenco 
(V1lI-1S-11-11), 156. 

Foreign exchange earned throuah Jute 
and tea (VlII-l6-11-71), 38-39. 

Fourth Report of the Committee on 
review of work of rehabilitation of 
displaced persona from east Pakis-
tan in West Bengal (VIII-IS-U-
71), 106-07. 

Improvement in production of Dur-
ppur Steel Plant (VIII-l~ll. 
71), 107-08. . 

Increase jn Production in West Bengal 
Ordnance Factories (VIII-19-11-
71), 132-33. 

Indo-Australian Cultural Pact (VIn-
. 15-11-71), 15'. 
Installation of the.nnal power station 

in North Bengal (VlII-16-11-71), 
69-70. 

Perpetuating the Memory of novelist 
Tarasankar Banerjee (VID-lS-11-
71), IS4-S5. 

Plan to Establish Youth Hostels In 
the country (VIlI-26-11-7p, ISO. 

Provision of Reservation of Berths in 
Darjeeling Mail (vnI23-11-71), 7J. 

Reopening of closed industries ia 
West Bengal (VlII-17-11-71), 101. 

Recovery of Explosive Materials from 
State Transport Depot, Calcutta 

(VIII-24-11-71), 66. 
Search of. Petroleum in Sunderban 

Area (VI1l-26-11-71), 149-S0. 
Setting up of a Mini Steel Plant in 

North Bengal (IX-2-12-71), 100-
01. 

Shifting of sewlng machine and faa 
factory from West Bensal to Hy-
derabad (Vrn-17-11-71), 101-02 • 
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MUNSHI SHRl P. R.-Contd. 
Steps to increase attraction for T0u-

rists at Murshidabad Palace and 
Gour in West Bengal (VIll ...... 19-11-
71), 141. 

Tax Evasion in West Bengal and Raj· 
asthan (VIII-26-11-71), 146-49. 

University Grants Commission's Grant 
to Calcutta University (VIII-
15-11-71), 156-57. 

Debates 
Continuance of Proclamation in ree-

peet of the State of West Bengal 
(Stt. Res.) (IX-7-12-71), 10-13. 

Law and order situation in West Ben· 
gal (M.) (VIll-17.11-71), 244-53. 

Reported blowing up of a wagon 
carrying army explosives between 
Faridkot and Pipli in Punjab (C.A.) 
(VIH-17-11-71), 179-81. 

Reported killing of political prisoners 
in Alipore Central" Jail (CA) (IX-
30-11-71), 194-96. 

Visva-Bharati (Amendment) Bill: 
Consid. (lX-29-11-71), 278-83. 

Bangla Desh refugees sent to Dan-
dakaranya (IX-2-12-71) 112. 

Rehabilitation of Burma refups 
(IX-2-12-71), 125. 

Welfare Corporation for Harijans/ 
Weaker Sections (IX-l-12-71), 
228-29. 

Freedom Fighters (Appreciation of 
Services) Bill: 
Consid. (X-17-12-71), 67-69. 

MURUGANANTHAN, SHRI S. A. 
Appointment of Committee to probe 

into Film and T.V. Institute, Poona 
(VIIl-24-11-71), 51-52. 

Break out of Plai\le in the country 
(IX-29-1 1-71), 134-35. 

Deaths due to Cholera at Mailam Re-
fugee Cam"'p'_ in Khasi Hills of 
Megbalaya (IX-29-11-71), 135-36. 

Demand of All India Guards Council 
(VIn-16-11-71), 114. 

Facilities provided by Cey10n to Pakis-
tan Military Planes and Naval Ves-
sels (Vll1-25-11-71), 67-68. 

MURUGANANTHAN, SHRI S. A.-
Contd. . 
Increase in the profits of commercial 

banks (IX-3-12-71), 153. 
N.C.E.R.T. Scheme regarding 1m. 

provement in teaching in Primary 
and Secondary schools (IX-29.1l. 
71), 136-38. 

Private Air ComJ'~anies operating on 
more Routes (V1II-26-11.71) 27-
28. ' 

Procurement of rice during current 
year (IX-29-11-71), 33. 

Rejection of Housing Ministry's Sug-
gestion for Transferring Slum Clea. 
ranee and Improvement Scheme 
from State to Central Sector (VIII 
-24-11-71), 149-50. 

Shortfall in private sector employ. 
ment (IX-2-12-71), 58. 

Slow progress in setting up of Salem 
Steel Plant (IX-2-12·71), 20-23. 

South East Asian countries stand on 
Bengal Desh issue (VI1I-25-11-
71), 68. 

Take over of sick and closed textile 
mills (VIII-l6-11-71), 114-15. 

Transit facilities provided by Ceylon 
to Pak MilitlU'Y Aircraft (VIn-
25-11-71), 3"p. 

Debates 
Continuance of Presidents Proclama-

tion in respect of Mysore (Stt. Res.) 
(V1II-18-11-71), 258-61. 

N 

NAHATA, SHRI ~: 
Report of Commission appointed to 

study working of sugar industry 
(IX-29-11-71), 30. 

Requirements and Estimated produc-
tion of Fertilizers during Founh 
Plan (V1II-26-11-71), 12-13. 

US arms from Vietnam diverted to 
Pakistan (VIII-25.11-71), 9. 

Debates 
Newspapers (Price Control) Bill : 

Consid. (X-21-12-71), 24-26. 
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NAIK; SURf B. V. : 
Advancing of money by nationalised 

banks to foodgraina trade (IX-
3-12-71), 169-70. 

, Caustic soda factory in district North 
Kanara (1X-3-12-71), 168-69. 

Development of pilgrimage centre of 
Kari Kanamma in Honnavar 
Taluka. District North Kanara as 
a tourist centre (IX-3-12-71) 
169. ' 

Moratorium on payment of foreign 
loans (lX-3-12-71) , 8-9. 

Nationalisation of ". audit work of 
public limited companies (IX-
3-12-71), 14. 

Proposal for tackling problem of 
unemployment (IX-I-I 2-7!) , 30. 

Requirements and Estimated produc-
tion of Fertilizers during Fourth 
Plan (VIII-26-11-71). 13. 

Steps to rehabilitate persons displaced 
by acquisition of land for caustic 
~a factory in North Kanara Dis-
tnct (Mysore) (JX-3-12-71), 
121-22. 

Debates 
Industries (Development and Regula-

tion) (Amendment) BiU: Comid. 
(X-I6-12-71), 28-31. 

President's Proclamation in respect of 
Mysore (Su. Res.) (VlII-
18-11-71), 256-58. 

Rise in prices of essential commodi-
ties (Res.) (VIII-26-11-71), 
307~9. 

NAIR, SHRI N. SREEKANTAN: 
Students' Participation in University 

Administration (VIII-15-11-7l), 
20. 

Debates 
Air Corporations (Amendment) Bill: 

consid. as passed by R. S. (IX-
3-12-71), 229-33. 

Emergency Risks (Undertakings) In-
surance Bill: Consid. cl. (IX-
8-12-71), S8-89. 

NARENDRA SINGH, SHRI: 
Agreement with International Atomic 

Energy Agency for inspection of 
Nuclear Reactors at ~anapratap 
Sagar by Atomic Experts (lX-
1-12-71), 219. 

Allotment of Billets to Registered Re-
rolling Mills (VIII-2S-11-71), 90-
91. 

Comparative Cost of Hyro-Power 
Vis-a-vi; Nuclear and Thermal 
Powers (VJIl-23-11-71). 112-13. 

Delegation of powers to Zonal Ran-
ways to deal with disputes over 
Auction on Railway Materials (IX 
~30-11-71), 109-10. 

Deploying of Cbinese Pak trained 
armed Mizo rebels on East BengJ,l, 
Tripura Border (VIII-19-11-71), 
203. 

Discovery of diamond belt near 
Panna diamond belt in Madhya Pra-
desh (VIII-2S-11-71), 32. 

Disputes arising out of auction or 
tenders between railway Adminis-
tration and Bidders (VlIl-I6-11-
71), '133-34. 

Disputes over auction of Railway 
Materials (VIll-16-11-71), 132. 

Employment of Workers by Unregis-
tered Re-roIlinJg Mills (Vm-
25-11-71), 90. 

Evaluation of green revolution by 
United Nations' Development pro-
gramme (lX-29-11-71), 133-34. 

Exploitation of iron ore deposits in 
Madbya Pradesh (VIII-17-11-71) 
158. 

Facilities to bidders at the time ot 
auction (VIII-I6-11-71), 134. 

General Conditions for Auction of 
Railway Materials (VIlI-23-11-
71), 112. 

Import of billets for unregistered re-
ro1Iing mills (lX-2-12-71), 108. 

Joint Exercises in Indian Ocean by 
Iran and Pakistan (VIlI-26-11-

71), 135. 

New Measures for Collecting Taxes 
(VIII-26-11-71), 135-36. 
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NARENDRA SINOH SHRI-Contd. 
Nuclear Pc.Mer (VlU~24-11.71), 

164. 

Ptllicy resardlng repsttation of re-
rolling mills of iron (VIII-lS-I 1-
71), 129. 

Proposal to set upa wheat board 
(VIIl-22-11-7l), 53. 

Registration of new units of reo-
rolling mills (VllI-18.:.l11'7l), 128. 

Registration of Unrecognised ROo 
tolling Mills (VUI-25 .. 11-71), 89-
90. 

Ro-rolling mills Qf iron listed by tech-
nical committee (VllI-18-1I-7l), 
129.30. , 

R:estrictions on free movement of 
U. N. observers across the cease· 
fire line (IX-2-12-71), 87. 

Research in reduction in yield of 
wheat due to delay in its sowing 
(lX-29-11-7l), 207-08. 

Setting up of a mini steel plant in 
Basler (VIII-18-1l-7l), 127. 

Setting up of Paper mills in Madhya 
Pradesh (VlII-17-11-71), 158-60. 

Special Provisions in Auction notices 
of Railway Materials (IX-
30-11-71), 110. 

Supply of raw materials to reraIling 
mills (VIII-18-11-7l). 127-28. 

Tim and quality of application of 
Nitrogen to Wheat crop (IX-
29-11-71), 208-09. 

NA YAK, SHRT BAKST: 
Acquisition of additional ships to in· 

crease tonnage (VIII-22-11-7U, 
104-05. 

Assault on Harijans of Behara in 
Varanasi Distnct '(u.P.) (VIII-
17-11-71), 138-39. 

Communal Tension at Sevalapurai 
(TN) (IX-I-12-71), 71-72. 

Death due to Consumption of Varnish 
in nruvOtiur, Madras (VIII-
]5-11-71), 143-44. 

Number of cases Involving Untoucha-
bility Offences Act (VIII-
22-11-71), 39-40. 

NEGI, SHRI PRATAP SINGH: 
Production of Aluminium EMrueioDI 

(IX-2.1~-71), 49~SO. 

NURUL HASAN, PROF. S.: 
Report of University Grants CommIJ,.. 

sion, 1969-70 (M) 
(VIII-19-11-71), 2SO-St 
(VIII-22-l1-71), 359-68. 

Visva Bharati (Amendment) Bill: 
Int. (VIII-2&-11-71), 233. 
Consid. (IX-29-11-71), 259-61. 
285-88. 
Consid cl. (IX-29-11-71), 288-89>. 
Motion to pass as amended (IX-
29-11 .. 71), 290. 

ORAON, SHRI KARTIK . 
North Eastern Areas (Reorganisation) 

Bill: Consid. ~X-15-12-71), 39. 
Re: Santhal Murder Case (X-

22-12-71), 109-10. 
Statement on Reported killing of San-

thals in Purnea District of Bihar 
(Dis.) (X-23-12-71), 56-68. 

OZA, SHRI GHANSHYAM: 
Essential Commodities (Amendment) 

Bill : 
Consid. as passed by R. S. (X-
18-12-71), 11-13, 22-24. 
Motion to pass (X-l8-12-71). 25. 

Forward Contracts (Regu1ation) 
Amendment Bill : 
Consid. (VIIl-22-11-71), 368. 
(VlJI-24-11-71), 229-31. 
Motion to pass (VIII-24-11-71). 
256. 

Taking over of closed industrial units 
as public enterprises (R.es.) (VIII 
-26-11-71), 270-73. 

PAINULI, SHRI PARIPOORNA-

II 

NAND: 
Application of Mines Act to stone 

quaries (VIII-25-11-71). 11. 
Survey to Link Ganp in North with 

Southern River Cauvery through 
Narmada (VJII-23-11-71). 18. 

Debates 
Freedom ..Fishters (Appreciation of 

Services) Bill: Consid. (X-
17-12-71), 69, 74-76. 



PANDA, SKRI D. K. 
Ban on certain Boob from aHoa, 

Vietnam and Korea CVIIl-
23-11-71), 68-69. 

Cel!tral scheme for apreadins educa-
tion among Tribals CVIIl-
22-11-71), 208-09. 

Change. in Policy of Importing 
Foreign Feature Films (VlU-
23-11-71), 68. 

Circulation ofa Model Bill on Farm 
Credit by the Reserve Bank of 
India (VIIl-l9-11-71), 32-34. 

Oimate for foreign investment in 
India (lX-3-12-71), 117. 

Concentration of audit work (IX-
3-12-71), 117-18. 

Decline in Export of Fish (Vm-
23-11-71), 14-16. 

Destruction of record relatio, to 
police employees in a fire in Delhi 
(VIII-17-11-70, 31-32. 

Orders for HMl' rroducts from USA 
(VIII-I6-11-7 ), 131-32. 

Permission sought by Oil India to 
acquire share of oil concession in 
Somalia (IX-3-12-71) , 118-19. 

Petition received for Commutation 
of Death Sentence passed on a 
N axalite leader of Andhra Pra-
desh (VIII-24-11-71), 156. 

Plan to purchase more Boeing by 
Inlitan Airlines (VIII-26-11~71) 
128. ' 

Problem of admission in Delhi Uni-
versity (IX-29-1l-71), 178-79. 

Programme for DrilliD, of New Oil 
Wells and to locate New Oil Belts 
in the Country (VIII-19-11-71) 
165-66. ' 

Scheme for hoarding schools for tri-
bals (VIII-22-11-71), 210. 

Setting up of permanent exhibition of 
arts and crafts of Tribals in capital 
(VIII-22-11-71),21O-11. 

Tal[ Evasion in India (VIII-19·11-
71), 103-04. 

Wotting of Monooolies ComttliJaion 
(lX-3-12-71), 117. 

PANDA, SHRI D. K.-Contd. 

Debatel 
CoD.ltitution (Amendment) Bill: 

(Insertion of new clause 14.4) 
Int. (VIIl-19-11-71), 286. 

Forward Contracts (Regulation) 
Amendment Bill: Conaid. (VUI-
24-11-71), 240-42. 

Newspapers (Price Control) Bill: 
Motion to pass (X-21-12-71), 43-
44. 

Situatioo arisina out of recent c:yclone-
in Orissa (M.) (VIII-23-11-71), 
261-67. 

Statement on Sugar Policy (Dis.) (X 
-23-12-71), 34-38. 

PANOE, SHRI OAMOOAR : 
EXJ)ert Committee on bonus formula· 

(VIII-IS-11-7l), 10. 

Setting up of common welfare fund' 
for workers of minin& industries 
(lX-2-12-71), 33. 

Debates 
Asian Refractories Limited (Acquisi-

tion of Undertaking) Bill: Consid. 
(X-IO-I2-71), 20-23. 

Colting Coal Mines (Emerseney Pr0-
visions) Bill: (Consid. (X-13-12-
71), 33-36. 

PANDEY, SHRI NARSINOH 
NARAIN: 
Categories of railway ofticers cntirted 

to travel in saloons (VIII-
16-11-71), 14. 

Despatch of fertilisers to Bihar for 
ltabi season (VIII-22-1l-71), IS. 

Sharing of productivity gains with 
labour by ind~es. (IX-
2-12-71), lit 

Shortage of power in Uttar Pradesh 
(VnI-16-11-71), 24. 

Termination of services of employees 
of Signal workshop, Gorak~ 
'(North E.utern Railway) ( 
30-11-71), 184. 
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PANDEY, SHRI NARSINGH 
NARAIN-Contd. 

Debates 
D. S. G. (Railways), 1971-72 (IX 

-8-12.71), 16-18. 
Difficulties faced by sugar factories 

and cane growers in~. P. and' 
other States (C.A.) <VIU-
24-11-71). 207-14. 

Statement of Sugar Policy (Disc.) (X 
-23-12-71), 13-17. 

Uttar Prades~ Cantonments .' (Con-
trol of Rent and Eviction) (Re-
peal) Bill: Consid. as passed by 
R. s. (X-18-12--71), 32-33. 

PANDEY, SHRI R. S. : 
Admission to Foreign Students in 

Indian Institutions for Mecical 
Education (VIlI-l S-lI-71) , 100. 

Anti-Indian propaganda over Pat 
Radio, TV and Press (VIII-
17-11-71), 108. 

Arrears of taxes outstanding against 
cooking Coal Mines taken over 
by Government (VlII-26-11-7l), 
58. 

Arrest of Pak spies in Jammu, Rajas-
than, North Bengal and Gujarat 
(VIII-17-11-7l), 117-18. 

Assessment of Food situation and 
target for Food production in 
1972 (VIII-15-11-7l), 40-41. 

Ban on shifting of companies from I 
one State to another (lX-3-12-
71), 18-21. 

Central Aid to Rajasthan for develop-
ment land affected by Saline-Alka-
line Problem (IX-29-11-71), 13()' 
31. 

Check on further migration of rdu-
ge~ from BangIa Desh (VlII-
18-11-71), 132. 

Circulation of counterfeit currency 
(VIIl-26-11-71), 165-66. 

Clashes of D. T. J. Staff with Stu-
dentS (VIII-15-11-71), 96-97. 

Closed Sjck Mills in State5 (VIII-
24-11-71), 25. 

.. Common Welfare Fund for Mill Wor-
kers (VlII-23-11-71), 6. 

PANDEY, SHRI It; S,"'*-Contd. 

Complaints regarding mismanagement 
of nationalised textile mills (IX-
30-11-71), 126. 

Compulsory primary education in 
Delhi (lX-29-11-71). 131-32. 

Conference of Incom~ Commis-
sioners (VIII-26-11-71). 6. 

Construction Ban of Sagar Dam in 
Madhya Pradesh (IX-3().11-7l). 
124-25. 

ConversioOn of Overdrafts by States 
into loan (VllI-26-11-71), 166. 

Crush India Campaign in Pakistan 
(VIII-25-11·71),28. 

Cultural delegations (VIII-23-11-
71), 23. 

Death due to consumption of illicit 
liquor (VIII-22-11-7l), 156-57. 

Decline in Export of Fish (VIn-
23-11-71), 16. 

Demand for immediate publicatioOn of 
tbe ftndinp of Technical Committee 
on Ex. HS-748 Aircraft (VIII-
19-11-71), 11. 

Discussion on bonus formula (VIll-
18-11-71), 131. 

Expert committee on unemployment 
(VIIl-2S-11-71). 15-16. 

Explosions due to activities of Pakis-
tan sa boteurs in Eastern region 
(VIII-l 6-11-71). 8()'81. 

FlCCI suggestions re: simplification 
of procedures for joiot ventures 
abroad (VIII-I6-11-71), 34-35. 

Growing indiscipline amona Students 
(VIII-15-11-71), 100-01. 

INTUC Plan for recognition of Trade 
Unions submitted at I.L.C. (IX-
2-12-71), 29·31. 

Import of Carso ships. Tankers, Fisb-
ing Boats etc. trom South Korea 
{lX-29-11-71), 132. 

Indo-Soviet talks (V1ll-18·11· 71), 
57. 

Introduction of new set of lona dis-
tance classless trains (VIU--
16-11-71), 145. 
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PANDEY, SHRI R. S.-Contd. 

Issue of Licences for aettini up Hotels 
in Delhi (VIII-19-11-71), 170. 

Loans to small traders by Nationali. 
ed Banks (IX-3-12-71), 27. 

Managers in public sector undertak-
ings opting for their parent cadres 
(IX-3-12-71), 62-63. 

Non-utilisation of Development Fund 
by states (VIII-19-11-71), 22-23. 

Observance of excise regulation by 
private hotels (IX-3-12-71), 88-
89. 

Ordnance Factories in West Bengal 
(VIII-26-11-71), 166-67. 

Pakistani Spies in the Indian Anned 
Forces (VIlI-19-11-71), 170-71. 

Policy for ac.q uisitian of land held by 
I!x-rulers (V1lI-22-11-71), 157-58. 

Posting of qualified doctors in health 
centres/hospitals in' rural areas 
(VlIl-22-1.1-71), 155. 

Production of steel in Steel Plants 
(lX-2-12-71), 77-78. 

Recognition of Bangia Desh (VIII-
18-11-71), 108 

Report of C. B. I. into activities of 
Rashtriya Swayam Sewak 8angh in 
Regional College of Education, 
Ajmer CIX-29-11-71), 20. 

Report of Commission appointed to 
study working of sugar industry 
(IX-29-11-71), 27-30. 

Restrictions on Indian Diplomats in 
Islamabad (VID-~lJ-71), 88-
89. 

Review of the working of community 
development schemes (VIII-
22-11-71), 1-7. 

Scheduled Caste/Scheduled Tribe 
working in Marketini Division of 
I.O.C. (VIIJ-26-11-71), 164-65. 

Small Car (VI1I-17-11-71), 18-25. 
Stoppage of Assam Mail and Tata 

Express at Patna City Railway Sta-
tion (IX-30-H-71). 21. 

Talks with China (VIII-18-l1-7l), 
76. 

PANDEY, SHRI R. S.-Co"td. 
Trade against Emt (VIII-l6-11-

71), 2. 

Trade pact with Egypt (VIII-l6-11-
71), 138-39. 

Working of Chit Fund Companiea 
(IX-3-12-71), 89. 

Debates 
Constitution (Twenty-Sixtb Amend-

ment) Bill: Consid. (IX-2-12-71), 
71-75. . 

D. S. 0; (Punjab) 1971-72 (X-
14·12-71), 81-87. 

D. S. O. (Railways) 1971-72 (IX-
8-12-71). 12-13. 

Delhi Sikh Ourdwaras Bill: Consid. 
(X-22-12-71), 101-02. 

Freedom Fighters (Appreciation of 
. Services) Bill: Consid. (X-

17-12-71), 76-79. 
Law and Order situation in West Ben-

gal (M.) (VIII-17-11· 71), 276-
82. 

Prevention of Food Adulteration (Ex-
lention to Kohima and Mokoko-
hung Districts) Bill : Consid. (X-
20-12-71), 43-45. 

Proclamation in Relation to the State 
of Oujarat. (Res.) (IX-4-12-71)~ 
143. 

Re: Attack on times of India Office 
by followers of Defence light Mis-
sions (VIII-14-11-71), 234-37. 

Re : Calling attention notices (VlIJ 
-26-11-71), 215-16. 

Re. Motion for Adjournment (Law '" 
Order situation in West Bengal) 
(Vol. VIII, dated 15-11-71), 207. 

PANDEY, SHRI SARlOO: 
Alignment of Western Kosi Canal in 

Nepalese Territory (VIII-23-11-
71), 7. 

British Aid for building a cargo ship 
by Scottish firm (IX-29-11-7l), 
46-47. 

Decoratiod of Bungalows of Railway 
officials at Lucknow (IX-30-11-
71). 185-86 . 

. Drought in Andbra Pradesh (VIlI-
22-11-71), 205-06. 
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PANDEY, SHlU SAlUoo-c~ntd. 

Equal pay for equal qualifications 
(VIII-IS-ll-71). 56. 

IlJepl mint in SrinaSll' (IX-3-12-
71),95. 

Muster Ro111abouren in Hea\"V Eogi-
neeing Corporation. Ranchi. (tx-
2-12-71), 28. 

Preservation of wild life (VUI-22-
tt·71), 206-07. 

Production of Long Range Guns in 
the Country (VIU-19-11.71). 
149-50. 

Production of tractors in HMT PiA-
jore (IX-I-12-7l), 116-17. 

Production of wrist watches in HMT 
factories in Bangalore and Srinagar 
(lX-I-12-71), 118. 

Profit Earned by HMT (IX-I-12-
71), 41-42. 

Review of the working of L;ommunity 
development schemes (VIII-22· 
11-71), 4. 

Setting up of Technical Establishments 
in Afro-Asian countries (VllI-
16-11-71), 169-70. 

Shift in Forei,n Policy of India (VIII 
-18-11-71), 16-26. 

Students' Parti.cipation in University 
Administration (VIll-15·11.71), 
21. 

Ten Rupees Notes bearing Identical' 
number (VIII-26-11-71), 158-59. 

Utilisation of money in an irregular 
manner by Railway oftlcials 
(Northern Eastern Railway) (IX-
30-11-71), 185. 

Debates 
Constitution (First Amendment) Bill: 

(Insertion of article 16A) by Dr. 
Karan Singh. Con5id. (VIII-19-
11-71), 296-301. 

Constitution (Twenty-Sixttl Amend-
ment) Bill : Consid. (IX-2-12-71). 
159-66. 

Proclamation in Relation to the State 
of Gujarat (Res.) (IX-4-12-11). 
141-52. 

PANDEY. SHU SAIUOO-Contd. 
Reponed Eviction Notices served on 

Central Govt. Employees in Kan. 
pur (e.A-) (VIIl-22-11-7l). 262. 

Statement on Sugar Policy (Dis.) (X 
-23-12-71),45-46. 

PANDEYA, DR. LAXMINARAIN: 
Abolition of zonRl restrictions on tho-

sale of suaarcane (V1II-22-11-71), 
183-84. 

Achievements of National Dairy Re-
search Institute, Kamal (Haryana) 
(VIII-22-1l-71), 185-87. 

Admission in Central universities (IX 
-29-11-71). 142-43. 

Aid given by WHO to Indian Councll 
of Medical Research (VIll-U-ll-
71), 86. 

Arrest of spies detected amona refu· 
gees (VIII-17-11-71), 68. 

Collection of wealth tax (IX-3-1l-
71), 125-26. 

Complaints Regarding Non-Entry of 
Third Class Passengers in the Res-
taurant Car Of Deccan Queen 
(VIII-23-11-71), 144-45. 

Damage of Foodgrains stored In 
granaries during April-July 1971 
and scheme for providing soil, to 
farmers (VIII-22·11-71), 182-83. 

Economy in Expenditure in Raj 
Bhavans (VIIl-24-11-71). 60-61. 

Exhibition of foreign films in India 
(lX-1-12-7l), 126. 

Expert Committee on unemployment 
(VIII-25-11-71). 18. 

Financial Aid to Indian CouncU of 
Medical Research under PL-48~ 
(VIII-lS-H·71), 35-36. 

Firing in Mana refugee camp (VIII 
-18-11-71), 90. 

Grievances of Employees of SU 
Anny Base WorttshOJ), Bangalore 
(VIII-26-11-71),76-77. 

Houses for Homeless Persons in Ru-
ral and Urban Areas (VIII-IS-U-
71), 83-8S. 

Implementation of recommendatioQ 
of Second WaKe Board for ~&Il1' 
Industry in Madhya Prac!elh (VW 
-25-11-71). 78-79. 



PANOOYA. DR.LAXMlNARAIN ...... 
Contd. 

IDOidents of Coal Thefts by stopping 
Goods Trains between Ratlam and 
Mcghnaaar and between Ratlam 
and Ujjain. RaHway Stations (IX-
30-11-71), 32-33. 

Indo-Soviet. joint communique of 
August, 1971 (VIII-18-11-71) 
8~~ , 

rn'testment In Hindustan Zinc Limited 
(VIII-2S-11-71), 63-64. 

Life Insurance Pension Scheme (VllI 
-26-11-71), 109-10. 

MelJl{)randum by Western Railway 
employees Council about difficulties 
of employee. of Ratlam division 
(vnI-16-11-71), 95. 

Number of males and females among 
Bangia Deih refugee, (1X-2-12-
71), 83. 

Officers appointed for sales and pur-
chase in STC and MMTC (VllI-
16-11-71), 94. 

Persons registered witb employment 
exchanges (VIII-I 8-1 1-71), 92. 

POIk:y adopted in regard to advancing 
of loans to Engineers by banks (IX 
-3-12-71), 124-25. 

Procedure followed for fixini prices 
of agricultural produce (VIII-
22·J 1-71), 184-85. 

Procedure for constituting Board of 
Trustees for Ports (VIII-IS-I 1-
71), 35-36. 

Procedure for supply of raw materials 
10 Drug Manufacturing Companies 
(V1II-19-11-71), 213-15. 

Procure followed by State Trading 
Corporation and Mineral and Me· 
tals ""Trading Oorporation Regarding 
Imports (Vm-23-11-~1),62-63. 

Production ill new steel plants (VIII 
-18-11-70, 91~92. 

Propo&al for setting up Railway Sta-
tion between 1 aora and Dhodhar 
(VIIJ--'"23·ll·71), 84. 

Provision of amenities to jbuggi-jhoup-
ri dweUers (VIlI-22-12-71), 161. 

R.ecopised roeseareb centres of indi· 
Jenous system of me~lle (VlII-
22-11·71),187-95. 

PANDEY A,DR. LAXMINARAIN-
Contd. 

'lteporton Aaministratlve BngfDeerina 
Services in Hospital of Delbi and 
Chandigarh (VIII-lS-H.7l), 119, 

Seminar on Agriculture in India', 
Planning (VIII-lS·11·71), 84-85, 

Setting up of Industries in Collabora-
tion WIth Mitsubishi (VIlJ-24-11-
71), 59. 

Shifting of office of Appellate Assis-
tant Commissioner, Ratlam (IX-
3-12-71), 126. 

Small Car (V1Il-17·11-71), 18·20. 
Strike by Travellina Ticket Examiners. 

of Kota and RatIam Divisions 
(Western Railway) (VIII-23-11-
71), 115. 

Subversive Activities ofi Palc. infiltra-
tors in Eastern Part of the country 
(IX-1-12-71), 127. 

Supply of water to Pakistan under 
Indo-Pak canal water treaty (VIU 
-16-11-71), 19-23. 

Treatment of Diesel Shed, Ratlam as 
Factory (VIII-23-11-71), 14546. 

Underground Railway for Bombay 
IX-30-11-71), 74. 

Underground Railway for Calcutta 
OX-30-11-71), 83·84. 

Debates 
Constitution (Amendment) Bill : 

(Insertion of new article 16A) bv 
Dr. Karan Singh. Consid. (VIn~ 
19·11-71), 3Q3-07. 

D. S. G. (Gen~ral) 1971-72 (X-
14-11·7H, 28-32. 

Delhi Road Transport Laws (Amend-
ment) Bill: Consid. (X-17.12-
71), 1S-18, 44-45. 

Delhi Road Transport Laws (Amend-
ment) Ordinance CSt. Res.) (X-
17-12·71), 15-18, 43-44. 

Delhi Sikh Gurdwaras Bill: Coruid. 
(X-22-12-71), 790-83. 

Forward Contracts (Regulation)' 
Amendment Bill : Consid. (VIII-
24-11-71), 248·51. 

Prioc rise of eslCntialconunoditiea. 
(C. A.) (VIII-16-11.71). 216-17. 
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PANDEYA. DR. LAXMINARAIN-
Contd. 

PANIGRAHI. SHRI CHINTAMANt-
Contd. 

, Tax on Postal Articles Bill : Int. (Vm 
, -22-11-71), 273-74. 

Tax on Postal Articles Bill : 
Consid. (VUI-25-11-71), 167-73. 

Tax on Postal Articles O);dinance \ 
(Stt. Res.) (VIlI-2S-11-71) 167-
73. ' 

PANJGRAHI, SHRI CHINTAMANY: 
16-Point Programme to step up IndUJ.. 

trial Development in West Bengal 
(VII-24-11-7l), 46-49. 

AbolitiOn of privileges of ICS and 
lAS officers (IX-1-12-71), 23-25. 

Activities of Chhatra Parishad and 
Youth Congress in West Bengal 
(lX-1-12-71), 7. 

Acitatlon for Autonomy to States (IX 
-1-12-71), 39-40. 

Aid by AJricultural Refinance Corpo-
ration for Backward Areas (VIII-
26-11-71), 61-63. 

Aid Memoire signed between India 
and UNESCO (VIll-15-11-71) 
115. ' 

Appointment ~~wered Com-
mittee on Agricultural 
and Food Products (VIII-IS-II-
71), 78. 

Arrears of Income Tax (VIII-26-11-
71). 78. 

'Ban on publication of astrological pre-
dictions (1X-1-12-71), 117~18, 

Boosting India's exports to Europe 
consequent upon Britain's entry into 
ECM (vm-I6-11-71), 152-54. 

Conference of Chief Ministers and 
State Finance Ministen for addi-
tional resources (VIII-19-11-71) 
S()'51. • 

Conference of Income-tax Commis-
sioners (VlII-26-11-71). 1-6. 

Decline in Export of Fish (VIII-
23-11-71), 16. 

Developments in BangIa Desh (VIll 
-23-11-71), 46-49. 

Orant to Industrial units in backward 
areas of Orissa OX-1-12-71), 205. 

Import of CnJde fromlraq (vm-
26-11-71), 21. ' 

Improvement in India's relations with 
neighbouring countriea (VllI-
18-11-70, 63-64. 

India's Foreign Debt (VIII-26-11-
71). 71. 

Interim Report of National Commis-
sion in Aariculture (VIlI-15-ll-
71), 113-14. 

Invitation to lndia to attend Non· 
Aligned Group's Meetini at New 
York (VIII-2S-11-71), 123. 

Measures for diffusion of owners¥P 
of newspapers and news ageDClel 
(VIll-17-11-71), 42-43. 

Meeting of International Monetary 
Fund (VIII-26-11-71). 101"()2. 

National Policy Resolution on Child-
ren Programme (VlIl-15-11-71), 
113. 

Nuclear power of China (IX-3-12-
71), 161-63. 

Option from c~vil servants. for absorp-
tion in pubhc undertakinis (lX-
3-12-71), 83-84. 

Peace treaty with Foreign countries 
(VIIl-18-U-71). 64. 

Progress in Law and Order situation 
in West Bengal, 179. 

Provision of drinking water facllitiea 
in vi1\ages (V1II-17-11-71), 26. 

Reaction of China to Indo-Soviet 
Peace Treaty (VIII-25-11-71), 
122. 

Recommendations of Ministers Com-
mittee on floods (IX-30-1l-71). 
1S3. 

Reopening of closed Industrial Units 
in Calcutta (VIII-24-11-71), IS. 

Re-organisation of RaiJwayProteetioD 
Force (VIII-23-11-71), 28-29. 

Re-orientation of functions of Plann-
ing Commission (VIn-17-11-71). 
88. 

Repairing of Railway Track Damage~ 
by recent Cyclone in Orissa (VIll 
-23-11.70. 205. 
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PANIGRAHI, SHRI CHlNTAMANI-
Contd. 
Report of deleption of All India 

Manufacturers Association regard-
_ ing European Market (IX-30-11-

71), 184-8S. 
Report on Sea Erosion in Kerala (IX 

-30-11-71), 117. 
Restoration of Telecommunication 

System Damaged by Cyclone in 
Orissa (VIll-24-1f-71), 18. 

Rise in Prices (VIII-19-11-71), 28. 
Seizure of records in Delhi pertaining 

to illegal forward trading (vm-
17-11-71), 61-62. 

Setting up of planning bodies at State 
levels (VIII-17-11-7l), 89-90. 

Shift in foreign policy of China (VIII 
-18-11-71), 16-26. 

Short-term credit needs of agriculture 
at the end of Fourth Plan (vm-
22-11-71), 18-19. 

Steps to check money order frauds 
(VID--:17-11-7I), 88-89. 

Strengthening of Indo-USSR relations 
(VIII-l 8-11-7 1), 64-65. 

Submission of the report by Soviet, 
experts Re: Oil Production in the 
country (IX-3-12-71), 83-84. 

Supplementary Census Data (VlII-
24-11-71), 128-30. 

Transcription of Mail Addresses into 
English, Hindi in New Delhi HPO. 
(VIII-24-11-71), 173. 

Tribals taking part in broadcasting 
<MIl' AIR stati0n8 in Tribal areas 
(1X-1-12-71), 204-0S. 

US arms from Vietnam diverted to 
Pakistan (VIll-25-11-71), 9-10. 

U. S. Plan to send a team to siudy 
situation in Indian sub-continent 
(IX-2-I2-71). 71-72. 

Value of Indian Rupee (Vill-
19-11-71), 137. 

Visit of Iapanese Mission (VIll-
25-11-71), 101. 

Debates 
D. S. G. (General) 1971-72 (X-

14-12-71), 22-2S, 

PANIGRAHI, SHRI CHINTAMANI_ 
Contd. 
Freedo!D Fi~ters (APPreciation of 

ServlceS) lliU ; ""-:id (X-I7 12 71), 60-63. ""'.... - -

Re. Motion for Adjournment (Law 4: 
Orders situation in West Bengal) 
(VIII-IS-H-71). 207-08. 

Ri~ in prices of essential commodi-
~~ (Res.) (VIII-26-11-71), 291-

Si~tion. arising out of recent cyclone 
In Orissa (M.) (VIII-23-11-71) 
253, 277-84. ' 

PANT, SHRJ K. C. : 

Approv~ of declaration of West Ben-
gal fire Service to be an essential 
ServIce (Stt. Res.) (VIII-18-11-
71), 275-76, 278-80. 

Attack on the Times of India Office 
~Y followers of Divine Light Mis-21;,n (e.A.) (VllI-23-11-71), 207-

Code o.f Criminal Procedure . BiU . 
Consld. (X-17-12-71), 13-14. . 

Constituti~ (Twenty-seven.th Amend-
ment) Bill; Int. (X-2I-12-71), 8. 
~d. (X-21-12-71). 4647, 57-

Consid. cl. (X-21-I2-71). 77-87. 
Motion to pass (X-21-l2-7l), 117. 

Constituti~ (Twenty Eighth Amend-
ment) Bill: Int. (X-22-12-71) 
22, 31-38. ' 

COJ?tin~nce of President Procl~a
bon 10 respect of Mysore (St1. Res.) 
(Vill-I8-11-71), 238-39, 272-74. 

Defence of India Bill : 
Consid. cl. (IX-4-12-71), 85. 

105. 

Motion to pass (1X-4-12-71) 
105. 117-18. . • 

Departmental Inquiries (Enforcement 
of Attendance of Witnesses and 
Production of Documents) Bill: 
Consid. (X-20-12-71) 55-57, 
67-71. • 

Motion to pass (X-20-12-71). 72. 



PANT, SHIll 1C.. C.-Contd. 
Failure of Delhi Police to pn:vent 

violellCle at 7, Jantar-Mantar Road 
and incidents connected therewith 
(M) (Vlli-16-11-71). 34!5-!54. 

Government of Union Territories 
(Amendment) Bill: Int. (X-
21-12-71), 8-9. 
Coosid. (X-21-12-71), U2-24, 

134-37. 
Motion to pass (X-21-12-71), 

138. 
Law and Order situation in West 

Bengal (M.) (VIll-17-11-71), 
307-18. 

Manipur (Hill A.teas) District Coun-
cils Bill : 
Int. (lX-29-11-71), 247. 
Consid. (lX-8-12-71), 4~45, 48-

49, (lX-9-12-71), 53-60. 
Consid. ct. (1X-9-12-71). 64-66, 

69-70, 72-7!5. 
Motion to pass as amended (IX-

9-12-71), 7S. 
Iolorth-Eaatern Areas (Reorganisation) 

Bill : 
Intd. (IX-9-12·71), 3. 
Consid. (X-14-12-71), 102, 12. 
Coosid. ex-U-12-71), 39-46. 
Consid. cl. (X-l 5-12-71), 47-57. 
Motion to pass (X-lS-l2-71), 57-

58. 
North Eastern Council Bill : 

Int. (X-22-12-71), 47-49. 
eonaid. (X-~1l--71). 111-15, 

136-44. 
Motion to pass (X-22-12-7 1). 

144, 148-50. 

Prevention of Insults to National 
Honour Bill : 
Consid. of amendment made by 

R. S. (X-2~12-71), 8. 
Motion to agree to amdt. (X-

20-12-71), 9. 

Reported killing of political prisonen 
in Alipore Central Jail (C.A.) (IX 
-30-11-71). 187-211. 

PANT, SHRI K.. C.--co1ltd. 
Reported killing of Santhals by land 

owners in Pumea blatt. of Bihar 
(C.A.) (IX-29-11-71). 221-37. 

Reported lathi charge on workers in 
Mysore Cements Ltd. (C.A.) (IX-
2-12-71), 130-36. 

Union Territories Taxation laws 
Amendment Bill: Int. (X-17~12-
71). 14-15. 
Consid. (X-18-12-71), 2-5, 8-10. 
Motion to pass (X-I 8-12-71 ), 10. 

PAOKAI HAOKIP. SHRI: 
Manipur (Hill Areas) District Coun-

cils Bill : 
Consid. (1X-O-12-7n, 41-44. 
Consid. d. (lX-9-12-71), 63-64. 

North Eastern Areas (Reorganisa-
tion) Bill: 
Consid. (X-IS-12-71), 21-23. 

PARASHAR PROF. NARJUN 
CHAND: 
LiDking of N8D3a1 Dam with Pong 

Dam, Talwara) by Ran (IX-
30-11-71), 140, 

Profit earned by Rajdhani Express 
(VIII-23-11-71), 25-26. 

D. S. O. (Railways), 1971-n (IX-
8-12-71), 20-21. 

FJeventh Report of the Commissioner 
for LiDguistic Minoritiea (M.) 
(VIII-18-11-71). 223-29. 

Report of University Grants Commis-
sion, 1969-70 (M.) (VIll-22~1l-
71), 305·13. 

PARMAR, SHRI BHAUIBHAI: 
Statement on R.eported killing of 

Santhals in Purnea District of Bihar 
(Dis.) (X-23-12-71), 88-89. 

PASWAN. SHRI RAMBHAGAT: 
ConlitructiQD. of Kamla-BaJan Em-

bankments (VIII-23-11.71), 179-
80. 

Ordinance lowering land ceiling in 
Bihar for President's assent (Vln-
22-11-71). 28-33. 



~TBL, SHJU H. M. : 
Bengal band (VIII-l 7-11-7 1) , 139-

40. 

Cases pending in High Courts and 
Supreme Court (VIlI-23-11-7l), 
46-47. 

·Civil disturbances in NEF A and 
Shillong (VlII-17-11-71), 139. 

Conference of Income-tax Commis-
sioners (VlII-26-11-71), 5. 

Controversy between lAS Officers and 
Confederation of Central Govern-
ment Officers and Central Informa-
tion Service Association (VIII-
24-11-71), 28-29. 

Demand for immediate publication of 
the findings of Technical Committee 
on HS-748 Aircraft (VIIl-19-11-
71), 9-13. 

Disa~arance of a convict from Tihar 
JaIl. New Delhi (IX-I-12-7!), 
115-16. 

Discovery of Bombs, Mines and other 
Material by Border Security Force 
(VIII-24-11-71),72-73. 

Economic Cooperation between India 
and Yugoslavia (IX-3O-11-71). 
43. 

Import of Russian cotton under bar-
ter deal (VIII-J6-11-71), 99-100. 

Increase in the Business of Life Insu-
rance Corporation (VIII-26-11-
71), 37. 

India's approach to US Government 
to waive import surcharge (VIII-
16-11-71), 39-40. 

Lack of Ships to Conduct Research in 
Indian Ocean (VlII-26-11-71), 
102. . 

Meeting of International Monetary 
Fund (VIII-26-11-71), 101-02. 

NationalisatioD of Cotton Trade in 
Mahara.sb1roA N'TTT-24-11-71), 62. 

Proposal for tackJinl problem of Un-
employment (IX-I-I 2-7 !), 23-29. 
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REOPENING OF CLOSED INDUS-
TRIAL UNITS IN CALCUTCA: 

A~i.tional Functions and Responsibi. 
IItIes of Department of Science and 
Technology (VIII-24-11-7l), 19. 
20. 

Trade Delegation from Iraq (VIll-
1~1l-71). 115-16. 

DebaJes 
Attack on the Times of India office by 

followers of Devine Liebt Mission 
(C.A.) (VIlI-2l-11-71). 222-26. 

Emergency lliska (Goods) Insul'8D(le 
Bill: . 
Consid. (IX-8-12-71), 73-7S. 

Emergency Risks (Undertakings) Insu. 
rance Bill : 
Consid. (IX-8-12-71), 85-86. 

Forward Contracts (Regulation) 
Amendment Bill : 
Consid. (VllI-24-11-71). 2S1-52. 

Judaement of the Supreme Court reo 
fixation of car prices (C.A.) (VIII 
-26-11-71), 72-73. 

Re. calling attentiOn notices (Vlll-
2~11-71), 216. 

Small Coins (Offences) Bill : 
Consid. . (VID-24-11-71), 27'1,. 
74. 

Tax on Postal Articles Bin: 
Int. (VIII-22-11-71), 276-77. 

PATEL, SHRI PRABHUDASS: 
Fall in the Production of Major on 

Seeds in Gujarat (Vm-15-11-71). 
116. 

Ground water studies in Gujarat 
(VIII-2~11-71), 77-78. 

Production of cotton in GuJarat and 
&elf-6Ut6ciency in cotton produc-
tion (VI1I-22-11-71), 76-77. 

PATIL, SHRI ANANTRAO : 
Tripartite talks on bonus (VIII-

18-11-71). 93. 
Debates 

Newspapers (Price Control) Bill: 
Consid. (X-21-12-71), 16-18. 
Consid. cl. CX-21-1~7t), 39-40. 
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PATIL, SHllI KRISHNARAO: 
Review of the womna of community 

development scbemes (Wl-
22-11-71), 4. 

PATIL, SHRI S. B.: 
Protection of Pay of S.A.S. Accoun-

tants of A.O.C.R. (VIll-l9-11-
71), 217-18. 

Debates 
. Continuance of Presideht's Proclama-

tion in respect of Mysore (Stt. Res.) 
(VllI-18-1l-71). 261-63. 

PATNAIK, SHRI BANAMAU : 
Activities of Nepalese citizens in 

India (VIlI-25-11-71), 63. 

Alleged border violation by India 
(IX-2-l2-7l),90. 

Appeal by U. N. Hiab Commissioner 
for refuaees for aid for refugees 
from Bang1a Desh (IX-2-12-,I), 
40-41. 

Assessment by Ford Foundation re-
garding Self-sufficiency in Food 
(V1II-15-1l-71), 144. 

Bengal Olatkal Mazdoor Union's 
threat to go on strike (IX-2-l2-
71), 64. 

Bill Re. National Capitsl Region 
(15-11-71), 16. 

Building of railway line in Iraq (vm 
-1~11-71), 81-82 

Contra1 A.saisf.a.ru;le to Orissa due to 
drought (IX-29-11-71), 45. 

Central Assistance to Orissa for Rabi 
Cult,ivation (VIII-15-11-71), 14~ 
47. 

Colourisation of vanaspati gbee (VDI 
-22-11-71), 103. 

Compensation paid for takinl over of 
coke coal mines (vm-18-11-71), 
12~27. 

Co-operative farms with ownerahip of 
land in the State (IX-29-11-71), 
149-50. 

Cut in Non-Plan Expenditure (VllI 
-26-11-71), 54-55. 

Cyclone in Orissa (Vrn-2S-11-71), 
113-14. 

PATNAIK, SHRI BANAMALI-
Contd. 
Demand, manufacture and sale of 

tractors (VllI-22-11-71), 37-38. 
Derailment of tralns due to explo-

sions (VlIl-l~1l-71), 82-83. 
Development of tourism and openin. 

of hotels at places of tourist attrac-
tion in Orissa (IX-3-12-71), 119· 
20. 

Differential rate of interest for Bank 
Loan.'I (VIll-::-19-11-71), 49-50. 

Grants to Orissa for Educational Pur-
poses (VlII-IS-lI-71), 147. 

Implementation of Kothari Commis-
sion's recommendations (VUI-
15-11-71), 145. 

Increase in Exports (Vl1I-23-11-71), 
143. 

Increase in Prices of Petroleum 
products by Foreign Oil Companies 
(VlII-19-11-71), 108. 

Indo-Nepal trade and Transit treaty 
(VIlI-16-1I-71), 44-45. 

Man-days lost due to strikes and lock-
outs in major industrial undertak-
ings (Vlll-18-1I-71), 7~77. 

Meeting of Soda Ash Manufacturers 
and Glass Manufacturen (VlII-
19-11-71), 68-70. 

Movement of iron ore from Bans-
pani-Barajamda to Paradip port 
(VIll-I~1I-71), 81-82. 

One union for one industry (VIll-
18-11-71), 77-78, 

Progress of Brahmaputra Flood. Con-
trol Board (IX-30-11-71), 55. 

Quality of cars (VlII-17-11-71). 72. 
Report of technical committee for 

manufacture at small car (VIII-
17-11-71), 136-37. 

Research in cultivation of hiah yield. 
ing variety of rice (VlIl-22-11-71), 
101-02. 

Sale of Rustom Crude to Japan by 
India (VllI-25-11-71). 32·33. 

Satellite I.nstructional Television ex-
periment with NASA's help (VID 
-24-11-71), 126-27. 
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PATNAlK., SHlt.I BANAMAU-
ConId. 
Seating Helicopters IOld to India 

(VlII-I9-11-71), 129-30. 
Short and Inegular Supply of Soda 

Ash to Glass Industry (vm-
26-11-11), 75. 

Shortage of Pulp in Gwalior Rayon 
Factory, Nagda (IX.-1-12-7 I), 
184-85. 

Small Car (VllI-17-11-71), 18-20. 

Soviet Submarines in Indian Ocean 
(VIII-25-11-71), 114. 

Special trains for dispenal of BangIa 
Desh refugee& (IX-2-12-11), 90-
91. 

Steps to Promote Indian Coffee in 
South East Asia (VIII-23-11-71), 
14243. 

Strike in Cochin port in October, 1911 
(vm-25-11-71), 53. 

Sugar crisis in terms of productivity 
and prices due to reduction in cane 
production (VUI-22-11-71), 83-
84. 

Talks with China (VIII-IS-11-71), 
76. 

US arms supply to Pakistan (VDI-
18-11-71), 97-98. 

Violation of Air space of Pakistan 
by India (VID-25-11-11), 70. 

DebaUs 
Constitution ('IWenty-Sixth Amend-

ment Bill: 
Consid. (IX-2-12-71), 189-91. 

D. S. O. (Railways) 1911-72 (IX-
1-12-71), 70-72. 

PATNAIK. SHR.l J. B. : 
British Aid for building a C80Tao ISbip 

by ScotWl firm (0{-29-11-11), 
46-47. 

China accused India of interferin, in 
Pakistan's internal affairs (IX-
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Locking out of the Bhamt Earth 
Movers Limited Banplore (VIll-
19-11-71-). 71-72. 

Progress of PocIWnpad' JnigatioD 
Project (VllI-23-U-71), 123r-24. 
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26-11-71), 94. 

Proposal for reducing !'OWen of 
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Modification of Prevention of Food 
Adulteration (Second Amendment) 
Rulca, 1971 (M) (X-20-12-71). 
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(VIU-25-11-71), 122. 

, Solution of Bangia Desb refugees pr0-
blem (VIII-18-11-71), 103. 
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Constitution (Twenty-Fifth Amend-
ment Bill: Consid. (lX-l-I2-71). 
334-35. 

Constitution (fwenty-Sixth Amend-
ment) Bill: Motion to pa88 (IX-
2--12·71), 247-48. 

Difficulties faced by sugar factories 
and cane growers in U.P. and other 
States (C.A.) (Vill-24-11-71), 
216-18. 

Consid. (IX-3-12-71). 275-77. 

Judges (prohibition of Hearing in cer-
tain caacs) Bill: Int. (IX-3-1~ 
71), 268. 

Obituary Reference' 

Deat!l. of Shri G. M. Sadiq, Chief 
MID1Ster of Jammu and Kaabmir 
and Shri Bbagwandin Mishra (X:-
13-12-71), 12-13. 

Death of Hafiz Mood. GhazanfaruDa 
(VIII-I5-11-7I), 12 . 

Death of Sh. K. Kelappan MIl--
-15-11-71), 12. 

Death of Sh. K. Madhav MODaD 
(VIII-15-11-71), 12. 

Death of Sh. Mahendra Majhi (VIO 
-15-11-71), 12. 

Death of Sh. P. T. Punnose (VIO-
15-11-71), 12. 

Death of Dr. Syed Mabmud (VID-
15-11-71), 12. 

Death of Sh. Yaahpal Singh (VIII-
15-11-71). 12. 

Report~ killing of political priBouen 
1D Alipore Central Jail (C.A.) (IX 
-)0-11-71), 210-11. 

Stamp and Excise Duties (Amend. 
ment) Bill; Coosid. (VIII-25-11-
71), 236-38. 

Stamp and Excise Duties (Ameod-
ment) Ordinance (Stt. Res.) (VIII-
25-11-71), 236-38. 

Statement on Sugar Policy (Dis.) (X 
-23-12-71), 32-33. 

Tax on Postal Articles OrdiJlaJa 
(Stt. Res.) (VIII-25-l1-71), 188. 

SALVE. SHRI N. K. P.: 
Crush India Campaign in Pakistan 

(VIU-25-U-71), 28. 
Expert Committee on Uoemploymem 

(VIlI-25-11-71), 16. 

Provision of d.ri.oking water fd_ 
in villages (VIU-17-11-71), 27. 
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SAL VB. .61H.1Y: .111. ~ 1P........c~ 
.uS .... fIqm ViaIaaal;elMdld :to 

JIalbstan :OIIll-+lS-!11 ... 7:L~ U. 
Debates 

Cooatitu$ion .(f.wcntr ,fifth AJQend-
ment)BUl : Constd. (IX-"30-11-
71), 236-45. 

Jayanti Shipping ·Oompany (Acqui;si-
tion of Shares) BiU: <Jonsid. 
(IX--4-12~1971), 123-29. 

Modification of rPrev.entioo of Food 
Adulteration . (Second Amendment) 
Rules, 1971 ,(M) (X--2().,12-7.1), 18-
82. 

'IGatlon Law. 1(~P¥mt)~i1l: 
Consid. (VlII-l~11-il:9n), 247-
55. 

Taxation La~ (Anlend.me,")BUl: 
Consid. (Vlll-17-11-71), 203. 

SAMANTA. SHRI S. C. : 

Abuse of public relation facilities in 
the interest of foreign oil campa-
niostIX.--3-1J..,1971), 142. 

Acquis!tion of Inc:Ua Qffi.ce Library 
(VlIl-Zl-l'l-71), 167-«. 

Adv.erti.telll4nt . by Public Sector .un-
dertakings (Vln-26-11-1971), '38. 

Appointment of Acadomic ,Pe~&ODI;lel 
by Jawaharlal Nehru UruvefSl.ty 
(Vlll-15-11-1971), 74. 

Availability of pow«to 'Nepal from 
Kosi Project Rydet PowcrPlant 
at Brimnagar (lX-30-11-1971), 40. 

Balan<.:e-Sheet of src (VIlI-I6-11-
71), 103-04. 

BangIa ])esh ren.ees in camps(VIlI 
---'18-11-71), 7~0. 

Constitution rota ,De/WundeaakUw ,for 
minerals ~ation ,~-:2.-12-
1971), 38. 

,Conversion .of ·GujaratState .Fertili-
zer Corporatiop into a Public S«»-
tar Company (VIl1--19-1,1-t9?1), 
168-69. 

Deposits of copper and diamDDds in 
.:/uacPu:aPc-.aa :(MIB--l~!l-7l), 
80-81. 

~ .(jf IIaaiIa '.o.h ~ 
.'(V1ll-t 8-11-1 0, )0446. 

SAtiMl'A •.• _IS.~ . 
&lstri&atioD ,of ' .... ...wBkJia =: I1ADe :6X-..JO.tU..w71), 

External Service Proaremme of ADt 
(1X-1-12-19.7.l.). ,$. 

·OrlUlfj .by :lQdian Council of .SQOia.I 
'SCiem::eR~Pb to ~ ¥arch 
1971 General Bledtiooa (VJIi-~ 
H .. 71), ,()S~. 

HOlDa .for . ~la.old pmons frqm 
~ Beng.a1~U .. 11). 55-

lnter-medi. DlObUlty of Information 
.0ftl0en to -Minfaten (!X-1-12-
1971), 'S7-~. 

~gularies·in iQ1port ()f N~nt 
from Canada NDI-23-;1~1-1971), 
41-42-

Mismanagement in Mis 'Smith Stant-
stNet Co'" Odcutta (VI1l-J9-11-
1971), 168. 

PAyment of BeQlIS to Oftioers of Pub-
fic Underta.kinp (VM.......t9-11. 
1971), 60-61. 

Poor Pedonnaru:e of Pentaoopa Ex-
changes CIX-I-12-1971}, 19-22. 

Print order by 'DA VP on Thompson 
press (VIIl-17-11-71), 41. 

Printing Of Tourist literature in Goa 
submitted by Shri Dom Moraes 
(VIII-19-11-1971), 60. 

Problems of East :.Benpl Disphlc:ed 
Persons (VIlI-25"11-1971), 94-
96. 

rRrotestapinst Pakistan Radio trade 
. agaill8t All India'Radio (Vlfl-
25-11-n), 58. 

Publication of Hindi-Benaali diction-
IUY evUI-?.2-1'1-70, 168. 

!Memoranda ,£rem Naaioul .IJbrary 
Employees Association (VllI-l 5-
11-1971), 73. 

Review at.,performaDco d.State Trad-
ing Corporation (Vill ..... l6011-71). 
.102-04. 

S8botage activiti. on W'hNli Track 
between Delhi.-ad;~ .(IX-
3(H 1-1971), 99-101. 

!&et1iiaB up ,of <fme ,... .... t.Qr eo-
&iBMriaI t.OOda ·at HaJdiA port 
(VIll-16-11-71), 104-QS . 



~ 'SHU S.'c.~. 
~BIdl8irm Yvd at -Ha1dia '(VDl-
.' fS-11-1'9"fi), 29-30. 
MIs Smith StalPatm=t. Calcutta fadng 

. Closure :('Y.ID---:19-11-1Y71), 16'7. 
Supply .01. ,raw ~ to Weat 
9~aal (lX-1-12-1971). 108-09. 

TI'llmfar of rpouodwUllr wiq.fI) Ag-
ricultul'e 1MiDiatry (lX-2-1lo.1971), 
83-84. 

Trip to .\J_ SecnJtary (Broadcatting) 
to~ertUs ,Countries (DC.-1-12-
1.97.1), 109. 

Views of Alab RepUblic ;ofEgypt on 
BaQgla Desh (V1ll-25-11-1l), 58-
60. 

Debates 
-Preedem ~s '('A~ of 

Serricee) tJIm.:£f -PrOf. !S. L. -Sak-
sena'Coaaid.,(~~3-12i-71), 312-21. . 

-HaIIrdiog ad ,Profiteering .Prevention 
Bill: Int (WI1-l9-11-71), 284. 

National De TrainiJlg Sclleme Bill: 
Int.(vm-19-11~71), '282-83. 

Payment of Wages (AmEdment) 
Bill: <.Amendment of sections 1, 
15,retc;).: ,Int. (VlIIi--19-,11-7:1), 
283. 

Politioal'Suflerers Aid ,Bill : Int. (VIII 
-19-11-71), 283. 

SAMBHALI, SHRl ISHAQ: 
Allotment of ad hoc accommOdation 

to Government employees (VIl-
15-11.:1971), 17. 

Categories Of railway oHicers entitled 
to trawl dn saloons (VllI-16-11-
71), '11·12. 

Categories of Railway Officers entitl-
'00 'to 'ttawl in .S8JGoDa (Vlll-l'6-
:11..,1), itS. 

Planning Commissioner's request to 
'9Mtell rto ~ progreas dl. ',va-
rioaa Ibbemes (lK-l':'1'~19n), S. 

POPUlarity of Indian Handicrafts and 
'Sut. ;Mlderiilain IUSSR(IX....,.'3O-
ll"'l~n), 1'96. 

Report 'ot:tIIe'~Member 'RaHway 
~ 'Tribuntil(lX~3o.l1-11), 
83. 

SJII1MBII*l4, SHRIISIM.Q-COrttd. 
Reaai1t&FacfJiticls'to 'Special T-rain 

Examiners, FerrcapurDivision 
(Northern ,R.ailw~) (IX-3()..11-
'1971 ),1 0400S • 

Shorta&e of 'power in Uttar Pradesh 
(Vlf-l~l1·.n)~ ,25-46. 

TraDJfer oillOllle .,oior oftic:ials of 
'Bomba.y Airport (Vlll-26-Il-
1971),1'22. 

Debales 
Eleventh R~ of the Commissioner 

for LiQiUJ5tic 'Minorities (M.) (VIII 
-I8-n-71), 1!)4.:209. 

Indian Tariff (Amendment) BiU: 
CODSid. (X-16-12-1971), 144. 

Re. Issue of OrdilllW:CS (VIII-H) .. 
11-1971), 233. 

Recognition to B8QII:a Desh (St.) (IX 
-6-12-71), 39. 

SAMINATHAN, SHRl /P. ,A.: 
Aid from World Bank for purchase 

of tankers and their use by Ship-
ping CorpMation of India (VUI-
22-11-71), 112-13. 

Annual Meetioe of World Bank aad 
International Monetaty ,li'und(Ylll 
-19-11-1971), 231-33. 

Availability of McdicalPersonnel for 
Fourth . Plan Scbernes (VIII-24-
11-1971), 185-86. 

'Contracts secured . by Engineering 
Projec1;5 .(India) -~ (VlJI-
18-11-71), 152-53. 

Decline in export of pepper (VIIl-
16-11-71), 173. 

DO'velopment of rice, proces&ing (VIII 
-IS-11-1971), 160061. 

Draft Report on Employment and 
Training (VIII-2A-1l-1971), 186-
87. 

Expenditure incUl1'Od 'on the inaugu-
ral flights of Air India's Jumbo 
Jets:in &etober, 1971 '(1X-3-12--
19.7.1), 156. 

Houses ~yin41 vacant in . ~ovemment 
',(?oIomes m. New ~JiHOli EVIIJ-:.22-
111 ... 11), 'll4irS. 

Investigation agaiut (Oompanies (v.III 
26-11-1971), 183-8S. 



SAMINA1llAN. SHRlP .. A.-Co,,'" 
Loss of jute production (V1Il-I6-

11-71), 172-73. 
Pending Cues in High Courts (Vlll 

-23-'1-71), 40. 
Proposal to import aerodrome equip-

ment (IX-3-12-1971), 189-91. 

Publication of Career Information Se-
ries in Regional Languages (VIII 
-25-11-71), 107-08. , 

Representation from SUiIU' factoriea in 
Tamil Nadu seeking removal of 
restrictions imposed on we of 
sugar (Vlll-ll-l1-71), 42.-43. 

Scheme for instituting fellowship for 
research in tourism (lX-3-12-
1971), 191-92. 

Shortage in occupations (VDI-2S-
11-1971), 108-10. 

Shortage of civil en&ineers (Vlll-
17-11-71), 81. 

Success of High-yielding varieties 
programme (VIlI-22-11-71), 113-
14. 

TV Centre in Madraa (VIII-17-11-
71), 37-38. 

Utilisation of installed capacity in 
Drilling Equipment Manufacturing 
Industry (VllI-24-11-1971), 187-
88. 

Visits exchanged between India and 
USSR (Vlll-18-11-71), 152. 

Debates 
Prevention of Food Adulteration (Ex-

teotioo to Kohima and Mokok-
chuog Districts) Bill: Coosid. (X-
20-12-71), 48-50. 

SANGHl, SHRI N. K.: 
Accumulation of imported fertilisers 

(1X-29-11-1971), 100-02. 
Acute sborta~e of X-ray films in 

Delhi hOSPlta1s (VIII-22-11-71), 
178-79. 

Agreement between Indian Govern-
ment and Soviet Government for 
Calcutta Tube Railway (Vlll-
16-11-71), 150-51. 

SANGHI. SHRl ,N •. K.-conttl. 
Allocatioo for rural houain& scbeme 

in Rajastbap (VUl-22-11-71). 
181. 

Appointment of labour ~ .. (Jo. 
neral Manager of Durppur Steel 
Plant (V111-18-11-71), 89-90: 

Attack by Universal Elements on 
Doctors of Rajaatban Unit 1m 
refugees of BanaJa Deah (Vlll-
15-11-71), 42-43. 

Bengal film industry facing financial 
crisis (Vlll-17-11-71), 135-36. 

Border post re-occupied by Pakistan 
(lX-3-12-1971), 70. 

Daily loss to Super Bazar (IX-29-
11-1971), 111. 

Exploitation of atomic energy by 
Indian Atomic Scieo.tista in coo. 
boration with R_an aciemiID 
(VIII-24-11-1971), 31-32. 

Funds for Rajasthan Canal (IX-
30-11-1971), 123-24. 

Health Visitors and publicity to choCt 
venereal diseases (IX-29-11-1971). 
198-99. 

Inaugural flights IlIT&Il&ed by Air 
India d~_~ptem6er and ~ 
ber, 1971 (Vlll-19-11-1971), 204-
OS. 

Infiltration of trained Pak Spies ill 
North Eastern Region (V111-17-
11-71), 12S. 

Judicial Inquiry into mass murders in 
Cosaipore-Bar&.JlaIOI'O u-. __ 
Calcutta and probe into killing of 
undertrial politlcal ~ers in 
jails in West Benpl CVIll-l &-
11-71), 10-18. . 

Loans and subsidy in Rajasthan for 
reclamation of ravine land (VIll-
22-11-71), 179-80. 

Loaoa given by Nationa2iaed Banb 
for purchase of Fertilizers (Vlll-
19-11-1971), 205-06. 

Managing Committee of Super B&zar, 
Delhi (lX-29-11-1971), 2-5. 

Manufacture of consumer goods with 
Soviet collaboration (VltI-24-11-
1971), 85. 
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SANOHI, SHRI N. K.-Contd. 

Minister's address to the Merchants 
Chamber, Bombay (IX-30-11-
1971), 124. 

Offer of mediation of UN Secretary 
General to ease tense situation on 
Indian sub-continent (VIll-I8-
11-71), 104-05. 

Panel to study the grievances of stu-
dents in Delhi regarding D.T.U. 
(VIIl-15-11-1971), 102-03. 

Payment of sugarcane price by sugar 
mills to growers fin time (IX-
29-11-1971), 140-42. 

Performance Test of HS-748 planes 
(VlII-19-11-1971), 38-39. 

Preferential treatment to backward 
States hy L.I.C. (LX-3-12-1971), 
21-24. 

Prevention of Water Contamination 
(VIII-15-11-1971), 131-32. 

Production of Raw Films (VlII-
24-11-1971), 100-01. 

Raising of crops in sandy soils of West 
Rajasthan (lX-30-11-197I), 44-
45. 

Recovery of arrears of tax (IX-
3-12-1971), 12. 

Report of Pipeline Enquiry Commis-
sion (VIIl-26-1I-1971), 168. 

Rep<'l1 of technical committee for 
mf\f\ufacture of small car (VIII-
17·1I-71), 136-37. 

Release of foreign excbange to Hin-
dustan Shipyard to execute orders 
placed by indian Shipping Compa-
nies (VIII-22-11-71), 180. 

Rising trend in price of sugar (lX-
29-11-1971), 138-40. 

Sale price of cotton in Punjab (lX-
30-11-1971), 71. 

Sale of Rustom Crude to Japan by 
India (VIII-25-11-1971), 32-33. 

Satkar Committee Report (V1Il-
24-11-1971), 79. 

Shifting of Vividh Bharati Unit from 
Delhi to Bombay (lX-1-12-1971), 
22-23. 

22-16 LSS.{72 

SANGHI, SHRI N. K.-Contd. 
Shifting of the off-shore drilling plat.. 

form from Aliabet (VIII-26-11-
1971), 176-77. 

Sino-Indian border (VIll-18-11-
71), 109-10. 

Special drive to clear accumulation 
of coal at Pit-Heads (lX-30-Il-
1971), 45. 

Steps taken to induce more foreign 
tourists to visit India (VIII-26-
11-1971), 175-76. 

Steps to check fall in acreage of cot-
ton, jute and sugar cane (VIll-
15-11-1971), 132-34. 

Stoppage by Rajasthan Govt. of pro-
Curement of foodgrains by Food 
Corporation of India in Rajasthan 
(VIII-15-11-1971), 101-02. 

Students' participation in University 
administration (VIII-15-11-1971), 
22. 

Suggestions by Expert Committee on 
unemployment reo c~s in 
statistical methods for assessment 
of unemployed (1X-1-12-1971), 
77-79. 

Taken over textile mills incurring loss 
(VIII-23-11-197I), 56-58. 

Transfer of Pak diplomats from In-
dia (VIII-I8-11-7!), 109. 

US arms from Vietnam diverted to 
Pakistan (VIIl-25-1I-7l), 6-10. 

SANKATA PRASAD, DR.: 
Building for Central Hindi Institute 

(VIII-22-11-71), 165. 
Central assistance for drought affect-

ed areas of Andhra Pradesh (Vlll 
-19-11-1971), 63-64. 

Compulsory servic~ in rural areas by 
new entrants to the medical col-
leges (IX-29-11-1971), 67-68. 

Direction issued regarding spending 
of money at companies' discretion 
(LX-3-12-1971), 175-77. 

Financial assistance to UP for flood 
victims (VIII-19-11-1971), 133-
35. 

Grants to Agra University for huild· 
ing hostels lVlll-22:}J_~ 71)_,J~~:_ 
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SANKATA PRASAD, DR.-Contd. 
Help to Stenographers employed on 

Northern Railway (VIII-23-11-
1971), 180-81. 

Housing problem for Government 
employees in Delhi (IX-29-11-
1911), 19-52. 

lmpact of U.S. decision to stop 
foreign aid for Bangia Desh Re-
fugees (lX-3-12-1971). 61. 

Increase in incidence of wagon break-
ing (VIll-16-11-11), 68-69. 

Increase of lease money in refugees' 
colonies (VIII-l S-H-1 1), 43. 

Missing important documents per-
taining to Western Border (VIlI-
19-11-1971), 133. 

Promotion of Stenographers on Nor-
thern Railway through examina-
tion (VlII-23-11-1971), 181-82. 

Recommended increase in price of 
milk supplied by Delhi Milk 
Scheme (VIII-22-11-71), 234-35. 

Re-constitution of Border Security 
Force into a separate service (VIII 
-17-11-71), 20-22. 

Setting up of Cancer Hospital in 
Delhi (VIlI-22-11-71}, 166-67. 

Shortage of Baby Food (IX-I-n-
1971), 97-9S. 

Stagnation in Central Secretariat 
stenographers' service (VI1I-17-
11-71), 73-74. 

Suggestion by National Council of 
Applied Economic Research for 
providing jobs to unemployed 
(VIII-24-11-1971), 1-6. 

Take over of dry fruit import trade 
(VIII-I 6-11-71), 38. 

Working and management of central 
govemment-owned hotels (IX-
3-12-1971), 175. 

SARKAR, SHRI SAKTI KUMAR: 
Continuance of ProClamation in res-

pect of the State of West Bengal 
(Stt. Res.) (IX-7-l2-71), 13-16. 

Statement on Reported Jdilling of 
Santhals in Purnea District of 
Bihar (Dis.) (X-23-12-71), 81-S2. 

SATPATHY, SMT. NANDINI: 
Increase in prices of newspapers 

(SU.) (VIII-24-11-71), 307-14. 
Newspapers (Price Control) Bill ; 

Intd. (X-20-12-71), 7-S. 
Consid. (X-21-12-71), 9-12, 34-

37. 
Consid. cl. (X-21-12-71), 39. 
Motion to pass (X-21-12-71), 

41, 44-45. 
SAVANT, SHRI SHANKERRAO: 

Cultural delegations (VIIl-22-11-
71), 24. 

Enquiry into Allegation reo misappro-
priation of money levelled by All 
India Station Masters' Association, 
Jhansi Didsion (Central Railway) 
(VlII-23-II-t971), 14. 

Debates 

Constitution (Twenty-fifth Amend-
ment) Bin: Con~d. (IX-30-11-
71), 287-89. 

Constitution (fwenty-fifth Amend-
ment) Bill: Consid. cl. (lX-1-12-
71), 381-506. 

SA VITRI SHYAM. SHRIMA TI : 
3-Dimensional Map of India (VIII-

24-11-1971), 79-80. 

Accidents to Indian Air Force Pla-
nes (VIII-26-11-197 I), 92. 

Acquisition of additional ships to 
increase tonnage (VIII-22-11-71), 
104-05. 

Agitation for autonomy to States 
(IX-I-12-1971), 39-40. 

Assistance by East Germany in NO'Z-
zle separation process of Uranium 
(VIII-17-11-71), 138. 

Conference on Bangia Desh (Vl1I-
25-11-71), 59-60. 

Cottage industry sector of Washing 
Soap industry being severely hit 
(VIII-26-11-1971), 73-74. 

Decline in employment potential of 
Joint Stock Companies (Vl1I-19-
11-1971), 85. 

Demand, manufacture and sale of 
tractors (VlII-22-11-71), 37-38. 
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SAVITRI SHY AM, SMT.-Contd. 
False propaganda regardln..s return of 

refugees from India (VIII-25-11-
1971), 91-92. 

Growth of Indian Shipping adVerstl-
Iy affected due to removal of re-
bate (IX-29'-1 f-1971), 47L48. 

Movement of salt from Rajasthan to 
Eastern Slates (VIII-l 7-11-71), 
62-63. 

Nationalisation of medical profession 
in the country (lX-29-11-1971), 
164. 

Paper used for printing of currency 
noles (VIII-I 9-11-1971), 86. 

Persons of Indian origin ordered to 
leave Zanzibar (IX-2-12-1971), 
102. 

Place of Mayor in the order of pre-
cedence (VJII-17-11-71), 137-
38. 

Problem being faced by sugar In-
dustry (lX-29-11-1971), 163-64. . 

Proposal for expansion of Hindustan 
Shipyard (IX-29-11-1971), 162-
63. 

Proposal for undertaking Joint Oil 
exploration ventures in foreign 
countries (VIlI-19-11-197J), 35-
36. 

Reconstitution of Law Commission 
(VIII-l 6-11-71), 168-69. 

Recovery of Indian currency in Cey-
lon (VIII-lS-1l-71), 27. 

Students' unrest and law and order 
situation in the country (VIII-
24-11-1971), 44. 

Trade Agreement with Rumania 
(VIU-23-11-1971), 38. 

Deboles 

Coking Coal Mines (Emergency at 
Provisions) Bill Consid. (X-13-
12-71), 49-51. 

SEN, DR. RANEN: 
Aid given to States affected by ftooOs 

(VIII-19-11-1971), 66. 
Alleged fraud committed by State 

Bank of Bibner and Jaipur (V1Il 
-26-11-1971), 123-24. 

SEN, DR. RANBN-Contd. 
Ban on shifting of companies from 

one State to another (IX-3-12-
1971), 20. 

Completion of Farakka Barrage Pr0-
ject (VlIl-16-11-71), 118-19. 

Development of industries in West 
Bengal (V1ll-17-11-71), 164. 

Dismissal of State Government em-
ployees in West Bengal (VIII-I7-
11-71), 149. 

Entry of Omega team to Bangia 
Desh (VIIl-25-11-1971), 81-82. 

Expert Committee on bonus formula 
(VIII-18-ll-71), 6-11. 

Fictitious bills drawn on a Branch 
of State Bank of Bikaner and Jai-
pur (VlJI-27-11-1971), 124. 

Findings of Ramamritham Commit-
tee on the flight performance of 
HS-748 Aircraft (VIIl-I 9-1 1-
1971), 109 . 

Formulation of National Water Po-
licy (V1II-23-ll-1971), 172-73. 

Leakage of steel from stocks sup-
plied to actual users (IX-2-12-
1971), 118. 

Lock • out by Hada Textiles, Hoog-
Iy (West Bengal) (IX-30-Il.1971), 
25. 

Madhya Pradesh Tribal Cooperative 
Development Corporation (VIIl-
15-11-1971), 177. 

Manufacture of soap by monopoly 
COllCCms (lX-3-12-1971), 65.-66. 

Moratorium on payment of foreir.. 
loans (lX-3-12-1971), 5-10. 

Opposition to family pension scheme 
(lX-2-12-197I), 119. 

Overdrafts by States (Vill-19-11-
1971), 117-18. 

Planning Minister's meeting with la-
bour leaders representing All India 
Trade Union Centres (VIII-24-
11-1971), 162-63. 

Probe into repor1a of racket in steel 
(VIIl-25-11-71), 35-36. 
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SEN, DR. RANBN--Conld. 
Quota of Scheduled Castes and Sche-

duled Tribes in Government Ser-
vices (IX-1-12-1971), 95-97. 

RSS clements in Banaras Hindu Uni-
versity (VIIl-22-11-71), 220-21. 

Recommendation of NCERT regard-
in~ withdrawal of Text Books con-
taining prejudicial materilll (V1II-
15-11-1971), 179-80. . 

Reinstatement of dismissed State Gov-
ernment employees in West Ben-
gal (VIll-17-11-71), 163. 

Reopening of closed Industrial Units 
in Calcutta (Vlll-24--11-197 1), 
17-18. 

Repatriation of funds by Foreign Oil 
Companies (VIII-l 9-11-1971), 
102-03. 

Representative character of Trade 
Unions (IX-2-12-1971), 44-45. 

Requirement and production of 
wagons in India (VlH-16-11-71), 
14. 

Seminar on development of Con-
naught Place, New Delhi (VlII-
15-f1-1971), 177-79. 

Seminar on lndo-Soviet treaty (IX-
2-12-1971), 117-18. ' 

Selting up of Investment Guidance 
Centre in Calcutta (VIII-24-11-
1971), 75. 

Soviet Exporta Team's visit to 
promote economic cooperation bet-
ween India and USSR (VlII-
16-11-71), 119. 

Substitute for paper insulated cables 
(VIlI-24-11-1971), 161. 

Ten-Year Plan for power production 
(IX-30-11-l971), 137-38. 

Terror let loose against Harijan fa-
milies of Bassi Teh9il (Jaipur) 
(VIIl-24-lJ-197l). 59-60. 

I'ripartite meeting on recogDltJOn 
of Trade Union (IX-2-12-1971), 
24. 

Visit by an Assistant Secretary to 
State of U.S.A. (V1II-25-11-
1971), 82. 

SEN, DR. RANBN--Contd. 
Debates 

Air Corporation (Amendment) BiU 
Consid. as pused by R.S. (IX-
3-12-71), 222-25. 

Companies (Amendment) Bill Consid. 
(X-21-12-1971), 139-40. 

Continuance of Proclamation In n:s-
peet of the State of West Beng:ll 
(Stt. Res.) 0)(-7-12-71), 5-10. 

Defence of India Bill Consid. cl. 
(IX-4-12-1971), 80, 83-85. 

Inland Air Travel Tax Bill Consid. 
(VlII-2S-11-71), 204·.06. 

Inland Air Travel Tax Ordinance 
(SU. Res.) (VIll-25-11-71), 204-
06. 

ObUuary Reference 
Death of Dr. Rajendra Kohar (lX-· 

29-11-71), 2. 
Rise in prices of essential commodi-

ties (Res.). (VIII-26-11-71), 287-
!H. 

5.EN, SHRI ROBIN: 
Accident between Goods Trains at 

Kalubathan Station in Assansol 
Division (Eastern Railway) (lX-
30-11-1971), 93-94. 

AUotment of Quarters to Staff of 
Central Fuel Research Institute, 
Dhanbad (VIII-24-11-1971), 135-
36. 

Amendment of Employees' Provident 
Funds Act (VIIl-18-11-71), 103-
04. 

Arrears of wage dues to the coDiery 
workers of A.'I8osol Coal Belt (JX-
2-12-1971), 89-90. 

Burning of Transformers belonging 
to Sub-station in Eastern Railway 
(IX-30-11-1971), 92-93. 

C10sure of Bengal Paper Bill Co. 
Raniganj (We5t Bengal) (IX-1-12-
1971), 159-60. 

Compensation paid to the Begonia 
Colliery, Barakar (V1II-25-11-7l), 
36. 

Construction of MetaUed Road from 
Pandaveshwar to Gour Bazar, West 
Bengal (IX-29-lJ-1971), 103-04. 
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SEN, 5HRI ROBIN-Conld. 

Dues of Workers of East Jambad Col-
liery (VIll-2S-11-1971), 84. 

Layout of workers of Indian Iron 
and Steel Company's Kulti Works, 
Asansol (VIII-2S-11-1971), 82-
83. 

Leakage of news regarding taking 
over of Coal Min~ (VIlI-18-11-
71),69. 

:..ockout in Sheet Mill of Burnpur, 
Asansol (VIIl-2S-11-1971), 83. 

Mode of selection of employees in 
C.S.I.R. (VlII-24-11-1971), 137. 

Opening of Science Unit of Durga-
pur College (IX-29-11-197l), lOS. 

Overbriuge at R:iilway crossing al 
Chatapathar (VIII-23-11-1971), 
185-86. 

Rem (lVa I of assets by coal mines 
prior to the is..<;ue of ordinance of 
taking over them (VlII-18-11-7l), 
102. 

Reopening of Nimcha Colliery (VIII 
18-11-71 ), IS7. 

P..cpresentatives' Committees in Labo-
ratoric,; of CSIR (VIIl-24-ll-
)971), 137-38, 

Road bridge over river Damodar in 
West Bengal (lX-29-11-1971), 
104-05. 

Solution of BangIa Desh refugees 
problem (VIII-18-11-7l), 103 .. 

Staff working in Central Fuel and Re-
';earch Institute, Dhanbad (VIlI-
2.4-11-1971), 136. 

Stay-in strike by Casual workers of 
Chittaranjan Locomotive Works 
(lX-30-11-l971), 37. 

Strike by workcrs of Haripur Col-
liery, Asansol (IX-2-12-1971), 
88-fi9. 

WithhGlding of payment to worker!; 
by victory colliery and Nimcha 
Colliery (VIII-IS-11-71), 84-85. 

Workel'!\' dues in Pure Shita1pur Col-
liery, Asansol (VIU-25-11-1971), 
83-84. 

SEQUEIRA. SHRT 'ERASMO DE: 
Expon of Iron Ore by private par-

ties CIX-30-11-1971), 174. 

23-16 L. S. S./72 

SEQUEIRA, SHRI ERASMO DB-
Contd. . 

Locations chosen by government for 
development as Centres for Desti-
nation Tourist Traffic (IX-3-12-
1971), 181. 

Debates 
Constitution (Twenty Seventh 

Amendment) Bill Consid. cl. (X-
21-12-71), 86-87. 

Government of Union Territoriell 
(Amendment) Bill Consid. (X~ 
21-12-1971), 130-32. 

North Eastern Areas (Reorganisation) 
Rill Consid. (X-IS-12-1971). 35-
36. 

SETHI, SHRI ARJUN: 
Anti-Iodiapropaganda in USA (V1lI 

-18-11-71), 81-82. 
Bengalies of Pakistan Chancery bea-

ten by Pakistani Staff (VIII-18-
tl-71), 165. 

Corruption in allotment of Railway 
Wagons to Collieries (VIlI-23-J 1-
1971), 177-79. 

Final Scheme'S under Crash Pro-
gramme and Central Grant to 
Orissa therefor (VIIl-15-11-
1971),81-82. 

Implementation of Bhim Kund Dam 
project in Orissa (VIII-16-11-71), 
113-14. 

Inaugural flights arranged by Air 
India during September and Octo-
ber, 1971 (VIlI-19-11-1971). 
204-0S. 

Interview with II correspondent of 
"Desh Pradesh" by a Former Pun-
jab Minister reo "Sikhistan" (VIII 
-24-11-1971), 201-02. 

Maintenance of Seniority Lists of 
Staff in Narcotics Department 
(VlH-19-11-1971), 194-95. 

. Oriyas and non·Oriyas in service in 
Khurda Division (...~uth Eastern 
Railway) (VIIT-16-11-71). 112-13. 

Orissa hit by tidal waves (VIII-
16-11-71), 198. 

Propa.&ation of secessionist ideas by 
VarIOUS groups and political par-
ties (IX-I-12-1971), 201. --
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SETHI, SHRI ARJUN-Contd. 
Provision of drinking water facilities 

in villages (VIlI-17-11-71), 24-
27. 

Report of Reorganisation Committee 
on Narcotics Department (VIII-
19-11-1971), 193-94. 

Setting up of Jute Industry i~ Orissa 
(VIIl-23-11-1971), 55-56. . 

Shifting of headquarters office from 
Calcutta to Bhubaneswar of South 
Eastern Railway (VllI-I6-11-71), 
112. 

U nsatisfactory work.in~ of general 
controlling phone hne of Khurda 
Division (S. E. Railway) (VIIl-
16-11-71), 113. 

Debates 
. Situation arising out of recent cyclone 

in Orissa lM.) (V1II-23-!1-71), 
300-02. 

SETHI, SHRI P. C.: 
Availability of KeJ'osene Oil ~t.) 

(IX-9-12-71), 60-62. 
Supply of Kerosene Oil (St.) (X-

22-12-71), 20. 
SEZHIYAN, SHRJ: 

Constitution of Road Board (VIII-
15-11-1971), 169. 

Demand for abolition of system of 
annual confidential reports (VIII-
17-11-71), 2. 

Progress made ill completing East-
Coast Road between Madras and 
Kanyakumari (V1Il-15-11-1971), 
168-69. 

Purchase of cotton from USA (VIII 
-16·11-71), 49. 

Reports on Bengal band of October, 
1971 (VIII-17-11-7t), 166. 

Theft of idols from h~lorical places 
(VlII-22-11-71), 121-22. 

Training of Scheduled caste and 
Scheduled Tribe officers (VIII-
17-11·71), 57-58. 

Tripartite ta1ks on bonus (VIII-18-
11-71), 93. 

DebtJIes 
Comptroller and Auditor-GeneraI'II 

(Duties, Powers and Conditions of 
Service) Bill Consid. (VIII-15-] 1-
71), 262-69. 

I SEZHlYAN, SHRI-Contd. 
Comid. c1. (VIII-H-ll-7!), 288-
89, 293-305. 

Constitution (fwenty-Fifth Amend-
ment) Bill Consid. (IX-l-t2-71), 
273-85. -

Consid. cl. (IX-I-12-7t), 456-506. 
Constitution (Twenty-Eighth Amend-

ment) Bill Int. (X-22-t2-7l), 24-
26. 

Contempt of Courts Bill. Motion to 
pass (X-20-12-71), 39-40. 

Increase in prices of newspapers 
(Stt.) (VIII-24-11-71), 313. 

Obituary Reference 
Death of Sh. K. Kelappan (VlII-

15-11-71), 7. 
Death of Sh. K. -Madhav Menon 

(VIII-IS-11-7l), 7. 
Death of Sh. Mahendra Majhi (VIII 

-15-11-71), 7. 
Death of Hafiz Mohd. Ghazanfarulla 

(VIII-lS-ll-71), 7. 

Death of Sh. P. T. Punnose (VIII-
15-11-71), 7. 

Death of Dr. Syed Mahmud (VIIJ-
15-11-71), 7. 

Death of Sh. Yashpal Singh (VlII-
15-11-71), 7. 

Proclamation of Emergency (Res.) 
(IX-4-12-1971), 7. 

Re. arrest of the Editor of 'Nava-
sakti' by T:tmil Nadu Government 
(X-15-12-7!), 7-8. 

Recognition to Bang1a Desh ( St.) 
(IX-6-12-71), 35. 

Taxation Laws (Amendment) Bill 
Consid. (VI1I-15-11-71), 314; 
(VIII-16-11-71), 24()..47. 

SHAILANJ, SHRI CHANDRA: 
Imports of Punch /Verifier (IX-30-

11-1971), 182-83. 
Debates 

Statement on Reported killing of 
Santhals in Purnea District of 
Bihar (Dis.) (X-23~12-71), 86-
88. 
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SHAKYA, SHRI MAHA DEEPAK 

SINGH: 
Alleged obstruction by Pak Saboteurs 

in Kaximganj, Assam (IX-l-12-
1971), 86-87. 

Approval of foodgrains supplied by 
Agents (IX-29-11-1971), 171-72. 

Central allocation for Development 
of Industries in UP (VIII-24-11-
1971), 14647. 

Electrification of Daryaoganj Rail-
way Station (North Eastern Rail-
way) (Vlll-23-11-1971), 84. 

Foreign . help to solve unemploy-
ment (VIll-25-11-71), 72. 

Linking of Jahangirabad with Rail-
way (VIII-23-11-1971), 84-85. 

Preventive measures to check cancer 
among women in UP (VIlJ-22-
11-71), 230-31. 

Reservation of seats for scheduled 
castes in Indian Forces (IX-3-12-' 
1971), 187-88. 

Setting up of Industries in Uttar Pra-
desh in Collaboration with foreign 
countries (IX-I-12-1971), 80-81. 

SHAMBHU NATH, SHRI.-State-
ment on Reported Killing of 
Santhals in Pumea District of Bi-
har (Dis.) (X-23-12-71), 97-99. 

SHAMIM, SHRl S. A.: 

Constitution (Twenty-Sixth Amend-
ment) BiU. Motion to pass (IX-
2-12-71), 249-50. 

Obituary Reference 
Dea~. of Shri G. M. Sadiq, Chief 

MinIster of Jammu and Kashmir 
and Shri Bhagwandin Mlshra 
(X-13-12-71), 10-11. 

Proclamation of Emergency (Res.) 
(IX--4-12-1971), 17-27. 

Recognition to Bangia Desh (St.) 
(lX--6-12-71), 38. 

SHANKAR DAYAL SINGH: 
Ban Sagar Dam (Project) on river 

Sone (VIIl-23-11-1971), 146-48. 

Banks functioning in Bihar (IX-
3-12-1971), 49-50, 

SHANKAR DAYAL SINGH-Contd. 
Closed Sick Mills in States (Vill-

24-11-1971), 25. 
Conference of Chief Ministers -and 

State Finance Ministers for amti· 
tional resourcea (VIll-19-11-
1971), 50-51. 

Delay in supply of seeds to Bihar 
by Seeds Corporation and its dis-
tribution to other States (VIII-
15-11-1971), 66-67. 

Expenditure to be incurred On World 
Industrial Fair at Delhi (VIlI-
23-11-1971), 115-16. 

Exploitation of small mica traders 
(VUl-16-11-71), 165. 

Functioning of coking coal mines 
taken over Ity Government (V IlI-
25-11-1971), 102-03. 

Fraudulent withdrawals from Na· 
tionalised Banks (VIII-19-11· 
1971), 201-03. 

Nationalisation of mica export trade 
(VIII-16-11-71), 165-66. 

Overdrafts by States (V1II-19-11-
1971), 225-26. 

Progress of Kutku and Tilaiya Dams 
(VIU-23-11-197 1), 116. 

Shortage of Low Priced Coarse 
Cloth (lX-30-11-197l), 148-49. 

Stoppage of Assam Mail and Tata 
Express at Paloa City Railway 
Station (IX-30-11-1971), 20. 

Wagons to carry fodder in North Bi-
har (VIII-I6-11-71), 90-91. 

Debates 

Coking Coal Mines (Emergency 
Provisions) Bill Consid. (X-13· 
12-71), 45-47. 

Judgment of the Supreme Court re 
fixation of car prtces (C.A.) (VIli 
-26-11-71), 187. 192-96. 

SHANKARANAN, SHRl B. : 
B.O H. (VIII-19-11-71), 246-50. 

SHARMA, SHRI A. P.: 

Hindustan Lever Limited (VIII-26-
11-1971), 155·56. 

Import of Diesel Locomotives (lX-
30-11-1971),30. 
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SHARMA, SHRI A. P.-Contd. 

Managing Committee of Super Ba· 
zar, Delhi (lX-29-11,:-1971), 5. 

Rise in Prices {VlII-l 9· 11.1971), 
29. 

Sharing of productivity gains with 
labour by industries (IX-2-12-
1971), 17·20. 

Unemployment survey in MY50re 
(IX-2-12·1971), 13. 

Debates 
Appropriation (Railway!;) No. 3 Bill, 

1971, Consid. (lX-9-12·7l). 9. 
D.S.G. (Railways) 1971·72 (IX-7-

12-71), 62-64. 

SHARMA, SHRI NA W AL KlSHORE : 
Agreement between India and Mauri-

tius for operating Air Services 
. (VIII-26-11-1971), 160.' 

Air-conditioning of major trains 
(Vlll-I6-11·71), 167·68. 

AS'5istance by West Germany in 
Nozzle separation process of ura-
nium (V1l1-17-11-71), 134-35. 

Belabouring of Bengali employees in 
Pindi Mi¥ion (VlIl-l &-11-71), 
58. 

Blowing up of railway track near 
Karimganj Railway Station (Nor· 
theast Frontier Railway) (IX-
30-11-1971), 91·92. 

Committee of experts for work.ing 
of DTU (VllI-22·1l-71), 85-80, 

Construction of barrage by Pakistan 
over river Ganga (IX-30·11-
1971), 36·37. 

Doubling of railway line from Re-
wari junction to Ahmedabad 
(Western RailwIIY) (VlII-16-11· 
71), 167. 

Infra-red searchlight for Vijllyanta 
Tank OX-3-I2-1971), 142-43. 

Offer from foreign countries for set-
ting up industries in India with 
local collaboration (IX-I-12· 
1971), 167-68. 

Offer of Yugoslavia for normalising 
Sino-India relations (VIII-IS-I 1-
71), 119. 

SHARMA, SHRI NAWAL KlSHOlW 
-Contd. ' 

Pre-historic settlements unearthed 
near Poona (VIII-22-11-71) 212-
13. ' 

Production and requirement of Trac-
tors (VJII-24-11-1971), 33. 

Production of steel (Vm':"'18-11-7 1) 
119-20. ' 

Profit earned by BHEL (IX-I· 12· 
1971), 79·80. 

Profit earned hy Rujdhani Express 
(VIII-23-11·1971), 25. 

Proposal to raise the house rent 
allowance (lX-3-12-1971), 73. 

Purchase of Radar simulators from 
U,K. (VllI-26-11-1971), 159-60. 

Re-emp)oymcnt of released Emer· 
, gency Commissioned Officers in 

N.C.C. (lX-3-12-1~nl), 143·44 . 
. Rt-"-.organisation of Railway Projec. 

hon Force (VlII-23-11-1971), 29. 
Requiremenl~ of steel in small scale 

indu~lrics (lX-2-12-1971), 55. 
Setting up of Oil Refinery in North 
, West India (VIJI-19-11.1971), 

155·56. 
Shifting of Railway Officers from 

Detbi and Bombay (VIII-23·11-
1971), 82-83. 

Students participation in UniversilY 
administration (VIIl-15-11·197l), 
24. 

Supply of Crude Oil to India by 
foreign countries (VllI-23-11-
1971), 42. 

Unearthing of Foreign Exchange Ra-
cket (VIII-24·11-1971), 76. 

Utilisation of Foreign Investment 
and Know·how in lndia (IX-1-12-
1971), 99·lO0. 

Debates 
Rcportt:d killing of Santhals by land 

owners in Purnen Dist. of Bihar 
(CA.) (IX-29·11-71), 221, 223. 
25, 226. 

SHARMA, SHRI R. R. : 
High rourt Judges (Conditions or 

Service) Amendment Bill Consid. 
(X-22·j2·71), 161·63. 



NAME INDE> 323 

SHARMA, SHRI R. R.-Contd. I 
Small Coins (Offenccs) Bill Consid. 

(YIIl-24-11-71), 167-69. . 
Supreme Court Judges (Conditions of I 

Service) Amendment Bill Consid .. 
(X-22-t2-71),161-63. 

Yisva Bharati (Amendment) Bill 
Consid. (lX--29-11-71), 275-78. 

SHASHl BHUSHAN, SHRI: 

Alleged misappropriation of Funds 
by General Managers of General 
In'Surance Companies (VIIl-19-
11-1971), 181-82. 

Amount spent on shed for jeeps and 
vehicles factories at Jabalpur (IX-
3-J2-71), 135. 

Appointment of Commission on syl-
labus, text books adopted by Gov-
crnmcnt aided schools and colle-
ges in Union Territories (IX-29-
1 J -J 971), 200-01. 

Appointment of judges after retire-
ment (Y1I1-16-11-71), 105-06. 

Altitude of Indonesia and MalaY'lsia 
on Bangia Desh (VIll-2S-11-
1971), 87. 

Attitude of Javan reo Bangia Desb 
(VllI-26-11-71), 36-37. 

Auxiliary Technical Staff in Delhi" 
Hospitals (YIIl-15-11-1971), 74-
75. 

Cases pending in courts of Delhi 
(V1ll-16-11-7l), 106-07. 

Civil Defence measures in Delhi 
(VIll-17-11-71), 90-91. 

Closure of Industrial Training Ins-
titute in Delhi (IX-2-12-l97l), 
82-83. 

Colgate Palmolive (India) Private 
Limited {VllI-26-11-1971), 94-95, 
(IX-1-12-1971), 85-86. 

Compensation paid by Railway to 
Food Corporation of India (IX-
30-11-1971), 102-03. 

Complaints against the Cnnteen Con-
tractor of a Canteen at Indore 
Railway Station (IX-30-11-1971), 
102. . 

Completion of Works Programmc 
(IX-30-lt-71), 103-04. 

SHASHI BHUSHAN, SHRI-Contd. 
Conference of Akhil Bhartiyu Vidya-

rthi Paristw.d in New Delhi (IX-
1-12-1971), 161-62. 

Contract to a Japanese firm for ex-
tracting oil from sea (VIlI-26-11-
1971), 95-96. 

Complaints against the Canteen in 
Slllfdarjung Hospital, New Delhi 
(VIII-15-11-1971), 75-76. 

Dealerships given by Es"SO Company 
(IX-3-12-1971), 136. 

Delhi Citizens Council (V111-17-11-
71), 91. 

Duty hours for Class IV employees 
in Delhi Hospitals (Vlll-15-11-
1971), 76. 

Effect on India's non-traditional ex-
ports due to US surcharge on im-
ports (VIII-23-11-1971). 96-97. 

Effective participation of workers in 
management of Nationalised Gene-
ral Insurance Companies (IX-2-
12-1971), 37-38. 

Establishmellt of Fertiliser Projects 
(Vlll-26-11-197I), 69. 

Expansion of International Tobucco, 
Ltd. (IX-1-12-197 J), 161. 

Foreign Monopolists in Inuia (VlII-
19-11-1971), 183-84. 

Inclusion of Oil and Natural Gas 
Commission affairs in Takru Com-
mission (VllI-26-11-1971), 25-
27. 

Leakage of news regarding taking 
over of coal mines (VIlt-IS-lt-
71), 69. 

Lctter of Intent issued to Tata Fer·· 
tilizer Project at Mithupur (VIU-
26-11-1971), 87-88. 

Loss to railways due to sabotage 'ac-
tivities of Pakistani agents (VIII-
16-11-71), 47-48. 

Losses of crops due to droughts in 
India (1X-29-11-1971), 201-02. 

Manufacture of steel plants by 
Heavy Engineering Corporation, 
Ranchi (VIlI-18-11-7l), 68. 

Memorandum from Members of Par-
liament .for a ban 'on communal 
organisations (1X-t-12-1971), 201-
02, 
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SHASHI BHUSHAN, SHRI-Contd. 
Merger of D. Macropolo with M/s 

Godfrey Philips of India Ltd. (IX 
-3-12-1971), 76. 

Peace treaties with foreign countries 
(lX-2-12-1971), 32. 

Railway accidents (VIU-16-11-71), 
107-09. 

Rate of commission allowed to Pet-
rol Pump Dealers (Vill--19-11-
1971), 1&2-83. 

Report of Inquiry Commissions on 
Communal Riots (IX-1-12-1971), 
160-61. 

Retirement ages of Peons/K"'S Offi-
cers/Judges of Supreme Court 
(VIII-24-11-1971), 61-62. 

Services of Doctors for BangIa Desh 
Refugee Camps (VllI-15-11-
1971), 30-31. 

Setting up factory for manufacture 
of Jeeps in JabaJpur (IX-3-12-
1971), 134-35. 

Setting up of sponge steel plants 
(VllI-IH-11-71), 69-70. 

Shares owned by 3 foreigners in 
Godfrey Philips India Ltd. (IX-
3-12-1971), 75-76. 

Supply of cigarettes for J awans (Vlll 
-26-11-1971), 78. 

Supply of war equipment and chemi-
cals to Pakistan by foreign mono-
polist concerns in India (VlII-
19-11-1971), 184. 

Surplus Posts due to Quercshi Com-
mittee Report (IX-30-11-1971), 
40-41. 

Taking over of more coal 
(VllI-18-11-71), 28. 

mines 

Trade Delegation to Kabul (VIII-
23-11-1971), 95-96. 

Transfer of present Commissioner of 
Municipal Corporation of Delhi 
(VlII-24-11-197 1), 115. 

U.S. experts working in Agriculture 
Ministry (IX-29-11-1971), 199-
200. 

Workers' unions in clubs of Delhi 
(VIII-I8-11-7}), 70-71. 

SMASHI BHUSHAN, SHRI-Contd. 
Debates 

1 
Attack on the Times of India office' 

by fol1owers of Divine Light Mis-
sion (C.A.) (VIII-23-11-71), 206, 
207-10. 

Delhi Sikh Gurdwaras Bill Consid. 
(X-22-12-71), 65~70. 

Failure of Delhi Police to prevent 
violence at 7, Jantar Mantar Road 
and incidents connected therewith 
(N) (VIII-16-11-197 1), 360-67. 

High Court Judges (Conditions of 
Services) Amendment Bill Consid. 
(X-22-12-71), 158-61. 

Newspa~ (Price Control Bill 
Consad. (X-21-12-1971), 30-33. 

Reported concentration of Pakistani 
Forces on Indian borders (C.A.) 
(V1ll-15-11-l971), 228-30. 

Supreme Court Judges (Conditions 
of Service) Amendment BiU Consid. 
(X-22-12-71), 158-61. 

SHASTRI, SHRl BISWANARA Y AN : 
Assistance for a new capital of 

Assam (VIlI-24-11-1971), 121. 

Compensation paid for taking over 
of coke coal mines (VIII-18-11-
71), 126-27. 

Contract between Jorhat Office of 
Indian Airlines with Broadway 
Hotel (VIII-26-11-1971), 80. 

Economic Co-operation Agreement 
with South Korea (VIlI-23-11-
1971), 117-18. 

Eradication of leprosy (VIII-15-
11-1971), 106-07. 

Explosions due to activities of Pakis-
tan saboteurs in Eastern region 
(VIII-I6-11-71), 80. 

Export of cigarettes and raw tobacco\ 
(VIII-l 6-11-71), 44. 

Headquarters of NEFA (VIII-24-
11-1971), 121-22. 

Improvement in railways system and 
laying of railway lines (IX-30-11-
1971), 5. 

Indo-Yugoslav Trade Agreement 
(VIII-l 6-11-71), 177-78. 
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SHASTRI, SHRI BISWANARAYAN-
COlttd. 
Manufacture of scooters in public 

sector (VIII-17-11-71), 64. 
New oil-field in Sibsagar, Assam 

(VIII-19-11-1971), 231. 
Price of Paddy in Assam (VIII-22-

11-71), 223-24. . 
Production, sale profit /los8 of Mod-

ern Bakeries (VIII-22-11-71), 221-
22. 

Reconstitution of Law Commission 
(VIII-I 6-11-71), 168-69. 

Requirement and estimated produc-
tion of fertilizers during Fourth 
Plan (VlIl-26-11-1971), 9-14. 

Revision of Fourth Five Year Plan 
(V1lI-17-11-71), 3-7. 

Security Deposit by customers for 
supply of Indane Gas (VlII-26-1I-
1971), 81-82. 

Sites in Nefa explored by Oil India 
Ltd. (VIII-lS-11-1971), 166. 

Small car project in public sector 
(VIII-17-11-71), 66. 

Strengthening of border security in 
Assam (VIII-17-11-71), 65. 

Strike in textile mills in Bombay 
(VTII-18-1l-71), 126. 

Survey conducted by Indian Institute 
of Management, Ahmedabad on the 
working of Indian Airlines (VIII 
-19-11-1971), 127-28. 

Suspects arrested in district Cachar 
(Assam) (VIlI-17-11-71), 64-65. 

US arms from Vietnam diverted to 
Pakistan (VIII-25-11-7l), 9. 

Uniform rate of Central Excise Duty 
on Tea (VIlI-26-11-1971), 53-
54. 

Unsuccessful Oil Drilling in Surnisar, 
Jammu (VIlI-26-11-1971), 80-81. 

Volume of trade with UAR (VIII-
16-11-71), 79-80. 

Debates 
Constitution (fwenty-FiHh Amend-

ment) Bill Consid. (IX-3D-II-
71), 294-97. 

North-Eastern Counci1 Bill-Consid. 
(X-22-12-71), 123-25. 

SHASTRI, SHRI RAJA RAM A.-
Report of University Grants Com-
mission, 1969-70 (M) (VIIl-22-
11-1971), 318-24. 

SHASTHRJ, SHRI RAMANANO.-
Arms (Amendment) Bill: Motion 
to pass (IX-2-12-71), 179. 

SHASTRI, SHRI RAMAVATAR: 
Alcock Ashdown & Co Ltd. Bhav-

nagar (VIII-17-1l.71), 121. 

Appointment of labour leader as 
General Manager of Ourgapur 
Steel Plant (VIII-IB-11-71), 89-
90. 

Arrears of royalty against coal mines 
(IX-2-12-1971), 61. 

Arrears of taxes outstanding against 
Cooking Coal Mines taken over by 
Government, 14-18. 

Basis of creation of Telephone Dis-
trict (lX-I-12-1971), 43. 

Board of arbitration to consider the 
grant of project allowance (VIII-
16-11-71), 87-88. 

Charter of Demands submitted by 
Indian Rail)Vays Checking Staff 
Association (VIfI-23-11-1971), 
34. 

Common Welfare Fund for Mine 
Workers (Vlll-25-11-71), 6. 

Dcclinc.-in foreign capital investment 
(IX-3-12-1971), 32-33. 

Delayed flights by Indian Airlines 
(VIIT-26-11-1971),82-B3. 

Demands by Joint Struggle Commit-
tee Loco Running Staff, AJ1aha· 
bad Mandai (VIII-23-11-1971), 
71-72. 

Demonstration by All India Station 
Masters' Association (VIII-16-11-
71), 86-87. 

Deployment of CRP and army per-
sonnel in West Bengal to Curb Na-
xalite menace (VflI-24-11-1971), 
66. 

Development of Horticulture in Bi-
har (lX-29-11-1971), 119. 

Development of Patna City station 
(Eastern Railway) (VIII-Hi-l1.71), 
86. 
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-------------------
SHASTRI, SHRI RAMAVATAR- SHASTRI, SHRI RAMAVATAR-

Contd. Could, 
Difficulty experienced by persons in 

obtaining loans for development of 
small scale industries (IX-3-12 
1971), 128. 

Execution of work of coking Coal 
Mines in Bihar by contractors 
(VIII--25-11-197l), 112. ' 

l 

Exv~rt committee on unemploYment 
(VlIl-25-11-71), 14-19. . 

Financial Assjstance to Bihar for 
Food Victims_ (VIlI-19-11-1971), 
192-93. 

Flood Water in Danapur Cantonment 
(VlIJ-19-11-1971), 142-43. 

Grant of project allowance to em-
ployees of Barauni Garhara area 
(VIlI-l 6-11-7 I), 88-89. 

Health services in rural areas (VllI-
22-11-71), 238-42. 

Increase in strength of Ministerial 
Staff of Carriage and Wagons 
Offices, Danapur Divisivn (Eastern 
Railway) (IX-30-11-1971), 139-
40. 

Investment and a~l~ of Gold ~p(1t 
and Limea manufa.cturing compa-
nies lVIII-24-11-1971), 159-61. 

Lac Research Institute at Nankum, 
Ranchi (VIII-15-11-1971), 148. 

Memo from Hatia Workers' Union 
to Managing Director of H.E.C., 
Rancbi OX-2-12-1971), 73-74. 

Memorandum from Bihar Flying 
Club Employees' Union (IX-3-12-
1971). 101. 

Memorandum sent by residents of 
Danapur. District Patna to the 
Chairman of the State Bank (IX-
3-12-1971), 127. 

Mid-term appraisal of Fourth Plan 
(VlII--17-] 1-71), 113-14. 

Musler Roll labourers in Heavy En-
gineering Corporation, Ranchi (IX 
-2-12-1971), 25·28. 

New Scales of Pay for Teachers in 
Delhi and other Union Territories 
~Vlll--15-11-1971), 147-48. 

Opening of Transit Sectiom for Mail 
Service due to diversion of route of 
Assam Mail (IX-1-12-1971), 119. 

Paj( submarine sighted ,near Bom-
bay (IX-3-12-1971), 128-29. 

Payment of interim relief to emplo-
yees of Heavy Engineering Corpo-
ration, Ranchi (1X--2-12-1911), 
74-77. 

Progress in construction of school 
building in Kidwaipuri, P & T 
Colony, Patna (IX-I-J2-197l), 
118. 

Promotion of Clerks Grade II on Se-
niority Basis after Appendix n-A 
Examination (Eastern Railway) 
(IX-30-11-1971), 138-39. 

Promotion of Tnin Examiners in· 
Higher scale of Pay in Eastern, 
North Eastern and South Eastern 
Railways (lX-30-11-197 1), 61-62. 

Proposal for tackling problem of un-
employment (IX-I-12-1971), 29-
3U. 

Provision of drinking water facilities 
in villages (Vl11-17-11-71), 25-
26. 

Recommendations- regarding change 
in Names of Patna .Junction and 
Patna City Railway Stations (VIII 
-23-11-1971), 70. 

Reconstitution of Patna Telephone 
Advisory Committee OX-I-l2-
1971), 118-19. 

Refusal by Foreign Oil Companies 
for Refining Government Imported 
Crude (VIIl-19-11-1971), 143-
44. 

Rehabilitation of Displaced Persons 
of Heavy Engineering Corporation. 
Ranchi (VIlI-2$-11-1971), 111. 

Report of C.B.I. into activities of 
Rashtriya Swayam Sewak Sangh in 
Regional College of Education, 
Ajmer (IX-29-II-1971), 15-21. 

Rcport of C.B.I. into activities of 
Rashtriya Swayam Sewak Sangh in 
Regional College of Education, Aj-
mer (IX-29-11-1971), 18. 

Running of Giridih Collieries in Bi-
har on Cooperative Basis (VIII-
25-11-1971), 112-13. 

Scheme for Flood control (lX-30-
11-1971), 57. 
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SHASTRI, SHRI RAMAVATAR-
Contd. 
Setting up of Atomic Power. Station I 

in Bihar (VlII-17-11-71), 121-22. . 
Setting up of Industries in Foreign 

Countries by Birlas (IX-30-11-
1971), 67. 

Setting up of a paper mill in Mani- , 
pur (VIIl-l 7-11-71), 119-20. 

Setting up of scooter factory in Bi-
har (VIll-17-11-71), 122. • 

Settlement of BangIa Desb prob1em 
(VIlI-18-11-71), 37-39. 

Shift in foreign policy of China 
(VlII-18-1l-71), 16-17. 

Soviet Air Force Chiefs Visit (VIlI 
-26-11-1971), 82. 

Stoppage of Large Trade Credits· 
(IX-3-12-1971), 77-78. 

Strike by railway employees of Ba-
rauni-Garhara area (VUI-16-11- I 

71), 45-47. I 
Supply of inferior quality of Petrol I 

by foreign oil comparues in 1 %5 ! 
(IX-3-12-1971), 127-28. 

Sustaining of heavy losses of Barauni 
Oil Refinery (VIll-19-11-1971), 
143. 

Take over of Andhra Scientific com-
pany at Masulipatnam (VIll-17-
11-71), 120. 

Tata Zamindari Abolition Bill pend-
ing for presidential assent (VIIl-
22-11-71), 40. 

Trained Personnel Working as Fire-
men on Northern Railway (VIIl-
23-11-1971), 72. 

Upgradation of Rai1way Ministerial 
Staff (VJII-23~11-1971), 7Q.71. 

Use of soyabcan as rich protein food 
(IX-29-11-1971), 15. 

Violation of Monopolies and Restric-
tive Trade Practices Act by Birlas, 
(VIJI-19-11-197 1), 144-45. 

Debates 
Arms (Amendment) Bill: Motion to 

pass (IX-2-12-71), 277. 
Coking Coal Mines (Emergency Pro-

visions) Bill Consid. ct. (X-13-
12-71), 72, 75-77. 

SHASI'RI, SHlU R.AMAVATAR-
Contd. 

Motion to pass as amended (X-
13-12-71), 8~85. 

Constitution (Twenty Flfth Amend-
ment) Bill Consid. cl. OX-l-l2-
71), 383-506. 

D.S.G. (General) 1971-72 (X-14-12-
71), 18-22. 

D.S.G. (Railways) 1971-72 (IX-7-
12-71), 75-76. 

Defence of India Bill Consld. cl. 
(IX--4-12-1971), 80-82, 88, 102-
104. 

Government of Union Territories 
(Amendment) Bm Consid. (X-
21-12-1971), 132-34. 

High Court Judges (Conditions of 
Service) Amendment Bill Consid. 
(X-22-12-71), 168-71. 

Industries Development and Regula-
tion (Amendment) Bill: Consid. 
(X-I6-12-1971), 64-92. 
Motion to pass (X-16-12-71), 92-

95. 
Interim Report of Railway Conven-

tion Committee (Res.) (X-16-12-
1971), 113-16. 

North-Eastern Council Bill: Motion 
to pass (X-22-12-71), 147-48. 

Proclamation in relation to the State 
of Punjab (Res.) (IX-4-12-1971). 
149-51. 

Re. Attack on Times of India office 
by followers of Divine Light Mis-
sion (VIII-19-11-71), 236-37. 

Reported killing of Santhals by 
land owne~ in Puroea District of 
Bihar (C.A.) (IX-29-11-71), 226-
30, 31. 

Reported suspension of arms supplies 
by U.s. to India (C.A.) (IX-3~12-
71), 199-202. 

Statement on Reported killing of 
Santhals in Pumea Disbict of 
Bihar (Dis.) (X-23.i2-71), 99-
101. 

Supreme Court Judges (Conditions 
of Service) Amendment Bill Consid. 
«X-22-12-71), 168-71. 
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.sH.ASTIU, SHltI 1lAMAVATAR-
Contd. 
Tax on Postal Articles BiU: Coosid. 

(VIII-2S-11-71), 177-82. 
Tax on Postal Artic1es Ordinance 

(SU. Rea.) (V1II-25-11-71), 177-
82. 

SHASfRI, SHRI SHIV KUMAR: 
Creation of artificial shortage Qf COD-

sumers goods by manufaCturing 
concerns (VIJI-24-11-1971), 78. 

Export of Railway Coaches (IX--3Q.. 
11-1971), 155-56. 

Supply of Railway Wagons to foreign 
COUDtries (IX-30-11-1971), 156. 

Unauthorised constructions in Amba-
la Cantonment Area (IX-3-12-
1971), 161. 

SHENOY, SHRI P. R.: 

Categories of railway officers entitled 
to travel in saloons (VlII-16-11-
71). 14. 

Low rate of urbanisation in India 
(V1lI-17-1I-71), 10. 

Reopening of closed Industrial Units 
in Calcutta (jVIH-24-11-197l), 
20. 

'Shift in foreign policy of China 
(VIII-18-11-71), 23. 

-continuance of Presidents Proclama-
tion in respect of Mysore (SU. 
Res.) (VIII-18-11-71), 241-43. 

Reported lathi charge on workers in 
Mysore Cement"! Ltd. (C.A.) (IX 
-12-12-71), 135-36. 

'SHER SINOH, PROF.: 

Difficulties faced by sugar factories 
and cane growers in U.P. and 
other States (C.A.) (VIII-24-11-
71), 207-18. 

Submitsion of Reports by National 
Commission. on A2ricuJture (St.) 
(IX-29-11-71), 24j-46. 

~HETIY, SHRI K. K.-cootinuance 
of Presidenta Proclamation in res-
pect of Mysore (Stt. Rea.) (Vm 
-18-11-71), 268-69. 

SHlNDE, SHIll ANNA SAHBB P.: 
Crop Insurance Corporation BiU by 

Sb.ri C. Chithibabu: Motion to Int. 
(1X-3-12-71), 267. 

Mysore Oovt. Notification under Cot-
ton Transport Act (Res.) (X-22-
12-71), 153. 

SHIVAPPA, SHRI N.: 
Allegation against Managing Direc-

tor of Durgapur Project Limited 
• (VIII-25-11-1971), 100-01. 

Arrears of Central Taxes against 
Sugar Factories' (VIII-1~11-
1971), 210. 

Assistance to Tea Estates of Assam 
(IX-3Q..11-1971), 39-40. 

Cotton production during 197Q.. 71 
and 1971-72 (VIII-22-11-71), 74-
75. 

Decision on recommendations of Car 
Price Enquiry Commission (IX-
1-12-1971), 148-49. 

Decline in production of Tea (IX-
30-11-197]), 79-80. 

Deposits in the Nationalised Banks 
(VIII-19-11-1971), 209-10. 

Direct Train SeJ:1Vices from every 
State Capital to Delhi (IX-3Q..l1-
1971), 11. 

Expansion of KoyaJi Refinery In 
Gujarat (lX-3-] 2-1971), 98. 

FlCCI suggestions reo 'Simplification 
of procedure for joint ventures 
abroad CVlII-16-11-71}, 33-35. 

Fresh levy imposed on Indian goods 
by U.K. (V1II-16-11-71), 67. 

Increase in price of sugar after de-
control (VIII-22-11-71), 99-102. 

Independent security forces in Uni-
versities (V1II-22-11-71), 98. 

Kashmir shown as Pakistan's terri-
tory on World Hockey Cup (VIII 
-18-11-71), 39. 

Kidna,ppiog of a busineasman of 
Pbagwara (Punjab) (VIII-I 7-] 1-
71), 37. 

Lowering of votina are (Vill-16-
11-71), 67-68. 
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SHI)'APPA, SHRI N.--contd. 
Master Plan for medical care and 

Health Facilities in Rural and 
Urban areas (V111-15-11-1971), 
63-64. 

Negotiations with South Korea re: 
Long term supply programme 
(VIIl-16-11-71), 68. 

New Housing Schemes for Low In-
come Group (VIlI-15111-1971), 
87. 

Objectionable Films on India being 
displayed in foreign countries 
(VIII-25-11-1971), 85. 

Offer by French Economic Mission 
for financing Joint Ventures (VIII 
-23-11-1971), 54-55. 

Plan for beautification of New Delhi 
(VIII-22-11-71), 98-99. 

Quantity and Value of export of pet-
roleum products (VIII-l 9-1 1-
1971), 212-13. 

Recognition of GDR (VIII-I 8-] 1-
71), 98. 

Registration under Monopolies and 
Restrictive Trade Practices Act 
(VIlI-19-11-1971), 210-11. 

Report of Committees on working of 
Museums (VIII-l 5-11-1971), 36. 

Requirement of Vijayanta Tank Pla-
tes (lX-3-12-1971), 35. 

Seminar on problem of employment 
of Scheduled Castes and Schedul-
ed Tribes (lX-29-11-1971), 122-
23. 

Setting up of fruit processing indus-
try (VIII-22-l1-71), 3&.37. 

Setting up of a milk dairy in Mysore 
during 1971-72 (lX-29-11-1971), 
IS~51. 

Survey to link Ganga in North with 
Southern river Cauvery through 
Narmada (VIIl-23-11-1971), 19. 

Debatts 
Constitution (fwenty Fifth Amend-

ment) Bill Consid. (IX-30-11-71), 
289-94. 

Continuance of Presidents Proc13ma-
tion in respect of Mysore (Stt. 
Res.) (Vlll-18-11-71),' 252-56. 

. SHIVNAlH SINGH. SHRI: 
Appropriation (Railways) No. 3 Bill. 

1971 Consid. OX-9-12-71), 13-
16. 

Forward Contracts (Regulation) 
Amendment Bill ~ Consid. (VIII-
24-11-71), 242-45. 

Industrial Disputes (Amendment) 
Bill: Consid. (IX-29-11-71). 323-
28. 

North Eastern Areas (Reorganisa-
tion) Bill: Consid. (X-I4-12-71), 
113. 

North-Eastern Council Bill: Consid. 
(X-22-12-71), 133-36. 

SHUKLA, SHRJ B. R.: 
A.R.C.'s recommendation on Person-

nel Administration (VIII-24-11-
1971), 156. 

Air pollution in the ca.pital (IX-
29-11-1971), 151-52. 

Alleged ineffective management of 
National Coal Development Cor-
poration (VlII-25-11-1971), 93-
94. 

Causes of excessive and perennial 
rains this year (lX-3-12-1971), 
84-85. 

Chanse in the structure of railway 
board (VIIJ-16-11-71), 193. 

Collaboration with Japanese films in 
the field of electronics (IX-1-12-
1971), 206-07. 

Conference of IncOfr,(:-tax Commis-
sioners (V1II-26-11-1971), 1-6. 

Construction of bridge ~er Ghoghra 
river to remove transport bottle-
neck at Bahraich (VIII-22-11-71), 
86-87. 

Contract of construction works to 
unemployed Engineers (IX-30-11-
1971), 106. 

Corrupt prl.Ctices in the nationalised 
banks (lX-3-12-1971), 195-96. 

Corruption in allotment of Railway 
Wagons to Collieries (VIII-23-11-
1971), 177-79. 

Earnings from shuttle TraiDs running 
between Ahmedabad and Sabar-
mati (VI1I-23-11-1971). 177. 
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SHUKLA, SHRI B. R.-Contd. SHUKLA, SHRI B. R.-Contd. 
Eastablislunent of University at 

Ayodhya (VIIl-22-11-71), 137-
31. 

Grant of bonus to Railway Emplo-
yees OX-3~1l-1971), 42-43. 

Housing and office accommodation 
for Income-tax Officers in UP I 
(Vill-26-11-1971), 52-53. I' 

Implementation of Recofn[JJendation 
of Administrative Reforms Com-
mission on Railways (VIII-23-11-
1971), 173-74. 

Increase in Central Universities hos-
tel charges (IX-29-11-1971), 207. 

Issue of Licences (VIII-24-11-
1971), 152-54. 

Jobs to people in Identified Back-
ward Areas (VIII-25-11-1971), 
93. 

Lat&-running of Mail and Express 
trains between Kanpur, Katihar 
and Barauni Railway Stations 
(VIII-23-11-1971), 33. 

Lead Bank in the DIStrict of Bah-
raich (VlII-19-11-1971), 140. 

Loans granted by Nationalised Banks 
to farmers (VIII-19-11-1971), 
139-40. 

Loans !P.'anted by Nationalised Banks 
to Rtkshaw Pliers in UP (VllI-
19-11-1971), 139. 

Loans granted to Engineering and 
Medical graduates by Nationalised 
Banks in Madhya Pradesh (VIII 
19.11-1971), 138-39. 

Match-Box Factory in Bahraich (UP) 
(lX-1-12-1971), -185-86. 

Manufacture of Kattha on modern 
lines (IX-29-11-1971), 94. 

Manufacture of &cooters with foreign 
coUaiboration OX-1-12-1971), 
205-06. 

Nylon Yarn Manufacturers earning 
huge profits (VIII-23-11-1971), 
172. 

Representation by employees of De-
partment of Social Welfare regard· 
109 implementation of Second Pay 
Commission's Report (lX-29-11-
1971), 108-09. 

Requirement of Steel for Industrial 
Development in States (VIII-2S-
11-1971). 94. 

Sarkar Committee Report on CSIR • 
(IX-1-12-1971), 91-92. 

Scarcity of power in Eastern Dir 
tricts of Uttar Pradesh (IX-3D-
11-1971), 107. 

Setting up of factories in Public and 
Private Sectors (VIII-24-11-
1971), 154-56. 

Stoppage of Express /Mail trains at 
Manikpur railway station (North 
Eastern Railway) (VIII-I6-11-
71), 194. 

Supply of coal to brick-kilns in 
Bahraich, :1P (V1II-25-11-71), 
65-66. 

Team of experts for setting up of in-
dustries in Public and Private sec-
tors in North Eastern Region (IX 
-1-12-1971), 207. 

Utilisation of sugarcane produced in 
Baharaich district and proposal to 
set up a sugar mill in that drstrict 
(IX-29-11-l971), 94-95. 

Wagon shortage for supply of coal 
to Bahraich district (VllI-l6-11-
71), 92-93. 

Debates 
JndU5tries (Development and Regula-

tion) (Amendment) Bill: consid. 
(X-I6-12-1971), 31-34. 

Obituary Reference: Death of Shri 
O. M. Sadiq, Chief Minister of 
Jammu & Kashmir and Shri Bhag-
wandin Mishra (X-13-12-71), 13-
14. 

Small Coins (Offences) Bill: Consid. 
cl. (VIll-24-11-71), 287-92. 

SHUKLA, SHRI VIDY A CHARAN: 
Naval and Aircraft prize Bill Consid. 

(X-15-12-1971), 59-60, 68-70. 
Motiol'] to pass (X-15-12-71), 71. ~ 

Re. development on Indo-Pak border 
and shooting down of three Sabres 
near Calcutta (VIII-23-11-71), 
247-50. 

Re. Situation on India Pakistan Bor-
der (IX-3-12-71), 208-09. 
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SHUKLA, SHRI VIDYA CHARAN-
Contd. 
Reported blowing up of a wagon 

carrying army explosives between 
Faridkot and Pip\i in Punjab (c. 
A.) (VIII-l 7-11-71), 177-85. 

Uttar Pradesh Cantonments (Control 
of Rent and Eviction) (Repeal) 
Bill C.onsid. as passed by R.S. 
(X-l 8-12-71) , 27-28, 33. 

Motion to pass (X-lS-12-71), 33. 

SmOA YY A, SHRI S. M.: 

Central Government scholarship to 
scheduled castes and scheduled tri-
bes students for hiiller studies 
abroad (IX-29-11-1971), 66-67. 

Filling up of posts in N.C.E.R.T. 
(JX-29-11-1971), 65. 

Function of Field Officers in 
N.C.E.R.T. (IX-29-11-1971), 63-
64. 

Maintenance Grant to Sidhartha High 
School, Mysore (IX-29-11-1971), 
65-66. 

Debates 
Constitution (Amendment) BiII 

(Amendment of articles 15 and 16) 
Int. (VIII-19-11-71), 285. 

Continuance of Presidents Proclama-
tion in respect of Mysore (SU. 
Res) (VIII-18-11-71), 265-67. 

SIDOHESHWAR PRASAD SHRI.-
Rajasthan Development Board, Bill 
by Rajmata Krishna Kumari, Jo-
dhpur Motion to Int. (1X-3-12-
71), 265-66. 

SINHA, SHRI NAWAL KISHORE: 
Coking Coal Mines (Emergency Pro-

visions) Bill: 
Consid. (X-l 3-12-71), 41-42. 

Consid. c1. (X-B-12-71), 68-70. 

D.S.G. CRailways), 1971-72. (IX-
7-12-71), 53-57. 

/N~~, SHRI R. K.-D.S.G. (Gene-
ral) 1971-72 (X-I4-12-71). 15-
17. 

SINHA, SHRI SATYENDRA NARA-
YAN: 
Closure of transistors factories in 

small scale sector (VIII-l 7-11-
71), 69-71. 

Compensation for Birla Home, New 
Delhi (VIII-22-11-71), 41-42. 

Damage to Blast Furnace at· Durga-
pur (VIII-25-11-1971), SO-S1. 

Issue of licence to Monopoly Houses 
after enactment of Mon~lies and 
Restrictive Trade Practices Act, 
1969 (VIII-17-11-71), 71. 

Manufacture of transistors (VIII-
17-11-71), 32-34. 

Debates 
Coking Coal Mines (Emergency 

Provisions) Bill Consid. (X-13-
12-71), 51-53. 

SIVASAMY, SHRI M. S.: 
Hindustan Steel Works Construction 

Limited (IX-2~12-1971), 96-97. 
Loss incurred in Minin& and Allied 

Machinery Corporation Limited 
(IX-2-12-1971), 94. 

Loss incurred at Heavy Engineering 
Corporation, Ranchi (IX-2-12-
1971), 95-96. 

Production in Triveni Structurals 
Ltd., Naini (lX-2-12-1971), 42. 

SORAN LAL, SHRI T: Setting up of 
common agency of main steel pro-
ducen (Vlll-25-11-71), 14. 

SOKHI, SHRI SWARAN SINGH: 
Asian Refractories Ltd. (Acquisition 

of Undertaking) Bill : Consid. (IX-
9-12-71), 80-81. (X-IO-12-71), 
13-17. 

Coking Coal Mines (Emergency Pro-
visions) Bin: Consid. (X-13-12-
71), 5S-6O. 

Delhi Sikh Gurdwaras Bill: Consid. 
(X-22-12-71), 92. 

Industrial Disputes (Amendment) 
Bill: Consid. (IX-29-11-71), 328-
30. 

SOLANKI, SHRI PRA VINSINH : 
Appointment of Typists in Railway 

Board's Office (IX-3()-1l-1971), 
177-78. 
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----------
SOLANKI, SH~I PRA VINSINH-

Contd. 
Consideration of runnin& allowance 

for reductiorf of House Rent (VIII 
-23-11-1971), 186-87. 

General deterioration in the resour· 
Ce'S position of States as revealed 
in the Mid-Term Appraisal of 
Fourth Plan (VlII-i 7-11-71), 
156-57. 

Mail Delivery in· Gujarat villages 
(VIII-24-11-197 1), 191·92. 

Manufacture of aerated water bottl-
ing machinery by MI s Gold Spot 
(VIII-24.' 1-1971), 192. 

Meeting ot Departmental Promotion 
Committee and Confirmation of 
Class I Officers of Traffic Depart-
ment (IX-30-11-1971), 175-76. 

New fare list (VIlI-I6-11-71), 182· 
83. 

Non·Payment of Running Allowance 
to Loco Running Staff, Agra (VUI 
-23-11-1971), 189-90. 

OblIervations on the functioning of 
Commercial Department of Rail-
ways by ARC (IX-3O-11-197 1), 
174-75_ 

Parcel containing silver found missing 
at Ahmedabad station (lX-30-11· 
1971), 176-78. 

Penalty imposed on Drivers (Ajmer 
Division) Western Railway (VIII 
-23·11-1971), 189-92. 

Performance Test of HS.74S Planes 
(V1Il-19-11-1971), 38-39. 

Posting of additional Typists on ba-
lis of job analysis in Divisional 
Office. Ajmer (Western Railway) 
(IX-30-11-1971), 179. 

Punctuality schedule of local trains 
(VllI-I6-11-71), 183_ 

Registered Labour Unions of Rail- I 

way Workshop, Raipur debarred 
from collection of Membership fee 
(VIlI-23-11-1971), 188. 

SOLANKI. SHRI SOMCHAND: 
Activities of anti-social elements on 

border area of Kutch in Gujarat 
(V1lI-24-11-1971), 59. ' 

Arrest of smugglers in the Border 
Area of Kutch in Gujarat (VIII-
26-11-1971), 48-49. 

SOLANKI, SHIU SOMCHAND-
Contd. 
Closed Sick Mills in States (VIII-

24--11·1971). 26. 
Closure of R.ajnapr a.JK' Anant Tex· 

tile Mills, Ahmedabad (VIII-23-
11-1971), 52-53. 

Effect of Export Policy OIl Exportl 
Import Trade (VIIl-23-Il·1971). 
53-54. 

Electrification of Ahmedabad Bom-
bay Railway Line (lX-30-11-
1971), 50-51. 

Family pension scheme in textile 
mitis (VIII-25·11-71), 43. 

Implementation of Bonus Formula 
(VIlI-25-11-1971), 121. 

Increase in tourist traffic (IX-3-1l-
1971), 42. 

Provident Fund Scheme for textile 
industry (VIlI-2S-11-71), 42. 

Reconstruction of Ahmedabad air-
port (IX-3-12-1971), 4243. 

Selection of S.C. and S.T. candidates 
in Nationalised Banks (VIII-26-
11-1971), 48. 

Debates 
North Eastern Areas (Reorganisa-

tionl Bill Consid. (X-15-12-
1971), 36-37. 

SOMASUNOARAM. SHRI S. 0.: 
Ad hoc increments for junior en-

gineers in C.P.W.O. (lX-29-11-
1971), 61-62. 

AMIE qualified Engineering Diploma 
holder.! (VIlI-24-11-1971). 58-
59. 

Cases of Junior Engineers in CPWD 
(VIII-15-11-1971), 57. 

Direct recruitment of Assistant En-
gineers (IX-29-11-1971), 62_ 

Duties assigned to Junior Engineers, 
Assistant Engineers and Executive 
Engineers of CPWD (VIII-I5-It-
1971), 56-57. 

Meeting of Departmental Promotion 
Committee in C.P.W.D. (IX-29-
11-1971), 62-63. 

Overtime Allowance to Junior En· 
gineers of CPWO (VIII-IS-H-
1971), 56. 



SOMASUNDARAM, . SHU S. D.-
COntd. 

Pay scaJea of junior ensineers in 
CPWD (V1II-22-U-71), 70-71. 

Promotion of section officers (Civil) 
CPWD (VlII-22-11-71), 690-70. 

Tenure fixed for transfers in CPWD 
(VIII-22-11-71), 70. 

Transfer of the Presidents' and other 
office bearers of the recognised 
service association by CPWD (IX 
-29-11-1971), 56. 

STEPHEN, SHRI C. M.: 
N ational ~licy on overdrafts by 

Sta1e$ (IX-3-12-1971), 5. 
Debates 

Contempt of Courts Bill Consid. as 
passed by Rajya Sabba (X-20-2-
71), 14-19. 

D.S.G. (Railways) 1971·72 (lX-
7-12-71), 73-75. 

Industrial (Development and Regula-
tion) (Amendment) Bill Consid. 
(X-16-12-1971), 18-24. 

C.onsid. cI. (X-16-12-71), 62-92. 

SUBRAMANIAM, SHRI C.-Mid-
term Appraisal of the Fourth 
Five Year Plan (St.) (X-22-12-
71), 15-20. 

SURENDRA PAL SINGH, SHRI.-
Diplomatic Relations (Vienna Con-
vention) Bill Consid. (X-20-12-
71), 72-76. 

SURYANARAYANA, SHRI K.: 
Assistance to educational institutions 

and hostels run by Shri Chita)a-
pati Bapirajh Dharmasamstha, 
A.P. (lX-29-11-1971), 170-71. 

Attack on Pennanent Pay Inspector 
and Pay Clerk on Kozipet-Dorna-
kal Section (South Central Rai)- I 
way) (V1II-23-11-1971), 173-74 .. 

Complaint against the defective cons-
truction of Kolavennue Larger 
Sized Cooperative Credit Society 
Limited (IX-29-11-1971), 168-69. 

Construction of Thammeleru Project 
in Andhra Pradesh (V1I1-23-11-
1971). 81-82. 
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SURYANARAYANA, SHRI K..-
eonld. 
Exploration by Geological Survey of 

India (VJII-25-11-1971), 96-98. 
Merchants caught in Andhra Pra-

desh while exporting rice to other 
States (IX-29-1l-1971), 48-49. 

Operation of Air-taxis by Privatt 
Operators (VIII-26-11-1971), 47. 

Plots carved out by Gujranwala C0-
operative House Building Society 
Delhi (IX-29-11-1971), 169-70. 

Private employment by Railway Offi-
cers on Study Leave Abroad (VIU 
-23-11-1971), 49-50. 

Proposal for tackling problem of 
Unemployment (IX-l-1 2-1971), 
27. 

Provision of water and electricity in 
Gujranwala Housing Cooperative 
Society, Delhi Colony (IX-29-11-
1971), 170. 

Raids by Income-tax Department in 
Andhra Pradesh (IX-3-12-1971) .. 
69. 

Report of Expert Committee on esta-
bliahment of modem Jute Mills 
(VIII-23-11-1971), 81. 

Suspension of a Member of Board 
of Revenue in Kerala (VIII-24-
11-1971), 147-48. 

Scheme introduced by Life I.n&urance 
Corporation regarding Crop and 
Cattle Insurance (VIIl-~ll-
1971), 167-68 .. 

Use of Inspection Coaches and Sa-
loons by Officers on Deputation to-
Railway Audit Department (VIlI 
23-11-1971), 40-41. 

DebQtes 
Statement on Sugar Policy (Disc.)· 

(X-23-t2-7l), 41-43. 
SWAM INA TIlAN. SHRI R. V.: 

Indians in Ceylon (V1II-18-11-71),. 
158. 

Linking of Ganga with Narmada and 
Cauvery Rivers (IX-30-h-1971), 
28. 

Performance of Automobiles Indus-
try (IX-1-12-1971), (Vol. IX), 17. 

Proposals made by French Economic 
Mission reo Mirage Fighter Air-
craft (VIII-19-11-1971), 13-17. 
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SWAMINAmAN, R. V.-Contd. 
Repatriates from Ceylon (VIII-18-

11-71), 26-21. 
Setting up of industrial Units at 

Madurai (rami! Nadu) (VIII-24-
11-1971), 203-04. 

Shift in foreign policy of China 
(VlJI-18-11-71), 26. 

Slow progress in setting up of Salem 
Steel Plant (IX-2-12-1971), 23. 

Small car (VlII-17-11-7n, 19-20. 
Debates 

Air Corporations (Amendment) Bill 
consid. as passed by R.S. (IX-
3-12-71), 233-34. 

D.S.G. (Railways) 1971-72 (1X-7-
12-71), 68-70. 

Freedom Fighters (Appreciation of 
Services) lIill by Prof. S. L. Sale.-
:.ena Consid. (IX-3-12-71),. 321-
24. 

SWARAN SINGH, SHRI: 
Constitution (Amendment) Bill 

(Amendment of art. 51), by Shri 
C. K. Chandrappan. Motion to 
Int. (IX-3-12-71), 264-65. 

Diplomatic Relations (Vienna Con-
vention) Bill Int. (V1II-25-11-71), 
130. 

Reported statement by Indian High 
Commission in Ialamabad (lX-
29-11-71), 251-52, 53. 

Reported suspeJUion of Arms sup-
plies by U.S. to India (C.A.) (IX-
3-12-71), 196-204. 

SWATANTRA, SHRI TElA SINGH: 
Agreement between the workers of 

Bead Project and ita Management 
(1X-30-11-1971), 182. 

House rent allowance to Punjab em-
ployees (IX-3-12-1971), 171. 

Delhi Sikh Gurdwaras Bill Consid. 
(X-22-12-71l, 94-98. 

D.S.G. (Punjab 1971-72 (X-I4-12-
71), 66-78. 

Number of employees who perform-
ed Election Duties durin, Mid-term 
Lok Sabha poll in Punjab (IX-
30-11-1971), 181. 

TEWARI, SHRI CHANDRA BHAL 
MAN I.-Representation by em-

ployees of Department of Social 
Welfare regarding implementation 
of Second Pay Commission's re-
port (1X-29-11-71), 108-09. 

TEWARI, SHRI SHANKAR: 

Appropriation (Railways) No. 3 
Bill, 1971: 

Consid. (1X-9-12-71), 9-10. 
High Court Judges (Conditions of 

Services) Amendment Bill: 
Consid. (X-22-12-71) , 172-7S. 

Supreme Court Judges (Conditions ot 
Service) Amend:nent Bill: 
Con sid. (X-22-12-71). 172-75. 

TIWARY, SHRI D. N.: 
Alignment of Western Kosi Canal 

in Nepalese Territory (VIII-
23-11-71), 7. 

Despatch of fertilisers to Bihar for 
Rabi Season (VIll-22-11-71), 
14-15. 

Improvement in Railway System and 
Laying of Railway Lines (IX-
30-11-71), 4-5. 

• Uti1iu.tion of irrigation potential 
(VIII-I6-11-71), 6. 

Debates 

Coking Coal Mines (Emergencv 
Provisions) Bill: 

Motion to pass as amended (X-
13-12-70. 85-86. 

D.S.G. (Railway). 1971-72 
(IX-8-12-70, 15-16. 

Freedom Fighters (Appreciation of 
Services) Bill by Prof. S. L. 
Sak.sena: 

Consid. (lX-3-12-71), 281-89. 
Higb Court Judges (Conditions of 

Services) Amendment Bill: 
Consid. (X-22-12-71), 163-64. 

Supreme Court Judges (Conditions of 
Service) Amendment Bill: 
Consld. (X-22-12-71), 163-64. 
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TOMBI SINGH, SHRI N.: 
Constitution (Twenty-Seventh 

Amendment) Bill: 
Consid (X-21-12-71), 51-53. 

Government of Union Territories 
(Amendment) Bill: 

Consid. (X-21-12-71). 12S-30. 
Manipur (Hill Areas) District Coun-

cils Bill: 

Consid. (IX-S-I2-71), 53-54. 
(lX-9-12-71), 32-39. 

Report of University Grants Commis-
sion 1%9-70 (M) (YIn-19-11-
71), 276-S0. 

ULAGANAMBI, SHRI R. P.: 
Applications for minIi-steel plants 

(VIII-25-11-71), 61-62. 
Black Marketinf in Essential Com-

modities (V 11-24-11-71), 140-
41. 

Chief Ministers' Conference held 
in Delhi during October, 1971 
(VIII-15-11-7l), 105-06. 

Committee 011 minimising breack-
downs and improving low voltage 
conditions in Power Supply in 
Rural Areas (IX-30-11-70, 97-
98. 

Completion of work of Kalol-Nawa-
gam Sector Pipe Line (IX-3-12-
71), 133-34. 

Decision of bay of Bengal/Japan 
conference reo Deferred Payment 
System (1X-29-11-7l), 7S-79. 

Decision on setting up a new plant 
of D.D.T. or expansion of B.H.C. 
plant. at AlwaYe (IX-3-12-71), 
133. 

Deployment of Central Industrial 
Security Force in Public Sector 
Undertakings (IX-l-]2-7l), 36-
37. 

Enforcement of Beedi and Cigar 
workers (Conditions of Employ-
ment Act, 1966) (lX-2--12-71), 
43. 

Exemption Granted to Foreign Com-
panies (VIII-26-11-71), ]SI·S4. 

Exploring of Libyan Markets for 
Indian woollens (VIII-l6-11-71), 
175-76. I 

ULAGANAMBI, SHRI R. P.-COfltd. 
Export of Finished leather under a.s.p. (VUI-23-11-71), 158-60. 
Export of woollen Knitwears to 

USSR (YIII-23-11-71), 158. 
Implementation of Recommendations 

of conferenCe of State Ministers 
of Irrigation and Power (IX-
30-11-71), 39. 

Import licences for leather industry 
(VllI-I6-11-7l), 174-75. 

(mport of sophisticated equipment 
for spudding the well in Tripura 
(lX-3-12-71), 134. 

Industrial projects in collaboration 
with Philippines, Indonesia and 
Fiji (VIII-24-11-71), 188-90. 

Influx of BangIa Desh refugees (VIII 
18-11-71), 28-30. 

Joint Ventures in African countries 
(IX-30-11-71), 65. 

Labour strikes in the publi.c sector 
steel Plants (VIII-lS-11-71), 
153-54. 

Loan to the seven DefenCe Public 
Undertakings aX-3-12-71, 18S-
90. 

M.M.T.e. demand for extra payment 
equal to New Import duty on non-
ferrous metta1s (VID-23-1l-71" 
157. 

Malpractices in Indian Enterpri!CS 
Abroad (VIII-25-11-71), 68-69. 

Recommendations of National Com-
mission on labour (IX-2-12-7l), 
105-06. 

Report of Indian Coffee Marlcet 
Survey DeJesation (Vill-I6-11-
71), 176. 

Report on Venkataraman Committee 
on automation (IX-2-:12-71), 
106. 

Requirement of Power in States (IX 
-30.11-71), 97. 

Revision of export policy for raw 
cotton (VIII-16-11-71), 174. 

Revision of Fourth Five Year Plan 
on the basis of District Plans (VIII 
-24-11-71). IS8. 
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ULANGAMBI, SHRI R. P.--C'oralli. 
Rules reprding Depa.rt.mental Pro-

motions in Department of Supply 
(VIU-2S-11-71), 109-10. 

Setting up of technical experts ser-
vice cells in the nationalised 
banks (lX-3-12-71). 188. 

Shipment of PL-480 cotton (VIIl 
-16-11-71), 173-74. 

Short-term credit needs of agricul-
ture at the end of Fourth Plan 
(VIII-22-11-71) , 16-20. 

T.ecbnical Team to Study Damage 
caused by Heavy Rains and 
F100ds in Bihar (VIII-19-11-71), 
75-76. 

Third Session of Industrial Com-
mittee on Tanneries and leather 
goods manufacturers (IX-2-12-
71), 104. 

Utilisation of installed capacity in 
Sugar Mill Machinery Industry 
(VllI-24-11-71), 140. 

Debates 
High (;oun Judges (Conditions of 

. Services) Amendment Bill: 
Consid. (X-22-12-70. 164-66. 

Supreme Court Judges (Conditions 
of Service) Amendment BiU: 
Consid. (X-22-12-71), 164-66. 

VAJPAYEE, SHRI ATAL BIHARI : 
Categmies of railway oftlcen entitled 

to travel in saloons (VIII-I6-11-
71), 12. 

Central Scheme for Rural Housing 
(VIII-15-11-7l), 32. 

Cotton CultivatiOn and production 
in India and in other Foreign 
Countri~ (VIII-I5-11-71), 77-
79. 

Demand for immediate publication 
of the findings of Technical Com-
mittee on HS-748 Aircraft (VIU 
-19-11-71), 12. 

Development plan for eastern region 
(VIJI-25-11-71), 37-38. 
Drug habits among students (VIII-

22-11-71), 123. 
Exploitation of small mica traders 

(VW-I6-11-71), 165. 

VAJPAYEE, SHRI ATAL . BIHAIU-
Conld. 

Improvement in Railway Ssystem and 
Laying of Railway Lines (IX-
30-11-71), 1-6. 

Increase in the Dearness Allowance 
of the Central Government Em-
ployees (VIII-19-11-70, 5-9. 

Increase in trade deficit (VIIl-
16-11-71), 28-33. 

Increase in trade deficit (VIII-
16-11-71), 32. 

Loan Given by IFe to Industrial 
Units (VIII-19-11~71), 87-88. 

Modernisation of Export Oriented 
Textile Mills (lX-30-11-71), 67-
68. 

Production of Phenyl and Ethyl 
Alcohol (VII-19-11-71). 68. 

Profit earned by Rajdhani Express 
(VIII-23-11-71), 24-25. 

Pr~ation of views over AIR by 
Political Parties in forthcoming 
Election. ( IX-I ~ 12-71), 98-99. 

Proposals made by French Economic 
Mission re: Mirage Fighter Air-
crafts (VIII-l 9-11-71) , 13-17. 

Protest to USA on arms supply to 
Pakistan (VllI-I8-11-71), 140. 

Recommendations of Customs Study 
Team (VIII-19-11-71), 89. 

Reports submitted by ARC (VIII-
17·11-71), 93-95. 

Steps to safeguard India's textile ex-
port trade against British import 
duty (VIII-16-11-71), l~n-S8. 

Students' Participation in Univenity 
Administration (VIII-IS-II-71), 
21 

Talks with Indonesian foreign Minis-
ter (VIII--18-11-71) , 139. 

Vegetable Oil Factories during 
Fourth Plan (VIII-IS-1 1-71), 
26. 

Debates 
Attack on the Times of India Office 

by followers of Divine Ught Mis-
sion (C.A.) (VIII-2j:.11-71), 
210-14. 
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VAIPAYEE, SHRI ATAL BlHAlU-
Contd. 

Comptroller and Auditor-General's 
(Duties. Powers and Conditions of 
Service) Bill: 
Consid. (VIII-lS-1l-7l). 269-74. 
Consid. cl. (VIII-lS-11-71). 290-

94, 30S. 
Constitu.tion (Amendment) Bill: 

(Substitution of article 370) by 
Shri Atal Bibari Vajpayee 

Consid. (VIII-19-11-71), 325-36. 
Constitution (Twenty-Fifth Amend-

ment) Bill: 
Consid. (IX-1-12-71), 260-73. 
Consid. cI. (lX-l-12-71), 383-

506. 
Motion to pass (lX-l-12-71), 

509. 
Defence of India Bill: 

Consid. (IX-4-12-71) , 52-56. 
Development on Indo-Pale border 

and shootini down of tine Sabres 
near Calcutta (VIII-23-11-71), 
245-46. I 

Failure of Delhi Police to prevent 
violence at 7, Jantar-Mantar Road 
and incidents connected therewith 
(M) (VIII-l 6-11-70 , 326-31. 

lncre!llle in prices of newspapers 
(Sit.) (VIlI-24-11-71), 310-11. 

Issue of Ordinances (VIII-16-11-
71), 231. 

Movement of Seventh Fleet of 
U.S.A. (X-lS-2-71) , 8-9. 

Obituary Reference: 
Death of Shri G. M. Sadiq (X-

13-12-71), S-6. 
Death of Shri Bhaaw80 Din 

Mishra (X-13-12-71). 5-6. 
Death of Hafiz Mohd. Ghazan-

farulla (VIII-IS-I 1-71), 7-8. 
Death of Sh. K. Kelappan (VIII 

-15-11-71), 7-8. 
Death of Sh. K. Madhv Menon 

(VIII-IS-lI-71), 7-8. 
Death of Sh. Mahendra Majhi 

(VIII-1S-11-71), 7-8. 
Death of Sh. P. T. Punnose (VIII 

-15-11-71), 7-8. 

VAJPAYEE, SHiU ATAL BlHAlU-
Contd. 

Death of Dr. Syed Mahmud (VIII 
-lS-11-71), 7-8. 

Death of Sh. Yasbpal Sinah (VlII 
-15-11-71). 7-8. 

Price Rise of essential commodities 
(C.A.) (VIII-I6-11-71), 199-
210. 

Proclamation of Emergency (Res) 
(lX-4-12-71). 7-10. 

Railway Passenier Pares Bill: 
Consid. (VIll-24-11-71), 293-99. 

Railway Passenger Fares Ordinance 
(Res) (VlII-24-11-71), 293-99. 

ecognLtion to Bana1a Oesh (St.) 
(IX-6-12-71) , 34-35. 

Reported concentration of Pakistani 
Forces Qn Indian borders (C.A.) 
(VIII-1S-11-71) 221-2S. 

Reported statement by Indian High 
Commi!lSiooer in Islamabad (IX-
29-11-71), 249-51. 253. 

Re. statement by Prime Minister (IX 
-17-12·71), 1. 

Statemenr on Sugar Policy (Dis.) 
(X-23-12-71), 20-22. 

Statement re: Retirement of Shri 
B. C. Ga.nguli Ex-chainnan Rly. 
Board (Paper laid on the Table) 
(VIII-l S-1l-7l) , 231-32. 

Tax on Postal Articles Bill: 
Int. (VIII-22-11-71), 274-79. 

VEKARIA. SHRI: 
Decline in Profit of the Nationalised 

Banks (VIII-26-11-71), 6-9. 
Employment Exchanges in Oujarat 

(VIII-25-11-71), 76-78. 
Financial a~1iistance to Gujarat (IX 

-3-12-71), 144-45. 
Funds for improving irrigatioo faci-

lities in drought-affected areas 
(lX-29-11-71), 212-13. 

National Plan for Tourism (IX-
3-12-71), 144. 

Reorientation of education (IX-
29-11-71), 210-12. 

Semi-Automatic Di.alinIJ on inter-
national te1ephone CU"Cwts (IX-
1-12-71), 49-S0. 
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VEKARIA, SHRI-Comd. 

Shorage of Accommodation for 
Tourists at Junagarh Oujarat 
(VIII-26-tl-71) , 79. ' 

VENKA TASUBBAIAH. SHRI P.: 
Abolition of food zones (VIII- I 

22-11-71), 236. I 
Achievement of self-sufficiency in 

Electronics used in Warfare (VIII I 
-26-11-71), 168-69. 

Activities of Chhatra Parishad and 
Youth Congress in West Bengal 
(IX-I-l2-71), 12. 

Applications for foreian collaboration 
(lX-I-12-7I). 150-51. 

Central Study Team to study 
Drought condition in Andhra Pra-
desh (VIII-I5-11-71), 95-96. 

Clasbes of D.T.U. Staff with 
StudieDfs (VIII-IS-I 1-71) , 96-
97. 

Conference of public sector under-
takings employees' union (VIII-
18-11-71). 59-60. 

Conference of States Housina Minis-
ters (IX-29-11-71), 106-07. 

Deficit Financing (VIII-29-11-71). 
]28-29. 

Deposits of minerals in Himachal 
Pradesh (lX-2-12-71), 79. 

Development of Railways in Phili-
ppines by India (VIII-23-11-71), 
42-43. 

Differential rates of interest for 
Bank Loans (VIII-19-11-7l), 
49-50. 

Dispersal of industry to tackle un-
employment problem (IX-I-12-
71), lSI-52. 

Distribution of Fertiliser Through 
Petrol stations (VJII-19-11-71) , 
62-63. 

Energisation of Pump--sets and Rural 
Electrification (VIII-23-11-7l), 
10-11. 

Expert Committee on bonus formula 
(VIII-18-l1-71). 6-11. 

VENKA TASUBBAIAH, SHRI P._ 
Contd. 
Expert Committee on unemployment 

(VIII-25-11-71), IS. 
Fall in production of steel due to 

coke shortage (VIII-25-11-71), 
26. 

Finalisation of cluster scheme for 
rural electrification in Andhra Pra-
desh (VIII-l 6-1 1-71), 142, 

Foreign Capital Investment in India 
(VIII-26-11-7l), 69-72. 

I.D.A. Loan for Pochampad Irriga-
tion Schemes (VIII-26-11-71), 
6S. 

Impact of prohlem of Refugees from 
Bangla Desh on National Develop-
ment (VllI-26-11-7J), S7-58. 

Import of riCe (VIII-22-11-71), 
236-37. 

Increase in unemployed labour 
forces (IX-2-12-70, 79-80. 

Indo-Nepal trade and Transit treaty 
(VIII-16-11-71), 44-45. 

Man-days lost due to strikes and 
lock-outs itl major industrial 
undertakings (VIII-I 8-1 1-71 ). 
76-77. 

Measures for diffusion of ownership 
of Newspapers and news Agencies 
(VIII-17-11-71). 42-43. 

Mini rice mill (lX-29-11-71), 87. 
Opening of chemists' shops in 
Delhi at night OX-2-12-71). 62. 

62. 

Pakistail's complaint against lDdia to 
Secretary-General, U.N. (V1lI-
25-11-71), 115-16. 

Pakistan Pres.ident's willingness to 
meet Indian Prime Minister (VIII 
-25-11-71), 57-58. 

Panchayat Samiti Cess for epidemic 
control service and regulation of 
Agricultural and Fiscal Adminis-
tration (lX--29-11-71), 117-18. 

Planning Commissioner's request to 
States to aPpraise progress of vari-
ous schemes (lX-12-12-7l), 4-6. 

Plea of Vioe-Qlairman, National 
Commission on agriculture for im-
position of fiscal levies (lX-
29-11-71), 37-3S. 

--------------------------~-----------
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VENKATASUSBAIAH, SHRI P ....... 
Contd. 

Postal service hit by speeding up of 
trains (VIII-I7-l1-7l), 162. 

Procedure of Steel Distribution (VIII 
-25-11-71), 114-15. 

Progress made in removing unemploy-
ment OX-I-12-71), 152-55. 

Proposal to declare emergency 
(VllI-17-11-71) , 83-84. 

Reopening of Closed units (IX-
2-12-71). 78-79. 

Repatriation of Funds by Foreign 
Oil Companies (VIII-19-1l-71), 
102-03. 

Report of Pipeline Enquiry Commis-
sion (VIII-26-1l-71), 168. 

Requirement and Imports of Food-
grains under PL-480 (VIII-
IS-11-71), 39-40. 

Requirement and production of food-
grains (VIIl-22-11-71), 235-36. 

Research on use of fertiliser on non-
irrigated wheat crop (VIII-
22-11-71). 237-38. 

Seaking Helicopters sold to India 
(VlII-19-11-71), 129-30. 

Separate State for Agra (IX-I-12-
71), ISS-56. 

Service Conditioru, of Supreme Coun 
Judges (lX-30-11-71), 60-62. 

Setting up of common welfare fund 
fOi workers of mining industries 
(IX-2-12-71). 32-33. 

Seven Year Plan of Cooperation with 
U.N. Development Fund (VIII-
19-11-71). 61-62. 

Short-term credit needs of agricul-
ture at the end of Fourth Plan 
(VIII-22-l1-71), 18. 

Soviet Submarines in Indian Ocean 
(VIII-25-1l-71), 114. 

Strike at Goa Shipyard, Sambhaji 
IX-3-12-7l), 70-71. 

Study of Medical Problem at high 
altitude (lX-29-11-71), 69-70. 

Suggestion by National Council of 
Applied economic Research for 
providing jobs to. Unemployed 
(Vill-24-11-71), S. 

VENKATASUBBAlAH SHRI P 
Contd. ' .-

Supply. ~f Essential Comoditiona on 
SubSIdised Rate., to Fixed Income 
Groups (IX-1-12-71), 70. 

Suspension of operations in Naga-
land (VIII-18-11-71), 94. 

Talks wi~h Chief ¥inisters of States 
regardmg Iowenng of ceiling of 
land (VIII-l 5-11-71 ). 94-95. 

Tripartite talks on bonus (VIII-
18-11-71), 93. 

UN aid for BangIa Desb refugees 
(VIII-18-11-71), 92-93. 

U~employment among iron are load-
mg workers at Visakhapatnam 
(VIII-22-11-71), 237. 

Use of pesticides to avoid hazards to 
human being and wild life (IX-
29-11-7]), 118-19. 

Utilisation u idle manpower in 
small scale and cottage industries 
(VlII-17-11-71), ]62-63. 

Debates 
Air Corporation (Amendment) Bill: 

Consid. as passed by R. S. (IX-
3-12-71). 227-29. 

Comptroller and Auditor-General'! 
(Duties, Powers and Conditionl of 
Service) Bill: 
Consid. (VIII-l 5-11-71) • 255-

58. 

Constitution (Twenty-Sixth Amend-
ment) Bill: 
Consid. (IX-2-12-71), 166-68. 

D.S.G. (Railways) 1971-72 (IX-
7-12-71), 48-51. 

Interim Report of Railway Conven-
tion Committee (Res.) (X-16-12-
71). 111-12. 

Prevention of Food Adulteration 
(Extension to Kohima and 
Mokokchung Districts) Bill: 
Consid. (X-20-12-71), 46-48. 

Report of University Oranta Com-
mission, 1969-70 (M)(VIU-
22-11-71), 3S()"S4. 

Small Coins (Offences) BU1: 
Consid. (VIU-24-11~71) 274-
7~ . 
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VERMA, SHRI BALOOVIND:· 

Personal Injuries (Emergency Provi-
sion) Amendment Bill: 
CODsid. (X-16-12-7l), 128-33. 
Motion to pass (X-16-12-71), 

134. 

VERMA, SHRI PHOOL CHAND: 
Condition of under trials in jails 

(VIII-17-11-71). 6()..61. 

Cut in Salaries of Min~ters as a 
Measure if Ecooomy (VID-
24-11-71), 73-74. 

Decision to construct an Air Strip 
Ujjain (Madhya Pradesh) (VIII-
19-11-71), 189. 

Deposit of EPF by cloth mills in 
Madhya Pradesh (VIII-lS-H-
71), 115. 

Grant of interim relief '-1ld early 
submissio[l of third pay commis-
sion report (VIlI-16-i1-70, 127. 

lNTUC Plan for recognition of 
Trade Unions submitted at I.L.C. 
(IX-2-l2-71), 30. 

Income-tax dUe from in<lividuals in 
Madhya Pradesh (VIII-19.11-
71), 185. 

Loss of life and property in West 
Bengal due to violent incidents 
(VIII-l 7-1 1-71), 171. 

Pak nationals over staying in 
Madhya Pradesh after expiry of 
their passports (VllI-17-11-71), 
170-71. 

Payment of Income Tax by Mohan 
Printing Press, Ujjai.n (VIII-
19-11-71), 112-13. 

Period of Silver and Gold Coins 
Fund in Pokbar Village, Madhya 
Pradesh (VIII-1S-11-71). 68. 

Raids to unearth unaccounted money 
(VIII-19-11-71), 185·86. 

R.ehabilliatioo of Banala Desh dis-
placed per!iODI in M"adhya Pradesh 
(VIU-18-lJ-71), 166-67. 

Sale price of sugarcane to be sold to 
Mahidpur Road SQpr Mill, 
Madhya Pradah (VIII-22-11-
71), 207-OS. 

~ift"" of Vividb Bbarati Unit from 
Delhi to Bombay (IX-1-12-71), 
2.3. 

I VERMA, SHRI PHOOL CHAND-
Contd. 

Wa}ting list for telephone connec-
tIons at Indore, Ujjain and Dewas 
(VIII-17-11-71), 169-70. 

Debates 
Arms (Amendment) Bill: 

Consid. (IX-2-t2-71), 274.75. 
Manipur (Hill Areas) District Coun-

cils Bill: 

C..onsid. (lX-9-12-71)) 4S.52. 
PrOClamation in Relation to tbe 

State of G~at (Res.) (IX-
4-12-71), 139-41. 

VERMA. SHRI SUKHDEV PRA-
SAD_-Irrigation of Land in Gaya 
District, Bihar (lX-30-11-71) 
180-81. ' 

VIDYALANKER, SHRI AMAR-
NA1H: 
Appointment of the nominee under 

the memorandum of settlement 
1969 (IX-3-12.7l). 173-74. ' 

Ban on shifting of companies from 
one State to anothers (IX-3-12. 
71), 20. 

Compalints regarding unauthorised 
use of building funds by the Press 
Trust of India (lX-l.f2-71) 70-
71. ' 

Non-implementation of memor·andum 
of settlement with cantonment 
board employees (IX-3-12-7l) 
174-75, • 

Non-implementation of National 
Tribunal's Award between canton-
ment Board's Employees and Gov· 
ernment (lX-2-12·71), 63. 

Jleport of the technical consultants 
o~ taking over of coking coal 
mlDes (VIII-18-11-71). 84. 

Shorage of artificial silk yam (VIn 
-23·11-71), 186. 

Debates 
IndUBtries Development and "Regula-

tion (Amendment) Bill: 
CQuid. (X-1~12-71), 49-50. 

Proclamation in relation to the State 
of PunjaJf (RaJ.) (IX-4-12-7l\, 
lSI-53. 



VUA Y PAL SINGH, SHlU: 
A&ita~on by Akalis on Contral of 

Delhi Gu.rdwaras (IX-1-12-71), 
187-88. 

Death due to consumption of illicit 
liquor (VIII-22-11-71), 156-57. 

Deterioration in the standard of 
Indian football (VIII-22-11-71), 
231-32. 

Engine troub1e in a Jumbo jet at a ) 
West Airport (lX-3-12-71), 139-
40. I 

Growing Trend of Inflation (VIII-
19-11-71). 36-38. 

Irregularities in disposal of D.M.C. 
Fund for development of Harijan 
Basties (IX-29-11-71), 135. 

Likely Shortage of Power in North-
Western States (VIII-23-11-71), 
45-46. 

Board by Experts of Central Water 
and Poweir CommisSion (VITI-
23-11-71),90. 

Rejection of Offer of Burmah Oil 
Company to Associate with Oil 
India Ltd. for Exploration of Oil 
in India (VII-19-11-71), 93-94. 

Routes Operated by Private Airlines 
(VIl-19-11-7l), 94-95. 

Sale of Steel in Black Market in U.P. 
(VIII-25-11-7l), 89. 

Seminar against illiteracy held jointly 
by National Federation of Indian 
Women and UNESCO (IX-
29-11-71), 41-44. 

Shift in foreian policy of Olina 
(VlI-18-11-71), 16-26. 

Statement made by Air Chief Mar-
chal Regardin~ Air Space Viola-
tion by Palustan (VIII-19-11-
71), 92-93. 

Sle?ping up production in Ordnance 
Factories (lX--3-12-71), 140-42. 

Vis\t of External affairs Minister 
aborad (VIII-25-11-71), 38-39. 

Visit of Minister of External Affairs 
to Nepal (VIII-25-11-71), 38. 

VIKAL, SHRI RAM CHANDRA: 
Alignment of Western Kosi Canal in 

Nepalese Tdnitory <VIIT-23-11-
71), 1-7. 
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VIKAL, SHRI RAM CHANDRA-
Contd. 
Ban impoaed on forward trading in 

&ur, crusbil\i of sugarcane etc. on 
Dewall day (VIU-22-11-71), 
153-54. 

Central Land Reform. ColDJlllttee 
(VIlI-15-11-71), 157-58. 

Legislation to curb Role of Foreign 
Money (VIII-24-11-71), 8, 

Progress made by Yamuna Com-
mittee (VllI-l~11-71), 158-62. 

Proposal for reducin& pawen of 
courts to issue writs (lX-30-11-
71), 13. 

Report of the Centra] Land R.eforms 
Committee (VIII-15-11-71). 34. 

Use of Hindi in Southern. Railway 
(VIII-23-11-71), 206. 

Vacatioo of Government ac:com-
modation occupied by Ex-MPs 
(VIII-1S-11-7l), 158. 

D~bot~s 

Appropriation (Railways) No, 3 BiU, 
1971: 
Consid. (IX-9-12-71). 26-28. 

Statement on Sugar Policy (Dis.) 
(X-23-12-71), 39-41. 

VISWANATHAN SHRl G.: 
Constitution (Twenty-Seventh Amend. 

ment) Bill: 

Consid. (X-21-12-71), 53-54, 
YADAV, SHRI G. P.: 

Acts of Pak infiltrators after Mukti 
Bahini intensified its offensive 
against Pak army (VIII-17-11-
71), 39-39. 

Arrears of telephone dues (VIII-
17-11-71), 83-84. 

Assistance to small and medium 
industrial units in backward di .. 
triets (VIII-17-t 1-71), 82-83. 

Collaboration of central engineering 
and desiSn bureau of Hindustan 
Steel Ltd. with Russia (VIII-
18-11-71), 86-87. 

Delay in Production in Madras Ferti. 
lizers Limited (VDI-19-11-71), 
70-71. 

'\" .. _._--------------------------;",;, 
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YADAV, SHRI G. P.-CoDtd. 

Economy ill Expenditure in Raj 
Bhavana (VIlI-24-11-71). 63-64. 

Indo. Soviet Joint Communique of 
August, 1971 (VIll-18-11-71), 
85-86. 

Life Insurance Pension Scheme 
(VIlI-26-11-71). 109-10. 

Loans to Fanners for purchase of 
Bullocks in Bihar (Vllll-1S-11-
71), 197. 

Loss to railways ~ue. to Sabotage 
activities of Pakistam agente (VIII 
-16-11-71>., 47-48. 

New process of making steel (vru-
18-11-71), 87-88. 

Request for Rabi Seeds. from Bihar 
due to floods (VIIl-15-11-71), 
91-93. 

SettJementof Banpa Deah problem 
(Vlll-17-11-71), 37-38. 

Shortage of Fodder in Bihar (Vm-
15-11-71), 19S-97. I 

Telegraph and telephone facilities at 
• Sahu Parbatta village in Bbagalpbr I 

District (Bihar) (VIll-17-11.71), 
8S. 

Termination of Indo-UK trade agree-
ment of 1939 (VIll-l6-11-71), 

. 89-90. 
Wagons to carry fodder in North 

Bihar (Vlll-l6-11-71), 90-91. 
Debale8 

Nortll Eastern Areas (Reorganisa-
tion) Bill: 
Consid. (X-lS-I2-71). 32-3S. 

YADAV, sHRl R. P.: 
Arrears of Employees Provident 

Fund in Bihar mills (IX-2-12-
71). 109. 

Extension of EPC scheme to &ilk fac-
tories in Bhagalpur (VIll-18-11-
71), 74-7S. 

YADAV, SHRl R. P.-Conrd. 
Gun factories in jail compound in 

Mooghyr covered under. E.P.F. 
Scheme (IX-2-12-71). 109-10. 

Installation of High Tension ~·'1 
from Manshi to Sahana (VIlli • 
16-11-71), 9--10. " 

Misuse of Actual Users' Licencelt' 
(VIIl-23-11-7l), 21. 

Obnoxious Smell Spreading from 
Culvert No. 102 of Patna City 
Station (IX-30-11-71), 81. 

Opposition to family pension schem,~ 
(IX-2-12-71), 119. 

Poorly equipped inspectorate offier. 
of Employees Provident Fund 
Organisation (VIIl-18-11-71), 
74. 

Purchase of land for office and staN . 
quarters for EPFC in Bihar (VIII' 
-18-11-71). 73. 

Remodelling of Culvert No. 102, 
Patna City Railway Station (IX-
30-11-71), 81-82. 

Response to Family Pension Scheme 
in Bihar (IX-2-12-71). 11()"1l. 

Stoppage of Assam Mail and Tatl: 
Express at Paloa City Railwa~' 
Station (IX-30-11-71), 18-21. 

Supply of Wagons fen 1ute and other 
Goods lying at Saharsa. Behariganj 
in Bihar (IX-30-11-71), 80. 

TV relaying station at Pama (VIU-· 
17-11-71), 166. 

Thefts from RaHway Wagons .' 
Patna City Railway Station (IX-
30-11-71). 82-83. 

DetJate8 
Appropration (Railway) No. 3 BW, 

1971: 
consid. (lX-9-12-71), 4-6. 
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